02.04.2025 ADVANCE CAUSE LIST

COURT NO. 01
DIVISION BENCH- 1
HON"BLE THE CHIEF JUSTICE

HON"BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER 1S TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER 1S CALLED UP, SO THAT THE COURT PROCEEDINGS IN
PROGRESS ARE NOT DISRUPTED.

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF
COURT PROCEEDINGS.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail .com

courtmaster253@gmail .com

:\.lrll.zlll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
1 CM APPL. 47487/2024 NATIONAL FEDERATION OF THE BLIND SANTOSH KUMAR RUNGTA, PRASHANT
In W.P.(C)-9520/2018 V/s KENDRIYA VIDVALAYA SANGTHAN & ORS. SINGH, KARAN SHARMA, MONIKA
(Disposed off case) ARORA, S.RAJAPPA
OTHER DETAILS OF ADVOCATES:
SANTOSH KUMAR RUNGTA()(9313350028)(PETITIONER)
2 W.P.(C)-13794/2024 NATIONAL FEDERATION OF THE BLIND PRASHANT SINGH

CM APPL. 57788/2024 V/s GOVT. OF NCT OF DELHI AND ANR.
CM APPL. 57789/2024

OTHER DETAILS OF ADVOCATES:
SANTOSH KUMAR RUNGTA(PRASHANTSINGH721@GMAIL.COM,
NFBSEC.G@GMAIL.COM)(9810170243)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

TOP OF THE BOARD

3 W.P.(C)-15511/2024 A2Z INFRA ENGINEERING LIMITED & ANR. NAMAN SINGH BAGGA, UDIT SETH,

CM APPL. 65140/2024 V/s BHARAT SANCHAR NIGAM LIMITED & ORS.  ROHIT MAHAJAN

CM APPL. 65141/2024

CM APPL. 65142/2024

CM APPL. 69226/2024

CM APPL. 73017/2024

CM APPL. 75203/2024

WITH W.P.(C) 15518/2024

OTHER DETAILS OF ADVOCATES:
SUDHIR SHARMA(NBAGGA@CSPARTNERS.IN)(7011267823)(PETITIONER)
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W.P.(C)-15518/2024

CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.

FOR ADMISSION
W.P.(C)-14887/2023

5

6

7

65153/2024
65154/2024
65155/2024
66813/2024
73009/2024
73058/2024
4272/2025

W.P.(C)-14480/2024

CM APPL.

60724/2024

W.P.(C)-2749/2025

ADVANCE CAUSE LIST

SAMEER, CHANDRA SHEKHAR, ASHISH CHAUBEY(SAMEER.LAWYER@GMAIL.COM,
CHANDRASHEKHARBAAD@BEL.CO.IN, ASHISHCHAUBEY@BEL.CO.IN)(0)(RESPONDENT)
VARA PRASAD(VARAPRASAD.N@VISHWASAMUDRA.IN)(0)(RESPONDENT)

ANIL SETH(OFFICE@SETHLAWCHAMBERS.COM)(0)(PETITIONER)

N BAGGA(NBAGGA@CSPARTNERS.IN)(0)(RESPONDENT)

SUDHIR SHARMA AND NAMAN SINGH
BAGGA(NBAGGA@CSPARTNERS.IN)(7011267823)(PETITIONER)

LEENA TUTEJA(OFFICE.LEENATUTEJA@GMAIL.COM, AORMANSIGUPTA@GMAIL.COM,
ROHANCHAWLA13@GMAIL.COM)(0)(RESPONDENT)

PACE DIGITEK LIMITED ANIRUDH WADHWA, VIKHYAT OBEROI,
V/s BHARAT SANCHAR NIGAM LIMITED LEENA TUTEJA, LEENA TUTEJA,
NIKHILESH KRISHNAN

OTHER DETAILS OF ADVOCATES:

ANIRUDH WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)
SANJAY, SAMEER AGRAWAL(SANJAY.VATSA@BSNL.CO.IN,
SAMEER.LAWYER@GMAIL.COM)(0)(RESPONDENT)

VIKHAYAT OBEROI(AORMANSIGUPTA@GMAIL.COM)(9501110099)(PETITIONER)
ALOK SINGHAL(ALOK.SINGHAL@PACEDIGITEK.COM)(0)(RESPONDENT)

VIKHAYAT OBEROI AND MANSI GUPTA AND NISHITA GUPTA AND RAVI SHARMA AND
SHIVAM PRA(OFFICEOFVOBEROI@GMAIL.COM)(9916338183)(PETITIONER)
VIKHAYAT OBEROI AND MANSI GUPTA AND NISHITA GUPTA AND RAVI SHARMA AND
SHIVAM PAR(OFFICEOFVOBEROI@GMAIL.COM)(9916338183)(PETITIONER)
VIPUL(VIPUL@VKLAWCHAMBERS.COM, BHARGAV@WADHWACHAMBERS.COM,
LEENATUTEJA25@GMAIL.COM)(0)(RESPONDENT)

BHARAT SANCHAR NIGAM LIMITED(ANIRUDH@WADHACHAMBES.COM,
VIPL@VKLAWCHAMBERS.COM, RISHABH@RDHEER.COM)(0)(RESPONDENT)
BHARGAV (BHARGAV@WADHWACHAMBERS.COM)(0)(RESPONDENT)

ROHAN CHAWLA(ROHANCHAWLA13@GMAIL.COM,
KESHAVMGULATI@GMAIL.COM)(0)(RESPONDENT)

AMBUJ WADHWA CHAMBERS(AMBUJ@WADHWACHAMBERS.COM,
OFFICE@SETHILAWCHAMBERS.COM, RISHAB@RDHEER.COM)(0)(RESPONDENT)
AISHWARYA (AISHWARYA@RDHEER.COM)(0)(RESPONDENT)

ANIRUDH (ANIRUDH@WADHWACHAMBERS.COM)(0)(RESPONDENT)

ANIRUDH WADHWA , VIPUL KUMAR
(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)

ANIRUDH WADHWA , VIPUL KUMAR
(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(PETITIONER)

ANANYA NARAIN(ANANYANARAINO7@GMAIL.COM)(0)(RESPONDENT)
VOBEROI(OFFICEOFVOBEROI@GMAIL.COM)(0)(RESPONDENT)
MANSINGUPTA(AORMANSIGUPTA@GMAIL.COM)(0)(RESPONDENT)

KESHAV (KESHAVMGULATI@GMAIL.COM)(0)(RESPONDENT)

ATTORNEY LBRAI(ATTORNEYLBRAI@GMAIL.COM)(0)(RESPONDENT)
RISHABH(RISHABH@RDHEER.COM)(0)(RESPONDENT)

ROHAN CHWALA(ROHANCHAWLA13@GMAIL.COM)(0)(RESPONDENT)
NIKHILESH(NIKHILESH_KRISHNAN@YAHOO.CO.IN)(0)(RESPONDENT)

LEENA TUTEJA (LEENATUTEJA25@GMAIL.COM)(0)(RESPONDENT)

LEENA TUTEJA(LEENATUTEJA25@GMAIL.COM)(9810049061)(RESPONDENT)
NIKHILESH KRISHNAN(NIKHILESH_KRISHNAN@YAHOO.CO.IN)(9717149318)(RESPONDENT)

VIJAY KUMAR RAJ BAHADUR SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

R B SINGH
ASSOCIATES(RBSINGHANDASSOCIATES1@GMAIL.COM)(9899736510)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

RAJIV KHOSLA RAJIV KHOSLA
V/s HIGH COURT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJIV KHOSLA(ADVRAJIVKHOSLA@GMAIL.COM)(9212050070)(PETITIONER)
HIREIN SHARMA, AJAY AGGARWAK(HIREINSHARMADVOCATE@GMAIL.COM,
AGGARWAL_AJAYIN@YAHOO.CO.IN)(0)(RESPONDENT)

OM PRAKASH PAL HEMANT CHOUDHARY
V/s MUNICIPAL CORPORATION OF DELHI
THROUGH COMMISSIONER & ORS.

OTHER DETAILS OF ADVOCATES:

POOJA MARWAH(POOJAMARWAH.ADVOCATE@GMAIL.COM)(9953717191)(PETITIONER)
POOJA MARWAH(POOJAMARWAH.ADVOCATE@GMAIL.COM)(9953717191)(PETITIONER)
SANTOSH KUMAR TRIPATHI, SANGEETA BHARTI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SANGEETABHARTI@GMAIL.COM)(9868250806)(RESPONDENT)

DDA, MCD, MANISH SRIVASTAVA(DDACHAMBERHC@DDA.ORG.IN,
CLOMCDHQ@GMAIL.COM, MANSRI25@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, DDA, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@DDA.ORG.IN, CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)
SANGEETA BHARTI, MANISH SRIVASTAVA(SANGEETABHARTI@GMAIL.COM,
MANSRI25@GMAIL.COM)(0)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

8

10

11

12

13

14

LPA-1138/2024
CM APPL. 63500/2024

W.P.(C)-12787/2009

W.P.(C)-7927/2012

REVIEW PET. 88/2023
In W.P.(C)-6760/2014(Disposed off case)

W.P.(C)-12070/2015

W.P.(C)-4300/2017

CM APPL. 18754/2017
CM APPL. 12604/2019
CM APPL. 12605/2019

W.P.(C)-1214/2018
CM APPL. 39133/2018
CM APPL. 45176/2018
CM APPL. 45310/2018
CM APPL. 45311/2018
CM APPL. 27929/2019
CM APPL. 49026/2019
CM APPL. 49027/2019
CM APPL. 1129/2021
CM APPL. 9411/2021
CM APPL. 32262/2022
WITH W.P.(C) 3557/2019

ADVANCE CAUSE LIST

NEW DELHI MUNICIPAL COUNCIL THROUGH ITS  |SUNDER KHATRI
DIRECTOR (MEDICAL SERVICES)
V/s BHAWANA SHARMA

OTHER DETAILS OF ADVOCATES:

DEEPAK KHOSLA
V/s UNION OF INDIA AND ORS

K.V. DHANANIJAY, RAJIV BANSAL, SUMIT
PUSHKARNA, DEEPAK KHOSLA

OTHER DETAILS OF ADVOCATES:

COURT ON ITS OWN MOTION D KRISHNAN, NEERAJ CHAUDHARI,

V/s UNION OF INDIA THR. SECRETARY MINISTRY |VIKAS GARG, ZUBEDA BEGUM, MEERA

OF HOME AFFAIRS AND ANR. BHATIA, ANUJ CHATURVEDI, CHETAN
SHARMA, RAJESH MAHAJAN, RAHUL
MEHRA, J SAGAR, VIKAS KUMAR

OTHER DETAILS OF ADVOCATES:
VIKAS KUMAR (OFFICE@CORPORATELEGALPARTNERS.COM)(9315767170)(PETITIONER)

ROHTASH SINGH RANA & ORS B.S. MATHUR, MANIKA TRIPATHY,
V/s UNION OF INDIA & ORS SIDDHARTH PANDA

OTHER DETAILS OF ADVOCATES:

BS MATHUR AND ASSOCIATES(BSMATHURANDASSOCIATES@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MANIKA TRIPATHY(MANIKATRIPATHY@YAHOO.COM)(9811831835)(RESPONDENT)
SIDDHARTH PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT)

SUDESH GOEL S.S. KHATRI, SUSHIL DUTT SALWAN,
V/s UNION OF INDIA & ORS MANIKA TRIPATHY, SANJAY KUMAR
PATHAK, SIDDHARTH PANDA

OTHER DETAILS OF ADVOCATES:

MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)
SIDDHARTH PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(RESPONDENT)

JUSTICE FOR ALL KHAGESH B. JHA, SK TRIPATHI, SUNIL

V/s SECRETARY EDUCATION, GOVT. OF NCT OF GOEL, MONIKA ARORA, KUSHAL

DELHI & ORS KUMAR, ANIL GROVER, VIJAY JOSHI, GD
MISHRA, ABHINAV SARUP SHARMA,
SUNIL GOEL

OTHER DETAILS OF ADVOCATES:

KHAGESH B. JHA()(9999191196)(PETITIONER)

ABHINAV SARUP
SHARMA(PINTUYADAV927848@GMAIL.COM)(8448463600)(RESPONDENT)
SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(RESPONDENT)

IN RE: GHAZIPUR POULTRY UNITS PRIYANKA BANGARI, SUBHASH

V/s BUDHIRAIJA, PRIYANKA BANGARI,
JASMEET SINGH, SANJEEV RALLI,
AVNISH AHLAWAT, AMIT SINHA, ESHA
DUTTA

OTHER DETAILS OF ADVOCATES:

PRIYANKA BANGARI()(9711877899)(PETITIONER)

JASMEET SINGH()(9560724483)(PETITIONER)

JASMEET SINGH()(9560724483)(PETITIONER)

SUBHASH BUDHIRAJA()(9871286169)(PETITIONER)

PRIYANKA BANGARI()(971187899)(PETITIONER)

PRIYANKA BANGARI()(9711877899)(PETITIONER)

PRIYANA BANGARI(PRIYANKA050991@GMAIL.COM)(9711877899)(PETITIONER)
PRIYANA BANGARI(PRIYANKA050991@GMAIL.COM)(9711877899)(PETITIONER)
PRIYANKABANGARI(PRIYANKA.PFAPPF@GMAIL.COM)(9711877899)(PETITIONER)
SANJEEV RALLI(SANJEEV@RALLIV.IN)(981187093)(RESPONDENT)

JASMEET SINGH(JAZMEET_SINGH@YAHOO0.COM)(9560724483)(RESPONDENT)
SANOBAR ALl QURESHI()(9810945320)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9313964463)(RESPONDENT)
RAHUL TIWARI(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(RESPONDENT)
BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
SONIYA ARORA(SONIYA.ARORA79@GMAIL.COM)(9810865468)(RESPONDENT)
ANUPAM SRIVASTAV(ANUPAM@ICL-INDIA.NET)(9811032151)(RESPONDENT)
BHAVNA ARORA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
ANUPAM SRIVASTAV(ANUPAM@ICL-INDIA.NET)(9811032151)(RESPONDENT)
AMIT SINGH(SINHAADVOCATE@OUTLOOK.COM)(1123386565)(RESPONDENT)
JASMEET SINGH(AOR.JASMEETSINGH@GMAIL.COM)(9910159955)(PETITIONER)
JASMEET SINGH(RAHUL.TIWARILAW@GMAIL.COM)(9560724483)(PETITIONER)
AVNISH(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
PRIYANKA(PRIYANKA050991@GMAIL.COM)()(RESPONDENT)
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W.P.(C)-3557/2019

W.P.(C)-5764/2018
CM APPL. 38227/2018
WITH W.P.(C) 6204/2018

W.P.(C)-6204/2018
CM APPL. 23931/2018

W.P.(C)-9930/2018
CM APPL. 60169/2023
CM APPL. 60170/2023

W.P.(C)-13646/2018
CM APPL. 53189/2018
CM APPL. 19079/2024

W.P.(C)-13888/2018
CM APPL. 5571/2020

W.P.(C)-1470/2019
CM APPL. 1234/2025

W.P.(C)-6679/2019

W.P.(C)-7805/2019

CM APPL. 60010/2024
CM APPL. 60011/2024
CM APPL. 60012/2024

ADVANCE CAUSE LIST

JASMEET SINGH(AOR.JASMEETSINGH@GMAIL.COM)(9910159955)(PETITIONER)
PRIYANKA(PRIYANKA050991@GMAIL.COM,
SINHAADVOCATE@OUTLOOK.COM)()(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
ALLIED ASSOCIATES(ALLIEDASSOCITES.ANS@GMAIL.COM, ANUPAM@TCLINDIA.NET,
AC10.ADV@GMAIL.COM)()(RESPONDENT)

ESHA DUTTA(ESAHDUTTA7@GMAIL.COM,
SONIYA.ARORA79@GMAIL.COM)()(RESPONDENT)

ASSOCIATES RALLI(ASSOCIATESRALLI@GMAIL.COM,
SANOBARALIQURESHI@GMAIL.COM)()(RESPONDENT)

ESHA DUTTA(ESHADUTTA7@GMAIL.COM)(9818448799)(PETITIONER)

ESHA DUTTA(ESHADUTTA7@GMAIL.COM)(9818448799)(PETITIONER)

IN RE: GHAZIPUR POULTRY UNITS PRIYANKA BANGARI, AJJAY ARORAA,
V/s ANUPAM SRIVASTAVA, LEGAL AXIS,
RAKESH CHAUDHARY, ESHA DUTTA

OTHER DETAILS OF ADVOCATES:
PRIYANKA BANGARI()(9711877899)(PETITIONER)

RAKESH
CHAUDHARY(DELHI@CHAUDHARYANDCHAUDHARY.COM)(9604574445)(RESPONDENT)
ESHA DUTTA(ESHADUTTA7@GMAIL.COM)(9818448799)(PETITIONER)

GAURI MAULEKHI MIHIR SAMSON, ARUN KUMAR, MANIK
V/s THE UNION OF INDIA AND ORS DOGRA, AJAY DIGPAUL, AMRITANANDA
CHAKRAVORTY, SUPRIYA JUNEJA

OTHER DETAILS OF ADVOCATES:

MIHIR SAMSON()(9811233878)(PETITIONER)

MIHIR SAMSON()(9811233878)(PETITIONER)

SUPRIYA JUNEJA(SUPRIYA.JUNEJA@OUTLOOK.COM)(9999449597)(PETITIONER)
SUPRIYA JUNEJA(SUPRIYA.JUNEJA@OUTLOOK.COM)(9999449597)(PETITIONER)

AJAY DUBEY PALLAV MONGIA, ARUN KUMAR, DEV P
V/s UNION OF INDIA AND ORS. BHARDWAJ, AJAY DIGPAUL

OTHER DETAILS OF ADVOCATES:
PALLAV MONGIA()(9650530410)(PETITIONER)

SURENDER MOHAN CHOPRA
V/s GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI AND ORS.

TARUN SHOKEEN, RAHUL KUMAR,
SUNIL KUMAR JHA

OTHER DETAILS OF ADVOCATES:

RAHUL KUMAR , KAMLESH KUMAR
MISHRA(ADVRAHULOO@GMAIL.COM)(9555604062)(PETITIONER)

SK OFFICE(ADVSKOFFICE@GMAIL.COM)()(RESPONDENT)

MB CHAMBERS(OFFICE@ MBCHAMBERS.COM)()(RESPONDENT)
RAVI(RAVI@SINGHANIA.IN)()(RESPONDENT)

SUNIL KUMAR JHA(ADV.SUNILUHA@GMAIL.COM)(9711684779)(RESPONDENT)

SANJAY VERMA AND ANR. A K BHARDWAJ, MONIKA ARORA,
V/s UNION OF INDIA AND ORS. ANUJA SAXENA

OTHER DETAILS OF ADVOCATES:

A K BHARDWAJ()(9811184429)(PETITIONER)

ASHOK KUMAR(CONTACTASHOKKUMARBHARDWAJ@GMAIL.COM,
CONTECTASHOKKUMARBHARDWAJ@GMAIL.COM)()(PETITIONER)

MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER)
MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(RESPONDENT)

ART OF LEARNING FOUNDATION (REGD.) UCOL, PREET PAL SINGH, VINOD
V/s BAR COUNCIL OF INDIA AND ORS. DIWAKAR, SANJAY GOSWAMI, KAJAL
CHANDRA, ASHISH

OTHER DETAILS OF ADVOCATES:
UCOL()(9716500227)(PETITIONER)

PREET PAL SINGH()(9958555055)(PETITIONER)

ASHISH (ASHISHCHANDRA339@GMAIL.COM)(9540557294)(PETITIONER)

GAURI MAULEKHI KARANJAWALA & CO, SHOBHNA
V/s GOVT OF NCT OF DELHI & ORS TAKIAR, RIPUDAMAN BHARDWAJ

OTHER DETAILS OF ADVOCATES:
KARANJAWALA & CO()(9717196388)(PETITIONER)

KARANJAWALA AND CO(ANKIT.RAJGARHIA@KARANJAWALA.IN)(0)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

AMIT GUPTA MANSI KUKREJA, KOMAL SOROT,
V/s DELHI DEVELOPMENT AUTHORITY AND ORS. |SANJAY DEWAN, RIPUDAMAN
BHARDWAJ, ASHUTOSH KAUSHIK

OTHER DETAILS OF ADVOCATES:
MANSI KUKREJA()(9811446272)(PETITIONER)
ASHUTOSH KAUSHIK(ASHUTOSHKAUSHIK123@GMAIL.COM)(9711070545)(RESPONDENT)

MUHAMMAD AJMAL M. SUFIAN SIDDIQUI, M MOHSIN
V/s DELHI WAQF BOARD ISRAILY, MOHD WAQUAS, FARHAT
JAHAN REHMANI

OTHER DETAILS OF ADVOCATES:
M. SUFIAN SIDDIQUI()(9873344786)(PETITIONER)
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M. MOSHIN ISRAILY AND
ASSOCIATES(ISRAILYLAWOFFICES@GMAIL.COM)(9711581097)(PETITIONER)

FARHAT REHMANI(FARHAT2ADVOCATES@GMAIL.COM)(0)(RESPONDENT)

MOHD WAQUAS(MWAQUASADV@GMAIL.COM)(9718282799)(RESPONDENT)

FARHAT JAHAN REHMANI(FARHAT2ADVOCATE@GMAIL.COM)(9868179046)(PETITIONER)

24 |W.P.(C)-2993/2021 RAJESH KUMAR DHRUV TAMTA, DHRUV TAMTA
CM APPL. 9078/2021 V/s UNION OF INDIA THROUGH ITS SECRETARY

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR(RK_07@REDIFFMAIL.COM)(9971094313)(RESPONDENT)
RAJESH KUMAR(RK_07@REDIFFMAIL.COM)(9971094313)(RESPONDENT)
DHRUVTAMTA(DHRUVTAMTA@GMAIL.COM)(9899989917)(PETITIONER)
UNION OF INDIA THROUGH ITS
SECRETARY(MOHAMMADMUQEEM@GMAIL.COM)(999986494)(PETITIONER)
UNION OF INDIA THROUGH ITS
SECRETARY(MOHAMMADMUQEEM@GMAIL.COM)(999986494)(PETITIONER)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

25 |W.P.(C)-4663/2021 PIYUSH CHHABRA PRIYANKAR KUMAR TIWARY, ASHISH
V/s STATE OF NCT OF DELHI & ORS. KUMAR

OTHER DETAILS OF ADVOCATES:
PIYUSH
CHHABRA(ADVOCATEPIYUSHCHHABRA@GMAIL.COM)(9811798778)(RESPONDENT)
PIYUSH
CHHABRA(ADVOCATEPIYUSHCHHABRA@GMAIL.COM)(9811798778)(RESPONDENT)
PIYUSH
CHHABRA(ADVOCATEPIYUSHCHHABRA@GMAIL.COM)(9811798778)(RESPONDENT)
PIYUSH
CHHABRA(ADVOCATEPIYUSHCHHABRA@GMAIL.COM)(9811798778)(RESPONDENT)
PIYUSH
CHHABRA(ADVOCATEPIYUSHCHHABRA@GMAIL.COM)(9811798778)(RESPONDENT)
PIYUSH
CHHABRA(ADVOCATEPIYUSHCHHABRA@HOTMAIL.COM)(9811798778)(PETITIONER)
COMMISSIONER OF POLICE, DELHI
POLICE(STANDINGCOUNSELGNCTD@GMAIL.COM)(1123319661)(PETITIONER)
NATIONAL HUMAN RIGHTS COMMISSION(CR.NHRC@NIC.IN)(1124663211)(PETITIONER)
CHILD WELFARE COMMITTEE (SECYHFW@NIC.IN)(1123061863)(PETITIONER)

STATE OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9891919168)(PETITIONER)
MINISTRY OF WOMEN AND CHILD DEVELOPMENT, GOVT. OF NCT OF
DELHI(CWB.WCD@GMAIL.COM)(1123862652)(PETITIONER)

NATIONAL COMISSION FOR PROTECTION OF CHILD RIGHTS
(NCPCR)(CP.NCPCR@NIC.IN)(1123478200)(PETITIONER)

DELHI COMMISSION FOR PROTECTION OF CHILD RIGHTS
(DCPCR)(DELHICHILDRIGHTSCOMMISSION@GMAIL.COM)(1123862685)(PETITIONER)
COMMISSIONER OF POLICE, DELHI
POLICE(STANDINGCOUNSELGNCTD@GMAIL.COM)(1123319661)(PETITIONER)
NATIONAL HUMAN RIGHTS COMMISSION(CR.NHRC@NIC.IN)(1124663211)(PETITIONER)
CHILD WELFARE COMMITTEE (SECYHFW@NIC.IN)(1123061863)(PETITIONER)

STATE OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9891919168)(PETITIONER)

STATE OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9891919168)(PETITIONER)
MINISTRY OF WOMEN AND CHILD DEVELOPMENT, GOVT. OF NCT OF
DELHI(CWB.WCD@GMAIL.COM)(1123862652)(PETITIONER)

NATIONAL COMISSION FOR PROTECTION OF CHILD RIGHTS
(NCPCR)(CP.NCPCR@NIC.IN)(1123478200)(PETITIONER)

DELHI COMMISSION FOR PROTECTION OF CHILD RIGHTS
(DCPCR)(DELHICHILDRIGHTSCOMMISSION@GMAIL.COM)(1123862685)(PETITIONER)
COMMISSIONER OF POLICE, DELHI
POLICE(STANDINGCOUNSELGNCTD@GMAIL.COM)(1123319661)(PETITIONER)
NATIONAL HUMAN RIGHTS COMMISSION(CR.NHRC@NIC.IN)(1124663211)(PETITIONER)
CHILD WELFARE COMMITTEE (SECYHFW@NIC.IN)(1123061863)(PETITIONER)

STATE OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9891919168)(PETITIONER)
MINISTRY OF WOMEN AND CHILD DEVELOPMENT, GOVT. OF NCT OF
DELHI(CWB.WCD@GMAIL.COM)(1123862652)(PETITIONER)

NATIONAL COMISSION FOR PROTECTION OF CHILD RIGHTS
(NCPCR)(CP.NCPCR@NIC.IN)(1123478200)(PETITIONER)

DELHI COMMISSION FOR PROTECTION OF CHILD RIGHTS
(DCPCR)(DELHICHILDRIGHTSCOMMISSION@GMAIL.COM)(1123862685)(PETITIONER)
NATIONAL HUMAN RIGHTS COMMISSION(CR.NHRC@NIC.IN)(1124663211)(PETITIONER)
COMMISSIONER OF POLICE, DELHI
POLICE(STANDINGCOUNSELGNCTD@GMAIL.COM)(1123319661)(PETITIONER)

CHILD WELFARE COMMITTEE (SECYHFW@NIC.IN)(1123061863)(PETITIONER)

STATE OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9891919168)(PETITIONER)
MINISTRY OF WOMEN AND CHILD DEVELOPMENT, GOVT. OF NCT OF
DELHI(CWB.WCD@GMAIL.COM)(1123862652)(PETITIONER)

NATIONAL COMISSION FOR PROTECTION OF CHILD RIGHTS
(NCPCR)(CP.NCPCR@NIC.IN)(1123478200)(PETITIONER)

DELHI COMMISSION FOR PROTECTION OF CHILD RIGHTS
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(DCPCR)(DELHICHILDRIGHTSCOMMISSION@GMAIL.COM)(1123862685)(PETITIONER)
MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
DELHI COMMISSION FOR PROTECTION OF CHILD
RIGHTS(DELHICHILDRIGHTSCOMMISSION@GMAIL.COM)(23862685)(RESPONDENT)
SUNIL SAHA(STANDINGCOUNSELGNCTD@GMAIL.COM)(9911999547)(RESPONDENT)
ASHISH KUMAR(ASHISH.KUMARCL@GMAIL.COM)(9990924745)(RESPONDENT)

26 W.P.(C)-5572/2021 LASYA KAHLI SINGH OINDRILA SEN, OINDRILA SEN,
CM APPL. 17293/2021 V/s UNION OF INDIA & ORS. SUPARNA SRIVASTAVA, JEPI Y CHISHO

OTHER DETAILS OF ADVOCATES:

LASYA KAHLI SINGH(LASYAKAHLI@GMAIL.COM)(9873567449)(RESPONDENT)

LASYA KAHLI SINGH(LASYAKAHLI@GMAIL.COM)(9873567449)(RESPONDENT)

LASYA KAHLI SINGH(LASYAKAHLI@GMAIL.COM)(9873567449)(RESPONDENT)
SIDDHARTH SEEMA AND OINDRILA
SEN(OINDRILA.ADV@GMAIL.COM)(9971977064)(PETITIONER)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SUPARNA SRIVASTAVA(SUPARNA.DESK@THEMISADV.COM)(9810235164)(PETITIONER)
JEPI'Y CHISHO(JEPICHISHO.ADV@GMAIL.COM)(9821239290)(PETITIONER)

27  |W.P.(C)-6244/2021 RAJESH TYAGI AND ORS MUNENDRA KR SINGH
V/s JAIBIR SINGH AND ORS.

OTHER DETAILS OF ADVOCATES:

28  |W.P.(C)-6669/2022 CHAMAN SINGH AND OTHERS ANUROOP P.S, ASHISH KUMAR
V/s LAND.ACQUISITION COLLECTOR EAST AND
OTHERS

OTHER DETAILS OF ADVOCATES:

ANUROOP P.S.(ADV.ANUROOP@GMAIL.COM)(9582818838)(PETITIONER)
SANGEETA BHART(SANGEETABHAT@GMAIL.COM)()(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9968630786)(RESPONDENT)
ASHISH KUMAR(CC_DELHI@SNGPARTNERS.IN)(9953253678)(RESPONDENT)

29  |W.P.(C)-14538/2022 MISS K KHANNA ANITA GUPTA SHARMA
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

MISS KANINI KHANNA(I.KAMINIKHANNA@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
ANIMAL WELFARE BOARD(ANIMALWELFAREBOARD@GMAIL.COM,
COMMISSIONER@MCD.NIC.IN, CP.BSBASSI@NIC.IN)()(RESPONDENT)

30 |W.P.(C)-239/2023 MAYANK KSHIRSAGAR TUSHAR SINGH
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MR. TUSHAR SINGH(TUSHARSINGH145@GMAIL.COM)(9811634530)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

NATIONAL PHARMACEUTICAL PRICING AUTHORITY(MEDICALDEVICES-
NPPA@GOV.IN)()(RESPONDENT)

31 W.P.(C)-11236/2023 A AND D BLOCK VIKAS PURI RESIDENTS WELFARE BALDEV KRISHAN, CHETANYA SINGH,
ASSOCIATION RAJAT BHARDWA)
V/s GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

BALDEV KRISHAN(BALDEVKRISHAN50@GMAIL.COM)(9810134261)(PETITIONER)
DR PIYUSH(LASIKHEALINGTOUCH@GMAIL.COM)(8090303809)(RESPONDENT)
TUSHAR MEHAT(TUSHARMEHTA.SG@GMAIL.COM)(9824009478)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
CHETANYA SINGH(CHETANYA@CRLEGAL.IN)(9810388850)(RESPONDENT)

RAJAT BHARDWAJ(RAJAT.LAWYER@GMAIL.COM)(9891238572)(RESPONDENT)

32  |W.P.(C)-11314/2023 SH RAJINDER SINGH & ANR. DIGVIJAY SINGH JASWAL
CM APPL. 43980/2023 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

33 |W.P.(C)-12021/2023 PRADEEP KUMAR LALAN CHAUDHARY
CM APPL. 47166/2023 V/s THE GOVT. OF NCT OF DELHI AND OTHERS
CM APPL. 47167/2023
CM APPL. 47168/2023
CM APPL. 55682/2023

OTHER DETAILS OF ADVOCATES:

LALAN CHAUDHARY(LCHAUDHARY.ADV@GMAIL.COM)(8585997719)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9818112250)(RESPONDENT)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)(9810031680)(RESPONDENT)

DHC
PROSECUTION(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)(9818112250)(RESPONDENT)
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34 |W.P.(C)-13114/2023

35 W.P.(C)-13356/2023
CM APPL. 52738/2023
CM APPL. 21204/2024

36 W.P.(C)-2045/2024
CM APPL. 8542/2024
CM APPL. 8543/2024

37 |W.P.(C)-3615/2024
CM APPL. 14944/2024

38 W.P.(C)-4644/2024

39 |W.P.(C)-5231/2024
CM APPL. 21441/2024
CM APPL. 21443/2024

ADVANCE CAUSE LIST

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)(9810029802)(RESPONDENT)
DLACBIDHC(DLACBIDHC@GMAIL.COM)(1124367887)(RESPONDENT)

LALAN CHAUDHARY(LCHAUDHARY.ADV@GMAIL.COM)(8585997719)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
DLACBIDHC(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

TUSHAR (ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)

AMIT DABAS VEDPAL
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
V.P.DABAS(VPDABASSATYAMAVEJAYATE@GMAIL.COM)(8750086725)(PETITIONER)
SDM KANJHAWALA(SDMKANJHAWALA@GMAIL.COM, DCNW@NIC.IN)()(RESPONDENT)
BDO NORTH(BDONORTHWEST@GMAIL.COM, AMIT.SINGH@TATAPOWER-DDL.COM,
_EENARELAM2@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM, FCOFFICE@GMAIL.COM)(9868250806)(RESPONDENT)

MUKESH DAGAR KARAN MALHOTRA, AMNA

V/s GOVERNING COUNCIL CHAUDHARY BRAHM |DARAKHSHAN, MOHIT RAJ, AMNA
PRAKASH AYURVED CHARAK SANSTHAN AND DARAKHSHAN

ORS

OTHER DETAILS OF ADVOCATES:
UMANG CHOPRA(KARANMALHOTRA057 @GMAIL.COM)(7827845949)(PETITIONER)
MOH(MOH.DELHI@GMAIL.COM, CBPAYURVED@GMAIL.COM,
ARUN24@HOTMAIL.COM)()(RESPONDENT)

SEEMA MAHALAXMI(SHREEMAHALAXMI1969@GMAIL.COM,
DRUNNIKRISHNSNS@GMAIL.COM, NAIMISHRAJ@YAHOO.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SAURABH SHARMA(SAURABHSHARMACLERK@GMAIL.COM)()(PETITIONER)

AMNA (AAMNA.ASHRAF01@GMAIL.COM)(9716141813)(RESPONDENT)

MOHIT RAJ(MOHITRAJADVOCATE@GMAIL.COM)(8800792205)(PETITIONER)
AMNA DARAKHSHAN(AAMNA.ASHRAF01@GMAIL.COM)(9716141813)(RESPONDENT)

NAJAFGARH SENIOR CITIZENS ASSOCIATION SANDEEP S TIWARI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

REWA LAW ATTORNEYS LLP(REWACO@GMAIL.COM)(9810833632)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
SANTOSH KUMAR(ADVSKOFFICE@GMAIL.COM)(8527585997)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

COURT OF ITS OWN MOTION SATYA SABHARWAL, SIDDHANT NATH
V/s GNCT OF DELHI AND OTHER

OTHER DETAILS OF ADVOCATES:

SATYA SABHARWAL(SATYAPAULSABHARWAL@GMAIL.COM)(9999034034)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8960896896)(RESPONDENT)
COMMISSIONER OF POLICE(CPSANJAYARORA@RDELHIPOLICE.GOV.IN)()(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8960896896)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(RESPONDENT)

SH SUNIL SIKKA SONAL ANAND
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SONAL ANAND(SANAND@ASA-PARTNERS.COM)(9811101222)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

BANK OF BARODA SOUGAT SINHA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ARTHA ADVOCATES AND LEGAL ADVISORS(INFO@ARTHA-
LEGAL.COM)(9212173310)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(JSCPG-MHA@NIC.IN, DWB_5028@HOTMAIL.COM,
SLAW@NIC.IN)()(RESPONDENT)
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40 |W.P.(C)-6384/2024

41 W.P.(C)-10185/2024

42  \W.P.(C)-10617/2024
CM APPL. 43635/2024

43 W.P.(C)-12326/2024
CM APPL. 51311/2024

44  |W.P.(C)-12763/2024
CM APPL. 53159/2024
CM APPL. 53160/2024
CM APPL. 56792/2024
CM APPL. 66534/2024

45  |W.P.(C)-13078/2024
CM APPL. 54554/2024

46 \W.P.(C)-15178/2024
CM APPL. 63593/2024

ADVANCE CAUSE LIST

RAM PRASAD & ORS. RAJBIR SINGH
V/s ADM LA SOUTH WEST DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

RAJBIR SINGH AND UMESH
YADAV(THELAWCOSMOS@GMAIL.COM)(9717394062)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
OM SAWARIA(OMSAWARIA@GMAIL.COM)()(RESPONDENT)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

TULIR CHARITABLE TRUST VAKUL SHARMA, NITISH CHAUDHARY,
V/s UNION OF INDIA & ORS. DIVYAM SHARMA, ANGAD SINGH
MAKKAR

OTHER DETAILS OF ADVOCATES:

VAKUL SEEMA AND
ASSOCIATES(VAKULSHARMA@GMAIL.COM)(9717031333)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

NATIONAL COMMISSION FOR PROTECTION OF CHILD
RIGHTS(PRATEEK@PKCCHAMBER.COM)(9871588144)(RESPONDENT)

MS.NISHA PAHUJA(NISHA693@GMAIL.COM,
CONTENTGRIEVANCEOFFICER@SVC.NETFLIX.NET)(0)(RESPONDENT)

NITISH CHAUDHARY(NITISHCY@GMAIL.COM)(9810575121)(RESPONDENT)
DIVYAM SHARMA(ADV.DIVYAMSHARMA@GMAIL.COM)(9407474939)(PETITIONER)
ANGAD SINGH MAKKAR(ANGADSM@GMAIL.COM)(9897896284)(RESPONDENT)

DELHI STATE NIRMAN AND BUILDING KAMGAR |CHIRAYU JAIN
UNION & ANR.

V/s DELHI BUILDING AND OTHER CONSTRUCTION

WORKERS WELFARE BOARD & ANR.

OTHER DETAILS OF ADVOCATES:
CHIRAYU JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER)
BOCWHQ DELHI(BOCWHQ.DEL@GMAIL.COM)(0)(RESPONDENT)

GAJENDRA SINGH SHEKHAWAT ABHISHEK BUDHIRAJA
V/s NEW DELHI MUNICIPAL COUNCIL AND ORS.

OTHER DETAILS OF ADVOCATES:

ABHISHEK BUDHIRAJA(ABHI.BUDHIRAJA09@GMAIL.COM)(8860995133)(PETITIONER)
GOVERNMENT OF NCT OF DELHI, NDMC(STANDINGCOUNSELGNCTD@GMAIL.COM,
GROVERADVOCATE@REDIFFMAIL.COM)(0)(RESPONDENT)

DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(0)(RESPONDENT)
NDMC, SECY URBAN, UNION OF INDIA(LAW.DEPTT.NDMC@GMAIL.COM,
SECYURBAN@NIC.IN, UOIDHC@GMAIL.COM)(0)(RESPONDENT)

MOHAMMAD MAZHAR AHMED M SUFIAN SIDDIQUI, SUMIT GABA,
V/s GOVT OF NCT OF DELHI & ORS. FARHAT JAHAN REHMANI, SUMIT GABA

OTHER DETAILS OF ADVOCATES:

SUFIAN SIDDQUI(SUFIANSIDDQUI@GMAIL.COM)(9873344786)(PETITIONER)

MOHAMMAD MAZHAR AHMED(AL.MAZHAR73@GMAIL.COM)(9015975483)(PETITIONER)
GOVERNMENT OF NCT OF DELHI, FARHAT, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
FARHAT2ADVOCATE@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

FARHAT JAHAN
REHMANI(FARHAT2ADVOCATE@GMAIL.COM)(9868179046)(RESPONDENT)

SUMIT GABA(SUMITGABAADVOCATE@GMAIL.COM)(9310377771)(PETITIONER)

JOSHI ROAD RESIDENTS WELFARE ASSOCIATION |ARVIND SHARMA
REGD
V/s LT GOVERNOR & ORS.

OTHER DETAILS OF ADVOCATES:

ARVIND SHARMA
ASSOCITES(ASLAWASSOCIATES.AS@GMAIL.COM)(9811736977)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(9810031680)(RESPONDENT)
DDA(DDACHAMBERHC@DDA.ORG.IN)(9811071260)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

YATHARTH PANDYA TUSHAR KUMAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

CHAMBERS OF TUSHAR
KUMAR(CHAMBERS@TUSHARKUMAR.IN)(8800670133)(PETITIONER)
UNION OF INDIA, TTFIl, GSTTA(UOIDHC@GMAIL.COM, TTFI@TTFI.ORG,
RESPONCEGSTTA@YAHOO.CO.IN)(1123384193)(RESPONDENT)
AHMEDABAD TTA(AHMEDABADTTA@GMAIL.COM)(0)(RESPONDENT)
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47

48

49

50

51

52

53

54

W.P.(C)-15734/2024

W.P.(C)-17548/2024
CM APPL. 74759/2024

W.P.(C)-17724/2024

W.P.(C)-465/2025

W.P.(C)-1697/2025
WITH W.P.(C) 1703/2025

W.P.(C)-1703/2025

W.P.(C)-1740/2025
CM APPL. 8385/2025

W.P.(CRL)-23/2021

ADVANCE CAUSE LIST

MEHAR CHAND SHARMA AND ORS RAJ BAHADUR SINGH
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

R.B. SINGH &
ASSOCIATES(RBSINGHANDASSOCIATES1@GMAIL.COM)(9899736510)(PETITIONER)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

POONAM NAGENDER KUMAR VASHISHT
V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

ATUL VARMA, NAGENDER
VASHISHT(VASHISHTNAGENDER@GMAIL.COM)(9810196114)(PETITIONER)
SANTOSH KUMAR TRIPATHI, MCD. DDA(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM, DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

NAWAL SINGH AND ORS RAKESH KUMAR
V/s LAND ACQUISITION COLLECTOR AND ORS.

OTHER DETAILS OF ADVOCATES:

DSN LEGAL (INFO@DSNLEGAL.COM)(9310707170)(PETITIONER)

DDA, RECORD OF HIGH COURT, GNCTD(DDACHAMBERHC@DDA.ORG.IN,
RECORDOFLMHIGHCOURT@GMAIL.COM,
GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

ALL INDIA YOUTH FOUNDATION AND OTHERS SAMSUN NIHAR, NAVEEN KUMAR
V/s UNION OF INDIA AND OTHERS RAHEJA

OTHER DETAILS OF ADVOCATES:

T.S. VARUN(ADV.NIHAR913@GMAIL.COM,
ADV.POOJA2011@GMAIL.COM)(7477698221)(PETITIONER)

DHC TELECOM CENTRE, UNION OF INDIA, DDA(DHC.TELECOMCENTRE@GMAIL.COM,
UOIDHC@GMAIL.COM, DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
PARVINDER CHAUHAN, SANGEETA BHARTI, NANDITA
RAO(PARVINDERCHAUHAN.ADV@GMAIL.COM, SANGEETABHARTI@GMAIL.COM,
KNANDITARAO@GMAIL.COM)(0)(RESPONDENT)

RAHEJA, MANISH SRIVASTAVA, TPDDL(SECRETARIAL@RAHEJA.COM,
MANSRI25@GMAIL.COM, SERVICE.TPDDL@GMAIL.COM)(0)(RESPONDENT)

DELHI POLICE(DCP.CENTRAL@DELHIPOLICE.GOV.IN)(0)(RESPONDENT)

NAVEEN KUMAR RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(PETITIONER)

AMIT SAHNI AMIT SAHNI
V/s NEW DELHI MUNICIPAL COUNCIL & ANR.

OTHER DETAILS OF ADVOCATES:

AMIT SAHNI(OFFICEOFAMITSAHNI@GMAIL.COM)(9212513500)(PETITIONER)

AMIT SAHNI(OFFICEOFAMITSAHNI@GMAIL.COM)(9212513500)(PETITIONER)

SANTOSH KUMAR TRIPATHI, NDMC(STANDINGCOUNSELGNCTD@GMAIL.COM,
LAW.DEPTT.NDMC@GMAIL.COM, CLO-NDMC@MCD.NIC.IN)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

NDMC, UNION OF INDIA(LAW.DEPTT.NDMC@GMAIL.COM, CLO-NDMC@MCD.NIC.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

AMIT SAHNI AMIT SAHNI
V/s MUNICIPAL CORPORATION OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

AMIT SAHNI(OFFICEOFAMITSAHNI@GMAIL.COM)(9212513500)(PETITIONER)

AMIT SAHNI(OFFICEOFAMITSAHNI@GMAIL.COM)(9212513500)(PETITIONER)

SANTOSH KUMAR TRIPATHI, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
COMMISSIONER@MCD.NIC.IN, CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, MCD, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, COMMISSIONER@MCD.NIC.IN,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

GURDWARA SRI GURU SINGH SABHA (REGD) RAGHAV SALUJA
V/s MUNICIPAL CORPORATION OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

RAGHAV SALUJA & TANISHA VERMA(RAGHAVSALUJA06@GMAIL.COM,
TVERMA2508@GMAIL.COM)(9990557916)(PETITIONER)

SANTOSH KUMAR TRIPATHI, DDA, MCD(STANDINGCOUNSELGNCTD@GMAIL.COM,
DDACHAMBERHC@DDA.ORG.IN, CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT)

MANAN NARULA JIVESH TIWARI, GAURAV MOHAN

V/s STATE OF NCT OF DELHI & ORS. LIBERHAN, NEEL ANJAN MASON,
GEETANJALI VISVANATHAN, SARANSH
JAIN, SOUTIK BANERJEE, SHOURYA
SAUMYAIIT DASGUPTA, TEJAS KARIA

OTHER DETAILS OF ADVOCATES:
MANAN NARULA(ADVMANANNARULA@GMAIL.COM)(9818344309)(RESPONDENT)
SUMAN CHAUHAN , JIVESH
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55

56

W.P.(CRL)-869/2022
CRL.M.A. 7363/2022
CRL.M.A. 7364/2022

W.P.(CRL)-2456/2023

ADVANCE CAUSE LIST

TIWARI(JUSSASSOCIATES9@GMAIL.COM)(9811612855)(PETITIONER)
YOUTUBE(SUPPORT-IN@GOOGLE.COM)(1244512900)(PETITIONER)

FACEBOOK INDIA ONLINE SERVICES PRIVATE
LIMITED(GO_INDIA@FB.COM)(18008899999)(PETITIONER)

THE MILLENNIUM POST(DURBARGANGULY@GMAIL.COM)(911147777500)(PETITIONER)
WIKIFEED(INFO@WIKIFEED.IN)(8376953705)(PETITIONER)

THE CITIZEN(THECITIZEN242@GMAIL.COM)(8802315769)(PETITIONER)

STATE OF NCT OF DELHI (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)
TWITTER(GRIEVANCE-OFFICER-IN@TWITTER.COM)(4152229670)(PETITIONER)

IDIVA .COM (NAMRATA@MENSXP.COM)(11124418709)(PETITIONER)
TELEGRAPH(TTEDIT@ABPMAIL.COM)(3322378000)(PETITIONER)

JANBHARATTIMES MEDIA(ONTACT@JANBHARATTIMES.COM)(8445375394)(PETITIONER)
NEWS 18(EDITOR@NEWS18.COM)(11204341818)(PETITIONER)

DAINIK JAGRAN(JAGRANCORP@JAGRAN.COM)(1130820300)(PETITIONER)

UNITED NEWS OF INDIA(UNINET2009@GMAIL.COM)(1123710522)(PETITIONER)
BANSAL NEWS(ASHISH.MAHENDRU@BANSALNEWS.ORG)(917770811104)(PETITIONER)
DALIT CAMERA(DALITCAMERA @GMAIL.COM)(18008899999)(PETITIONER)
BUZZFEED(CHARLOTTE.HOWARD@BUZZFEED.COM)(2124317464)(PETITIONER)
TWITTER (GRIEVANCE-OFFICER-IN@TWITTER.COM)()(RESPONDENT)

THE MILLENNIUM POST(DURBARGANGULY@GMAIL.COM)(47777500)(RESPONDENT)
IDIVA COM(NAMRATA@MENSXP.COM)(1244187093)(RESPONDENT)

NEWS 18(EDITOR@NEWS18.COM)(3987777)(RESPONDENT)

DAINIK JAGRAN(EDITOR@JAGRANNEWMEDIA.COM)(30820300)(RESPONDENT)
BUZZFEED(CHARLOTTE.HOWARD@BUZZFEED.COM)()(RESPONDENT)

FACEBOOK INDIA ONLINE SERVICES PVT
LTD(FACEBOOK_GRIEVANCE_OFFICER_FB@SUPOORT.FACEBOOK.COM)()(RESPONDENT)
BANSAL NEWS(ASHISH.MAHENDRU@BANSALNEWS.ORG)(7770811104)(RESPONDENT)
DALIT CAMERA(DALITCAMERA@GMAIL.COM)()(RESPONDENT)

THE CITIZEN(THECITIZEN242@GMAIL.COM)(8802315769)(RESPONDENT)

TWITTER (GRIEVANCE-OFFICER-IN@ TWITTER.COM)()(RESPONDENT)

THE TELEGRAPH(TTEDIT@ABPMAIL.COM)(3322378000)(RESPONDENT)
WIKIFEED(INFO@WIKIFEED.IN)(8376953705)(RESPONDENT)

UNITED NEWS OF INDIA(UNINET2009@GMAIL.COM)(1123710522)(RESPONDENT)
YOUTUBE(SUPPORT-IN@ GOOGLE.COM)(244512900)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GAURAV MOHAN
LIBERHAN(LIBERHANLAWOFFICE@GMAIL.COM)(9810955779)(RESPONDENT)

NEEL ANJAN MASON(NEEL.MASON@MASON.CO.IN)(9810812777)(PETITIONER)
GEETANJALI VISVANATHAN(GEETANJALI@IRA.LAW)(9560401663)(PETITIONER)
SARANSH JAIN (JAINSARANSH19@GMAIL.COM)(9891116807)(RESPONDENT)

SOUTIK BANERJEE(SOUTIKBANERJEE92@GMAIL.COM)(8527075320)(RESPONDENT)
SHOURYA SAUMYAJIT
DASGUPTA(SHOURYADASGUPTA@GMAIL.COM)(8017061359)(RESPONDENT)

TEJAS KARIA(TEJAS.KARIA@AMSSSHARDUL.COM)(9810798570)(RESPONDENT)

HARSHIT GOEL YASHWANT SINGH
V/s UNION OF INDIA THROUGH HOME
SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:
HARSHIT ANAND(MAILTOLAWCHAMBERS@GMAIL.COM)(9471004694)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

COURT ON ITS OWN MOTION AS DIRECTED, RHA SIKANDER, ANANT
V/s DEPARTMENT OF WOMEN AND CHILD KUMAR ASTHANA
DEVELOPMENT AND ORS.

OTHER DETAILS OF ADVOCATES:
R. H. A. SIKANDER(SIKANDER@RHASIKANDER.COM)(9810471891)(RESPONDENT)
ANANT KUMAR ASTHANA(ANANT.ASTHANA@GMAIL.COM)(9212117105)(RESPONDENT)
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OTHER CASE FILED
AGAINST SAME P.S.-FIR
NO. :(BURARI-
1068/2023)

BAIL APPLN. 3327/2023
FILED BY HARSH
PRATEEK KHAKHA
(DISPOSED ON : 2023-
10-11)

CRL.M.C. 1482/2024
FILED BY PREMODYA
KHAKHA (DISPOSED ON
: 2024-02-26 )

CRL.M.C. 1481/2024
FILED BY SEEMA RANI
KHAKHA (DISPOSED ON
: 2024-02-26 )

BAIL APPLN. 1637/2024
FILED BY SEEMA RANI
KHAKHA (DISPOSED ON
: 2024-09-06 )
CRL.REV.P. 1333/2024
FILED BY PREMODYA
KHAKHA AND ANR (D.
OF HEARING : 2025-05-
09)

CRL.REV.P. 1372/2024



02.04.2025

LAND ACQUISITION MATTERS(ANMM)

57  W.P.(C)-108/2017
CM APPL. 18961/2025
CM APPL. 18962/2025

WITH W.P.(C) 1139/2017

58 W.P.(C)-1139/2017

59  |W.P.(C)-11350/2017

CONNECTED MATTERS (ANMM)

60 |W.P.(C)-3806/2023
CM APPL. 14828/2023
CM APPL. 14829/2023

61  W.P.(C)-4208/2023
CM APPL. 16326/2023
CM APPL. 18789/2023

WITH W.P.(C) 4265/2023
W.P.(C) 4268/2023
W.P.(C) 4269/2023

62  |W.P.(C)-4265/2023
CM APPL. 16533/2023
CM APPL. 17075/2023
CM APPL. 17224/2023

ADVANCE CAUSE LIST

FILED BY HARSH
PRATEEK KHAKHA ANR
(D. OF HEARING : 2025-
05-09)

P.S.-FIR NO. :(BURARI-
1068/2023)

RAM PAL KRISHNA K SINGH, ANURAG SINGH
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ANURAG SINGH(ANURAGSINGH221999@GMAIL.COM)(9873532857)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

BALU DEVI & ORS KRISHNA K. SINGH
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

SMT. ASHA RAJIV KUMAR GHAWANA, SANJAY
V/s GOVT. OF NCT OF DELHI AND ORS. KUMAR PATHAK

OTHER DETAILS OF ADVOCATES:

THE AKSHAYA PATRA FOUNDATION VIPUL AGARWAL, SAMEER VASHISHT
V/s THE STATE NCT OF DELHI AND ORS & ORS.

OTHER DETAILS OF ADVOCATES:

KUNAL VERMA (INFO@RPVLEGAL.COM)(8826528882)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

SURYA CHARITABLE AND WELFARE SOCIETY AADITYA VIJAY KUMAR, KRISHNA
REGD BHUSHAN UPADHYAY, GURPREET
V/s THE STATE NCT OF DELHI & ORS. SINGH SACHDEVA, KUNAL VERMA,

SAMEER VASHISHT

OTHER DETAILS OF ADVOCATES:

ADITYA VIJAYKUMAR (AADITYAVK@GMAIL.COM)()(PETITIONER)

AKSHITA KATOCH (AKSHITKATOCH92@GMAIL.COM)()(PETITIONER)

ISHA TYAGI (ISHATYAGI844@GMAIL.COM)()(PETITIONER)

STANDING COUNSELGNCT(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT)

ADVISORY CUM ASSISTANC COMISSION (MDMDELHI@GMAIL.COM)()(RESPONDENT)
AADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DIREDU(DIREDU@NIC.IN)()(RESPONDENT)

MDM DELHI(MDMDELHI@GMAIL.COM)()(RESPONDENT)

KRISHNA BHUSHAN
UPADHYAY(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER)

GURPREET SINGH
SACHDEVA(SACHDEVA.GURPREET@YAHOO0.COM)(9910850147)(PETITIONER)

KUNAL VERMA(KUNALVERMA1979@GMAIL.COM)(9818128882)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

STRI SHAKTI SHUBHAM JAISWAL, GURPREET SINGH
V/s THE STATE OF NCT OF DELHI & ORS. SACHDEVA, KUNAL VERMA, SAMEER
VASHISHT

OTHER DETAILS OF ADVOCATES:

SHUBHAM JAISWAL (ADV.SHUBHAM23@GMAIL.COM)(8377837039)(PETITIONER)
STANDING COUNSELGNCT(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
MDMDELHI(MDMDELHI@GMAIL.COM)()(RESPONDENT)

DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT)

SHUBHAM JAISWAL(ADV.SHUBHAM23@GMAIL.COM)(8377837039)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
M D M DELHI(MDMDELHI@GMAIL.COM)()(RESPONDENT)

SHUBHAM JAISWAL(ADV.SHUBHAM23@GMAIL.COM)(8377837039)(PETITIONER)
MDM (MDMDELHI@YMAIL.COM, DIREDU@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GURPREET SINGH

11



02.04.2025

63 |W.P.(C)-4268/2023
CM APPL. 16538/2023
CM APPL. 22176/2023

64  W.P.(C)-4269/2023
CM APPL. 16540/2023
CM APPL. 18553/2023

65 |W.P.(C)-4797/2023

66  W.P.(C)-4857/2023
CM APPL. 18724/2023

WITH W.P.(C) 4864/2023

W.P.(C) 4891/2023

67 W.P.(C)-4864/2023
CM APPL. 18788/2023

68  |W.P.(C)-4891/2023
CM APPL. 18884/2023
CM APPL. 18885/2023
CM APPL. 22287/2023

ADVANCE CAUSE LIST

SACHDEVA(SACHDEVA.GURPREET@YAHOO.COM)(9910850147)(RESPONDENT)
KUNAL VERMA(KUNALVERMA1979@GMAIL.COM)(9818128882)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

NAV PRAYAS KRISHNA BHUSHAN UPADHYAY,
V/s GOVT OF NCT OF DELHI & ANR. GURPREET SINGH SACHDEVA, SAMEER
VASHISHT

OTHER DETAILS OF ADVOCATES:

K.B. UPADHYAY(ADVOCATIAJUDEX@GMAIL.COM)()(PETITIONER)
STATE(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

K B UPADHYAY(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GURPREET SINGH
SACHDEVA(SACHDEVA.GURPREET@YAHOO0.COM)(9910850147)(PETITIONER)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

BHARATIYA MANAV KALAYAN PARISHAD SARTHAK MAGGON, GURPREET SINGH
V/s GOVERNMENT OF NATIONAL CAPITAL SACHDEVA, KUNAL VERMA, SAMEER
TERRITORY OF DELHI & ORS. VASHISHT

OTHER DETAILS OF ADVOCATES:

UPASNA CHANDERSHEKAR (UPASNA94CHANDERSHEKARAN@GMAIL.COM)()(PETITIONER)
SARTHAK MAGOON (UPASNA94CHANDERSHEKARAN@GMAIL.COM)()(PETITIONER)
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT)

AVINASH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
MDMDELHI(MDMDELHI@GMAIL.COM)()(RESPONDENT)

STANDING COUNSELGNCT(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SARTHAK MAGGON()(8408897046)(PETITIONER)

VIMAL AHLUWALIA(VIMAL.AHLUWALIA@AKSHAYAAPATRA.ORG,
STRISHAKIT1@GMAIL.COM)()(RESPONDENT)

GURPREET SINGH
SACHDEVA(SACHDEVA.GURPREET@YAHOO0.COM)(9910850147)(PETITIONER)

KUNAL VERMA(KUNALVERMA1979@GMAIL.COM)(9818128882)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

THE PEOPLE WELFARE SOCIETY RETD. INDRESH KUMAR, SAMEER VASHISHT
V/s GOVERNMENT OFNATIONAL CAPITAL
TERRITORY OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

INDRESH UPADHYAY(INDRESHUPADASSOCIATES@GMAIL.COM)(8010041010)(PETITIONER)
PHOTO STAT(PHOTOSTAT247@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

INDRESH KUMAR (INDRESHUPADHYAY1988@GMAIL.COM)(8010041010)(PETITIONER)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

UJJWAL SAWERA SAMITI AND ANR. PRAVEEN KUMAR SINGH, GURPREET
V/s GOVT OF N.C.T OF DELHI AND ORS. SINGH SACHDEVA, KUNAL VERMA,
SAMEER VASHISHT

OTHER DETAILS OF ADVOCATES:

PRAVEEN KR. SINGH(LEXREMEDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GURPREET SINGH
SACHDEVA(SACHDEVA.GURPREET@YAHOO.COM)(9910850147)(RESPONDENT)
KUNAL VERMA(KUNALVERMA1979@GMAIL.COM)(9818128882)(RESPONDENT)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

BAL VIKAS SEWA SANSTHAN PRAVEEN KUMAR SINGH, GURPREET
V/s GOVT OF NCT OF DELHI AND OTHERS SINGH SACHDEVA, SAMEER VASHISHT

OTHER DETAILS OF ADVOCATES:

PRAVEEN (LEXREMEDIUMLAW@GMAIL.COM)(9811657595)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GURPREET SINGH
SACHDEVA(SACHDEVA.GURPREET@YAHOO0.COM)(9910850147)(PETITIONER)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

MICRO EDUCATION AND WELFARE SOCIETY KRISHNA BHUSHAN UPADHYAY,
V/s GOVERNMENT OF NCT OF DELHI AND ANR.  |GURPREET SINGH SACHDEVA, SAMEER
VASHISHT

OTHER DETAILS OF ADVOCATES:

K.B. UPADHYAY(ADVOCATIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
K B UPADHYAY(ADVOCATEIAJUDEX@GMAIL.COM)(9810655095)(PETITIONER)
SUBHARTI JANKALYAN
SAMITI(SUBHARTIJANKALAYANSAMITI@GMAIL.COM)()(RESPONDENT)
SHAKTI(STRI_SHAKTI@YAHOO.COM, PARMODKUMARMAD@GMAIL.COM,
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FOR COMPLIANCE

69

70

71

72

73

74

75

W.P.(C)-4733/2014(Disposed off case)
WITH W.P.(C) 12931/2018

W.P.(C)-12931/2018(Disposed off case)

W.P.(C)-5188/2014(Disposed off case)

CM APPL. 8735/2025
In W.P.(C)-189/2024(Disposed off case)

W.P.(C)-4730/2024

W.P.(C)-8381/2024(Disposed off case)
WITH W.P.(C) 8415/2024

W.P.(C)-8415/2024(Disposed off case)

ADVANCE CAUSE LIST

AVANISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

SUNITI WADHWA(SUNITWADHWA@YAHOO.COM, SUMANLATA18041963@YAHOO.IN,
RAKESHPANDIT2009@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
GURPREET SINGH
SACHDEVA(SACHDEVA.GURPREET@YAHOO.COM)(9910850147)(PETITIONER)

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

COURT ON ITS OWN MOTION R.P. LUTHRA & ASSOCIATES, AJAY

V/s GOVT. OF NCT OF DELHI, M.C.D., N.D.M.C. & DIGPAUL, SAQIB, ZUBEDA BEGUM,

ORS MUKESH GUPTA, AVI SINGH, ANIL
GORVER, ANCHIT SHARMA, ANIL
GROVER, SATYAKAM

OTHER DETAILS OF ADVOCATES:
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

RAMANUJ PURASOTAM BIJENDER P KUMAR, SATYAKAM
V/s GNCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:
BIJENDER P KUMAR()(8800217223)(PETITIONER)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

SARVESH ASHOK AGARWAL, PRABHSAHAY KAUR,
V/s ALL INDIA INSTITUTE OF MEDICAL SCIENCES & SATVIK VERMA, MRINALINI SEN GUPTA
ORS.

OTHER DETAILS OF ADVOCATES:

MAHESH KUMAR
V/s GOVT OF NCT OF DELHI AND ORS

NIKHIL BHARDWAJ, PIYUSH GUPTA,
PIYUSH GUPTA

OTHER DETAILS OF ADVOCATES:

NIKHIL BHARDWAJ()(9910052133)(PETITIONER)

NIKHIL BHARDWAJ()(9910052133)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)()(RESPONDENT)

BUSINESS MANAGER(RISHAB@RRJASSOCIATE.COM)()(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8960896896)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO0.COM)(8960896896)(RESPONDENT)
DELHI FIRE SERVICE(DIRECTOR.DLFIRE@NIC.IN)()(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
PIYUSH GUPTA(GUPTAPIYUSH@LIVE.COM)(9818020868)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
PIYUSH GUPTA(GUPTAPIYUSH@LIVE.COM)(9818020868)(RESPONDENT)

CENTRE FOR EDUCATION ON CRIME PREVENTION /ANUBHAV KUMAR, ARUN KUMAR
SOCIAL AND CULTURAL NGO THROUGH ITS VERMA

PRESIDENT SOUTH EAST DISTRICT AFTAB KHAN

V/s COMMISSIONER MCD & ORS.

OTHER DETAILS OF ADVOCATES:

ANUBHAV DUBEY()(9810799985)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
ARUN KUMAR VERMA(ARUNVRM1985@GMAIL.COM)(9899538156)(PETITIONER)

YUGANSH MITTAL YUGANSH MITTAL
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

YUGANSH MITTAL(YUGANSHMITTAL1@GMAIL.COM)(9911256665)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SHWETA DR. N. PRADEEP SHRAMA
V/s GOVT OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

DR. N PRADEEP SHARMA(NPRADEEPSHARMA30@GMAIL.COM)(9811363151)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

13



02.04.2025

[NOTE:

COURT NO. 37

ADVANCE CAUSE LIST

DIVISION BENCH - 11
HON"BLE MR. JUSTICE VIBHU BAKHRU
HON”BLE MR. JUSTICE TEJAS KARIA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM
NUMBER

CASE NUMBER

FOR ADMISSION

1

ITA-541/2024
WITH ITA 554/2024

ITA-554/2024

ITA-18/2025
CM APPL. 6073/2025

ITA-30/2025
CM APPL. 7387/2025
CM APPL. 7388/2025

AFTER NOTICE MISC. MATTERS

5

FAO(OS) (COMM)-108/2023
CM APPL. 26534/2023
CM APPL. 26535/2023

FAO(OS) (COMM)-265/2023

CM APPL. 62885/2023

ITA-1091/2018

ITA-542/2019

PARTY NAME ADVOCATE NAME

THE COMMISSIONER OF INCOME TAX - INTERNATIONAL TAXATION -3
V/s SIX CONTINENTS HOTELS INC.

RUCHIR BHATIA, MANUJ
SABHARWAL

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM])(9810371417)(PETITIONER)
H AGGARWAL(HAGGARWAL2@BSRAFFILIATES.COM)(0)(RESPONDENT)

MANUJ SABHARWAL(MANUJ@MSCHAMBERS.IN)(9810230024)(PETITIONER)

THE COMMISSIONER OF INCOME TAX - INTERNATIONAL TAXATION -3 RUCHIR BHATIA, MANUJ
V/s SIX CONTINENTS HOTELS INC. SABHARWAL

OTHER DETAILS OF ADVOCATES:
RUCHIR BHATIA(RUCHIRBHATIA210@GMAIL.COM)(9810371417)(PETITIONER)
H AGGARWAL(HAGGARWAL2@BSRAFFILIATES.COM)(0)(RESPONDENT)
MANUJ SABHARWAL(MANUJ@MSCHAMBERS.IN)(9810230024)(RESPONDENT)

PRINCIPAL COMMISSIONER OF INCOME TAX DELHI -7 INDRUIJ SINGH RAI
V/s M/S ROSEWOOD BUILDWELL PVT. LTD.

OTHER DETAILS OF ADVOCATES:
INDRUJ SINGH RAI(CHAMBERSOFRINDRUJSINGHRAI@GMAIL.COM)(0)(PETITIONER)
AK FRIENDS (AKFRIENDS38@YAHOO.CO.IN)(0)(RESPONDENT)

PR COMMISSIONER OF INCOME TAX CENTRAL 3 NEW DELHI
V/s M/S LAKHMI CHAND CHARITABLE SOCIETY

SHLOK CHANDRA

OTHER DETAILS OF ADVOCATES:
SHLOK CHANDRA (SHLOKCHANDRA@CHANDRALAWCHAMBERS.COM)(9999670588)(PETITIONER)
ACCOUNTS GDGOENKADWARKA(ACCOUNTS@GDGOENKADWARKA.COM)(0)(RESPONDENT)

UNION OF INDIA ABHIMANYU GARG

V/s AHLUWALIA CONTRACTS (INDIA) LTD.

OTHER DETAILS OF ADVOCATES:

ABHIMANYU GARG AND PREETY MAKKAR(ABHIMANYU.LEGAL@GMAIL.COM)(9811092113)(PETITIONER)

ACILNET (MAIL@ACILNET.COM)()(RESPONDENT)
SUMEET MANIKTALA(SUMEETMANKITALA@YAHOO.CO.IN)()(RESPONDENT)

SHRI RAM RAJA SARKAR LOK KALYAN TRUST SAMIKSHA GODIYAL,
V/s ENERGY EFFICIENCY SERVICES LIMITED SAMDARSHI SANJAY

OTHER DETAILS OF ADVOCATES:
SAMDARSHI SANJAY(SAMDARSHI.SANJAY@GMAIL.COM)(9811585062)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL) -3 ZOHEB HOSSAIN
V/s RITU VERMA

OTHER DETAILS OF ADVOCATES:
ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN@GMAIL.COM,VSDEEPAK99 @GMAIL.COM

,ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

MONI KUMAR SUBBA DECEASED THR. LR JYOGI SUBBA
V/s ACIT CENTRAL CIRCLE-4

KAVITA JHA

14

IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING 1S REQUIRED,, PLEASE CONTACT,
MS _MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON?BLE MR.JUSTICE VIBHU BAKHRU]

OTHER
INFORMATION
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10

11

12

13

14

15

16

17

18

19

20

ITA-741/2019
WITH ITA 744/2019

ITA-744/2019

ITA-28/2020
CM APPL. 24661/2024

ITA-178/2023

ITA-529/2023

ITA-27/2024

RFA(COMM)-21/2023
CM APPL. 5506/2023

RFA(COMM)-295/2024

RFA(COMM)-305/2024
CM APPL. 44058/2024
CM APPL. 44060/2024

RFA(COMM)-343/2024
CM APPL. 48032/2024
CM APPL. 48033/2024

RFA(COMM)-419/2024

RFA(COMM)-507/2024
CM APPL. 68401/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

PR. COMMISSIONER OF INCOME TAX-04,
V/s M/S INDIA TODAY ONLINE PVT LTD

ZOHEB HOSSAIN

OTHER DETAILS OF ADVOCATES:

ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN @ GMAIL.COM,VSDEEPAK99@GMAIL.COM,
ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

PR. COMMISSIONER OF INCOME TAX -04
V/s INDIA TODAY ONLINE LTD PVT

ZOHEB HOSSAIN

OTHER DETAILS OF ADVOCATES:

ZOHEB
HOSSAIN(HOSSAINZOHEB@GMAIL.COM,OFFICEZHOSSAIN @ GMAIL.COM,VSDEEPAK99@GMAIL.COM
,ADARSHGUPTA11157@GMAIL.COM)(9999711099)(PETITIONER)

KRISHAN KUMAR
V/s INCOME TAX OFFICER WARD 26(3) NEW DELHI

K R MANJANI

OTHER DETAILS OF ADVOCATES:

K R MANJANI(KRMANJANI@GMAIL.COM)(9899545200)(PETITIONER)

K R MANJANI(KRMANJANI@GMAIL.COM)()(PETITIONER)
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX -CENTRAL LUDHIANA ZOHEB HOSSAIN, KAVITA JHA
V/s M/S. GARG ACRYLICS LTD

OTHER DETAILS OF ADVOCATES:

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)(9999711099)(PETITIONER)
GARG ACRYLICS(GARGACRYLICS@YAHOO.COM)()(RESPONDENT)

KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(RESPONDENT)

PR. COMMISSIONER OF INCOME TAX (CENTRAL)-2 SANJAY KUMAR, SHAANTANU
V/s M/S K.R. PULP AND PAPERS LTD. JAIN

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR & EASHA KADIAN(ADVSKRMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
M/S K R PULP(TAX@KRPAPERS.COM)()(RESPONDENT)

SHAANTANU JAIN(DSLEGAL2018@GMAIL.COM)(9871544495)(RESPONDENT)

THE PR. COMMISSIONER OF INCOME TAX -CENTRAL -1 RUCHIR BHATIA, KAUSHIK
V/s SHAHI EXPORTS PVT. LTD.

OTHER DETAILS OF ADVOCATES:
KAUSHIK (BHARDWAIJKAUSHIK@GMAIL.COM)(9868000346)(PETITIONER)

M/S K.J. INTERIORS & ORS.
V/s MR. SHAMBHU VED

SUSHANT MAHAJAN, MEERA
KAURA PATEL

OTHER DETAILS OF ADVOCATES:

SUSHANT MAHAJAN AND ARUSHI
ANTHWAL(ADV.SUSHANTMAHAJAN@GMAIL.COM)(8826693427)(PETITIONER)

M/S K J INTERIORS(INFO@KJINTERIORS.IN)()(PETITIONER)

SHAMBHU VED(SHAMBHUVED@GMAIL.COM)()(RESPONDENT)

MEERA KAURA PATEL(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER)

PYRAMID PLY AND WOOD PRODUCTS (P) LTD HEM KUMAR
V/s ADS CIVIL AND INTERIORS (P) LTD

OTHER DETAILS OF ADVOCATES:

STATE BANK OF INDIA NAZIA PARVEEN

V/s MR. SANDEEP & ANR.

OTHER DETAILS OF ADVOCATES:

M/S WAVE
V/s M/S DDEX

KARTIKEYA LAL RASTOGI

OTHER DETAILS OF ADVOCATES:

M/S GUNSHIKHA MARKETING CO.
V/s AWADHESH PRASAD

SUMIT WADHVA

OTHER DETAILS OF ADVOCATES:
ABOTT LAW OFFICE(SUMIT@ABOTT.IN)(9718704960)(PETITIONER)
AWADHESH ()(9810057686)(RESPONDENT)
ABHINAV(ABHINAVPACKAGING@GMAIL.COM)(0)(RESPONDENT)
AWADHESH(AWADHESH.PRASAD@YMAIL.COM)(0)(RESPONDENT)

SARFRAJ AHMAD
V/s VASU POLYMERS (INDIA) PVT. LTD

SHIVA SANTANAM
SWAMINADHAN

OTHER DETAILS OF ADVOCATES:

15
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21

22

23

24

25

26

27

28

29

30

31

32

33

RFA(OS)(COMM)-11/2019
WITH RFA(OS)(COMM) 12/2019

RFA(OS)(COMM)-12/2019
CM APPL. 40280/2023

W.P.(C)-1765/2016
CM APPL. 7559/2016
WITH W.P.(C) 2150/2016

W.P.(C)-2150/2016
CM APPL. 9205/2016

W.P.(C)-11070/2016

W.P.(C)-5857/2018

W.P.(C)-240/2019
CM APPL. 1171/2019

W.P.(C)-2140/2019
CM APPL. 10023/2019

W.P.(C)-10922/2019

W.P.(C)-1347/2020
WITH W.P.(C) 10951/2021
W.P.(C) 13035/2021

W.P.(C)-10951/2021

W.P.(C)-13035/2021
WITH W.P.(C) 1347/2020

W.P.(C)-13258/2021

ADVANCE CAUSE LIST

LIBERTY HOUSE GROUP PTE LTD ALY MIRZA, ARUN AGGARWAL,
V/s STATE BANK OF INDIA & ORS HENNA GEORGE

OTHER DETAILS OF ADVOCATES:
ALY MIRZA()(9899720944)(PETITIONER)
HENNA GEORGE(HENNAGEORGEADV@GMAIL.COM)(9810710951)(PETITIONER)

LIBERTY HOUSE GROUP PTE LTD ALY MIRZA, HENNA GEORGE,
V/s STATE BANK OF INDIA & ORS SNG & PARTNERS, HENNA
GEORGE

OTHER DETAILS OF ADVOCATES:

ALY MIRZA()(9899720944)(PETITIONER)

HENNA GEORGE(HENNAGEORGEADV@GMAIL.COM)(9810710951)(PETITIONER)
ANNANYA(ANNANYA@MGLAWASSOCIATES.COM)()(RESPONDENT)
APALAW(OFFICE.APALAWMAIL@GMAIL.COM)()(RESPONDENT)
CHRIS(CHRIS.MCHALE@BARCLAYS.COM)()(RESPONDENT)

HENNA GEORGE(HENNAGEORGEADV@GMAIL.COM)(9810710951)(PETITIONER)

AVIVA LIFE INSURANCE COMPANY INDIA LTD. M/S MALHOTRA & MALHOTRA,
V/s UNION OF INDIA & ANR DEV P. BHARDWAJ, ABHISHEK
AWASTHI

OTHER DETAILS OF ADVOCATES:
ABHISHEK AWASTHI (ADVOLEX@GMAIL.COM)(8849246270)(PETITIONER)

INDIAN SUGAR MILLS ASSOCIATION & ANR SRIDHAR POTARAJU /

V/s UNION OF INDIA GAICHANGPOU GANGMEI,
AKSHAY MAKHIJA, SHIWANI
TUSHIR

OTHER DETAILS OF ADVOCATES:
SHIWANI TUSHIR(TUSHIRSHIWANI@GMAIL.COM)(7838828078)(PETITIONER)

JINDAL POWER LIMITED & ANR AAKASH BAJAJ, SURENDER
V/s UNION OF INDIA & ORS SINGH HOODA

OTHER DETAILS OF ADVOCATES:
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(RESPONDENT)

SAMTEL INDIA LIMITED KAVITA JHA
V/s PRINCIPAL COMMISSIONER OF INCOME TAX, & ORS.

OTHER DETAILS OF ADVOCATES:
KAVITA JHA(KAVITA@VAISHLAW.COM)(9818174307)(PETITIONER)

ABDUL WAHID @ RAJU ZOHEB HOSSAIN, SHLOK
V/s UNION OF INDIA AND ORS. CHANDRA, ADITYA RAJ

OTHER DETAILS OF ADVOCATES:

HARSH KUMAR()(9958313389)(PETITIONER)

SHLOK CHANDRA(SHLOKCHANDRA@GMAIL.COM)(9999670588)(PETITIONER)
ADITYA RAJ(ADITYA142@GMAIL.COM)(7073011531)(PETITIONER)

HIND SAMRAIYA PARTY HARI SHANKAR JAIN, PIYUSH
V/s UNION OF INDIA & ORS BERIWAL

OTHER DETAILS OF ADVOCATES:
HARI SHANKAR JAIN()(8826957565)(PETITIONER)
PIYUSH BERIWAL(BERIWAL.LAWYER@GMAIL.COM)(9910396352)(RESPONDENT)

CHAQUE JOUR HR SERVICES PVT. LTD. HEMLATA RAWAT, NIKHIL
V/s ADDITIONAL COMMISSIONER OF INCOME TAX & ANR. GUPTA, GHANSHYAM SHARMA

OTHER DETAILS OF ADVOCATES:

HEMLATA RAWAT(HEMLATA274@YAHOO.COM)(9910039942)(PETITIONER)

NIKHIL GUPTA(NIKHIL.GUPTA@ADINALEGAL.COM)(9891950868)(PETITIONER)
GHANSHYAM SHARMA(LAW.SHARMACHAMBERS@GMAIL.COM)(9716662014)(PETITIONER)

INDIA YAMAHA MOTOR PRIVATE LIMITED KNM & PARTNERS, LAW OFFICES
V/s PRINCIPAL COMMISSIONER OF INCOME TAX, & ANR.

OTHER DETAILS OF ADVOCATES:

INDIA YAMAHA MOTOR PRIVATE LIMITED KNM & PARTNERS, LAW OFFICES
V/s 1. PRINCIPAL COMMISSIONER OF INCOME TAX (AU) & ORS.

OTHER DETAILS OF ADVOCATES:

VIJAY NAIR AND MUKESH SINGHAL(VSINHA@KNM.IN)(9810989910)(PETITIONER)

DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

INDIA YAMAHA MOTOR PRIVATE LIMITED KNM & PARTNERS, LAW OFFICES
V/s PRINCIPAL COMMISSIONER OF INCOME TAX (AU), & ORS.

OTHER DETAILS OF ADVOCATES:
VIJAY NAIR(VSINHA@KNM.IN)(9810989910)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

HONDA CARS LTD DEEPAK CHOPRA AZB &
V/s DEPUTY COMMISSIONER OF INCOME TAX & ORS. PARTNERS

OTHER DETAILS OF ADVOCATES:
16
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34 W.P.(C)-10907/2022

35 W.P.(C)-13118/2022

36 W.P.(C)-3871/2023
CM APPL. 15056/2023
CM APPL. 7777/2024

37 W.P.(C)-5532/2023
CM APPL. 21640/2023

38 W.P.(C)-6425/2023
CM APPL. 25306/2023

39 W.P.(C)-7293/2023
CM APPL. 28346/2023

40 W.P.(C)-7835/2023
WITH W.P.(C) 7842/2023

41 W.P.(C)-7842/2023

42 W.P.(C)-8035/2023
CM APPL. 30869/2023

43 W.P.(C)-9882/2023
CM APPL. 38029/2023

ADVANCE CAUSE LIST

DEEPAK CHOPRA(GIRISHCHAND71@GMAIL.COM)(9911821403)(PETITIONER)
DELHI DCIT JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

VEDANTA NETHERLANDS INVESTMENTS B V KAVITA JHA
V/s DEPUTY COMMISSIONER OF INCOME TAX & ANR.

OTHER DETAILS OF ADVOCATES:
VINAY VAISH(KAVITA@VAISHLAW.COM)(1142492525)(PETITIONER)
DELHI DCIT JUDICIAL (DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

SICPA INDIA PRIVATE LIMITED ANANYA KAPOOR
V/s CHIEF COMMISSIONER OF INCOME TAX-2 & ORS.

OTHER DETAILS OF ADVOCATES:
SALIL KAPOOR(ANANYA@SALILKAPOOR.CO)(9910629894)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)

R.D. PURI AGARWAL LAW ASSOCIATES
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 20 &
ANR.

OTHER DETAILS OF ADVOCATES:

MAHESH AGARWAL(RISHI@AGLAW.IN, PRATHAM@AGLAW.IN)(9810188705)(PETITIONER)
INCOME TAX(DELHI.DCIT.CEN20@INCOMETAX.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

MAHESH AGARWAL (RISHI@AGLAW.IN)(9810188705)(PETITIONER)
INCOMETAX(DELHLINV3.2@INCOMETAX.GOV.IN)()(RESPONDENT)

ZOHEB HOSSAIN(HOSSAINZOHEB@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

ELITE WEALTH LIMITED AMOL SINHA
V/s INCOME TAX OFFICER, WARD 8(1), DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
AMOL SINHA(AMOLSINHA1@YAHOO.COM)(9910847958)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

UMESH CHANDRA SHARMA VIVEK INDER PAUL BANSAL,
V/s THE INCOME TAX OFFICER, WARD 47(1) DELHI & ORS. SHAILENDERA KISHORE SINGH

OTHER DETAILS OF ADVOCATES:
VIVEK BANSAL(IPBLEGAL53@GMAIL.COM)(9999900064)(PETITIONER)
VRCOM(VRCOM1660@GMAIL.COM)()(RESPONDENT)

INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

SHAILENDERA KISHORE SINGH(SHAILENDERAINCOMETAX@GMAIL.COM)(8800652576)(RESPONDENT)

RAVINDER KAUR (ERSTWHILE PARTNER OF AUTO BRAKES AGENCY) NITIN GULATI
V/s INCOME TAX OFFICER WARD 35(5),DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
NITIN GULATI(N.GULATI@YAHOO.COM)(9313133000)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

MUFG BANK LTD NIKHIL RANJAN
V/s ASSISTANT COMMISSIONER OF INCOME TAX & ORS.

OTHER DETAILS OF ADVOCATES:

NIKHIL RANJAN(SANJAY1SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

MUFG BANK LTD NIKHIL RANJAN
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 2(2)(1) AND
ORS.

OTHER DETAILS OF ADVOCATES:

NIKHIL RANJAN(SANJAY1SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9868250806)(RESPONDENT)

S.K. INTEGRATED CONSULTANTS DHIRAJ ABRAHAM PHILIP
V/s ASSISTANT COMMISSIONER OF INCOME TAX, CIRCLE 43 1

OTHER DETAILS OF ADVOCATES:

DHIRAIJ A. PHILIP(DHIRAJPHILIP@DUASSOCIATES.COM)(9899778389)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

PREMIUM ESTATES PRIVATE LIMITED SUMIT KUMAR BATRA
V/s ASSISTANT COMMISSIONER OF INCOME TAX, CIRCLE 19 (1), DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

SUMIT K BATRA(OFFICE@KLYTOSLEGAL.COM)(7290911000)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
PARWINDER.KAUR@INCOMETAX.GOV.IN)()(RESPONDENT)

INCOME TAX(DELHI.DCIT19.1@INCOMETAX.GOV.IN)()(RESPONDENT)
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44

45

46

47

48

49

50

51

52

53

54

W.P.(C)-11140/2023
CM APPL. 43329/2023

W.P.(C)-11319/2023
CM APPL. 43998/2023

W.P.(C)-2791/2024

CM APPL. 11389/2024
WITH W.P.(C) 2792/2024
W.P.(C) 2793/2024

W.P.(C)-2792/2024
CM APPL. 11391/2024

W.P.(C)-2793/2024
CM APPL. 11403/2024

W.P.(C)-6004/2024

W.P.(C)-6715/2024
CM APPL. 27967/2024

W.P.(C)-8936/2024
CM APPL. 36423/2024

W.P.(C)-10304/2024
CM APPL. 42157/2024

W.P.(C)-12166/2024
CM APPL. 50620/2024

W.P.(C)-12775/2024
CM APPL. 53268/2024

ADVANCE CAUSE LIST

K.VIDYA SAGAR
V/s UOI THROUGH REVENUE SECRETARY, MINISTRY OF FINANCE & ANR.

VIDYA SAGAR KOMMRI

OTHER DETAILS OF ADVOCATES:
VIDYA SAGAR(VKSAGAR2020@REDIFFMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MIS FLOVEL ENERGY PRIVATE LIMITED
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE 7(1) DELHI &
ORS.

DR RAKESH GUPTA

OTHER DETAILS OF ADVOCATES:

SMT. TARANJIT KAUR
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE
INTERNATIONAL TAXATION 2 1 2 DEL

MAYANK JAIN

OTHER DETAILS OF ADVOCATES:

JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

SMT. KIRANJOT KAUR MAYANK JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE
INTERNATIONAL TAXATION 2 1 2 DEL

OTHER DETAILS OF ADVOCATES:

JAIN SINGH(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

JASPREET SINGH URF JASPREET SINGH KHABRA MAYANK JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAX CIRCLE
INTERNATIONAL TAXATION 3 1 2 DEL

OTHER DETAILS OF ADVOCATES:

JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

AMITAB MANCHANDA KRISHNAN S
V/s COMMISSIONER OF INCOME TAX (IT) - 2 & ORS.

OTHER DETAILS OF ADVOCATES:
S. KRISHNAN(KRISHNAN@1IYENGAR.CO.IN)(9811121285)(PETITIONER)

COMMISSIONER OF INCOME TAX (IT)- 2(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

SATYENDRA JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAXCIRCLE 52(1) DELHI ORS

DR RAKESH GUPTA

OTHER DETAILS OF ADVOCATES:
RAKESH GUPTA, SOMIL AGARWAL, DUSHYANT
AGARWAL(RAKESH@TAXINDIA.NET)(40622291)(PETITIONER)
ASSISTANT COMMISSIONER OF INCOME TAX , CIRCLE
52(1)(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

SAHIB JAGGI
V/s INCOME TAX OFFICER WARD 44(6) & ORS.

SURBHI CHANDRA

OTHER DETAILS OF ADVOCATES:
SURBHI CHANDRA(SURBHI.CHANDRA2012@GMAIL.COM)(9873938489)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.CIT.JUDICIAL@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

GALABON INFRA PROJECTS PRIVATE LIMITED DEEPANSHU JAIN
V/s INCOME TAX OFFICER WARD 10(1), DELHI

OTHER DETAILS OF ADVOCATES:
DEEPANSHU JAIN(DSLEGAL2018@GMAIL.COM)(9999888495)(PETITIONER)
DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

NEENA WADHWA UJWAL GHAI
V/s PRINCIPAL COMMISSIONER OF INCOME TAX-18 & ANR.

OTHER DETAILS OF ADVOCATES:

UJWAL GHAI(UJWALGHAI@GMAIL.COM)(8860151818)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT52.1@INCOMETAX.GOV.IN)(0)(RESPONDENT)

TOLL GLOBAL FORWARDING INDIA PRIVATE LIMITED
V/s DISPUTE RESOLUTION PANEL 1 & ORS.

KAMAL SAWHNEY

OTHER DETAILS OF ADVOCATES:

KAMAL SAWHNEY, ARUN BHADAURIA, NISHANK
VASHISTHA(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)

DISPUTE RESOLUTION PANEL 1(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)
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55

56

57

58

59

60

61

62

W.P.(C)-13800/2024
CM APPL. 57837/2024

W.P.(C)-13880/2024

CM APPL. 58088/2024

W.P.(C)-16431/2024

W.P.(C)-36/2025
CM APPL. 92/2025

W.P.(C)-336/2025
CM APPL. 1665/2025
CM APPL. 1666/2025

W.P.(C)-722/2025

W.P.(C)-3503/2025

W.P.(C)-3561/2025
CM APPL. 16646/2025

FOR FINAL HEARING

63

FAO(OS) (COMM)-124/2023

FOR FINAL DISPOSAL

64

W.P.(C)-16856/2022

CM APPL. 44945/2023

CM APPL. 44946/2023
WITH W.P.(C) 16861/2022

ADVANCE CAUSE LIST

WELLDONE EXIM PVT. LTD
V/s DEPUTY COMMISSIONER OF INCOME TAX

ABHINAV JAIN

OTHER DETAILS OF ADVOCATES:
ABHINAV JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

SURENDER KUMAR WADHWA UJWAL GHAI
V/s PRINCIPAL COMMISSIONER OF INCOME TAX-18 & ANR.

OTHER DETAILS OF ADVOCATES:

UJWAL GHAI(UJWALGHAI@GMAIL.COM)(8860151818)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT52.1@INCOMETAX.GOV.IN)(0)(RESPONDENT)

ZTE TELECOM INDIA PRIVATE LIMITED
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 20 &
ORS.

DEEPAK CHOPRA AZB &
PARTNERS

OTHER DETAILS OF ADVOCATES:
DEEPAK CHOPRA(GIRISH.KANDPAL@AZBPARTNERS.COM)(9911821403)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

SURENDER PAL GUPTA ABHINAYV JAIN
V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28
DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ABHINAV JAIN(INFO.MAHESHKUMAR.DELHI@GMAIL.COM)(9810084798)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

SPRINGER HEALTHCARE LIMITED HIMANSHU SHEKHAR SINHA
V/s ASSISTANT COMMISSIONER OF INCOME TAX & ANR.

OTHER DETAILS OF ADVOCATES:

HIMANSHU SINHA(SANJEEV.SHARMA@TRILEGAL.COM)(9810221708)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT.IT3.1.2@INCOMETAX.GOV.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VIJAY KUMAR BANSAL
V/s INCOME TAX OFFICER, WARD 44 (1), NEW DELHI & ORS.

AMOL SINHA

OTHER DETAILS OF ADVOCATES:
AMOL SINHA(AMOLSINHA.ASSOCIATES@GMAIL.COM)(9910847958)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)

MOL CORPORATION NAGESWAR RAO D.D.
V/s ASSISTANT COMMISSIONER OF INCOME TAX & ORS.

OTHER DETAILS OF ADVOCATES:

NAGESHWAR RAO(AMIT.BAHUGUNA@LUMIERELP.COM)(9540688574)(PETITIONER)
INCOME TAX, UNION OF INDIA(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MANAN NARANG

V/s ASSISTANT COMMISSIONER OF INCOME TAX CENTRAL CIRCLE 28
DELHI & ORS.

VED KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

VED JAIN(JAINVED@GMAIL.COM)(9312502333)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN,
DELHI.DCIT.CEN28@INCOMETAX.GOV.IN)(0)(RESPONDENT)
INCOME TAX(DELHLITO.HQ.PCCIT.NEAC@INCOMETAX.GOV.IN,
DELHI.CIT.JUDICIAL@INCOMETAX.GOV.IN)(0)(RESPONDENT)

IRCON INTERNATIONAL LTD.
V/s AFCONS INFRASTRUCTURE LTD.

SIDHANT GOEL

OTHER DETAILS OF ADVOCATES:
SIM AND SAN(SIDHANT@SIMANDSAN.COM)(9716746496)(PETITIONER)
MSAPARTNERS(WORK@MSAPARTNERS.IN)()(RESPONDENT)

LUFTHANSA TECHNIK AKTIENGESELLSCHAFT
V/s THE UNION OF INDIA & ORS. GHOSH, KUNAL SHARMA,

MANNAT WARAICH

OTHER DETAILS OF ADVOCATES:

CHRITARTH PALLI (CHRITARTHO4PALLI@GMAIL.COM)(9888277971)(PETITIONER)
CHRITARTH PALLI(CHRITARTHO4PALLI@GMAIL.COM)(9888277971)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

INCOME TAX(DELHI.PCCIT.IT@INCOMETAX.GOV.IN,
MUMBAL.CCIT.IT.WZ@INCOMETAX.GOV.IN)()(RESPONDENT)
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DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(999971690)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

INCOME TAX(MUMBAI.DCIT.IT3.1.2@INCOMETAX.GOV.IN,
DELHI.CIT.IT2@INCOMETAX.GOV.IN)()(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
SUJIT GHOSH , MANNAT WARAICH()(9871706348)(PETITIONER)

SUJIT GHOSH , MANNAT WARAICH()(9871706348)(PETITIONER)

KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

SAURABH DUGGAL(SAURABH.DUGGAL@YAHOO.COM)()(RESPONDENT)

SAURABH DUGGAL(SAURABH.DUGGAL@YAHOO.COM)()(RESPONDENT)

KUNAL SHARMA(KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

SUJIT KUMAR GHOSH(DHARMENDRATHAUR019@GMAIL.COM)(9650894136)(PETITIONER)
KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT)
MANNAT WARAICH(UMESH@LAWCHAMBERSOFSG.COM)(9871706348)(PETITIONER)

65 W.P.(C)-16861/2022 LUFTHANSA TECHNIK AKTIENGESELLSCHAFT CHRITARTH PALLI, SUJIT KUMAR
CM APPL. 44959/2023 V/s THE UNION OF INDIA & ORS. GHOSH, KUNAL SHARMA,
CM APPL. 44960/2023 MANNAT WARAICH

OTHER DETAILS OF ADVOCATES:

CHRITARTH PALLI (CHRITARTHO4PALLI@GMAIL.COM)(9888277971)(PETITIONER)
CHRITARTH PALLI(CHRITARTHO4PALLI@GMAIL.COM)(9888277971)(PETITIONER)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9999971690)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DELHI DCIT JUDICIAL HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SUJIT GHOSH , MANNAT WARAICH()(9871706348)(PETITIONER)

SUJIT GHOSH MANNAT WARAICH()(9871706348)(PETITIONER)

SUJIT GHOSH MANNAT WARAICH()(9871706348)(PETITIONER)

KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

SAURABH DUGGAL(SAURABH.DUGGAL@YAHOO.COM)()(RESPONDENT)

SAURABH (SAURABH.DUGGAL@YAHOO.COM)()(RESPONDENT)

KUNAL SHARMA(KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

KUNAL SHARMA(KUNALSHARMALAWYER@GMAIL.COM)()(RESPONDENT)

SAURABH DUGGAL(SAURABH.DUGGAL@YAHOO.COM)()(RESPONDENT)

SUJIT KUMAR GHOSH(DHARMENDRATHAURO019@GMAIL.COM)(9650894136)(PETITIONER)
KUNAL SHARMA (KUNALSHARMALAWYER@GMAIL.COM)(9910200911)(RESPONDENT)
MANNAT WARAICH(UMESH@LAWCHAMBERSOFSG.COM)(9871706348)(PETITIONER)

66 W.P.(C)-6154/2023 GAIN CAPITAL PRIVATE LIMITED RUCHESH SINHA
CM APPL. 24228/2023 V/s ASSISTANT COMMISSIONER OF INCOME TAX (OSD) & ANR.

OTHER DETAILS OF ADVOCATES:
RUCHESH SINHA(NIVEDITA872@GMAIL.COM)(9650569757)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)

END OF THE BOARD MATTERS

67 ITA-1175/2017 PR. COMMISSIONER OF INCOME TAX, DELHI -9. ZOHEB HOSSAIN
WITH ITA 1180/2017 V/s UNITED HEALTH GROUP INFORMATION SERVICES (P) LTD

OTHER DETAILS OF ADVOCATES:

68 ITA-1180/2017 PR. COMMISSIONER OF INCOME TAX, DELHI -9. ZOHEB HOSSAIN
V/s UNITED HEALTH GROUP INFORMATION SERVICES (P) LTD.

OTHER DETAILS OF ADVOCATES:

69 ITA-304/2022 BENTLEY SYSTEMS INDIA PRIVATE LIMITED NAGESWAR RAO D.D.
V/s DEPUTY COMMISSIONER OF INCOME TAX

OTHER DETAILS OF ADVOCATES:
LUMIERE LAW PARTNERS()(9540688574)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)
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COURT NO. 42

DIVISION BENCH- 111

HON"BLE MS.JUSTICE PRATHIBA M. SINGH
HON”BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249
Join from a video conferencing system or application
Dial:

dhcvirtualcourté@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmesingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M — 04:30 P.M..

https://forms.gle/LszUZHy9YMBFTrAu7

:;lrllill\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 CUSAA-46/2023 COMMISSIONER OF CUSTOMS (PREV.) SONU BHATNAGAR, RAHUL RAHEJA
V/s RAJESH KUMAR
OTHER DETAILS OF ADVOCATES:
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)(9810134678)(PETITIONER)
COMMISSIONER OF CUSTOMS(CUSTOMSPREVENTVELEGAL@GMAIL.COM)()(PETITIONER)
RAHUL RAHEJA(RAHEJASLAWFIRM@GMAIL.COM)(9811216445)(RESPONDENT)
2 W.P.(C)-4111/2008 SPA CAPITAL SERVICES LTD. J.K.MITTAL & CO., MUKESH ANAND,

V/s UOI & ORS. SONIA MATHUR, SONIA SHARMA

OTHER DETAILS OF ADVOCATES:
FRESH MATTERS & APPLICATIONS

3 CM APPL. 13974/2025 BIRD AUTOMOTIVE PRIVATE LIMITED MAYANK NAGI, SATISH AGGARWALA
In W.P.(C)-2526/2019 V/s ADJUDICATING AUTHORITY, ADDITIONAL DIRECTOR
WITH W.P.(C) 5006/2023 GENERAL (ADJUDICATION), NEW DELHI & ANR.

W.P.(C) 8730/2018

OTHER DETAILS OF ADVOCATES:
MAYANK NAGI(MAYANKNAGI@GMAIL.COM)(9818656669)(PETITIONER)
SATISH AGGARWALA()(9899816666)(PETITIONER)

MAYANK NAGI(MAYANKNAGI@GMAIL.COM)(0)(RESPONDENT)

4 CM APPL. 15032/2025 M/S BALA JI ENTERPRISES PRANAY JAIN
(CM For Restoration) V/s PRINCIPAL COMMISSIONER OF GOODS AND SERVICE
CM APPL. 15033/2025 TAX NORTH DELHI

In W.P.(C)-8086/2024
(Disposed off case)

OTHER DETAILS OF ADVOCATES:

PRANAY JAIN(PRANNAYAJAIIN@GMAIL.COM)(8527817330)(PETITIONER)
PRANNAYA(PRANNAYAJAIN@GMAIL.COM)(8527817330)(PETITIONER)
PULKIT PANDEY(DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT)

PULKIT PANDEY(DELHINORTH-LEGAL@GOV.IN)()(RESPONDENT)
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5  |W.P.(C)-3602/2025
CM APPL. 16854/2025
CM APPL. 16855/2025
CM APPL. 16856/2025

FOR ADMISSION

6 W.P.(C)-11656/2024
CM APPL. 48409/2024
CM APPL. 48410/2024

7  |W.P.(C)-13995/2024

8  W.P.(C)-1342/2025
CM APPL. 6552/2025

9 W.P.(C)-2807/2025

10 |W.P.(C)-3212/2025
CM APPL. 14999/2025

11 |W.P.(C)-3609/2025
CM APPL. 16874/2025

AFTER NOTICE MISC. MATTERS
12 CEAC-25/2019

13 LPA-490/2014

14 LPA-109/2016

15 VAT APPEAL-16/2024
CM APPL. 28247/2024

ADVANCE CAUSE LIST

PRANAY JAIN(PRANNAYAJAIIN@GMAIL.COM)(8527817330)(PETITIONER)

FILATEX INDIALTD RANJANA ROY GAWAI
V/s ADDITIONAL COMMISSIONER CENTRAL GOODS AND
SERVICES TAX CENTRAL DELHI EAST

OTHER DETAILS OF ADVOCATES:

RRG & ASSOCIATES(RRG.RRGASSOCIATES@GMAIL.COM)(1140563742)(PETITIONER)
ADJUDICATION GST FBD, GST DELHI EAST(ADJUDICATION.DELHI2@GMAIL.COM,
GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT)

KAMAUIT SINGH PAHWA
V/s FINANCIAL COMMISSIONER AND ORS.

BHARAT BHUSHAN BHATIA

OTHER DETAILS OF ADVOCATES:

BHARAT BHUSHAN BHATIA(BHARATBHATIA25@YAHOO.CO.IN)(981055032)(PETITIONER)
SHOBHANA TAKIAR, RCOOP, FINCOMNCT(SHOBHANA_TAKIAR@YAHOO.CO.IN, RCOOP@NIC.IN,
FINCOMNCT@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

NEELKAMAL CO-OPERATIVE GROUP HOUSING SOCIETY()(9811156645)(RESPONDENT)

RUS EDUCATION INDIA PVT. LTD. VINEET BHATIA
V/s DIRECTORATE GENERAL OF GOODS AND SERVICES TAX
INTELLIGENCE DGGI AND ANR.

OTHER DETAILS OF ADVOCATES:
VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(9811253531)(RESPONDENT)

RAMESH CHAND NAGENDRA KUMAR SAHOO
V/s NEW-DELHI MUNCIPAL COUNCIL AND ANR

OTHER DETAILS OF ADVOCATES:
N.K.SAHOO(NS32009@GMAIL.COM)(9212544565)(PETITIONER)

NDMC, HARSHA PEECHARA, UNION OF INDIA(LAW.DEPTT.NDMC@GMAIL.COM,
SHPEECHARA@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

S S INFRAMETALCO PRIVATE LIMITED RAJESH KUMAR
V/s DEPARTMENT OF GST

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR & MORDHWAIJ
TIWARI(KUMARRAJESH.ADV@GMAIL.COM)(9871907794)(PETITIONER)

GST DELHI EAST, SANTOSH KUMAR TRIPATHI(GSTDELHIEAST.LEGAL@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

DHARUHERA PHARMACEUTICALS PVT LIMITED YOGENDRA ALDAK
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

V. LAKSHMIKUMARAN, YOGENDRA ALDAK(CHARANYA.1@LAKSHMISRI.COM,
YOGENDRA.ALDAK@LAKSHMISRI.COM)(8010333998)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CGST DELHI SOUTH, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, LEGAL.CGSTDELHISOUTH@GOV.IN,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

M/S OM ENTERPRISES
V/s PRINCIPAL COMMISSIONER OF DEPARTMENT OF
TRADE AND TAXES, GNCTD

PRANAY JAIN

OTHER DETAILS OF ADVOCATES:

PRANNAY JAIN(PRANNAYJAIIN@GMAIL.COM)(8527817330)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

COMMISSIONER CGST & CE, KANPUR BHUVNESH SATIA

V/s KANPUR CIGARETTES LTD

OTHER DETAILS OF ADVOCATES:
BHUVNESH SATIJA(OFFICE@RKSLAW.IN)(9899940300)(PETITIONER)

DELHI TRANSPORT CORPORATION MRS. AVNISH AHLAWAT, ATISHAY
V/s SH. BAHADUR SINGH SETHI

OTHER DETAILS OF ADVOCATES:
ATISHAY SETHI(ATISHAY171@GMAIL.COM)(9468001007)(RESPONDENT)

AIRPORTS AUTHORITY OF INDIA DIGVIJAY RAI & SYED HASSAN BIN
V/s DELHI DEVELOPMENT AUTHORITY & ANR TAHER, AJAY VERMA, RAJAN KHOSLA

OTHER DETAILS OF ADVOCATES:

HDFC BANK LTD UDIT JAIN
V/s COMMISSIONER OF VALUE ADDED TAX DELHI

OTHER DETAILS OF ADVOCATES:
KUMAR VISHALAKSH, UDIT ARIHANT(UDITJAIN@ELP-IN.COM)(9811419024)(PETITIONER)
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24

W.P.(C)-5385/2013

W.P.(C)-13081/2018
CM APPL. 50814/2018

W.P.(C)-2025/2019

CM APPL. 51974/2019
CM APPL. 13617/2021
CM APPL. 37764/2022

WITH W.P.(C) 4296/2023

W.P.(C)-4296/2023
CM APPL. 16578/2023

W.P.(C)-2704/2019

W.P.(C)-9245/2019
CM APPL. 20014/2022
CM APPL. 48249/2024

W.P.(C)-9902/2019
CM APPL. 40934/2019

W.P.(C)-11327/2019
CM APPL. 46621/2019
CM APPL. 3960/2020
CM APPL. 31962/2023

W.P.(C)-5490/2022
CM APPL. 23108/2022

ADVANCE CAUSE LIST

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
)(9868250806)(RESPONDENT)

NEW DELHI MUNICIPAL, COUNCIL
V/s RAKESH KUMAR & ORS.

VIVEK SOOD, BUDDY A

OTHER DETAILS OF ADVOCATES:
SAIBA MEHER RAJPAL(SAIBARAJPAL99@GMAIL.COM)(9910946849)(PETITIONER)

HYUNDAI MERCHANT MARINE INDIA PVT. LTD. SUMITA RAY
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
SUMITA RAY()(9818376549)(PETITIONER)

R. S. CHHABRA AND ANR.
V/s REGISTRAR, COOPERATIVE SOCIETES AND ORS.

SATISH CHOUDHARY, MAYANK
RUSTAGI, SANJAY S CHHABRA,
VARDHMAN KAUSHIK

OTHER DETAILS OF ADVOCATES:

SATISH CHOUDHARY()(9899653006)(PETITIONER)

MAYANK RUSTAGI()(9717764718)(PETITIONER)

SATISH CHOUDHARY()(9899653006)(PETITIONER)
JAWAHRRAJA(OFFICE.JAWAHARRAJA@GMAIL.COM)()(RESPONDENT)

SATISH CHOUDHARY()(9899653006)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AMRIT (AMRITA_ATTORNEY@YAHOO.CO.IN)()(RESPONDENT)

VARDHMAN KAUSHIK(VARDHMANKAUSHIK@GMAIL.COM)(9899697730)(PETITIONER)

SHEKHAR CO-OPERATIVE GROUP HOUSING SOCIETY VARDHMAN KAUSHIK, D.K. RUSTAGI
V/s REGISTRAR CO OPERATIVE SOCIETIES & ANR.

OTHER DETAILS OF ADVOCATES:

VADHMAN KAUSHIK(VARDHMAN.KAUSHIK@GMAIL.COM)(9899697730)(PETITIONER)
STANDING COUNSEL(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

D.K. RUSTAGI(ADMIN@DKRUSTAGI.COM)(9210795248)(RESPONDENT)

RADHA KRISHNA ENTERPRISES VIRAG TIWARI
V/s COMMISSIONER OF TRADE & TAXES

OTHER DETAILS OF ADVOCATES:
VIRAG TIWARI(VIRAGTIWARI@REDIFFMAIL.COM)(9810311575)(PETITIONER)

NEERAJ BALI HITENDER KAPUR, SACHIDANAND
V/s DELHI UNION OF JOURNALISTS CO.OP. GROUP CHATURVEDI, ASHISH TANWAR,
HOUSING SOCIETY LIMITED AND ANR. SHAHBAZ AHMAD NAIK

OTHER DETAILS OF ADVOCATES:

HITENDER KAPUR()(9811045334)(PETITIONER)

S. CHATURVEDI(SACHIDANANDCHATURVEDI2007 @GMAIL.COM)(9810294200)(PETITIONER)
HITENDER KAPUR()(9810294200)(PETITIONER)

KAPUR LEGAL(KAPURLEGAL@GMAIL.COM)()(RESPONDENT)

S. CHATURVEDI(SACHIDANANDCHATURVEDI2007@GMAIL.COM)(9810294200)(PETITIONER)
HITENDER KAPUR(KAPURLEGAL@GMAIL.COM)(0)(RESPONDENT)

SHAHBAZ AHMAD NAIK(ADVSHAHBAZ786@GMAIL.COM)(8510005021)(RESPONDENT)

INDIAN RAILWAY CATERING ASSOCIATETION & ORS. DEEPAK ANAND, RASHMI MALHOTRA,
V/s UNION OF INDIA & ORS. SATYAKAM

OTHER DETAILS OF ADVOCATES:

DEEPAK ANAND(DANANDADV@GMAIL.COM)(9910039942)(PETITIONER)

RASHMI MALHOTRA(FAIRTRADEPRACTICES@GMAIL.COM)(9818539397)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)

THE ALL FAITH COOPERATIVE GROUP HOUSING SOCIETY  |VIVEK KUMAR TANDON, SAMEER
LTD THROUGH ITS SECRETARY VASHISHT
V/s REGISTRAR COOPERATIVE SOCIETIES & ORS

OTHER DETAILS OF ADVOCATES:

VIVEK KUMAR TANDON()(9811363057)(PETITIONER)

VIVEK KUMAR TANDON()(7905252958)(PETITIONER)

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

GREATER KAILASH - Il WELFARE ASSOCIATION THROUGH  |UDIAN SHARMA, KAMLESH KUMAR
ITS PRESIDENT MR SANJAY RANA MISHRA

V/s GOVT. OF NCT OF DELHI THROUGH ITS CHIEF

SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:

UDIAN SHARMA AND JAITEGAN SINGH
KHURANA(CHAMBERSOFUUDIANSHARMA@GMAIL.COM)(9654040605)(PETITIONER)
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT)

RAVI DHAKAR(DHANKARSRAVI75@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KAMLESH KUMAR MISHRA(CORPUSJURISINDIA@GMAIL.COM)(9650082100)(PETITIONER)
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35

W.P.(C)-5149/2023

W.P.(C)-6603/2023

W.P.(C)-8915/2023
CM APPL. 33742/2023

W.P.(C)-12352/2023
CM APPL. 48678/2023

W.P.(C)-13936/2023

W.P.(C)-1669/2024
WITH W.P.(C) 6804/2024

W.P.(C)-6804/2024

W.P.(C)-1758/2024
CM APPL. 7351/2024
WITH W.P.(C) 7969/2024

W.P.(C)-7969/2024
CM APPL. 32834/2024

W.P.(C)-2728/2024
CM APPL. 11120/2024

W.P.(C)-3910/2024
CM APPL. 16130/2024

ADVANCE CAUSE LIST

AZAD SINGH AHLAWAT
V/s THE REGISTRAR OF COOPERATIVE SOCIETIES & ORS.

YOGESH SAINI

OTHER DETAILS OF ADVOCATES:

SHYAMN SUNDER DALAL(SINGSPRADS@GMAIL.COM)()(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
VENUS APARTMENT(VENUSAPARTMENT@GMAIL.COM)()(RESPONDENT)

DDA CHAMBER(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

M/S LVIRGO PHARMA PRASHANT SRIVASTAVA
V/s COMMISSIONER OF CGST & ANR.

OTHER DETAILS OF ADVOCATES:
DR. G K SARKAR(LEDXMALGAN@GMAIL.COM)(9810069818)(PETITIONER)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

NMR INDUSTRIES CHINMAYA SETH
V/s THE COMMISSIONER OF CUSTOMS (EXPORT)

OTHER DETAILS OF ADVOCATES:
AK SETH(CONFLUENCELEGAL.LAW@GMAIL.COM)(9911610547)(PETITIONER)
SANJEEV(SANJEEVNARULA.CGSC@GMAIL.COM)()(RESPONDENT)

VARUN KHANNA NAVEEN MALHOTRA
V/s ADDITIONAL COMMISSIONER CGST, DELHI SOUTH
COMMISSIONERATE AND ORS

OTHER DETAILS OF ADVOCATES:

NAVEEN MALHOTRA(NAVEENMALHOTRA470@GMAIL.COM)(9810035082)(PETITIONER)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
JOINT COMMISSIONER(COMMR.GSTSOUTH@GOV.IN, )()(RESPONDENT)

NAZARMAMMET NURYYYALEV PRAMOD KANT SAXENA
V/s COMMISSIONER OF CUSTOMS

OTHER DETAILS OF ADVOCATES:

P.K. SAXENA & ASSOCIATES(SAXENA.PRAMODE@GMAIL.COM)(9810015178)(PETITIONER)
SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM, CCGEN-DELHI@GOV.IN)()(RESPONDENT)

RS ENTERPRISES
V/s SALES TAX OFFICE CLASS 1/ AVATO WARD 62 & ANR.

SAHIL MONGIA

OTHER DETAILS OF ADVOCATES:

SAHIL MONGIA AND BHWESH BHOLA AND SHAHIL
RAO(CHAMBERNO.220@GMAIL.COM)(9818656542)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M/S MOHAN FOOTCARE PVT. LTD ABHAS MISHRA
V/s DEPUTY COMMISSIONER OF CGST

OTHER DETAILS OF ADVOCATES:
ABHAS MISHRA(MAIL@ABHASMISHRA.IN)()(PETITIONER)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

M/S. PH JEWELS & ORS. PRIYADARSHI MANISH
V/s COMMISSIONER OF CUSTOMS (ADJUDICATION) &
ANR.

OTHER DETAILS OF ADVOCATES:

PRIYADARSHI MANISH AND ANJALI J.
MANISH(ADVPAMO01@GMAIL.COM)(9212143535)(PETITIONER)

HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

M/S. PH JEWELS & ORS. PRIYADARSHI MANISH
V/s COMMISSIONER OF CUSTOMS (ADJUDICATION) &
ANR.

OTHER DETAILS OF ADVOCATES:

ADIT BUILDWELL PVT. LTD
V/s COMMISSIONER OF CENTRAL GOODS AND SERVICE
TAX, SOUTH COMMISSIONERATE NEW DELHI & ANR.

RUCHESH SINHA

OTHER DETAILS OF ADVOCATES:

RUCHESH SINHA(COMMUNICATION@SRALEXLAWFIRM.COM)(9650569757)(PETITIONER)
LEGAL CGST SOUTH(LEGALCGSTSOUTH@GOV.IN, ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

MRS. PRIYANKA AGRAWAL PUNEET AGARWAL
V/s MUNICIPAL CORPORATION OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PUNEET AGARWAL AND HEMLATA RAWAT AND PREM KANDPAL(PUNEET@ALALEGAL.IN,

DELHI@ALEGALD.IN)(9891898911)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ®@GMAIL.COM)()(RESPONDENT)
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44

W.P.(C)-4049/2024
CM APPL. 16521/2024

W.P.(C)-8166/2024
CM APPL. 33539/2024

W.P.(C)-8726/2024
CM APPL. 35610/2024
WITH W.P.(C) 8884/2024

W.P.(C)-8884/2024
CM APPL. 36133/2024
WITH W.P.(C) 8726/2024

W.P.(C)-12077/2024
WITH W.P.(C) 12103/2024

W.P.(C)-12103/2024

W.P.(C)-14625/2024
CM APPL. 61421/2024

W.P.(C)-15557/2024

W.P.(C)-16028/2024

ADVANCE CAUSE LIST

M/S TEHRI IRON AND STEEL CASTING LTD PRIYANKA GOEL
V/s ADDITIONAL DIRECTOR GENERAL, DIRECTORATE

GENERAL OF GOODS AND SERVICES TAX INTELLIGENCE

AND ORS

OTHER DETAILS OF ADVOCATES:

PRIYANKA GOEL(PGOEL8@GMAIL.COM)(9716544664)(PETITIONER)

PRIYANKA GOEL(PGOEL8@GMAIL.COM)(9716544664)(PETITIONER)

ANURAG DULAW(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ANURAG DULAW(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)

DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

M/S SAPPHIRE VILLAS PRIVATE LIMITED HEMLATA RAWAT
V/s JOINT COMMISSIONER, CENTRAL TAX, GST DELHI EAST
& ORS.

OTHER DETAILS OF ADVOCATES:

PUNEET AGRAWAL, HEMLATA RAWAT, MANSI
KHURANA(PUNEET@ALALEGAL.IN)(9891898911)(PETITIONER)
SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM,
SONUBHATNAGAROFFICE@GMAIL.COM)()(RESPONDENT)

M/S FRUIT BOUNTY INC. THROUGH ITS PARTNER SANDEEP NAVEEN MALHOTRA
SHARMA

V/s DIRECTOR GENERAL, DIRECTORATE OF REVENUE

INTELLIGNCE AND ORS.

OTHER DETAILS OF ADVOCATES:

MANOJ KUMAR ,PARTNER M/S FRUIT BOUNTY INC NAVEEN MALHOTRA
V/s DIRECTOR GENERAL, DIRECTORATE OF REVENUE
INTELLIGENCE AND ORS

OTHER DETAILS OF ADVOCATES:

BHARAT STEEL TRADERS THROUGH ITS PROPRIETOR MR RAKESH KUMAR
BHARAT BHUSHAN BANSAL
V/s COMMISSIONER OF TRADE AND TAXES AND ANR

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)

DELHI GOOD AND SERVICE TAX, VALUE ADDED TAX OFFICER(CTT.DELHI@NIC.IN,
RALAWCO@GMAIL.COM, STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

BHARAT STEEL TRADERS THROUGH ITS PROPRIETOR MR. |RAKESH KUMAR
BHARAT BHUSHAN BANSAL
V/s COMMISSIONER OF TRADE AND TAXES AND ANR

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR, PARVEEN KUMAR
GA\MBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM, CTT.DELHI@NIC.IN,
RALAWCO@GMAIL.COM)(0)(RESPONDENT)

NOKIA SOLUTIONS AND NETWORKS INDIA PRIVATE KAMAL SAWHNEY
LIMITED
V/s COMMISSIONER TRADE AND TAXES NEW DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

KAMAL SAWHNEY/ DEEPAK THACKUR/ AAKANSHA
WADHWANI(SANJAY1.SHARMA@LUMIERELP.COM)(9999971690)(PETITIONER)

SANTOSH KUMAR TRIPATHI, CEXDEL, GST DELHI EAST(STANDINGCOUNSELGNCTD@GMAIL.COM,
CCU-CEXDEL@NIC.IN, GSTDELHIEAST.LEGAL@GMAIL.COM)(9868250806)(RESPONDENT)

CTT DELHI, LEGAL ST DELHI(CTT.DELHI@NIC.IN, LEGALSTDELHI3@GMAIL.COM)(0)(RESPONDENT)

MS DEVI ELECTRONICS PVT LTD MUKESHWAR NATH DUBEY
V/s COMMISSIONER CGST DELHI SOUTH AND ORS

OTHER DETAILS OF ADVOCATES:

DEVESH TRIPATHI(EMINENTJURISTS@GMAIL.COM)(9818867645)(PETITIONER)

CGST DELHI SOUTH, SONIA, ANURAG(LEGAL.CGSTDELHISOUTH@GOV.IN,
SONIASLAW@HOTMAIL.COM, ANURAGDULAW@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MUKESHWAR NATH DUBEY(ADVMUKESHDUBEY@GMAIL.COM)(9889888773)(PETITIONER)

MR. SHALENDER KUMAR PROPRIETOR SHAHIJI RAJESH MAHNA, GIBRAN NAUSHAD
ENTERPRISES

V/s COMMISSIONER OF CENTRAL GOODS AND SERVICE

TAX & ANR.

OTHER DETAILS OF ADVOCATES:

RAJESH MAHNA & CO.(RAJESHMAHNA@YAHOO.CO.IN)(7373900606)(PETITIONER)
LEGALST DELHI 3(LEGALSTDELHI3@GMAIL.COM)(0)(RESPONDENT)

GIBRAN NAUSHAD(GIBRAN.NAUSHAD@GMAIL.COM)(9910305746)(RESPONDENT)
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45  W.P.(C)-94/2025
CM APPL. 372/2025

46  |W.P.(C)-2140/2025
CM APPL. 10090/2025
WITH W.P.(C) 2141/2025
W.P.(C) 4195/2025
W.P.(C) 2196/2025
W.P.(C) 2200/2025

47  |W.P.(C)-2141/2025
CM APPL. 10091/2025

48 |W.P.(C)-2196/2025
CM APPL. 10363/2025

49  |W.P.(C)-2200/2025
CM APPL. 10369/2025

50 |W.P.(C)-2195/2025
CM APPL. 10362/2025

CONNECTED MATTERS (ANMM)

51 CUSAA-48/2023
CM APPL. 36155/2023

52 CUSAA-49/2023
CM APPL. 36160/2023

ADVANCE CAUSE LIST

PARDEEP KUMAR SHARMA PROPRIETOR SHARMA STEEL  RAJESH JAIN
AND SONS

V/s THE UNION OF INDIA REVENUE SECRETARY, MINISTRY

OF FINANCE & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH JAIN & RAMASHISH(INFOTAX@REDIFFMAIL.COM)(9810042928)(PETITIONER)
ANURAG, GST DELHI EAST, UNION OF INDIA(ANURAGDULAW@GMAIL.COM,
GSTDELHIEAST.LEGAL@GMAIL.COM, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S. ONLINE INSTRUMENTS INDIA PRIVATE LIMITED, DEVASHISH MARWAH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

DEVASHISH MARWAH(DEVASHISH.MARWAH@THEGUILD.CO.IN)(7042492843)(PETITIONER)
ANURAG, CHAMBERS OF MB, DIRNC(ANURAGDULAW@GMAIL.COM,
CHAMBERSOFMB@GMAIL.COM, DIRNC-DOC@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S ACER INDIA PVT. LTD. DEVASHISH MARWAH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

DEVASHISH MARWAH(DEVASHISH.MARWAH@THEGUILD.CO.IN)(7042492843)(PETITIONER)
ANURAG, CHAMBERS OF MB, DIRNC(ANURAGDULAW@GMAIL.COM,
CHAMBERSOFMB@GMAIL.COM, DIRNC-DOC@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S SUPERTON ELECTRONICS PVT. LTD DEVASHISH MARWAH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

DEVASHISH MARWAH(DEVASHISH.MARWAH@THEGUILD.CO.IN)(7042492843)(PETITIONER)
ANURAG, CHAMBERS OF MB, DIRNC(ANURAGDULAW@GMAIL.COM,
CHAMBERSOFMB@GMAIL.COM, DIRNC-DOC@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S. ALTOS COMPUTING INDIA PVT. LTD. DEVASHISH MARWAH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

DEVASHISH MARWAH(DEVASHISH.MARWAH@THEGUILD.CO.IN)(7042492843)(PETITIONER)
ANURAG, CHAMBERS OF MB, DIRNC(ANURAGDULAW@GMAIL.COM,
CHAMBERSOFMB@GMAIL.COM, DIRNC-DOC@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MS PLUMAGE SOLUTION PRIVATE LIMITED DEVASHISH MARWAH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

DEVASHISH MARWAH(DEVASHISH.MARWAH@THEGUILD.CO.IN)(7042492843)(PETITIONER)
ANURAG, CHAMBERS OF MB, DIRNC(ANURAGDULAW@GMAIL.COM,
CHAMBERSOFMB@GMAIL.COM, DIRNC-DOC@NIC.IN)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SAINT GOBAIN INDIA PVT. LTD. JITENDRA SINGH, JITENDRA SINGH,
V/s UNION OF INDIA & ORS. REENA ASTHANA, MRIGANK
PRABHAKAR, SIDDHARTHA IYER

OTHER DETAILS OF ADVOCATES:

JITENDRA SINGH & ANSHUMAAN SAHNI(JSINGH@ASL-LEGAL.COM, ASAHNI@ASL-
LEGAL.COM)(9968663355)(PETITIONER)

XINYI ENERGY SMART(MALAYSIA) DN BHD(LUGG@XINYIGLASS.COM)()(RESPONDENT)
R SECY(RSECY@NIC.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
MRIGANK PRABHAKAR(PRABHAKARMRIGANK@GMAIL.COM)(9953068680)(RESPONDENT)
SIDDHARTHA IYER(SIDIYER94@GMAIL.COM)(9871131856)(RESPONDENT)

SAINT GOBAIN INDIA PVT. LTD. JITENDRA SINGH, JITENDRA SINGH,
V/s UNION OF INDIA & ORS. & ORS. REENA ASTHANA, MRIGANK
PRABHAKAR, SIDDHARTHA IYER

OTHER DETAILS OF ADVOCATES:

JITENDRA SINGH , ANSHUMAN SAHNI (JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
JITENDRA SINGH , ANSHUMAN SAHNI (JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
JITENDRA SINGH , ANSHUMAAN SAHNI(JSINH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
JITENDRA SINGH & ANSHUMAAN SAHNI(JSINGH@ASL-LEGAL.COM, ASAHNI@ASL-
LEGAL.COM)(9968663355)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(RSECY@NIC.IN)()(RESPONDENT)
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54

55

56

57

CUSAA-52/2023
CM APPL. 37515/2023
WITH CUSAA 48/2023

CUSAA-53/2023
CM APPL. 37517/2023
WITH CUSAA 48/2023

CUSAA-54/2023
CM APPL. 38404/2023

CUSAA-55/2023
CM APPL. 38418/2023

CUSAA-56/2023
CM APPL. 38561/2023

ADVANCE CAUSE LIST

RSECY(RSECY@NIC.IN)()(RESPONDENT)

UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
DGTR(DGTR-INDIA@GOV.IN)()(RESPONDENT)

RSECY(RSECY@NIC.IN)()(RESPONDENT)

XINYI ENERGY SMART(MALAYSIA) DN BHD(LUGG@XINYIGLASS.COM)()(RESPONDENT)
DESIGNATED AUTHORITY(DGTR-INDIA@GOV.IN)()(RESPONDENT)
LUGQ(LUGQ@XINYIGLASS.COM)()(RESPONDENT)

DGTR (DGTR-INDIA@GOV.IN)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
MRIGANK PRABHAKAR(PRABHAKARMRIGANK@GMAIL.COM)(9953068680)(RESPONDENT)
SIDDHARTHA IYER(SIDIYER94@GMAIL.COM)(9871131856)(RESPONDENT)

ASAHI INDIA GLASS LIMITED JITENDRA SINGH, REENA ASTHANA,
V/s UNION OF INDIA & ORS. SIDDHARTHA IYER

OTHER DETAILS OF ADVOCATES:
JITENDRA SINGH , ANSHUMAN SAHNI (JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
RSECY(RSECY@NIC.IN)()(RESPONDENT)
DGTR(DGTR-INDIA@GOV.IN)()(RESPONDENT)
LUGQ(LUGQ@XINYIGLASS.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)
JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)
JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)
REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
SIDDHARTHA IYER(SIDIYER94@GMAIL.COM)(9871131856)(RESPONDENT)

ASAHI INDIA GLASS LIMITED JITENDRA SINGH, REENA ASTHANA,
V/s UNION OF INDIA & ORS. SIDDHARTHA IYER

OTHER DETAILS OF ADVOCATES:
JITENDRA SINGH , ANSHUMAN SAHNI (JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
LUGQ(LUGQ@XINYIGLASS.COM)()(RESPONDENT)
RSECY(RSECY@NIC.IN)()(RESPONDENT)
DGTR(DGTR-INDIA@GOV.IN)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)
JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)
JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)
REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)
SIDDHARTHA IYER(SIDIYER94@GMAIL.COM)(9871131856)(RESPONDENT)

SISECAM FLAT GLASS INDIA PVT LTD JITENDRA SINGH, JITENDRA SINGH,
V/s UNION OF INDIA & ORS. REENA ASTHANA, MRIGANK
PRABHAKAR

OTHER DETAILS OF ADVOCATES:

JITENDRA SINGH , ANSHUMAN SAHNI (JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
RSECY(RSECY@NIC.IN)()(RESPONDENT)

UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
LUGQ(LUGQ@XINYIGLASS.COM)()(RESPONDENT)
DGTR(DGTR-INDIA@GOV.IN)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)

MRIGANK PRABHAKAR(PRABHAKARMRIGANK@GMAIL.COM)(9953068680)(RESPONDENT)

GOLD PLUS GLASS INDUSTRY LTD JITENDRA SINGH, JITENDRA SINGH,
V/s UNION OF INDIA & ORS. REENA ASTHANA, MRIGANK
PRABHAKAR, SIDDHARTHA IYER

OTHER DETAILS OF ADVOCATES:

JITENDRA SINGH, ANSHUMAN SAHNI(JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
RSECY(RSECY@NIC.IN)()(RESPONDENT)

UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
LUGQ(LUGQ@XINYIGLASS.COM)()(RESPONDENT)
DGTR(DGTR-INDIA@GOV.IN)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(PETITIONER)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(PETITIONER)

MRIGANK PRABHAKAR(PRABHAKARMRIGANK@GMAIL.COM)(9953068680)(RESPONDENT)
SIDDHARTHA IYER(SIDIYER94@GMAIL.COM)(9871131856)(RESPONDENT)

GOLD PLUS GLASS INDUSTRY LTD JITENDRA SINGH, JITENDRA SINGH,
V/s UNION OF INDIA & ORS. REENA ASTHANA, MRIGANK
PRABHAKAR, SIDDHARTHA IYER

OTHER DETAILS OF ADVOCATES:
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58 CUSAA-57/2023
CM APPL. 38563/2023

FOR FINAL HEARING

59 SERTA-1/2024
CM APPL. 383/2024

60 W.P.(C)-5088/2024

ADVANCE CAUSE LIST

JITENDRA SINGH , ANSHUMAAN SAHNI(JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
DGTR(DGTR-INDIA@GOV.IN)()(RESPONDENT)

RSECY(RSECY@NIC.IN)()(RESPONDENT)

LUGQ(LUGQ@XINYIGLASS.COM)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(PETITIONER)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(PETITIONER)

MRIGANK PRABHAKAR(PRABHAKARMRIGANK@GMAIL.COM)(9953068680)(RESPONDENT)
SIDDHARTHA IYER(SIDIYER94@GMAIL.COM)(9871131856)(PETITIONER)

SISECAM FLAT GLASS INDIA PVT LTD JITENDRA SINGH, JITENDRA SINGH,
V/s UNION OF INDIA & ORS. REENA ASTHANA, MRIGANK
PRABHAKAR

OTHER DETAILS OF ADVOCATES:

JITENDRA SINGH , ANSHUMAAN SAHNI(JSINGH@ASL-LEGAL.COM)(9968663355)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

RSECY(RSECY@NIC.IN)()(RESPONDENT)

DGTR(DGTR-INDIA@GOV.IN)()(RESPONDENT)
LUGQ(LUGQ@XINYIGLASS.COM)()(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

JITENDRA SINGH(JSINGH@ASL-LEGAL.COM)(9968663355)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)

REENA ASTHANA (ASTHANAKHAIR@GMAIL.COM)(9810002203)(RESPONDENT)

MRIGANK PRABHAKAR(PRABHAKARMRIGANK@GMAIL.COM)(9953068680)(RESPONDENT)

PRINCIPAL COMMISSIONER CGST (SOUTH) ATUL TRIPATHI
V/s M/S CENTRAL REGISTRY OF SECURITISATION ASSET
RECONSTRUCTION AND SECURITY INTEREST OF INDIA

OTHER DETAILS OF ADVOCATES:

MATRIX CELLULAR (INTERNATIONAL) SERVICES PVT LTD ANURAG SOAN
V/s THE PRINCIPAL COMMISSIONER STATE TAX DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

ANURAG SOAN(ANURAGSOAN@GMAIL.COM)(7709512446)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
DELHI DCIT JUDICIAL
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)

AT THE END OF BOARD (CONNECTED MATTER)

61 |W.P.(C)-6293/2019
WITH W.P.(C) 6895/2020
W.P.(C) 6914/2020

62 |W.P.(C)-6895/2020

63 |W.P.(C)-6914/2020

64  |W.P.(C)-13097/2019
CM APPL. 53392/2019

BHARTI TELEMEDIA LTD. SHASHANK SHEKHAR, ANURADHA
V/s UNION OF INDIA & ORS. DUTT, RAJAT MANCHANDA

OTHER DETAILS OF ADVOCATES:

SHASHANK SHEKHAR(DBISHT1@ADVAITALEGAL.COM)(9910339069)(PETITIONER)
ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(PETITIONER)

RAJAT MANCHANDA(RAJAT@MANCHANDACO.COM)(9899850805)(PETITIONER)

BHARTI TELEMEDIA LIMITED VINAYAK KOHLI, ANURADHA DUTT,
V/s UNION OF INDIA & ORS. RAJAT MANCHANDA

OTHER DETAILS OF ADVOCATES:
VINAYAKKOHLI(VINAYAKKOHLI@ADVAITALEGAL.COM)(9637364664)(PETITIONER)

A R MADHAV RAO , TUSHAR JOSHI AND VINAYAK
KOHLI(ARMADHAV@AVAITALEGAL.COM)(9871392206)(PETITIONER)

MOHD. MUQEEM(MOHAMMEDMUQEEM®@GMAIL.COM)(9999864964)(RESPONDENT)
BHAWANA KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(PETITIONER)

RAJAT MANCHANDA(RAJAT@MANCHANDACO.COM)(9899850805)(PETITIONER)

BHARTI AIRTEL LIMITED VINAYAK KOHLI, ANURADHA DUTT,
V/s UNION OF INDIA & ORS. RAJAT MANCHANDA

OTHER DETAILS OF ADVOCATES:
VINAYAKKOHLI(VINAYAKKOHLI@ADVAITALEGAL.COM)(9637364664)(PETITIONER)

A R MADHAV RAO , TUSHAR JOSHI AND VINAYANK KOHLI(ARMADHAV@ADVAITALEGAL.COM,
TUSHARJOSHI@ADVAITALEGAL.COM)(9871392206)(PETITIONER)

DEPUTY COMMISSIONER DIVISION(COMMR.GSTSOUTH@GOV.IN)()(RESPONDENT)

MOHD. MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(8588089272)(RESPONDENT)
BHAWANA KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
ANURADHA DUTT(ADMIN@DMD.LAW)(9910044138)(PETITIONER)

RAJAT MANCHANDA(RAJAT@MANCHANDACO.COM)(9899850805)(PETITIONER)

SALES TAX, BAR ASSOCIATION ( REGD,). & ANR. SUJIT KUMAR GHOSH, MANNAT
V/s UNION OF INDIA & ORS. WARAICH

OTHER DETAILS OF ADVOCATES:
SUJIT KUMAR GHOSH(SUJIT@ LAWCHAMBERSOFSG.COM)(9811019857)(PETITIONER)
MANNAT WARAICH(UMESH@LAWCHAMBERSOFSG.COM)(9871706348)(PETITIONER)

28



02.04.2025

65 |W.P.(C)-13154/2019
WITH W.P.(C) 13097/2019

66 |\W.P.(C)-10385/2020
CM APPL. 32887/2020

67 |W.P.(C)-1668/2021

68 |W.P.(C)-14350/2021

69  |W.P.(C)-12475/2022

70  |W.P.(C)-5908/2023
WITH W.P.(C) 12475/2022

71 |W.P.(C)-3129/2024

72 |W.P.(C)-13279/2024
CM APPL. 55480/2024
WITH W.P.(C) 6293/2019

73  |W.P.(C)-15098/2024
CM APPL. 63230/2024
WITH W.P.(C) 6293/2019

ADVANCE CAUSE LIST

HIMANSHU MOHTA AND ASSOCIATES NIKHIL GUPTA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
NIKHIL GUPTA(NIKHIL.GUPTA@ADINALEGAL.COM)(9891950868)(PETITIONER)

INSTAKART SERVICES PRIVATE LIMITED KHAITAN & CO., KISHORE KUNAL
V/s DIRECTORATE GENERAL OF GST INTELLIGENCE

HEADQUARTERS - THROUGH SENIOR INTELLIGENCE

OFFICER

OTHER DETAILS OF ADVOCATES:

KHAITAN & CO.(AJAY.BHARGAVA@KHAITANCO.COM)(9811182853)(PETITIONER)

RAJIV BHATNAGAR AND AYUSH A MEHROTRA AND UPKAR AGARWAL()(8826011107)(PETITIONER)
SATISH AGGARWALA(SATISHAGGARWALA@GMAIL.COM)(9899816666)(RESPONDENT)

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER)

UFLIX INDUSTRIES AVINASH PODDAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
DR AVINASH PODDAR(AVINASH@ASHVALEGAL.COM)(9825113570)(PETITIONER)
HARPREET ARORA(HARPREETARORAADV@GMAIL.COM)(9811253531)(RESPONDENT)

NORTH INDIA LEAD MANUFACTURERS RAJAT MITTAL, RAJESH KUMAR GOGNA
ASSOCIATION(NILMA)
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

RAJAT MITTAL(RAJAT.LAW@GMAIL.COM)(9971933199)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

AKSHAY AMRITANSHU (AKSHAYAMRITANSHU@GMAIL.COM)(9931282222)(RESPONDENT)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT)

M/S IAN CONSULTANCY LLP VIKAS KAKKAR, ZOHEB HOSSAIN, BIHU
V/s UNION OF INDIA & ORS. SHARMA, MADHUMITA SINGH

OTHER DETAILS OF ADVOCATES:

VIKAS KAKKAR(VIKASKAKKARADVOCATE@GMAIL.COM)(9810234879)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ANURAG DULAW(ANURAGDULAW@GMAIL.COM)()(RESPONDENT)
DELHINORTH(DELHINORTH-LEGAL@GOV.IN, LEGAL.CGSTDELHISOUTH@GOV.IN,
BOSE.PRATK@GMAIL.COM)()(RESPONDENT)

ZOHEB HOSSAIN (HOSSAINZOHEB@GMAIL.COM;
OFFICEZHOSSAIN@GMAIL.COM)(9999711099)(RESPONDENT)

BIHU SHARMA(BIHUSHARMA@GMAIL.COM)(9811055406)(RESPONDENT)

MADHUMITA SINGH(MADHUMITA.SINGH2010@GMAIL.COM)(9999599224)(PETITIONER)

NGKA & ASSOCIATES LLP THROUGH ITS PARTNER, MR. UDIT CHAUHAN
SHUBHAM AGARWAL,

V/s UNION OF INDIA THROUGH SECRETARY, MINISTRY OF

FINANCE, DEPARTMENT OF REVENUE & ORS.

OTHER DETAILS OF ADVOCATES:

DHARNENDRA RANA(ADITYA.JADELEX@GMAIL.COM)(9953744141)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
CGST DELHI SOUTH(LEGAL.CGSTDELHISOUTH@GOV.IN)()(RESPONDENT)

SONU BHATNAGAR(BHATNAGARSONU@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S KANAK CCR LTD ADITYA BHARAT MANUBARWALA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

TANYA PANDEY(TANYAPANDEY0305@GMAIL.COM)(704225242)(PETITIONER)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

NAVBHARAT PAPER SHAMMI KAPOOR
V/s DEPUTY COMMISSIONER, CENTRAL TAXES GST
MUNDKA DIVISION NEW DELHI

OTHER DETAILS OF ADVOCATES:

VINAY VAISH(SHAMMI@VAISHLAW.COM)(1142492525)(PETITIONER)

VINAY VAISH(SHAMMI@VAISHLAW.COM)(114249252)(PETITIONER)

HARPREET SINGH, SANTOSH KUMAR TRIPATHI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

M/S UPPALS EXCLUSIVE RESIDENCE LLP HEMLATA RAWAT
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

PUNEET AGRAWAL, HEMLATA RAWAT, MANSI KHURANA, TASH BHARDWAJ, CHETAN KUMAR
SHUKLA(PUNEET@ALALEGAL.IN, DELHI@ALALEGAL.IN)(9891898911)(PETITIONER)

SANTOSH KUMAR TRIPATHI, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM,
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74  \W.P.(C)-15530/2024
CM APPL. 65240/2024

75 W.P.(C)-16593/2024
CM APPL. 70147/2024

76  |W.P.(C)-17053/2024
CM APPL. 72323/2024
WITH W.P.(C) 17057/2024

77  |W.P.(C)-17057/2024
CM APPL. 72327/2024

78  |W.P.(C)-17137/2024
CM APPL. 72763/2024
CM APPL. 10242/2025
CM APPL. 10243/2025
CM APPL. 10244/2025

79 W.P.(C)-17540/2024
CM APPL. 74706/2024

80 |W.P.(C)-2727/2025
CM APPL. 12922/2025
WITH W.P.(C) 6914/2020

ADVANCE CAUSE LIST

UOIDHC@GMAIL.COM)(0)(RESPONDENT)
HARPREET SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT)

WAVELINX TECHNOLOGIES PRIVATE LIMITED THROUGH ITS RAKESH KUMAR
DIRECTOR MR SARBDEEP SINGH (2019- 20)

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR , PARVEEN KUMAR
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)

SANTOSH KUMAR TRIPATHI, RALAWCO, CTT DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
RALAWCO@GMAIL.COM, CTT.DELHI@NIC.IN)(9868250806)(RESPONDENT)

HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S SHUDH GARWHAL PANEER NIRMATA SANGH VINEET BHATIA
THROUGH ITS PROPRIETOR SH ASHWANI KUMAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

ANUSHREE NARAIN(ANUSHREENARAIN@GMAIL.COM)(9910001433)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

M/S WELLNESS MARKETING EXI PVT. LTD. VINEET BHATIA
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
HARPREET SINGH, UNION OF INDIA(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(9811253531)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

ANUSHREE NARAIN(ANUSHREENARAIN@GMAIL.COM)(991001433)(RESPONDENT)

M/S. RPJ POLYMERS THROUGH ITS PROPRIETOR SH. VINEET BHATIA
RAHUL JAIN
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

MS SHIVALIK EXIM PVT LTD & ANR. KIRSHNA RAO
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

AR MADHAV RAO, KRISHNA RAO, MUKUNDA

RAO(KRISHNARAO437 @GMAIL.COM)(9873686316)(PETITIONER)

HARPREET SINGH, UOI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(0)(RESPONDENT)

AR MADHAV RAO(KRISHNARAO437@GMAIL.COM)(9873686316)(PETITIONER)
MR. KRISHNA RAO(KRISHNARAO437@GMAIL.COM,
HPATHAK1951@GMAIL.COM)(9315999230)(RESPONDENT)

M/S. AUTHENTIC EXPORT THROUGH ITS PROP. SH. PULKIT |VINEET BHATIA
GUPTA
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

VINEET BHATIA(BHATIAV68@GMAIL.COM, VINEET@BNBLEGAL.IN)(9811081159)(PETITIONER)
HARPREET SINGH, ANUSHREE NARAIN(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM,
ANUSHREENARAIN@GMAIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, UNION OF INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

NEELGIRI MACHINERY THROUGH ITS PROPRIETOR MRS RAKESH KUMAR
ASHA DEVI

V/s COMMISSIONER DELHI GOODS AND SERVICE TAX AND

OTHERS

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR / PARVEEN KUMAR
GAMBHIR(ADV.AGGARWAL.RAKESH@GMAIL.COM)(9811595510)(PETITIONER)
SANTOSH KUMAR TRIPATHI, UNION OF INDIA, DELHI NORTH
LEGAL(STANDINGCOUNSELGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM, DELHINORTH-
LEGAL@GOV.IN)(9868250806)(RESPONDENT)

CTT DELHI(CTT.DELHI@NIC.IN)(0)(RESPONDENT)
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COURT NO. 04
DIVISION BENCH-1V

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON”BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

ADVANCE CAUSE LIST

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malh

otra@dhc.nic.in

dhc.court

2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.

Counsels are requested to fill this form only once.
The first submission shall be treated as final.

ITEM
NUMBER

CASE NUMBER

FRESH MATTERS & APPLICATIONS

1

FAO(0OS)-12/2025
CM APPL. 5655/2025

W.P.(C)-3229/2025

CM APPL. 15205/2025
CM APPL. 15206/2025
CM APPL. 15207/2025

FOR ADMISSION

3

W.P.(C)-15405/2024
CM APPL. 64598/2024
CM APPL. 64599/2024

W.P.(C)-15727/2024
CM APPL. 66014/2024
CM APPL. 66015/2024

MAT.APP.(F.C.)-101/2025
CM APPL. 14391/2025
CM APPL. 14392/2025

W.P.(C)-15367/2024

CM APPL. 64441/2024

CM APPL. 64442/2024
WITH W.P.(C) 15405/2024
W.P.(C) 15727/2024

PARTY NAME

POONAM GILL

V/s MRS NIRDOSH GILL & ORS.

OTHER DETAILS OF ADVOCATES:

ADVOCATE NAME

PANKAIJ VIVEK, SAKSHI ARORA

PANKAJ VIVEK (PANKAJVIVEK@GMAIL.COM)(9811215778)(PETITIONER)

SARPREET(SSGILL1112@GMAIL.COM)(0)(RESPONDENT)
GILL(GILL.RANDIP@GMAIL.COM)(0)(RESPONDENT)

SAKSHI ARORA(ARORASAKSHI008@GMAIL.COM)(7530950090)(PETITIONER)

UNION OF INDIA & ORS.
V/s EX LMUS DEEPAK GAUR

OTHER DETAILS OF ADVOCATES:

RADHIKA ARORA

RADHIKA BISHWAJIT DUBEY(RADHIKA.ARORA21@GMAIL.COM,
RADHIKA.BISHWAJITDUBEY@BISHWAJITDUBEY.COM)(9810982927)(PETITIONER)
VED RADHA(VED_RADHA@YAHOO.CO.IN)(0)(RESPONDENT)

UNION OF INDIA & ANR.
V/s MS SHILPI GUPTA

OTHER DETAILS OF ADVOCATES:

SYED ABDUL HASEEB

SYED ABDUL HASEEB(SYEDAHASEEB@GMAIL.COM)(9811962385)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(9818148728)(RESPONDENT)

UNION OF INDIA & ANR.
V/s MS ARTI

OTHER DETAILS OF ADVOCATES:

SYED ABDUL HASEEB

SYED ABDUL HASEEB(SYEDAHASEEB@GMAIL.COM)(9811962385)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(9818148728)(RESPONDENT)

RAVI RAJPUROHIT
V/s REKHA PUROHIT

OTHER DETAILS OF ADVOCATES:

PRASHANT KUMAR

PRASHANT KUMAR(PRASHANTDSNLU@GMAIL.COM)(7903756567)(PETITIONER)
REKHA PUROHIT(PUROHIT.REKHA@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA & ANR.
V/s MS NEHA

OTHER DETAILS OF ADVOCATES:

SYED ABDUL HASEEB

SYED ABDUL HASEEB(SYEDAHASEEB@GMAIL.COM)(9811962385)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(9818148728)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

7

9

10

11

12

13

14

FAO(OS)-455/2009

CM APPL. 14557/2024
CM APPL. 4764/2025
WITH FAO(OS) 456/2009

FAO(OS)-456/2009

CM APPL. 14554/2024
CM APPL. 3391/2025
WITH FAO(OS) 455/2009

FAO(0S)-308/2012

FAO(0OS)-20/2022
CM APPL. 15311/2022

FAO(0S)-124/2022
CM APPL. 47546/2022

FAO(0S)-117/2024

CM APPL. 48772/2024
CM APPL. 48773/2024
CM APPL. 48774/2024
CM APPL. 48775/2024

FAO(0S)-179/2024

FAO(OS)-7/2025
CM APPL. 4948/2025
CM APPL. 4950/2025

ADVANCE CAUSE LIST

M/S DELHI AUTO AND GENERAL FINANCE PVT. LTD AND |SANJEEV ANAND, ANKUSH BHARDWAJ,

AR ANKUR SOOD, NOOR ALAM, PINAKI

V/s M/S POYSHA OXYGEN PVT. LTD MISHRA, SANDEEP SHARMA, GIRIDHAR
KUMAR THAKUR, ANKUR SOOD

OTHER DETAILS OF ADVOCATES:

AVNEESH GARG (ADV.ANKUSHBHARDWAJ@GMAIL.COM)(9990332052)(PETITIONER)
GOYAL GROUP(SECRETARIAL@GOYALGROUP.COM)()(RESPONDENT)
ABHISHEK(ABHISHEKPURI@ THELAWPOINT.COM)()(RESPONDENT)

GOYAL GROUP(INFO@GOYALGROUP.COM)()(RESPONDENT)

ANKUR SOOD(ANKURSOODOFFICE@GMAIL.COM)(9810088832)(PETITIONER)

GOYAL GROUP(SECRETARIAL@GOYALGROUP.COM)(0)(RESPONDENT)
ABHISHEK(ABHISHEKPURI@THELAWPOINT.COM)(0)(RESPONDENT)
GOYAL(INFO@GOYALGROUP.COM)(0)(RESPONDENT)
RR(COUNSEL37RR@GMAIL.COM)(0)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(PETITIONER)
ANKUR SOOD(ANKURSOODOFFICE@GMAIL.COM)(9871300587)(PETITIONER)

M/S DELHI AUTO AND GENERAL FINANCE PVT. LTD. AND |[SANJEEV ANAND, ANKUSH BHARDWA,

ANR ANKUR SOOD, NOOR ALAM, PINAKI

V/s M/S GOYAL MG GASES PVT. LTD MISHRA, SANDEEP SHARMA, GIRIDHAR
KUMAR THAKUR, ANKUR SOOD

OTHER DETAILS OF ADVOCATES:

AVNEESH GARG , ANKUSH
BHARDWAJ(ADV.ANKUSHBHARDWAJ@GMAIL.COM)(9990332052)(PETITIONER)
ABHISHEK (ABHISHEKPURI@ THELAWPOINT.COM)()(RESPONDENT)

GOYAL GROUP(INFO@GOYALGROUP.COM)()(RESPONDENT)

GOYAL GROUP(SECRETARIAL@GOYALGROUP.COM)()(RESPONDENT)

ANKUR SOOD(ANKURSOODOFFICE@GMAIL.COM)(9810088832)(PETITIONER)
GOYAL GROUP(SECRETARIAL@GOYALGROUP.COM)(0)(RESPONDENT)
ABHISHEK PURI(ABHISHEKPURI@ THELAWPOINT.COM)(0)(RESPONDENT)
GOYAL GROUP(INFO@GOYALGROUP.COM)(0)(RESPONDENT)
RR(COUNSEL37RR@GMAIL.COM)(0)(RESPONDENT)

GIRIDHAR KUMAR THAKUR(GKT2015@REDIFFMAIL.COM)(9015721930)(RESPONDENT)
ANKUR SOOD(ANKURSOODOFFICE@GMAIL.COM)(9871300587)(PETITIONER)

STEEL AUTHORITY OF INDIA LTD JURISPERITUS
V/s SALZGITTER MANNESMANN INTERNATIONAL

OTHER DETAILS OF ADVOCATES:

BHAI MANJIT SINGH HUF & ORS.
V/s PUNIT BERIWALA

SHEKHAR CHAND GUPTA, SURESH DUTT |Listing Remarks:
DOBHAL, SHOHIT CHAUDHRY AT 2:30PM

OTHER DETAILS OF ADVOCATES:
SHEKHAR GUPTA & ARAV
KAPOOR(SHEKAHRGUPTAADVOCATE@GMAIL.COM)(9868790800)(PETITIONER)
LOKESH(LOKESH@LEGALICONS.IN)()(RESPONDENT)

SURESH DUTT DOBHAL(SURESHDOBHAL@GMAIL.COM)(9810189788)(PETITIONER)
SHOHIT CHAUDHRY(SHOHITC@GMAIL.COM)(9999091964)(PETITIONER)

SHRI MANJEET SINGH JASSAL AND ANR. ASHISH DIXIT
V/s SHRI ATMA SINGH AND ORS

OTHER DETAILS OF ADVOCATES:

ASHISH DIXIT(HARISHC1892@GMAIL.COM)(9999900412)(PETITIONER)
ASHISH DIXIT(ASHISH@ASHISHDIXIT.COM)(9999900412)(PETITIONER)
ASHISH DIXIT(ASHISH@ASHISHDIXIT.COM)(9999900412)(PETITIONER)
ANIL(ANILCO040@GMAIL.COM)()(RESPONDENT)

ATMA SINGH(BKSINGH.ADV@GMAIL.COM)()(RESPONDENT)

ATMA SINGH(BKSINGH.ADV@GMAIL.COM)()(RESPONDENT)
ANIL(ANILCO040@GMAIL.COM)()(RESPONDENT)

BALDEV JASSAL(ADVMAYAKA@GMAIL.COM)()(RESPONDENT)
ANIL(ANILCO040@GMAIL.COM)()(RESPONDENT)

BALDEV JASSAL(ADVMAYAKA@GMAIL.COM)()(RESPONDENT)

JITENDARJIT SINGH AHLUWALIA KHAITAN & CO.
V/s SURRINDERJIT SINGH AHLUWALIA & ORS.

OTHER DETAILS OF ADVOCATES:
ASEEM CHATURVEDI(ASEEM.CHATURVEDI@KHAITANCO.COM)(9718257889)(PETITIONER)
SUSHIL(SUSHILGS@GMAIL.COM)(0)(RESPONDENT)

SMT MANJU VARMA & ORS.
V/s NARESH VERMA & ANR.
OTHER DETAILS OF ADVOCATES:
MADAN LAL SHARMA(MADANLAL.ML@GMAIL.COM)(9810693008)(RESPONDENT)

ASHOK KUMAR MITTAL VIVEK SHARMA
V/s SUMITRA MITTAL & ORS.

SUMIT R SHARMA, MADAN LAL
SHARMA

OTHER DETAILS OF ADVOCATES:

VIVEK SHARMA(LEGALHEIGHTS@HOTMAIL.COM)(9891500018)(PETITIONER)
TYAGI(TYAGIASSOCIATES@GMAIL.COM)(0)(RESPONDENT)
PRIYA(ADVPRIYAMITTAL97 @GMAIL.COM)(0)(RESPONDENT)
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15

16

17

18

19

20

21

22

23

FAO(OS) (COMM)-282/2024

CM APPL. 72798/2024
CM APPL. 72799/2024
CM APPL. 7734/2025

LPA-64/2023

LPA-560/2024
CM APPL. 37818/2024

LPA-722/2024
CM APPL. 43303/2024
CM APPL. 43305/2024

MAT.APP.(F.C.)-276/2018

MAT.APP.(F.C.)-166/2023
CM APPL. 29963/2023
CM APPL. 54806/2023

MAT.APP.(F.C.)-217/2023
CM APPL. 37339/2023
CM APPL. 37340/2023

MAT.APP.(F.C.)-317/2023

MAT.APP.(F.C.)-327/2023

ADVANCE CAUSE LIST

BANK OF MAHARASHTRA
V/s ASIAN HOTELS (NORTH) LTD & ORS.

NISHANT AWANA, UNUM LAW

OTHER DETAILS OF ADVOCATES:

NISHANT AWANA(MAIL@NMALAWCHAMBERS.IN)(7838760760)(PETITIONER)
AHLNORTH(LAW@AHLNORTH.COM)(0)(RESPONDENT)

COMMUNICATIONS YES BANK(COMMUNICATION@YESBANK.IN)(0)(RESPONDENT)
YESTOUCH(YESTOUCH@YESBANK.IN)(0)(RESPONDENT)

ASIAN HOLEDING(INFO.ASIANHOLDING @GMAIL.COM)(0)(RESPONDENT)
AMRITESH(AMRITESH.JATIA@AHLNORTH.COM)(0)(RESPONDENT)

TEAM JC FARC(TEAMJCFARC@JCFARC.COM)(0)(RESPONDENT)
25(25843@PNB.CO.IN)(0)(RESPONDENT)

CHITTARANJAN TRIPATHY(CHITTARANJAN.TRIPATHY@AXISBANK.COM)(0)(RESPONDENT)
BD (BD@EXCLUSIVECAPITAL.IN)(0)(RESPONDENT)

SUBHODIP (SUBHODIP.MUKHERJEE@AXISBANK.COM)(0)(RESPONDENT)

NMA LAW CHAMBERS()(7838760760)(PETITIONER)

S KUMAR(SKUMAR@UNUMLAW.IN)(9899685905)(RESPONDENT)

SP SHARMA SRIPARNA CHATTERJEE
V/s STATE BANK OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:
COROLIT & CO LLP(PARTNER@CORPOLITLLP.COM)(9999941193)(PETITIONER)
RAJIV(RAJIV@RPKAPUR.COM)()(RESPONDENT)

UTTAM CHAND BHATIA
V/s GOVT. OF NCT OF DELHI & ANR.

PRIYANKA PUGLANI, KAMAL KANT
TYAGI

OTHER DETAILS OF ADVOCATES:

ANJUM KUMAR(LESJURIS@ HOTMAIL.COM)(9312288513)(PETITIONER)

M/S BHARAT HOTELS LTD(THEBHARATHOTEL@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KAMAL KANT TYAGI(KAMALKANTPS@GMAIL.COM)(9313907096)(RESPONDENT)

REKHA CHANDRA CHANDRA PRAKASH RAJWAR
V/s NATIONAL BANK FOR AGRICULTURE AND RURAL
DEVELOPMENT (NABARD) & ORS.

OTHER DETAILS OF ADVOCATES:

CP RAJWAR, SAVYASACHI RAWAT(CPRAJWAR@YAHOO.CO.IN)(9910796636)(PETITIONER)
NATIONAL BANK FOR AGRICULTURE AND RURAL(LAW@NABARD.ORG)(0)(RESPONDENT)
HRM(HRMD@NABARD.ORG)(0)(RESPONDENT)

RAKESH KUMAR
V/s YASHWANTI

PRATEEK CHOUDHARY

OTHER DETAILS OF ADVOCATES:
PRATEEK CHOUDHARY()(920569812)(PETITIONER)

LEELADHAR GULATI
V/s ANKITA PURI

KANHAIYA SINGHAL, RAGHAV
SABHARWAL

OTHER DETAILS OF ADVOCATES:

KANHAIYA SINGHAL, JASMEET S
CHADHA(ADV.SINGHAL@GMAIL.COM)(9212424765)(PETITIONER)
LEELADHAR GULATI()(9810019817)(PETITIONER)

ANKITA PURI()(9582827458)(RESPONDENT)
UMESH(UMESHGUPTA@GMAIL.COM)()(RESPONDENT)

ADV SINGHAL(ADV.SINGHAL@GMAIL.COM)()(RESPONDENT)

RAGHAV SABHARWAL(RAGHAV@SALF.IN)(9818844415)(RESPONDENT)

TAPASHI CHAKRABORTY JUHI ARORA, KUNAL MANAYV,
V/s CHANCHAL CHAKRABORTY NIHARIKA AHLUWALIA

OTHER DETAILS OF ADVOCATES:

JUHI ARORA & ASSOCIATES(ADVJUHI.ARORA@GMAIL.COM)(9654652295)(PETITIONER)
OM PRAKASH(OMPRAKASH24072016@GMAIL.COM)()(RESPONDENT)

KUNAL MANAV(KUNALMANAV2010@GMAIL.COM)(9953860121)(PETITIONER)

KUNAL MANAV(KUNALMANAV2010@GMAIL.COM)(9953860121)(RESPONDENT)

NIHARIKA AHLUWALIA(OFFICE.NIHARIKA.AHLUWALIA@GMAIL.COM)(9818099957)(PETITIONER)
DEVENDER KUMAR SHARMA, DEEPAK

VINOD KUMAR

V/s MS. GEETA KUMAR

OTHER DETAILS OF ADVOCATES:

DEVENDER KUMAR
SHARMA(DKSHARMAADVOCATE1978@GMAIL.COM)(9810105402)(PETITIONER)
MS GEETA()()(RESPONDENT)

DEEPAK KUMAR(KUMARDEEPAKR@YMAIL.COM)(9990180433)(PETITIONER)

RENU GOEL MEERA KAURA PATEL, RA.VISH
V/s ARUN GOEL CHANDRA PATHAK

OTHER DETAILS OF ADVOCATES:
MEERA KAURA PATEL(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER)
ARUN()(9313534942)(RESPONDENT)

RA.VISH CHANDRA PATHAK(SANDEEPNAINWAL786@GMAIL.COM)(8010172204)(RESPONDENT)
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24

25

26

27

28

29

30

31

32

33

MAT.APP.(F.C.)-30/2024
CM APPL. 3808/2024

MAT.APP.(F.C.)-187/2024
CM APPL. 33118/2024

MAT.APP.(F.C.)-206/2024
CM APPL. 36738/2024

MAT.APP.(F.C.)-247/2024
CM APPL. 44401/2024
CM APPL. 44402/2024
CM APPL. 74650/2024
CM APPL. 15443/2025

MAT.APP.(F.C.)-343/2024
CM APPL. 61824/2024
CM APPL. 61825/2024
CM APPL. 61826/2024

MAT.APP.(F.C.)-6/2025
CM APPL. 704/2025

MAT.APP.(F.C.)-16/2025

RFA(0S)-68/2018

RFA(0S)-1/2024
WITH RFA(OS) 2/2024
RFA(OS) 31/2024
RFA(OS) 58/2024
RFA(OS) 59/2024

RFA(0S)-2/2024
WITH RFA(OS) 58/2024

ADVANCE CAUSE LIST

SHIKHA KUMARI
V/s RAVIKANT RAVI

SATISH PANDEY, ANKIT KASHYAP

OTHER DETAILS OF ADVOCATES:

SATISH PANDEY(SATISHPANDEYAOR@GMAIL.COM)(9810984245)(PETITIONER)
RAVI(RR1686@GMAIL.COM)()(RESPONDENT)

ANKIT KASHYAP(ANKKSYP@GMAIL.COM)(8699979909)(RESPONDENT)

PINKY BINDRA SEETA KUMARI MISHRA, SAURABH
V/s GAURAV BINDRA TYAGI

OTHER DETAILS OF ADVOCATES:

SEETA MISHRA & DEEKSHA MISHRA(DIKSAMISHRA@GMAIL.COM)(7838717275)(PETITIONER)
GAURAV()(9718381915)(RESPONDENT)

SAURABH TYAGI(VASU60118@GMAIL.COM)(9891360118)(RESPONDENT)

NIKITA SENGAR ASTHA SHARMA, CYRIL IGNATIOUS
V/s ASTIK GUPTA

OTHER DETAILS OF ADVOCATES:
AQUILAW(SANJEEVKKAUSHIK@GMAIL.COM)(9958236600)(PETITIONER)
ASTIK(ASTIK.GUPTAAA@GMAIL.COM)(0)(RESPONDENT)

CYRIL IGNATIOUS(CYRIL.IGNATIOUS21@GMAIL.COM)(8447069684)(RESPONDENT)

NIKHIL SAHNI PRANAV JAIN, PRABHIJIT JAUHAR,
V/s NAMRATA SINGH SAHNI SUDERSHANI RAY

OTHER DETAILS OF ADVOCATES:

PRANAV JAIN & AKSHAT GUPTA(PRANAV@GJPARTNERS.IN)(9999864070)(PETITIONER)
NIKHIL(NYKHILL@GMAIL.COM)(9810555090)(PETITIONER)

NAMRATA SINGH(NAMRATASINGH17@GMAIL.COM)(9810336863)(RESPONDENT)
PRABHJIT(PJAUHAR2009@GMAIL.COM)(0)(RESPONDENT)

PRANAV JAIN AND AKSHAT GUPTA(PRANAV@GJPARTNERS.IN)(9999864070)(PETITIONER)
PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(0)(RESPONDENT)

PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)

SUDERSHANI RAY(SUDERSHANI@VANTALEGAL.COM)(0)(RESPONDENT)

SUDERSHANI RAY(RAYANDASSOCIATESLEGALGROUP@GMAIL.COM)(9654789535)(PETITIONER)

HARVINDER JASPAL UPMANYU TEWARI
V/s ANKITA MARWAHA

OTHER DETAILS OF ADVOCATES:

UPMANYU TEWARI, RUCHIR RANJAN(UPMANYULAW@GMAIL.COM)(8800916489)(PETITIONER)

ANKITA(ANKITAMO3@YAHOO.COM)(0)(RESPONDENT)

ANKIT KAPOOR
V/s MANYA VIJH

RAVINDER SINGH

OTHER DETAILS OF ADVOCATES:

RAVINDER SINGH(E215.RSA@GMAIL.COM)(9811614545)(PETITIONER)
MANISH(LAWYERMANISHAGGARWAL130@YAHOO.CO.IN)(0)(RESPONDENT)
SANJEEV CHAUDHARY DINESH SINGH BACHGOTI
V/s PARVESH @ REENA

OTHER DETAILS OF ADVOCATES:

M/S SHANTIVIJAY JEWELLARS & ANR
V/s M/S GOYAL FASHIONS PVT LTD

A KVASHISTHA, SHIVAIN
VAIDIALINGAM

OTHER DETAILS OF ADVOCATES:
A K VASHISTHA()(9810008639)(PETITIONER)

LT GEN Y K MEHTA
V/s LT GEN RAJINDER KUMAR MEHTA & ORS.

VIDUR PRATYUSH BHATIA, ROSHNI
NAMBOODIRY, SANJEET SINGH

OTHER DETAILS OF ADVOCATES:

VIDUR BHATIA(VIDUR@VBLAWCHAMBER.COM)(9717741983)(PETITIONER)

GEN Y K MEHTA(LTGENYK@GMAIL.COM)()(PETITIONER)

GEN RAJINDER KUMAR MEHTA(RAJ99_99@YAHOO.COM)()(RESPONDENT)

GREGORY SIMRIN(SIMRINGREGORY@YAHOO.COM)()(RESPONDENT)
ARCHANA(ARCHANASOOD_1976@HOTMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

ROSHNI NAMBOODIRY(ROSHNI.NAMBOODIRY@GMAIL.COM)(9818332885)(RESPONDENT)
SANJEET SINGH(G.SANJEET@GMAIL.COM)(9811767675)(RESPONDENT)

SANJEET SINGH(G.SANJEET@GMAIL.COM)(9811767675)(RESPONDENT)

LT GEN Y K MEHTA VIDUR PRATYUSH BHATIA, ROSHNI
V/s MRS ARCHANA SOOD & ORS. NAMBOODIRY, SANJEET SINGH

OTHER DETAILS OF ADVOCATES:
GEN Y K MEHTA(LTGENYK@GMAIL.COM)()(PETITIONER)
VIDUR BHATIA(VIDUR@VBLAWCHAMBER.COM)(9717741983)(PETITIONER)
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34  RFA(0S)-31/2024
CM APPL. 36711/2024

35  |[RFA(OS)-58/2024
CM APPL. 63682/2024
CM APPL. 63685/2024
CM APPL. 63686/2024
WITH RFA(OS) 59/2024

36 RFA(0S)-59/2024
CM APPL. 63691/2024
CM APPL. 63694/2024
CM APPL. 63695/2024

37  \W.P.(C)-2687/2007

38 CM APPL. 54745/2018
CM APPL. 21815/2022
CM APPL. 50864/2022
REVIEW PET. 473/2018
In W.P.(C)-4178/2011
(Disposed off case)

39  |\W.P.(C)-7223/2012

WITH W.P.(C) 7362/2012

40 |W.P.(C)-7362/2012

41 W.P.(C)-12099/2015

42 W.P.(C)-1712/2016

43  |W.P.(C)-1272/2017
CM APPL. 5748/2017

ADVANCE CAUSE LIST

IG BUILDERS AND PROMOTERS(IGBUILDERS@HOTMAIL.COM)()(RESPONDENT)
ARCHANA(ARCHANASOOD_1976@HOTMAIL.COM)()(RESPONDENT)

GREGORY SIMRIN(SIMRINGREGORY@YAHOO.COM)()(RESPONDENT)
RAJINDER(RAJ99_99@YAHOO.COM)()(RESPONDENT)

ROSHNI NAMBOODIRY(ROSHNI.NAMBOODIRY@GMAIL.COM)(9818332885)(RESPONDENT)
SANJEET SINGH(G.SANJEET@GMAIL.COM)(9811767675)(RESPONDENT)

LT. GEN. Y.K. MEHTA VIDUR PRATYUSH BHATIA, SANJEET
V/s MRS. ARCHANA SOOD & ORS. SINGH

OTHER DETAILS OF ADVOCATES:

VIDUR BHATIA(VIDUR@VBLAWCHAMBER.COM)(9717741983)(PETITIONER)

LT GEN. Y K MEHTA(ITGENYK@GMAIL.COM)(0)(PETITIONER)
RAJINDER(RAJM99_99@YAHOO.COM)(0)(RESPONDENT)
VEENA(VIKRAMPURI71@GMAIL.COM)(0)(RESPONDENT)

GREGORY SIMRIN(SIMRINGREGORY@YAHOO.COM)(0)(RESPONDENT)

IG BUILDERS AND PROMOTERS(IGBUILDERS@HOTMAIL.COM)(0)(RESPONDENT)
SANJEET SINGH(G.SANJEET@GMAIL.COM)(9811767675)(RESPONDENT)

VEENA PURI ROSHNI NAMBOODIRY
V/s LT. GEN. Y.K. MEHTA AND ORS.

OTHER DETAILS OF ADVOCATES:

ROSHNI NAMBOODIRY(ROSHMI.NAMBOODIRY@GMAIL.COM)(9818332885)(PETITIONER)
RAJ(RAJM99_99@YAHOO.COM)(0)(RESPONDENT)
SIMRING(SIMRINGREGORY@YAHOO.COM)(0)(RESPONDENT)

| G BUILDERS AND PROMOTERS PVT LTD(IGBUILDERS@HOTMAIL.COM)(0)(RESPONDENT)
VIDUR(VIDUR@VBLAWCHAMBER.COM)(0)(RESPONDENT)

VEENA PURI
V/s LT GEN YK MEHTA & ORS.

ROSHNI NAMBOODIRY

OTHER DETAILS OF ADVOCATES:
ROSHNI NAMBOODIRY(ROSHNI.NAMBOODIRY@GMAIL.COM)(9818332885)(PETITIONER)
NAMITA(NAMITAROY11@GMAIL.COM)(0)(RESPONDENT)

RAJ MEHTA(RAJM99_99@YAHOO.COM)(0)(RESPONDENT)
VIDUR(VIDUR@VBLAWCHAMBER.COM)(0)(RESPONDENT)
SIMRING(SIMRINGREGORY@YAHOO.COM)(0)(RESPONDENT)

UOI AND ORS MR MOHAN KUMAR, MR. ARVIND
V/s NIRANJAN SINGH KUMAR SHUKLA

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(RESPONDENT)

THE COMMISSIONER MCD AND ORS
V/s RAJINDER PARSHAD SHARMA AND ORS

MUKESH GUPTA, SHIVANSHU
BHARDWAJ, M D JANGRA, MAJEDAR
JANGRA, MK BHARDWAJ, SHIVANSHU
BHARDWAJ

OTHER DETAILS OF ADVOCATES:
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(PETITIONER)
SHIVANSHU
BHARDWAJ(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(RESPONDENT)
M D JANGRA()(8130839698)(PETITIONER)

(PETITIONER GAURANG KANTH DETAILS REMOVED.)

(RESPONDENT GAURANG KANTH DETAILS REMOVED.)

SHIVANSHU
BHARDWAJ(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(RESPONDENT)

UNION OF INDIA AND ORS AMIT CHADHA, PRAMOD K SHARMA,
V/s INDERJIT KANOJIA AND ORS ARUN KUMAR, PRAMOD KR SHARMA

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA AND ORS
V/s RAJINDER KUMAR PAREEK AND ORS

RAJINDER NISCHAL, RAJ KR JAIN

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA & ANR
V/s KUMER SINGH & ORS

ASHOK SINGH, D.K. SHARMA

OTHER DETAILS OF ADVOCATES:

VIJAYA KUMARI SHARMA & ORS
V/s UNION OF INDIA & ORS

SANJEEV KUMAR CHOUDHARY, RASHMI
MALHOTRA

OTHER DETAILS OF ADVOCATES:

DELHI SUBORDINATE SERVICE SELECTION BOARD
THROUGH ITS SECRETARY & ANR
V/s MUMTAZ PARVEEN & ANR

SUMIT K. BATRA, RAJAN TYAGI

OTHER DETAILS OF ADVOCATES:
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44

45

46

47

48

49

50

51

52

53

W.P.(C)-12967/2018
CM APPL. 50284/2018

W.P.(C)-301/2019

W.P.(C)-5192/2019
CM APPL. 22942/2019

W.P.(C)-6685/2019
CM APPL. 28183/2019
CM APPL. 32966/2020

W.P.(C)-432/2020
CM APPL. 1168/2020
CM APPL. 64084/2024

W.P.(C)-8699/2020
CM APPL. 28043/2020
CM APPL. 28044/2020

W.P.(C)-14615/2021

W.P.(C)-13874/2022

W.P.(C)-5305/2023
CM APPL. 20671/2023

W.P.(C)-11064/2023

ADVANCE CAUSE LIST

ALOK KUMAR
V/s UNION OF INDIA & ORS

ARVIND KUMAR GUPTA, RAVI PRAKASH

OTHER DETAILS OF ADVOCATES:
ARVIND KUMAR GUPTA()(9811646377)(PETITIONER)
RAVI PRAKASH(ANKITSINGHBHADAR@GMAIL.COM)(8368861101)(RESPONDENT)

K. C. RANA S N KAUL
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
S N KAUL()(7838238535)(PETITIONER)

GOVT. OF NCT OF DELHI & ORS
V/s RAJ PAL

AVNISH AHLAWAT

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT()(9313964463)(PETITIONER)

EDNA SHARMA & ORS VISHWENDRA VERMA, JASPREET SINGH
V/s GOVT. OF NCT OF DELHI & ANR KAPUR

OTHER DETAILS OF ADVOCATES:
VISHWENDRA VERMA()(9871704611)(PETITIONER)

JASPREET SINGH KAPUR (JASPREET@KAPURLAWCHAMBERS.COM)(9650145159)(PETITIONER)
JASPREET SINGH KAPUR (JASPREET@KAPURLAWCHAMBERS.COM)(9650145159)(PETITIONER)
JASPREETKAPUR(JASPREET.KAPUR@GMAIL.COM)(9650145159)(PETITIONER)

BHAWANA KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)

MS. BHAWANA KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
VISHWENDER VERMA(VISHWENDRA@YAHOO.CO.IN)()(RESPONDENT)

COMPTROLLER AND AUDITOR GENERAL OF INDIA & ANR SURENDER SINGH HOODA, ANISHA
V/s SANJAY SINGH & ORS UPADHYAY, RAJ GAURAV

OTHER DETAILS OF ADVOCATES:

(PETITIONER GAURAV KANTH DETAILS REMOVED.)

ANISHA UPADHYAY(ANISHAU@GMAIL.COM)(8800625111)(PETITIONER)
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER)
RAJ GAURAV(JAJWAREADVOCATES@GMAIL.COM)(9711960029)(PETITIONER)

GOVT OF N C T OF DELHI & ANR. VIBHA MAHAJAN SETH
V/s SMT DARSHANA SHARMA

OTHER DETAILS OF ADVOCATES:

GOVT OF N C T OF DELHI (DFSLEGALCELL@GMAIL.COM)()(PETITIONER)

THE CHIEF FIRE OFFICER(DFSLEGALCELL@GMAIL.COM)()(PETITIONER)
VIBHASETH(VIBHSMJ@YAHOO.COM.SG)(9810702410)(PETITIONER)

VIBHA MAHAJAN SETH(VIBHSMJ@YAHOO.COM.SG)(9810702410)(PETITIONER)
DARSHANA SHARMA()(8368413163)(RESPONDENT)

ARJUN BHARDWAJ(SUPREMECOURT89@YAHOO.COM)(9810109681)(RESPONDENT)

DIGAMBER MOHAN SHARMA DECEASED THROUGH LRS |SOMNATH BHATTACHARYA
& ORS.

V/s UNION OF INDIA THROUGH SECRETARY YOUTH

AFFAIRS & ORS.

OTHER DETAILS OF ADVOCATES:

S S TIWARI AND SOMNATH
BHATTACHARRYA(SSTIWARI132@GMAIL.COM)(9811093311)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SHRI RAVINDER KUMAR RAJEEV SHARMA, SIDDHANT NATH
V/s THE COMMISSIONER, MUNICIPAL CORPORATION OF
DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

RAJEEV SHARMA(ADVRAJEEVSHARMA@GMAIL.COM)(9810053339)(PETITIONER)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SIDDHANT NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(RESPONDENT)

UNION OF INDIA & ORS. VINEET DHANDA, SUSHIL KUMAR
V/s SHRAWAN KUMAR & ORS.

OTHER DETAILS OF ADVOCATES:

MR. VINEET DHANDA(DHANDA.ASSOCIATES5000@GMAIL.COM)(9811101381)(PETITIONER)
CAT OFFICE WORK(CAT.OFFICEWORK@GMAIL.COM)()(RESPONDENT)

SUSHIL KUMAR(SUSHILKUMAR132@GMAIL.COM)(9654244955)(RESPONDENT)

MR TILAK RAJ RASHMI CHOPRA, SATPAL SINGH
V/s EMPLOYEES PROVIDENT FUND ORGANIZATION AND
ORS.

OTHER DETAILS OF ADVOCATES:

RASHMI CHOPRA AND

ASSOCIATES(RAHMICHOPRA6897 @GMAIL.COM)(8130653733)(PETITIONER)
EMPLOYEES PROVIDENTFUND
ORGANIZATION(MAIL@CHAMBERSOFSIDDHARTH.COM)(7838537008)(RESPONDENT)
SATPAL SINGH (SATPAL.ADVOCATE@GMAIL.COM)(9810780218)(PETITIONER)
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55

56

57
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59

60

61

62

W.P.(C)-13208/2023
CM APPL. 52227/2023

W.P.(C)-15981/2023

CM APPL. 15047/2025

In W.P.(C)-16165/2023
WITH W.P.(C) 16179/2023
W.P.(C) 16183/2023
W.P.(C) 16191/2023

CM APPL. 15046/2025
In W.P.(C)-16179/2023

CM APPL. 15056/2025
In W.P.(C)-16183/2023

CM APPL. 15059/2025
In W.P.(C)-16191/2023

W.P.(C)-1272/2024

W.P.(C)-4797/2024
CM APPL. 19670/2024

W.P.(C)-5174/2024

ADVANCE CAUSE LIST

DELHI DEVELOPMENT AUTHORITY ARUN BIRBAL
V/s HARISH CHAND

OTHER DETAILS OF ADVOCATES:

ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER)
SHRI HARISH CHAND()(9871989697)(RESPONDENT)

GL VERMA(GLVERMA53@YAHOO.COM)()(RESPONDENT)

SH HARINDER SINGH SUSHIL KUMAR SINGH
V/s DELHI TRANSPORT CORPORATION DTC & ORS.

OTHER DETAILS OF ADVOCATES:
SUSHIL KUMAR SINGH(SUSHILKUAMRSINGH1@GMAIL.COMN)(9810034298)(PETITIONER)

INDIA TOURISM DEVELOPMENT CORPORATION LTD AND KRISHAN KUMAR, SAGAR SAXENA
ORS
V/s VIKASH KUMAR ANAND AND ORS

OTHER DETAILS OF ADVOCATES:

KRISHAN KUMAR AND ASSOCIATES(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)
SAGAR ASSOCIATES(SAGARNASSOCIATES@GMAIL.COM)()(RESPONDENT)

SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(RESPONDENT)

KRISHAN KUMAR(KRISHANKUMARANDASSSOCIATES@GMAIL.COM)(0)(RESPONDENT)
KRISHAN KUMAR AND ASSOCIATES(KRISHENKUMAR®@GMAIL.COM)(9990577700)(PETITIONER)

INDIA TOURISM DEVELOPMENT CORPORATION LTD. &  KRISHAN KUMAR, SAGAR SAXENA,
ORS. AMIT SANDUJA
V/s VEETA SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

KRISHEN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

SAGAR AND SAGAR(SAGARNASSOCIATES@GMAIL.COM)()(RESPONDENT)

KRISHAN KUMAR AND ASSOCIATES(KRISHENKUMAR@GMAIL.COM)(9990577700)(PETITIONER)
SAGAR N ASSOCIATES(SAGARNASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

KRISHAN KUMAR AND ASSOCIATES(KRISHENKUMAR@GMAIL.COM)(9990577700)(PETITIONER)
AMIT SANDUJA(AMITSANDUJA99@GMAIL.COM)(9810954389)(RESPONDENT)

INDIA TOURISM DEVELOPMENT CORPORATION LTD AND KRISHAN KUMAR, SAGAR SAXENA
ORS.
V/s BALRAM JAISWAL

OTHER DETAILS OF ADVOCATES:

KRISHEN KUMAR(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)

SAGAR AND SAGAR(SAGARNASSOCIATES@GMAIL.COM)()(RESPONDENT)

KRISHAN KUMAR AND ASSOCIATES()(9990577700)(PETITIONER)

SAGAR ASSOCIATES(SAGARASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

KRISHAN KUMAR AND ASSOCIATES(KRISHENKUMAR®@GMAIL.COM)(9990577700)(PETITIONER)

INDIA TOURISM DEVELOPMENT CORPORATION LTD. KRISHAN KUMAR, SAGAR SAXENA,
AND ORS. AMIT SANDUJA
V/s MS. VAISHALI SINGH KOSHAL AND ORS.

OTHER DETAILS OF ADVOCATES:

KRISHAN KUMAR AND ASSOCIATES(KRISHENKUMAR@GMAIL.COM)(9910577700)(PETITIONER)
SAGAR AND SAGAR(SAGARNASSOCIATES@GMAIL.COM)()(RESPONDENT)

KRISHAN KUMAR(KRISHENKUMAR@GMAIL.COM)(9990577700)(PETITIONER)

SAGAR N ASSOCIATES(SAGARNASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

KRISHAN KUMAR AND ASSOCIATES(KRISHENKUMAR@GMAIL.COM)(9990577700)(PETITIONER)
SAGAR N ASSOCIATES(SAGARNASSOCIATES@GMAIL.COM)(0)(RESPONDENT)

AMIT SANDUJA(AMITSANDUJA99@GMAIL.COM)(9810954389)(RESPONDENT)

SATBIR SINGH TRILOKI NATH TRIPATHI
V/s GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

T N TRIPATHI(TNTRIPATHI1965@GMAIL.COM)(9810764890)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)()(RESPONDENT)
GSBV(GSBV1514005@GMAIL.COM)()(RESPONDENT)

GOVT OF NCT OF DELHI AND ORS AVNISH AHLAWAT
V/s VIAY

OTHER DETAILS OF ADVOCATES:
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
SAURAB AHUJA(SAURABHAHUJA_75@YAHOO.COM)()(RESPONDENT)

PRIYA RANJAN KUMAR KUMAR UTKARSH, PIYUSH SHARMA
V/s BHARAT SANCHAR NIGAM LIMITED AND ANR

OTHER DETAILS OF ADVOCATES:

ASHOK AGARWAL AND KUMAR UTKARSH(JURISTASHOK@GMAIL.COM,
KUMARUTKARSHJI@GMAIL.COM)(9811101923)(PETITIONER)

BHARAT SANCHAR NIGAM LIMITED(CMDBSNL@BSNL.CO.IN, DGMADMBSNLCO@GMAIL.COM,
RAJEEV_SHARMA@BSNL.CO.IN)()(RESPONDENT)

PIYUSH SHARMA(SHARMA.PIYUSH819@GMAIL.COM)(9810613750)(PETITIONER)
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63 W.P.(C)-10488/2024 SAT DEV SHARMA AMAN MUDGAL
CM APPL. 43138/2024 V/s DELHI TRANSPORT CORPORATION & ORS.

OTHER DETAILS OF ADVOCATES:
S. N. SHARMA, AMAN MUDGAL(UGLAWCHAMBERS@GMAIL.COM)(8826069787)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(0)(RESPONDENT)

64  |W.P.(C)-233/2025 UNION OF INDIA THROUGH THE SECRETARY MINISTRY  VIKRAM JETLY
CM APPL. 1142/2025 OF DEFENCE GOVT OF INDIA & ORS.
V/s NAND PRASAD & ANR.

OTHER DETAILS OF ADVOCATES:
VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)(0)(RESPONDENT)

65 W.P.(C)-1624/2025 STAFF SELECTION COMMISSION AND ANR. RUKHMINI BOBDE
CM APPL. 7908/2025 V/s MANDEEP

OTHER DETAILS OF ADVOCATES:
RUKHMINI S. BOBDE(ADMIN @RSBOBDE.COM,
BOBDE.RUKHMINI@GMAIL.COM)(9810794060)(PETITIONER)
MANDEEP()(9310118060)(RESPONDENT)

66 W.P.(C)-1641/2025 STAFF SELECTION COMMISSION & ORS. IRAM MAIJID
CM APPL. 7971/2025 V/s ANIL KADODIYA
CM APPL. 7973/2025

OTHER DETAILS OF ADVOCATES:

IRAM MAJID(IRAM.MAJIDADV@GMAIL.COM)(9873811531)(PETITIONER)
IRAM MAJID(IRAM.MAJIDADV@GMAIL.COM)(9873811531)(PETITIONER)
CURARE LEGAL(DELHI@CURARELEGAL.COM)(0)(RESPONDENT)

CURARE LEGAL(DELHI@CURARELEGAL.COM)(0)(RESPONDENT)

FOR FINAL HEARING

67 LPA-493/2023 DAMINI SONKER ANUBHAV SINGH
CM APPL. 31533/2023 V/s UNION OF INDIA & ANR.
CM APPL. 2587/2025

OTHER DETAILS OF ADVOCATES:

ANUBHAV SINGH , HARSH
GATTANI(ADVANUBHAVSINGH@GMAIL.COM)(9821252269)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)
VSRKRISHNA(VSRKRISHNA.ER40@GMAIL.COM)()(RESPONDENT)

68 RFA(OS)-5/2020 NAND RAM MALDEEP SIDHU, RENU
V/s KANWAL SINGH & ANR

OTHER DETAILS OF ADVOCATES:
MALDEEP SIDHU()(9810265785)(PETITIONER)
RENU (KUHAR.RENU@GMAIL.COM)(9717369353)(RESPONDENT)

69 W.P.(C)-1769/2011 MUKESH KUMAR BHATIA PANKAIJ SINHA, ARUN BIRBAL,
V/s DDA AND ORS B.V.NIREN, K.K. NANGIA, ARUN BIRBAL

OTHER DETAILS OF ADVOCATES:
ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(9810029802)(RESPONDENT)

70  |W.P.(C)-4636/2016 ARUN KUMAR & ORS C.N. SREEKUMAR, JASBIR BIDHURI
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:
JASBIR BIDHURI(SANJEEVKU2007 @GMAIL.COM)(9871773187)(RESPONDENT)

71 W.P.(C)-4511/2017 INDIAN COUNCIL OF AGRICULTURAL RESEARCH AND SHIVA RAJ B MATHUR
ORS
V/s PANCHAM SINGH AND ORS

OTHER DETAILS OF ADVOCATES:

72 W.P.(C)-4675/2021 PRANAITA GUSAIN HIMANSHU MEHRA, VIVEK KUMAR
V/s UNION OF INDIA AND ORS. GOYAL

OTHER DETAILS OF ADVOCATES:

HIMANSHU MEHRA(HIMANSHU_MEHRA7@YAHOO.COM)(9899179583)(PETITIONER)
MOHAMMAD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
VIVEK KUMAR GOYAL(VIVEKGOYALCGSC@GMAIL.COM)(9810373320)(RESPONDENT)

FOR DISPOSAL

73 LPA-133/2020 VOLTAS LIMITED D S CHAUHAN, MINAL SEHGAL,
CM APPL. 9496/2020 V/s GOVERNMENT OF NCT OF DELHI & ORS ABHISHEK KUMAR, D.S. CHAUHAN,
CM APPL. 17994/2020 JITENDER KUMAR, YOGENDRA KUMAR

CM APPL. 22710/2020
CM APPL. 29773/2023
CM APPL. 60240/2023
CM APPL. 48907/2024
CM APPL. 48908/2024

OTHER DETAILS OF ADVOCATES:
D S CHAUHAN()(9810310142)(PETITIONER)

SHASHANK SHARMA (SHASHANKSHARMA4488@GMAIL.COM)(9811859265)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

YOGENDRA KUMAR(YKUMARASSOCIATES@GMAIL.COM)(981019848)(RESPONDENT)

38



02.04.2025

74 LPA-5/2023
CM APPL. 551/2023
CM APPL. 66910/2024

75  |W.P.(C)-951/2017

FINAL ARGUMENTS

76  |MAT.APP.(F.C.)-37/2021
CM APPL. 9442/2021

END OF THE BOARD MATTERS
77 LPA-455/2021

FOR FINAL HEARING (CONNECTED)

78  |W.P.(C)-3367/2016
WITH W.P.(C) 14690/2021

79  \W.P.(C)-5486/2017
WITH W.P.(C) 3367/2016
W.P.(C) 8208/2018
W.P.(C) 14690/2021
W.P.(C) 9503/2019

80 |W.P.(C)-8208/2018
WITH W.P.(C) 3367/2016

81 W.P.(C)-9503/2019
CM APPL. 27312/2022
CM APPL. 56446/2022

82 W.P.(C)-14690/2021
CM APPL. 46241/2021
WITH W.P.(C) 3367/2016

ADVANCE CAUSE LIST

ASHOK(INFO@ASHOKGUPTAANDCO.IN)()(PETITIONER)
ASHOK(INFO@ASHOKGUPTAANDCO.IN)()(RESPONDENT)

YOGENDRA KUMAR(YKUMARASSOCIATES@GMAIL.COM)(9810198484)(RESPONDENT)
SINN(LAWYERSINN@YAHOO.CO.IN)()(RESPONDENT)

D S CHAUHAN AND RUCHI SINGH(LAWYERSINN@YAHOO.CO.IN)(9810310142)(PETITIONER)
MS. BHAANA KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
SH. AHSOK GUPTA(INFO@ASHOKGUPTAANDCO.IN)(9810309723)(RESPONDENT)

D.S. CHAUHAN, RUCHI SINGH(LAWYERSINN@YAHOO.CO.IN)(9810310142)(PETITIONER)
D.S.CHAUHAN(LAWYERSINN@YAHOO.CO.IN )(9810310142)(PETITIONER)

ASHOK GUPTA(INFO@ASHOKGUPTAANDCO.IN)(9810309723)(RESPONDENT)

BHAWANA KATARIA(STANDINGCOUNCSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
S M MUKERJEE (YKUMARASSOCIATES@GMAIL.COM)(9810198484)(PETITIONER)

LAWYER SINN(LAWYERSINN@YAHOO.CO.IN)(0)(RESPONDENT)

YOGENDRA KUMAR(RAJINDERSINGHREEN@GMAIL.COM)(9818513708)(PETITIONER)

V.K. ARORA AKSHIT SACHDEVA
V/s CEMENT CORPORATION OF INDIA

OTHER DETAILS OF ADVOCATES:

AKSHIT SACHDEVA (AKSHITSACHDEVA.ADVCOATE@GMAIL.COM)(9911927538)(PETITIONER)
CCILTD(CMD@CCILTD.IN)()(RESPONDENT)

AKSHIT SACHDEVA (AKSHITSACHDEVA.ADVOCATE@GMAIL.COM)(9911927538)(PETITIONER)
ARVIND GUPTA(ARVINDGUPTAADV@YAHOO.CO.IN)(0)(RESPONDENT)

UNION OF INDIA & ANR RUCHIR MISHRA, A K BHAKT
V/s VIJAY KUMAR

OTHER DETAILS OF ADVOCATES:

ANSHU RATHI
V/s SACHIN TOMAR

SUNITA ARORA, SUNITA ARORA, VIJAY
KUMAR

OTHER DETAILS OF ADVOCATES:
SUNITA ARORA & KRISHAN KUMAR(SUNITAARORA157@GMAIL.COM)(9871791271)(PETITIONER)
SUNITAARORA(SUNITA_KUMAR1@YAHOO.COM)(9871791271)(PETITIONER)

MADHU SINGH
V/s THE DIRECTOR, DIRECTOR OF EDUCATION, GNCTD &
ANR.

MANOHAR LAL

OTHER DETAILS OF ADVOCATES:

MANOHAL LAL(INFO@ MANOHARLAL.LEGAL)(9971014581)(PETITIONER)

SANTOSH KR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
JVSD PRINCIPAL(JVSDPRINCIPAL2015@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA & ORS
V/s OM PRAKASH & ORS

V.S.R. KRISHNA

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA AND ANR
V/s GOPAL PRASAD AND ORS

AMIT ANAND, DEEPAK VERMA

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA AND ORS.
V/s BHANU PRASAD AND ORS.

RAKESH KUMAR, NILANSH GAUR

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR()(9811549455)(PETITIONER)

UNION OF INDIA AND ORS.
V/s B.N DWIVEDI AND ORS.

U. SRIVASTAVA, MANOJ KUMAR GAUR,
ANIL KUMAR TRIVEDI

OTHER DETAILS OF ADVOCATES:

U. SRIVASTAVA()(9312220571)(PETITIONER)

U. SRIVASTAVA(CAT.OFFICEWORK@GMAIL.COM)(9312220571)(PETITIONER)
SONIKAG(SONIKAG44@GMAIL.COM)()(RESPONDENT)

A.K. TRIVEDI(ADVOCATEAKTRIVEDI@GMAIL.COM)(9810793387)(PETITIONER)
CAT OFFICE WORK(CAT.OFFICEWORK@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA & ORS. LALL CHAND SINGHI
V/s DUDHNATH SHAW & ORS.

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA THROUGH THE SECRETARY, DEPARTMENT OF DEFENCE
PRODUCTION(LCSINGHI@GMAIL.COM)(9968073976)(RESPONDENT)

UNION OF INDIA THROUGH THE SECRETARY, DEPARTMENT OF DEFENCE
PRODUCTION(LCSINGHI@GMAIL.COM)(9968073976)(RESPONDENT)

UNION OF INDIA THROUGH THE SECRETARY, DEPARTMENT OF DEFENCE
PRODUCTION(LCSINGHI@GMAIL.COM)(9968073976)(RESPONDENT)

DR D L SINGH(1952SINGHI@GMAIL.COM)(9435552258)(PETITIONER)
DUDHNATH SHAW(SANDEEPSHAW7 @GMAIL.COM)(9748759388)(PETITIONER)
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FOR DISPOSAL (CONNECTED)

83

84

85

86

87

88

89

90

W.P.(C)-5712/2016
CM APPL. 23596/2016

W.P.(C)-6562/2016

CM APPL. 26918/2016
WITH W.P.(C) 10780/2018
W.P.(C) 7386/2016
W.P.(C) 7429/2016
W.P.(C) 10213/2016
W.P.(C) 10220/2016
W.P.(C) 10221/2016

W.P.(C)-10213/2016

CM APPL. 40341/2016
WITH W.P.(C) 10220/2016
W.P.(C) 10221/2016
W.P.(C) 5712/2016

W.P.(C)-10220/2016

W.P.(C)-10221/2016

W.P.(C)-7386/2016
CM APPL. 30307/2016

W.P.(C)-7429/2016
CM APPL. 30538/2016

W.P.(C)-10780/2018

ADVANCE CAUSE LIST

DUDHNATH SHAW(SANDEEPSHAW7 @GMAIL.COM)(9748759388)(PETITIONER)
DUDHNATH SHAW(SANDEEPSHAW7 @GMAIL.COM)(9748759388)(PETITIONER)
JUGAL SARDAR()(7890849635)(RESPONDENT)

DUDHNATH SHAW(SANDEEPSHAW7@GMAIL.COM)(9748759388)(RESPONDENT)
NATH CHUDHAR()(9007992855)(RESPONDENT)

RAJ BALI RAM()(9007992855)(RESPONDENT)

MRIDUL KANTI CHANDA()(9836540943)(RESPONDENT)

PRAMOD KUMAR SINGH & ORS
V/s UNION PUBLIC SERVICE COMMISSION & ORS

R K SAINI

OTHER DETAILS OF ADVOCATES:

CHIRANIJI LAL MEENA & ORS
V/s UNION PUBLIC SERVCIE COMMISSION & ORS.

AJIT KUMAR EKKA & MURARI LAL,
SAMEER VASHISHT

OTHER DETAILS OF ADVOCATES:
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

DR SUKHBIR SINGH YADAV AND ORS R K SAINI
V/s UNION PUBLIC SERVICES COMMISSION AND ORS

OTHER DETAILS OF ADVOCATES:

RAJESH SHARMA
V/s UNION PUBLIC SERVICES COMMISSION AND ORS

R K SAINI

OTHER DETAILS OF ADVOCATES:

BRIJ MOHAN AND ORS
V/s UNION PUBLIC SERVICE COMMISSON AND ORS

R K SAINI

OTHER DETAILS OF ADVOCATES:

PREM DUTTA SHARMA
V/s U PS CAND ORS

YASHPAL SINGH

OTHER DETAILS OF ADVOCATES:

DR. MRS. PARKASHI CHHILLAR
V/s U.P.S.C. AND ORS.

YASHPAL SINGH

OTHER DETAILS OF ADVOCATES:

ANITA YADAV
V/s UNION PUBLIC SERVICE COMMISSION AND ORS.

T D YADAV

OTHER DETAILS OF ADVOCATES:
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02.04.2025 ADVANCE CAUSE LIST

COURT NO. 05
DIVISION BENCH-V

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov. in] and Court Master
(vikram.224@dhc.nic.in. The compilations should be

indexed (alongwith relevant para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They should not be
marked or highlighted.

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing.

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be

granted unless a requested for adjournment is circulated a day in advance to [Cmpraveenkumar-dhc@gov- IN] and Court Master
(vikram.224@dhc.nic.in. or an adjournment slip is filed a day in advance, specifying the ground of adjournment.

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.

NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.

NOTE 6: Pass Over matters in the Supplementary list would be called out before the Advance list is taken up.

NOTE 7: Presence of Advocates/parties who appear virtually would not be marked if their camera is switched off.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpraveenkumar.dhc@gov. in

vikram.224@dhc.nic.in

:\Tflll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 FAO(OS) (COMM)-43/2025 F. HOFFMANN-LA ROCHE AG & ANR. ACHYUT TEWARI Listing Remarks:
CM APPL. 17608/2025 V/s NATCO PHARMA LIMITED AT 2:30PM

CM APPL. 17609/2025
CM APPL. 17610/2025
CM APPL. 17611/2025
CM APPL. 17612/2025
CM APPL. 17613/2025
CM APPL. 17614/2025

OTHER DETAILS OF ADVOCATES:

ACHYUT TEWARI(SHRAWAN @ANANDANDANAND.COM)(8604633567)(PETITIONER)
ACHYUT TEWARI(SHRAWAN@ANANDANDANAND.COM)(8604633567)(PETITIONER)
SAMIK(SAMIK.MUKHERJEE@MAJUMDARIP.COM)(0)(RESPONDENT)

DEL LIT MAJUMDAR(DEL.LIT@MAJUMDARIP.COM)(0)(RESPONDENT)
DOMINIC(DOMINIC.ALVARES@MAJUMDARIP.COM)(0)(RESPONDENT)
AMRITA(AMRITA.MAJUMDAR@MAJUMDARIP.COM)(0)(RESPONDENT)
KRITKA(KRITIKA.KAUR@MAJUMDARIP.COM)(0)(RESPONDENT)
AFAZAL(AFZAL.KHAN@MAJUMDARIP.COM)(0)(RESPONDENT)
SAMIK(SAMIK.MUKHERJEE@MAJUMDARIP.COM)(0)(RESPONDENT)
AFZAL(AFZAL.KHAN@MAJUMDARIP.COM)(0)(RESPONDENT)
NATCOHARMA(INVESTORS@NATCOHARMA.IN)(0)(RESPONDENT)

2 W.P.(C)-3231/2025 SAMJHO DEVI VIDIYARP
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
R AND R LAW ASSOCIATES(RANDRASSOCIATES4@GMAIL. COM)(9718776540)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

3 W.P.(C)-3989/2025 SANJEEV KUMAR SANJEEV KUMAR
CM APPL. 18542/2025 V/s UNION OF INDIA AND OTHERS
CM APPL. 18543/2025

OTHER DETAILS OF ADVOCATES:

SANJEEV KUMAR(SONU.MAHLAWAT2@GMAIL.COM)(9050503727)(PETITIONER)
UNION OF INDIA, NAVY, DEFSECY, (UOIDHC@GMAIL.COM, CNS@NAVY.GOV.IN,
WNCCABS@NAVY.GOV.IN, DEFSECY@NIC.IN)(1123384193)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

a

10

11

12

13

14

W.P.(C)-1124/2016
CM APPL. 25379/2022

W.P.(C)-5522/2018

W.P.(C)-9693/2019

W.P.(C)-1960/2020

W.P.(C)-2464/2020

W.P.(C)-12510/2021

W.P.(C)-13142/2021

W.P.(C)-3900/2022

W.P.(C)-5280/2022

W.P.(C)-2781/2023

W.P.(C)-8205/2023

ADVANCE CAUSE LIST

S K SINHA SANJAY VERMA AND ASSO,
V/s THE MINISTRY OF HOME AFFAIRS AND ORS SANJAY PRASAD VERMA

OTHER DETAILS OF ADVOCATES:

SANJAY VERMA AND
ASSOCIATES(SANJAYVERMAADV@YAHOO.COM)(9810155090)(PETITIONER)
ANURAG(ANURAGCGSC@GMAIL.COM, AHLUWALIAPAL@GMAIL.COM)()(RESPONDENT)
SANJAY PRASAD VERMA(SANJAYVERMAADV@YAHOO.COM)(9810155090)(PETITIONER)

EX. HC GOVERDHAN SINGH U SRIVASTAVA
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
U SRIVASTAVA()(931220571)(PETITIONER)

RAKESH KUMAR SHARMA MS. ANKITA PATNAIK
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
MS. ANKITA PATNAIK()(9873519308)(PETITIONER)

PREM CHAND ARUN SRIVASTAVA
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
ARUN SRIVASTAVA()(9818166510)(PETITIONER)

CHANDER SINGH RAWAT KKAND CO.
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
K K AND CO.()(9818140429)(PETITIONER)

EX HEAD CONSTABLE (DRIVER) JUG LAL VINEET KUMAR YADAV
V/s INDO TIBETAN BORDER POLICE & ORS.

OTHER DETAILS OF ADVOCATES:
AMIT YADAV(ADVOCATEAMIRYADAV@GMAIL.COM)(9999997050)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

NINAMA RAMESH KUMAR ABHAY KUMAR BHARGAVA
V/s UNION OF INDIA ORS THROUGH SECRETARY MHA &
ORS & ORS.

OTHER DETAILS OF ADVOCATES:

PANKAJ SINHA AND ABHAY KUMAR
BHARGAVA(ABHAYBHARGAVAS4@GMAIL.COM)(9015543437)(PETITIONER)
PANKAJ SINHA()(9015543437)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SOURAV RAJ AND ORS ASHUTOSH KUMAR MISHRA,
V/s UNION OF INDIA AND ORS. ANKUR CHHIBBER

OTHER DETAILS OF ADVOCATES:

ASHUTOSH KUMAR MISHRA AND
ASSOCITES(ADVASHUTOSH.IITDH@GMAIL.COM)(8851156397)(PETITIONER)
ASHUTOSH KUMAR MISHRA AND
ASSOCITES(ANBAY.LEGAL@GMAIL.COM)(8851156397)(PETITIONER)

UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
ASHUTOSH MISHRA(ASHUTOSH.MISHRA.ISM@GMAIL.COM)()(RESPONDENT)
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)

C P TRIVEDI ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

UNION OF INDIA (UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SMT SEEMA RANI SOMNATH BHATTACHARYA
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

SOMNATH BHATTACHARYA AND MAHTAB
SINGH(SOMNATHBHATTACHARYA@GMAIL.COM)(8826411536)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

RAMESH THAKUR ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)
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16

17

18

19

20

21

22

23

W.P.(C)-8255/2023

W.P.(C)-9532/2023

W.P.(C)-13813/2023

W.P.(C)-14092/2023

W.P.(C)-15282/2023

W.P.(C)-5830/2024

W.P.(C)-15984/2024
CM APPL. 67149/2024

CM APPL. 17200/2025
In W.P.(C)-985/2025(Disposed off case)

W.P.(C)-1315/2025
CM APPL. 6502/2025

ADVANCE CAUSE LIST

SHAMSHER SINGH SANDHU ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

BABLU SINGH SHUBHAM JHA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SHUBHAM JHA(ADVJHA98@GMAIL.COM)(8750993648)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SEP NAVEEN SINGH THROUGH WIFE MRS. PINKY SINGH PANKAJ KAUSHIK
V/s UNION OF INDIA AND OTHERS

OTHER DETAILS OF ADVOCATES:
NARENDER KAUSHIK(PANKAJKAUSHIK77 @REDIFFMAIL.COM)(9811017081)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MOHAMMED ANSARI CHETAN SWRUP
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

TAPAS DAS(DASTAPAS722@GMAIL.COM)(9971316453)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA(BRO-LEGAL@NIC.IN, DIRADMIN@NIC.IN)()(RESPONDENT)

IC - 62014H LT COL JAGDISH SINGH ULSHAI ANKUR CHHIBBER
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

ANKUR CHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM, )()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, )(233)(RESPONDENT)

AADYA ANTYA ABHINAV GARG Listing Remarks:
V/s HIGH COURT OF DELHI THROUGH REGISTRAR AT 03:30 PM
GENERAL

OTHER DETAILS OF ADVOCATES:
ABHINAV GARG(ADVOCATEABHINAVGARG@GMAIL.COM)(9015022288)(PETITIONER)
HIGH COURT OF DELHI(ANU@BAGAI.CO.IN)()(RESPONDENT)

UNION OF INDIA & ORS. DR. VIJENDRA SINGH
V/s EX HFO INDRA BHUSHAN TIWARI MAHNDIYAN

OTHER DETAILS OF ADVOCATES:

VIJENDRA SINGH MAHNDIYAN(DRV.MAHNDIYAN@GMAIL.COM)(8588956916)(PETITIONER)
VIJENDRA SINGH MAHNDIYAN(DRV.MAHNDIYAN@GMAIL.COM)(9310112323)(PETITIONER)
PRAVEEN KUMAR PAYAL(ADVPKPAYAL@GMAIL.COM)(0)(RESPONDENT)

PRAVEEN KUMAR(ADVPKPAYAL@GMAIL.COM)(0)(RESPONDENT)

INSP/GD ANKIT KUMAR TYAGI VIVEK SHEEL, JIVESH KUMAR
V/s UNION OF INDIA & ORS. TIWARI

OTHER DETAILS OF ADVOCATES:
VIVEK SHEEL & DEEPSHIKHA(LC2ASSOCIATESLAW@GMAIL.COM)(9555909380)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

G. ADINARAYAN REDDY NIKUNJ ARORA Listing Remarks:
V/s UNION OF INDIA AND ORS AT 02:30 PM

OTHER DETAILS OF ADVOCATES:
NIKUNJ ARORA(OFFICEOFNIKUNJARORA@GMAIL.COM)(9808601117)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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02.04.2025 ADVANCE CAUSE LIST

COURT NO. 34
DIVISION BENCH-VI

HON"BLE MR.JUSTICE SUBRAMONIUM PRASAD
HON”BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE
DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS.
ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED
TO THE COURT NOR BE ENTERTAINED.

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH
THEIR MOBILE NUMBERS.

TO JOIN VC:

https://delhihighcourt._webex.com/meet/dhcecourtvcl3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
pankaj.shukla@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 CRLA.-160/2024 NAKUL KHARI AMIT RANA
CRL.M.(BAIL) 1781/2024 V/s STATE GOVT OF NCT OF DELHI
WITH CRL.A. 172/2024
CRL.A. 174/2024
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMIT RANA(ADVAMITRANA1@GMAIL.COM)(9716990808)(PETITIONER) :(ASHOK VIHAR-169/2010)
KAPIL BAIL APPLN. 679/2011 FILED BY RAKESH NAGAR
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) @ SINTU (DISPOSED ON : 2012-03-28 )
AMIT RANA (ADVAMITRANA7 @GMAIL.COM)(9716990808)(PETITIONER) BAIL APPLN. 1024/2017 FILED BY NAKUL KHARI
(DISPOSED ON : 2017-09-04 )
BAIL APPLN. 4234/2020 FILED BY NAKUL KHARI
(DISPOSED ON : 2021-02-08 )
CRL.REV.P. 997/2018 FILED BY AJAY (DISPOSED
ON :2018-11-22)
BAIL APPLN. 2026/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-08-23 )
BAIL APPLN. 2213/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-09-18 )
BAIL APPLN. 2211/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-09-18 )
BAIL APPLN. 4235/2020 FILED BY NAKUL KHARI
(DISPOSED ON : 2021-02-08 )
BAIL APPLN. 2013/2020 FILED BY MANDEEP
NAGAR (DISPOSED ON : 2020-07-31)
CRL.A. 172/2024 FILED BY MANDEEP NAGAR (D.
OF HEARING : 2025-04-02 )
P.S.-FIR NO. :(ASHOK VIHAR-169/2010)
2 CRL.A.-172/2024 MANDEEP NAGAR PAWAN KUMAR SHARMA, DINESH
CRL.M.(BAIL) 431/2025 V/s THE STATE GOVT. OF NCT OF DELHI MALIK
WITH CRL.A. 174/2024
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PAWAN SHARMA (MYCLIENTS123456@GMAIL.COM)(9555890279)(PETITIONER) :(ASHOK VIHAR-169/2010)
KAPIL SHARMA BAIL APPLN. 679/2011 FILED BY RAKESH NAGAR
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) @ SINTU (DISPOSED ON : 2012-03-28 )
DINESH MALIK(DINESHMALIKADV@GMAIL.COM)(9810306400)(PETITIONER) BAIL APPLN. 1024/2017 FILED BY NAKUL KHARI
KAPIL (DISPOSED ON : 2017-09-04 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 4234/2020 FILED BY NAKUL KHARI
(DISPOSED ON : 2021-02-08 )
CRL.REV.P. 997/2018 FILED BY AJAY (DISPOSED
ON :2018-11-22)
BAIL APPLN. 2026/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-08-23 )
BAIL APPLN. 2213/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-09-18 )
BAIL APPLN. 2211/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-09-18 )
BAIL APPLN. 4235/2020 FILED BY NAKUL KHARI
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4

5

CRL.A.-174/2024
CRL.M.(BAIL) 422/2025

CRL.A.-1200/2024
CRL.M.(BAIL) 2156/2024

CRL.M.A. 39017/2024
CRL.M.(BAIL) 2206/2024
In CRL.A.-1228/2024

ADVANCE CAUSE LIST

MANDEEP NAGAR
V/s THE STATE GOVT. OF NCT OF DELHI

PAWAN KUMAR SHARMA, DINESH
MALIK

OTHER DETAILS OF ADVOCATES:

PAWAN SHARMA (MYCLIENTS123456@GMAIL.COM)(9555890279)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KSHITI) MITTAL (DINESHMALIKADV@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NAVINDER ALIAS NAVEEN MASTER
V/s THE STATE (NCT OF DELHI )

DEVENDRA KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

D.K SHARMA (DKSHARMA1960@YAHOO.CO.IN)(9810224127)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PUNEET YADAV @ PINTU
V/s STATE(GOVT. OF NCT OF DELHI)

ANURAG JAIN

OTHER DETAILS OF ADVOCATES:

ANURAG JAIN (ANURAGLAWYER2000@GMAIL.COM)(9811235881)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

45

(DISPOSED ON : 2021-02-08 )

BAIL APPLN. 2013/2020 FILED BY MANDEEP
NAGAR (DISPOSED ON : 2020-07-31)

CRL.A. 160/2024 FILED BY NAKUL KHARI (D. OF
HEARING : 2025-04-02 )

P.S.-FIR NO. :(ASHOK VIHAR-169/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ASHOK VIHAR-170/2010)

BAIL APPLN. 1024/2017 FILED BY NAKUL KHARI
(DISPOSED ON : 2017-09-04 )

BAIL APPLN. 4234/2020 FILED BY NAKUL KHARI
(DISPOSED ON : 2021-02-08 )

BAIL APPLN. 2031/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-08-23 )
BAIL APPLN. 2211/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-09-18 )
BAIL APPLN. 2213/2019 FILED BY ANKIT
CHAUDHARY (DISPOSED ON : 2019-09-18 )
BAIL APPLN. 4235/2020 FILED BY NAKUL KHARI
(DISPOSED ON : 2021-02-08 )

BAIL APPLN. 2004/2020 FILED BY MANDEEP
NAGAR (DISPOSED ON : 2020-07-31)

CRL.A. 172/2024 FILED BY MANDEEP NAGAR (D.
OF HEARING : 2025-04-02 )

CRL.A. 160/2024 FILED BY NAKUL KHARI (D. OF
HEARING : 2025-04-02 )

W.P.(CRL) 426/2025 FILED BY ANKIT (D. OF
HEARING : 2025-04-24 )

P.S.-FIR NO. :(ASHOK VIHAR-170/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RANHOLA-560/2014)

BAIL APPLN. 105/2016 FILED BY SANJAY @ BODY
GURAD (DISPOSED ON : 2016-01-21 )

BAIL APPLN. 981/2016 FILED BY NAVINDER @
NAVEEN MASTER (DISPOSED ON : 2016-05-24 )
BAIL APPLN. 2295/2016 FILED BY PUNEET YADAV
& ANR. (DISPOSED ON : 2016-11-10)

BAIL APPLN. 513/2017 FILED BY PUNEET YADAV
@ PINTU (DISPOSED ON : 2017-03-23)

BAIL APPLN. 2396/2016 FILED BY NARENDER
NATH @ LAMBU (DISPOSED ON : 2016-11-22)
W.P.(CRL) 2501/2017 FILED BY NARENDERNATH
ALIAS LAMBU (DISPOSED ON : 2017-09-01)

BAIL APPLN. 1766/2017 FILED BY NARENDERNATH
ALIAS LAMBU (DISPOSED ON : 2018-01-24 )
CRL.M.C. 3028/2022 FILED BY PUNEET YADAV @
PINTU & ANR. (DISPOSED ON : 2023-08-21 )

BAIL APPLN. 1102/2024 FILED BY NAVINDER
YADAV ALIAS NAVEEN MASTER (DISPOSED ON :
2024-05-13)

CRL.A. 1228/2024 FILED BY PUNEET YADAV @
PINTU (D. OF HEARING : 2025-04-02 )

CRL.A. 232/2025 FILED BY NARENDER NATH @
LAMBU (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(RANHOLA-560/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RANHOLA-560/2014)

BAIL APPLN. 105/2016 FILED BY SANJAY @ BODY
GURAD (DISPOSED ON : 2016-01-21)

BAIL APPLN. 981/2016 FILED BY NAVINDER @
NAVEEN MASTER (DISPOSED ON : 2016-05-24 )
BAIL APPLN. 2295/2016 FILED BY PUNEET YADAV
& ANR. (DISPOSED ON : 2016-11-10 )

BAIL APPLN. 513/2017 FILED BY PUNEET YADAV
@ PINTU (DISPOSED ON : 2017-03-23 )

BAIL APPLN. 2396/2016 FILED BY NARENDER
NATH @ LAMBU (DISPOSED ON : 2016-11-22 )
W.P.(CRL) 2501/2017 FILED BY NARENDERNATH



02.04.2025

6

FRESH MATTERS & APPLICATIONS

7

8

CRL.M.(BAIL) 399/2025
In CRL.A.-232/2025

W.P.(C)-808/2025

W.P.(C)-2399/2025
CM APPL. 11306/2025

ADVANCE CAUSE LIST

NARENDER NATH @ LAMBU
V/s THE STATE (GOVT. OF NCT) DELHI

MANIKA TRIPATHY(DHCLSC)

OTHER DETAILS OF ADVOCATES:
SUMMINDER
PASWAN(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER)

M/S. SAGUN VINCOM LLP
V/s DEBT RECOVERY TRIBUNAL DRT - I
THROUGH BENCH OFFICER & ANR.

MOHIT CHAUDHARY

OTHER DETAILS OF ADVOCATES:

MOHIT CHAUDHARY(KUSHAL82KUMAR@GMAIL.COM,
MOHITCHAUDHARY2020@GMAIL.COM)(9810663997)(PETITIONER)

DRT 2 DELHI, INCI VENTURE, NITIN DAHIYA(DRT2DELHI-DFS@NIC.IN,
FUNDS@IFCIVENTURE.COM, OFFICE@NITINDAHIYA.COM)(0)(RESPONDENT)

SANDEEP SAJJANKUMAR JHUNJHUNWALA PIYUSH SINGHAL, NITIN BHARADWAJ,
V/s SANDEEP JHUNJHUNWALA & ORS. D.S. CHAUHAN

OTHER DETAILS OF ADVOCATES:
PIYUSH SINGHAL(CONTACT@JSLAWCHAMBERS.COM)(0)(PETITIONER)

PIYUSH SINGHAL(CONTACT@JSLAWCHAMBERS.COM)(1141023928)(PETITIONER)
PIYUSH SINGHAL(CONTACT@JSLAWCHAMBERS.COM)(9810505959)(PETITIONER)
ACM, JAIDEEP, JKB MAIL(COMPLIANCE@ACM.CO.IN, JAIDEEP.VAIDYA@ACM.CO.IN,
HELPDESK@JKBMAIL.COM)(0)(RESPONDENT)

MANDAN, DFS, CDSL LEGAL(MANDAN@REIAGRO.COM, DRT1DELHI-DFS@NIC.IN,
CDSLLEGAL@CDSLINDIA.COM)(0)(RESPONDENT)

NSDL, SEBI, JKB(INFO@NSDL.CO.IN, RELATIONS@NSDL.CO.IN,
SEBINRO@SEBI.GOV.IN, HELPDESK@JKBMAIL.COM)(0)(RESPONDENT)

SHARE KHAN, ACM, JAIDEEP(COMPLIANCE@SHAREKHAN.COM,
COMPLIANCE@ACM.CO.IN, JAIDEEP.VAIDYA@ACM.CO.IN)(0)(RESPONDENT)
MANDAN, DFS, CDSL LEGAL(MANDAN@REIAGRO.COM, DRT1DELHI-DFS@NIC.IN,
CDSLLEGAL@CDSLINDIA.COM)(0)(RESPONDENT)

NSDL, SEBI, JKB(INFO@NSDL.CO.IN, RELATIONS@NSDL.CO.IN,
SEBINRO@SEBI.GOV.IN, HELPDESK@JKBMAIL.COM)(0)(RESPONDENT)

SHARE KHAN, ACM, JAIDEEP(COMPLIANCE@SHAREKHAN.COM,
COMPLIANCE@ACM.CO.IN, JAIDEEP.VAIDYA@ACM.CO.IN)(0)(RESPONDENT)
MANDAN, CDSL LEGAL, NSDL(MANDAN@REIAGRO.COM,
CDSLLEGAL@CDSLINDIA.COM, INFO@NSDL.CO.IN)(0)(RESPONDENT)

NSDL, SEBI, SHAREKHAN, ACM(RELATIONS@NSDL.CO.IN, SEBINRO@SEBI.GOV.IN,
COMPLIANCE@SHAREKHAN.COM)(0)(RESPONDENT)

NITIN
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ALIAS LAMBU (DISPOSED ON : 2017-09-01 )

BAIL APPLN. 1766/2017 FILED BY NARENDERNATH
ALIAS LAMBU (DISPOSED ON : 2018-01-24 )
CRL.M.C. 3028/2022 FILED BY PUNEET YADAV @
PINTU & ANR. (DISPOSED ON : 2023-08-21 )
BAIL APPLN. 1102/2024 FILED BY NAVINDER
YADAV ALIAS NAVEEN MASTER (DISPOSED ON :
2024-05-13)

CRL.A. 1200/2024 FILED BY NAVINDER ALIAS
NAVEEN MASTER (D. OF HEARING : 2025-04-02 )
CRL.A. 232/2025 FILED BY NARENDER NATH @
LAMBU (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(RANHOLA-560/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(RANHOLA-560/2014)

BAIL APPLN. 105/2016 FILED BY SANJAY @ BODY
GURAD (DISPOSED ON : 2016-01-21)

BAIL APPLN. 981/2016 FILED BY NAVINDER @
NAVEEN MASTER (DISPOSED ON : 2016-05-24 )
BAIL APPLN. 2295/2016 FILED BY PUNEET YADAV
& ANR. (DISPOSED ON : 2016-11-10)

BAIL APPLN. 513/2017 FILED BY PUNEET YADAV
@ PINTU (DISPOSED ON : 2017-03-23 )

BAIL APPLN. 2396/2016 FILED BY NARENDER
NATH @ LAMBU (DISPOSED ON : 2016-11-22 )
W.P.(CRL) 2501/2017 FILED BY NARENDERNATH
ALIAS LAMBU (DISPOSED ON : 2017-09-01 )

BAIL APPLN. 1766/2017 FILED BY NARENDERNATH
ALIAS LAMBU (DISPOSED ON : 2018-01-24 )
CRL.M.C. 3028/2022 FILED BY PUNEET YADAV @
PINTU & ANR. (DISPOSED ON : 2023-08-21 )

BAIL APPLN. 1102/2024 FILED BY NAVINDER
YADAV ALIAS NAVEEN MASTER (DISPOSED ON :
2024-05-13 )

CRL.A. 1200/2024 FILED BY NAVINDER ALIAS
NAVEEN MASTER (D. OF HEARING : 2025-04-02 )
CRL.A. 1228/2024 FILED BY PUNEET YADAV @
PINTU (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(RANHOLA-560/2014)
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AFTER NOTICE MISC. MATTERS

9

10

11

12

13

14

15

16

FAO (COMM)-74/2024

FAO (COMM)-80/2024

FAO(OS) (COMM)-25/2020

FAO(OS) (COMM)-27/2024
CM APPL. 10121/2024

LPA-119/2021
CM APPL. 10965/2021
CM APPL. 10966/2021

LPA-138/2021
CM APPL. 12740/2021

LPA-742/2023
CM APPL. 58214/2023

MISC. APPEAL(PMLA)-
3/2021
CRL.M.A. 2742/2020

ADVANCE CAUSE LIST

BHARADWAIJ(NTNBHARADWAIJ@REDIFFMAIL.COM)(9312434878)(RESPONDENT)
D.S. CHAUHAN(LAWYERSINN@YAHOO.CO.IN)(9810310142)(RESPONDENT)

M/S JK TYRE AND INDUSTRIES LTD NAKUL JAIN
V/s M/S KAILASH SHIPPING SERVICES PVT LTD

OTHER DETAILS OF ADVOCATES:

BHARAT PETROLEUM COPORATION LIMITED  |ANIL KUMAR BATRA
V/s SHRI BIHARI JI

OTHER DETAILS OF ADVOCATES:

ANIL K BATRA(AANILKBATRA@REDIFFMAIL.COM)(9810127096)(PETITIONER)
BHARAT PETROLEUM CORPORATION
LTD(NIRANJANKUMAR@BHARATPETROLEUM.IN)(7070494555)(PETITIONER)
ANIL K BATRA(AANILKBATRA@REDIFFMAIL.COM)(9810127096)(PETITIONER)
BIHARI JI(MAHIPDATTA@GMAIL.COM)(9911481624)(RESPONDENT)
MAHI(MAHIPDATTA@GMAIL.COM)()(RESPONDENT)

ASTONFIELD RENEWABLES PVT LTD & ANR PAREKH & CO, SAMAR KACHWAHA,
V/s RAVINDER RAINA TANVI KAKAR, ABHISHAKE SINHA,
SUCHITRA ATUL CHITALE

OTHER DETAILS OF ADVOCATES:

TANVI KAKAR(TANVI@CHITALES.COM)(8076746013)(PETITIONER)

ABHISHAKE SINHA(SABHISHAKE@GMAIL.COM)(9871143617)(PETITIONER)
SUCHITRA ATUL CHITALE(SUCHITRA@CHITALES.COM)(9811081135)(PETITIONER)

QUANTUM UNIVERSITY SAMAKSH GOYAL, FOX MANDAL &
V/s INTERNATIONAL QUANTUM UNIVERSITY |CO.
FOR INTEGRATIVE MEDICINE INC

OTHER DETAILS OF ADVOCATES:

QUANTUM UNIVERSITY(VC@QUANTUMEDUCATION.IN)(9368111500)(PETITIONER)
SAMAKSH GOYAL(OFFICE.SSGOYAL@GMAIL.COM)(9560028080)(PETITIONER)
FOXMANDAL(NEWDELHI@FOXMANDAL.COM)()(RESPONDENT)
NIKHIL(DRIQUIM@GMAIL.COM)(8583535619)(RESPONDENT)

()O(PETITIONER)
KANHYA LAL MAJEDAR JANGRA, MAJEDAR
V/s THE ESTATE OFFICER AND ANR. JANGRA

OTHER DETAILS OF ADVOCATES:
MAJEDARJANGRA(JANGSMD@GMAIL.COM)(8130839698)(PETITIONER)

MD JANGRA , SUBHODH
KAUSHIK(JANGSMD@GMAIL.COM)(8130839698)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

KANAK EXPORTS KISHORE KUNAL, KISHORE KUNAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

KISHORE KUNAL(KISHORE.KUNAL@KKCOLAW.IN)(9871278561)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
RIPU DAMAN BHARDWAJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)()(RESPONDENT)

ASHOK TIWARI AND ORS ASHUTOSH THAKUR, AVINASH
V/s CANARA BANK AND ORS MOHAPATRA

OTHER DETAILS OF ADVOCATES:

ASHUTOSH THAKUR, ANIL
KUMAR(VAYAMTECHLEGAL@GMAIL.COM)(9999414000)(PETITIONER)
UNION BANK OF
INDIA(CB0606@UNIONBANKOFINDIA.COM)(8601082111)(RESPONDENT)
IDBI BANK LTD(GURPREET.CHAWLA@IDBI.CO, INARPAN.GARG@ID,
BI.CO.INSIDBARUA@GMAIL.COM)(9724174259)(RESPONDENT)

AXIS BANK LTD(N.BAPIRAJU@AXISBANK.COM,
SUBHODIP.MUKHERJEE@AXISBANK.COM)(8879994525)(RESPONDENT)
BANK OF BARODA(SAMDEL@BANKOFBARODA.COM,
ADVATUN36@GMAIL.COM)(9099095222)(RESPONDENT)

CANARA BANK(CB19208@CANARABANK.COM, DVSKROUT@YAHOO.COM,
MLKKTAX@GMAIL.COM)(9311911897)(RESPONDENT)

AVINASH
MOHAPATRA(AVINASH.M@LEGASISPARTNERS.IN)(8800263848)(RESPONDENT)

THE DEPUTY DIRECTOR, DIRECTORATE OF ZOHEB HOSSAIN, SAMUDRA SARANGI
ENFORCEMENT

V/s JM FINANCIAL ASSET RECONSTRUCTION

co.

OTHER DETAILS OF ADVOCATES:
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 17/2017)
CRL.M.C. 4654/2017 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2017-11-10)
W.P.(CRL) 262/2018 FILED BY STERLING BIOTECH
LTD (D. OF HEARING : 2030-01-26 )

CRL.REV.P. 107/2018 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2019-08-06 )



02.04.2025

17

18

19

20

21

22

23

24

25

MISC. APPEAL(PMLA)-
9/2022

MISC. APPEAL(PMLA)-
21/2024

RFA(COMM)-54/2022
CM APPL. 36810/2022
CM APPL. 36812/2022
CM APPL. 3397/2025

RFA(COMM)-95/2022
CM APPL. 51075/2022

RFA(COMM)-10/2023

RFA(COMM)-285/2023
CM APPL. 62815/2023

RFA(COMM)-301/2023
CM APPL. 66169/2023
CM APPL. 66171/2023

W.P.(C)-11531/2022
CM APPL. 34148/2022

W.P.(C)-13109/2022
CM APPL. 39764/2022

ADVANCE CAUSE LIST

THE DEPUTY DIRECTOR DIRECORTATE OF
ENFORCEMENT
V/s CHIEF MANAGER SYNDICATE BANK & ANR

PRAKARSH AIRAN

OTHER DETAILS OF ADVOCATES:

ANUPAM(ANUPAMSHARMAADVOCATE@HOTMAIL.COM)(9810009734)(PETITIONER)

ANIRUDH PRATAP AGARWAL
V/s ENFORCEMENT DIRECTORATE

ANSHUL RAI

OTHER DETAILS OF ADVOCATES:
AWANISH KUMAR, R K THAKUR()(9953186449)(PETITIONER)
DL(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

CANARA BANK
V/s SANJEEV SHARMA & ORS.

REKHA RUSTAGI, VINOD KUMAR

OTHER DETAILS OF ADVOCATES:

REKHA RUSTAGI(REKHARUSTAGI@GMAIL.COM)(9810168405)(PETITIONER)
REKHA RUSTAGI(REKHARUSTAGI@GMAIL.COM)(9810168405)(PETITIONER)
VINOD(VINOD411@GMAIL.COM)()(RESPONDENT)

VINOD KUMAR(VINOD411@GMAIL.COM)(9999976632)(RESPONDENT)
REKHA RUSTAGI(REKHARUSTAGI@GMAIL.COM)(0)(RESPONDENT)

RAJEEV SETHI & ANR. SURENDER SINGH HOODA, RAJESH
V/s MEENU AGARWAL RANJAN

OTHER DETAILS OF ADVOCATES:

DR. SURENDER SINGH
HOODA(SSHOODA65@GMAIL.COM)(7503576909)(PETITIONER)
ADV(ADVSUNDEEP63@GMAIL.COM)()(RESPONDENT)

RAVINDER (RAVINDERADVOCATE4U@GMAIL.COM)()(RESPONDENT)
RAJESH

RANJAN(ADVOCATERAJESHRANJAN11@HOTMAIL.COM)(9868478485)(RESPONDENT)
MUDIT MAKHIJANI, LAXMI CHAUHAN

M/S SMART MARTS STORES PVT LTD
THROUGH ITS DIRECTOR DHARMI CHAND
SHARMA

V/s M/S NATIONAL INSURANCE CO LTD
THROUGH ITS DIVISIONAL MANAGER / CEO

OTHER DETAILS OF ADVOCATES:

EESHAN PANDEY , CHANDAN GOSWAMI , MUDIT MAKHIJANI
(NIK9136370571@GMAIL.COM)(9582413907)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)
LAXMI CHAUHAN(MP@LEGAFIN.IN)(8750041450)(RESPONDENT)

M/S DECCAN HEALTH CARE LIMITED ABHISHEK GARG, ABHISHEK GARG
V/s M/S NORTH INDIA PHARMA PRIVATE
LIMITED

OTHER DETAILS OF ADVOCATES:
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER)

ACCURATE FREIGHT LOGISTICS AND OTHERS VARUN KUMAR, VIKAS KOCHAR
V/s AVON LOGISTICS AND SHIPPING

OTHER DETAILS OF ADVOCATES:
VIKAS KOCHAR(SOLICITORVIKAS@GMAIL.COM)(9990300772)(RESPONDENT)

UNION OF INDIA AND ANR RIPUDAMAN SINGH BHARDWA)
V/s JAI JUTE AND INDUSTRIES LIMITED

OTHER DETAILS OF ADVOCATES:

AVTAR SINGH & ORS.
V/s PUNJAB NATIONAL BANK AND ORS

HIMANSHU UPADHYAYA

OTHER DETAILS OF ADVOCATES:
48

BAIL APPLN. 1061/2018 FILED BY ANUP PRAKASH
GARG (DISPOSED ON : 2018-08-06 )

CRL.REV.P. 1180/2018 FILED BY DIRECTORATE OF
ENFORCEMENT (DISPOSED ON : 2019-08-06 )
CRL.M.C. 5097/2019 FILED BY HEMANT S. HATHI
(DISPOSED ON : 2019-12-18))

MISC. APPEAL(PMLA) 4/2021 FILED BY
DIRECTORATE OF ENFORCEMENT THROUGH
DEPUTY DIRECTOR (DISPOSED ON : 2021-08-11)
MISC. APPEAL(PMLA) 5/2021 FILED BY
DIRECTORATE OF ENFORCEMENT, THROUGH
DEPUTY DIRECTOR (DISPOSED ON : 2021-08-11)
CRL.M.C. 1478/2022 FILED BY DIRECTORATE OF
ENFORCEMENT (D. OF HEARING : 2025-04-30 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 17/2017)



02.04.2025 ADVANCE CAUSE LIST

NISHANT BHARIHOKE(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER)
SH. HANS RAJ DHANKAR(HRBUILDERS@GMAIL.COM)(9873308899)(RESPONDENT)
S KROUT(ADVSKROUT@YAHOO.COM)(9990432878)(RESPONDENT)

H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

26 W.P.(C)-16076/2022 VISHAL DHAWAN & ANR. SUMIT SINHA, HITENDRA NATH RATH
CM APPL. 50179/2022 V/s VIJAYA BANK (NOW BANK OF BARODA) &
ORS.

OTHER DETAILS OF ADVOCATES:

SUMIT SINHA(ADVOCATESUMITSINHA@GMAIL.COM)()(PETITIONER)
ARUN(ADVARUN36@GMAIL.COM, VIKAS_K@OUTLOOK.COM,
SANDEEP@NINEX.COM)()(RESPONDENT)

HITENDRA NATH RATH(HITENDRARATH@GMAIL.COM)(9990118668)(PETITIONER)

FOR FINAL HEARING

27 CRL.A.-571/2023 SALMAN SUDARSHAN RAJAN (DHCLSC)
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SEEMA PURI-539/2018)
AMITE) KUMAR NAGAR (AMITEJ91@GMAIL.COM)(7838662645)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FOR ARGUMENT

28  |W.P.(C)-1827/2020 ORIENTAL BANK OF COMMERCE S KSHARMA, DHIR AND DHIR
V/s SANJEEV DHAWAN AND ANR. ASSOCIATES, JAYASHREE SHUKLA
DASGUPTA, SHIVANSH AGARWAL

OTHER DETAILS OF ADVOCATES:
S K SHARMA()(9871588055)(PETITIONER)

()(PETITIONER)

JAYASHREE SHUKLA
DASGUPTA(JAYASHREE@JSDCHAMBERS.COM)(9811830704)(PETITIONER)
SHIVANSH AGARWAL(SHIVANSH.32@GMAIL.COM)(9654183226)(PETITIONER)

FOR FINAL DISPOSAL

29 FAO (COMM)-136/2024 IRRIGATION AND FLOOD CONTROL NIPUN KATYAL
CM APPL. 40508/2024 DEPARTMENT, GOVT OF NCT OF DELHI
V/s INTEGRATED TECHNO SYSTEMS PVT. LTD.

OTHER DETAILS OF ADVOCATES:
END OF THE BOARD MATTERS

30 EFA(OS)-3/2021 DEEPAK BERI SAURABH SETH, SAURABH SETH,
CM APPL. 4578/2021 V/s ATUL BERI & ANR. RAGHAVENDRA MOHAN BAJAJ
CM APPL. 11809/2021
CM APPL. 12097/2021
WITH FAO(OS) (COMM)
11/2021

OTHER DETAILS OF ADVOCATES:

DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(PETITIONER)
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(PETITIONER)
SAURABH SETH(MODERNITEO1@GMAIL.COM)(9811393402)(PETITIONER)
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER)
SURINDER KUMAR
BERI(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(PETITIONER)

ATUL BERI(ABERI1963@GMAIL.COM)(9810248083)(PETITIONER)
SURINDER KUMAR
BERI(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(PETITIONER)

ATUL BERI(ABERI1963@GMAIL.COM)(9810248083)(PETITIONER)
SURINDER KUMAR
BERI(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT)
ATUL BERI(RAGHAVENDRAMBAJAJ@GMAIL.COM,
SAMARKACHWAHA@GMAIL.COM)(9910940162)(RESPONDENT)

DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT)
SAURABH SETH(MODERNITEO1@GMAIL.COM)(9811393402)(PETITIONER)
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER)
RAGHAVENDRA
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9910940162)(RESPONDENT)
ATUL BERI(ABERI1963@GMAIL.COM)()(RESPONDENT)

SAMAR KACHAWAHA(SAMARKACHWAHA@GMAIL.COM)()(RESPONDENT)
SAURABH SETH (SETH.SAURABH@HOTMAIL.COM)()(PETITIONER)
RAGHAVENDRA
BAJAJ(RAGHAVENDRAMBAIJAJ@GMAIL.COM)(9810248083)(PETITIONER)
ATUL BERI(ABERI1963@GMAIL.COM)(9810248083)(PETITIONER)

SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT)
RAGHAVENDRA MOHAN
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT)
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31

FAO(OS) (COMM)-11/2021
CM APPL.
CM APPL.

CM APPL
CM APPL
CM APPL
CM APPL
CM APPL

CM APPL

1821/2021
8760/2021

. 8876/2021
. 42983/2021
. 6548/2022
. 27343/2022
. 37789/2022
CM APPL.

10338/2023

. 52765/2024

WITH EFA(OS) 3/2021

ADVANCE CAUSE LIST

DEEPAK BERI SAURABH SETH, SAURABH SETH,
V/s ATUL BERI RAGHAVENDRA MOHAN BAJAJ,
ADHISH SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT)
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER)
SAURABH SETH(MODERNITEO1@GMAIL.COM)(9811393402)(PETITIONER)

ATUL BERI(ABERI1963@GMAIL.COM)(9910940162)(PETITIONER)

ATUL BERI(RAGHAVENDRABAJAJ@GMAIL.COM)(9910940162)(RESPONDENT)
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT)
SAURABH SETH(MODERNITEO1@GMAIL.COM)(9811393402)(PETITIONER)
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER)
RAGHUVENDRA
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9910940162)(RESPONDENT)

A BERI(ABERI1963@GMAIL.COM)()(RESPONDENT)

ADHISH
SRIVASTAVA(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT)
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER)
R()(9820184529)(PETITIONER)

SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER)
SAURABH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT)

SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT)
SAURABH (SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT)

SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT)
SAURABH SETH, SUMEER
SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER)
SAMAR(SAMARKACHWAHA@GMAIL.COM)()(RESPONDENT)

R M B(OFF.RMB@GMAIL.COM)()(RESPONDENT)

RAGHAVENDRA BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)()(RESPONDENT)
DEEPAK BERI(DEEPAKBERI@GMAIL.COM)(9810052548)(RESPONDENT)
SAURABH SETH(MODERNITEO1@GMAIL.COM)(9811393402)(PETITIONER)
SAURABH SETH(MAIL@SAURABHSETH.COM)(9811393402)(PETITIONER)
ADHISH
SRIVASTAVA(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT)
A BERI(ABERI1963@GMAIL.COM)()(RESPONDENT)

RAGHUVENDRA
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9910940162)(RESPONDENT)
SAURABH SETHI(SETHI.SAURABH@HOTMAIL.COM)()(PETITIONER)

SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT)
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER)
SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(PETITIONER)
SAURABH(MAIL@SAURABHSETH.COM)()(RESPONDENT)

SAMAR SINGH KACHWAHA(OFF.RMB@GMAIL.COM)(9810248083)(RESPONDENT)
SAURABH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT)
SETH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT)
SAURABH(MAIL@SAURABHSETH.COM)()(RESPONDENT)
SETH(SETH.SAURABH@HOTMAIL.COM)()(RESPONDENT)

ADHISH
SRIVASTAVA(OFFICE@ADHISHSRIVASTAVA.COM)(9968281412)(RESPONDENT)
RAGHAVENDRA MOHAN
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT)
RAGHAVENDRA MOHAN
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT)
RAGHAVENDRA MOHAN
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT)
RAGHAVENDRA MOHAN
BAJAJ(RAGHAVENDRAMBAJAJ@GMAIL.COM)(9810248083)(RESPONDENT)
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COURT NO. 46

ADVANCE CAUSE LIST

HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE:”’SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP

SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmni jeshnair@gmail .com

CLICK HERE TO JOIN VC

IMMEDIATELY AFTER COMPLETION OF

https://dhcvirtualcourt._webex.com/dhcvirtualcourt/j.php?MTID=md8014d1¥a995927d292326703dfba03f

ITEM
NUMBER CASE NUMBER

PART-HEARD MATTERS

1 CONT.CAS(C)-772/2024
WITH W.P.(C) 6665/2020
W.P.(C) 8536/2020
W.P.(C) 8551/2020

2 |W.P.(C)-6665/2020
CM APPL. 396/2024
CM APPL. 412/2024
CM APPL. 22367/2024
WITH W.P.(C) 8551/2020
W.P.(C) 8536/2020

3 |W.P.(C)-8536/2020
CM APPL. 27518/2020
WITH W.P.(C) 8551/2020
W.P.(C) 6665/2020

4  |W.P.(C)-8551/2020
CM APPL. 27573/2020
CM APPL. 28468/2020

PARTY NAME ADVOCATE NAME

DR JAYINI ADHYAPAK & ANR. MONIKA ARORA
V/s MS ATISHI & ORS.

OTHER DETAILS OF ADVOCATES:

MONIKA ARORA &
ASSOCIATES(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
JAWAHA(OFFICE.JAWAHARRAJA@GMAIL.COM)()(RESPONDENT)

ANURAG MISHRA AND ORS ADITYA GUHA, JAWAHAR RAJA, MONIKA
V/s DEEN DAYAL UPADHYAYA COLLEGE & ARORA, MONIKA ARORA
ORS.

OTHER DETAILS OF ADVOCATES:

CHATURVEDI & GUHA
LLP(ASKATCHATURVEDI.GUHA@GMAIL.COM)(8527452799)(PETITIONER)
BHAWAN
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
DTEHEDU(DTEHEDU@GMAIL.COM, RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)
DDU(DDUCOLLEGEOFFICE@GMAIL.COM, PRINCIPALDDUCOLLEGE@GMAIL.COM,
VC@DU.AC.IN)()(RESPONDENT)

JAWAHAR RAJA (OFFICE.JAWAHARRAJA@GMAIL.COM)(9810933083)(PETITIONER)
MONIKA ARORA, BEENA SHAW(OFFICEADVMONIKA@GMAIL.COM,
BEENASHAW@REDIFFMAIL.COM)()(RESPONDENT)

SEEMA DOLO, GAYA PRASAD, JIVESH(SEEMADOLO.LAW@GMAIL.COM,
GAYAPRASAD52@GMAIL.COM, JIVESH1872@GMAIL.COM)()(RESPONDENT)
JAWAHAR RAJA (OFFICE.JAWAHARRAJA@GMAIL.COM)(9810933083)(RESPONDENT)
JAWAHAR RAJA (OFFICE.JAWAHARRAJA@GMAIL.COM)(9810933083)(PETITIONER)
MONIKA ARORA, BEENA SHAW(OFFICEADVMONIKA@GMAIL.COM,
BEENASHAW@REDIFFMAIL.COM)()(RESPONDENT)

SEEMA DOLO, GAYA PRASAD, JIVESH(SEEMADOLO.LAW@GMAIL.COM,
GAYAPRASAD52@GMAIL.COM, JIVESH1872@GMAIL.COM)()(RESPONDENT)
MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER)
JAWAHAR RAJA, BEENA SHAW(OFFICE.JAWAHARRAJA@GMAIL.COM,
BEENASHAW@REDIFFMAIL.COM)()(RESPONDENT)

MONIKA ARORA(OFFICEADVMONIKA@GMAIL.COM)(9810246300)(PETITIONER)

SOCIAL DEMOCRATIC TEACHERS FRONT |GAYA PRASAD
V/s GNCTD THROUGH CHIEF SECRETARY
& ORS.

OTHER DETAILS OF ADVOCATES:

SOCIAL DEMOCRATIC TEACHERS FRONT
(GAYAPRASAD52@GMAIL.COM)(9811529912)(RESPONDENT)

GAYA PRASAD(GAYAPRASAD52@GMAIL.COM)(9811529906)(PETITIONER)
GAYAPRASAD(GAYAPRASAD52@GMAIL.COM)(9811529912)(PETITIONER)
MOHINDER(RUPALMOHINDER@GMAIL.COM)(9811115121)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

DELHI UNIVERSITY STUDENTS UNION JIVESH KUMAR TIWARI, JAWAHAR RAJA
V/s DIRECTORATE OF HIGHER
EDUCATION & ORS.

OTHER DETAILS OF ADVOCATES:
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DELHI UNIVERSITY STUDENTS UNION(PRESIDENT.DUSU@DU.AC.IN)()(RESPONDENT)
JIVESHTIWARI(JIVESH1872@GMAIL.COM)(9811612855)(PETITIONER)

JIVESH KR. TIWARI, SUMAN
CHAUHAN(JIVESH1872@GMAIL.COM)(9811612885)(PETITIONER)

GOVERNMENT OF NCT OF DELHI(AVNISHAHLAWAT@YAHOO.COM)()(PETITIONER)
DIRECTORATE OF HIGHER EDUCATION(AVNISHAHLAWAT@YAHOO.COM)()(PETITIONER)
UNIVERSITY OF DELHI(RUPALMOHINDER@GMAIL.COM)()(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(9811151216)(RESPONDENT)
JIVESH KR TIWARI(NEIL.BISHT1989@GMAIL.COM)(9811612885)(PETITIONER)
IGIPESS(PRINCIPAL@IGIPESS.DU.AC.IN, PRINCIPAL@MAC.DU.AC.IN,
PRINCIPAL@RAJGURU.DU.AC.IN)()(RESPONDENT)

AAKANKSHA KAUL(AAKANKSHAKAUL154@GMAIL.COM)(9818131566)(RESPONDENT)
ANURAG DAYAL
MATHUR(ANURAGMATHUR@GMAIL.COM)(9810875679)(RESPONDENT)
BEENASHAW N. SONI(BEENASHAW@REDIFFMAIL.COM)(9810046611)(RESPONDENT)

COURT NO. 43
HON"BLE MR. JUSTICE PRATEEK JALAN

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN
ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE
CONVENIENCE OF THE HON?BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.

NOTE: ““COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE
TO VIDEO CONFERENCING RULES 2021.~”

NOTE: “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY
ALL THE LITIGANTS AT THE TIME OF MENTIONING.”
NOTE: “PASSED-OVER MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE
SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.”
NOTE: IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-
(a) “FRESH MATTERS AND APPLICATIONS;
(b) “FOR ADMISSION” MATTERS;
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”.

(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.

CLICK HERE FOR VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sanjoyojha73@gmail.com

:;Irflll\\n/lBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 W.P.(C)-13858/2019 JAI KUMAR NARESH KUMAR HANDA Listing Remarks:
WITH W.P.(C) 999/2020 V/s UNION OF INDIA & ANR FOR ADMISSION

W.P.(C) 13887/2019
OTHER DETAILS OF ADVOCATES:
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W.P.(C)-999/2020
WITH W.P.(C) 13858/2019

W.P.(C)-13884/2019

W.P.(C)-4118/2024
CM APPL. 28643/2024

AFTER NOTICE MISC. MATTERS

5

10

11

12

W.P.(C)-1258/2016
CM APPL. 5506/2016
CM APPL. 126/2020

W.P.(C)-4415/2016
CM APPL. 13623/2021

W.P.(C)-9754/2016
CM APPL. 42920/2018
CM APPL. 42922/2018

W.P.(C)-2212/2017

W.P.(C)-8334/2017

W.P.(C)-5364/2018

CM APPL. 27108/2019
WITH W.P.(C) 7175/2018
W.P.(C) 12600/2018
W.P.(C) 12615/2018
W.P.(C) 5481/2018
W.P.(C) 6754/2018
W.P.(C) 6871/2018

W.P.(C)-12600/2018
CM APPL. 48968/2018
CM APPL. 31525/2019
CM APPL. 4959/2020
CM APPL. 4961/2020

W.P.(C)-12615/2018
CM APPL. 48990/2018

ADVANCE CAUSE LIST

NARESH KUMAR HANDA()(9818628925)(PETITIONER)

MAHESH CHANDRA PATHAK
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

NARESH KUMAR HANDA Listing Remarks:

FOR ADMISSION

NARESH KUMAR HANDA()(9818628925)(PETITIONER)

PARVEEN KUMAR SURI
V/s UNION OF INDIA AND ANR.

OTHER DETAILS OF ADVOCATES:

NARESH KUMAR HANDA Listing Remarks:

FOR ADMISSION

NARESH KUMAR HANDA()(9818628625)(PETITIONER)

MANMOHAN AGGARWAL
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

AJAI KUMAR SRIVASTAVA Listing Remarks:

FOR ADMISSION

A.K. SRIVASTAVA(LEGALSRIVASTAVA@GMAIL.COM)(9013882447)(PETITIONER)
MANISH MOHAN, UNION OF INDIA(MANISHMOHAN@HOTMAIL.COM,

UOIDHC@GMAIL.COM)()(RESPONDENT)

HARI CHAND
V/s FOOD CORPORATION OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:
JASVINDER KAUR()(9312836524)(PETITIONER)

ANUP BHAUMIK
V/s VETERINARY COUNCIL OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:
SHREYA ANS

H.K. SHARMA, JASVINDER KAUR |Listing Remarks:
FOR FINAL HEARING

MEHTA AND SHIGHVI, MEHTA  Listing Remarks:
AND SINGHVI LAW OFFICES LLP, FOR FINAL HEARING
REJEEV SHARMA, ABHAY

PRAKSH SAHAY, MANTU KUMAR

SINGH

SINGHVI(MEHTASINGHVI2015@GMAIL.COM)(9811463632)(PETITIONER)
SINGHVI MEHTA(MEHTASINGHVI2015@GMAIL.COM)()(RESPONDENT)

MANTU KUMAR

SINGH(MANTUKUMAR119@GMAIL.COM)(9810455716)(PETITIONER)

MEHRUNNISA
V/s NAVYUG SCHOOL EDUCATIONAL SOCIETY
AND ORS

OTHER DETAILS OF ADVOCATES:
M Z CHAUDHARY()(9811375917)(PETITIONER)

GAON SABHA VILLAGE NEELWAL
V/s LAL CHAND & ORS

OTHER DETAILS OF ADVOCATES:

ZAKIR HUSSAIN
V/s THE CHAIRMAN, QAUMI SR SEC SCHOOL,
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ASHOK KUMAR AND ORS.
V/s LT. GOVERNOR THROUGH CHIEF SECRETARY
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
SHANMUGA PATRO()(9891044766)(PETITIONER)
SHANMUGA PATRO()(9891044766)(PETITIONER)

MOHIT JAGLAN AND ORS.
V/s LT. GOVERNOR THROUGH CHIEF SECRETARY
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
SHANMUGA PATRO()(9891044766)(PETITIONER)
SHANMUGA PATRO()(9811380430)(PETITIONER)
SHANMUGA PATRO()(9811380430)(PETITIONER)

ANNUPRIYA AND ORS.
V/s LT. GOVERNOR THROUGH CHIEF SECRETARY
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
SHANMUGA PATRO()(9891044766)(PETITIONER)
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M Z CHAUDHARY, TARUNVIR
SINGH KHEHAR, TUSHAR SANNU

ANUJ AGGARWAL, | S DAHIYA

SHASHI BALA, SAURABH
CHADDA

Listing Remarks:
FOR FINAL HEARING

SHANMUGA PATRO

SHANMUGA PATRO

SHANMUGA PATRO
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13

14

15

16

17

18

19

20

21

22

W.P.(C)-5481/2018

CM APPL. 26819/2019
WITH W.P.(C) 5436/2018
W.P.(C) 6754/2018
W.P.(C) 6871/2018

W.P.(C)-6754/2018

W.P.(C)-6871/2018

CM APPL. 26083/2018
CM APPL. 26808/2019
CM APPL. 27646/2019

W.P.(C)-7175/2018

CM APPL. 27356/2018
CRL.M.A. 12389/2019
CM APPL. 27130/2019

W.P.(C)-7152/2018
WITH W.P.(C) 10062/2018

W.P.(C)-10062/2018
CM APPL. 5818/2019

W.P.(C)-7588/2018

W.P.(C)-8370/2018
CM APPL. 32123/2018
CM APPL. 23568/2023

CM APPL. 48201/2019
In W.P.(C)-9782/2018(Disposed off
case)

W.P.(C)-10132/2018
WITH W.P.(C) 1013/2021

ADVANCE CAUSE LIST

SANJEEV KUMAR AND ORS. SHANMUGA PATRO
V/s LT. GOVERNOR THROUGH CHIEF SECRETARY
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
SHANMUGA PATRO()(9891044766)(PETITIONER)
SHANMUGA PATRO()(9891044766)(PETITIONER)

GAJENDER SINGH & ORS. SHANMUGA PATRO &
V/s LT. GOVERNOR & ORS. ASSOCIATES

OTHER DETAILS OF ADVOCATES:
SHANMUGA PATRO & ASSOCIATES()(9891044766)(PETITIONER)

SHAILENDRA SINGH & ORS. SHANMUGA PATRO &
V/s LT. GOVERNOR THROUGH CHIEF SECRETARY |ASSOCIATES
DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SHANMUGA PATRO & ASSOCIATES()(9891044766)(PETITIONER)
SHANMUGA PATRO & ASSOCIATES()(9891044766)(PETITIONER)
SHANMUGA PATRO & ASSOCIATES()(9891044766)(PETITIONER)

GARIMA THAKUR AND ORS. SHANMUGA PATRO &
V/s LT. GOVERNOR THROUGH CHIEF SECRETARY |ASSOCIATES
DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

SHANMUGA PATRO & ASSOCIATES()(9891044766)(PETITIONER)
SHANMUGA PATRO & ASSOCIATES()(9891044766)(PETITIONER)
SHANMUGA PATRO & ASSOCIATES()(9811380430)(PETITIONER)

COMMERCIAL SENIOR SECONDARY SCHOOL DEEPAK DHINGRA
V/s DIRECTORATE OF EDUCATION & ORS

OTHER DETAILS OF ADVOCATES:
DEEPAK DHINGRA()(9958553205)(PETITIONER)

COMMERCIAL SENIOR SECONDARY SCHOOL DEEPAK DHINGRA
V/s DIRECTORATE OF EDUCATION & ORS

OTHER DETAILS OF ADVOCATES:
DEEPAK DHINGRA()(9958553205)(PETITIONER)
DEEPAK DHINGRA()(9958553205)(PETITIONER)

BALA PRITAM GURU HARKISHAN INT' PUBLIC PANKAJ KUMAR SINGH, SAMEER
SCHOOL VASHISHT
V/s DIRECTOR OF EDUCATION AND ORS.

OTHER DETAILS OF ADVOCATES:
PANKAJ KUMAR SINGH()(9810573330)(PETITIONER)
SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

SUNIL KUMAR CHHILLAR ZUBEDA BEGUM, TARUNVIR
V/s NAVYUG SCHOOL EDUCATION SOCIETY AND [SINGH KHEHAR
ORS.

OTHER DETAILS OF ADVOCATES:

ZUBEDA BEGUM()(9868119078)(PETITIONER)

ZUBEDA BEGUM()(9868119078)(PETITIONER)

ZUBEDA BEGUM(ZUBEDABEGUMADV@GMAIL.COM)(9868119078)(PETITIONER)
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM,
SERVICE@VIPULGANDA.COM)()(RESPONDENT)

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM,
SERVICE@VIPULGANDA.COM)()(RESPONDENT)

MS. KIRAN SHARMA AND ORS. D K THAKUR, NAUSHAD AHMED

V/s KENNEDY PUBLIC SCHOOL AND ORS. KHAN, DR. SUMANT
BHARDWAIJ, P S GUSAIN, KUNAL
BAWA

OTHER DETAILS OF ADVOCATES:

NAUSHAD AHMED KHAN()(9868111799)(PETITIONER)

P S GUSAIN(PSG49INDIA@GMAIL.COM)(9999031969)(PETITIONER)

KUNAL BAWA(KUNALBAWAB1@GMAIL.COM)(9953168401)(RESPONDENT)

MS. SHAILY GAUR ASHOK CHAITANYA, GAGAN
V/s UNION OF INDIA AND ANR. GUPTA, SUDARSHAN
BHARDWAIJ, SHALU KUMARI

OTHER DETAILS OF ADVOCATES:

ASHOK CHAITANYA()(9650655355)(PETITIONER)

GAGAN GUPTA(GAGANG222@GMAIL.COM)(9811212776)(RESPONDENT)
GAGAN GUPTA(GAGANG222@GMAIL.COM)(9811212776)(PETITIONER)
SUDARSHAN BHARDWA)
(BHARADWAJ95@GMAIL.COM)(9650443168)(PETITIONER)

SHALU KUMARI(JANGRASHALU01@GMAIL.COM)(9354508112)(PETITIONER)
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23 W.P.(C)-1013/2021 SHAILY GAUR SANDEEP CHILANA, GAGAN
CM APPL. 34557/2021 V/s UNION OF INDIA & ANR. GUPTA, NITIN KUMAR, SHALU
CM APPL. 35467/2021 KUMARI

WITH W.P.(C) 10132/2018

OTHER DETAILS OF ADVOCATES:

SANDEEP CHILANA, SHEKHAR
SHARMA(SANDEEP.CHILANA@CCLAW.IN)(9910084446)(PETITIONER)

ANIL KUMAR JAIN(CEO@NIXI.IN)(9877469584)(RESPONDENT)

MOHD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
GAGAN GUPTA(GAGANG222@GMAIL.COM)(9811212776)(PETITIONER)
SANDEEP CHILANA(SANDEEP.CHILANA@CCLAW.IN)()(PETITIONER)

SHEKHAR (SHEKHAR@CCLAW.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

GAGAN GUPTA(GAGANG222@GMAIL.COM)(9868066879)(RESPONDENT)
MR. SANDEEP
CHILANA(SANDEEP@CHILANA@CCLAW.IN)(9910084446)(PETITIONER)
FARMAN ALI()(9469448888)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

GAGAN GUPTA(GAGAN222@GMAIL.COM)(9811212776)(RESPONDENT)
NITIN KUMAR(KUMARNITIN10075@GMAIL.COM)(7982722181)(PETITIONER)
SHALU KUMARI(JANGRASHALU01@GMAIL.COM)(9354508112)(PETITIONER)

24 W.P.(C)-4161/2019 ASHOK KUMAR SANJAY KUMAR
V/s INDIAN INSTITUTE OF TECHNOLOGY, DELHI

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR()(9711116711)(PETITIONER)

25 W.P.(C)-6285/2019 GIRUJA DEVI SAROJ KUMAR JHA
V/s GOVERNMENT OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:
SAROJ KUMAR JHA()(9818701001)(PETITIONER)

26 W.P.(C)-6714/2019 KANHAIYA CHAUHAN & ANR. DEEPESH ANEJA
V/s DIRECTORATE OF EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
DEEPESH ANEJA()(9818852814)(PETITIONER)

27 W.P.(C)-12329/2019 PAWAN KUMAR SANJAY BANIWAL
WITH W.P.(C) 7539/2022 V/s ALLAHABAD BANK

OTHER DETAILS OF ADVOCATES:
SANJAY BANIWAL()(9990663269)(PETITIONER)

28 W.P.(C)-7539/2022 PAWAN KUMAR SANJAY BANIWAL, RAJESH
V/s INDIAN BANK KUMAR

OTHER DETAILS OF ADVOCATES:

SANJAY BANIWAL(SANJAY1BANIWAL@GMAIL.COM)(8810641307)(PETITIONER)
SANJAY BANIWAL(SANJAY1BANIWAL@GMAIL.COM)(8810641307)(PETITIONER)
SAMLB(SAMLB@GMAIL.COM,
ZODELHICENTRAL@INDIANBANK.COM)()(RESPONDENT)

SHAAN RAWAT(SHAANRAWAT28@GMAIL.COM)()(RESPONDENT)

RAJESH KUMAR(RAJESHGAUTAM@KLMEHTA.NET)(9811252434)(RESPONDENT)

29 W.P.(C)-1364/2020 RENU PATHAK VINAY SABHARWAL
V/s UNIVERSITY OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
VINAY SABHARWAL()(9810080522)(PETITIONER)

30 W.P.(C)-8958/2020 MANJEET RAVI KAPOOR, LATIKA
V/s UNION OF INDIA THROUGH SECRETARY & MALHOTRA
ORS.

OTHER DETAILS OF ADVOCATES:

MANJEET (RAJATMATHURLSE@GMAIL.COM)(9811556470)(PETITIONER)

BSM &
ASSOCIATES(RAJATMATHURISE@GOOGLEMAIL.COM)(9811556470)(PETITIONER)
UNION OF INDIA THROUGH
SECRETARY(MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER)

DELHI DEVELOPMENT AUTHORITY THROUGH ITS VICE
CHAIRMAN(DDACHAMBERHC@GMAIL.COM)()(PETITIONER)

LIEUTENANT GOVERNOR OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)

LAND ACQUISITION COLLECTOR (SW)(YEESHUJAIN@YAHOO.CO.IN)()(PETITIONER)
MOHD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
BHAWANA
KATARIA(STANDINGCOUNSELGNCTD@GMAIL.COM)(8588089272)(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)(8950510963)(RESPONDENT)

LATIKA MALHOTRA(MYERA.LATIKA@GMAIL.COM)(9811895162)(PETITIONER)
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31 W.P.(C)-1523/2022

32 W.P.(C)-5127/2022
CM APPL. 15265/2022
CM APPL. 43271/2024

33 W.P.(C)-6116/2022
CM APPL. 29572/2022
CM APPL. 14300/2023

34  |W.P.(C)-6787/2022
CM APPL. 20626/2022
WITH W.P.(C) 7459/2024
W.P.(C) 10609/2022
W.P.(C) 9972/2022

35 W.P.(C)-10609/2022
CM APPL. 30728/2022
CM APPL. 30729/2022
CM APPL. 49239/2023
CM APPL. 75403/2024
WITH W.P.(C) 7459/2024

36 W.P.(C)-9972/2022

ADVANCE CAUSE LIST

DR DHANRAJ T. MASRAM BAJRANG VATS, APOORV

V/s UNIVERSITY OF DELHI & ANR. KURUP, MANOJ RANJAN SINHA

OTHER DETAILS OF ADVOCATES:
AKURUP(OFFICE@AKURUP.COM)()(RESPONDENT)

RUPAL MOHINDER (RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)
APOORV KURUP(OFFICE@AKURUP.COM)(8800185864)(RESPONDENT)
MANOJ RANJAN
SINHA(MANOJRSINHA@GMAIL.COM)(9811067271)(RESPONDENT)

DR.MANJU GUPTA MEDHANSHU TRIPATHI, Listing Remarks:
V/s GGSIPU AND ORS MEDHANSHU TRIPATHI, ANKUR |FOR FINAL HEARING
SHARMA

OTHER DETAILS OF ADVOCATES:

MEDHANSHU TRIPATHI(DRMGUPTA@HOTMAIL.COM)(9350188064)(PETITIONER)

HARSH(HARSH@HARSHKAUSHIK.COM)()(RESPONDENT)

INDUS LAW(INDUSLAWASSOCIATES@GMAIL.COM)()(RESPONDENT)
IPU(VC@IPU.AC.IN)()(RESPONDENT)
VMMC(MSOFFICE@VMMC-SJH.NIC.IN)()(RESPONDENT)

SECY MCI(SECY-MCI@NIC.IN)()(RESPONDENT)

MEDHANSHU TRIPATHI()(9350188064)(PETITIONER)

ANITA SAHNI, VN GOYAL , DEV SINGH(ANITASAHANI@HOTMAIL.COM,
VNGOYAL@GMAIL.COM, OFFICESINGHDEV@GMAIL.COM)(0)(RESPONDENT)
ANKUR SHARMA(SHARMANKUR00@GMAIL.COM)(9818783173)(PETITIONER)

DR. M.P. GEORGE GAUTAM KUMAR BARUA,
V/s DELHI POLLUTION CONTROL COMMITTEE, BIRAJA KANTA MAHAPATRA,
DEPT. OF ENVIRONMENT, GOVT. OF NCT OF AVNISH AHLAWAT

DELHI

OTHER DETAILS OF ADVOCATES:

GOUTAM BARUA(GKUMARBARUA58@GMAIL.COM)(9811987444)(PETITIONER)
BIRAJ MAHAPATRA(BIRAJMAHAPATRA@GMAIL.COM)()(RESPONDENT)
GAUTAM BARUA(GKUMARBARUA58@GMAIL.COM)(9811987444)(PETITIONER)
BIRAJA MAHAPATRA(BIRAJAMAHAPATRA@GMAIL.COM )()(RESPONDENT)
GOUTAM BARUA(GKUMARBARUA58@GMAIL.COM)(9811987444)(PETITIONER)
BIRAJA MAHAPATRA(BIRJAMAHAPATRA@GMAIL.COM)()(RESPONDENT)
BIRAJA KANTA
MAHAPATRA(BIRAJAMAHAPATRA@GMAIL.COM)(9810935526)(RESPONDENT)
AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(RESPONDENT)

SANJEEV KUMAR ANUJ AGGARWAL, VIKAS
V/s HARDAYAL MUNICIPAL HERITAGE PUBLIC SHARMA
LIBRARY & ORS.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
NDMC(CLO-NDMC@MCD.GOV.IN,
RAVINDERCLOMCD@GMAIL.COM)()(RESPONDENT)
EDMC(PATOCLOEDMC@GMAIL.COM,
VSHARMAALO@GMAIL.COM)(9968630786)(RESPONDENT)

HARDAYAL MHPL(HARDAYALMHPL@GMAIL.COM)()(RESPONDENT)
SDMC(CLOSDMC@GMAIL.COM)(9717788232)(RESPONDENT)

VIKAS SHARMA(JURISLAW@OUTLOOK.COM)(9999010507)(PETITIONER)

MUKESH SHARMA & ORS. ANUJ AGGARWAL, TUSHAR

Listing Remarks:
FOR FINAL HEARING

Listing Remarks:

V/s HARDAYAL MUNICIPAL HERITAGE PUBLIC SANNU DAHIYA, VIKAS SHARMA |FOR FINAL HEARING

LIBRARY & ANR

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL AND SHUBHAM
PUNDHIR(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY(HARDAYALMHPL@GMAIL.COM)()(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

ANUJ

AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM)(9891403206)(PETITIONER)

HARDAYAL(HARDAYALMHPL@GMAIL.COM)()(RESPONDENT)
HMPL(HARDAYAL_HMPL@YAHOO.COM)()(RESPONDENT)

CLO MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

TUSHAR SANNU AND PRIYANKAR
TIWARY(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
ANUJ AGGARWAL AND SHUBHAM
PUNDHIR(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(0)(RESPONDENT)

VIKAS SHARMA(JURISLAW@OUTLOOK.COM)(9999010507)(RESPONDENT)

SANJEEV KUMAR ANUJ AGGARWAL
V/s HARDAYAL MUNICIPAL HERITAGE PUBLIC
LIBRARY & ORS.
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Listing Remarks:
FOR FINAL HEARING



02.04.2025

37 W.P.(C)-7459/2024
CM APPL. 75401/2024

38 W.P.(C)-12179/2022

39  |W.P.(C)-2640/2023
CM APPL. 33720/2023

40 W.P.(C)-5363/2023
CM APPL. 20958/2023
CM APPL. 51712/2023
CM APPL. 58548/2023
CM APPL. 9313/2024

41 W.P.(C)-12860/2023
CM APPL. 50666/2023

42 W.P.(C)-13766/2023
CM APPL. 54483/2023

WITH W.P.(C) 13767/2023

W.P.(C) 13768/2023
W.P.(C) 13804/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
ANUJ AGGARWAL(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
MUNICIPAL
SECRETARYMCD(MUNICIPALSECRETARYMCD@GMAIL.COM)()(RESPONDENT)
HARDAYAL(HARDAYAL_HMPL@YAHOO.COM)()(RESPONDENT)
HARDAYALMPHPL(HARDAYALMPHPL@GMAIL.COM)()(RESPONDENT)

CLO MCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SONU SHARMA & ORS. ANUJ AGGARWAL, TUSHAR
V/s HARDAYAL MUNICIPAL HERITAGE PUBLIC SANNU DAHIYA
LIBRARY & ORS.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL AND COMPANY(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)

MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
ARDAYAL MUNICIPAL HERITAGE PUBLIC LIBRARY(HARDAYALMHPL@GMAIL.COM,
MANSRI25@GMAIL.COM)()(RESPONDENT)

TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(9911991166)(PETITIONER)
ANUJ AGGARWAL AND SHUBHAM
PUNDHIR(ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(0)(RESPONDENT)

RASHMI SEHDEV RAJENDRA SAHU, KRISHNA PAL
V/s GOVT. OF N.C.T. OF DELHI & ORS GUPTA

OTHER DETAILS OF ADVOCATES:
RAJENDRA SAHU(RAJ@SAHULEGAL.COM)(9910008632)(PETITIONER)

DOON PUBLIC SCHOOL()(9821286692)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KRISHNA PAL GUPTA(KPGUPTA.ADV@GMAIL.COM)(9811453123)(PETITIONER)

MRS SUNITA WILSON TAMALI WAD, VARYAM PANDEY
V/s DIRECTORATE OF EDUCATION AND ORS

OTHER DETAILS OF ADVOCATES:
TAMALI WAD(TAMALI.WAD@GMAIL.COM)(9810025306)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

TAMALI WAD(AMAR1989_YADAV@YAHOO0.COM)(9810025306)(PETITIONER)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN, AVNISHAHLAWAT@YAHOO.COM,
INFO@STPAULSDIOCESANDELHL.IN)()(RESPONDENT)

VARYAM PANDEY(VARYAM.PANDEY@GMAIL.COM)(8860599006)(PETITIONER)

UNITED NEWS OF INDIA KRISHNA KUMAR SINGH,

V/s UNION OF INDIA THROUGH LAND AND APOORV KURUP, ASHEESH JAIN,
DEVELOPMENT OFFICER MINISTRY OF HOUSING |APOORV KURUP, GAURI

AND URBAN AFFAIRS & ANR. GOBURDHUN

OTHER DETAILS OF ADVOCATES:
APOORV KURUP(OFFICE@AKURUP.COM)(8800185864)(PETITIONER)
KRISHNA(KRISHNA.ADVOCATEDEL@GMAIL.COM)()(RESPONDENT)
PUJABAHRY(PUJABAHRY@YAHOO.COM)()(RESPONDENT)
CGSC(ASHEESHJAIN.CGSC@GMAIL.COM)()(RESPONDENT)

PUJA BAHRY(PUJABAHRY@YAHOO.COM)()(PETITIONER)

ASHEESH JAIN(ASHEESHJAIN.CGSC@GMAIL.COM)(9717025453)(RESPONDENT)
KRISHNA (KRISHNA.ADVOCATEDEL@GMAIL.COM)()(RESPONDENT)

KRISHNA KUMAR
SINGH(KRISHNA.ADVOCATEDEL@GMAIL.COM)(9899074525)(PETITIONER)
ASHEESH JAIN(ASHEESHJAIN.CGSC@GMAIL.COM,
OFFICE@AKURUP.COM)()(RESPONDENT)

KRISHNA KUMAR
SINGH(KRISHNA.ADVOCATEDEL@GMAIL.COM)(9899074525)(PETITIONER)
APOORV KURUP(OFFICE@AKURUP.COM)(8800185864)(PETITIONER)

GAURI
GOBURDHUN(GAURIGOBURDHUN24@GMAIL.COM)(9910200994)(PETITIONER)
GAURI
GOBURDHUN(GAURIGOBURDHUN24@GMAIL.COM)(9910200994)(PETITIONER)

RASHMI GUPTA RAIJBIR SINGH VERMA
V/s GOVERNMENT OF NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

SMITA MAAN(VISHALMAAN72@GMAIL.COM)(9971919212)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SH. GIAN CHAND GUPTA YOGINDER PRASHAD UNIYAL
V/s GAON SABHA RANGPURI

OTHER DETAILS OF ADVOCATES:

YOGINDER P UNIYAL (UNIYALYOGINDER@GMAIL.COM)(9568420303)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
DHCSHOPNO2@GMAIL.COM)(9868250806)(RESPONDENT)
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Listing Remarks:
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02.04.2025

43

44

45

46

47

48

49

50

51

W.P.(C)-13767/2023
CM APPL. 54484/2023

W.P.(C)-13768/2023
CM APPL. 54485/2023

W.P.(C)-13804/2023
CM APPL. 54593/2023

W.P.(C)-15356/2023
WITH W.P.(C) 15363/2023

W.P.(C)-15363/2023

W.P.(C)-5256/2024
CM APPL. 29223/2024
CM APPL. 60284/2024

W.P.(C)-7684/2024
CM APPL. 32009/2024
CM APPL. 71795/2024

W.P.(C)-9751/2024
CM APPL. 39975/2024

W.P.(C)-11619/2024
CM APPL. 57514/2024

ADVANCE CAUSE LIST

SH. GIAN CHAND GUPTA YOGINDER PRASHAD UNIYAL
V/s GAON SABHA RANGPURI

OTHER DETAILS OF ADVOCATES:

YOGINDER P UNIYAL (UNIYALYOGINDER@GMAIL.COM)(9568420303)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SH. GIAN CHAND GUPTA YOGINDER PRASHAD UNIYAL
V/s GAON SABHA SAMALKHA

OTHER DETAILS OF ADVOCATES:

YOGINDER P UNIYAL(UNIYALYOGINDER@GMAIL.COM)(9568420303)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SH. AMISH GUPTA & ANR. YOGINDER PRASHAD UNIYAL
V/s GAON SABHA SAMALKHA & ORS.

OTHER DETAILS OF ADVOCATES:

YOGINDER P UNIYAL(UNIYALYOGINDER@GMAIL.COM)(9568420303)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

KHARAK SINGH GURMEET KAUR KAPUR
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
GURMEET KAUR KAPUR(GMEETKAPUR@GMAIL.COM)(9818332432)(PETITIONER)
GOVERNMENT OF NCT OF DELHI(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT)

KARTAR SINGH GURMEET KAUR KAPUR
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

GURMEET KAUR KAPUR(GMEETKAPUR@GMAIL.COM)(9818332432)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868)(RESPONDENT)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

SHRI DHARAMVIR & ORS. ALOK KUMAR, VED PAL RANA,
V/s TEHSILDAR/CONSOLIDATION OFFICER RACHANA DALAL
VILLAGE MUNDKA & ORS.

OTHER DETAILS OF ADVOCATES:

N S DALAL(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)
N S DALAL AND NIDHI
DALAL(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424)(PETITIONER)
MRINALINI SEN GUPTA(MRINALINISGUPTA@GMAIL.COM)(0)(RESPONDENT)

DR ANUPAM PACHAURI NABIRA FARMAN, MAAROOF,
V/s NATIONAL INSTITUTE OF EDUCATIONAL AMITESH KUMAR

PLANNING AND ADMINISTRATION (NIEPA) &

ORS.

OTHER DETAILS OF ADVOCATES:

UGC(LEGALBUREAUUGC@GMAIL.COM, OFFICE_REGISTRAR@NIEPA.AC.IN,
DIRECTORCPRHE@NIEPA.AC.I)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, NIEPA@NIEPA.AC.IN, VC@NIEPA.AC.IN,
REGISTRAR@NIEPA.AC.IN)()(RESPONDENT)

GURUPAL
SINGH(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(9645330954)(PETITIONER)
NIEPA (NIEPA@NIEPA.AC.IN)(0)(RESPONDENT)

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)

UNITED DOCTORS FRONT ASSOCIATION REGD KUMAR RAJESH SINGH
V/s RAJIV GANDHI SUPER SPECIALITY HOSPITAL
SOCIETY & ORS.

OTHER DETAILS OF ADVOCATES:

KUMAR RAJESH SINGH AND PUNAM
SINGH(ADV.KUMARRAJESHSINGH@GMAIL.COM)(9811013515)(PETITIONER)
RAJIV GANDHI SUPER SPECIALTY HOSPITAL SOCIETY(ADMNRGSSH@GMAIL.COM,
SECYHFW@NIC.IN, PSHEALTH@NIC.IN)(0)(RESPONDENT)

DHC SHOP NO 2(DHCSHOPNO2@GMAIL.COM, UOIDHC@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

SHANKER RAJU SHANKER RAJU
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:

SHANKER RAJU(RAJUSHANKER59@GMAIL.COM)(9811194174)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SHANKER RAJU(RAJUSHANKER59@GMAIL.COM)(9811194174)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
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02.04.2025

52 W.P.(C)-15739/2024

53 W.P.(C)-17315/2024
CM APPL. 73691/2024

54  |W.P.(C)-271/2025
CM APPL. 1321/2025

55  |W.P.(C)-1155/2025

COURT NO. 15

ADVANCE CAUSE LIST

AARTI SRIVASTAVA & ORS.
V/s UNION OF INDIA & ORS.

MIMANSA LAW OFFICES,
PARMANAND GAUR

OTHER DETAILS OF ADVOCATES:

MIMANSA LAW OFFICES(DANIA@MIMANSALAW.IN)(8851472973)(PETITIONER)
UNION OF INDIA, OP LAW ASSOCIATES(UOIDHC@GMAIL.COM,
UNIDHC@GMAIL.COM,
OPLAWASSOCIATES@GMAIL.COM)(1123384193)(RESPONDENT)

SANTOSH KUMAR TRIPATHI, AKURUP(STANDINGCOUNSELGNCTD@GMAIL.COM,
OFFICE@AKURUP.COM)(9868250806)(RESPONDENT)

PARMANAND GAUR(PARMANANDGAUR@GMAIL.COM)(9312242835)(PETITIONER)

UNITED DOCTORS FRONT ASSOCIATION REGD KUMAR RAJESH SINGH
V/s RAJIV GANDHI SUPERSPECIALITY HOSPITAL
SOCIETY & ORS.

OTHER DETAILS OF ADVOCATES:

KUMAR RAJESH SINGH & PUNAM
SINGH(ADV.KUMARRAJESHSINGH@GMAIL.COM)(9811013515)(PETITIONER)
ANUJ AGGARWAL & COMPANY, DELHI MEDICAL
COUNCIL(ANUJAGGARWALCOMPANY@GMAIL.COM,
DELHIMEDICALCOUNCIL@GMAIL.COM)(0)(RESPONDENT)

DEV SINGH, PS HEALTH, UNION OF INDIA(OFFICESINGHDEV2@GMAIL.COM,
PSHEALTH@NIC.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATIES.IN)(0)(RESPONDENT)

KAMAL JAIN V SHASHANK KUMAR, RISHI
V/s UNION OF INIDIA AND ORS KUMAR AWSTHI

OTHER DETAILS OF ADVOCATES:

YAGYA
SRIVASTAVA(SHASHANK@SAHASTALEGAL.COM)(9910800508)(PETITIONER)
UNION OF INDIA, RK JOSHI, PESB(UOIDHC@GMAIL.COM,
RKJOSHI315@GMAIL.COM, SUPPORT-PESB@GOV.IN)(1123384193)(RESPONDENT)
VIJOY(VIJOY70@YAHOO.CO.IN)(0)(RESPONDENT)

RISHI KUMAR AWSTHI(NABIHASAN48@GMAIL.COM)(8527606415)(RESPONDENT)

SANTOSH KUMAR SOURAV BAJAJ
V/s THE MANAGER FOOD CORPORATION OF
INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

BHUVNESHVER PRASAD
NADHERIA(ADVOCATEBPNADHERIA@GMAIL.COM)(7906441322)(PETITIONER)
MANOJ(MANOJ@MANOJADVOCATE.COM)(0)(RESPONDENT)

HON"BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

ITEM
NUMBER CASE NUMBER

FRESH MATTERS & APPLICATIONS

1 RC.REV.-69/2025
CM APPL. 11765/2025

2 RC.REV.-99/2025
CM APPL. 17073/2025
CM APPL. 17074/2025
CM APPL. 17075/2025
CM APPL. 17076/2025

PARTY NAME ADVOCATE NAME

SHAMSUDDIN DECEASED THROUGH HIS LRS |MOHD QASIM
V/s MOHD MUQEEM DECEASED THROUGH
HIS LRS

OTHER DETAILS OF ADVOCATES:

IQBAL SHAMSHAD @ IQBAL AHMED
THROUGH SPA HOLDER SHAKEEL AHMED
V/s JITENDER BANSAL

ISHA KHANNA

OTHER DETAILS OF ADVOCATES:
ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
SANDEEP JINDALS(SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)
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OTHER INFORMATION
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RC.REV.-106/2025

CM APPL. 18173/2025
CM APPL. 18174/2025
CM APPL. 18175/2025
CM APPL. 18176/2025
WITH RC.REV. 107/2025
RC.REV. 108/2025
RC.REV. 109/2025

RC.REV.-107/2025

CM APPL. 18203/2025
CM APPL. 18204/2025
CM APPL. 18205/2025
CM APPL. 18206/2025

RC.REV.-108/2025

CM APPL. 18210/2025
CM APPL. 18211/2025
CM APPL. 18212/2025
CM APPL. 18213/2025

RC.REV.-109/2025

CM APPL. 18214/2025
CM APPL. 18215/2025
CM APPL. 18216/2025
CM APPL. 18217/2025

RFA-198/2025

CM APPL. 12185/2025
CM APPL. 12186/2025
CM APPL. 12187/2025

FOR ADMISSION

8

RC.REV.-150/2015

CM APPL. 18599/2023
CM APPL. 32433/2024
CM APPL. 71568/2024
WITH RC.REV. 178/2015

RC.REV.-178/2015
CM APPL. 18227/2023
CM APPL. 32650/2024

ADVANCE CAUSE LIST

SANDEEP BAJAJ
V/s JITENDER BANSAL

ISHA KHANNA

OTHER DETAILS OF ADVOCATES:
ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
SANDEEP (SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)

RAHUL SHARMA ISHA KHANNA
V/s JITENDER BANSAL

OTHER DETAILS OF ADVOCATES:
ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
SANDEEP JINDALS(SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)

SHAKEEL AHMED ISHA KHANNA
V/s JITENDER BANSAL

OTHER DETAILS OF ADVOCATES:

ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
SANDEEP(SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)
SANDEEP(SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)
SANDEEP(SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)

SALMA BEGUM THROUGH SPA HOLDER ISHA KHANNA
SHAKEEL AHMED
V/s JITENDER BANSAL

OTHER DETAILS OF ADVOCATES:

ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
ISHA KHANNA(ISHAKHANNALAWOFFICE@GMAIL.COM)(9811054386)(PETITIONER)
SANDEEP(SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)
SANDEEP(SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)

SANDEEP (SANDEEPJINDALS@REDIFFMAIL.COM)(0)(RESPONDENT)

SANDEEP SINGH NURPURI ARCHIT VASUDEVA
V/s JAGDEEP SINGH RANGER & ANR.

OTHER DETAILS OF ADVOCATES:

ARCHIT VASUDEVA (ARCHIT.VASUDEVA@GMAIL.COM)(9899834398)(PETITIONER)
GABA ANIMESH(GABA.ANIMESH@GMAIL.COM)(0)(RESPONDENT)

R KHANNA (RKHANNA@RKLAWOFFICES.CO.IN)(0)(RESPONDENT)

KAMLA S N BHARDWAJ, MANISH
V/s KRISHNA MANDIR TRUST BHARDWAJ, MANISH BHARDWA)

OTHER DETAILS OF ADVOCATES:
PRAINA
LEGAL(MANISH.BHARDWAJ@PROTONMAIL.COM)(9971113591)(PETITIONER)
OP AGGARWAL(OP_AGGARWAL@REDIFFMAIL.COM)()(RESPONDENT)

MANISH
BHARDWAJ(MANISH.BHARDWAJ@PRAJNALEGAL.IN)(9971113591)(PETITIONER)
O P AGGARWAL(OP_AGGRWAL@REDIFFMAIL.COM)()(RESPONDENT)

MANISH
BHARDWAJ(MANISH.BHARDWAJ@PRAJNALEGAL.IN)(9971113591)(PETITIONER)
OP AGGARWAL(OP_AGGARWAL@REDIFFMAIL.COM)(0)(RESPONDENT)

MANISH
BHARDWAJ(MANISH.BHARDWAJ@PRAJNALEGAL.IN)(9971113591)(PETITIONER)
MANISH
BHARDWAJ(MANISH.BHARDWAJ@PRAJNALEGAL.IN)(9971113591)(PETITIONER)

KISHAN S N BHARDWAJ, MANISH
V/s KRISHNA MANDIR TRUST BHARDWAJ, MANISH BHARDWAIJ

OTHER DETAILS OF ADVOCATES:
MANISH
BHARDWAJ(MANISH.BHARDWAJ@PRAINALEGAL.IN)(9971113591)(PETITIONER)
OP AGGARWAL(OP_AGGARWAL@REDIFFMAIL.COM)()(RESPONDENT)

MANISH
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RC.REV.-19/2020

CM APPL. 1214/2020
CM APPL. 89/2024
CM APPL. 40854/2024
CM APPL. 52311/2024
CM APPL. 72640/2024

RC.REV.-70/2020

WITH RC.REV. 71/2020

RC.REV.-71/2020

RC.REV.-171/2021

RC.REV.-35/2022
CM APPL. 12262/2022

RC.REV.-147/2022
CM APPL. 29675/2022

RC.REV.-172/2023
CM APPL. 33529/2023

RC.REV.-245/2023

RC.REV.-39/2024

RC.REV.-86/2024

ADVANCE CAUSE LIST

BHARDWAJ(MANISH.BHARDWAJ@PRAJNALEGAL.IN)(9971113591)(PETITIONER)
OP AGGARWAL(OP.AGGARWAL@REDIFFMAIL.COM)()(RESPONDENT)

MANISH
BHARDWAJ(MANISH.BHARDWAJ@PRAJNALEGAL.IN)(9971113591)(PETITIONER)

NEELAM SHARMA & ANR DINESH ROHILLA, MANKAN DEEP
V/s ALOK MITRA SINGH, SUMIT R SHARMA

OTHER DETAILS OF ADVOCATES:

DINESH ROHILLA()(9810755352)(PETITIONER)

BAMMI
ASSOCIATES(OFFICE@BAMMIASSOCIATES.COM)(9891911118)(PETITIONER)
SUMIT SHARMA (SUMITSHARMA.R@GMAIL.COM)(0)(RESPONDENT)

ARJUN MAHAJAN AND SUMIT R. SHARMA(ELS@EXPERLEGALSERVICE.COM,
SUMITSHARMA.R@GMAIL.COM)(9811209030)(PETITIONER)

BAMM I ASSOCIATES LLP(OFFICE@BAMMIASSOCIATES.COM)(0)(RESPONDENT)
SUMIT R SHARMA(SUMITSHARMA.R@GMAIL.COM)(9811209030)(PETITIONER)
SUMIT R SHARMA(SUMITSHARMA.R@GMAIL.COM)(9811209030)(RESPONDENT)

NEERAJ GUPTA & ANR S D ANSARI
V/s SANJAY GUPTA & ANR

OTHER DETAILS OF ADVOCATES:

S D ANSARI()(9810036438)(PETITIONER)

NEERAJ GUPTA & ANR S D ANSARI

V/s SANJAY GUPTA & ANR

OTHER DETAILS OF ADVOCATES:
S D ANSARI()(9810036438)(PETITIONER)

RAM MURTI OMPRAKASH AGGARWAL, ANIL
V/s BIR PAL SINGH SHARMA

OTHER DETAILS OF ADVOCATES:

ASHISH AGGARWAL(ASHISH_UTC@YAHOO.COM)()(PETITIONER)
SACHET(ADVOCATESACHETSHARMA@GMAIL.COM)(9871273111)(RESPONDENT)
ANIL SHARMA(ANNISHARMA13@GMAIL.COM)(9811006742)(PETITIONER)

SMT. JAGJIT KHANNA MANSI CHADHA
V/s SHRI TARESH SHARMA

OTHER DETAILS OF ADVOCATES:
MANSI
CHADHA(CHADHAANDASSOCIATES@REDIFFMAIL.COM)(9910772005)(PETITIONER)
ROOPAJ(ROOPAJANGU9222@GMAIL.COM)()(RESPONDENT)

JAWAHAR LAL SINCE DECEASED THOUGH HIS RAJAT ANEJA, M. TARIQUE SIDDIQUI
LEGAL REPRESENTATIVES & ORS.
V/s RAVINDER KUMAR KHANNA

OTHER DETAILS OF ADVOCATES:

ANEJA AND ANEJA(RANEJA@AEJNAANDANERAJ.COM)(9810727771)(PETITIONER)
ROHILLA(ROHILLAMANOHARLAL@YAHOO.COM)()(RESPONDENT)

M. TARIQUE SIDDIQUI(TARIQUE379@GMAIL.COM)(9811202991)(PETITIONER)

KHEM CHAND BHAGWAN JHA
V/s PAL SINGH

OTHER DETAILS OF ADVOCATES:
BHAGWAN JHA(JHA4ALAW@GMAIL.COM)(9953944840)(PETITIONER)

SHAMSHUL ISLAM & ORS. RAIJIV BAJAJ, HIMAL AKHTAR
V/s MOHAMMAD NADEEM & ANR.

OTHER DETAILS OF ADVOCATES:
MANZOOR ISLAM()(9211332026)(PETITIONER)

RAJIV BAJAJ , SHRUTI
KHOSLA(RAJIVBAJAILAW@GMAIL.COM)(9810806329)(PETITIONER)
HIMALA(HIMALAKHTARG@GMAIL.COM)()(RESPONDENT)

HIMAL AKHTAR(HIMALAKHTARG@GMAIL.COM)(9810456889)(RESPONDENT)

MS FARHEEN ISRAIL & ANR. SOHAN SINGH RAWAT, ASHOK
V/s GHULAM RASOOL WANI & ORS. GURNANI

OTHER DETAILS OF ADVOCATES:

B P DHALLA(SOHANSINGHRAWAT96@GMAIL.COM)(9999178785)(PETITIONER)

RK SHARMA(RKSHARMAASSOCIATES@GMAIL.COM)()(RESPONDENT)

ASHOK GURNANI(ASHOKGURNANI1981@GMAIL.COM)(9810109039)(PETITIONER)

DR MIRZA NAJAMUDDIN BEG HINA SHAHEEN, S. N. CHOUDHRI
V/s MR JYOTI DUGGAL

OTHER DETAILS OF ADVOCATES:
HINA SAHEEN(LAWYERHINA@GMAIL.COM)(9958386338)(PETITIONER)
S. N. CHOUDHRI(SNCHOUDHRI@YAHOO.CO.IN)(9811174566)(RESPONDENT)
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31

RC.REV.-239/2024
CM APPL. 51184/2024

RC.REV.-330/2024
CM APPL. 66707/2024

RC.REV.-331/2024
CM APPL. 66808/2024

RC.REV.-357/2024

CM APPL. 69662/2024
WITH RC.REV. 359/2024
RC.REV. 360/2024

RC.REV.-359/2024
CM APPL. 69768/2024

RC.REV.-360/2024
CM APPL. 69770/2024

RC.REV.-364/2024
CM APPL. 71416/2024
CM APPL. 71417/2024

RC.REV.-388/2024
CM APPL. 74993/2024

RC.REV.-401/2024
CM APPL. 76608/2024
CM APPL. 17219/2025

RC.REV.-1/2025

CM APPL. 360/2025
CM APPL. 12501/2025
CM APPL. 13224/2025

RC.REV.-16/2025
CM APPL. 2458/2025

RC.REV.-22/2025
CM APPL. 3875/2025
CM APPL. 3876/2025

ADVANCE CAUSE LIST

PREETI VIG
V/s DEV RAJ

MAHIR MALHOTRA, AMIT SINGH

OTHER DETAILS OF ADVOCATES:

MAHIR
MALHOTRA(MAHIR@YASHANDASSOCIATES.COM)(9810424820)(PETITIONER)
PREETI VIG(VARUN0026 @GMAIL.COM)(9999972133)(PETITIONER)

DEV RAJ()(9818951786)(RESPONDENT)

AMIT SINGH(AMIT.KPALEGAL@GMAIL.COM)(9818934544)(PETITIONER)

SANTOSH SAINI AND ORS DEBENDRA KUMAR SABAT
V/s SMT SARITA AND ORS

OTHER DETAILS OF ADVOCATES:
D K SABAT (SABATADV@GMAIL.COM)(9871241800)(PETITIONER)
NIRAJ(NIRAJCHAUDHRYADV16@GMAIL.COM)(0)(RESPONDENT)

SANTOSH SAINI AND ORS DEBENDRA KUMAR SABAT
V/s RAJ KUMAR AND ANR

OTHER DETAILS OF ADVOCATES:
D K SABAT(SABATADV@GMAIL.COM)(9871241800)(PETITIONER)
NIRAJ(NIRAJCHAUDHRYADV16@GMAIL.COM)(0)(RESPONDENT)

SH. KISHAN LAL SANJAY MANI TRIPATHI
V/s SH. JAGDISH SHARMA

OTHER DETAILS OF ADVOCATES:

SH. KISHAN LAL
V/s SH. JAGDISH SHARMA

SANJAY MANI TRIPATHI

OTHER DETAILS OF ADVOCATES:

SANJAY MANI
TRIPATHI(SANJAYMTRIPATHI@GMAIL.COM)(9910396889)(PETITIONER)
JAGDISH (JAGDISHSHARMA167@GMAIL.COM)(0)(RESPONDENT)

SH. HARI SINGH SANJAY MANI TRIPATHI
V/s SH. JAGDISH SHARMA

OTHER DETAILS OF ADVOCATES:

SANJAY MANI
TRIPATHI(SANJAYMTRIPATHI@GMAIL.COM)(9910396889)(PETITIONER)
JAGDISH(JAGDISHSHARMA167@GMAIL.COM)(0)(RESPONDENT)

ATUL JAIN KARAN GAUR
V/s NARENDER KUMAR THROUGH LRS &

ORS.

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR AKASH GUPTA

V/s AJAY KUMAR JAIN

OTHER DETAILS OF ADVOCATES:

ATUL KUMAR GUPTA
(AKASHGUPTAADVOCATE03@GMAIL.COM)(9868043624)(PETITIONER)
JAWAHAR LAL(ADVOCATEJAWAHARLAL77@GMAIL.COM)(0)(RESPONDENT)

SH. S.N KOHLI AND SONS AAYUSH MALHOTRA, AJAY GUPTA
V/s PARVEEN GUPTA

OTHER DETAILS OF ADVOCATES:

NISHANT ANAND(MUDIT@CHAMBERSOFSOHAMKUMARA.COM)(0)(PETITIONER)
AJAY(LAWYERAJAY@YAHOO.COM)(0)(RESPONDENT)

AJAY GUPTA(LAWYERAJAY@YAHOO.COM)(9810717486)(PETITIONER)

JAGDEEP KUMAR & ANR. TUSHAR DATTA, NAZIM HAIDER
V/s SULTAN AHMED

OTHER DETAILS OF ADVOCATES:

TARUN SHARMA (MAXIMCORPORATE@GMAIL.COM)(9999981618)(PETITIONER)
R K BHARDWAJ (ADVO.MEHDI@GMAIL.COM)(9810756193)(PETITIONER)
SULTAN AHMED()(8076039829)(RESPONDENT)

TARUN SHARMA(MAXIMCORPORATE@GMAIL.COM)(9999981618)(PETITIONER)
MEHDI(ADVOMEHDI@GMAIL.COM)(0)(RESPONDENT)

INDIAN BOOK DEPOT THROUGH ITS KUNAL KALRA
PARTNER
V/s MANOHAR LAL

OTHER DETAILS OF ADVOCATES:
VIKAS(VIKAS_6687@YAHOO.CO.IN)(0)(RESPONDENT)
SHEKHAR(DASI.SHEKHAR@GMAIL.COM)(0)(RESPONDENT)

INDIAN BOOK DEPOT THROUGH ITS KUNAL KALRA
PARTNER
V/s OM PRAKASH & ANR.
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34

RC.REV.-24/2025
CM APPL. 3902/2025

RFA-481/2023
CM APPL. 32042/2023
CM APPL. 32043/2023

CM APPL. 11672/2025

In RFA-795/2024(Disposed off case)

AFTER NOTICE MISC. MATTERS

35

36

37

38
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41

RFA-23/2020
CM APPL. 1279/2020
CM APPL. 1281/2020

RFA-27/2020

RFA-114/2020
CM APPL. 6236/2020
CM APPL. 6237/2020

RFA-172/2020
CM APPL. 8972/2020

RFA-265/2020
CM APPL. 27987/2020
CM APPL. 27989/2020

RFA-227/2021
CM APPL. 14182/2021

RFA-396/2021
CM APPL. 42528/2021
CM APPL. 42530/2021

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
KUNAL KALRA (KKARLA.ADV@GMAIL.COM)(9871028645)(PETITIONER)
DASI SHEKHAR(DASI.SHEKHAR@GMAIL.COM)(0)(RESPONDENT)

SHRI BRIJ BHUSHAN SACHDEVA ANUPAM DHINGRA
V/s SHRI S. K. AGGARWAL

OTHER DETAILS OF ADVOCATES:

ANUPAM DHINGRA (DEWANANDCO@GMAIL.COM)(9811422603)(PETITIONER)
SKTC(SKTC1986@GMAIL.COM)(0)(RESPONDENT)
R()(9312289429)(RESPONDENT)

SH SUBHASH CHANDER KAUSHIK
V/s SMT. KISHNI DEVI AND ORS

MAIJEDAR JANGRA, SOMYA GOEL

OTHER DETAILS OF ADVOCATES:

M D JANGRA, VARUN
KUMAR(JANGSMD@GMAIL.COM)(8130839698)(PETITIONER)

SOMYA GOEL(GOEL.SOMYA012@GMAIL.COM)(8130184407)(PETITIONER)

PARTHA SARTHI DEY MANYA HASIJA, ARAV KAPOOR,
V/s SIDHARTH SHANKER OBEROI ARAV KAPOOR

OTHER DETAILS OF ADVOCATES:

MANYA HASUJA(MANYAHASIJA13@GMAIL.COM)(9871656128)(PETITIONER)
ILLAYARASU(ILLAYARASU@GMAIL.COM)(0)(RESPONDENT)

ARAV KAPOOR(ARAVKAPOOR@OUTLOOK.COM)(9899426326)(RESPONDENT)

RAVI KALRA & ANR
V/s RAJAT BHAGAT

MURARI TIWARI & ASSOCIATES,
ISHA KAPOOR, VANDANA

OTHER DETAILS OF ADVOCATES:

MURARI TIWARI & ASSOCIATES()(9891478847)(PETITIONER)

ISHA KAPOOR(ISHAKAPOOR1997 @GMAIL.COM)(9953641646)(RESPONDENT)
VANDANA (SHARMAVANDANA238@GMAIL.COM)(7982997326)(PETITIONER)

PSA NITROGEN LTD SUJIT GUPTA
V/s QUALITY ENGINEERS

OTHER DETAILS OF ADVOCATES:
SUJIT GUPTA()(9811904386)(PETITIONER)

SHANTI KUMAR RAMSISARIA
V/s RAMAN SURI & ORS

S K BHADURI, PANKAJ RAI CHOPRA,
ALDANISH REIN

OTHER DETAILS OF ADVOCATES:

S K BHADURI()(9810439195)(PETITIONER)

PANKAJ RAI
CHOPRA(PANKAJRAI.CHOPRA@GMAIL.COM)(9810216998)(PETITIONER)
ALDANISH
REIN(REINLAWCONSULTANTS@GMAIL.COM)(9899211344)(RESPONDENT)

M/S ADIGEAR INTERNATIONAL AVS LEGAL
V/s SUNITA JAIN

OTHER DETAILS OF ADVOCATES:
AV S LEGAL()(8800262007)(PETITIONER)

MR. RAMINDER SINGH CHADDHA
V/s MRS. INDU BALA & ANR.

ARBINDER SINGH ANAND

OTHER DETAILS OF ADVOCATES:

MR. RAMINDER SINGH
CHADDHA(RAMINDERASSOCITES@GMAIL.COM)(9810717093)(PETITIONER)
ARBINDER ANAND(ASANAND360@GMAIL.COM)(9810058671)(PETITIONER)
A S ANAND & RIYA
GULATI(ANANDATTORNEYS@GMAIL.COM)(9810058671)(PETITIONER)

NISHANK GUPTA JAYA GOYAL, JAYA GOYAL, SHIVANI
V/s VIJAY DIXIT KHANDEKAR

OTHER DETAILS OF ADVOCATES:

NISHANK GUPTA(NISHANKG@HOTRNAIL.COM)(9312400554)(PETITIONER)
NISHANK GUPTA(NISHANKG@HOTRNAIL.COM)(9312400554)(PETITIONER)
JAYAGOYAL(JAYAGOYAL@NEOJURIS.COM)(9811131012)(PETITIONER)
SANJAY GOSWAMI(LAWVALUE@HOTMAIL.COM)(9818700242)(PETITIONER)
JAYA GOYAL MANPREET
KAUR(JAYAGOYAL@NEOJURIS.COM)(9811131012)(PETITIONER)

VIJAY DIXIT(LAWVALUE@HOTMAIL.COM)(9818700242)(PETITIONER)

VIJAY DIXIT(LAWVALUE@HOTMAIL.COM)(9818700242)(PETITIONER)

SANJAY GOSWAMI(LAWVALUE@HOTMAIL.COM)(9818700242)(RESPONDENT)
DIVYANKANT LAHOTI(DIVYAKANT@LAHOTIADVOCATES.COM)()(RESPONDENT)
SHIVANI KHANDEKAR(GHOLANI@SNRLAW.IN)(9755435063)(RESPONDENT)

AIR INDIA LTD. & ANR. ARINDAM DEY, SAIYAD URUJ
V/s PACIFIC TRAVELS ABBAS, SVARNITI LAW OFFICES
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RFA-80/2022
CM APPL. 12100/2022

RFA-205/2022

RFA-636/2022

RFA-4/2023
CM APPL. 715/2023

RFA-172/2023
CM APPL. 10018/2023

RFA-348/2023
CM APPL. 21826/2023

RFA-492/2023
CM APPL. 33407/2023

RFA-854/2023
CM APPL. 54375/2023

RFA-877/2023

CM APPL. 55593/2023
CM APPL. 55595/2023
CM APPL. 55596/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
GM(GMNCR@AIRINDIA.IN)(9810399872)(PETITIONER)

AIR INDIA LTD(VIJAY.PUNJ@AIRINDIA.IN)(9810399872)(PETITIONER)
DHANESH RELAN(DHANESHRELAN@GMAIL.COM)(9910247777)(PETITIONER)
M/S PACIFIC
TRAVELS(PACIFICTRAVELS@HOTMAIL.COM)(9811220325)(RESPONDENT)
SAIYAD URUJ
ABBAS(ABBASJAFRI@REDIFFMAIL.COM)(9811220325)(RESPONDENT)
()((PETITIONER)

ASHOK SHARMA & ANR.
V/s RAJESH KUMAR DAGA

NAVIN KUMAR JHA, KULJEET SINGH

OTHER DETAILS OF ADVOCATES:
N K JHA()(9810720069)(PETITIONER)

RAJESH KR DAGA()(9313909436)(RESPONDENT)

KULJEET SINGH(ADV.KULIEET51@GMAIL.COM)(9717957306)(RESPONDENT)

SH PAWAN KUMAR GOBIND MALHOTRA
V/s SH KRISHAN KUMAR DABAS

OTHER DETAILS OF ADVOCATES:

PAWAN KUMAR()(9310936765)(PETITIONER)

GOBIND
MALHOTRA(LAWCHAMBERS.GM@GMAIL.COM)(9910553758)(PETITIONER)

DINESH SINGH BHAGWAN JHA, NAMAN ISSRANI,
V/s UMESH SINGH AND ORS SATISH KUMAR TRIPATHI

OTHER DETAILS OF ADVOCATES:

BHAGWAN JHA(JHA4ALAW@GMAIL.COM)(9953944840)(PETITIONER)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

NAMAN ISSRANI(ADV.NAMANISSRANI@GMAIL.COM)(9711330006)(RESPONDENT)
SATISH KUMAR TRIPATHI(ACHARYAJC@GMAIL.COM)(9868101733)(PETITIONER)
NAMAN ISSRANI(ADV.NAMANISSRANI@GMAIL.COM)(9711330006)(RESPONDENT)

JUGAL K SOOD D. C. AGGARWAL
V/s KAMAL K SOOD (SINCE DECEASED) &
ORS.

OTHER DETAILS OF ADVOCATES:

RANJIT SINGH, D C
AGGARWAL(INDRAJKUMARS@GMAIL.COM)(9810616568)(PETITIONER)
RANJIT SINGH, D C AGGARWAL()(9810222625)(PETITIONER)
RANEJA(RANEJA@ANEJAANDANEJA.COM)()(RESPONDENT)
RANEJA(RANEJA@ANEJAANDANEJA.COM)()(RESPONDENT)

D. C. AGGARWAL(AGARWALDC10@GMAIL.COM )(9810616568)(PETITIONER)

RAJ KUMAR SINGH AND ANR DINESH KUMAR MASANT
V/s RAJ RANI (SINCE DECEASED THROUGH
HER LRS)

OTHER DETAILS OF ADVOCATES:
DINESH KUMAR MASANT(DKMASANT@GMAIL.COM)(9312284256)(PETITIONER)

BABITA JAIN VINEET MALHOTRA
V/s POONAM KUMARI

OTHER DETAILS OF ADVOCATES:

REENA JAIN MALHOTRA &
VINEET(JURISINDUS@YAHOO.COM)(9582830667)(PETITIONER)
CHAND TRILOK(CHANDTRILOK411@GMAIL.COM)()(RESPONDENT)

M/S. NAJ REFRIGERATION ASHOK KUMAR
V/s M/S. ZAMIL AIR CONDITIONERS INDIA
PVT. LTD.

OTHER DETAILS OF ADVOCATES:
ASHOK KUMAR()(9015946273)(PETITIONER)

M/S ZAMIL AIR CONDITIONERS INDIA PVT
LTD(DIVYA.RAI@ZAMILACINDIA.COM)()(RESPONDENT)

REHANA AND ORS SANJEEV KUMAR, SHEKHAR PRIT
V/s MOHD YUNUS AND ORS JHA

OTHER DETAILS OF ADVOCATES:

SANJEEV KUMAR(SANJEEVADVOCATE6@GMAIL.COM)(9891490070)(PETITIONER)
MOHD YUNUS AND ORS()()(RESPONDENT)

SHEKHAR PRIT JHA(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER)

M/S SWARGIYA RAMVILASH SINGH BIBEK TRIPATHI, NISHANT AWANA
SANSTHAN
V/s M/S HCL LEARNING LTD

OTHER DETAILS OF ADVOCATES:
M/S HCL LEARNING LTD(USD.P@HCL.COM)()(RESPONDENT)
NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(PETITIONER)
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02.04.2025 ADVANCE CAUSE LIST

51 RFA-878/2023 THE KHUSHI PRE FAB ENGINEERS THE FIRM  DHARMENDRA KUMAR YADAYV,

CM APPL. 55670/2023 NOW CLOSED ANR & ANR. ANIL DAGAR

CM APPL. 55673/2023 V/s SANJEEV KUMAR JAIN & ANR.

CM APPL. 55674/2023
OTHER DETAILS OF ADVOCATES:
DHARMENDRA K.
YADAV(ADVDK.YADAV79@GMAIL.COM)(9650508945)(PETITIONER)
DHARMENDRA K

YADAV(ADVDK.YADAV79@GMAIL.COM)(9650508945)(PETITIONER)
SANJEEV KUMAR JAIN(SANJEEV_JAIN67@YAHOO.CO.IN)()(RESPONDENT)
SANJEEV (SANJEEV_JAIN67@YAHOO.CO.IN)()(RESPONDENT)

ANIL DAGAR(ANILDAGARADV@GMAIL.COM)(9811570337)(PETITIONER)

AJAY MASSEY PREETI YADAV, ALOK KUMAR
V/s JAI CHAND YADAV & ORS. PANDEY, MOHSIN SARWAR

52 RFA-33/2024
CM APPL. 2321/2024
CM APPL. 2322/2024
CM APPL. 2324/2024
CM APPL. 2325/2024
CM APPL. 33240/2024

OTHER DETAILS OF ADVOCATES:

ARIF AHMED KHAN()(7678676654)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ALOK KUMAR PANDEY(OFFICE@AVANTAMLEGAL.COM)(9958495050)(PETITIONER)
MOHSIN SARWAR(MOHSINSARWARS3@GMAIL.COM)(9911488629)(PETITIONER)

53  |RFA-137/2024 MANOJ KUMAR LUV MANAN
CM APPL. 10995/2024 V/s REENA KUMARI
OTHER DETAILS OF ADVOCATES:
PRATEEK & LUV
MANAN(PRATEEKLEGAL7@GMAIL.COM)(9871680565)(PETITIONER)
MANOJ()(9999636766)(PETITIONER)
SAYYAD MOHD()(9717490890)(RESPONDENT)
REENA()(9717182830)(RESPONDENT)
54  |RFA-226/2024 MANJU SAINI BHAWNA PIPLANI, PARAMVIR
CM APPL. 20188/2024 V/s ATUL BAJAJ & ORS. SINGH NARANG
CM APPL. 20189/2024
OTHER DETAILS OF ADVOCATES:
PARAMVIR SINGH
NARANG(LAWANDHUMANRIGHTS@ICLOUD.COM)(9560055879)(PETITIONER)
55 |CM APPL. 61262/2024 MRS. NAVEEN CHAUDHARY @ N AVEEN SANJAY DEWAN, ANJANEYA
In RFA-293/2024 AHLAWAT MISHRA, SAYOOJ MOHANDAS M
V/s SH SIDDHARTH GANVIR & ORS.
OTHER DETAILS OF ADVOCATES:
SANJAY DEWAN(SANJAYDWANADV@GMAIL.COM)(9811036782)(PETITIONER)
SANJAY KUMAR (LAWYER.SANJAY@GMAIL.COM)(0)(RESPONDENT)
ANJANEYA MISHRA(ANJANEYA.ADV@GMAIL.COM)(9910169360)(PETITIONER)
SAYOOJ MOHANDAS
M(ADV.SAYOOJMOHANDAS@GMAIL.COM)(9716963490)(PETITIONER)
56 RFA-433/2024 NEERAJ ARORA DEEPAK AGARWAL, MANO)
CM APPL. 39730/2024 V/s JAI PAL & ORS. RAJPOOT
CM APPL. 54885/2024
CM APPL. 54886/2024
CM APPL. 7763/2025
OTHER DETAILS OF ADVOCATES:
DEEPAK KR
AGARWAL(AGARWALANDROY@GMAIL.COM)(9650335116)(PETITIONER)
DJAIN(DJAIN5857@GMAIL.COM)(0)(RESPONDENT)
AGARWAL AND ROY(AGARWALANDROY@GMAIL.COM)(0)(RESPONDENT)
DEEPAK KR
AGARWAL(AGARWANANDROY@GMAIL.COM)(9650335116)(PETITIONER)
MANOJ RAJPOOT(MRAJ12363@GMAIL.COM)(9599387810)(RESPONDENT)
57  |RFA-442/2024 KADHIRVEL ROHIT KUMAR
CM APPL. 40419/2024 V/s VINOD KUMAR
OTHER DETAILS OF ADVOCATES:
58  RFA-472/2024 JATINDER KUMAR KHURANA (SINCE RAJENDER KUMAR AGGARWAL
DECEASED) THROUGH LR.
V/s PUNJAB NATIONAL BANK
OTHER DETAILS OF ADVOCATES:
59  |RFA-616/2024 ROMI SINGH EKANSH BANSAL

CM APPL. 53963/2024

V/s DHARMENDER KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:

EKANSH BANSAL, SANJEEV ()(8377834348)(PETITIONER)
EKANSH()(8377834348)(PETITIONER)

DHARMENDER KUMAR()(9312613792)(RESPONDENT)
DHARMENDER KUMAR GUPTA()(9312613792)(RESPONDENT)
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60 RFA-683/2024
CM APPL. 58322/2024
CM APPL. 58323/2024
CM APPL. 58325/2024

61 W.P.(C)-1044/2001
WITH W.P.(C) 5801/2005

62 |W.P.(C)-5801/2005
WITH W.P.(C) 1044/2001

63 W.P.(C)-3787/2001

64 CM APPL. 10535/2025
In W.P.(C)-2978/2003

65 W.P.(C)-10960/2004

66 W.P.(C)-19670/2005

67 W.P.(C)-16322/2006
CM APPL. 13332/2006

BAL RAM VERMA
V/s PREM THAKUR & ORS.

ADVANCE CAUSE LIST

ARJUN HARKAULI, GOUTHAM
SHIVSHANKAR

OTHER DETAILS OF ADVOCATES:

ARJUN HARKAUL(ARJUNHARKAULI@GMAIL.COM)(0)(PETITIONER)
GOUTHAM
SHIVSHANKAR(GOUTHAM.SHIV@GMAIL.COM)(7042516008)(RESPONDENT)
GOUTHAM
SHIVSHANKAR(GOUTHAM.SHIV@GMAIL.COM)(7042516008)(PETITIONER)
GOUTHAM
SHIVSHANKAR(GOUTHAM.SHIV@GMAIL.COM)(7042516008)(RESPONDENT)

RAJNI ABBI & ORS. H.S.DAHIYA, RAJESH RAMAN,

V/s UNIVERSITY OF DELHI & ORS. SANJAY RELAN, AMITESH KR.,
V.SUDEER, ABHAY SINGH, ANURAG
MATHUR, AK VALI, VIVEK SINGH,
BALVINDER, AMITESH KUMAR,
RAJESH GUPTA, R.N.KESHWANI,
SANTOSH KUMAR, ANISH CHAWLA,
KIRTIMAN SINGH, RAMESH N.
KESWANI AND TUHIN, APOORV
KURUP, RAJESH KUMAR GOGNA,
OM PRAKASH, SAGAR SAXENA

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(PETITIONER)

OM PRAKASH(OUMLAWASSOCIATES@GMAIL.COM)(9818199103)(RESPONDENT)
SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER)

DR.ANUPAM GOYAL SUDEER ASSOCIATES, HEMANT

V/s UNIVERSITY OF DELHI & ORS. MAHESH, POONAM, GAUTAM
NARULLA, AJAY KUMAR, ARVIND
NIGAM, PRAG CHAWLA, MOHINDER
SINGH, P.V.DINESH, SINDHU T P, K.P
TOMAS, H.P.SAHU, S.S.TRIPATHI,
M.ACHARYA, PRAVEEN KUMAR
SINGH, ARUN VOHRA, SANTOSH
KUMAR, SAURABH BANERIEE,
SAGAR SAXENA

OTHER DETAILS OF ADVOCATES:
SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER)

BHARAT BHUSHAN GHAI R.K.SAINI, VINOD YADAV, ALAKH

V/s UOI & ORS. KUMAR, N.R.SHARMA, VIMAL
GOYAL, R.N. SINGH, SITAB ALI
CHAUDHARY, R.V. SINHA, A.S.
SINGH, SAMRIDHI CHAWLA, S.
RAJAPPA, ANJALI CHAUHAN, RAJIV
AGARWAL, MEGHNA DE

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER)
MEGHNA DE(MEGHNADE88@GMAIL.COM)(9540617186)(PETITIONER)

S.K.THAKUR MR. S.K.JAIN, ASHOK KUMAR,

V/s DIRECTOR OF EDUCATION & ORS. MR.MAYANK YADAV, MR. SACHIN
VERMA, ADITYA MADAN,
J.K.CHAUDHARY, MR.PAWAN
KUMAR, MR SANTOSH MISHRA, OM
PRAKASH, VARUN NISCHAL, SANJAY
SHARAWAT

OTHER DETAILS OF ADVOCATES:

K.C.GAUTAM
V/s UNIVERSITY OF DELHI & ORS.

MS.INDRANI GHOSH, SHOBHANA
TAKIAR, MR.ANURAG MATHUR

OTHER DETAILS OF ADVOCATES:

A.K.GUPTA MR.N.K.VOHRA, MR.O.P.GAGGAR, J
V/s UNION BANK OF INDIA & ORS. S LAW CHAMBERS, LALIT KUMAR
VOHRA

OTHER DETAILS OF ADVOCATES:
LALIT KUMAR VOHRA(LALITVOHRA2000@GMAIL.COM)(9999273840)(PETITIONER)

N.P.SINGH MR. SHAIL KUMAR DWIVEDI, INDRA

V/s F.C.1 & ORS SAWHNEY, JAGDEV SINGH, ANJU
BHATTACHARYA, BHARAT SINGH
SISODIA

OTHER DETAILS OF ADVOCATES:
BHARAT SINGH SISODIA(BHARATSISODIA_07@YAHOO.CO.IN
)(9811104952)(RESPONDENT)
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68 |W.P.(C)-16419/2006
CM APPL. 13417/2006

69 |W.P.(C)-5030/2010

70  W.P.(C)-3556/2012
CM APPL. 30802/2021

71  |W.P.(C)-7071/2012
CM APPL. 48480/2022

72 \W.P.(C)-2576/2014

73 W.P.(C)-33/2015

74 W.P.(CRL)-259/2025

FOR HEARING

75 RFA-171/2020
CM APPL. 8892/2020
CM APPL. 6071/2022
CM APPL. 70285/2024

ADVANCE CAUSE LIST

B.P.BHARDWAJ DEVELOPMENT OFFIC MR.MOHIT CHAUDHARY, KAMAL
V/s SR.DIVISIONAL MANAGER DISCIPLI MEHTA

OTHER DETAILS OF ADVOCATES:

R P GOSWAMI & ANR. S MADHUSDHAN BABU, SEWA RAM,
V/s THE CHAIRMAN,INDIAN OVERSEAS BANK BRIJESH KUMAR TAMBER, RAJAT
& ORS. ARORA

OTHER DETAILS OF ADVOCATES:

BRIJESH KUMAR
TAMBER(BRIJESH_TAMBER@HOTMAIL.COM)(9811829656)(RESPONDENT)
RAJAT ARORA(RAJAT132NOIDA@YAHOO.CO.IN)(9810176964)(RESPONDENT)

VIJAY PAL SINGH RANA ARUN BHARDWA, GAURAAN, PD
V/s THE MANAGER , THE DISCIPLINARY GUPTA, ABHISHEK SHARMA
COMMITTEE AND OTS

OTHER DETAILS OF ADVOCATES:
GAURAAN(ABCGSC459@GMAIL.COM)()(PETITIONER)

P D GUPTA(PDGUPTAANDCO@HOTMAIL.COM)()(RESPONDENT)
ABHISHEK
SHARMA(ADVABHISHEKOFFICE@GMAIL.COM)(9800190691)(PETITIONER)

RK ARORA TAMALI WAD, ARUN BIRBAL,
V/s GOVT OF NCT OF DELHI & ORS VARYAM PANDEY, SWATI ARYA,
DINESH KUMAR

OTHER DETAILS OF ADVOCATES:

TAMALI WAD(AMAR1989_YADAV@GMAIL.COM)()(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

ARUN BIRBAL(ARUNBIRBAL@GMAIL.COM)(9810029802)(RESPONDENT)
VARYAM PANDEY(VARYAM.PANDEY@GMAIL.COM)(8860599006)(PETITIONER)
SWATI ARYA(SWATIARYA.NLIU@GMAIL.COM)(9910824768)(PETITIONER)
DINESH KUMAR(DINUKUMARS4@GMAIL.COM)(9990755693)(RESPONDENT)

SHANTI YADAV & ORS. UNUC LEGAL, PRAVEEN KUMAR,
V/s UNION OF INDIA & ORS. VIVEK GOYAL

OTHER DETAILS OF ADVOCATES:

RAJENDER KUMAR AGGARWAL D.R. ROY, ABHAY SINGH
V/s GENERAL MANAGER (PRS) CENTRAL
BANK OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

KHUSHI SHARMA PRADEEP KUMAR MISHRA, ANIL
V/s UNION OF INDIA AND OTHERS MITTAL

OTHER DETAILS OF ADVOCATES:

PRADEREP MISHRA(PM18289@GMAIL.COM)(9811538060)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ANIL MITTAL(KUMARMUNNA746@GMAIL.COM)(9810064432)(RESPONDENT)

PAWANIJEET SINGH BHASIN JPS SIROHI, ANSHU MAHAJAN,
V/s BALJEET KAUR BHASIN & ORS SUMESH MALHOTRA

OTHER DETAILS OF ADVOCATES:

JPS SIROHI()(9999059056)(PETITIONER)

ANSHU MAHAJAN ,SUNIL
SIROHI(SUNILSIROHI15@YAHOO.COM)(999059056)(PETITIONER)

R S CHAUHAN(RSCHAUHAN.ADVOATE@GMAIL.COM)()(RESPONDENT)

AMIT PUNJ(ADVOCATEAMITPUNJ@GMAIL.COM)()(RESPONDENT)

ANSHU MAHAJAN(SUNILSIRHOI15@YAHOO.COM)(999059056)(PETITIONER)

R S CHAUHAN(RSCHAUHAN.ADVOCATE@GMAIL.COM)(0)(RESPONDENT)

SUMESH
MALHOTRA(INFO.ADVOCATESUMESH@GMAIL.COM)(9718474827)(RESPONDENT)
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COURT NO. 30
HON"BLE MR.JUSTICE SANJEEV NARULA

NOTE: ““SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST

IS OVER.”

[NOTE:-1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING 1S REQUIRED,
PLEASE CONTACT, MR.NANDAN SINGH(9319815952),COURT MASTER TO HON"BLE MR. JUSTICE SANJEEV NARULA.

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnandansingh.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
INTERIM BAIL
1 BAILAPPLN.-1163/2025 DEEPAK @ BHOLA NISHANT MITTAL
CRL.M.A. 8905/2025 V/s STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SANDEEP LOHCHAB ()(9953439089)(PETITIONER) :(S.B.DAIRY-922/2022)
KAPIL SHARMA BAIL APPLN. 4078/2023 FILED BY RAJKUMAR
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2024-04-02 )
BAIL APPLN. 752/2024 FILED BY DEEPAK @
BHOLA (DISPOSED ON : 2024-03-18 )
BAIL APPLN. 3726/2024 FILED BY RAJKUMAR @
NANHA (DISPOSED ON : 2024-11-14 )
BAIL APPLN. 981/2025 FILED BY AMAN (D. OF
HEARING : 2025-04-24 )
P.S.-FIR NO. :(S.B.DAIRY-922/2022)
BAIL
2 BAILAPPLN.-228/2025 ISMAIL ALIAS ISHAQ GURKIRAT SINGH ARORA
V/s THE STATE GOVT. OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(WELCOME COLONY-137/2024)
S.K. AHLUWALIA(ADV.ANURAGAHLUWALIA@GMAIL.COM)(9810196486)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
3 BAILAPPLN.-809/2025 SHIV LAL ROOPA RAM JANGU
V/s STATE GOVT. OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
R.R. JANGU(ROOPAJANGU9222@GMAIL.COM)(9953202160)(PETITIONER) :(CRIME AND RAILWAY-226/2023)
KAPIL BAIL APPLN. 1609/2024 FILED BY HIMANSHU
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)  JAIN (DISPOSED ON : 2024-05-07 )
BAIL APPLN. 2367/2024 FILED BY LOKESH YADAV
(DISPOSED ON : 2024-08-28 )
BAIL APPLN. 2530/2024 FILED BY SHAKOOR
MOHAMMED (D. OF HEARING : 2025-04-21 )
BAIL APPLN. 3502/2024 FILED BY SANJAY
(DISPOSED ON : 2025-01-09 )
BAIL APPLN. 854/2025 FILED BY HIMANSHU JAIN
(D. OF HEARING : 2025-04-02 )
P.S.-FIR NO. :(CRIME AND RAILWAY-226/2023)
4  BAIL APPLN.-854/2025 HIMANSHU JAIN MANOJ MANDERNA

V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MANOJ MANDERNA(MANOJMANDERNA72@GMAIL.COM)(7700020071)(PETITIONER)  |:(CRIME AND RAILWAY-226/2023)
KAPIL BAIL APPLN. 1609/2024 FILED BY HIMANSHU

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) JAIN (DISPOSED ON : 2024-05-07 )
BAIL APPLN. 2367/2024 FILED BY LOKESH YADAV
(DISPOSED ON : 2024-08-28 )
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5 BAIL APPLN.-875/2025

SUSPENSION OF SENTENCE

6  CRL.M.(BAIL) 72/2025
In CRL.A.-41/2025

7  CRL.REV.P.-138/2021
CRL.M.(BAIL) 316/2021

PAROLE/FURLOUGH

8 W.P.(CRL)-712/2025
CRL.M.A. 6600/2025

ADVANCE CAUSE LIST

KUNAL AILAWADI
V/s STATE (NCT OF DELHI)

MURARI TIWARI

OTHER DETAILS OF ADVOCATES:
MURARI TIWARI &

ASSOCIATES(MURARITIWARIANDASSOCIATES@GMAIL.COM)(9811125857)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MK ANU NARULA (DHCLSC)
V/s STATE OF NCT DELHI

OTHER DETAILS OF ADVOCATES:

SRUTHI IYER (ADV.SRUTHIIYER@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUJATA BHATIA DEEPAK ANAND, DEEPAK ANAND
V/s NARESH KUMAR

OTHER DETAILS OF ADVOCATES:

DEEPAK ANAND(DANANDADV@GMAIL.COM)(9910039942)(PETITIONER)

DEEPAK ANAND(DANANDADV@GMAIL.COM)(9910039942)(PETITIONER)
NARESH KUMAR(VICHITRAKUMAR04@GMAIL.COM)(9350288356)(RESPONDENT)

JEEVAK NAGPAL ALIAS VEEVEK NAGPAL ALIAS | AMAN PANWAR (DHCLSC)
SHANKY
V/s STATE GOVT NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SUMMINDER
PASWAN(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

9 W.P.(CRL)-1889/2023

TAPAN SASMAL
V/s THE STATE OF NCT OF DELHI & ANR.

NITISH KUMAR SINGH

OTHER DETAILS OF ADVOCATES:
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BAIL APPLN. 2530/2024 FILED BY SHAKOOR
MOHAMMED (D. OF HEARING : 2025-04-21 )
BAIL APPLN. 3502/2024 FILED BY SANJAY
(DISPOSED ON : 2025-01-09 )

BAIL APPLN. 809/2025 FILED BY SHIV LAL (D. OF
HEARING : 2025-04-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-226/2023)

P.S.-FIR NO. :(MUKHERJEE NAGAR-484/2024)

P.S.-FIR NO. :(VIKAS PURI-296/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASHANT VIHAR-161/2009)

BAIL APPLN. 172/2015 FILED BY JEEVAK NAGPAL
@ VIVEK @ SHANKY (DISPOSED ON : 2015-01-28
)

BAIL APPLN. 2484/2015 FILED BY JEEVAK
NAGPAL @ VIVEK @ SHANKY (DISPOSED ON :
2015-12-17 )

BAIL APPLN. 1209/2016 FILED BY JEEVAK
NAGPAL @ VIVEK NAGPAL @ SHANKY
(DISPOSED ON : 2016-08-26 )

BAIL APPLN. 2575/2016 FILED BY JAEEVAK
NAGPAL @ VIVEK NAGPAL @ SHANKY
(DISPOSED ON : 2017-05-08 )

DEATH SENTENCE REF. 1/2020 FILED BY STATE
(DISPOSED ON : 2023-06-26 )

BAIL APPLN. 2968/2018 FILED BY JEEVEK
NAGPAL @ VIVEK NAGPAL @ SHANKY
(DISPOSED ON : 2019-01-09 )

BAIL APPLN. 1091/2019 FILED BY JEEVEK
NAGPAL @ VIVEK NAGPAL @ SHANKY
(DISPOSED ON : 2019-05-01 )

CRL.M.C. 1559/2020 FILED BY BRIESH MAHAJAN
(DISPOSED ON : 2020-07-09 )

BAIL APPLN. 1458/2020 FILED BY JEEVEK
NAGPAL @ VIVEK @ SHANKY (DISPOSED ON :
2020-06-30 )

CRL.A. 166/2021 FILED BY JEEVAK NAGPAL @
VEEVEK NAGPAL @ SHANKY (DISPOSED ON :
2023-06-26 )

W.P.(CRL) 2710/2023 FILED BY JEEVEK NAGPAL
(D. OF HEARING : 2025-07-03 )

W.P.(CRL) 3183/2023 FILED BY JEEVEK ALIAS
SHANKY (DISPOSED ON : 2023-11-01 )

W.P.(CRL) 2798/2023 FILED BY JEEVEK NAGPAL
(DISPOSED ON : 2023-09-26 )

P.S.-FIR NO. :(PRASHANT VIHAR-161/2009)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
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FRESH MATTERS & APPLICATIONS

10

11

12

13

14

15

16

17

CRL.M.C.-1956/2025

CRL.M.C.-1957/2025
CRL.M.A. 8840/2025
CRL.M.A. 8841/2025

WITH CRL.M.C. 1958/2025

CRL.M.C. 1959/2025
CRL.M.C. 1960/2025
CRL.M.C. 1962/2025

CRL.M.C.-1958/2025
CRL.M.A. 8842/2025
CRL.M.A. 8843/2025

CRL.M.C.-1959/2025
CRL.M.A. 8844/2025
CRL.M.A. 8845/2025

CRL.M.C.-1960/2025
CRL.M.A. 8846/2025
CRL.M.A. 8847/2025

CRL.M.C.-1962/2025
CRL.M.A. 8856/2025
CRL.M.A. 8857/2025

TR.P.(CRL.)-23/2025
CRL.M.A. 7346/2025
CRL.M.A. 7347/2025

W.P.(CRL)-503/2025
CRL.M.A. 4461/2025

FOR ADMISSION

18

CRL.M.C.-1568/2025
CRL.M.A. 7071/2025

ADVANCE CAUSE LIST

NITISH KUMAR SINGH(ADVNKRSINGH@GMAIL.COM)(9718435661)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

TAMIL NADU GENERATION AND DISTRIBUTION |ANUSHA NAGARAJAN IYER
CORPORATION LIMITED
V/s THE STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ANUSHA(ANUSHA.NAGARAJAN@ANLAWCHAMBERS.IN)(9931122313)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SACHDEVA LAND AND FINANCE PVT LTD SAHIL AERON
V/s MS CHAHAT JAIN

OTHER DETAILS OF ADVOCATES:

SAHIL AERON (INDIAAERONS@GMAIL.COM)(9910007125)(PETITIONER)
SAHIL AERON (INDIAAERONS@GMAIL.COM)(9910007125)(PETITIONER)
CHAHATIJAIN (CHAHATJAIN@ICLOUD.COM)(0)(RESPONDENT)
CHAHATIJAIN (CHAHATJAIN@ICLOUD.COM)(0)(RESPONDENT)

SACHDEVA LAND AND FINANCE PVT LTD SAHIL AERON
V/s MS. CHAHAT JAIN

OTHER DETAILS OF ADVOCATES:
SAHIL AERON(INDIAAERONS@GMAIL.COM)(9910007125)(PETITIONER)

SACHDEVA LAND AND FINANCE PVT LTD SAHIL AERON
V/s MS. CHAHAT JAIN

OTHER DETAILS OF ADVOCATES:

SAHIL AERON (INDIAAERONS@GMAIL.COM)(9910007125)(PETITIONER)
BABSON(BABSON.EDU.COM)(0)(RESPONDENT)

TERAVITAKHANMARKET (TERAVITAKHANMARKET@GMAIL.COM)(0)(RESPONDENT)
CHAHATIAIN (CHAHATJAIN@ICLOUD.COM)(0)(RESPONDENT)

SACHDEVA LAND AND FINANCE PVT. LTD. SAHIL AERON
V/s MS. CHAHAT JAIN

OTHER DETAILS OF ADVOCATES:
SANYOG KUMAR(SANYOGKUMAR303@GMAIL.COM)(9910007125)(PETITIONER)
CHAHAT JAIN(CHAHTJAIN@ICLOUD.COM)(0)(RESPONDENT)

SACHDEVA LAND AND FINANCE PVT.LTD SAHIL AERON
V/s MS. CHAHAT JAIN

OTHER DETAILS OF ADVOCATES:

ANKUR RAJPUT AND ORS ABHAY KUMAR

V/s STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

AMIT SHARMA (AMITSHARMA1488@YAHOO.COM)(9868306805)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

EROS NOW PRIVATE LIMITED
V/s STATE OF NCT OF DELHI & ORS.

MAYANK SHARMA

OTHER DETAILS OF ADVOCATES:
JAYANT BHATIA(FILING@BELAGAL.CO.IN)(9717543879)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

GAURAVIEET SINGH & ORS.
V/s STATE & ANR.

VICHITRA KUMAR

OTHER DETAILS OF ADVOCATES:
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:(KAROL BAGH-571/2023)

BAIL APPLN. 2235/2024 FILED BY KRISHNA
SASMAL (DISPOSED ON : 2024-07-03 )
CRL.M.C. 6310/2024 FILED BY SAJAL DOGRA
(DISPOSED ON : 2024-10-04 )

P.S.-FIR NO. :(KAROL BAGH-571/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PALAM VILLAGE-298/2018)

W.P.(CRL) 3596/2023 FILED BY ABHILASHA
CHAUHAN (DISPOSED ON : 2024-02-16 )
CRL.M.C. 184/2025 FILED BY SMT. KALPANA
RAJPUT & ORS. (DISPOSED ON : 2025-01-15)

P.S.-FIR NO. :(PALAM VILLAGE-298/2018)

P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-
80/2021)



02.04.2025 ADVANCE CAUSE LIST

19 W.P.(CRL)-3158/2023 SH SANTOSH DHEERAJ SHARMA
V/s THE STATE OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

DHEERAJ SHARMA (DHERAZSHARMA@GMAIL.COM)(9560434606)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

20 |W.P.(CRL)-527/2025 SOHAM ENGINEERING WORK KUMAR RAHUL ANAND
CRL.M.A. 4755/2025 V/s STATE GOVT. OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

KUMAR RAHUL (THELEXOCIATES@GMAIL.COM)(8168280423)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

21 W.P.(CRL)-825/2025 SMT RAJESH KUMARI SHARMA ASHOK KUMAR SINGH
V/s CENTRAL VIGILANCE COMMISSION & ORS.

OTHER DETAILS OF ADVOCATES:
ASHOK K. SINGH (INFO@AEGISLEGALLLP.COM)(9810515155)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

22 CONT.CAS(C)-1265/2023 KADAM SINGH CHAPRANA AND ANR ABDUL TAHIR KHAN, PUNIT VINAY
WITH W.P.(CRL) 2038/2023 V/s MR SANJEEV MISHRA AND ANR

OTHER DETAILS OF ADVOCATES:

ASGHAR KHAN & ASSOCIATES()(9811045583)(PETITIONER)

KADAM SINGH(KADAMPRADHAN1@GMAIL.COM)(9811300044)(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
SANJEEV(SHO-JAITPUR-DL@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
PUNIT VINAY(VINAYPUNIT999@GMAIL.COM)(9811602100)(PETITIONER)

23 W.P.(CRL)-2038/2023 KADAM SINGH CHAPRANA & ANR. ABDUL TAHIR KHAN, PUNIT VINAY,
V/s STATE (NCT OF DELHI) & ANR. GAURAYV JAIN

OTHER DETAILS OF ADVOCATES:

ASGHAR KHAN (RAJENDRAPRASADMOURYA@GMAIL.COM)(9811045583)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PUNIT VINAY(VINAYPUNIT999@GMAIL.COM)(9811602100)(PETITIONER)

GAURAV JAIN(GAURAVJAIN1824@GMAIL.COM)(9891421096)(PETITIONER)

24 CRL.A.-57/2017 KISHAN LAL & ORS ROHAN KANHAI
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VIJAY VIHAR-488/2011)

25 CRL.A.-857/2017 V K ANAND V K ANAND, S K SINGH
V/s SURENDER KUMAR & ANR

OTHER DETAILS OF ADVOCATES:
26  |CRL.L.P.-617/2016 M/S RELIANCE JIO INFOCOMM LTD R S PRABHU, RABI KUMAR
V/s STATE, GOVT OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:

27 CRL.L.P.-203/2020 STATE NEELAM SHARMA, SATYAM THAREJA
CRL.M.A. 5031/2020 V/s RAKESH KAUSHIK & ANR
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(NEW ASHOK NAGAR-822/2014)

NEELAM SHARMA()(9582427545)(PETITIONER)
SATYAM THAREJA(SATYAM@STHAREJA.IN)(9711097019)(RESPONDENT)

28 CRL.M.C.-4254/2012 ANIL JINDAL & ANR PRAG CHAWLA, VARUN SETH, RAJ
CRL.M.A. 19535/2022 V/s SANJAY KUMAR KUMAR SHERAWAT

OTHER DETAILS OF ADVOCATES:
SURDEEP SUDAN(ADVSUDEEPSUDAN@GMAIL.COM)(9810048366)(PETITIONER)

29 CRL.M.C.-1369/2013 MATHEW DANIEL SANDEEP PRABHAKAR
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:

30 CRL.M.C.-682/2019 GEET GARG VINOD KHERA
CRL.M.A. 2777/2019 V/s RENU GARG
CRL.M.A. 22201/2023
WITH CRL.REV.P. 638/2019

OTHER DETAILS OF ADVOCATES:
VINOD KHERA()(9811130268)(PETITIONER)

71
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31

32

33

34

35

36

37

38

39

CRL.REV.P.-638/2019
CRL.M.A. 11483/2019

CRL.M.C.-716/2019

CRL.M.A. 34395/2023
CRL.M.A. 34396/2023
CRL.M.A. 34397/2023

CRL.M.C.-4533/2019

CRL.M.C.-4904/2019
CRL.M.A. 36958/2019

CRL.M.C.-520/2025
CRL.M.A. 2493/2025

CRL.M.C.-1067/2025
CRL.M.A. 4847/2025

CRL.M.C.-1231/2025
CRL.M.A. 5476/2025

CRL.M.C.-1535/2025
CRL.M.A. 6865/2025

CRL.REV.P.-190/2019
CRL.M.A. 3650/2019
CRL.M.A. 19680/2022

ADVANCE CAUSE LIST

VINOD KHERA (VKHERAADV@YAHOO0.COM)(9811130268)(PETITIONER)
GINNI (ADVOCATEGINNI101@GMAIL.COM)()(RESPONDENT)

SMT. RENU GARG SH. R.K. JAIN, VINOD KHERA
V/s SH. GEET GARG & ORS.

OTHER DETAILS OF ADVOCATES:
SH. R.K. JAIN()(9810042289)(PETITIONER)
DEVAKI DEVI

V/s THE STATE (GOVT.OF NCT OF DELHI)

ANAND & NIRMAL MISHRA, SHILPA
GOEL, RAJIV KHOSLA

OTHER DETAILS OF ADVOCATES:

ANAND & NIRMAL MISHRA()(9311131978)(PETITIONER)

NIRMAL MISHRA (YOGENDER.SINGH306@GMAIL.COM)(9311131978)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

MAMTA BHARDWAJ
V/s STATE & ANR

L.K SINGH, PARIKSHIT

OTHER DETAILS OF ADVOCATES:
L.K SINGH()(9910902824)(PETITIONER)
PARIKSHIT (PARIKSHITSALHAN@GMAIL.COM)(9990322331)(RESPONDENT)

PRAVEEN MADAN & ANR KHURANA & CO
V/s STATE OF NCT DELHI

OTHER DETAILS OF ADVOCATES:

KHURANA & CO()(9311308979)(PETITIONER)

ANURATAN KHAITAN ASHESH LAL

V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SHIKHA WALIA(SHIKHA.WALIA2022@GMAIL.COM)(9999138090)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RISHI AGGARWAL & ORS. MUKUL MALIK, MUKUL MALIK
V/s STATE (GOVT. OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

YUGANT SHARMA (ADVYUGANTSHARMA@GMAIL.COM)(9711311455)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
MUKUL MALIK(ADVMUKULMALIK@GMAIL.COM)(7011865252)(RESPONDENT)

PRATEEK BAHRI AND ORS.
V/s STATE (NCT OF DELHI) AND ANR.

SAKSHI KAUL

OTHER DETAILS OF ADVOCATES:

SAKSHI KAUL(ADVSAKSHIKAUL@GMAIL.COM)(9812985503)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AXIS BANK LIMITED MALAK M BHATT
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

MALAK BHATT(MALAK@MALAKBHATT.COM)(9650592002)(PETITIONER)

KAPIL SHARMA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)

SH. RAJESH SHRAMA
V/s SMT. MEENAKSHI SHARMA & ANR. PANDEY, SANJAY KUMAR, BRAHM

PRAKASH SHARMA

OTHER DETAILS OF ADVOCATES:
PAWAN SHARMA()(9555890279)(PETITIONER)

ASHUTOSH KUMAR PANDEY(ASHUTOSHLEX@GMAIL.COM)(8285356804)(PETITIONER)

OM PRAKASH(OMPRAKASHSAWAN3@GMAIL.COM)()(RESPONDENT)
72

PAWAN SHARMA, ASHUTOSH KUMAR

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-206/2006)

CRL.M.C. 450/2012 FILED BY DEVKI DEVI
(DISPOSED ON : 2012-02-06 )

CRL.M.C. 580/2013 FILED BY ROOP RAM
(DISPOSED ON : 2013-02-13 )

CRL.M.C. 738/2013 FILED BY ROOP RAM
(DISPOSED ON : 2013-08-21 )

P.S.-FIR NO. :(PRASAD NAGAR-206/2006)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(OKHLA INDUSTRIAL AREA-658/2014)

CRL.M.C. 27/2019 FILED BY PRAVEEN MADAN &
ANR (DISPOSED ON : 2019-01-07 )

P.S.-FIR NO. :(OKHLA INDUSTRIAL AREA-
658/2014)

P.S.-FIR NO. :(SARITA VIHAR-78/2019)

Listing Remarks:
WITH CRL.M.C.1128/2025

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MODEL TOWN-428/2023)

BAIL APPLN. 3250/2023 FILED BY RAJINDER
AGGARWAL (DISPOSED ON : 2024-01-31)

BAIL APPLN. 3253/2023 FILED BY SHARON
AGGARWAL (DISPOSED ON : 2024-01-31)

P.S.-FIR NO. :(MODEL TOWN-428/2023)

P.S.-FIR NO. :(DWARKA NORTH-121/2021)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
286/2023)



02.04.2025

40

41

42

43

44

45

46

47

48

49

50

CRL.REV.P.-191/2019
CRL.M.A. 3238/2025

CRL.REV.P.-369/2019

CRL.REV.P.-380/2019

CRL.REV.P.-663/2019

CRL.REV.P.-819/2019

CRL.REV.P.-863/2019

WITH CRL.REV.P. 868/2019

CRL.REV.P.-868/2019

CRL.REV.P.-1251/2019

CRL.REV.P.-1256/2019

CRL.REV.P.-1295/2019

CRL.REV.P.-43/2021

ADVANCE CAUSE LIST

ASHUTOSH KUMAR PANDEY(ASHUTOSHLEX@GMAIL.COM)(8285356804)(RESPONDENT)
SANJAY KUMAR(SANJAYTHAKUR0786@GMAIL.COM)(9810839110)(RESPONDENT)
BRAHM PRAKASH
SHARMA(ADVOCATE.BRAHM@GMAIL.COM)(9811894486)(PETITIONER)

BHUPENDER KR. SAHNI & ANR. ANWESH MADHUKAR (DHCLSC),
V/s STATE & ANR. ANWESH MADHUKAR

OTHER DETAILS OF ADVOCATES:

ANWESH MADHUKAR()(9599379893)(PETITIONER)

ISHAT SINGH
BHATI(ISHATSINGHBHATIADVOCATE@GMAIL.COM)(9999456677)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)

SHAHID KHAN ANIL TOMAR, ALIM MIZAJ
V/s STATE

OTHER DETAILS OF ADVOCATES:
ANIL TOMAR()(9811119399)(PETITIONER)
ALIM MIZAJ(MIZAJ.ADVOCATE@GMAIL.COM)(9899765747)(PETITIONER)

SH. SUNDER ASHOK KUMAR TIWARI, BENU
V/s MS. PREETI GUNJAN JHA

OTHER DETAILS OF ADVOCATES:
ASHOK KUMAR TIWARI()(9212114541)(PETITIONER)
BENU GUNJAN JHA(BENUGUNJAN@GMAIL.COM)(9891058389)(PETITIONER)

SANGITA ANU NARULA (DHCLSC), GAURAV
V/s STATE & ORS. KUMAR

OTHER DETAILS OF ADVOCATES:
ANU NARULA (DHCLSC)()(9871122620)(PETITIONER)
GAURAV KUMAR(CH.GAURAVDALAL@GMAIL.COM)(9891262268)(RESPONDENT)

ANIL KUMAR TOBRIA ANU NARULA (DHCLSC), DILIP KUMAR
V/s STATE & ANR. JHA

OTHER DETAILS OF ADVOCATES:
ANU NARULA (DHCLSC)()(9871122620)(PETITIONER)

MOHD. SOHRAB
V/s MAHMOOD KHAN & ANR

PARDEEP VIJAYRAN

OTHER DETAILS OF ADVOCATES:
PARDEEP VIJAYRAN()(9810212477)(PETITIONER)

MOHD. SOHRAB
V/s SANJAY KHAN & ANR

PARDEEP VIJAYRAN

OTHER DETAILS OF ADVOCATES:
PARDEEP VIJAYRAN()(9810212477)(PETITIONER)

JOHN G. TIGGA SAMEER CHANDRA
V/s STATE

OTHER DETAILS OF ADVOCATES:

SAMEER CHANDRA()(9810395160)(PETITIONER)

SURESH DUDANI PAYAL JAIN

V/s MS. SHRUTY DUDANI

OTHER DETAILS OF ADVOCATES:

STATE
V/s SONU & ORS.

HIREIN SHARMA, SUMITRA KUMARI
CHOUDHARY

OTHER DETAILS OF ADVOCATES:

HIREIN SHARMA()(9811367166)(PETITIONER)

SUMITRA KUMARI

CHOUDHARY(ADVSUMITRACHOUDHARY @GMAIL.COM)(8800556098)(RESPONDENT)

DILSHAD KHAN
V/s STATE

NISHANT MADAN, RAKESH CHAHAR

OTHER DETAILS OF ADVOCATES:
NISHANTMADAN(ADV.NISHANTMADAN@GMAIL.COM)(8860611287)(PETITIONER)
ABHIMANYU KAMPANI LAW
OFFICE(RAJIVMOHANLAWOFFICES@GMAIL.COM)(9818647579)(PETITIONER)

73

P.S.-FIR NO. :(JAIT PUR-101/2010)

P.S.-FIR NO. :(NAND NAGRI-1081/2006)

P.S.-FIR NO. :(DWARKA NORTH-CA NO.
490/2018)

P.S.-FIR NO. :(CONNAUGHT PLACE-477/1996)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MALVIYA NAGAR-284/2018)

BAIL APPLN. 2994/2018 FILED BY KAILASH &
ANR (DISPOSED ON : 2018-12-18 )

BAIL APPLN. 2312/2018 FILED BY DEEPAK
(DISPOSED ON : 2018-10-03 )

BAIL APPLN. 2299/2018 FILED BY AJIT@ JEETE
(DISPOSED ON : 2018-10-01 )

BAIL APPLN. 854/2019 FILED BY KAILASH & ANR
(DISPOSED ON : 2019-05-06 )

P.S.-FIR NO. :(MALVIYA NAGAR-284/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BURARI-274/2018)

BAIL APPLN. 2350/2018 FILED BY DILSHAD KHAN
(DISPOSED ON : 2019-02-25 )



02.04.2025

51 CRL.REV.P.-279/2021
CRL.M.A. 14315/2021
CRL.M.A. 28192/2023
CRL.M.A. 15939/2024

52  TR.P.(CRL.)-20/2025
CRL.M.A. 6633/2025

53  |W.P.(CRL)-14/2023

54  |W.P.(CRL)-39/2023
CRL.M.A. 32367/2023

55 W.P.(CRL)-750/2023

56  |W.P.(CRL)-3847/2023
CRL.M.A. 35775/2023

ADVANCE CAUSE LIST

DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAKESH CHAHAR(ADV_CHAHAR@YAHOO.COM)(9910411577)(PETITIONER)

DEEPA RAGHAV PINAKI ADDY, PINAKI ADDY, DURGESH
V/s AMIT RAWAL KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

DEEPA RAGHAV(DRAGHAV11193@GMAIL.COM)(9911679153)(RESPONDENT)
DEEPA RAGHAV(DRAGHAV11193@GMAIL.COM)(9911679153)(RESPONDENT)
DEEPA RAGHAV(DRAGHAV11193@GMAIL.COM)(9911679153)(RESPONDENT)
PINAKI ADDY()(9811884325)(PETITIONER)

AMIT RAWAL(RAWALAMIT@GMAIL.COM)(8743901091)(PETITIONER)

AMIT RAWAL(RAWALAMIT@GMAIL.COM)(8743901091)(PETITIONER)

AMIT RAWAL(RAWALAMIT@GMAIL.COM)(8743901091)(PETITIONER)

AMIT RAWAT(RAWALAMITOO0GAMIL.COM)(8743901910)(RESPONDENT)
PINAKI ADDY(ADDYPINAKI@GMAIL.COM)(9811884325)(PETITIONER)

SAI ODHAN(SAIODHAN1978@GMAIL.COM)()(RESPONDENT)

DEEPA RAGHAV, PINAKI ADDY(DEEPARAGHAV047@GMAIL.COM,
ADDYPINAKI@GMAIL.COM)()(PETITIONER)

DURGESH KUMAR
SHARMA(SAIODHAN1978@GMAIL.COM)(9896475614)(RESPONDENT)

N GUNINDER KAUR GILL
V/s STATE OF NCT OF DELHI THROUGH
PRINCIPAL SECRETARY HOME & ORS.

OTHER DETAILS OF ADVOCATES:

GUNINDER KAUR (ADV.GKGILL@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NITESH & ANR. SAURAJ YADAV
V/s THE STATE (GOVT. OF NCT OF DELHI) &
ANR.

OTHER DETAILS OF ADVOCATES:

PUSHPA BUILDER PVT LTD THR. ITS DIRECTOR  |PHOOL KUMAR, RAJEEV LOCHAN, S S
NEELAM RANA TIWARI AHLUWALIA

V/s INDUSTRIAL FINANCIAL CORPORATION OF

INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

R. LOCHAN &
ASSOCIATES(RLOCHANASSOCIATES@GMAIL.COM)(9811486711)(PETITIONER)
MOHIT BHATNAGAR(HOD.CCD@IFCILTD.COM)()(RESPONDENT)

R.LOCHAN (RLOCHANASSOCIATES@GMAIL.COM)(9811486711)(PETITIONER)
R. LOCHAN (RLOCHANASSOCIATES@GMAIL.COM)(9811486711)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
S S AHLUWALIA(SUKHAMWALIA@GMAIL.COM)(9650160444)(RESPONDENT)
S S AHLUWALIA(SUKHAMWALIA@GMAIL.COM)(9650160444)(RESPONDENT)

SK GUPTA & ANR. MUKUL MALIK
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

DIVYANSHU BHARDWAJ(DIVYANSHUBHARDWAJ101@GMAIL.COM)()(PETITIONER)
DIVYANSHU
BHARDWAJ(DIVYANSHUBHARDWAJ@GMAIL.COM)(9850597752)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PAWAN KUMAR SINGH GIRRISH KUMAR, RISHABH OSTWAL
V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

G.P(LAWYERGIRISH@ GMAIL.COM)(9873777479)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RISHABH OSTWAL(RISHABH.OSTWAL16@GMAIL.COM)(9999487987)(RESPONDENT)

74

W.P.(CRL) 2047/2018 FILED BY ALAMGIR KHAN
(DISPOSED ON : 2018-07-24 )

BAIL APPLN. 778/2019 FILED BY IRFAN
(DISPOSED ON : 2019-05-03 )

W.P.(CRL) 1470/2019 FILED BY ALAMGIR KHAN
(DISPOSED ON : 2019-07-18 )

CRL.M.C. 1539/2020 FILED BY INAMUL HAQ
(DISPOSED ON : 2020-07-15 )

P.S.-FIR NO. :(BURARI-274/2018)

P.S.-FIR NO. :(TILAK MARG-111/2024)

P.S.-FIR NO. :(NABI KARIM-235/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-7/2022)

CRL.M.C. 1537/2023 FILED BY SHIV KUMAR &
ANR. (DISPOSED ON : 2023-07-03 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
7/2022)

P.S.-FIR NO. :(DABRI-670/2023)
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FOR FINAL HEARING

57

58

CRL.A.-539/2022
CRL.M.(BAIL) 1291/2022

CRL.REV.P.-427/2019
CRL.M.A. 7638/2019
CRL.M.A. 7639/2019
CRL.M.A. 7640/2019
CRL.M.A. 25523/2023

FOR ARGUMENT

59

W.P.(CRL)-3317/2023
CRL.M.A. 30829/2023

PART-HEARD MATTERS

60

61

62

63

64

CONT.CAS(C)-164/2020
WITH W.P.(C) 1103/2020
CONT.CAS(C) 976/2023

W.P.(C)-1103/2020

CM APPL. 11695/2023
CM APPL. 21955/2023
CM APPL. 36663/2023
CM APPL. 44573/2023
CM APPL. 47022/2023
WITH W.P.(C) 2546/2021

CONT.CAS(C)-976/2023
WITH W.P.(C) 1103/2020

CRL.REV.P.-219/2021

WITH CRL.REV.P. 232/2021

CRL.REV.P. 223/2021

CRL.REV.P.-223/2021

WITH CRL.REV.P. 232/2021

ADVANCE CAUSE LIST

BANIYA @ RAJU ARCHIT UPADHAYAY
V/s STATE (GNCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAIT PUR-516/2016)
ARCHIT AOR(AORARCHIT@GMAIL.COM)(9990323136)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

YASODA NIDHI MOHAN PARASHAR, SATYA PAL
V/s KALKA PRASAD SINGH

OTHER DETAILS OF ADVOCATES:

NIDHI MOHAN PARASHAR()(9953899900)(PETITIONER)

NIODHI MOHAN
PARASHAR(NIDHIMOHANPARASHAR@GMAIL.COM)(9953899908)(PETITIONER)

GARIMA CHOUDHARIE ADAB SINGH KAPOOR
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SAKET-405/2023)
ADBAS SINGH KAPOOR(OFFICE@ADASINGHKAPOOR.COM)(9818073491)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

X SHREYA MUNOTH
V/s SAHITYA AKADEMI

OTHER DETAILS OF ADVOCATES:
SHREYA MUNOTH()(9971846694)(PETITIONER)

X AMRITANANDA CHAKRAVORTY,
V/s AKADEMI AND ORS. SHREYA MUNOTH, ASHISH DIXIT,
ABHISHEK AGGARWAL

OTHER DETAILS OF ADVOCATES:

AMRITANANDA CHAKRAVORTY()(9971846694)(PETITIONER)

SHREYA MUNOTH(SHREYA@CSMCHAMBERS.COM)(9958498446)(PETITIONER)

G N AGGARWAL AND CO(GNAGGARWAL.CO@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ASHISH DIXIT()(9999900412)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SHREYA MUNOTH(SHREYA@CSMCHAMBERS.COM)(9958498446)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
ABHISHEK AGGARWAL AND BHAWNA KATARIA(GNAGGARWAL.CO@GMAIL.COM,
ASHISH@ASHISHDIXIT.IN)()(RESPONDENT)

ABHISHEK AGGARWAL(GNAGGARWAL.CO@GMAIL.COM)(9811114489)(PETITIONER)
SHREYA MUNOTH(SHREYA@CSMCHAMBERS.COM)()(RESPONDENT)

SHREYA MUNOTH , AMRITANDA
CHAKRAVORTY(SHREYA@CSMCHAMBERS.COM)(9958498446)(PETITIONER)
ASHISH (ASHISH@ASHISHDIXIT.IN)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
GNAGGARWAL(GNAGGARWAL.CO@GMAIL.COM)()(RESPONDENT)

X SHREYA MUNOTH, SHREYA MUNOTH
V/s SAHITYA AKADEMI & ORS.

OTHER DETAILS OF ADVOCATES:

SHREYA MUNOTH(SHREYA@CSMCHAMBERS.COM)(9958498446)(PETITIONER)
KUNAL(KUNAL@IREGAL.IN, GNAGGARWAL.C@GMAIL.COM)()(RESPONDENT)
K MADHAV(K.MADHAV9@GMAIL.COM, DS.ACCOUNTS@SHITYA-
AKADEMI.GOV.IN)()(RESPONDENT)

SHREYA MUNOTH(SHREYA@CSMCHAMBERS.COM)(9958498446)(PETITIONER)

KHUSHWANT KAUR KAJAL CHANDRA
V/s SMT GAGANDEEP SIDHU

OTHER DETAILS OF ADVOCATES:
KAJAL CHANDRA(KAJAL.CHANDRA@YAHO0.COM)(9810133536)(PETITIONER)
KAJAL CHANDRA(KAJAL.CHANDRA@YAHO0.COM)(9810133536)(PETITIONER)

DALJIT SINGH & ANR. KAJAL CHANDRA
V/s SMT GAGANDEEP SIDHU

OTHER DETAILS OF ADVOCATES:
KAJAL CHANDRA(KAJAL.CHANDRA@YAHO0.COM)(9810133536)(PETITIONER)
KANJAL CHANDRA(KAJAL.CHANDRA@YAHO0.COM)(9810133536)(PETITIONER)
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NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)
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CRL.M.C.-1128/2025
CRL.M.A. 5091/2025
CRL.M.A. 5092/2025
CRL.M.A. 5402/2025

COURT NO. 07
HON"BLE MR.J

RISHI AGGARWAL MUKUL MALIK, ANIL KUMAR JHA
V/s STATE (GOVT. OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

YUGANT SHARMA(ADVYUGANTSHARMA@GMAIL.COM)(9711311455)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
YUGANT SHARMA(ADVYUGANTSHARMA@GMAIL.COM)(9711311455)(PETITIONER)
SHUBHAM MALIK(SHUBHAMMALIK1233@GMAIL.COM)(7011865252)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
ANIL KUMAR JHA(ANILJH@GMAIL.COM)(9555902470)(RESPONDENT)

ANIL KUMAR JHA(ANILJH@GMAIL.COM)(9555902470)(RESPONDENT)

USTICE MANOJ KUMAR OHRI

CLICK TOJOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14

MEETING ID : 2528 229 8537

Listing Remarks:
WITH CRL.M.C.1067/2025

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
103/2018)

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR

MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-
CASE NO:-
NAME OF COUNSEL APPEARING FOR :-
MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmpankajgoel.dhc@gov.in

ITEM
NUMBER

CASE NUMBER

FOR ADMISSION

1

LA.APP.-11/2019
CM APPL. 4856/2019

LA.APP.-44/2019

CM APPL. 15814/2019
CM APPL. 15815/2019
CM APPL. 15816/2019
CM APPL. 18522/2019
CM APPL. 18523/2019

CM APPL. 72188/2024
In LA.APP.-68/2019

PARTY NAME ADVOCATE NAME

SHANTI DEVI (DECEASED) THR LRS SUNIL DAHIYA, CURARE LEGAL
V/s UNION OF INDIA & ANR

OTHER DETAILS OF ADVOCATES:
SUNIL DAHIYA()(9555650325)(PETITIONER)

BUNYAD ALI & ORS NAFIS AHMAD SIDIQUI, SATISH
V/s UNION OF INDIA & ORS KUMAR VERMA, SHAHBAZ M
AHMAD

OTHER DETAILS OF ADVOCATES:
NAFIS AHMAD SIDIQUI()(9810288773)(PETITIONER)
NAFIS AHMAD SIDIQUI()(9810288773)(PETITIONER)

UNION OF INDIA SANJAY KUMAR PATHAK, ARVIND
V/s SAVITRI DEVI & ORS. KUMAR, S K ROUT

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR PATHAK()(9910770311)(PETITIONER)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910773011)(PETITIONER)
S K ROUT(ROUTSANTOSHK@GMAIL.COM)(9971052474)(RESPONDENT)
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4

5

6

10

11

CM APPL. 72190/2024
In LA.APP.-69/2019

LA.APP.-440/2023
CM APPL. 45150/2023

LA.APP.-583/2023
CM APPL. 56872/2023

LA.APP.-603/2023
CM APPL. 58892/2023

LA.APP.-244/2024
CM APPL. 46112/2024

W.P.(C)-10485/2009

W.P.(C)-11445/2016
CM APPL. 44880/2016

W.P.(C)-2399/2017
CM APPL. 10351/2017

ADVANCE CAUSE LIST

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
S K ROUT(DHAMIJAASSOCIATES@YAHOO.COM)(9971754754)(PETITIONER)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA SANJAY KUMAR PATHAK, ARVIND
V/s VIDYA DEVI & ORS. KUMAR, S K ROUT

OTHER DETAILS OF ADVOCATES:
SANJAY KUMAR PATHAK()(9910770311)(PETITIONER)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER)
ANAND V KHATRI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

S K ROUT(ROUTSANTOSHK@ GMAIL.COM)(9971052474)(RESPONDENT)

S K ROUT(ROUTSANTOSHK@GMAIL.COM)(9971052474)(RESPONDENT)

S K ROUT (ROUTSANTOSHK@GMAIL.COM)(9971052474)(RESPONDENT)
SANTOSH KR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER)
ANAND(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

S K ROUT(ROUTSANTOSHK@ GMAIL.COM)(9971052474)(RESPONDENT)

S K ROUT AND SUKHDA
DHAMIJA(DHAMIJAASSOCIATES@YAHOO.COM)(9971754754)(PETITIONER)
SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA BIRAJA KANTA MAHAPATRA, Listing Remarks:
V/s SH. NARAYAN SINGH (D) THROUGH LRS  TARUNVIR SINGH KHEHAR FOR DIRECTION
& ANR.

OTHER DETAILS OF ADVOCATES:

BIRAJA
MAHAPATRA(BIRAJAMAHAPATRA@GMAIL.COM)(9810935526)(PETITIONER)
DDA CHAMBER(DDACHAMBERHC@YAHOO0.COM,
RSDALALADVOCATE@GMAIL.COM)()(RESPONDENT)

TARUNVIR SINGH
KHEHAR(CONTACTUSKLA@GMAIL.COM)(9910122225)(RESPONDENT)

UNION OF INDIA SHYAM SUNDER, SATYAKAM,
V/s VEENA JAIN & ORS. SANTOSH KUMAR ROUTA

OTHER DETAILS OF ADVOCATES:

SHYAM SUNDER
DALAL(SUNDERSHYAMDALAL@GMAIL.COM)(9810114152)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(RESPONDENT)
SANTOSH KUMAR
ROUTA(ROUTSANTOSHK@GMAIL.COM)(9971052474)(RESPONDENT)

UNION OF INDIA SIDDHARTH PANDA
V/s SH. RAN SINGH DEC. THR. LRS & ANR.

OTHER DETAILS OF ADVOCATES:
UNION OF INDIA SIDDHARTH PANDA, SIDDHARTH
V/s SMT JAIWANTI & ANR. PANDA

OTHER DETAILS OF ADVOCATES:

SIDDHARTH
PANDA(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(PETITIONER)
K.G.SOMANI & CO. MR.RABIN MAJUMDER, PUSHKAR
V/s UOI & ORS. KARNI SINHA

OTHER DETAILS OF ADVOCATES:
PUSHKAR KARNI
SINHA(ADV.PUSHKARSINHA@GMAIL.COM)(9625961940)(PETITIONER)

RAM SEWAK KSHITI) SHARDA, SANJAY K
V/s UNION OF INDIA AND ORS SHANDILYA, SRIHARSHA PEECHARA,
LATIKA MALHOTRA

OTHER DETAILS OF ADVOCATES:
SRIHARSHA PEECHARA(SHPEECHARA@GMAIL.COM)(9717466788)(RESPONDENT)
LATIKA MALHOTRA(MYERA.LATIKA@GMAIL.COM)(9811895162)(RESPONDENT)

SUREDNER SINGH RAO JAI SAHAI ENDLAW
V/s NEW DELHI MUNICIPAL COUNCIL AND
ANR
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13

14

15

16

17

18

19

20

21

22

23

W.P.(C)-3885/2017
CM APPL. 17141/2017

W.P.(C)-3953/2017

W.P.(C)-3748/2018

W.P.(C)-2063/2019
CM APPL. 9657/2019

WITH W.P.(C) 2991/2019

W.P.(C)-2991/2019

W.P.(C)-4304/2019
CM APPL. 19154/2019

W.P.(C)-7355/2019
CM APPL. 30663/2019

W.P.(C)-11163/2019
CM APPL. 45963/2019

W.P.(C)-12728/2019
CM APPL. 52042/2019

W.P.(C)-450/2020
CM APPL. 1241/2020

W.P.(C)-2382/2020

W.P.(C)-8158/2020
CM APPL. 26445/2020

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

MAHESH KUMAR YOGESH SAINI
V/s UNION OF INDIA AND ORS

OTHER DETAILS OF ADVOCATES:

VIMLA AND ORS. S B TRIPATHI

V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

ROMESH MEHRA HUF ARVIND BHATT, M S ANANTH,
V/s LAND ALND DEVRLOPMENT OFFICER NISHITH DESAI ASSOCIATES, RAJESH
AND ORS. KUMAR GOGNA

OTHER DETAILS OF ADVOCATES:
ARVIND BHATT()(9810354101)(PETITIONER)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT)

MS. PERNIA QURESHI YOGINDER HANDOO
V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:
YOGINDER HANDOO()(8010909607)(PETITIONER)

MS. SYLVIA MOIN YOGINDER HANDOO, RAJESH
V/s UNION OF INDIA AND ORS. KUMAR GOGNA

OTHER DETAILS OF ADVOCATES:
YOGINDER HANDOO()(8010909607)(PETITIONER)
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(PETITIONER)

CHANDER PRAKASH VAIBHAV AGNIHOTRI
V/s LIFE INSURANCE CORPORATION OF
INDIA

OTHER DETAILS OF ADVOCATES:
VAIBHAV AGNIHOTRI()(9818099957)(PETITIONER)

PAWAN HANS LIMITED PUNEET TANEJA
V/s NATIONAL COMMISSION FOR
SCHEDULED CASTES AND ORS.

OTHER DETAILS OF ADVOCATES:
PUNEET TANEJA()(9810208494)(PETITIONER)
M/S COTTAGE ARTS EMPORIUM

V/s INDIAN TOURISM DEVELOPMENT
CORPORATION

AMANDEEP SINGH

OTHER DETAILS OF ADVOCATES:
AMANDEEP SINGH()(9711570956)(PETITIONER)

M/S MALIK RAM RAMESH CHAND (REGD.) |ANUP KUMAR DAS, AJAY
AND ORS. BHATNAGAR

V/s LT. GOVERNOR GOVT. OF NCT OF DELHI

AND ORS.

OTHER DETAILS OF ADVOCATES:
ANUP KUMAR DAS()(9818412195)(PETITIONER)

HIMALAYA FOOD INTERNATIONAL LTD. PUNIT D TYAGI, NEHA NAGPAL
V/s UNION OF INDIA, MINISTRY OF FOOD
PROCESSING INDUSTRIES

OTHER DETAILS OF ADVOCATES:
PUNIT D TYAGI()(9810813050)(PETITIONER)
NEHA NAGPAL(NEEHANAGPAL@GMAIL.COM)(9810030834)(PETITIONER)

RENU RATTAN RENU RATTAN, MAIBAM
V/s UNITED INDIA INSURANCE COMPANY NABAGHANASHYAM SINGH,
LIMITED AND ORS. ROHAN RISHI BHATNAGAR

OTHER DETAILS OF ADVOCATES:

RENU RATTAN()(8383896644)(PETITIONER)

MAIBAM NABAGHANASHYAM
SINGH(GHANAMAIBAMADV@GMAIL.COM)(9811406660)(RESPONDENT)

ROHAN RISHI
BHATNAGAR(ROHANRISHIBHATNAGAR@GMAIL.COM)(8744977771)(PETITIONER)

INDIAN STATISTICAL INSTITUTE RAVJYOT SINGH, YUDHVIR SINGH  Listing Remarks:
V/s COUNCIL OF ARCHITECTURE & ORS. CHAUHAN, RUCHIR MISHRA, EKTA |PART HEARD
KALRA SIKRI

OTHER DETAILS OF ADVOCATES:

P N UPADHYAY & RAV JYOT
SINGH(RAVJYOTS@GMAIL.COM)(9891111533)(PETITIONER)

MOHD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
YUDHVIR SINGH
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24 |W.P.(C)-10616/2020
CM APPL. 33451/2020
CM APPL. 68506/2024
WITH W.P.(C) 10617/2020

25 |W.P.(C)-10617/2020
CM APPL. 33455/2020

26  |W.P.(C)-7521/2024
CM APPL. 31332/2024
CM APPL. 46218/2024

27  |W.P.(C)-14457/2024
CM APPL. 60605/2024

ADVANCE CAUSE LIST

CHAUHAN(GAURAVJAINWAL1990@GMAIL.COM)(9810153709)(PETITIONER)
RUCHIR MISHRA(MUKESHBGH@GMAIL.COM)(9968276577)(PETITIONER)
EKTA KALRA SIKRI(SUDHIRSDHR2@GMAIL.COM)(9971481762)(PETITIONER)

M/S TKIL INDUSTRIES PRIVATE LIMITED YOGENDRA ALDAK, YOGENDRA Listing Remarks:
V/s UNION OF INDIA & ORS. ALDAK AT 4:00PM

OTHER DETAILS OF ADVOCATES:

THYSSENKRUPP, INDUSTRIES INDIA PVT
LTD(ZUBIN.GAGRAT@THYSSENKRUPP.COM)()(PETITIONER)

V LAKSHMI KUMARAN, L BADRI NARAYANAN, CHARANYA LAKSHMIKUMARAN,
KARAN SACHDEV (CHARANYA.L@LAKSHMISRI.COM)(9560712505)(PETITIONER)
MOHAMMED
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
V.LAKSHMIKUMARAN(CHARANYA.1@LAKSHMISRI.COM,
YOGENDRA.ALDAK@LAKSHMISRI.COM)(8010333998)(PETITIONER)

ASHEESH JAIN(ASHEESHJAIN.CGSC@GMAIL.COM)(0)(RESPONDENT)

M/S TKIL INDUSTRIES PRIVATE LIMITED YOGENDRA ALDAK, YOGENDRA Listing Remarks:
V/s UNION OF INDIA & ORS. ALDAK AT 4:00PM

OTHER DETAILS OF ADVOCATES:

V LAKSHMI KUMARAN, L BADRI NARAYANAN, CHARANYA LAKSHMIKUMARAN,
KARAN SACHDEV (CHARANYA.L@LAKSHMISRI.COM)(9560712505)(PETITIONER)
MOHAMMED
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)

SHRI NARENDRA SINGH RAJIV DEWAN, BHARAT
V/s THE GOVT OF NCT OF DELHI & ORS. MALHOTRA, BHARAT MALHOTRA

OTHER DETAILS OF ADVOCATES:

RAJIV DEWAN(RAJIVDEWAN123@YAHOO.COM)(9811673338)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
RAKESH MALHOTRA(BHARATMAL2@GMAIL.COM)(8447151507)(PETITIONER)
SANTOSH KUMAR TRIPATHI, RAJIV DEWAN,
DSIIDCLC(STANDINGCOUNSELGNCTD@GMAIL.COM,
RAJIVDEWAN123@YAHOO.COM,
DSIIDCLC@GMAIL.COM)(9868250806)(RESPONDENT)

BHARAT MALHOTRA(BHARATMAL2@GMAIL.COM)(8447151507)(PETITIONER)

INDIAN NATIONAL TRUST FOR ART AND ABHUIT MITTAL
CULTURAL HERITAGE
V/s LAND AND DEVELOPMENT OFFICE

OTHER DETAILS OF ADVOCATES:

ABHUIT MITTAL(ABHUIT@LEGALSCRIPTURES.COM)(9971005414)(PETITIONER)
ABHUIT MITTAL , ANUKALP JAIN(ABHUIT@LEGALSCRIPTURES.COM,
ANUKALPJAIN@LEGALSCRIPTURES.COM)(9971005414)(PETITIONER)
KRITIMAN, UNION OF INDIA(KIRTIMANSINGH.OFFICE@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF INDIA, KIRTIMAN SINGH(UOIDHC@GMAIL.COM,
KIRTIMANSINGH.OFFICE@GMAIL.COM)(9811700872)(RESPONDENT)
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02.04.2025 ADVANCE CAUSE LIST

COURT NO. 26
HON"BLE MS.JUSTICE NEENA BANSAL KRISHNA

NOTE: IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN
ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE 1S AN

ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.

CLICK TO JOIN VC:

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

MEETING NUMBER: 2512 399 8226

PASSWORD: 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj .dhc@gov. in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
INTERIM BAIL
1 BAILAPPLN.-827/2025 PANNA RAM SPARSH KARNWAL
V/s THE STATE (GOVT OF NCT OF DELHI)
THROUGH SHO PS NARELA INDUSTRIAL AREA
DELHI
OTHER DETAILS OF ADVOCATES:
MAN MOHAN KUMAR (ADVJHAJI4U@GMAIL.COM)(9810985056)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BAIL
2 BAILAPPLN.-4474/2024 RAHUL GUPTA MOHIT BHARDWA)J

V/s THE STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
MOHIT BHARDWAJ(MOHITBHARDWAJ1@GMAIL.COM)(9811070701)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

3 BAIL APPLN.-4775/2024 PUSHPENDER KUMAR SHARMA VIJAY KUMAR DWIVEDI
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
VIJAY DWIVEDI(VKDWIVEDI1982@GMAIL.COM)(8882817958)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

FRESH MATTERS & APPLICATIONS

4 CRL.A.-182/2021 SURESH NANDA KARANJAWALA & CO
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
KARANJAWALA & CO(SUDHIRSHARMALEGAL@GMAIL.COM)(9717196388)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

AFTER NOTICE MISC. MATTERS

5 CRL.L.P.-623/2017 STATE MEENAKSHI CHAUHAN, MANJIT SINGH
CRL.M.A. 17726/2017 V/s DARSHAN SINGH @ TONY & ORS. CHAUHAN

OTHER DETAILS OF ADVOCATES:

MANJIT SINGH

CHAUHAN(GEORGIANSLAWOFFICE@GMAIL.COM)(9810326486)(RESPONDENT)

MANJIT SINGH

CHAUHAN(GEORGIANSLAWOFFICE@GMAIL.COM)(9810326486)(PETITIONER)
6  CRL.L.P.-144/2021 STATE MEENAKSHI CHAUHAN

V/s GULLU
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NARELA INDUSTRIAL AREA-156/2021)

BAIL APPLN. 704/2024 FILED BY PANNA RAM
ALIAS VINOD & ANR. (DISPOSED ON : 2024-09-
03)

P.S.-FIR NO. :(NARELA INDUSTRIAL AREA-
156/2021)

P.S.-FIR NO. :(GANDHI NAGAR-479/2024)

P.S.-FIR NO. :(KHAJOORI KHAS-640/2022)

Listing Remarks:
AT 03:30 PM

P.S.-FIR NO. :(CBI-1A/2008/AC-1)

P.S.-FIR NO. :(TILAK NAGAR-148/2007)


https://delhihighcourt.webex.com/meet/dhcecourtvc1�
mailto:cmpankaj.dhc@gov.in�

02.04.2025

7

8

10

11

12

13

14

15

16

17

CRL.L.P.-150/2021

CRL.L.P.-151/2021

CRL.M.C.-3572/2017
CRL.M.A. 14532/2017
CRL.M.A. 42117/2019

CRL.M.C.-4721/2017
CRL.M.A. 18823/2017
WITH CRL.M.C. 5207/2017
CRL.M.C. 5208/2017
CRL.M.C. 5209/2017

CRL.M.C.-5207/2017
CRL.M.A. 20487/2017
WITH CRL.M.C. 5209/2017
CRL.M.C. 5208/2017

CRL.M.C.-5208/2017
CRL.M.A. 20489/2017

CRL.M.C.-5209/2017
CRL.M.A. 20491/2017

CRL.M.C.-1513/2018
CRL.M.A. 5497/2018

CRL.M.C.-1655/2018
CRL.M.A. 5985/2018

CRL.M.C.-1747/2018
CRL.M.A. 6267/2018

CRL.M.C.-3757/2018
CRL.M.A. 28823/2018
CRL.M.A. 40730/2019

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
MEENAKSHI CHAUHAN()(9811671038)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

STATE MEENAKSHI CHAUHAN
V/s RAM SINGH

P.S.-FIR NO. :(DABRI-625/2016)

OTHER DETAILS OF ADVOCATES:
MEENAKSHI CHAUHAN(MEENAKSHI.CHAUHAN@GMAIL.COM)(9811671038)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

STATE ASHISH DUTTA
V/s AMARJEET@BAGGI & ANR.

P.S.-FIR NO. :(TIMAR PUR-632/2007)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) :(ANAND PARBAT-216/2013)
BAIL APPLN. 857/2014 FILED BY UMESH KUMAR
@ JUNI (DISPOSED ON : 2014-05-07 )
BAIL APPLN. 861/2014 FILED BY AMARIIT @
BAGGI @ CHARAN SINGH (DISPOSED ON : 2014-
05-07 )
BAIL APPLN. 2277/2015 FILED BY AMARJEET @
BAGGI (DISPOSED ON : 2016-03-21 )

P.S.-FIR NO. :(ANAND PARBAT-216/2013)

ASST POST MASTER KRISHNA NAGAR & ORS THR. ARUN BANDWAJ, FIDES & FIDUCIA,
LOVEEN LEENA SENIOR SUPERINTENDENT OF KAUSHIK ASSOCIATES, VIKRANT
POST OFFICE GULERIA

V/s R P MALHOTRA

OTHER DETAILS OF ADVOCATES:
ARUN BANDWAJ()(9599778214)(PETITIONER)
VIKRANT GULERIA(VIKGULERIA7@GMAIL.COM)(7011697375)(RESPONDENT)

SANDHYA GUPTA & ANR MANIJIT SINGH AHLUWALIA, AJAY
V/s GANESH TRADERS MALVIYA, NITYA NAND SINGH,
BHUSHAN KAPUR

OTHER DETAILS OF ADVOCATES:
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER)

SANDHYA GUPTA & ANR MANIJIT SINGH AHLUWALIA, AJAY
V/s GANESH TRADERS MALVIYA, NITYA NAND SINGH, LOKESH
KUMAR, BHUSHAN KAPUR

OTHER DETAILS OF ADVOCATES:
LOKESH KUMAR (LOKESH_KUMAR34@YAHOO.COM)(9958833441)(RESPONDENT)
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER)

SANDHYA GUPTA & ANR MANIJIT SINGH AHLUWALIA, AJAY
V/s GANESH TRADERS MALVIYA, BHUSHAN KAPUR

OTHER DETAILS OF ADVOCATES:
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER)

SANDHYA GUPTA & ANR MANJIT SINGH AHLUWALIA, AJAY
V/s GANESH TRADERS MALVIYA, NITYA NAND SINGH,
BHUSHAN KAPUR

OTHER DETAILS OF ADVOCATES:
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER)

NATIONAL HIGHWAYS AUTHORITY OF INDIA &  |MV KINI
ANR

V/s NORTH DELHI MUNICIPAL CORPORATION &

ANR

OTHER DETAILS OF ADVOCATES:
MV KINI()(9999318346)(PETITIONER)

MANOIJ & ORS
V/s SMT.ARCHANA

ASLAM KUMAR, VINOD YADAV

OTHER DETAILS OF ADVOCATES:
ASLAM KUMAR()(8860213360)(PETITIONER)

PUNNET KAPOOR
V/s THE SATTE & ANR

MANJIT SINGH, BHAVNEET SINGH

OTHER DETAILS OF ADVOCATES:
MANJIT SINGH()(9873577943)(PETITIONER)
BHAVNEET SINGH(ADVBHAVNEET@GMAIL.COM)(9810072011)(PETITIONER)

LAXMAN SURENDER SINGH ADITYA AGARWAL, RITESH KHARE,
V/s M/S TEXMACO LTD MEGNUS LEGAL SERVICES LLP

P.S.-FIR NO. :(RANI BAGH-47/2014)

OTHER DETAILS OF ADVOCATES:
ADITYA AGARWAL()(9891789459)(PETITIONER)
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RITESH KHARE()(8130136366)(PETITIONER)

18 CRL.M.C.-1127/2021 MS RABINDRA ASSOCIATES SIBO SANKAR MISHRA, SIBO SANKAR
CRL.M.A. 5762/2021 V/s MS ANTEX PHARMA PVT LTD MISHRA, RAHUL KULHARE

OTHER DETAILS OF ADVOCATES:

SIBO SANKER MISHRA(SIBI.MISHRA@GAMIL.COM)(9810122138)(PETITIONER)
ANTEX PHARMA(FINACE@ ANTEXPHARMA.COM)(27858519)(RESPONDENT)
RAHUL KULHARE(RAHUL71NLIU@GMAIL.COM)(9753221441)(PETITIONER)
RAHUL KULHARE(RAHUL71NLIU@GMAIL.COM)(9753221441)(PETITIONER)

19 CRL.M.C.-2562/2021 PAYAL GUPTA VIKRAM GUJRAL, DEEP CHAND
CRL.M.A. 17099/2021 V/s STATE & ANR. KUMHAR, VICHITRA KUMAR
CRL.M.A. 10801/2022
CRL.M.A. 10876/2022
CRL.M.A. 1483/2025

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ROHINI SOUTH-372/2021)
ANIL K.GUJRAL(VG.GUJRAL@GMAIL.COM)(9818054284)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NIKITA(NIKITA@SAIKRISHNAASSOCIATES.COM)()(RESPONDENT)

VICHITRA KUMAR(VICHITRAKUMARO4@GMAIL.COM)(9350288356)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VICHITRA KUMAR ()(9350288356)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

20 CRL.M.C.-2617/2021 PARAMOUNT PRODUCTS PVT. LTD. SUNIL FERNANDES, SUNIL FERNANDES,
CRL.M.A. 16885/2021 V/s ANIEL KUUMAR SAHA BHARAT ARORA

OTHER DETAILS OF ADVOCATES:
SUNIL FERNANDES(SUNILF.ADV@GMAIL.COM)(9910792104)(PETITIONER)
BHARAT ARORA(BHARAT_RYANS@YAHOO.CO.IN)(9811628929)(PETITIONER)

21 CRL.M.C.-2721/2021 JIGNESHKUMAR HEMABHAI PATEL RAJESH KUMAR, AAMIR CHAUDHARY,
CRL.M.A. 5457/2024 V/s THE STATE OF NCT OF DELHI & ANR. AAMIR CHAUDHARY
CRL.M.A. 7440/2024

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(VASANT KUNJ NORTH-266/2021)
BHUPENDRA KUMAR(ASMGLAW@GMAIL.COM)()(PETITIONER)

MAINSH PATEL(MINISHACS8@GMAIL.COM)(9953162138)(RESPONDENT)

CRIMINAL

STANDING(CRIMINALSTANDINGCOUNSEL@GMAIL.COM)(9810083100)(RESPONDENT)

AAMIR (MACLEXIS1@GMAIL.COM)(9650537236)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AAMIR CHAUDHARY(MACLEXIS1@GMAIL.COM)(9650537236)(PETITIONER)

22 CRL.M.C.-2797/2021 AMIT ARORA SHAFIK AHMED, SHAFIK AHMED,
CRL.M.A. 17765/2021 V/s ANISHA KAPOOR @ VANSHIKA ARORA NIDISH GUPTA
CRL.M.A. 2417/2022

OTHER DETAILS OF ADVOCATES:
SHAFIK AHMED(SHAFIKAHMED338@GMAIL.COM)(9599467474)(PETITIONER)
VIKAS VERMA(VIKASVERMAADVOCATE@GMAIL.COM)(9891110555)(PETITIONER)

23 CRL.M.C.-3321/2021 MAHABIR SINGH LALIT KUMAR
CRL.M.A. 20274/2021 V/s CBI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
LALIT KUMAR(LALITKUMARAOR@GMAIL.COM)(9313499556)(PETITIONER) :(CBI-5-5-2009)
LALIT KUMAR (LEGALOUTLOOK@OUTLOOK.COM)(9266655597)(PETITIONER) CRL.M.C. 5132/2018 FILED BY MAHABIR SINGH
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) (DISPOSED ON : 2020-01-13 )
P.S.-FIR NO. :(CBI-5-5-2009)
24  CRL.M.C.-205/2025 MR. SUSHIL CHAUDHARY ATUL NAGARAJAN
CRL.M.A. 1072/2025 V/s NORTHERN INDIA PAINT COLOUR AND
CRL.M.A. 4399/2025 VARNISH CO. LLP THROUGH AUTHORIZED
WITH CRL.M.C. 1672/2025 REPRESENTATIVE MR. VIJAY SETHI & ORS.

OTHER DETAILS OF ADVOCATES:

RFKN LEGAL (ATUL@ATULNAGARAJAN.IN)(9811169087)(PETITIONER)

RFKN LEGAL(ATUL@ATULNAGARAJAN.IN)(9540886837)(PETITIONER)

ATUL (ATUL@RFKN.LEGAL)(9811169087)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ATUL (ATUL@ATULNAGARAJAN.IN)(9540886837)(PETITIONER)

K PALLAVI (PALLAVI@RFKN.LEGAL)(0)(RESPONDENT)

25 CRL.M.C.-1672/2025 MR. SUSHIL CHAUDHARY ATUL NAGARAJAN
CRL.M.A. 7551/2025 V/s NORTHERN INDIA PAINT COLOUR AND
VARNISH CO. LLP

OTHER DETAILS OF ADVOCATES:
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ADVANCE CAUSE LIST

ATUL T.N. (ATUL@ATULNAGARAJAN.IN)(9540886837)(PETITIONER)

RAHUL YADAV
V/s STATE

OTHER DETAILS OF ADVOCATES:

NITIN NAGPAL
V/s STATE NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES:

83

RAJAT ANEJA, RAHUL DHANKHER

ANURAG JAIN, KAMNA VOHRA

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(TILAK NAGAR-8/2011)

CRL.M.C. 4188/2011 FILED BY SAMEER
SAHWNEY (DISPOSED ON : 2012-02-23 )
CRL.M.C. 1274/2013 FILED BY RAHUL YADAV &
ANR. (DISPOSED ON : 2023-03-24 )

P.S.-FIR NO. :(TILAK NAGAR-8/2011)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ASHOK VIHAR-419/2005)

BAIL APPLN. 559/2006 FILED BY NITIN NAGPAL
(DISPOSED ON : 2006-07-03 )

BAIL APPLN. 1458/2006 FILED BY SIDDHARTH
BANSAL (DISPOSED ON : 2006-09-05 )

BAIL APPLN. 2749/2007 FILED BY NITIN NAGPAL
(DISPOSED ON : 2008-07-21)

BAIL APPLN. 2074/2008 FILED BY NITIN NAGPAL
(DISPOSED ON : 2008-10-24 )

BAIL APPLN. 429/2009 FILED BY RANBIR SINGH
(DISPOSED ON : 2009-07-10 )

BAIL APPLN. 625/2010 FILED BY RANBIR
JAKHAR (DISPOSED ON : 2010-05-06 )

BAIL APPLN. 215/2011 FILED BY RANBIR
JAKHAR (DISPOSED ON : 2011-05-16 )

CRL.A. 31/2013 FILED BY RAMBIR JAKHAR
(DISPOSED ON : 2013-08-14 )

CRL.A. 1323/2012 FILED BY SIDDHARTHA
BANSAL (DISPOSED ON : 2013-08-14 )

CRL.A. 1369/2012 FILED BY NITIN NAGPAL
(DISPOSED ON : 2013-08-14 )

W.P.(CRL) 1720/2013 FILED BY NITIN NAGPAL
(DISPOSED ON : 2014-09-05 )

W.P.(CRL) 1536/2013 FILED BY SIDHARTH
BANSAL (DISPOSED ON : 2013-09-27 )
W.P.(CRL) 1344/2013 FILED BY NITIN NAGPAL
(DISPOSED ON : 2013-09-23 )

W.P.(CRL) 1866/2013 FILED BY SIDHARTH
BANSAL (DISPOSED ON : 2013-11-12 )
W.P.(CRL) 146/2014 FILED BY RANVIR JAKHAR
@ RAMBIR JAKHAR (DISPOSED ON : 2014-02-28
)

W.P.(CRL) 2191/2014 FILED BY NITIN NAGPAL
(DISPOSED ON : 2014-11-03 )

W.P.(CRL) 1598/2014 FILED BY SIDHARTH
BANSAL (DISPOSED ON : 2014-08-21 )
W.P.(CRL) 2091/2014 FILED BY SIDHARTH
BANSAL (DISPOSED ON : 2014-10-16 )
W.P.(CRL) 1203/2015 FILED BY NITIN NAGPAL
(DISPOSED ON : 2015-08-07 )

W.P.(CRL) 216/2015 FILED BY NITIN NAGPAL
(DISPOSED ON : 2015-02-05 )

W.P.(CRL) 217/2015 FILED BY RANVIR JAKHAR
@ RAMBIR JHAKHAR (DISPOSED ON : 2015-04-
10)

W.P.(CRL) 2577/2015 FILED BY NITIN NAGPAL
(DISPOSED ON : 2015-11-19 )

W.P.(CRL) 2371/2015 FILED BY SIDHARTH
BANSAL (DISPOSED ON : 2015-11-02 )
W.P.(CRL) 2783/2015 FILED BY RANBIR
JANKHAR (DISPOSED ON : 2015-12-02 )
W.P.(CRL) 1055/2016 FILED BY RANBIR JAKHAR
(DISPOSED ON : 2016-03-31 )

W.P.(CRL) 2106/2016 FILED BY NITIN NAGPAL
(DISPOSED ON : 2018-07-27 )

W.P.(CRL) 3328/2016 FILED BY SIDHARTH
BANSAL (DISPOSED ON : 2016-11-21)
W.P.(CRL) 3138/2018 FILED BY RANBIR JAKHAR
(DISPOSED ON : 2018-10-12 )

W.P.(CRL) 827/2019 FILED BY NITIN NAGPAL
(DISPOSED ON : 2019-03-26 )

W.P.(CRL) 1351/2019 FILED BY RANBIR JAKHAR
(DISPOSED ON : 2019-05-13 )

W.P.(CRL) 596/2020 FILED BY RANBIR JAKHAR
(DISPOSED ON : 2021-12-02 )

W.P.(CRL) 732/2020 FILED BY NITIN NAGPAL
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W.P.(CRL)-720/2018
CRL.M.A. 4378/2018
CRL.M.A. 4379/2018
WITH W.P.(CRL) 721/2018

W.P.(CRL)-721/2018
CRL.M.A. 4392/2018
CRL.M.A. 4393/2018
CRL.M.A. 4863/2018

W.P.(CRL)-940/2018
CRL.M.A. 5836/2018
CRL.M.A. 32922/2018

W.P.(CRL)-1000/2019

W.P.(CRL)-548/2020

W.P.(CRL)-446/2021
CRL.M.A. 3149/2021
CRL.M.A. 7483/2023
CRL.M.A. 26267/2023
CRL.M.A. 34129/2023
CRL.M.A. 7535/2024
CRL.M.A. 32325/2024
CRL.M.A. 35642/2024
CRL.M.A. 35725/2024
CRL.M.A. 5389/2025
CRL.M.A. 6003/2025

ADVANCE CAUSE LIST

(DISPOSED ON : 2020-07-14 )

W.P.(CRL) 1220/2021 FILED BY NITIN NAGPAL
(DISPOSED ON : 2022-04-18 )

W.P.(CRL) 1479/2022 FILED BY NITIN NAGPAL
(DISPOSED ON : 2023-01-18 )

W.P.(CRL) 151/2024 FILED BY NITIN NAGPAL (D.
OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(ASHOK VIHAR-419/2005)

BRIG DINESH KHATRI & ANR IMTIAZ AHMED, KHURANA & CO
V/s THE STATE GOVT OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
IMTIAZ AHMED()(9811194939)(PETITIONER) :(GAUTAM BUDH NAGAR WOMEN POLICE
STATION-152/2015)
W.P.(CRL) 721/2018 FILED BY BRIG DINESH
KHATRI & ORS (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(GAUTAM BUDH NAGAR WOMEN
POLICE STATION-152/2015)

BRIG DINESH KHATRI & ORS IMTIAZ AHMED, KHURANA & CO
V/s THE STATE GOVT OF NCT OF DELHI & ANR

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
IMTIAZ AHMED()(9811194939)(PETITIONER) :(GAUTAM BUDH NAGAR WOMEN POLICE
STATION-152/2015)
W.P.(CRL) 720/2018 FILED BY BRIG DINESH
KHATRI & ANR (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(GAUTAM BUDH NAGAR WOMEN
POLICE STATION-152/2015)

ABRAR HUSSAIN ISLAM KHAN, MEENA CHAUDHARY

V/s CBI SHARMA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

ISLAM KHAN()(9810710583)(PETITIONER) :(CBI-2-A-2001)

MEENA CHAUDHARY SHARMA()(9811047445)(PETITIONER) CRL.M.C. 468/2015 FILED BY MEENA
CHAUDHARY SHARMA (DISPOSED ON : 2015-03-
10)
CRL.M.C. 467/2015 FILED BY NARESH LAL
CHAUDHARY & ORS (DISPOSED ON : 2015-03-10
)
CRL.M.C. 4444/2015 FILED BY L D BHATIA &
ANR (DISPOSED ON : 2016-08-19 )
CRL.M.C. 4441/2015 FILED BY VED PRAKASH
ARORA (DISPOSED ON : 2018-09-11 )
W.P.(CRL) 2055/2022 FILED BY SMT. MEENA
CHAUDHARY SHARMA (DISPOSED ON : 2022-09-
06)
P.S.-FIR NO. :(CBI-2-A-2001)

SMT. KAMLESH KATARIA & ANR VIKAS WALIA, SATISHI RANA, PREM

V/s STATE & ORS CHAND GANGANIYA, RAKESH

MAHAJAN, VIPUL SRIVASTAV

OTHER DETAILS OF ADVOCATES:

VIKAS WALIA()(7338012372)(PETITIONER)

PREM CHAND
GANGANIYA(GANGANIYAADVOCATE@GMAIL.COM)(9811299279)(RESPONDENT)
RAKESH MAHAJAN(DVOCKETRAKESH.M@GMAIL.COM)(9818294241)(PETITIONER)
VIPUL SRIVASTAV(VSRVCONSULTANTS.LEGAL@GMAIL.COM)(9810271839)(PETITIONER)

RAMAN SACHDEVA & ORS NEERAJ BHARDWA)
V/s THE STATE & ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BEGAM PUR-700/2017)
NEERAJ BHARDWAJ()(9953091927)(PETITIONER)

SUNCITY HI-TECH INFRASTRUCTURES PVT. LTD. | DHRUV GUPTA, AKHILESH TALLURI,

THROUGH AR MR. AMIT KAKKAR DEEPAK GANDHI, PARIPOORN SINGH,

V/s STATE (NCT OF DELHI) & ANR. PRAVEEN MAHAJAN, BIBEK TRIPATHI,
PANKAJ KUMAR, SIDDHARTH MITTAL,
ASHISH GARG, KAMLESH KUMAR
MISHRA, ASHISH GARG, JOY BANERIJEE
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W.P.(CRL)-1073/2021

CRL.M.A.

17065/2021

W.P.(CRL)-1085/2021

CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.
CRL.M.A.

8824/2021

19344/2022
11007/2023
11008/2023
13894/2023
5254/2024

12616/2024
12629/2024
12642/2024
12723/2024
12893/2024
13339/2024
13445/2024
13447/2024
13461/2024
13510/2024
1522/2025

1525/2025

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
DHRUV(DHRUVGUPTA.G@GMAIL.COM)(9711240355)(PETITIONER)

DHRUV GUPTA(DHRUVGUPTA.G@GMAIL.COM)(9711240355)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AKHILESH TALLURI (OFFICE@ GRSCHAMBERS.ORG)(9899436986)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GANDHI LEGAL (DEEPAK@GANDHILEGAL.COM)(9811034134)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANOJ MALIK(SANOJMALIK76@GMAIL.COM)(9711304238)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
VAIBHAV TAYAL (ADV.VAIBHAVTAYAL@GMAIL.COM)(9891229366)(PETITIONER)

PRAVEEN MAHAJAN(ADVOCATEMAHAJAN27@GMAIL.COM)(9810620827)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BIBEK TRIPATHI(SCLEGALADVICE2011@GMAIL.COM)(9560252487)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PANKAJ KUMAR(ADVPK1@GMAIL.COM)(8800543454)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
K.SINGHAL (SIDDHARTH.MITTAL11@GMAIL.COM)(9717230563)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHISH GARG(GARG.ASHISH9501@GMAIL.COM)(8800259035)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SIDDHARTH MITTAL(SIDDHARTH.MITTAL11@GMAIL.COM)(9717230563)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAMLESH KUMAR MISHRA(CORPUSJURISINDIA@GMAIL.COM)(9650082100)(PETITIONER)
ASHISH GARG(GARG.ASHISH9501@GMAIL.COM)(8800259035)(RESPONDENT)

ASHISH GARG(GARG.ASHISH9501@GMAIL.COM)(8800259035)(RESPONDENT)

JOY BANERJEE(JB.LAWOFFICE2015@GMAIL.COM)(9825353272)(PETITIONER)

SUNIL KUMAR DAWAR MAYANK KUMAR DAWAR, ANIL
V/s DISTRICT MAGISTRATE, SOUTH EAST DELHI & SHARMA
ANR.

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR
DAWAR(SKDAWARANDASSOCIATES@GMAIL.COM)(9871150275)(RESPONDENT)
SUNIL KUMAR
DAWAR(SKDAWARANDASSOCIATES@GMAIL.COM)(9871150275)(RESPONDENT)
SUNIL KUMAR
DAWAR(SKDAWARANDASSOCIATES@GMAIL.COM)(9871150275)(RESPONDENT)
SUNIL KUMAR DAWAR(SKDAWARANDASSOCIATES@GMAIL.COM)()(PETITIONER)
MAYANK DAWAR(ADV.MAYANK.DAWAR®@GMAIL.COM)(9953635533)(PETITIONER)
MAYANKDAWAR(ADV.MAYANK.DAWAR®@GMAIL.COM)(9953635533)(PETITIONER)
INSPECTOR GENERAL OF REGISTRATION (DIVCOM@NIC.IN)()(PETITIONER)

DISTRICT MAGISTRATE, SOUTH EAST DELHI (DCSE.REV.DELHI@NIC.IN)()(PETITIONER)
INSPECTOR GENERAL OF REGISTRATION (DIVCOM@NIC.IN)()(PETITIONER)
INSPECTOR GENERAL OF REGISTRATION (DIVCOM@NIC.IN)()(PETITIONER)

DISTRICT MAGISTRATE, SOUTH EAST DELHI (DCSE.REV.DELHI@NIC.IN)()(PETITIONER)
DISTRICT MAGISTRATE, SOUTH EAST DELHI (DCSE.REV.DELHI@NIC.IN)()(PETITIONER)
DISTRICT MAGISTRATE(DCSE.REVDELHI@NIC.IN)()(RESPONDENT)

INSPECTOR GENRAL OF REGISTRATION(DIVCOM@NIC.IN)()(RESPONDENT)

ANIL SHARMA(ANNISHARMA13@GMAIL.COM)(9811006742)(PETITIONER)
DCSE(DCSE.REV.DELHI@NIC.IN)()(RESPONDENT)
DEFENCESDM(DEFENCESDM@NIC.IN)()(RESPONDENT)
DIVEOM(DIVEOM@NIC.IN)()(RESPONDENT)

M/S PATEL ADVANCE JV PALLAVI PRATAP, SHIGHRA KUMAR,

V/s THE STATE OF NCT OF DELHI ABHIMANUE SHRESTHA, ABHISHEK
KUMAR PATHAK, RAHUL DADWAL,
SIDDHARTH ARORA, SWARN KUMAR,
PRAVEEN ALOK, SHRUTI JAIN, ABHINAV
SHARMA, GITESH CHOPRA, HIMANSHU
KAUSHAL, AKASH SHEOKAND,
AMRENDRA KUMAR CHOUBEY, HARSH
VARDHANSINGH RAJAWAT, SHREESH
PATHAK, VED PRAKASH TRIPATHI,
VIPIN KUMAR SAINI, BABITA
KUSHWAHA, ASHWIN KUMAR NAIR

OTHER DETAILS OF ADVOCATES:
PALLAVIPRATAP(PALLAVIPRATAP@HOTMAIL.COM)(9999990078)(PETITIONER)
BHANWAR PAL SINGH(OFFICEFARUKH@GMAIL.COM)(9810560994)(PETITIONER)
THE STATE OF NCT OF
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
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P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
109/2017)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
52/2021)



02.04.2025

36

37

W.P.(CRL)-1655/2021
CRL.M.A. 21716/2024

W.P.(CRL)-1752/2021
WITH W.P.(CRL) 1765/2021

ADVANCE CAUSE LIST

THE STATE OF NCT OF
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

LEGAL VIBES(LEGALVIBES.LAWFIRM@GMAIL.COM)(9560306295)(PETITIONER)

SHIGHRA KUMAR(ADV.SHIGHRA@GMAIL.COM)(956036295)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
FARRUKH(OFFICEFARRUKH@GMAIL.COM)()(RESPONDENT)

SARITA SHARMA (SARISASHARMAHT@GMAIL.COM)(9650416668)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ABHIMANUE SHRESTHA(SHRESTHA.ABHIMANUE@GMAIL.COM)()(PETITIONER)

SHUBHAM VERMA(SHUBHAMVRM5309@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KNANDITARAO (KNANDITRARAO@GMAIL.COM)()(RESPONDENT)

RAHUL DADWAL(DADWAL.RAHUL14@YAHOO.COM)(9910293352)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SIDDHARTH ARORA (ADVSIDDHARTHARORA@GMAIL.COM)(9643947657)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)
BHANWAR(BHANWAR_JADON@YAHOO.CO.IN)()(RESPONDENT)

SIDDHARTH ARORA (ADVSIDDHARTHARORA@GMAIL.COM)(9643947657)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SIDDHARTH ARORA(ADVSIDDHARTHARORA@GMAIL.COM)(9643947657)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SIDDHARTH ARORA(ADVSIDDHARTHARORA@GMAIL.COM)(9643947657)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SIDDHARTH ARORA(ADVSIDDHARTHARORA@GMAIL.COM)(9643947657)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SIDDHARTH ARORA(ADVSIDDHARTHARORA@GMAIL.COM)(9643947657)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SIDDHARTH ARORA(ADVSIDDHARTHARORA@GMAIL.COM)(9643947657)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHRUTI JAIN(ADV.SHRUTIJAIN@GMAIL.COM)(9582085884)(RESPONDENT)

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

GITESH CHOPRA(GITESHCHOPRA31@GMAIL.COM)(8802129061)(RESPONDENT)
HIMANSHU KAUSHAL(KAUSHAL.HIMANSHU199@GMAIL.COM)(9890285560)(PETITIONER)
HIMANSHU
KAUSHAL(KAUSHAL.HIMANSHU199@GMAIL.COM)(9890285560)(RESPONDENT)

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(PETITIONER)

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

AKASH SHEOKAND (SHEOKANDA1995@GMAIL.COM)(8810214499)(RESPONDENT)
AMRENDRA KUMAR CHOUBEY (AMRENDRE.AK@GMAIL.COM)(9958307675)(PETITIONER)
ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

HARSH VARDHANSINGH
RAJAWAT(HARSHVARDHANSINGHRAJAWAT182@GMAIL.COM)(9079321362)(PETITIONER)
SHREESH PATHAK(SHREESHPATHAK04@GMAIL.COM)(8318726695)(RESPONDENT)

VED PRAKASH TRIPATHI(VEDLEGAL@GMAIL.COM)(9999104749)(RESPONDENT)

SHREESH PATHAK(SHREESHPATHAK04@GMAIL.COM)(8318726695)(RESPONDENT)
SHREESH PATHAK(SHREESHPATHAK04@GMAIL.COM)(8318726695)(RESPONDENT)

VIPIN KUMAR SAINI(VIPINSAINIADVOCATE@GMAIL.COM)(9312401257)(PETITIONER)
ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

SHREESH PATHAK(SHREESHPATHAK04@GMAIL.COM)(8318726695)(RESPONDENT)
SHREESH PATHAK(SHREESHPATHAK04@GMAIL.COM)(8318726695)(RESPONDENT)
BABITA KUSHWAHA(BEBOKUSH04@GMAIL.COM)(9711028819)(PETITIONER)

ASHWIN KUMAR NAIR(ANAIR0089@GMAIL.COM)(8826677580)(PETITIONER)

SHREESH PATHAK(SHREESHPATHAK04@GMAIL.COM)(8318726695)(RESPONDENT)
ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(PETITIONER)

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

SUNIL KUMAR (ADVOCATE) SUNIL KUMAR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

JBK SOLUTIONS(JBKSOLUTIONSJBK@GMAIL.COM)(9868762219)(PETITIONER)
CENTRAL INFORMATION COMMISSION(FDESK-CIC@GOV.IN)()(RESPONDENT)
JBK SOLUTIONS(JBKSOLUTIONS21@GMAIL.COM)(0)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RAJIV KUMAR GAUTAM DHANANJAY SINGH SEHRAWAT
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

DHANANJAY SEHRAWAT(ADV.DJSS@GMAIL.COM)(7447000007)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(LAJPAT NAGAR-268/2018)

BAIL APPLN. 877/2022 FILED BY RAJENDRA
MEHTO (DISPOSED ON : 2023-09-15 )

BAIL APPLN. 3455/2021 FILED BY SURAJ MAHTO
(DISPOSED ON : 2021-11-26 )



02.04.2025

38  |W.P.(CRL)-1765/2021

39  W.P.(CRL)-1766/2021

40 |W.P.(CRL)-2417/2021
CRL.M.A. 19499/2021
CRL.M.A. 1226/2022

WITH W.P.(CRL) 2589/2021

41  |W.P.(CRL)-2589/2021
CRL.M.A. 20909/2021
CRL.M.A. 2342/2022

42  |W.P.(CRL)-2521/2021
CRL.M.A. 8657/2023

ADVANCE CAUSE LIST

DHARAM DEV
V/s STATE (NCT OF DELHI)

DHANANJAY SINGH SEHRAWAT

OTHER DETAILS OF ADVOCATES:

DHANANJAY SEHRAWAT(ADV.DJSS@GMAIL.COM)(7447000007)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJAY KUMAR BISHNOI
V/s STATE OF NCT OF DELHI & ANR.

ARCHER JURISTS LLP, SIDDHARTH
YADAV

OTHER DETAILS OF ADVOCATES:

ROHITT KUMAR
YADAV(ADVOCATEROHITYADAV@GMAIL.COM)(9312999633)(PETITIONER)
R.K(ACCOUNT@RKIINDUSTRIES.COM)(9910671053)(PETITIONER)

GAURAV SARKAR(GAURAV.SARKAR2110@GMAIL.COM)(8176907691)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SIDDHARTH YADAV(SIDDHARTH658@GMAIL.COM)(7838888886)(PETITIONER)

VINOD KUMAR SHARMA ANUROOP P.S, PARVEEN KUMAR
V/s STATE OF DELHI AND ORS. AGGARWAL

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR(ADV.SANJAY2012@YAHOO.COM)(9711116711)(PETITIONER)

DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PARVEEN KUMAR
AGGARWAL(AGGARWAL_PARVEENKUMAR@YAHOO.COM)(9873935534)(PETITIONER)
ABHISHEK GROVER(SRASSOCIATES1.PKA@GMAIL.COM)(9999019898)(PETITIONER)
SANJAY(ADV.SANJAY2012@YAHOO.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PARVEEN KUMAR
AGGARWAL(AGGARWAL_PARVEENKUMAR@YAHOO.CO.IN)(9873935534)(RESPONDENT)

NITIN GUPTA AND OTHERS & ANR. ANUROOP P.S, PARVEEN KUMAR
V/s STATE OF DELHI AND ORS AGGARWAL

OTHER DETAILS OF ADVOCATES:

ANIL KUMAR(ANILCO040@GMAIL.COM)()(PETITIONER)

ANUROOP P S & HUMAYUN
KHAN(ADV.ANUROOP@GMAIL.COM)(9582818838)(PETITIONER)

RAGHUNADAN SHAH(AASHU.SHAH@YAHOO0.COM)(9414433581)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PARVEEN KUMAR
AGGARWAL(AGGARWAL_PARVEENKUMAR@YAHOO.CO.IN)(9873935534)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PARVEEN KUMAR
AGGARWAL(AGGARWAL_PARVEENKUMAR@YAHOO.CO.IN)(9873935534)(RESPONDENT)

JINDAL GREEN CROP INTERNATIONAL PRIVATE  |VIJAY KASANA, ARUN VOHRA, SUNIL
LIMITED GOEL
V/s STATE

OTHER DETAILS OF ADVOCATES:

VIJAY KASAN(VIJAYKASAN@GMAIL.COM)(9873416665)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ARUN VOHAR(ARUNVOHAR18@GMAIL.COM)(9811089104)(PETITIONER)

ARUN VOHAR(ARUNVOHAR18@GMAIL.COM)(9811089104)(PETITIONER)

ARUN VOHRA(ARUNVOHRA18@GMAIL.COM)(9811089104)(PETITIONER)

ARUN VOHRA(ARUNVOHRA18@GMAIL.COM)(9811089104)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL

87

W.P.(CRL) 1765/2021 FILED BY DHARAM DEV
(D. OF HEARING : 2025-04-02 )

BAIL APPLN. 3355/2022 FILED BY RAJEEEV
KUMAR YADAYV (DISPOSED ON : 2023-10-06 )

P.S.-FIR NO. :(LAJPAT NAGAR-268/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(LAJPAT NAGAR-268/2018)

W.P.(CRL) 1752/2021 FILED BY RAJIV KUMAR
GAUTAM (D. OF HEARING : 2025-04-02 )

BAIL APPLN. 877/2022 FILED BY RAJENDRA
MEHTO (DISPOSED ON : 2023-09-15 )

BAIL APPLN. 3455/2021 FILED BY SURAJ MAHTO
(DISPOSED ON : 2021-11-26 )

BAIL APPLN. 3355/2022 FILED BY RAJEEEV
KUMAR YADAV (DISPOSED ON : 2023-10-06 )

P.S.-FIR NO. :(LAJPAT NAGAR-268/2018)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
36/2018)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-74/2021)
W.P.(CRL) 2589/2021 FILED BY NITIN GUPTA
AND OTHERS & ANR. (D. OF HEARING : 2025-04-
02)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
74/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-74/2021)
W.P.(CRL) 2417/2021 FILED BY VINOD KUMAR
SHARMA (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
74/2021)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
130/2021)



02.04.2025

43  |W.P.(CRL)-795/2025
CRL.M.A. 7364/2025

ADVANCE CAUSE LIST

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
S B (SBADVOCATE111@GMAIL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUNIL GOEL(SUNILGOEL71@GMAIL.COM)(9810215488)(RESPONDENT)

VARUN GARG & ANR. PREET SINGH OBEROI, AARUSH BHATIA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

PREET SINGH (OFFICE@CLPSOLAW.COM)(9999987440)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AARUSH BHATIA(ADV.AARUSHBHATIA@GMAIL.COM)(9716101010)(RESPONDENT)

COURT NO. 49
HON"BLE MR.JUSTICE DINESH KUMAR SHARMA

CLICK TOJOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc?

MEETING ID : 1766397421

P.S.-FIR NO. :(CRIME AND RAILWAY-247/2024)

NOTE : ALL COUNSELS FOR THE PARTIES,LITIGANTS ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR

MATTER

IS CALLED OUT.

NOTE: PLEASE GIVE YOUR APPEARANCES IN THE CHAT BOX OF VC AS FOLLOWS

ITEM NO:-
CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

1 CM APPL. 14243/2025
In RSA-136/2018

CASE NUMBER

FOR ADMISSION

2 RSA-193/2024
CM APPL. 65518/2024
CM APPL. 65519/2024
WITH RSA 195/2024

PARTY NAME ADVOCATE NAME OTHER INFORMATION
M/S SHYAM LAL & ORS JAI SAHAI ENDLAW, SACHIN MISHRA,
V/s MITHLESH DEVI AMAR NATH AGGARWAL, PANKAJ

VIVEK, ABHISHEK GROVER, SANJANA

ANTIL

OTHER DETAILS OF ADVOCATES:

JAI SAHAI ENDLAW()(9811122114)(PETITIONER)

SACHIN MISHRA(SACHINMISHRA1982@GMAIL.COM)(9811966422)(RESPONDENT)
SANJANA ANTIL(ADVSANJANAANTIL@GMAIL.COM)()(RESPONDENT)

SANJANA ANTIL(LOKESHKUMARO66@YAHOO.COM)(0)(PETITIONER)

SANJANA ANTIL(LOKESHKUMARO66@YAHOO.COM)(0)(PETITIONER)

GROVER LAW OFFICE(GROVERLAWOFFICES@GMAIL.COM)(0)(RESPONDENT)
GROVER LAW(GROVERLAWOFFICES@GMAIL.COM)(0)(RESPONDENT)

SACHIN MISHRA()(9811966422)(PETITIONER)

PANKAJ VIVEK(PANKAJVIVEK@GMAIL.COM)(9811215778)(PETITIONER)
ABHISHEK GROVER(ADV.AGROVER@GMAIL.COM)(9871804549)(PETITIONER)
SANJANA
ANTIL(ADVOCATESANJANAANTIL@GMAIL.COM)(9899270061)(PETITIONER)
PANKAJ VIVEK
(PANKAJVIVEK@GMAIL.COM,PVBALAYAN@GMAIL.COM)(9811215778)(PETITIONER)

KAVINDER AND ORS NEHA
V/s GAON SABHA PEHLADPUR AND ANR

OTHER DETAILS OF ADVOCATES:
INDERPAL KHOKHAR(NEHA90504@GMAIL.COM)(7988441750)(PETITIONER)

88
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3

RSA-195/2024
CM APPL. 65728/2024
CM APPL. 65729/2024

AFTER NOTICE MISC. MATTERS

4

10

11

12

13

CONT.CAS(C)-1387/2022

EX.F.A.-1/2025
CM APPL. 2020/2025

RFA-629/2006
CM APPL. 49243/2022

RFA-110/2008

RFA-197/2008
CM APPL. 7334/2008
CM APPL. 7335/2008

RFA-293/2008

RFA-324/2008
CM APPL. 11115/2008

RFA-351/2008

RFA-188/2009
CM APPL. 8112/2009
CM APPL. 14646/2025

CM APPL. 16015/2025

In RFA-438/2009(Disposed off case) V/s SHRI PARMODH

ADVANCE CAUSE LIST

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

SURENDER SINGH DAGAR AND ORS. NEHA
V/s GAON SABHA PEHLADPUR BANGAR AND
ANR.

OTHER DETAILS OF ADVOCATES:
INDERPAL
KHOKHAR(INDRPALKHOKARADV@GMAIL.COM)(7988441750)(PETITIONER)
SDM(CIVILSDM@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SHIV KUMAR PASRIJA & ANR.
V/s SURESH SANGWAN & ANR.

PRADEEP SINGH RANA

OTHER DETAILS OF ADVOCATES:
P S RANA &
ASSOCIATES(RANA.LEGAL.X41A@GMAIL.COM)(9818215153)(PETITIONER)

HARKESH BHARDWAIJ & ANR. SYED HASAN ISFAHANI, KRITIKA
V/s KRISHNA NAND GUPTA

OTHER DETAILS OF ADVOCATES:
KRITIKA GUPTA(KRITIKA0O504@GMAIL.COM)(8826331177)(PETITIONER)

WG. CDR. A.K. GUPTA JASLEEN OBEROI, SHRAVANTH

V/s CANARA BANK & ORS. SHANKER BHURAM, C MOHAN RAO,
MANINDER SINGH, LOKESH KUMAR
SHARMA, SMRITI ASMITA

OTHER DETAILS OF ADVOCATES:
OFFICE(OFFICE.SHRAVANTH@GMAIL.COM)()(PETITIONER)
LEGAL(LEGAL@SMRITIASMITA.COM)()(RESPONDENT)

LOKESH KUMAR
SHARMA(ADVOCATELOKESHSHARMA1974@GMAIL.COM)(9810314245)(PETITIONER)
SHRAVANTH SHANKER
BHURAM(OFFICE.SHRAVANTH@GMAIL.COM)(9711551199)(PETITIONER)

SMRITI ASMITA(SM.ASMITA@GMAIL.COM)(8800795326)(RESPONDENT)

K.B.GUPTA & ANR. MR.RAJIV ENDLAW, KAPOOR &CO.,
V/s HARBHAJAN SINGH &ORS. KAPOOR AND CO., R K NARANG,
SANJEEV KUMAR TYAGI

OTHER DETAILS OF ADVOCATES:

NATVAR PARIKH INDUSTRIES LTD.
V/s O.T.l.E. INDIA P.LTD.

MR.BANKEY BIHARI, O.P. SAXENA

OTHER DETAILS OF ADVOCATES:

RAJ SINGH
V/s N.D.P.L.

MR.SUNIL DUTT DIXIT, SUDHIR
NANDRAJOG, ASHISH VERMA,
K.DUTTA

OTHER DETAILS OF ADVOCATES:

KARTAR SINGH & BROTHERS & ORS
V/s RAKESH BHASIN

AWTAR SINGH, SHANTANU RASTOGI,
GURINDER PAL SINGH, BHUVANESH
SEHGAL, AMIT KHEMKA

OTHER DETAILS OF ADVOCATES:
AMIT KHEMKA(KHEMKALAWOFFICES@GMAIL.COM)(9720747323)(RESPONDENT)

FOOD CORPORATION OF INDIA K.A.DEWAN, BHUPESH NARULA, SC  |Listing Remarks:
V/s EVEREADY INDUSTRIES LTD DHANDA, MANOJ, RISHI KUMAR AT 03:30 P.M.
AWSTHI, KUSHAL KUMAR, AMAR
KUMAR

OTHER DETAILS OF ADVOCATES:

RISHI KUMAR AWSTHI(NABIHASAN48@GMAIL.COM)(8527606415)(PETITIONER)
KUSHAL KUMAR(ADV.KUSHALKUMAR®@GMAIL.COM)(9958724670)(PETITIONER)
AMAR KUMAR(ADVOCATEAMAR1977@GMAIL.COM)(9717101829)(PETITIONER)

PUNJAB NATIONAL BANK MR.Y.P.CHANDNA, GAGAN MATHUR,
V/s AJAY ARYA & ANR. SUSHMA JAIN, BHARAT DEEP SINGH,
GAGAN MATHUR

OTHER DETAILS OF ADVOCATES:

GAGAN MATHUR(MADHU_ADVOCATE@HOTMAIL.COM)(9811143077)(PETITIONER)
AJAY ARYA()(9899646743)(RESPONDENT)

BHARAT DEEP
SINGH(BHARATDEEPSINGH@GMAIL.COM)(9911770005)(RESPONDENT)

GAGAN MATHUR(GAGAN@MATHURLEGAL.COM)(9811143077)(PETITIONER)

BHASIN PORTTERIES & ANOTHER RAMAN GANDHI, SIDDHARTH
BAMBHA, SIDHARTH BAMBHA,
DEEPAK DEWAN

OTHER DETAILS OF ADVOCATES:
DEEPAK DEWAN(DEEPAKDEWAN2@YAHOO.COM)(9810127778)(RESPONDENT)
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14

15

16

17

18

19

20

21

22

23

CM APPL. 60042/2023
In RFA-442/2010

RFA-315/2012

RFA-320/2012

RFA-321/2012

RFA-322/2012

RFA-323/2012

RFA-328/2012

RFA-507/2013

CM APPL. 17323/2013
WITH RSA 137/2016
RFA 512/2013

RFA-512/2013
CM APPL. 25606/2020

RSA-137/2016

ADVANCE CAUSE LIST

JAYANT GHADIA NEO JURIS, VIKAS BAPURAO
V/s RAVINDER KUMAR CHADHA DECD THR PAKHIDDEY, KAJAL CHANDRA, JAYA
LRS & ORS GOYAL, SANJEEV ANAND, VIKRAM

GOLA & SUNIL K KALRA, KAJAL
CHANDRA, RAJINDER WALI

OTHER DETAILS OF ADVOCATES:

VIKAS BAPURAO
PAKHIDDEY(VPAKHIDDEY@GMAIL.COM)(9810059987)(PETITIONER)
VIRAJ(VIRAJ.2@GMAIL.COM)()(RESPONDENT)

KAJAL CHANDRA(KAJAL.CHANDRA@YAHOO.COM)()(RESPONDENT)

JAYA GOYAL(JAYAGOYAL@NEOJURIS.COM)()(RESPONDENT)

V CHRIN(VCHRIN@GMAIL.COM)()(RESPONDENT)
JAYA(JAYAGOYAL@NEOJURIS.COM, JAYANTGHADIA@GMAIL.COM)()(PETITIONER)
KAJAL CHANDRA(KAJAL.CHANDRA@YAHOO.COM)(9810133536)(RESPONDENT)
VIKAS BAPURAO
PAKHIDDEY(VPAKHIDDEY@GMAIL.COM)(9810059987)(PETITIONER)

SATISH VERMA(VERMASATISH2005@GMAIL.COM)()(RESPONDENT)
VIRAJ(VIRAJ.2@GMAIL.COM)()(RESPONDENT)
VCHRIN(BCHRIN@GMAIL.COM)()(RESPONDENT)

JAYA GOYAL(JAYAGOYAL@NEOJURIS.COM)()(RESPONDENT)

KAJAL CHANDRA(KAJAL.CHANDRA@YAHOO.COM)()(RESPONDENT)

JAYA GOYAL , MANPREET
KAUR(JAYAGOYAL@NEOJURIS.COM)(9811131012)(PETITIONER)
VIRAJ(VIRAJ.2@GMAIL.COM)()(RESPONDENT)

RAJINDER WALI(WALI.RVASSOCIATES@GMAIL.COM)()(RESPONDENT)
SUEVARMA(SUEVARMAMD@GMAIL.COM)()(RESPONDENT)

VP KHIDDEY(VPAKHIDDEY@GMAIL.COM)()(RESPONDENT)

SATISH VERMA(VERMASATISH2005@GMAIL.COM)()(RESPONDENT)

SID MOUNTAIN(SIDMOUNTAIN@GMAIL.COM)()(RESPONDENT)

KAJAL CHANDRA(KAJAL.CHANDRA@YAHOO.COM)(9810133536)(RESPONDENT)
VIKAS BAPURAO
PAKHIDDEY(VBPAKHIDDEY@GMAIL.COM)(9810059987)(PETITIONER)
RAJINDER WALI(WALI.RVASSOCIATES@GMAIL.COM)(9811056230)(RESPONDENT)
VIKAS BAPURAO
PAKHIDDEY(VBPAKHIDDEY@GMAIL.COM)(9810059987)(RESPONDENT)

RAJESH KUMAR RATTA RAJENDER KUMAR
V/s SK BHATIA & ANR

OTHER DETAILS OF ADVOCATES:

TV TODAY NETWORK SAJAD SULTAN, SUMIT R. SHARMA,
V/s SAURASHTRA AAJ TAK AND ANR RADHIKA GUPTA

OTHER DETAILS OF ADVOCATES:
RADHIKA GUPTA(RADHIKAGUPTA144@GMAIL.COM)(9958387755)(PETITIONER)

RAJEEV ARORA SURENDER CHAUHAN, KAPIL KUMAR
V/s PUNIT BHATIA

OTHER DETAILS OF ADVOCATES:
KAPIL KUMAR(INFONAYYARASSOCIATES@GMAIL.COM)(9899000831)(PETITIONER)

SUMAN SHARMA & ORS MANOJ SHARMA, RAJIV CHAUHAN
V/s MUKESH SHARMA

OTHER DETAILS OF ADVOCATES:

SUMAN SHARMA & ORS MANOJ SHARMA, RAJIV CHAUHAN
V/s OP SHARMA & ORS

OTHER DETAILS OF ADVOCATES:

PREM CHAND SURAJ BHAN, SANTOSH SINGH
V/s COOL ALL BEVERAGES PVT LTD

OTHER DETAILS OF ADVOCATES:
SANTOSH SINGH(SANTOESHSINGH159@GMAIL.COM)(9313297029)(PETITIONER)

SATISH KUMAR SHARMA AK PANDEY, AYUSH GUPTA
V/s MADAN LAL & ORS

OTHER DETAILS OF ADVOCATES:

SATISH KUMAR SHARMA AK PANDEY, AYUSH GUPTA, AYUSH
V/s MADAN LAL SHARMA & ANR GUPTA

OTHER DETAILS OF ADVOCATES:

AYUSH GUPTA(AYUSH107@GMAIL.COM)(9818402326)(PETITIONER)

SATISH KUMAR SHARMA(PANDEYLEGAL@GMAIL.COM)(9312982075)(PETITIONER)
MADAN LAL SHARMA(AYUSH107@GMAIL.COM)(9818402326)(RESPONDENT)

SATISH KUMAR SHARMA A K PANDEY
V/s BEENA SHARMA & ORS
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24

25

26

27

28

29

30

31

32

33

34

35

RSA-50/2017

RSA-43/2022
CM APPL. 19022/2022

RSA-99/2022

RSA-50/2023
CM APPL. 10462/2023

CM APPL. 70756/2024(CM For

Restoration)

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

ANIL KUMAR RUNGTA
V/s MADAN MOHAN TARA

AMARIJIT SINGH BEDI

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR SHARMA
V/s MAHESH KUMAR SHARMA

RAKESH KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:

MAHIPAL SINGH(MAHIPALRAJPUTADV@GMAIL.COM)(9212126925)(PETITIONER)
ROHIT(ROHITNAAGPAL@GMAIL.COM)()(RESPONDENT)

RAKESH KUMAR
SHARMA(RK.SHARMA.ADV1@GMAIL.COM)(9810379033)(PETITIONER)

RAJENDER SINGH TUSHAR MAHAIJAN, GAJINDER SINGH
V/s MEER SINGH CHAUHAN

OTHER DETAILS OF ADVOCATES:

TUSHAR
MAHAJAN(ADVOCATETUSHARMAHAJAN@GMAIL.COM)(8802290930)(PETITIONER)
R(9268028076)()(RESPONDENT)

GAJINDER SINGH
CHAUHAN(GAJINDERCHOUHAN@YAHOO.COM)(9811346171)(RESPONDENT)

BIRENDRA PRASAD ABHILASHA YADAV
V/s SUNITA RATHI & ORS.

OTHER DETAILS OF ADVOCATES:

ABHILASHA YADAV, DINESH
YADAV(ADV.ABHILASHAYADAV25@GMAIL.COM)(8130669436)(PETITIONER)
R()(9910293328)(RESPONDENT)

R()(9958036207)(RESPONDENT)

SH. LAXMAN @ LOCHAN THROUGH HIS LEGAL KAMAL CHAUHAN, ANSAR AHMAD
REPRESENTATIVES

In RSA-204/2023(Disposed off case) V/s SH. MEWA LAL & ANR.

RSA-4/2024
CM APPL. 981/2024
CM APPL. 15067/2024

RSA-54/2024
CM APPL. 14716/2024

RSA-109/2024

RSA-8/2025
CM APPL. 2308/2025
CM APPL. 2309/2025

RSA-13/2025

RSA-50/2025
CM APPL. 14047/2025
CM APPL. 14048/2025

TR.P.(C.)-194/2024
CM APPL. 68439/2024

OTHER DETAILS OF ADVOCATES:
ANSAR AHMAD(ANSARAHMAD7857@YAHOO0.COM)(9990215410)(PETITIONER)

SARITA & ORS. MANU SISHODIA, SAAD SHARIF
V/s GULNAR BEGUM

OTHER DETAILS OF ADVOCATES:

MANU SISHODIA(MANUSISODIA77@GMAIL.COM)(9810019309)(PETITIONER)
NIZAMI(ADVOCATENIZAMI@GMAIL.COM)()(RESPONDENT)
MANU(MANUSISODIA77 @GMAIL.COM)()(PETITIONER)

NIZAMI &
ASSOCIATES(ADVOCATENIZAMI@GMAIL.COM)(9891950340)(RESPONDENT)
BIRJU RAJEEV KAPOOR, NARENDRA KALRA

V/s BALWANT KUMAR SAINI

OTHER DETAILS OF ADVOCATES:
RAJIV KAPOOR(INFO@KANDBPARTNERS.COM)(9811116256)(PETITIONER)
NARENDRA KALRA(KALRA.NARENDRA@GMAIL.COM)(9811403864)(RESPONDENT)

PRAVEEN KUMAR SHAH RANDHIR KUMAR, RANDHIR KUMAR
V/s SMT. KALPANA SHARMA

OTHER DETAILS OF ADVOCATES:
RANDHIR KUMAR(RANDHEERADV@GMAIL.COM)(9899978028)(PETITIONER)

SMT PREETI DEVI VIPIN KUMAR PAL
V/s SH LAL SINGH

OTHER DETAILS OF ADVOCATES:

SUBHASH CHAND JAIN
V/s RUKMANI DEVI JAIN

VINEET MEHTA

OTHER DETAILS OF ADVOCATES:
VINEET MEHTA (VINMEHTA99@GMAIL.COM)(9810353944)(PETITIONER)
SGEQUITY(SGEQUITY@GMAIL.COM)(0)(RESPONDENT)

ASHOK KUMAR & ORS. SUNIL KUMAR CHOUDHARY
V/s RAJESH KUMARI

OTHER DETAILS OF ADVOCATES:
SAURABH TIWARI(TIWARISAURABH1@GMAIL.COM)(9560299599)(PETITIONER)
SN CHOUDHRI(SNCHOUDHRI@YAHOO.CO.IN)(0)(RESPONDENT)

DR PREETI POOJA SARWAL
V/s DR NAMAN SHARMA

OTHER DETAILS OF ADVOCATES:
ROOPRAM SARWAL (ROOPRAMSARWAL@GMAIL.COM)(8587862704)(PETITIONER)
MANISH (MANISHKAUSHIK.LAW@GMAIL.COM)(0)(RESPONDENT)
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PART-HEARD MATTERS

36 RSA-217/2008 HARJEET KAUR & ANR
CM APPL. 10836/2025 V/s DDA

AKHIL KR. MITTAL, BAKUL JAIN, Listing Remarks:
RAJIV BANSAL, SANGEETA CHANDRA, AT 02:30 P.M.

FOR FINAL DISPOSAL

37

END OF THE BOARD/FOR DISPOSAL MATTERS

RSA-65/2021
CM APPL. 29800/2021

RAHUL GARG, ANUJ TYAGI, YASIR
RAJF, G S LAW ATTORNEY

OTHER DETAILS OF ADVOCATES:
GURPREET SINGH(GS.LAWATTORNEY@GMAIL.COM)(9810166390)(PETITIONER)
DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

SMT. RAJ BALA & ORS.
V/s SATNARAIN

VED PAL RANA, BHARAT BHUSHAN
GUPTA, JITIN MANN

OTHER DETAILS OF ADVOCATES:

V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
RISHU(RISHU_89SINGH@REDIFFMAIL.COM)()(RESPONDENT)

BHARAT BHUSHAN
GUPTA(BBGUPTAVAKIL@GMAIL.COM)(9711925013)(RESPONDENT)

JITIN MANN(JITIN.ADVOCATE@GMAIL.COM)(9873558888)(RESPONDENT)

38  EX.F.A.-7/2022 HARI KISHAN MADAN AND ANR. & ANR. SUNIL KUMAR SHARMA
CM APPL. 19302/2022 V/s SURESH GUPTA
OTHER DETAILS OF ADVOCATES:
SUNIL KUMAR SHARMA(SUNILLEGAL103@GMAIL.COM)(9711747642)(PETITIONER)
NEELAM MADAN(OMPRINTERS.GGN@GMAIL.COM)(8800792251)(PETITIONER)
SURESH GUPTA()(9811076319)(RESPONDENT)
39  RSA-202/2019 KULDEEP SINGH KARAMVEER SINGH, GEETIKA KAPUR
V/s MOHAN DASS
OTHER DETAILS OF ADVOCATES:
KARAMVEER SINGH()(9250925395)(PETITIONER)
GEETIKA KAPUR(GEETIKA.KAPUR@HOTMAIL.COM)(9810671377)(PETITIONER)
40 RSA-56/2023 JAI SINGH MANDEEP SINGH VINAIK
CM APPL. 13899/2023 V/s LT GOVERNOR OF DELHI & ORS.
OTHER DETAILS OF ADVOCATES:
MANDEEP SINGH
VINAIK(OPERATIONS@INTEGRALLAWOFFICES.ORG)(9810001275)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
41  RSA-35/2024 NISHI SAREEN & ANR. VIPIN NANDWANI, D S PATIAL
CM APPL. 10531/2024 V/s SANJAY SAREEN & ORS.
CM APPL. 10532/2024
CM APPL. 64856/2024
OTHER DETAILS OF ADVOCATES:
SURINDER SINGH, VIPIN
(ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER)
D S PATIAL(DSPATIAL124@GMAIL.COM)(9811255996)(RESPONDENT)
42 W.P.(C)-8913/2018 AMRENDRA KUMAR SINGH GARIMA BHARDWAJ, R VASANTH

CM APPL. 34278/2018

V/s ASSISTANT REGISTRAR EVALUATION
CENTRE JNU AND ANR.

OTHER DETAILS OF ADVOCATES:
GARIMA BHARDWAJ()(9871343205)(PETITIONER)
R VASANTH(VASANTH@TRINITYCHAMBERS.IN)(9873122974)(RESPONDENT)
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02.04.2025 ADVANCE CAUSE LIST

COURT NO. 25
HON"BLE DR.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@qgov.in

:JS'I\\"”BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
BAIL
1 |BAIL APPLN.-3630/2024 AMAAN MOHAMMAD ANAS
V/s STATE GNCT OF DELHI
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PRADEEP CHOWDHARY(VIKRANT142006@YAHOO.CO.IN)(9312432926)(PETITIONER) |:(SUBZI MANDI-492/2022)
KAPIL BAIL APPLN. 3638/2022 FILED BY BHURE @ ASHIK
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2022-12-06 )
BAIL APPLN. 277/2023 FILED BY SUJAL SONKAR
(DISPOSED ON : 2023-01-31 )
BAIL APPLN. 1803/2023 FILED BY ASHIK ALIAS
ASIF ALIAS BHURE (DISPOSED ON : 2023-05-30 )
BAIL APPLN. 2156/2023 FILED BY SUJAL SONKAR
(DISPOSED ON : 2023-07-03 )
CRL.M.C. 3634/2023 FILED BY SUJAL SONKAR
(DISPOSED ON : 2023-05-22 )
BAIL APPLN. 1619/2024 FILED BY SUJAL SONKAR
(DISPOSED ON : 2024-07-18 )
BAIL APPLN. 3420/2024 FILED BY SUJAL SONKAR
(DISPOSED ON : 2024-09-23 )
BAIL APPLN. 3483/2024 FILED BY ASHIK @ BHURA
(DISPOSED ON : 2024-10-28 )
BAIL APPLN. 4311/2024 FILED BY SUJAL SONKAR
(DISPOSED ON : 2025-02-12 )
P.S.-FIR NO. :(SUBZI MANDI-492/2022)
2 BAIL APPLN.-451/2025 RIZWAN @ SHAHRUKH ABHISHEK SAXENA
V/s STATE OF NCT OF DELHI
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAHANGIR PURI-514/2018)
U.M TRIPATHI (ADVOCATEUMTRIPATHI@GMAIL.COM)(7011071370)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
3 |BAIL APPLN.-857/2025 JASPREET SINGH @ MICKY AJAY VERMA
CRL.M.A. 6394/2025 V/s STATE OF (NCT OF DELHI)
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AJAY VERMA(AJAY@AJAYVERMA.LAWYER)(9811090001)(PETITIONER) :(KHYALA-12/2018)
KAPIL BAIL APPLN. 2228/2019 FILED BY JASPREET
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2019-12-11)
BAIL APPLN. 1054/2022 FILED BY JASPREET SINGH
@ MICKY (DISPOSED ON : 2022-07-12 )
BAIL APPLN. 2453/2023 FILED BY JASPREET SINGH
@ MICKY (DISPOSED ON : 2023-07-27 )
CRL.M.C. 2063/2024 FILED BY STATE (NCT OF
DELHI) (D. OF HEARING : 2025-07-10 )
P.S.-FIR NO. :(KHYALA-12/2018)
4  BAIL APPLN.-862/2025 AARIF KHAN ABHAY KUMAR

V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ANIL KUMAR(ANILCO040@GMAIL.COM)(0)(PETITIONER) :(GOVIND PURI-723/2021)
KAPIL BAIL APPLN. 2490/2024 FILED BY AARIF KHAN
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5 BAIL APPLN.-1096/2025
CRL.M.A. 8292/2025

SUSPENSION OF SENTENCE

6 CRL.A.-111/2025
CRL.M.(BAIL) 201/2025

7 CRL.M.(BAIL) 215/2025
In CRL.A.-123/2025

8  CRL.M.(BAIL) 301/2025
CRL.M.(BAIL) 544/2025
In CRL.A.-178/2025

9 CRL.REV.P.-760/2024
CRL.M.(BAIL) 1474/2024
CRL.M.A. 17829/2024
WITH CRL.REV.P. 770/2024
CRL.REV.P. 774/2024
CRL.REV.P. 775/2024

10  |CRL.REV.P.-770/2024
CRL.M.(BAIL) 968/2024
CRL.M.(BAIL) 1472/2024

11  CRL.REV.P.-774/2024
CRL.M.(BAIL) 970/2024
CRL.M.(BAIL) 1473/2024

12 CRL.REV.P.-775/2024
CRL.M.(BAIL) 971/2024
CRL.M.(BAIL) 1469/2024

ADVANCE CAUSE LIST

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2024-07-19 )

P.S.-FIR NO. :(GOVIND PURI-723/2021)

PARAMIJEET SINGH SACHIN TANWAR
V/s STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
SACHIN TANWAR (SACHINTANWARS887@GMAIL.COM)(9910434161)(PETITIONER)  190/2023)

SACHIN TANWAR (SACHINTANWARS887@GMAIL.COM)(9910434161)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ROHIT @ BUNDI ANWESH MADHUKAR (DHCLSC)
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(S.B.DAIRY-354/2018)
ABHAS MISHRA(MAIL@ABHASMISHRA.IN)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JAI MANGAL MEHTO NAZIM HAIDER
V/s STATE (GOVT. N.C.T. OF DELHI))

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA NORTH-134/2022)
R.K BHARDWAJ (ADVO.MEHDI@GMAIL.COM)(9810756193)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAM @ HIMANSHU (IN CUSTODY) THROUGH MOJAHID KARIM KHAN, SIDDHARTH

PARIOKAR MS. KUSHUM LATA YADAV
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MOJAHID KARIM (MOJAHIDKARIMKHAN@GMAIL.COM)(8800123812)(PETITIONER) :(BADARPUR-417/2021)
KAPIL BAIL APPLN. 119/2023 FILED BY RAM @

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |HIMANSHU (DISPOSED ON : 2023-05-11))
SIDDHARTH YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)

KAPIL P.S.-FIR NO. :(BADARPUR-417/2021)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

M. PRABHU SHANKAR AARTI MANCHANDA, VAISHALI

V/s STATE NCT OF DELHI AND ANR MANGAL

OTHER DETAILS OF ADVOCATES:

AARTI MANCHANDA(MANCHANDA.ADV@GMAIL.COM)(9654185180)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
AARTI MANCHANDA (MANCHANDA.ADV@GMAIL.COM)(9654185180)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VAISHALI MANGAL(RAJESHKUMAR@RKCO.IN)(9899926979)(RESPONDENT)

M. PRABHU SHANKAR AARTI MANCHANDA, VAISHALI
V/s STATE OF NCT OF DELHI AND ANR. MANGAL

OTHER DETAILS OF ADVOCATES:

AARTI MANCHANDA(MANCHANDA.ADV@GMAIL.COM)(9654185180)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
AARTI MANCHANDA(MANCHANDA.ADV@GMAIL.COM)(9654185180)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
VAISHALI MANGAL(RAJESHKUMAR®@RKCO.IN)(9899926979)(RESPONDENT)

M. PRABHU SHANKAR AARTI MANCHANDA, VAISHALI
V/s STATE NCT OF DELHI AND ANR. MANGAL

OTHER DETAILS OF ADVOCATES:

AARTI MANCHANDA(MANCHANDA.ADV@GMAIL.COM)(9654185180)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
VAISHALI MANGAL(RAJESHKUMAR®@RKCO.IN)(9899926979)(RESPONDENT)

M. PRABHU SHANKAR AARTI MANCHANDA, VAISHALI
V/s STATE & ANR. MANGAL

OTHER DETAILS OF ADVOCATES:

AARTI MANCHANDA(MANCHANDA.ADV@GMAIL.COM)(9654185180)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
AARTI MANCHANDA (MANCHANDA.ADV@GMAIL.COM)(9654185180)(PETITIONER)
KAPIL SHARMA
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13 CRL.REV.P.-783/2024
CRL.M.(BAIL) 997/2024

14  CRL.REV.P.-843/2024
CRL.M.(BAIL) 1091/2024
CRL.M.A. 19367/2024

FRESH MATTERS & APPLICATIONS

15 CRL.M.C.-1118/2025
CRL.M.A. 5072/2025
CRL.M.A. 5073/2025
CRL.M.A. 5074/2025

16  |W.P.(CRL)-892/2025
CRL.M.A. 8363/2025

FOR ADMISSION

17 CRL.REV.P.(NI)-24/2024
CRL.M.A. 29317/2024

AFTER NOTICE MISC. MATTERS

18 CRL.M.C.-3867/2019
CRL.M.A. 11299/2019
CRL.M.A. 11300/2019

WITH CRL.M.C. 5087/2022

19 CRL.M.C.-5087/2022
CRL.M.A. 20306/2022

20 |CRL.M.C.-74/2022
CRL.M.A. 289/2022
WITH CRL.M.C. 429/2022
CRL.M.C. 75/2022
CRL.M.C. 76/2022

21 CRL.M.C.-429/2022
CRL.M.A. 1957/2022

ADVANCE CAUSE LIST

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VAISHALI MANGAL(RAJESHKUMAR®@RKCO.IN)(9899926979)(RESPONDENT)

SUBIR SINGH SHAILESH KUMAR PANDEY
V/s PARMINDER SINGH

OTHER DETAILS OF ADVOCATES:
SHAKIR MAHMOOD(SHAKIRMAHMOOD75@GMAIL.COM)(8595450611)(PETITIONER)

MR ALAM GIR KUNWAR ARISH ALI, RAJ KUMAR
V/s ALISHA MAKHIJA & ANR.

OTHER DETAILS OF ADVOCATES:

KUNWAR ARISH ALI (KUNWAR.ARISHALI@YAHOO.COM)(9810783724)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJ KUMAR(RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER)

JITENDER
V/s STATE GOVT. OF NCT OF DELHI

SIDDHANT NATH

OTHER DETAILS OF ADVOCATES:

SIDDHANT NATH (SIDDHANTADV.NATH@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PARVESH @ ANIKET
V/s STATE OF NCT OF DELHI & ORS.

RAVI RATHORE

OTHER DETAILS OF ADVOCATES:

DHEERAJ KUMAR (DHEERAJKUMAR2487 @GMAIL.COM)(7042903367)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHISH VERMA
V/s ASHA RAWAT

PRAKASH KUMAR

OTHER DETAILS OF ADVOCATES:
PRAKASH KUMAR ()(9810164350)(PETITIONER)
ABHISHEK KR(WINLEGALLAWFIRM@GMAIL.COM)(8368463984)(PETITIONER)

DORIS CHUNG
V/s STATE OF NCT OF DELHI & ANR

SHRI SINGH, ACHINT SINGH GYANI

OTHER DETAILS OF ADVOCATES:

SUNIL GLADSON PETER
V/s STATE OF NCT OF DELHI & ANR.

DEVINA SEHGAL

OTHER DETAILS OF ADVOCATES:

SOMAYA GUPTA(SOMYA_GUPTA@YAHOO.COM)()(PETITIONER)
MAN.BATHLA(MAN.BATHLA@GMAIL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VINAYAK CHAWLA(VINAYAKCHAWLAVC@GMAIL.COM)()(RESPONDENT)

VAIBHAV KUMAR(KUMARVAIBHAW@GMAIL.COM)()(RESPONDENT)

SHASHI MISHRA YASHVARDHAN, MANBHAR MITTAL,
V/s M/S ASIAN COLOUR COATED ISPAT LTD. & |SAKSHI MEHLEY
ORS.

OTHER DETAILS OF ADVOCATES:

BHAVYA BHATIA(BHAVYA31826@GMAIL.COM)()(PETITIONER)

BHAVYA BHATIA(BHAVYA31826@GMAIL.COM)()(PETITIONER)
YASHVARDHAV(YASHVARDHANROY@GMAIL.COM)(9650057524)(PETITIONER)
YASHVARDHAV(YASHVARDHANROY@GMAIL.COM)(9650057524)(PETITIONER)
ACCIL(ACCIL@ACCIL.COM)()(RESPONDENT)

M/S ASAIN COLOUR COATED ISPAT LTD(ACCIL@ACCIL.COM)()(RESPONDENT)
CHEMICAL(CHEMICAL_CORP@YAHOO.CO.IN)()(RESPONDENT)

M/S RRB CHEMICALS PVT.
LTD(CHEMICAL_CORP@YAHOO.CO.IN)(9718336622)(RESPONDENT)
MANBHAR MITTAL (MANUMITTALO607@GMAIL.COM)(9718591657)(PETITIONER)
SAKSHI MEHLEY(LAWYER.SAKSHI@GMAIL.COM)(9810575142)(RESPONDENT)

RRB CHEMICALS PVT. LTD. YASHVARDHAN, MANBHAR MITTAL,
V/s ASIAN COLOUR COATED ISPAT LTD. & ORS. [SAKSHI MEHLEY

OTHER DETAILS OF ADVOCATES:
YASHARDHAN(YASHARDHANROY@GMAIL.COM)(965057524)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HAUZ KHAS-455/2023)

BAIL APPLN. 3906/2023 FILED BY JITENDER @
JEET (DISPOSED ON : 2024-03-19 )

P.S.-FIR NO. :(HAUZ KHAS-455/2023)

P.S.-FIR NO. :(JAHANGIR PURI-117/2025)



02.04.2025 ADVANCE CAUSE LIST

RRB CHEMICALS PVT
LTD(CHEMICAL_CORP@YAHOO.COM)(9718336622)(PETITIONER)

BHAVYA BHATIA(BHAVYA31826@GMAIL.COM)()(PETITIONER)

RAKESH MISHRA(CHEMICAL_CORP@YAHOO.COM)(9811382211)(RESPONDENT)
MANBHAR MITTAL (MANUMITTALO607@GMAIL.COM)(9718591657)(PETITIONER)
SAKSHI MEHLEY(LAWYER.SAKSHI@GMAIL.COM)(9810575142)(RESPONDENT)

22 CRL.M.C.-75/2022 RAKESH MISHRA YASHVARDHAN, MANBHAR MITTAL,
CRL.M.A. 291/2022 V/s M/S ASIAN COLOUR COATED ISPAT LTD. & SAKSHI MEHLEY
ORS.

OTHER DETAILS OF ADVOCATES:
MANBHAR MITTAL (MANUMITTAL0607 @GMAIL.COM)(9718591657)(PETITIONER)
SAKSHI MEHLEY(LAWYER.SAKSHI@GMAIL.COM)(9810575142)(RESPONDENT)

23 CRL.M.C.-76/2022 BRIJESH MISHRA YASHVARDHAN, MANBHAR MITTAL,
CRL.M.A. 293/2022 V/s M/S ASIAN COLOUR COATED ISPAT LTD. & SAKSHI MEHLEY
ORS.

OTHER DETAILS OF ADVOCATES:

YASH VARDHANROY(YASHVARDHANROY@GMAIL.COM)(9650057524)(PETITIONER)
BHAVYA BHATIA(BHAVYA31826@GMAIL.COM)()(PETITIONER)
ACCIL(ACCIL@ACCIL.COM)()(RESPONDENT)
CHEMICAL(CHEMICAL_CORP@YAHOO.CO.IN)()(RESPONDENT)

MANBHAR MITTAL (MANUMITTALO607@GMAIL.COM)(9718591657)(PETITIONER)
SAKSHI MEHLEY(LAWYER.SAKSHI@GMAIL.COM)(9810575142)(RESPONDENT)

24  |CRL.M.C.-333/2022 SHEETAL MAKOL SHEETAL, PRASHANT MENDIRATTA
CRL.M.A. 1408/2022 V/s RUBINA RATNAKAR
WITH CRL.M.C. 685/2022

OTHER DETAILS OF ADVOCATES:

SHEETAL MAKOL(SHEETAL.MAKOL@GMAIL.COM)(7011654376)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RUBINA RATNAKAR(RUBINAR@LIVE.COM)(8884659464)(RESPONDENT)

PM LAW(PMLAWCHAMBERS@GMAIL.COM)()(RESPONDENT)

PRASHANT
MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(RESPONDENT)
25 CRL.M.C.-685/2022 SHEETAL MAKOL SHEETAL, PRASHANT MENDIRATTA
CRL.M.A. 2934/2022 V/s RUBINA RATNAKAR

OTHER DETAILS OF ADVOCATES:

SHEETAL MAKOL(SHEETAL.MAKOL@GMAIL.COM)(7011654376)(PETITIONER)

DELHI
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RUBINA RATNAKAR(RUBINAR@LIVE.COM)(8884659464)(RESPONDENT)

PRASHANT
MENDIRATTA(PMLAWCHAMBERS@GMAIL.COM)(9811182500)(RESPONDENT)
26  |CRL.M.C.-776/2022 FOOD CORPORATION OF INDIA OM PRAKASH
CRL.M.A. 3236/2022 V/s THE LABOUR ENFORCEMENT OFFICER
CENTRALII

OTHER DETAILS OF ADVOCATES:

OM PRAKASH(ADV.OMPRAKASH392@GMAIL.COM)(981794902)(PETITIONER)
FOOD CORPORATION OF
INDIA(OM_PRKASHMV@YAHOO.COM)(9810794902)(PETITIONER)

THE LABOUR ENFORCEMENT OFFICER(DYCLCNDL-MOLE@GOV.IN &
UOIDHC@GMAIL.COM)(23348347)(RESPONDENT)

27 CRL.M.A. 24309/2024 MAYANK JAIN ANKUR GUPTA Listing Remarks:
In CRL.M.C.-3133/2022 V/s STATE (NCT OF DELHI) & ANR. PART-HEARD
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DWARKA SECTOR TWENTY THREE-
LAWS LANCE LEGAL(LAWSLANCELEGAL@GMAIL.COM)(8527084956)(PETITIONER) 18/2022)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
LOKESH PATHAK(LAWSLANCE@GMAIL.COM)(8527084956)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
28 CRL.M.C.-3393/2022 RAJEEV ANAND & ANR. RAJAT BHARDWA)

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
RAJAT BHADWAIJ(RAJAT.LAWYER@GMAIL.COM)(9310110100)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
29 CRL.M.C.-4559/2022 RAJENDRA PRATAP SINGH VIVEK MALIK, NISHANT AWANA,
CRL.M.A. 18517/2022 V/s STATE OF NCT OF DELHI & ORS. & ORS. NISHANT AWANA

CRL.M.A. 23530/2022
CRL.M.A. 36692/2024

OTHER DETAILS OF ADVOCATES:

VIVEK MALIK(INFO@VMLEGAL.IN)(9811333941)(PETITIONER)

VIVEK SINHA(VIVEKMALIK2000@GMAIL.COM)(9873156155)(PETITIONER)
VIVEK MALIK(INFO@VMLEGAL.IN)(9811333941)(PETITIONER)
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30

31

32

33

34

35

CRL.M.C.-5225/2022
CRL.M.A. 20842/2022

CRL.M.C.-5410/2022
CRL.M.A. 21462/2022
WITH CRL.M.C. 5412/2022
CRL.M.C. 5411/2022

CRL.M.C.-5411/2022
CRL.M.A. 21464/2022

CRL.M.C.-5412/2022
CRL.M.A. 21466/2022

CRL.M.C.-5437/2022

CRL.M.C.-5803/2022
CRL.M.A. 22828/2022
WITH CRL.M.C. 5804/2022
CRL.M.C. 5805/2022
CRL.M.C. 5807/2022
CRL.M.C. 5902/2022

ADVANCE CAUSE LIST

VIVEK SINHA(VIVEKMALIK2000@GMAIL.COM)(9811333941)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HCL INFOSYSTEM LTD(KOMAL.BAITHLA@HCL.COM)()(RESPONDENT)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HCL INFOSYSTEMS LTD(KOMAL.BAITHLA@HCL.COM)()(RESPONDENT)

VIVEK MALIK(VIVEKMALIK2000@GMAIL.COM)(9811333941)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NISHANT AWANA(NISHANTAWANA@OUTLOOK.COM)(7838760760)(RESPONDENT)

SHYAM LAL GOEL MIHILAL CHAUDHARY, NAZIM
V/s STATE OF (NCT) DELHI & ANR. HUSAIN QURESHI

OTHER DETAILS OF ADVOCATES:

M L CHAUDHARY
(MLECHAUDHARYADVOCATE@GMAIL.COM)(9312027351)(PETITIONER)
DEEPIKA CHAUDHARY(DEEPIKACCHAUDHARY99@GMAIL.COM)()(PETITIONER)
DEEPIKA CHAUDHARY(DEEPIKACHAUDHARY99@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NAZIM HUSAIN
QURESHI(ADV.NZMQURESHI@GMAIL.COM)(8447535224)(RESPONDENT)

RAJESH AGRAWAL ANSHUL MITTAL, ANKIT MATHUR,
V/s M/S SARVODAYA TRADERS ALOK SINHA

OTHER DETAILS OF ADVOCATES:

RAJESH AGARWAL(RAJ1965@GMAIL.COM)(9351510000)(PETITIONER)

SUNIL K. MITTAL(SKMLAWCHAMBERS@GMAIL.COM)(9811040423)(PETITIONER)
SARVODAY(SARVODAYATRADERS@GMAIL.COM)()(RESPONDENT)

ANKIT MATHUR(ANKIT.MATHUR090@GMAIL.COM)(9958110440)(RESPONDENT)
ALOK SINHA(ADVOCATEALOKSINHA@GMAIL.COM)(9811969215)(PETITIONER)

RAJESH AGRAWAL ANSHUL MITTAL, ANKIT MATHUR,
V/s M/S SARVODAYA TRADERS ALOK SINHA

OTHER DETAILS OF ADVOCATES:

RAJESH AGARWAL(RAJ1965@GMAIL.COM)(9351510000)(PETITIONER)

SUNIL K. MITTAL(SKMLAWCHAMBERS@GMAIL.COM)(9811040423)(PETITIONER)
ANKIT MATHUR(ANKIT.MATHUR090@GMAIL.COM)(9958110440)(RESPONDENT)
ALOK SINHA(ADVOCATEALOKSINHA@GMAIL.COM)(9811969215)(PETITIONER)

RAJESH AGRAWAL ANSHUL MITTAL, ANKIT MATHUR,
V/s M/S SARVODAYA TRADERS ALOK SINHA

OTHER DETAILS OF ADVOCATES:

RAJESH AGARWAL(RAJ1965@GMAIL.COM)(9351510000)(PETITIONER)

SUNIL K MITTAL(SKMLAWCHAMBERS@GMAIL.COM)(981104023)(PETITIONER)
SARVODAYA TRADERS(SARVODAYATRADERS@GMAIL.COM)()(RESPONDENT)
ANKIT MATHUR(ANKIT.MATHUR090@GMAIL.COM)(9958110440)(RESPONDENT)
ALOK SINHA(ADVOCATEALOKSINHA@GMAIL.COM)(9811969215)(PETITIONER)

JAGDEEP SINGH AULAKH THROUGH HIS S.P.A. V. K. MALIK
V/s STATE OF N.C.T. OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(1.G.I.AIRPORT-571/2018)
V K MALIK(MRELEGAL65@GMAIL.COM)(9810705405)(PETITIONER)

STATE OF NCT DELHI(DELPOL.SERVICE@DELHIPOLICE.GOV.IN)()(RESPONDENT)

STATE OF NCT

DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE OF NCT DELHI(CP.SANJAYARORA@DELHIPOLICE.GOV.IN)()(RESPONDENT)

BRUNO SPAGNOLINI SANDEEP DEVASHISH DAS
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SANDEEP D.DAS(SANDEEP.DAS@PRISMLAW.IN)(9717798958)(PETITIONER) :(CBI-217-2013-A-0003)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) CRL.M.C. 4739/2014 FILED BY SAMEER SANDHIR

(DISPOSED ON : 2015-05-12 )

CRL.M.C. 1879/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-07-12 )
CRL.M.C. 3679/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-10-12 )
W.P.(CRL) 806/2019 FILED BY STATE (NCT OF
GOVT. OF DELHI) (DISPOSED ON : 2025-02-06 )
CRL.M.C. 2571/2019 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-03 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
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36

37

CRL.M.C.-5804/2022
CRL.M.A. 22830/2022

CRL.M.C.-5805/2022
CRL.M.A. 22832/2022

ADVANCE CAUSE LIST

BRUNO SPAGNOLINI SANDEEP DEVASHISH DAS
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

SANDEEP D.DAS(SANDEEP.DAS@PRISMLAW.IN)(9717798958)(PETITIONER)
LAKSHYA DHEER(LAKSHYA.DHEER@PRISMLAW.IN)()(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

GIUSEPPE ORSI SANDEEP DEVASHISH DAS
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

98

CRL.M.C. 1082/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2023-02-10)
BAIL APPLN. 2586/2021 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2022-03-11 )
CRL.M.C. 3249/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 1186/2022 FILED BY ASHOK SHARMA
(D. OF HEARING : 2025-04-07 )

CRL.REV.P. 132/2022 FILED BY SHRI AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 2220/2022 FILED BY AIR COMMODORE
NAVYATH SANTOSH, RETD. & ORS. (D. OF
HEARING : 2025-04-16 )

CRL.M.C. 5902/2022 FILED BY GIACOMINO
SAPONARO (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5805/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 5804/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5807/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 6949/2022 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2024-07-31)
CRL.M.C. 2456/2024 FILED BY CHRISTIAN JAMES
MICHEL (D. OF HEARING : 2025-08-07 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25))

P.S.-FIR NO. :(CBI-217-2013-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-217-2013-A-0003)

CRL.M.C. 4739/2014 FILED BY SAMEER SANDHIR
(DISPOSED ON : 2015-05-12 )

CRL.M.C. 1879/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-07-12 )
CRL.M.C. 3679/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-10-12 )
W.P.(CRL) 806/2019 FILED BY STATE (NCT OF
GOVT. OF DELHI) (DISPOSED ON : 2025-02-06 )
CRL.M.C. 2571/2019 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-03 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 1082/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2023-02-10 )
BAIL APPLN. 2586/2021 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2022-03-11 )
CRL.M.C. 3249/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 1186/2022 FILED BY ASHOK SHARMA
(D. OF HEARING : 2025-04-07 )

CRL.REV.P. 132/2022 FILED BY SHRI AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 2220/2022 FILED BY AIR COMMODORE
NAVYATH SANTOSH, RETD. & ORS. (D. OF
HEARING : 2025-04-16 )

CRL.M.C. 5902/2022 FILED BY GIACOMINO
SAPONARO (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5805/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 5803/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5807/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 6949/2022 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2024-07-31 )
CRL.M.C. 2456/2024 FILED BY CHRISTIAN JAMES
MICHEL (D. OF HEARING : 2025-08-07 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25 )

P.S.-FIR NO. :(CBI-217-2013-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
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38

CRL.M.C.-5807/2022
CRL.M.A. 22836/2022

ADVANCE CAUSE LIST

SANDEEP D.DAS(SANDEEP.DAS@PRISMLAW.IN)(9717798958)(PETITIONER)
SANDEEP D.DAS(SANDEEP.DAS@PRISMLAW.IN)(9717798958)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

GIUSEPPE ORSI SANDEEP DEVASHISH DAS
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
SANDEEP D DAS(SANDEEP.DAS@PRISMLAW.IN)(9717798958)(PETITIONER)
LAKSHYA DHEER(LAKSHYA.DHEER@PRISMLAW.IN)()(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)
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:(CBI-217-2013-A-0003)

CRL.M.C. 4739/2014 FILED BY SAMEER SANDHIR
(DISPOSED ON : 2015-05-12)

CRL.M.C. 1879/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-07-12)
CRL.M.C. 3679/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-10-12)
W.P.(CRL) 806/2019 FILED BY STATE (NCT OF
GOVT. OF DELHI) (DISPOSED ON : 2025-02-06 )
CRL.M.C. 2571/2019 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-03 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 1082/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2023-02-10)
BAIL APPLN. 2586/2021 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2022-03-11 )
CRL.M.C. 3249/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 1186/2022 FILED BY ASHOK SHARMA
(D. OF HEARING : 2025-04-07 )

CRL.REV.P. 132/2022 FILED BY SHRI AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 2220/2022 FILED BY AIR COMMODORE
NAVYATH SANTOSH, RETD. & ORS. (D. OF
HEARING : 2025-04-16 )

CRL.M.C. 5902/2022 FILED BY GIACOMINO
SAPONARO (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5803/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5804/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5807/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 6949/2022 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2024-07-31)
CRL.M.C. 2456/2024 FILED BY CHRISTIAN JAMES
MICHEL (D. OF HEARING : 2025-08-07 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25))

P.S.-FIR NO. :(CBI-217-2013-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-217-2013-A-0003)

CRL.M.C. 4739/2014 FILED BY SAMEER SANDHIR
(DISPOSED ON : 2015-05-12 )

CRL.M.C. 1879/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-07-12 )
CRL.M.C. 3679/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-10-12 )
W.P.(CRL) 806/2019 FILED BY STATE (NCT OF
GOVT. OF DELHI) (DISPOSED ON : 2025-02-06 )
CRL.M.C. 2571/2019 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-03 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 1082/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2023-02-10 )
BAIL APPLN. 2586/2021 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2022-03-11 )
CRL.M.C. 3249/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 1186/2022 FILED BY ASHOK SHARMA
(D. OF HEARING : 2025-04-07 )

CRL.REV.P. 132/2022 FILED BY SHRI AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 2220/2022 FILED BY AIR COMMODORE
NAVYATH SANTOSH, RETD. & ORS. (D. OF
HEARING : 2025-04-16 )

CRL.M.C. 5902/2022 FILED BY GIACOMINO
SAPONARO (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5805/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 5803/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5804/2022 FILED BY BRUNO
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39 CRL.M.C.-5902/2022
CRL.M.A. 23161/2022

40 CRL.M.C.-6030/2022
CRL.M.A. 23643/2022

41 CRL.M.C.-6309/2022
CRL.M.A. 24664/2022

42 CRL.M.C.-6464/2022

43 CRL.M.C.-7026/2022

ADVANCE CAUSE LIST

GIACOMINO SAPONARO
V/s CENTRAL BUREAU OF INVESTIGATION

SANDEEP DEVASHISH DAS

OTHER DETAILS OF ADVOCATES:
SANDEEP D. DAS(SANDEEP.DAS@PRISMLAW.IN)(9717798958)(PETITIONER)
VIPIN TYAGI(VIPIN.TYAGI@PRISMLAW.IN)()(PETITIONER)

LOKESH KUMAR(LOKESHKUMAR066@YAHOO.COM)()(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

M/S TANYA PAPER DISTRIBUTORS PVT LTD
AND ORS
V/s M/S GUPTA PAPER HOUSE PVT LTD

HARI KISHAN

OTHER DETAILS OF ADVOCATES:

SANTRAM
V/s DINESH ARYA

VARUN GOSWAMI

OTHER DETAILS OF ADVOCATES:
VARUN GOSWAMI(VARUNLEGAL@YAHOO.CO.IN)(9810117465)(PETITIONER)

VISHVENDRA SINGH SATYA PRAKASH YADAV
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:

SATYA PRAKASH
YADAV(ADVOCATESATYAA@GMAIL.COM)(9711046343)(PETITIONER)

ASTREA PROFESSIONALS(ASTREAPROFESSIONALS@GMAIL.COM)()(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

TALIB MALIK & ORS. BHARAT
V/s THE STATE GNCT AND ANR.
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SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 6949/2022 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2024-07-31)
CRL.M.C. 2456/2024 FILED BY CHRISTIAN JAMES
MICHEL (D. OF HEARING : 2025-08-07 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25 )

P.S.-FIR NO. :(CBI-217-2013-A-0003)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-217-2013-A-0003)

CRL.M.C. 4739/2014 FILED BY SAMEER SANDHIR
(DISPOSED ON : 2015-05-12 )

CRL.M.C. 1879/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-07-12 )
CRL.M.C. 3679/2017 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2017-10-12 )
W.P.(CRL) 806/2019 FILED BY STATE (NCT OF
GOVT. OF DELHI) (DISPOSED ON : 2025-02-06 )
CRL.M.C. 2571/2019 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-03 )
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2021-04-22 )
CRL.M.C. 1082/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2023-02-10 )
BAIL APPLN. 2586/2021 FILED BY CHRISTIAN
MICHEL JAMES (DISPOSED ON : 2022-03-11 )
CRL.M.C. 3249/2021 FILED BY CENTRAL BUREAU
OF INVESTIGATION (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 1186/2022 FILED BY ASHOK SHARMA
(D. OF HEARING : 2025-04-07 )

CRL.REV.P. 132/2022 FILED BY SHRI AJIT SINGH
BUBBER & ANR. (D. OF HEARING : 2025-04-14 )
W.P.(CRL) 2220/2022 FILED BY AIR COMMODORE
NAVYATH SANTOSH, RETD. & ORS. (D. OF
HEARING : 2025-04-16 )

CRL.M.C. 5805/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 5803/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5804/2022 FILED BY BRUNO
SPAGNOLINI (D. OF HEARING : 2025-04-02 )
CRL.M.C. 5807/2022 FILED BY GIUSEPPE ORSI (D.
OF HEARING : 2025-04-02 )

CRL.M.C. 6949/2022 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2024-07-31 )
CRL.M.C. 2456/2024 FILED BY CHRISTIAN JAMES
MICHEL (D. OF HEARING : 2025-08-07 )

BAIL APPLN. 1338/2024 FILED BY CHRISTIAN
JAMES MICHEL (DISPOSED ON : 2024-09-25 )

P.S.-FIR NO. :(CBI-217-2013-A-0003)
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44

45

46

47

48

49

50

51

52

CRL.M.C.-2249/2024
CRL.M.A. 8731/2024
WITH CRL.REV.P. 369/2024

CRL.REV.P.-369/2024
CRL.M.A. 8338/2024

CRL.M.C.-1244/2025
CRL.M.A. 5607/2025

CRL.REV.P.-128/2017
CRL.M.A. 2426/2017
CRL.M.A. 2427/2017
CRL.M.A. 1213/2023
WITH CRL.REV.P. 103/2019
CRL.REV.P. 315/2017

CRL.REV.P.-650/2017
CRL.M.A. 14307/2017
CRL.M.A. 14308/2017
CRL.M.A. 49626/2018

CRL.REV.P.-1013/2023

CRL.REV.P.-33/2024

CRL.REV.P.-36/2024

CRL.REV.P.-43/2024
CRL.M.A. 1010/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

BHARAT BAGGA &
ASSOCIATES(ADVOCATEBHARATBAGGA@GMAIL.COM)(9899584189)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJEEV KUMAR & ORS. RIDDIMA SHARMA, SHASHANK
V/s EMAAR INDIA LIMITED & ANR. DEWAN, J. SAGAR ASSOCIATES

OTHER DETAILS OF ADVOCATES:

DEEPSHIKHA
SARKAR(DEEPSHIKHA@SAIKRISHNAASSOCIATES.COM)(9958525210)(PETITIONER)
SHASHANK
DEWAN(ADVSHASHANKDEWAN@GMAIL.COM)(9999130505)(RESPONDENT)
()((PETITIONER)

EMAAR INDIA LIMITED SHASHANK DEWAN, J. SAGAR
V/s STATE OF NCT DELHI & ANR. ASSOCIATES

OTHER DETAILS OF ADVOCATES:

SHASHANK DEWAN(OFFICE#CHAMBERSOFSHD.COM)(9999130505)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
()()(PETITIONER)

POONAM SINGH RAWAT HINA KB
V/s BHARAT SINGH RAWAT & ANR.

OTHER DETAILS OF ADVOCATES:
SEEMA DURRANY (ADVSEEMAASSOCIATE@GMAIL.COM)(9599344128)(PETITIONER)
B.S RAWAT (BSRARIES@YAHOO.CO.IN)(0)(RESPONDENT)

SHRI VIJAY RAUT HEMANT CHOUDHARY, DIVYANAND
V/s THE STATE (NCT OF DELHI) & ORS. JHA

OTHER DETAILS OF ADVOCATES:

DIVYANAND JHA(JHA.DIVYANAND@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MOHD IMRAN DALJIT SINGH, NANDITA RAO, AKSHAI
V/s MST FARHANA@UZMA & ORS MALIK

OTHER DETAILS OF ADVOCATES:
DALJIT SINGH()(9810252429)(PETITIONER)

MAHIMA SHARMA ARPITA RAI
V/s AMIT SHARMA

OTHER DETAILS OF ADVOCATES:
ARPITA RAI(ARPITA.RAI@GMAIL.COM)(9818162178)(PETITIONER)
AMIT SHARMA(AMITSHARMALAW@GMAIL.COM)(9818087744)(RESPONDENT)

PRABHNAIN KAUR SANJAY DEWAN, AVINASH KUMAR
V/s STATE GOVT OF NCT OF DELHI & ANR. LAKHANPAL, AAYUSH DAWAR

OTHER DETAILS OF ADVOCATES:

SANJAY DEWAN (SANJAYDEWANADV@GMAIL.COM)(9811036782)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
AVINASH KUMAR
LAKHANPAL(AVINASHLAKHANPAL@GMAIL.COM)(9811038369)(RESPONDENT)
AAYUSH DAWAR(ADVAAYUSHDAWAR@GMAIL.COM)(7503171923)(PETITIONER)

DEEPA SHARMA AND ANR ANIL DUTT SHARMA
V/s HEMANT SHARMA

OTHER DETAILS OF ADVOCATES:

ANIL DUTT
SHARMA(ANILDUTTSHARMA.ADS.AS@GMAIL.COM)(9211495945)(PETITIONER)
RAVI GAUTAM ANSHUL SHARMA

V/s THE STATE

OTHER DETAILS OF ADVOCATES:

H.S. SHARMA(HSSHARMA67 @ GMAIL.COM)(9811734565)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(AMAN VIHAR-602/2021)

P.S.-FIR NO. :(ADARSH NAGAR-160/2007)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CONNAUGHT PLACE-220/2021)

BAIL APPLN. 1482/2022 FILED BY MOHIT PLANIYA
(DISPOSED ON : 2022-05-13 )

W.P.(CRL) 332/2023 FILED BY MOHIT PLANIYA
(DISPOSED ON : 2023-04-27 )

BAIL APPLN. 4252/2023 FILED BY MOHIT PILANIA
(DISPOSED ON : 2024-01-24 )

P.S.-FIR NO. :(CONNAUGHT PLACE-220/2021)
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53

54

55

56

57

58

59

60

61

62

CRL.REV.P.-157/2024
CRL.M.A. 3390/2024

CRL.REV.P.-565/2024
CRL.M.A. 12615/2024

CRL.REV.P.-798/2024
CRL.M.A. 18625/2024
CRL.M.A. 18628/2024

CRL.REV.P.-880/2024
CRL.M.A. 20084/2024

CRL.REV.P.-1018/2024
CRL.M.A. 23914/2024

CRL.REV.P.-1060/2024
CRL.M.A. 25373/2024
CRL.M.A. 6765/2025
CRL.M.A. 6766/2025

CRL.REV.P.-1083/2024
CRL.M.A. 26034/2024

CRL.REV.P.-1302/2024
CRL.M.A. 34783/2024

CRL.REV.P.(MAT.)-110/2024
CRL.M.A. 35339/2024

CRL.REV.P.(NI)-13/2024
CRL.M.A. 26921/2024
CRL.M.A. 26923/2024
CRL.M.A. 3827/2025

PRASHANT NAIR
V/s ALIVA PATRA AND ANR

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

AMITA SINGH

GAURAV DUBEY (GDUBEYADV@GMAIL.COM)(9971007746)(PETITIONER)

AKASH JAIN

DALVINDER SINGH

V/s THE STATE GOVT OF NCT DELHI THROUGH

SHO PS KRISHNA NAGAR DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

DALVINDER SINGH (DALVINDER001@GMAIL.COM)(9871500990)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH. RAJPAL NAURANG YADAYV & ANR.
V/s M/S. MURLI PROJECTS PVT. LTD & ANR.

OTHER DETAILS OF ADVOCATES:

AMAN MALIK, S.K SHARMA

S.K SHARMA(SKSHARMA@CANDIDLEX.COM)(9871588055)(PETITIONER)

VIKAS
V/s MANISHA BISHT & ANR.

OTHER DETAILS OF ADVOCATES:

DEEPAK

THUKRAL(DEEPAKTHUKRAL.LAWOFFICE@GMAIL.COM)(9810019539)(PETITIONER)
RAVI PARTAP SINGH BHATTI(RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER)

AMIR KADRI ALIAS AMIR KHAN

V/s ZEBA AHMED & ANR.

OTHER DETAILS OF ADVOCATES:
PARVEEN BHARTI(PARVEENBHARTIADV@GMAIL.COM)(9811140658)(PETITIONER)

DEEPAK THUKRAL, RAVI PARTAP
SINGH BHATTI

PARVEEN BHATI, SUHAIL KHAN

ZEBAAHMED(ZEDAAHMED421@GMAIL.COM)(0)(RESPONDENT)
SUHAIL KHAN(SUHAILKHANADV@GMAIL.COM)(9711190303)(RESPONDENT)

MMTC LIMITED

V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

AKHIL SACHAR

AKHIL SACHAR (SACHAR.AKHIL@GMAIL.COM)(981105069)(PETITIONER)
AKHIL SACHAR(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)
AKHIL SACHAR(SACHAR.AKHIL@GMAIL.COM)(9891105069)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

S. K

V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
VIKRAM SINGH NAYAL (INFO@NOVATIONLEGAL.COM)(9559274088)(PETITIONER)

KAPIL SHARMA

VIKRAM SINGH NAYAL, MANISH
SANGWAN

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANISH SANGWAN(SANGWAN.MANISH@GMAIL.COM)(9810334335)(PETITIONER)

SUNIL KUMAR
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

VENKATESH JOSHI, PRATEEK
TANWAR

HEMANT KUMAR(CONTACT@CHAMBERSHK.IN)(9711628780)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PRATEEK

TANWAR(ADVOCATEPRATEEKTANWAR@GMAIL.COM)(9810443443)(PETITIONER)

MAHESH RANJAN DAS
V/s VANDANA AND ANR.

OTHER DETAILS OF ADVOCATES:

MRINAL KUMAR SHARMA

MRINAL KUMAR SHARMA, SANJEEV

BENIWAL

(MRINALSHARMA1429@GMAIL.COM)(9560037688)(PETITIONER)
SANJEEV BENIWAL(SANJEEV.BENZ07@GMAIL.COM)(9971272779)(RESPONDENT)

ADESH TYAGI
V/s POOJA KAUR

OTHER DETAILS OF ADVOCATES:

RIZWAN, MOHIT KAPOOR

RIZWAN (RIZWANOFFICE0506@GMAIL.COM)(9643349576)(PETITIONER)
KAMYA(KAMYA99@MGIAL.COM)(0)(RESPONDENT)
MOHIT KAPOOR (RIZWANOFFICE0506@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(KRISHNA NAGAR-430/2020)

P.S.-FIR NO. :(HARI NAGAR-1216/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SAGAR PUR-478/2018)

BAIL APPLN. 148/2019 FILED BY SUNIL KUMAR
(DISPOSED ON : 2019-01-21 )

P.S.-FIR NO. :(SAGAR PUR-478/2018)
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63 CRL.REV.P.(NI)-91/2024
CRL.M.A. 38629/2024

PART-HEARD MATTERS
64 CRL.M.C.-1162/2019

FOR COMPLIANCE
65 |CRL.M.C.-4816/2022(Disposed off
case)

ADVANCE CAUSE LIST

SH. SURENDER KUMAR KAUSHAL KUMAR
V/s THE STATE (GOVT. OF N.C.T.)OF DELHI &
ANR.

OTHER DETAILS OF ADVOCATES:

RAHUL THAKUR()(9716727289)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)

SHASHI BALA ADITYA AGARWAL, KARANJAWALA &
V/s STATE GOVT. OF NCT OF DELHI & ORS Cco

OTHER DETAILS OF ADVOCATES:

H.S POWER PROJECT PVT LTD LATIKA CHOUDHURY
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:

SVK ZEROX(SVKZEROX@GMAIL.COM)()(PETITIONER)

MS.LATIKA

CHOUDHARY(LATIKACHOUDHARY @ GMAIL.COM)(9899194099)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PREETI()(9711709457)(RESPONDENT)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
CHANDRA BHUWAN(CHANDRABHUWANG618@GMAIL.COM)()(RESPONDENT)

103

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MOTI NAGAR-259/2013)

CRL.M.C. 1752/2016 FILED BY SHASHI BALA
(DISPOSED ON : 2016-07-08 )

P.S.-FIR NO. :(MOTI NAGAR-259/2013)

P.S.-FIR NO. :(MUNDKA-35/2022)



02.04.2025 ADVANCE CAUSE LIST

COURT NO. 51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE: * PASSOVERS OF THE SUPPLEMENTARY LIST SHALL BE TAKEN UP AT 02:15 P.M.

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MoDE, 1.E.,ENSURE THE VIDEO IS ON WHEN THE

MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE .

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.”

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 1186.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

bhupesh.kumar@dhc.nic.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FOR ADMISSION
1 |W.P.(C)-3441/2011 PACIFIC DEVELOPMENT CORPORATION LTD INTELLECTIVE LAW OFFICES, ATTIN SHANKAR
CM APPL. 43282/2022 V/s MCD AND ORS RASTOGI, AAKANKSHA KAUL, DEV.
CM APPL. 6674/2025 P.BHARGAVA, ANUJ AGGARWAL
OTHER DETAILS OF ADVOCATES:
RAJESH RANJAN(RASTOGIRANJAN@GMAIL.COM)(9810003146)(PETITIONER)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
PUSHKAR SOOD(PUSHKARSOODO03@GMAIL.COM)()(RESPONDENT)
AAKANKSHA()(9818113156)(PETITIONER)
RAJESH(RASTOGIRANJAN@GMAIL.COM)(0)(RESPONDENT)
2 MAC.APP.-1193/2013 SUMAN MALHOTRA AND ANR RAJAT ANEJA
CM APPL. 20526/2013 V/s SHRI GULFAM AND ORS
OTHER DETAILS OF ADVOCATES:
3 MAC.APP.-1018/2014 UNITED INDIA INSURANCE CO LTD SANKAR N SINHA, RUCHIRA GUPTA, BIJAY
V/s SARFARAZ SAFI AND ORS KUMAR, NEHA MANASAVARMA
BHUPATHIRAJU
OTHER DETAILS OF ADVOCATES:
BIJAY KUMAR (BIJAYKUMARS521@GMAIL.COM)(9868951697)(RESPONDENT)
NEHA MANASAVARMA
BHUPATHIRAJU(NEHABHUPATHIRAJU@PROTONMAIL.COM)(7075813023)(RESPONDENT)
4  MAC.APP.-194/2016 UNITED INDIA INSURANCE CO LTD SANKAR N SINHA, RICHA SINGH, JYOTI
V/s SANTOSH KUMAR & ORS NAMBIAR

OTHER DETAILS OF ADVOCATES:
JYOTI NAMBIAR (NAMBIARPJYOTI97@GMAIL.COM)(9899127654)(RESPONDENT)
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10

11

12

13

14

15

16

CM APPL. 33008/2024(CM For SUNNY CHANDOK KAMAL MEHTA, YASH ANAND, PARTAP
Restoration) V/s PRASHANT ATTRI & ORS. SINGH, PRIYA MEHRA PURI

CM APPL. 33009/2024

CM APPL. 33010/2024

In MAC.APP.-1061/2017(Disposed off

case)

WITH MAC.APP. 1069/2018

OTHER DETAILS OF ADVOCATES:
PRIYA MEHRA PURI(HKPURIANDCO@GMAIL.COM)(9810365571)(RESPONDENT)
YASH ANAND (YASHANANDSC2000@YAHOO.COM)(9810255469)(PETITIONER)

MAC.APP.-1069/2018 PRASHANT ATTRI PRATAP SINGH, PRIYA MEHRA PURI
V/s SANJAY KUMAR MANDAL & ORS

OTHER DETAILS OF ADVOCATES:
PRATAP SINGH()(9911099902)(PETITIONER)
PRIYA MEHRA PURI(HKPURIANDCO@GMAIL.COM)(9810365571)(RESPONDENT)

C.R.P.-202/2018 MANMOHAN SINGH & ORS M L MAHAJAN, ANIL HOODA
CM APPL. 39340/2018 V/s DEVENDER KAUR & ANR

OTHER DETAILS OF ADVOCATES:
M L MAHAJAN()(9811688721)(PETITIONER)

C.R.P.-15/2019 NIKUNJ KUMAR LOHIA SHUBHAM JAISWAL, K BHIMRAJ ACHARY
CM APPL. 3112/2019 V/s BAL KRISHAN GARODIA & ORS

OTHER DETAILS OF ADVOCATES:
SHUBHAM JAISWAL()(9560766547)(PETITIONER)
K BHIMRAJ ACHARY(ACHARYA.RAJ@GMAIL.COM)(9873406652)(PETITIONER)

MAC.APP.-252/2019 ZAHIDA BEGUM ANSHUMAN BAL, SUMAN BAGGA &
V/s ICICI LOMBARD GEN INS CO LTD & ORS ASSOCIATES

OTHER DETAILS OF ADVOCATES:
ANSHUMAN BAL()(9810955203)(PETITIONER)

W.P.(C)-1661/2019 JAGPAL SINGH RS JENA, AMIT PRAKASH SHAHI
V/s LAL BAHADUR SHASTRI SMARAK (JAVM)

OTHER DETAILS OF ADVOCATES:
R S JENA()(9811575947)(PETITIONER)
AMIT PRAKASH SHAHI(AMITPRAKASHSHAHI@GMAIL.COM)(9582695868)(PETITIONER)

W.P.(C)-6264/2019 M/S PUNJAB STEEL WORKS (THROUGH ITS SUSHARRAF ALI, VIVEK SINGH
CM APPL. 26800/2019 PARTNER)
V/s SHAMBHU SARAN SINGH

OTHER DETAILS OF ADVOCATES:
SUSHARRAF ALI()(9313803166)(PETITIONER)
VIVEK SINGH(LEXALLIANCE.VIVEK@GMAIL.COM)(9810182555)(PETITIONER)

W.P.(C)-12087/2019 SHRI ARVIND KUMAR ROHILA SANJOY GHOSE, SANDEEP SHARMA
V/s DEEPAK MEMORIAL HOSPITAL

WITH W.P.(C) 12090/2019

W.P.(C) 2791/2023

W.P.(C) 2793/2023

OTHER DETAILS OF ADVOCATES:
SANJOY GHOSE()(9811118889)(PETITIONER)
SANDEEP SHARMA(SANDEEPSHARMA_ADV@REDIFFMAIL.COM)(9911600600)(RESPONDENT)

W.P.(C)-12090/2019 LAL SINGH SANJOY GHOSE, SANDEEP SHARMA
V/s DEEPAK MEMORIAL HOSPITAL AND
MEDICAL RESEARCH CENTRE

OTHER DETAILS OF ADVOCATES:
SANJOY GHOSE()(9811118889)(PETITIONER)
SANDEEP SHARMA(SANDEEPSHARMA_ADV@REDIFFMAIL.COM)(9911600600)(RESPONDENT)

W.P.(C)-2791/2023 M/S. DEEPAK MEMORIAL HOSPITAL AND MOHIT GUPTA
CM APPL. 10780/2023 MEDICAL RESEARCH CENTRE
V/s LAL SINGH

OTHER DETAILS OF ADVOCATES:
HARVINDER SINGH(HARVINDER.ADV@GMAIL.COM)(9810000107)(PETITIONER)

W.P.(C)-2793/2023 M/S. DEEPAK-MEMORIAL HOSPITAL AND MOHIT GUPTA
CM APPL. 10782/2023 MEDICAL RESEARCH CENTRE
V/s ARVIND KUMAR ROHILLA,

OTHER DETAILS OF ADVOCATES:
HARVINDER SINGH(HARVINDER.ADV@GMAIL.COM)(9810000107)(PETITIONER)
HARVINDER SINGH(HARVINDER.ADV@GMAIL.COM)(9810000107)(PETITIONER)

W.P.(C)-648/2020 RANBIR SINGH MANOJ NAGAR
V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:
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W.P.(C)-855/2020
CM APPL. 2666/2020

W.P.(C)-15142/2021
CM APPL. 47712/2021

C.R.P.-70/2022
CM APPL. 22547/2022
WITH C.R.P. 113/2023

CM APPL. 56452/2024
In C.R.P.-113/2023

MAC.APP.-41/2022

MAC.APP.-213/2022

MAC.APP.-287/2022

W.P.(C)-1416/2022
CM APPL. 4097/2022

W.P.(C)-3205/2022
CM APPL. 9338/2022

W.P.(C)-10371/2022(Disposed off

case)

MAC.APP.-88/2023
CM APPL. 7677/2023
CM APPL. 7678/2023

ADVANCE CAUSE LIST

MANOJ NAGAR()(9810550910)(PETITIONER)

MANOJ KUMAR
V/s SH. MAHESH

RUCHI GUPTA, SHANNU BAGHEL

OTHER DETAILS OF ADVOCATES:
RUCHI GUPTA()(9811371398)(PETITIONER)
SHANNU BAGHEL(ADVSHANNUBAGHEL@GMAIL.COM)(9910389196)(RESPONDENT)

MANAGING COMMITTEE MASJID AND BHARAT BHUSHAN BHATIA, TUSHAR SANNU
QABRISTAN CHAMELIAN DAHIYA
V/s THE COMMISSIONER OF POLICE AND ORS

OTHER DETAILS OF ADVOCATES:
BHARAT BHUSHAN BHATIA(BHARATBHATIA25@YAHOO.CO.IN)(9810155032)(PETITIONER)
DELHI DCIT
JUDICIAL(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT)
WAJEEH(WAJEES@WAJEESHSHAFIQ.IN)()(RESPONDENT)

TUSHAR SANNU DAHIYA(ADV.TUSHARSANNU@GMAIL.COM)(9171677488)(RESPONDENT)

S. PARVINDER SINGH SHANTNU AGGARWAL
V/s S. SURINDER SINGH

OTHER DETAILS OF ADVOCATES:
NARESH GUPTA, SHANTNU AGGARWAL(NGEQUITY@GMAIL.COM)(9810236228)(PETITIONER)
RS CHAGGAR(RSCHAGGAR@ GMAIL.COM)()(RESPONDENT)

SURINDER SINGH RAJENDRA SINGH CHAGGAR, NARESH GUPTA
V/s PARVINDER SINGH

OTHER DETAILS OF ADVOCATES:

R S CHAGGAR(RSCHAGGAR@GMAIL.COM)(9891782970)(PETITIONER)
RAJESH TARUN(RAJESHTARUN@YAHOO.COM)()(RESPONDENT)
RAJENDRA SINGH CHAGGAR(RSCHAGGAR@GMAIL.COM)(0)(PETITIONER)
NARESH GUPTA , SHANTANU
AGGARWAL(NGEQUITY01@GMAIL.COM)(9810236228)(RESPONDENT)

SANT LAL ALIAS SANTA RAM PRAMOD KUMAR SAH, SUMAN BAGGA
V/s RAJ KUMAR TIWARI & ORS.

OTHER DETAILS OF ADVOCATES:
PRAMOD K. SAH(PSAH470@GMAIL.COM)(9706074245)(PETITIONER)

VIKAS SHOKEEN(VIKAS_SHOKEEN@YAHOO.IN)()(RESPONDENT)

SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(RESPONDENT)

HERCULES POOJA GOEL, RAJEEV MAHESHWARANAND
V/s ANISH AND ORS ROY

OTHER DETAILS OF ADVOCATES:
POOJA GOEL()(9868101421)(PETITIONER)

RAJEEV M ROY(RAJEEVMROY@GMAIL.COM)()(RESPONDENT)

RAJEEV MAHESHWARANAND ROY(RAJEEVMROY@GMAIL.COM)(9811181935)(RESPONDENT)

MANKU VANSHKAR AND ORS MANISH MAINI, MANU LUV SHAHALIA
V/s NATIONAL INSURANCE COMPANY LTD.

OTHER DETAILS OF ADVOCATES:

MANNIE & ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(RESPONDENT)

MANU LUV SHAHALIA(SHAHALIA@SHAHALIA.COM)(9818500977)(PETITIONER)

DELHI TRANSPORT CORPORATION ADITI GUPTA, PARIPOORN SINGH
V/s RAJ KARAN

OTHER DETAILS OF ADVOCATES:
ADITI GUPTA(ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER)
PARIPOORN SINGH(ADV.PARIPOORNSINGH@GMAIL.COM)(9810220436)(RESPONDENT)

SHRI RAM SEVAK MOHIT KUMAR BANSAL
V/s M/S EASYDAY SHOP (FUTURE RETAIL
LIMITED)

OTHER DETAILS OF ADVOCATES:
HARSHITA
RAGHUVANSHI(HARSHITARAGHUVANSHI@HOTMAIL.COM)(8090217309)(PETITIONER)
ROC(ROC.INFO@FUTUREGROUP.IN)()(RESPONDENT)

ATLAS LOGISTIC PVT LTD LOKESH CHOPRA, NEHA BHATNAGAR
V/s MR JITENDRA KUMAR

OTHER DETAILS OF ADVOCATES:

LOKESH CHOPRA(LOKESH_CHOPRA19@YAHOO0.COM)(9958806667)(PETITIONER)

MADAN PANDEY(MADANPANDEY6680@GMAIL.COM)()(RESPONDENT)

JITENDER KUMAR(JITENDERKUMARPARIHAR229@GMAIL.COM)()(RESPONDENT)

NEHA BHATNAGAR(NEHABHATNAGARADVOCATE@GMAIL.COM)(9953030761)(PETITIONER)

DINESH MAIBAM NABAGHANASHYAM SINGH, RAKHI
V/s NATIONAL INSURANCE CO LTD & ORS. DUBEY, NAVNEET GOYAL

OTHER DETAILS OF ADVOCATES:
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MAC.APP.-197/2023
CM APPL. 18323/2023

MAC.APP.-273/2023
CM APPL. 27780/2023

MAC.APP.-278/2023

MAC.APP.-303/2023

MAC.APP.-400/2023

W.P.(C)-65/2023
CM APPL. 175/2023
CM APPL. 31160/2024

W.P.(C)-15185/2023
CM APPL. 60703/2023

W.P.(C)-15946/2023
CM APPL. 64212/2023
CM APPL. 64214/2023

W.P.(C)-16345/2023
CM APPL. 65773/2023
CM APPL. 71351/2024

ADVANCE CAUSE LIST

MAIBAM N SINGH , GANESH
SINGH(GHANAMAIBAMADV@GMAIL.COM)(9811406660) (PETITIONER)
RAJENDER LAKHER(RAJENDERLAKHERA2009@GMAIL.COM)()(RESPONDENT)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

RAKHI DUBEY(RAKHIDUBEYADV@GMAIL.COM)(9312631854)(RESPONDENT)
NAVNEET GOYAL(NAVNEETGOYAL.ADV@GMAIL.COM)(9811224831)(PETITIONER)

UNITED INDIA INSURANCE RAVI SABHARWAL
V/s SMT MAYA DEVI & ORS.

OTHER DETAILS OF ADVOCATES:
RAVI SABHARWAL(RAVISABHARWAL.ADVOCATE@GMAIL.COM)(9971999480)(PETITIONER)

UNITED INDIA INSURANCE CO. LTD. VIVEK BHARDWAJ, RAKESH KUMAR
V/s CHARANJIT WALIA & ANR. WADHWA

OTHER DETAILS OF ADVOCATES:
VIVEK BHARDWAJ (ADV.VIVEKE502@GMAIL.COM)(9810562468)(PETITIONER)
R()(941654573)(RESPONDENT)

R()(8750781584)(RESPONDENT)

RAKESH KUMAR WADHWA(ADVOCATE.RKW@GMAIL.COM)(9416026779)(RESPONDENT)
RAKESH KUMAR WADHWA(ADVOCATE.RKW@GMAIL.COM)(9416026779)(RESPONDENT)

VIRENDER SINGH RAWAT AJAY PAL TUSHIR
V/s UNITED INDIA INSURANCE COMPANY LTD &
ORS.

OTHER DETAILS OF ADVOCATES:

DR AJAY P TUSHIR , PARAS TUSHIR(AJAYPTUSHIR.TL@GMAIL.COM)(9810159640)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)()(RESPONDENT)

RAMPAL AND ORS JATINDER KAMRA, DALEEP KUMAR DHAYANI
V/s SHIV DAYAL AND ANR

OTHER DETAILS OF ADVOCATES:

JATINDER KAMRA (JATINKAMRA@YAHOO.COM)(9810254400)(PETITIONER)

UT ONLINE(UTONLINE@GMAIL.COM)()(RESPONDENT)

R()(8076103999)(RESPONDENT)

DALEEP KUMAR DHAYANI(DALEEPDHAYANI@YAHOO.CO.IN)(9811070721)(RESPONDENT)

AJAY KUMAR & ORS. ANSHUMAN BAL
V/s DEPUTY COMMISSIONER OF POLICE & ANR.

OTHER DETAILS OF ADVOCATES:

ANSHUMAN BAL & KARAN
BAL(ANSHUMANBAL20000@GMAIL.COM)(9810955203)(PETITIONER)
ACP(ACPCSA@YAHOO.COM)()(RESPONDENT)

STATE BANK OF INDIA AND ORS. AKSHIT KAPUR, ASHOK KUMAR NIGAM,
V/s SHIR RAJ KUMAR NILANJAN BOSE

OTHER DETAILS OF ADVOCATES:

R.P. KAPUR AND CO.(RAJIV@RPKAPUR.COM)(9990955931)(PETITIONER)

RAJ KUMAR(RAJ_KUMAR@GMAIL.COM)()(RESPONDENT)
RAJIV(RAJIV@RPKAPUR.COM)()(PETITIONER)

BIJAY KUMAR(BIJAYKUMARADVOCATE@YAHOO.CO.IN)(7840057521)(RESPONDENT)
NILANJAN BOSE(N_BOSE@HOTMAIL.COM)(9818674000)(PETITIONER)

TWENTY FOUR SECURE SERVICES PVT LTD KARANJAWALA & CO, PRAKASH KUMAR
V/s CHAMPA DEVI & ORS.

OTHER DETAILS OF ADVOCATES:

KARANJAWALA & CO.(MANEET.KAUR@KARANJAWALA.IN,
SUDITI.BATRA@KARANJAWALA.IN)(9899266760)(PETITIONER)

GOVERNMENT OF NCT OF
DELHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PRAKASH KUMAR(KKUMARPRAKASH@YAHOO.IN )(7042929599)(PETITIONER)

CENTRAL BOARD OF TRUSTEES (EPF CHAKRADHAR PANDA, SURJEET KUMAR
ORGANISATION) THROUGH ASSISTANT PF KHANNA

COMMISSIONER GURGAON HARYANA

V/s MS MAG FILTERS AND EQUIPMENTS PVT

LTD

OTHER DETAILS OF ADVOCATES:

CHAKRADHAR PANDA(CHAKRADHAR.ADV@GMAIL.COM)(7678160277)(PETITIONER)

MAG FILTERS AND EQUIPMENTS PVT LTD(MAG@MAGFILTERSINDIA.COM)()(RESPONDENT)
SURJEET KUMAR KHANNA(ADVOCATESKKHANNA@GMAIL.COM)(9717490027)(RESPONDENT)

M/S THERMOKING ARUN MEHTA, ANKIT DWIVEDI, ANKIT
V/s MS. MANISHA AGNIHOTRI DWIVEDI

OTHER DETAILS OF ADVOCATES:

ARUN MEHTA(ADVMEHTA@GMAIL.COM)(9811019124)(PETITIONER)

ARUN MEHTA(ADVMEHTA@GMAIL.COM)(0)(PETITIONER)

ANKIT DWIVEDI(ADVANKITDWIVEDI@GMAIL.COM)(0)(RESPONDENT)

ANKIT DWIVEDI(ADVANKITDWIVEDI@GMAIL.COM)(9871383435)(RESPONDENT)
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37 W.P.(C)-16680/2023 MUNICIPAL CORPORATION OF DELHI DIVYA SWAMY
CM APPL. 67214/2023 V/s VINOD KUMAR

OTHER DETAILS OF ADVOCATES:
DIVYA SWAMY(DIVYA@DYLAWCHAMBERS.COM)(8860050449)(PETITIONER)
RAJIV AGARWAL(RAJIV@RAJIVAGARWAL.COM)()(RESPONDENT)

38 CM(M)-2365/2024 ASHISH YADAV BINISA MOHANTY
CM APPL. 22743/2024 V/s RINKU & ORS.

OTHER DETAILS OF ADVOCATES:
MRITUNJAY KUMAR SINHA,
BINISA(BINISA.MOHANTY@GMAIL.COM)(9999176557)(PETITIONER)
JPN SHAHI (ADVJPNSHAHI@GMAIL.COM)()(RESPONDENT)

39 CM(M)-2679/2024 HAR DEVI LOHIT GANGULY, JAl PRAKASH NARAYAN
CM APPL. 32241/2024 V/s THE NEW INDIA ASSURANCE CO. LTD & ORS. SHAHI

OTHER DETAILS OF ADVOCATES:
JAI PRAKASH NARAYAN SHAHI(ADVJPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER)

40 |CONT.CAS(C)-1149/2024 CHETAN SINGH YADAV AND ORS RAJIV AGARWAL, YASH S VIJAY, FIRDOUSE
CM APPL. 9530/2025 V/s SH SANJEEV KUMAR MITTAL AND ANR QUTUB WANI
CM APPL. 9531/2025
WITH W.P.(C) 6434/2024
W.P.(C) 9151/2024

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL & MEGHNA DE & L GANGMEI & N
BHUSHAN(RAJIV@RAJIVAGARWAL.COM)(9811142757)(PETITIONER)
ANU(ANUSALWAN@GMAIL.COM)(0)(RESPONDENT)
FIRDOUS(FIDOUSEWANI.LAWZ@GMAIL.COM)(0)(RESPONDENT)
IIDC(MDDSIIDC@GMAIL.COM)(0)(RESPONDENT)

AK SHARMA(AK.SHARMA@ICSIL.IN)(0)(RESPONDENT)
SANJAY(SANJAY.PRAKASH@ICSIL.IN)(0)(RESPONDENT)

YASH S VIJAY(CHAMBERS@YASHSVIJAY.COM)(9953300973)(PETITIONER)

FIRDOUSE QUTUB WANI(FIRDOUSEWANI.LAWZ@GMAIL.COM)(9718043116)(RESPONDENT)
FIRDOUSE QUTUB WANI(FIRDOUSEWANI.LAWZ@GMAIL.COM)(9718043116)(RESPONDENT)

41 W.P.(C)-6434/2024 CHETAN SINGH YADAV AND ORS RAJIV AGARWAL, SHIIVNATH KUMAR
CM APPL. 26819/2024 V/s DELHI STATE INDUSTRIAL AND
CM APPL. 35657/2024 INFRASTRUCTURE DEVELOPMENT

CORPORATION (DSIIDC) AND ANR.

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL, MEGHNA DE & L
GANGMEI(RAJIVAGGL@YAHOO0.COM)(9811142757)(PETITIONER)
ANUSA(ANUSALWAN@GMAIL.COM)()(RESPONDENT)
SANJAY(SANJAY.PRAKASH@ICSIL.IN)()(RESPONDENT)

SHIIVNATH KUMAR (ADV.SHIVNATH@GMAIL.COM)(9873198385)(RESPONDENT)

42 W.P.(C)-9151/2024 DELHI STATE INDUSTRIAL AND FIRDOUSE QUTUB WANI, RAJIV AGARWAL
CM APPL. 37422/2024 INFRASTRUCTURE DEVELOPMENT
CM APPL. 14263/2025 CORPORATION LIMITED
CM APPL. 14264/2025 V/s SH. CHETAN SINGH YADAV & ORS.

CM APPL. 14265/2025

OTHER DETAILS OF ADVOCATES:

FIRDOUSE QUTB WANI()(9718043116)(PETITIONER)

CHETAN YADAV(CHETANYADAV9990@GMAIL.COM, DEEPAK.SHAD@GMAIL.COM,
MR.ARUN.KUMAR.619@GMAIL.COM)(0)(RESPONDENT)

AMIT KUMAR(AMITKUMAR5335@GMAIL.COM, YASH8529@GMAIL.COM,
KAP_200644@REDIFFMAIL.COM)(0)(RESPONDENT)

ANU SALWAN(ANU11SALWAN@YAHOO.CO.IN)(0)(PETITIONER)

RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT)

43 C.R.P.-27/2024 VIKAS SHOKEEN MAHUA KALRA
V/s JAYANTA KUMAR BERA

OTHER DETAILS OF ADVOCATES:

MAHUA KALRA, SUDHINRA,
ROHAN(SUDHINDRA.PMLASC@GMAIL.COM)(9540787097)(PETITIONER)
JAYANTA KUMAR BETA()(9899977209)(RESPONDENT)

44 C.R.P.-196/2024 MADHURI SHARMA YUVRAJ SETH, RAJENDRA PRASAD
V/s SURAJ AGGARWAL SWARNKAR

OTHER DETAILS OF ADVOCATES:
VIKRAM SETH(VIKRAMSETHLAWFIRM@GMAIL.COM)(8826893759)(PETITIONER)
MADHURI SHARMA()(9213808786)(PETITIONER)
SURAJ()(9818219115)(RESPONDENT)

45 MAC.APP.-360/2024 SHARIF ALAM ARUNA MEHTA
CM APPL. 40247/2024 V/s DHARA SINGH & ORS.

OTHER DETAILS OF ADVOCATES:
ARUNA MEHTA(ASSOCIATESMEHTA5@GMAIL.COM)(9560557484)(PETITIONER)
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(0)(RESPONDENT)
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MAC.APP.-362/2024
CM APPL. 40356/2024

MAC.APP.-394/2024

CM APPL. 43808/2024
CM APPL. 43809/2024
CM APPL. 11155/2025

MAC.APP.-403/2024
CM APPL. 44173/2024

MAC.APP.-505/2024
CM APPL. 55352/2024
CM APPL. 10514/2025

MAC.APP.-559/2024
CM APPL. 62510/2024

MAC.APP.-567/2024

MAC.APP.-651/2024
CM APPL. 72471/2024

W.P.(C)-3070/2024
CM APPL. 12645/2024

W.P.(C)-5005/2024

W.P.(C)-5008/2024

ADVANCE CAUSE LIST

ASHOK KUMAR & ORS.
V/s MOHD. UMAR & ORS. (THE NEW INDIA
ASSURANCE CO. LTD.)

ARUNA MEHTA

OTHER DETAILS OF ADVOCATES:

NATIONAL INSURANCE CO LTD
V/s MRS RUPALI PANDY & ORS.

HETU ARORA SETHI, VARUN SARIN,
GIRDHARI SINGH, VARUN SARIN

OTHER DETAILS OF ADVOCATES:

HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)(9810368590)(PETITIONER)
VARUN SARIN(VARUN.SARIN@SARINPARTNERS.COM)(9910160045)(PETITIONER)
HETU ARORA SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER)
GIRDHARI SINGH(COUNSELGSNAGAR@GMAIL.COM)(9871515879)(RESPONDENT)
VARUN SARIN(VARUNSARIN4@GMAIL.COM)(9910160045)(RESPONDENT)

VARUN SARIN(VARUNSARIN4@GMAIL.COM)(9910160045)(RESPONDENT)

NEW INDIA ASSURANCE CO LTD KANCHAN SETHI, ARKAJ KUMAR
V/s SMT LEELA DEVI & ORS.

OTHER DETAILS OF ADVOCATES:
KANCHAN KAUR DHODI(KANCHAN@DHODI.COM)(9811041769)(PETITIONER)
ARKAJ KUMAR(ARKAJKUMAR@GMAIL.COM)(9810478949)(PETITIONER)

THE NEW INDIA ASSURANCE CO LTD AWANTIKA MANOHAR, ANURAG SINGH,
V/s ANITA MISHRA & ORS. ANURAG SINGH

OTHER DETAILS OF ADVOCATES:
AWANTIKA MANOHAR(AWANTIKA.MANOHAR®GMAIL.COM)(9560385529)(PETITIONER)
AAPA LEGAL(AAPA.LEGAL@GMAIL.COM)(0)(RESPONDENT)

AWANTIKA MANOHAR(AWANTIKA.MANOHAR@GMAIL.COM)(0)(PETITIONER)

ANURAG SINGH AND ANAND
KATARIA(AAPA.LEGAL@GMAIL.COM)(9716913648)(RESPONDENT)

ANURAG SINGH ANAND ANAND
KATARIA(AAPA.LEGAL@GMAIL.COM)(9716913648)(RESPONDENT)

AWANTIKA MANOHAR(AWANTIKA.MANOHAR@GMAIL.COM)(0)(RESPONDENT)
ANURAG SINGH(INDIANYISHU@GMAIL.COM)(9716913648)(PETITIONER)

RELIANCE GENERAL INSURANCE COMPANY RAJEEV MAHESHWARANAND ROY
LIMITED
V/s ISMAIL @ ISMAIL AHMAD & ORS.

OTHER DETAILS OF ADVOCATES:
RAJEEV M ROY & P SRINIVASAN(RAJEEVMROY@GMAIL.COM)(9811181935)(PETITIONER)

KARU YADAV SHREY CHATHLY, SHUCHI SINGH
V/s DALIP SINGH & ANR.

OTHER DETAILS OF ADVOCATES:

SHREY CHATHLY(SHERYCHATHLY@YAHOO.COM)(9910211045)(PETITIONER)
JPN SAHI(ADVJPNSHAHI@GMAIL.COM)(0)(RESPONDENT)

SHUCHI SINGH(SHUCHI.ADV@GMAIL.COM)(9910990487)(RESPONDENT)

VIPIN KUMAR & ORS. ANSHUMAN BAL
V/s SATENDRA PAL SINGH & ORS.

OTHER DETAILS OF ADVOCATES:

RAMIILAL KRISHNA CHANDRA DUBEY
V/s GOVT OF N.C.T . OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

KRISHNA CHANDRA DUBEY(KCDUBEYASSOCIATES@GMAIL.COM)(9810445502)(PETITIONER)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

R B SETH JESSA RAM HOSPITAL AND BROS KUNAL NATH
V/s REMI ISRANI

OTHER DETAILS OF ADVOCATES:
DEEPA SHARMA(YOGIANDSHARMAASSOCIATES@GMAIL.COM)(9818947063)(PETITIONER)
N A SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)()(RESPONDENT)

R. B. SETH JESSA RAM HOSPITAL AND BROS. KUNAL NATH
V/s R. B. SETH JESSA RAM HOSPITAL WORKMEN
(UNION)

OTHER DETAILS OF ADVOCATES:
DEEPA SHARMA(YOGANDSHARMAASSOCIATES@GMAIL.COM)(9818947063)(PETITIONER)
RAJ KUMAR(RAJKUMARHIGHCOURT@GMAIL.COM)()(RESPONDENT)
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56 W.P.(C)-12856/2024 SAURABH SHARMA MANMOHAN
CM APPL. 53649/2024 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

KAMAL JERATH(KAMAL_JERATH@YAHOO.COM)(9711887994)(PETITIONER)
SAURABH SHARMA(SAURABH.BPSHARMA@GMAIL.COM)(9811429336)(PETITIONER)
UNION OF INDIA, GOVERNMENT OF NCT OF DELHI(UOIDHC@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

57 C.R.P.-35/2025 POONAM SUBHASH CHANDRA LOCHAKIA
CM APPL. 6388/2025 V/s THE MANAGER/DIRECTOR JAIN SECONDARY
CM APPL. 6389/2025 SCHOOL & ORS.

CM APPL. 6390/2025

OTHER DETAILS OF ADVOCATES:
SG GOSWAMI(SGGOSWAMI9073@GMAIL.COM)(9873449073)(PETITIONER)
TRAVEL DESK(CONTACT@TRAVELDESK.IN)(0)(RESPONDENT)

58 C.R.P.-50/2025 CHARAN SINGH YADAV LAKSH KHANNA
CM APPL. 8312/2025 V/s PAWAN GUPTA & ORS.
CM APPL. 8313/2025

OTHER DETAILS OF ADVOCATES:

LAKSH KHANNA(LAKSH@LAKSHKHANNA.IN)(9910900059)(PETITIONER)
SHALABH GUPTA(SHALABH.ADV@GMAIL.COM)(0)(RESPONDENT)
SARCINFRACON(SARCINFRACON2012@GMAIL.COM)(0)(RESPONDENT)

59 W.P.(C)-591/2025 A RADHIKA N A SEBASTIAN
V/s THE APPELLATE AUTHORITY UNDER THE
PAYMENT OF GRATUITY ACT, 1972 DISTRICT
EAST AND ANR.

OTHER DETAILS OF ADVOCATES:
N.A.SEBASTIAN(SEBASTIANLAWFIRM@GMAIL.COM)(9818531354)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
KKS(KKS445@GMAIL.COM)(0)(RESPONDENT)

COURT NO. 48
HON"BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING "ADJOURNMENT SLIP® PLEASE MAIL TO:

n.shubhankar@dhc.nic.in

MEETING LINK

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

:\Illill\\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 W.P.(C)-3092/2025 SMRITI MEHRA & ANR. ARUNADHRI IYER, HEMANT Listing Remarks:
CM APPL. 14653/2025 V/s UNION OF INDIA & ANR. PHALPHER AT 02:30 PM

OTHER DETAILS OF ADVOCATES:

R. ARUNADHRI IYER(ARUNADHRI.IYER@GMAIL.COM)(9958702467)(PETITIONER)
UNION OF INDIA, INDIAN GOLF UNION(UOIDHC@GMAIL.COM,
INFO@INDIANGOLFUNION.ORG,
HON.SECRETARY@INDIANGOLFUNION.ORG)(1123384193)(RESPONDENT)
SATISH KUMAR, INDIAN GOLF UNION, BK REPSWAL(DGPSKS@GMAIL.COM,
SECRETARY@INDIANGOLFUNION.COM,
BKREPSWAL@YAHOO.CO.IN)(0)(RESPONDENT)

HEMANT PHALPHER(HEMANT@PHALPHER.COM)(9810870982)(RESPONDENT)
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W.P.(C)-3846/2025
CM APPL. 17883/2025
CM APPL. 17884/2025

W.P.(C)-3847/2025
CM APPL. 17886/2025
CM APPL. 17887/2025

FOR ADMISSION

4

5

W.P.(C)-2271/2025

W.P.(C)-3619/2025
CM APPL. 16905/2025

AFTER NOTICE MISC. MATTERS

6

10

11

12

13

14

CONT.CAS(C)-455/2018
WITH W.P.(C) 1997/2018
W.P.(C) 1120/2014

W.P.(C)-1997/2018
CM APPL. 8210/2018

W.P.(C)-8734/2010

W.P.(C)-7764/2013
WITH W.P.(C) 1462/2016
W.P.(C) 8365/2014

W.P.(C)-8365/2014
CM APPL. 19360/2014

W.P.(C)-1462/2016

CM APPL. 6369/2016
WITH W.P.(C) 7764/2013
W.P.(C) 8365/2014

W.P.(C)-8842/2017
CM APPL. 36086/2017

W.P.(C)-1265/2020
CM APPL. 4387/2020

W.P.(C)-2613/2020
CM APPL. 9175/2020
CM APPL. 7417/2021

ADVANCE CAUSE LIST

M/S. PANDEY ENTERPRISE YASH KOTAK

V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:
YASH KOTAK(YASHKOTAK@KOTAKANDASSOCIATES.COM)(8527272859)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

M/S. PANDEY ENTERPRISE YASH KOTAK
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:
YASH KOTAK(YASHKOTAK@KOTAKANDASSOCIATES.COM)(8527272859)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

CHANDER PRAKASH KAPUR NARENDRA KALRA
V/s TATA POWER DELHI DISTRIBUTION

LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

K.C. KALRA & CO.(KALRA.NARENDRA@GMAIL.COM)(9811403864)(PETITIONER)
DHC PROSECUTIONED, SANTOSH KUMAR
TRIPATHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM,
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MANISH SRIVASTAVA, TPDDL, DELHI HIGH COURT(MANSRI25@GMAIL.COM,
TPDDL@GMAIL.COM, DELHIHIGHCOURT@NIC.IN)(0)(RESPONDENT)

SH MUKESH KUMAR RAJESH KUMAR
V/s BSES RAJDHANI POWER LIMITED

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR, ANJU BAGAI, SANDEEP
NAINWAL(KUMARRAJESHADV@GMAIL.COM)(0)(PETITIONER)
RISHAB(RISHAB@RRJASSOCIATE.COM)(0)(RESPONDENT)

POOJA SINGH & ANR
V/s R.K KULSHRESTHA & ANR

NITIN SALUJA, AMAN PANWAR

OTHER DETAILS OF ADVOCATES:
NITIN SALUJA , AMAN PANWAR()(9899001070)(PETITIONER)

POOJA SINGH & ANR AMAN PANWAR & NITIN SALUJA,
V/s UNION OF INDIA & ORS PARVINDER CHAUHAN

OTHER DETAILS OF ADVOCATES:
AMAN PANWAR & NITIN SALUJA()(9811722485)(PETITIONER)
PARVINDER CHAUHAN
(PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT)

UNISON HOTELS LIMITED AMITABH MARWAH, AMITA GUPTA,
V/s MCD SUNITA OJHA

OTHER DETAILS OF ADVOCATES:
SUNITA OJHA(SUNIETA.OJHA@GMAIL.COM)(8800237326)(RESPONDENT)

PUNEET DAWAR ASHISH MOHAN
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:

SWAMINATH TIWARI
V/s UNION OF INDIA & ANR.

ASHISH MOHAN

OTHER DETAILS OF ADVOCATES:

AMIT CHANNA
V/s UNION OF INDIA & ANR

ASHISH MOHAN

OTHER DETAILS OF ADVOCATES:

REKHA DEVI AND ORS.
V/s DELHI URBAN SHELTER IMPROVENMENT
BOARD AND ORS.

CHOUDHARY ALI ZIA KABIR

OTHER DETAILS OF ADVOCATES:

ASEEM GROVER (PARTNER)
V/s NEW DELHI MUNICIPAL COUNCIL AND
ANR.

ANAMIKA GHAI NIYAZI

OTHER DETAILS OF ADVOCATES:
ANAMIKA GHAI NIYAZI()(981119180)(PETITIONER)

RAJENDRA SINGH S U ABBAS, SAIYAD URUJ ABBAS
V/s EAST DELHI MUNICIPAL CORPORATION
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15 |W.P.(C)-8104/2020
CM APPL. 26319/2020
CM APPL. 42289/2023

16 |W.P.(C)-12178/2021
CM APPL. 38056/2021
CM APPL. 11450/2022
CM APPL. 11451/2022

17  |W.P.(C)-17331/2022
CM APPL. 55111/2022

18  |W.P.(C)-17553/2022
CM APPL. 56061/2022

19  |W.P.(C)-8818/2023

20  \W.P.(C)-14537/2023
CM APPL. 57613/2023

21  |\W.P.(C)-2744/2024
CM APPL. 11168/2024

22 |W.P.(C)-3752/2024
CM APPL. 15442/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
S U ABBAS()(9911244191)(PETITIONER)
SAIYAD URUJ ABBAS(ABBASJAFRI@REDIFFMAIL.COM)(9811220325)(PETITIONER)

NEW DELHI PALIKA KARAMCHARI SANGH SAJJAN KUMAR SINGH, PARVINDER
V/s NEW DELHI MUNICIPAL COUNCIL & ORS. |CHAUHAN

OTHER DETAILS OF ADVOCATES:

SAJJAN SINGH(VENKATSINGHLAWOFFICE@GMAIL.COM)(9810810483)(PETITIONER)
SAJAN K. SINGH(VENKATSINGHLAWOFFICE@GMAIL.COM)(9810810483)(PETITIONER)
SAKSHAM DELHI(SAKSHAMDELHI08@GMAIL.COM)()(RESPONDENT)

LAW DEPTT(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

SAJAN K SINGH(VENKATSINGHLAWOFFICE@GMAIL.COM)(9810810483)(PETITIONER)
PARVINDER CHAUHAN(PARVINDERCHAUHAN1973@GMAIL.COM,
PARVINDERCHAUHAN.ADV@GMAIL.COM)()(RESPONDENT)
VRCOM(VRCOM1660@GMAIL.COM,
LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

PARVINDER CHAUHAN
(PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(RESPONDENT)

PREM KUMAR SHISHODIA SRIRAM P, SRIRAM P
V/s STATE OF NCT OF DELHI & ORS

OTHER DETAILS OF ADVOCATES:

MR. SRIRAM P(SRIRAMPARAKKAT@ICLOUD.COM)(9711164693)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9013851550)(RESPONDENT)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)(8950510963)(RESPONDENT)

EAST DELHI MUNICIPAL CORPORATION(CLO-NDMC@GMAIL.COM)()(RESPONDENT)
SRIRAM P. (SRIRAMPARAKKAT@ICLOUD.COM)(9711164693)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

M/S STEAKHOUSE KARAN DHALLA
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:
KARAN DHALLA(MIZBADHEBAR11@GMAIL.COM)(8085782222)(PETITIONER)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

KAMAL KUMAR SHANKAR RAJESH PATHAK
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:
RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)

ANAND YADAYV & ANR. PRADYUMN RAO
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:
PRADYUMN RAO(PRADYUMN.RAO@GMAIL.COM)(9999952258)(PETITIONER)
CLOMCDHQ(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

RUBY VERMA NEERAJ KUMAR RATHOR, ANILENDRA
V/s MUNICIPAL CORPORATION OF DELHI PANDEY, NAVEEN KUMAR RAHEJA

OTHER DETAILS OF ADVOCATES:
SANDHYA RANI
GUPTA(GUPTA76SANDHYA01@GMAIL.COM)(9999706354)(PETITIONER)

SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
PARVINDERCHAUHAN1973@GMAIL.COM)(9868250806)(RESPONDENT)

RAKESH KUMAR()(7678646135)(RESPONDENT)

MUNICIPAL CORPORATION OF DELHI (COMMISSIONER@MCD.NIC.IN,
CLOMCDHQ@GMAIL.COM, DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
RINKU()(9278630892)(RESPONDENT)

ANILENDRA PANDEY(APANDEYADV@REDIFFMAIL.COM)(9868259532)(PETITIONER)
NAVEEN KUMAR
RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(RESPONDENT)

SH RAJESHWAR NATH KAUL SHUBHAM GUPTA
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT GUPTA AND
ASSOCIATES(AMITG.ADVOCATE@GMAIL.COM)(9899474884)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
VIKRAM (VIKRAMGASGENSET@GMAIL.COM)()(RESPONDENT)

RAJESHWER KUMAR GUPTA RAJESHWER KUMAR GUPTA
V/s NEW DELHI MUNICIPAL COUNCIL

OTHER DETAILS OF ADVOCATES:
RAJESHWER KUMAR
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23 |W.P.(C)-4903/2024
CM APPL. 20014/2024

24 |W.P.(C)-8405/2024
CM APPL. 34558/2024

25 |W.P.(C)-10801/2024
CM APPL. 44420/2024

26 W.P.(C)-17982/2024

27  |W.P.(C)-898/2025
CM APPL. 4410/2025
WITH W.P.(C) 1407/2025

28  |W.P.(C)-1407/2025
CM APPL. 6829/2025

29 |W.P.(C)-1689/2025
CM APPL. 8221/2025
CM APPL. 8744/2025

ADVANCE CAUSE LIST

GUPTA(RAJEWER.GUPTA82@GMAIL.COM)(9873576770)(PETITIONER)
NEW DELHI MUNICIPAL COUNCIL (LAW.DEPTT.NDMC@GMAIL.COM)()(RESPONDENT)
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)(9810419742)(RESPONDENT)

STEEL CRETE PVT LTD AMITABH MARWAH
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:

AMITABH
MARWAH(AMITABHMARWAH@OUTLOOK.COM)(9911116071)(PETITIONER)
MUNICIPAL CORPORATION OF DELHI(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
PRAVEEN DOONGA(EKIOSK15DHC@GMAIL.COM)()(RESPONDENT)

MADHU BAHL & ORS. SEERAT DEEP SINGH
V/s NDMC

OTHER DETAILS OF ADVOCATES:
SEERAT DEEP SINGH(SINGH.SEERAT@GMAIL.COM)(9560917847)(PETITIONER)
NDMC(CHAIRPERSON@NDMC.GOV.IN)()(RESPONDENT)

MOHD RIYAZ & ANR. NEENA MALHOTRA, AVADH BIHARI
V/s MUNICIPAL CORPORATION OF DELHI & KAUSHIK, KARANDEEP SINGH
ORS.

OTHER DETAILS OF ADVOCATES:
SANAM MALHOTRA()(8800543892)(PETITIONER)

DR SUBHASH GUPTA(MSUBHASHG@GMAIL.COM,
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

AVADH BIHARI
KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(RESPONDENT)
AVADH BIHARI
KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(RESPONDENT)
KARANDEEP
SINGH(ADV.KARANDEEPSINGH@GMAIL.COM)(9891176676)(RESPONDENT)

SMT.SHOBHNA SONKAR VINOD KUMAR KHANNA
V/s MUNICIPAL CORPORATION OF DELHI

OTHER DETAILS OF ADVOCATES:
VINOD KHANNA(VINODKHANNA_24@REDIFFMAIL.COM)(9891081919)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

GOLF KARNATAKA JASMEET SINGH, DILIP KUMAR
V/s UNION OF INDIA & ORS. NIRANJAN

OTHER DETAILS OF ADVOCATES:

JASMEET SINGH(AOR.JASMEETSINGH@GMAIL.COM)(9910159955)(PETITIONER)
UNION OF INDIA, SECY SPORTS, INDIAN GOLF UNION(UOIDHC@GMAIL.COM, SECY-
SPORTS@NIC.IN, INFO@INDIANGOLFUNION.ORG)(1123384193)(RESPONDENT)
INDIAN GOLF UNION, RS MALIK, OLYMPIC(PRESIDENT@INDIANGOLFUNION.ORG,
RSMALIK1810@GMAIL.COM, IOA@OLYMPIC.IND.IN)(0)(RESPONDENT)

DILIP KUMAR NIRANJAN(DILIP.NIRANJAN@GMAIL.COM)(9810040662)(RESPONDENT)

BENGAL GOLF ASSOCIATION SONAL ANAND, DILIP KUMAR
V/s UNION OF INDIA & ORS. NIRANJAN

OTHER DETAILS OF ADVOCATES:
SONAL ANAND & AAYUSH SAI(SANAND@ASA-
PARTNERS.COM)(9811101222)(PETITIONER)

INDIAN GOLF UNION, RS MALIK(INFO@INDIANGOLFUNION.ORG,
PRESIDENT@INDIANGOLFUNION.ORG,
RSMALIK1810@GMAIL.COM)(0)(RESPONDENT)

OLYMPIC, JUSTICE GARG DEL, UNION OF INDIA(JUSTICEGARG.DEL@GMAIL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

DILIP KUMAR NIRANJAN(DILIP.NIRANJAN@GMAIL.COM)(9810040662)(RESPONDENT)

DR DG HOSPITALITY PVT LTD THROUGH TUSHAR MAHAJAN, SARAVIIT SINGH
PUNEET MALHOTRA OBEROI
V/s BSES RAJDHANI POWER LTD & ORS.

OTHER DETAILS OF ADVOCATES:

TUSHAR MAHAJAN AND TANMAY
SURANA(ADVOCATETUSHARMAHAJAN@GMAIL.COM)(8802290930)(PETITIONER)
RISHAB(RISHAB@RRJASSOCIATE.COM)(0)(RESPONDENT)

S S OBEROI(SARAVJITOBEROI@GMAIL.COM)(0)(PETITIONER)

TUSHAR MAHAJAN(ADVOCATETUSHARMAHAJAN@GMAIL.COM,
RISHABH@RRJASSOCIATES.COM)(0)(RESPONDENT)
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COURT NO. 21
HON"BLE MR.JUSTICE VIKAS MAHAJAN

NOTE: SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

NOTE: PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

dhcani lkumar@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
1 W.P.(C)-5390/2022 JAYANT SINGH RAGAV JAYANT SINGH RAGHAV, AJAY GARG
V/s UNIVERSITY OF DELHI & ORS.
OTHER DETAILS OF ADVOCATES:
JAYANTH SINGH(JSRAGHAV323@GMAIL.COM)(9968549003)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(RESPONDENT)
AJAY GARG(AJAYGARGADVOCATE@GMAIL.COM)(9811109663)(PETITIONER)
2 W.P.(C)-2042/2025 BHAWESH KUMAR CHOUDHARY MITHILESH KUMAR JAISWAL

CM APPL. 9609/2025 V/s UNIVERSITY OF DELHI AND OTHERS
CM APPL. 12516/2025

OTHER DETAILS OF ADVOCATES:

SANKATMOCHAN LEGAL SOLUTION
LLP(ADVMITHILESHJAISWAL.CLC@GMAIL.COM)(9891157466)(PETITIONER)
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT)

TOP OF THE BOARD

3 CONT.CAS(C)-436/2018 VANDANA TARNEJA APURB LAL
V/s YOGESH TYAGI & ORS

OTHER DETAILS OF ADVOCATES:
APURB LAL()(9313780627)(PETITIONER)

4 W.P.(C)-6237/1998 DLF UNIVERSAL LTD. & ANR DUTT & MENON, EKTA KAPIL,
CM APPL. 68720/2024 V/s DDA & ORS KARANJAWALA & CO, ANUSURYA
SALWAN, MONICA SHARMA, AJAY VERMA,
ST.COUNSEL;DDA, MEGHNA MISHRA,
NISHIT AGRAWAL, TUSHAR SANNU
DAHIYA, ANISH DHINGRA

OTHER DETAILS OF ADVOCATES:

KARANJAWALA AND CO(MEGHNA.MISHRA@KARANJAWALA.IN)(0)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)
ANISH(ADV.TUSHARSANNU@GMAIL.COM)(0)(RESPONDENT)

NISHIT AGRAWAL(NISHIT@ NAGRAWAL.IN)(7838952060)(PETITIONER)

TUSHAR SANNU DAHIYA(ADV.TUSHARSANNU@GMAIL.COM)(9171677488)(RESPONDENT)
ANISH DHINGRA(ADVDHINGRA@GMAIL.COM)(9818266660)(RESPONDENT)

5 W.P.(C)-5928/2023 UMANG SAGAR ASHISH NEGI, RAJIV VIG, SURENDER PALS.
CM APPL. 57018/2023 V/s DDA AND ANR CHAUHAN, JASPREET SINGH
CM APPL. 2232/2024
CM APPL. 2258/2024
CM APPL. 46541/2024

OTHER DETAILS OF ADVOCATES:

ASHISH NEGI(ADVOCATE.ASHISHNEGI@OUTLOOK.COM)(8800607931)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
MIANALI DISTRICT COOPERAIVE
HOUSE(MIANWALISOCIETYDELHI@GMAIL.COM)()(RESPONDENT)

RAJIV VIG(RAJIVVIGADVOCATE@GMAIL.COM)(9811231233)(PETITIONER)

RCS , ASHISH NEGI, TUSHAR CHAMBERS(RCOOP@NIC.IN, ASHISHNEGI@OUTLOOK.COM,
TUSHARCHAMBERS@GMAIL.COM)()(RESPONDENT)

JASPREET LAW(JASPREET.LAW@GMAIL.COM)()(RESPONDENT)
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6

7

BAIL
8

W.P.(C)-11344/2024

W.P.(C)-3817/2025
CM APPL. 17779/2025
CM APPL. 17780/2025

BAIL APPLN.-230/2025

FRESH MATTERS & APPLICATIONS

9

W.P.(C)-2192/2025

AFTER NOTICE MISC. MATTERS

10

11

12

13

14

CONT.CAS(C)-966/2013

CONT.CAS(C)-6/2014
CM APPL. 12395/2015
CM APPL. 136/2016

CM APPL. 15608/2016(CM For
Restoration)

CM APPL. 23161/2016

In CONT.CAS(C)-406/2014(Disposed
off case)

WITH W.P.(C) 3707/2013

CONT.CAS(C)-411/2014

CONT.CAS(C)-898/2014

ADVANCE CAUSE LIST

ASHISH NEGI(ADVOCATE.ASHISHNEGI@OUTLOOK.COM)(8800607931)(PETITIONER)
TUSHAR, JASPREET(TUSHARSCHAMBERS@GMAIL.COM,
JASPREET.LAW@GMAIL.COM)()(RESPONDENT)

ASHISH NEGI(ADVOCATE.ASHISHNEGI@OUTLOOK.COM)(8800607931)(PETITIONER)
TUSHAR CHAMBERS, ASPREET LAW(TUSHARSCHAMBERS @GMAIL.COM,
ASPREET.LAW@GMAIL.COM)(0)(RESPONDENT)

JASPREET SINGH (JASPREET.LAW@GMAIL.COM)(9899641617)(RESPONDENT)

M A ENTERPRISES KRISHAN KUMAR, SANTOSH KUMAR ROUT,
V/s PUNJAB NATIONAL BANK & ANR. LAL SINGH THAKUR

OTHER DETAILS OF ADVOCATES:

UDDHAV KHANNA AND KRISHAN KUMAR AND DHRUVA
VIG(UDDHAVKHANNA.ADVOCATE@GMAIL.COM)(9810993368)(PETITIONER)

PUNJAB NATIONAL BANK(SKRLAWFIRMS@GMAIL.COM, ADVSKROUT@YAHOO.COM,
INFO@CIBIL.COM)(0)(RESPONDENT)

SANTOSH KUMAR ROUT(ADVSKROUT@YAHOO.COM)(9990432878)(RESPONDENT)
LAL SINGH THAKUR(THAKURADVOCATES@YAHOO.CO.IN)(9212046428)(PETITIONER)

CLJAIN VISHAL MAAN
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SMITA MAAN & VISHAL
MAAN(MAANLAWOFFICES@GMAIL.COM)(9818713233)(PETITIONER)

SANTOSH KUMAR TRIPATHI, DDA, UNION OF
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, DDACHAMBERHC@DDA.ORG.IN,
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT)

NARESH BALYAN
V/s STATE NCT OF DELHI

PRASHANT PRAKASH

OTHER DETAILS OF ADVOCATES:
M.S. KHAN(CONTACT@MSKHAN.ORG)(9871264255)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MAHARAJA AGARRSAIN COLLEGE & ANR.
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

AMITESH KUMAR

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

ALL INDIA AUDIT & ACCOUNTS OFFICERS
ASSOCIATION & ORS
V/s UNION OF INDIA & ORS

HARIPRIYA PADMANABHAN & AMAN
GARG

OTHER DETAILS OF ADVOCATES:

DELHI DEVELOPMENT AUTHORITY
V/s SHRI ANJAN SAMAJ PATI & ORS

RAJIV BANSAL, ANUPAM SHARMA, AJANT
KUMAR, DEEKSHA L KAKAR

OTHER DETAILS OF ADVOCATES:

KULJEET KAUR
V/s BALVINDER KUMAR & ORS

R K SAINI, VIKRAM SAINI, DHANESH RELAN,
MEGHNA SANKHLA, RIZWAN LAW
ASSOCIATES

OTHER DETAILS OF ADVOCATES:
MEGHNA SANKHLA(ASSOCIATES@ MEGHNA.NET.IN)(8700615686)(RESPONDENT)
()((PETITIONER)

M/S RAMESH UPPAL (HUF)
V/s MANAV CHANDRA (DIRECTOR) & ANR

VIKAS KR BHATIA, APOORV AGARWAL

OTHER DETAILS OF ADVOCATES:
APOORV AGARWAL(APOORV@CJALAW.IN)(8420524375)(RESPONDENT)

DHARAM PAL & ORS JYOTI DUTT SHARMA, RAJESH KUMAR
V/s REGISTRAR, DELHI HIGH COURT GOGNA

OTHER DETAILS OF ADVOCATES:
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Listing Remarks:
PART-HEARD

OTHER CASE FILED AGAINST SAME P.S.-
FIR NO. :(CRIME AND RAILWAY-165/2024)
TR.P.(CRL.) 115/2024 FILED BY STATE
(GOVT. OF NCT) OF DELHI (DISPOSED ON :
2024-12-19)

CRL.M.C. 1488/2025 FILED BY UMED
SINGH (D. OF HEARING : 2025-05-07 )
W.P.(CRL) 962/2025 FILED BY UMED
SINGH (D. OF HEARING : 2025-05-07 )

P.S.-FIR NO. :(CRIME AND RAILWAY-
165/2024)

Listing Remarks:
AT 02:30 P.M.



02.04.2025

15

16

17

18

19

20

21

22

CM APPL. 41603/2023(CM For

Restoration)
CM APPL. 41604/2023

In CONT.CAS(C)-404/2017(Disposed

off case)

CONT.CAS(C)-461/2017
CM APPL. 49299/2018
CM APPL. 42926/2019
CM APPL. 42927/2019

CONT.CAS(C)-108/2018
CM APPL. 6106/2018

CONT.CAS(C)-238/2018
CM APPL. 38086/2018

CONT.CAS(C)-724/2018
CM APPL. 14564/2021
CM APPL. 55648/2024

CONT.CAS(C)-839/2019
CM APPL. 43892/2021
CM APPL. 46249/2021
CM APPL. 49457/2022
CM APPL. 27943/2024

CM APPL. 41224/2024

In CONT.CAS(C)-1028/2019(Disposed

off case)

CONT.CAS(C)-277/2020

ADVANCE CAUSE LIST

RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT)
MOOL GRAMIN HARIJAN VIKAS PANCHAYAT A K MISHRA & ASSO, A.K. MISHRA

THR ITS PRESIDENT BUJENDER SINGH
V/s RAVINDER KUMAR (SDM)

OTHER DETAILS OF ADVOCATES:

A K MISHRA & ASSOCIATES()(9650732474)(PETITIONER)
HAUZKHAS SDM(HAUZKHASSDM@NIC.IN)()(RESPONDENT)

RAGHUNATH SINGH
V/s A ANBARASU & ORS

OTHER DETAILS OF ADVOCATES:
YEESHU JAIN()(9811394417)(PETITIONER)

PRADEEP KUMAR ARYA, YEESHU JAIN

PRADEEP KUMAR ARYA()(9810359511)(PETITIONER)

DARSHANA GUPTA & ANR
V/s INSPECTOR RISHI PAL SINGH & ORS

OTHER DETAILS OF ADVOCATES:

PAVNI PODDAR()(9810929831)(PETITIONER)

RESIDENT WELFARE ASSOCIATION & ANR
V/s MANISHA SAXENA & ORS

OTHER DETAILS OF ADVOCATES:
SETU NIKET()(9873109672)(PETITIONER)
N S DALAL()(9999814755)(PETITIONER)

PAVNI PODDAR, HARSH KUMAR & ADITYA
AWASTHI

SETU NIKET, N S DALAL, SAMEER VASHISHT

SAMEER VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT)

JAI NARAYAN SHARMA & ANR

V/s MANMOHAN SINGH

OTHER DETAILS OF ADVOCATES:

ABHIMAYU SHARMA, ATUL KUMAR, ESHA
MAZUMDAR, MOHIT GUPTA, RATTANDIP
SINGH KHARBANDA, ESHA MAZUMDAR

ABHIMAYU SHARMA()(9999719592)(PETITIONER)

ATUL KUMAR(ADVABHIMANYUSHARMA89@GMAIL.CMO)(9560960020)(PETITIONER)
VSA LEGAL(AMAN@VSALEGAL.IN)()(RESPONDENT)

CURARE LEGAL(MAIL@CURARELEGAL.COM)(9873109672)(PETITIONER)

MOHIT GUPTA(MOPHITADV@YAHOO.COM)(9312833620)(PETITIONER)

RATTANDIP SINGH

KHARBANDA(LAWYER@TRIPAKSHALITIGATION.COM)(8178803130)(PETITIONER)
ESHA MAZUMDAR(MAIL@CURARELEGAL.COM)(9873968037)(PETITIONER)

SHISHIR CHAND
V/s DR V. K. PAUL & ORS

OTHER DETAILS OF ADVOCATES:

GAURAV GUPTA()(9958444233)(PETITIONER)
GAURAV GUPTA(SHISHIRCHAND@HOTMAIL.COM)()(PETITIONER)
GOPAL(GOPALPRASADADV@YAHOO.CO.IN)()(RESPONDENT)

SINGH DEV(OFFICESINGHDEV1@GMAIL.COM)()(RESPONDENT)

ANKIT PARHAR(ANKIT.PARHAR@LAKSHMISRI.COM)()(RESPONDENT)

GAURAV GUPTA(GAURAV@GAURAVGUPTA.NET)(9958444233)(PETITIONER)
GAURAV GUPTA(SHISHIRCHAND@HOTMAIL.COM)(9958444233)(PETITIONER)
VINOD(VINOD.PAUL@GMAIL.COM)()(RESPONDENT)

CHHATARPUR ENCLAVE(CHANDSHISHIR@GMAIL.COM)(9810919282)(PETITIONER)
GURPREET(DRGSWANDER@YAHOO.COM)()(RESPONDENT)

ABHUT CHAKRAVARTY(ACHAKRAVARTYLEGAL@GMAIL.COM)()(RESPONDENT)
PUNIT(PUNITDTYAGL@GMAIL.COM)()(RESPONDENT)

VINOD (VINOD.PAUL@GMAIL.COM)()(RESPONDENT)

GOPAL (GOPALPRASADADV@YAHOO.CO.IN)()(RESPONDENT)

SINGH DEV(OFFICESINGHDEV@GMAIL.COM)()(RESPONDENT)

SHALYA AGARWAL(SHALYA9590@GMAIL.COM)(9971033709)(PETITIONER)

MOHD SHAHBEZ
V/s B S YADAV & ORS

OTHER DETAILS OF ADVOCATES:

GAURAYV GUPTA, SHISHIR CHAND, T
SINGHDEV, SHALYA AGARWAL

DEVENDRA KUMAR

DEVENDRA KUMAR()(9899014394)(PETITIONER)

DEVENDRA KUMAR (ADV.DK2013@GMAIL.COM)(9899014394)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
CLOMCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

NATASHA KAPOOR

V/s DIRSHAN VANMALI PATEL & ORS

OTHER DETAILS OF ADVOCATES:

PRABHUIT JAUHAR, P. S. SUDHEER

PRABHJIT JAUHAR (PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)
ANNE MATHEW(ANNE.MAT@GMAIL.COM)(9891760039)(RESPONDENT)
DIRSHAN VANMALI PATEL (DIRSHAN@IAFRICA.COM)()(RESPONDENT)
DIRSHAN VANMALI PATEL(DVPATEL@IBCCAPE.CO.ZA)()(RESPONDENT)

P. S. SUDHEER(PSSUDHEER1@GMAIL.COM)(9873334102)(RESPONDENT)
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23 CONT.CAS(C)-469/2020

24  |CONT.CAS(C)-578/2020
CM APPL. 26528/2022
CM APPL. 34040/2023

25 CONT.CAS(C)-801/2021
CM APPL. 32173/2024
CM APPL. 71557/2024

26  |W.P.(C)-6559/2018
CM APPL. 25035/2018

27  |W.P.(C)-7223/2022

28 \W.P.(C)-504/2023
CM APPL. 1993/2023

29  |W.P.(C)-8097/2023
CM APPL. 31192/2023

30 |W.P.(C)-15267/2023

ADVANCE CAUSE LIST

NITIN GARG SHIV CHARAN GARG
V/s NARESH KUMAR ARORA & ANR.

OTHER DETAILS OF ADVOCATES:
SHIVGARG(SHIVCHARANGARG@GMAIL.COM)(9811061563)(PETITIONER)

SHIV CHARAN GARG &
ASSOCIATES(SHIVCHARANGARG@GMAIL.COM)(9811061563)(PETITIONER)

ASHOK KUMAR ARORA(NEWHEAVENCOLORLABESTD1986@GMAIL.COM)()(PETITIONER)
NARESH KUMAR ARORA(NEWHEAVENCOLORLABESTD1986@GMAIL.COM)()(PETITIONER)
NARESH KUMAR ARORA(NEWHEAVENCOLORLABESTD1986@GMAIL.COM)()(PETITIONER)
NARESH KUMAR
ARORA(NEWHEAVENCOLORLABESTD1986@GMAIL.COM)(9999651732)(RESPONDENT)

ROHIT GAHLOT SANJEEV KUMAR, SANTOSH KUMAR
V/s DEV KUMAR EXECUTIVE ENGINEER & ORS. ROUTA, SHEKHAR NANAVATY, NIDISH
GUPTA, ABHISHEK GUPTA

OTHER DETAILS OF ADVOCATES:

ROHIT GAHLOT(SK2491420@GMAIL. COM)(8920947300)(RESPONDENT)

SANJEEV KUMAR (SK2491420@GMAIL.COM)(8920947300)(PETITIONER)

SANJEEV KUMAR(SK2491420@GMAIL.COM)(8920947300)(PETITIONER)

DELHI POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DDA(DDACHAMBERHC@GMAIL.COM)(9810862947)(RESPONDENT)

S K ROUT(ROUTSANTOSHK@GMAIL.COM)(9971754754)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
SDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT)
SK(SK2491420@GMAIL.COM)()(RESPONDENT)

S K ROUT(ADDRESS-ROUTSANTOSHK@GMAIL.COM)(9971754754)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
SK(SK2491420@GMAIL.COM)()(RESPONDENT)
TUSHAR(ADV.TUSHARSANNU@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR ROUTA(ROUTSANTOSHK@GMAIL.COM)(9971052474)(RESPONDENT)
SHEKHAR NANAVATY(SHEKHARNANAVATY@GMAIL.COM)(8851287157)(PETITIONER)
NIDISH GUPTA(NIDHISH.GUPTA3@GMAIL.COM)(9871061138)(PETITIONER)

ABHISHEK GUPTA(ADVABHISHEKPREMGUPTA@GMAIL.COM)(9990075205)(RESPONDENT)

PAWWAN KHANNA ANISHA MATHUR, AMAN VACHHER, K K
V/s M/S N.S BUILDERS AND DEVELOPERS AND TYAGI, AMAN VACHHER
ORS

OTHER DETAILS OF ADVOCATES:

ANISHA MATHUR RAHUL
KAUMR(CONTACT.SHEPHERDLAW@GMAIL.COM)(9971096840)(PETITIONER)
BHANSAL(BHANSALIDEVELOPERS@YAHOO.COM)()(RESPONDENT)

AMAN VACHHER(ADVVACHHER@YAHOO.CO.IN)(9711089214)(PETITIONER)
KKTSC OFFICE(KKTSCOFFICE142@GMAIL.COM)()(RESPONDENT)

AMAN VACHHER & ASHUTOSH
DUBEY(ADVVACHHER@YAHOO.CO.IN)(9711089214)(PETITIONER)

KRISHAN KUMAR(KKTSCOFFICE142@GMAIL.COM)(0)(RESPONDENT)

K K TYAGI(KKTSCOFFICE142@GMAIL.COM)(9811157131)(RESPONDENT)
AMAN VACHHER(ADVVACHHER@REDIFFMAIL.COM)(9711089214)(PETITIONER)

UMLESH & ORS ANKIT JAIN, MANIKA TRIPATHY
V/s DELHI DEVELOPMENT AUTHORITY

OTHER DETAILS OF ADVOCATES:
ANKIT JAIN()(9810737362)(PETITIONER)
MANIKA TRIPATHY(TRIPATHYMANIKA@GMAIL.COM)(9811831835)(RESPONDENT)

RAVI PORTFOLIO PRIVATE LIMITED TARUN SINGLA, LEXORBIS
V/s RESERVE BANK OF INDIA

OTHER DETAILS OF ADVOCATES:

TARUN SINGLA(TARUNSINGLA@YAHOO.COM)(9810202014)(PETITIONER)
H S PARIHAR(HAMELPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)
()()(RESPONDENT)

DAYAVEER SINGH ANKIT SINGH
V/s DELHI DEVELOPMENT AUTHORITY & ANR.

OTHER DETAILS OF ADVOCATES:

ANKIT SINGH(ADVOCATE.ANKIT92@GMAIL.COM)(8989004412)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)

RAJIV GANDHI MAHILA MAHAVIDYALAYA RAVI KANT, RENU GUPTA
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH (MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NCTEINDHC(NCTEINDHC@GMAIL.COM)(9971030903)(RESPONDENT)

RENU GUPTA(RENU@RENUGUPTA.CO.IN)(9873316904)(PETITIONER)

SHRAWAN KUMAR KHARBANDA SHIV CHARAN GARG
V/s DELHI DEVELOPMENT AUTHORITY & ANR.
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31  \W.P.(C)-1592/2024
CM APPL. 10881/2025

32 |W.P.(C)-2928/2024

33 CM APPL. 40785/2024
CM APPL. 40787/2024
In W.P.(C)-7809/2024(Disposed off
case)

34  |W.P.(C)-13324/2024

35 |W.P.(C)-14037/2024
CM APPL. 58760/2024

36 |W.P.(C)-2411/2025
CM APPL. 11415/2025
CM APPL. 14571/2025

37 |W.P.(C)-2835/2025
WITH W.P.(C) 2856/2025

38 |W.P.(C)-2856/2025

39 |W.P.(C)-2873/2025

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
SHIV CHARAN GARG AND
ASSOCIATES(SHIVCHARANGARG@GMAIL.COM)(9811061563)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

AIMAN TALAL FAIZ CHISHTI MUMTAZ AHMAD, HEMANT KUMAR
V/s CENTRAL BOARD OF SECONDARY NIRANJAN
EDUCATION

OTHER DETAILS OF ADVOCATES:

MUMTAZ AHMAD AND MALKA
ASAD(MUMTAAZ512@GMAIL.COM)(9811884380)(PETITIONER)

ATUL KUMAR(ATULKUMAR.ADV@GMAIL.COM)()(RESPONDENT)

CENTRAL BOARD SECONDARY EDUCATION(INFO.CBSE@GOV.IN)()(RESPONDENT)
HEMANT BAISLA()(9310065300)(PETITIONER)

RAMESH RANJAN PRASAD NEETU SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

MOHAN KUMAR AND
ASSOCIATES(MOHAN.ADVOCATE@GMAIL.COM)(9899110120)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

KRISHNA UPADHYAY(KRISHNAB_UPADHYAY@YAHOO.CO.IN)()(RESPONDENT)

M/S GOEL EXIM INDIA PVT. LTD. & ORS. VIPIN SINGH, SAHIL RALLI
V/s BANK OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ASHSISH KUMAR SHARMA, VIPOIN
SINGH(ASHISH.SHARMA35@HOTMAIL.COM)(9810065268)(PETITIONER)

RESERVE BANK OF INDIA(HEMALPARIHAR@REDIFFMAIL.COM)()(RESPONDENT)

BANK OF INDIA(RAJAT132NOIDA@YAHOO.IN)()(RESPONDENT)

ASHISH KUMAR SHARMA(ASHISH_SHARMA35@HOTMAIL.COM)(9810065268)(PETITIONER)
SAHIL RALLI, HAMEL SINGH PARIHAR(SAHILRALLIADVOCATE@GMAIL.COM,
HAMELPARIHAR@REDIFFMAIL.COM)(0)(RESPONDENT)

HARISH KUMAR ALOK KUMAR RAI
V/s THE GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

ALOK K RAI & ASSOCIATES(RAI.ALOKKUMAR@YAHOO.COM)(9868438241)(PETITIONER)
SANTOSH KUMAR TRIPATHI, VRCOM, ANIL SONI(STANDINGCOUNSELGNCTD@GMAIL.COM,
VRCOM1660@GMAIL.COM, ANILSONI42@GMAIL.COM)(9868250806)(RESPONDENT)

GND POLY(GNDPOLY.DELHI@NIC.IN)(0)(RESPONDENT)

MAXFORT SCHOOL ROHINI SHIKHA SHARMA
V/s DIRECTOR EDUCATION GNCTD

OTHER DETAILS OF ADVOCATES:

SHIKHA SHARMA BAGGA(ADVSHIKHA@KBJANDCO.COM)(9999191196)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SANTOSH TRUST & ANR. VIKRAM SINGH DALAL, NIKHIL BENIWAL
V/s MEDICAL COUNSELLING COMMITTEE &
ORS.

OTHER DETAILS OF ADVOCATES:

VIKRAM SINGH DALAL/ PRATHAM
CHAWLA(VIKRAMSINGHDALALADV@GMAIL.COM)(8010437372)(PETITIONER)

TEENU SHARMA, ADGME, UNION OF INDIA(DRTEENUSHARMA@GMAIL.COM,
ADGME@NIC.IN, UCIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VIKRAM SINGH DALAL(VIKRAMSINGHDALALADV@GMAIL.COM)(8010437372)(PETITIONER)

KHACHRIYAWAS GIRLS TEACHER TRAINING AMITESH KUMAR
COLLEGE & ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

MAA SHARDE MAHAVIDHYALAYA & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

SANSKAR COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.
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CONNECTED MATTERS (ANMM)

40

41

42

43

44

45

46

47

48

W.P.(C)-6420/2024
CM APPL. 26658/2024

W.P.(C)-6742/2024
CM APPL. 28119/2024
CM APPL. 28120/2024

W.P.(C)-6778/2024
CM APPL. 28255/2024

W.P.(C)-6817/2024
CM APPL. 28416/2024

W.P.(C)-6821/2024
CM APPL. 28477/2024

W.P.(C)-6835/2024
CM APPL. 28505/2024

W.P.(C)-6837/2024
CM APPL. 28508/2024

W.P.(C)-6870/2024
CM APPL. 28678/2024
CM APPL. 28679/2024

W.P.(C)-6909/2024
CM APPL. 28747/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

AL FATIMA EDUCATIONAL SOCIETY
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION

ANIMESH KUMAR Listing Remarks:

AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:

ANIMESH KUMAR AND NISHANT KUMAR AND SUMIT KUMAR AND APRAJITA AND AYUSH
KUMAR(DESK@FIDUCIALEGAL.IN)(9999703460)(PETITIONER)

NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

RAHUL MADAN(MADANRAHULS@GMAIL.COM)()(RESPONDENT)

DHARIKSHAN SHANTI MEERA SIDHNATH ANIMESH KUMAR
DEGREE MAHAVIDHAYALAYA

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION

Listing Remarks:
AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:

ANIMESH KUMAR AND NISHANT KUMAR AND SUMIT
KUMAR(DESK@FIDUCIALEGAL.IN)(9999703460)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)
NCT LEGAL(NCTELEGAL@GMAIL.COM)()(RESPONDENT)

SATYANARAYAN SINGH MAHAVIDYALAYA & |AMITESH KUMAR Listing Remarks:
ANR. AT 02:30 P.M.
V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION(NCTELEGAL@GMAIL.COM)()(RESPONDENT)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

HARYANA SELF FINANCED PRIVATE COLLEGES AMITESH KUMAR
ASSOCIATION

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

Listing Remarks:
AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION(NCTELEGAL@GMAIL.COM)()(RESPONDENT)
NCTEINDHC(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

KAMAYANI MAHAVIDYALAYA & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

Listing Remarks:
AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTEINDHC(NCTELEGAL@GMAIL.COM)()(RESPONDENT)

SH. PARSHU RAM COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

Listing Remarks:
AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION AND ANR.(NCTEINDHC@GMAIL.COM,
NCTELEGAL@GMAIL.COM)()(RESPONDENT)

SHREE VINAYAK COLLEGE & ANR.
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

AMITESH KUMAR Listing Remarks:

AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION AND ANR.(NCTEINDHC@GMAIL.COM,
NCTELEGAL@GMAIL.COM)()(RESPONDENT)

MEHTA EDUCATIONAL SOCIETY & ANR.
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION

ANIMESH KUMAR Listing Remarks:

AT 02:30 P.M.

OTHER DETAILS OF ADVOCATES:

ANIMESH KUMAR, NISHANT KUMAR, SUMIT KUMAR, APRAJITA, AYUSH
KUMAR(DESK@FIDUCIALEGAL.IN)(9999703460)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION AND
ANR.(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

KKC COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

Listing Remarks:
AT 02:30 P.M.
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02.04.2025

49 |W.P.(C)-6916/2024

50 |W.P.(C)-6955/2024
CM APPL. 28984/2024

51 W.P.(C)-6957/2024
CM APPL. 28989/2024

52 W.P.(C)-6960/2024
CM APPL. 28995/2024

53 W.P.(C)-6974/2024
CM APPL. 29054/2024

54  |W.P.(C)-6975/2024
CM APPL. 29055/2024

55  |W.P.(C)-6988/2024
CM APPL. 29078/2024

56  |W.P.(C)-6998/2024
CM APPL. 29110/2024

57  |W.P.(C)-7004/2024
CM APPL. 29176/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

MAHABODHI MAHAVIDYALAYA ANIMESH KUMAR Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION

OTHER DETAILS OF ADVOCATES:

ANIMESH KUMAR, NISHANT KUMAR, SUMIT KUMAR, APRAJITA, AYUSH
KUMAR(DESK@FIDUCIALEGAL.IN)(9999703460)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION AND
ANR.(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

KPS COLLEGE & ANR. AMITESH KUMAR Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

MRBD COLLEGE OF EDUCATION & ANR. AMITESH KUMAR Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

ADARSH BED COLLEGE & ANR. AMITESH KUMAR Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

BR COLLEGE SHAHPURA, JAIPUR ABHISHEK SINGH Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
ABHISHEK SINGH(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

SWAMI VIVEKANANDA MAHAVIDYALAYA. ABHISHEK SINGH Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
ABHISHEK SINGH AND PRIYANKA
MADVARAM(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

MAHARANA PRATAP COLLEGE & ANR. AMITESH KUMAR Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

GARIB NAWAZ COLLEGE BASNI NAGAUR ABHISHEK SINGH Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK SINGH(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

SHRI DAU BABA TT COLLEGE & ANR. AMITESH KUMAR Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

120



02.04.2025

58 |W.P.(C)-7022/2024
CM APPL. 29237/2024

59 W.P.(C)-7025/2024
CM APPL. 29239/2024

60 |W.P.(C)-7029/2024
CM APPL. 29247/2024

61  |W.P.(C)-7031/2024
CM APPL. 29255/2024

62 W.P.(C)-7049/2024
CM APPL. 29387/2024

63 W.P.(C)-7063/2024
CM APPL. 29449/2024

64  |W.P.(C)-7213/2024
WITH W.P.(C) 7226/2024

65 W.P.(C)-7226/2024

66 |W.P.(C)-7281/2024
CM APPL. 30427/2024
CM APPL. 30428/2024

ADVANCE CAUSE LIST

MANKAR INSTITUTE OF EDUCATION AND ABHISHEK SINGH Listing Remarks:
RESEARCH AT 02:30 P.M.
V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION THROUGH ITS REGISTRAR CUM

MEMBER SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK SINGH AND PRIYANKA
MADVARAM(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

SHRI REWA GURJAR BAL NIKETAN COLLEGE ABHISHEK SINGH Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION THROUGH ITS REGISTRAR CUM

MEMBER SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:
ABHISHE'(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)
NCTEINDHC(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

ST. PAULS COLLEGE OF SCIENCE AND ABHISHEK SINGH Listing Remarks:
MANAGEMENT AT 02:30 P.M.
V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION THROUGH ITS REGISTRAR CUM

MEMBER SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK SINGH, PRIYANKA MADAVARAM, KARAN
CHAUDHARY(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)

NATIONAL COUNCIL FOR TEACHER EDUCATION AND ANR.(NCTEINDHC@GMAIL.COM,
WRC@NCTE-INDIA.ORG)()(RESPONDENT)

JMS PROFESSIONAL COLLEGE ABHISHEK SINGH Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK SINGH, PRIYANKA MADAVARAM, KARAN
CHAUDHARY(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)

NATIONAL COUNCIL FOR TEACHER EDUCATION AND ANR.(NCTEINDHC@GMAIL.COM,
NRC@NCTE-INDIA.ORG)()(RESPONDENT)

SHRI KRISHNA COLLEGE OF EDUCATION RAVI KANT Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:
MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.CM)(9871522124)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

MAHADEV MAHAVIDYALAYA RAVI KANT Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)

NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

AKHILESH SRIVASTAVA(AKHILSRIVASTAVALLB@GMAIL.COM)(7838681565)(RESPONDENT)

LORD TIRUPATI MAHAVIDHYALAY, KEKRI ABHISHEK SINGH Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION THROUGH ITS REGISTRAR CUM

MEMBER SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK SINGH AND PRIYANK
MADVARAM(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

NEHRU MAHAVIDHYALAYA, TONK ABHISHEK SINGH Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION THROUGH ITS REGISTRAR CUM

MEMBER SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:
ABHISHEK SINGH(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

RNB GLOBAL UNIVERSITY RAJ KUMAR RUHIL Listing Remarks:
V/s NATIONAL COUNCIL FOR TEACHER AT 02:30 P.M.
EDUCATION & ANR.
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02.04.2025

67 |W.P.(C)-7344/2024
CM APPL. 30668/2024

68  |W.P.(C)-7535/2024
CM APPL. 31358/2024
CM APPL. 31359/2024

69  |W.P.(C)-7783/2024
CM APPL. 32273/2024

70  |W.P.(C)-7800/2024
CM APPL. 32331/2024

71  |W.P.(C)-7840/2024
CM APPL. 32454/2024

72 \W.P.(C)-7848/2024
CM APPL. 32469/2024

73 |W.P.(C)-7850/2024
CM APPL. 32474/2024

74  |W.P.(C)-7917/2024
CM APPL. 32709/2024

75  |W.P.(C)-7946/2024
CM APPL. 32756/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

R K RUHIL AND ASSOCIATES(RAJ@RUHIL.IN)(8010074443)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)(9971030903)(RESPONDENT)

CHOUDHARY R.R. MEMORIAL COLLEGE. ABHISHEK SINGH
V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION THROUGH ITS REGISTRAR CUM

MEMBER SECRETARY & ANR.

OTHER DETAILS OF ADVOCATES:

ABHISHEK SINGH, PRIYANKA MADAVARAM, KARAN
CHAUDHARY(LEGAL.PRAHI@GMAIL.COM)(8447060945)(PETITIONER)

NATIONAL COUNCIL FOR TEACHER EDUCATION AND ANR.(NCTEINDHC@GMAIL.COM,
WRC@NCTE-INDIA.ORG)()(RESPONDENT)

EXALT EDUCATIONAL TRUST & ANR. ANIMESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION

OTHER DETAILS OF ADVOCATES:

ADS COLLEGE RAVI KANT
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

AKHILESH SRIVASTAVA()(7838681565)(RESPONDENT)

RYAN COLLEGE FOR HIGHER EDUCATION & AMITESH KUMAR
ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

MATA MANJHARO AJAB DAYAL SINGH RAVI KANT
COLLEGE

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

ROSHAN LAL DAIPURIA COLLEGE RAVI KANT
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

VIVEKANAND KANYA MAHAVIDYALAYA RAVI KANT
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

SAIFALI SHIKSHA AND SAMAJOTTHAN SAMITI |AMITESH KUMAR
AND ANR

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION AND ANR.(NCTEINDHC@GMAIL.COM,
NCTELEGAL@GMAIL.COM)()(RESPONDENT)

SUBODH COLLEGE AND ANR AMITESH KUMAR
V/s NATIIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

122

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.



02.04.2025

76

77

78

79

80

81

82

83

W.P.(C)-7947/2024
CM APPL. 32757/2024

W.P.(C)-9105/2024
CM APPL. 37266/2024

W.P.(C)-9290/2024

CM APPL. 38098/2024
WITH W.P.(C) 9323/2024
W.P.(C) 9341/2024

W.P.(C)-9323/2024
CM APPL. 38192/2024

W.P.(C)-9341/2024
CM APPL. 38296/2024

W.P.(C)-11134/2024
CM APPL. 46025/2024

W.P.(C)-11415/2024
CM APPL. 47365/2024
WITH W.P.(C) 11463/2024

W.P.(C)-11463/2024
CM APPL. 47546/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

S.B.N. DEGREE COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT)

NIRMALA INSTITUTE OF WOMENS EDUCATION AMITESH KUMAR
AND TECHNOLOGY & ANR.

V/s NATIIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

SHIVA SHIKSHA MAHAVIDYALAYA RAVI KANT
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NCTEINDHC(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

MR. AKHILESH SRIVASTAVA()(7838681565)(RESPONDENT)

SW. RAVIDNRANAND BARONIA RAVI KANT
MAHAVIDYALAYA

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

AKHILESH SRIVASTAVA()(7838681565)(RESPONDENT)

BABU SANT BUX MAHAVIDYALAYA RAVI KANT
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR

OTHER DETAILS OF ADVOCATES:

MAYANK MANISH AND RAVI
KANT(MAYANKRAVILEGALOFFICE@GMAIL.COM)(9871522124)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

RAM NAVAL SINGH SMARK RISHABH KUMAR
MAHAVIDHYALAYA & ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

RISHABH KUMAR AND ASSOCIATES(ADV.RISHABH31@GMAIL.COM)(0)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

DR CHANDRMA SINGH MAHILA RISHABH KUMAR
MAHAVIDYALAYA & ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

RISHABH KUMAR AND ASSOCIATES(ADV.RISHAB31@GMAIL.COM)(0)(PETITIONER)
AKHILESH KUMAR
SRIVASTAVA(AKHILSRIVASTAVALLB@GMAIL.COM)(7838681565)(RESPONDENT)
NATIONAL COUNCIL FOR TEACHER
EDUCATION(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

MALVIYA SMRITI ACADEMY & ANR. RISHABH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

RISHABH KUMAR AND ASSOCIATES(ADV.RISHAB31@GMAIL.COM)(0)(PETITIONER)
NATIONAL COUNCIL FOR TEACHER EDUCATION(AKHILSRIVASTAVALLB@GMAIL.COM,
NCTEINDHC@GMAIL.CIN, NCTELEGAL@GMAIL.COM)(7838681565)(PETITIONER)
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Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.



02.04.2025

84  \W.P.(C)-16523/2024
CM APPL. 69908/2024

85 |W.P.(C)-1506/2025

86 |W.P.(C)-1517/2025

87 |W.P.(C)-1518/2025

88 W.P.(C)-1521/2025

89  |W.P.(C)-1522/2025

90 |W.P.(C)-1523/2025

91 W.P.(C)-1524/2025

92  W.P.(C)-1525/2025

93 W.P.(C)-1544/2025

ADVANCE CAUSE LIST

MAA VINDHYAVASHINI COLLEGE OF RISHABH KUMAR
EDUCATION & ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:

RISHABH KUMAR(ADV.RISHABH31@GMAIL.COM)(0)(PETITIONER)
NCTEINDHC, NCTE, AKHIL SRIVASTAVA(NCTEINDHC@GMAIL.COM,
NCTELEGAL@GMAIL.COM,
AKHILSRIVASTAVALLB@GMAIL.COM)(7838681565)(RESPONDENT)

SHRI SHYAM MAHILA MAHAVIDYALAYA & AMITESH KUMAR
ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

TRILOK SINGH MAHAVIDYALAYA & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

SHREE SHIV CO EDUCATION TT COLLEGE & AMITESH KUMAR
ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

GEETA CO EDUCATION T T COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

GURU GRAM TEACHER TRAINING COLLEGE & |AMITESH KUMAR
ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

SURENDER KAUR MEMORIAL COLLEGE OF AMITESH KUMAR
HIGHER EDUCATION & ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

VINAYAK COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

GANDHI VOCATIONAL COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

S S M DEGREE COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

124

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.



02.04.2025

94  |W.P.(C)-1545/2025

95  |W.P.(C)-1549/2025

96 |W.P.(C)-1550/2025

97  |W.P.(C)-1551/2025

98  |W.P.(C)-1578/2025
WITH W.P.(C) 1587/2025
W.P.(C) 1589/2025
W.P.(C) 1592/2025
W.P.(C) 1997/2025

99  |W.P.(C)-1587/2025

100 |W.P.(C)-1589/2025

101 |W.P.(C)-1592/2025

102 |W.P.(C)-1997/2025

FOR FINAL DISPOSAL

103 \W.P.(C)-3118/2013
CM APPL. 5914/2013

END OF THE BOARD/FOR DISPOSAL MATTERS

104 |W.P.(C)-2631/2020
CM APPL. 9204/2020

ADVANCE CAUSE LIST

BPS DEGREE COLLEGE & ANR.
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

AMITESH KUMAR

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

TAGORE COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

NEW HIND GIRLS DEGREE COLLEGE SIDHMUKH AMITESH KUMAR
& ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

CHHATRAPATI SHIVAJI TEACHER TRAINING AMITESH KUMAR
MAHAVIDYALAYA & ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

MAHESH INSTITUTE OF PROFESSIONAL AMITESH KUMAR
STUDIES BARMER & ANR.

V/s NATIONAL COUNCIL FOR TEACHER

EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

SUBHASH VIDYA MANDIR COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

MESWT COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

GEETA CO EDUCATION TT COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

SHRI VIPUL COLLEGE & ANR. AMITESH KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION & ANR.

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
NCTE(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT)

DESH RAJ
V/s DELHI DEVELOPMENT AUTHORITY

RK SAINI

OTHER DETAILS OF ADVOCATES:

TAGORE SHIKSHA MHAVIDYALAYA AND ANR. |PRITI KUMAR
V/s NATIONAL COUNCIL FOR TEACHER
EDUCATION AND ANR.

OTHER DETAILS OF ADVOCATES:
PRITI KUMAR()(9899317707)(PETITIONER)
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Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 02:30 P.M.

Listing Remarks:
AT 04:00 PM



02.04.2025 ADVANCE CAUSE LIST

COURT NO. 50
HON"BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

1_NOTE: AS DIRECTED BY THE HON"BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES THE ADJOURNMENT
SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M.
ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2_NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED WHICH ARE SENT
THROUGH E-MAIL/WHATSAPP.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowAd4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.
ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
PAROLE/FURLOUGH

1 W.P.(CRL)-1550/2024
CRL.M.A. 38886/2024

PART-HEARD MATTERS

2 W.P.(CRL)-3126/2024
CRL.M.A. 30230/2024
CRL.M.A. 30231/2024
CRL.M.A. 34456/2024

FAIYAZ AHMED LONE TAMANNA PANKAJ

V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

Listing Remarks:
PART-HEARD

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

TAMANNA PANKAJ(TAMANNAPANKAJ19@GMAIL.COM)(9650106395)(PETITIONER) |:(SPECIAL BRANCH LODHI ROAD-7/2007)

KAPIL

W.P.(CRL) 1844/2013 FILED BY SHAHID GAFOOR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2013-12-12 )

DR ESWARA REDDY SANAPAREDDY CHIRAG MADAN

V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:

VIDULA (VARDHARMA@GMAIL.COM)(9717572932)(PETITIONER)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

VARDHAMA CHAMBERS(VARDHARMA®@GMAIL.COM)(8076414398)(PETITIONER)

CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

126

CRL.L.P. 685/2013 FILED BY STATE (DISPOSED ON :
2014-08-08 )

W.P.(CRL) 1313/2021 FILED BY ABDUL MAJID
BABA (DISPOSED ON : 2021-08-05 )

W.P.(CRL) 423/2022 FILED BY ABDUL MAJEED
BABA (DISPOSED ON : 2022-11-03 )

W.P.(CRL) 2066/2021 FILED BY ABDUL MAJID
BABA (DISPOSED ON : 2021-10-22 )

W.P.(CRL) 604/2022 FILED BY ABDUL MAJID BABA
(DISPOSED ON : 2023-08-04 )

W.P.(CRL) 2940/2022 FILED BY BASHIR AHMED
PONNU@MAULVI (DISPOSED ON : 2023-05-12 )
W.P.(CRL) 286/2023 FILED BY SHAHID GHAFOOR
(DISPOSED ON : 2023-02-02 )

W.P.(CRL) 2850/2023 FILED BY BASHIR AHMED
PONNU (DISPOSED ON : 2024-04-09 )

W.P.(CRL) 1099/2024 FILED BY FAIYAZ AHMED
LONE (DISPOSED ON : 2024-04-05 )

W.P.(CRL) 824/2025 FILED BY BAHIR AHMED
PONNU (D. OF HEARING : 2025-04-16 )

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
7/2007)

Listing Remarks:
AT 4:00PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-003-2022-A-0037)

W.P.(CRL) 1409/2022 FILED BY CENTRAL BUREAU
OF INVESTIGATION (DISPOSED ON : 2022-07-04 )
BAIL APPLN. 2202/2022 FILED BY DR. L. PRAVEEN
KUMAR (DISPOSED ON : 2022-09-06 )

BAIL APPLN. 2262/2022 FILED BY S. ESWARA
REDDY (DISPOSED ON : 2022-09-06 )

BAIL APPLN. 2371/2022 FILED BY ANIMESH
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02.04.2025 ADVANCE CAUSE LIST

KUMAR (DISPOSED ON : 2022-08-25 )

BAIL APPLN. 2620/2022 FILED BY MS. GUUJIT SETHI
@ GUUIT CHAUDHARY (DISPOSED ON : 2022-09-01
)

BAIL APPLN. 2580/2022 FILED BY GULJIT SETHI @
GUUIT CHAUDHARY (DISPOSED ON : 2022-08-30 )
BAIL APPLN. 2715/2022 FILED BY MS. GULJIT SETHI
@ GUUIT CHAUDHRI (DISPOSED ON : 2022-09-15 )
BAIL APPLN. 2290/2022 FILED BY DINESH DUA
(DISPOSED ON : 2022-09-06 )

P.S.-FIR NO. :(CBI-003-2022-A-0037)

COURT NO. 08
HON"BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@adhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

:;lrllil\l\,/IIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
1 W.P.(C)-1593/2023 PRINCIPAL DIRECTOR AUDIT SURENDER SINGH HOODA

(INFRASTRUCTURE)
V/s SHIVAM SHARMA AND ANR.

OTHER DETAILS OF ADVOCATES:
SURENDER SINGH HOODA(SSHOODA65@GMAIL.COM)(9868280166)(PETITIONER)
SSH(SSH6156 @GMAIL.COM)()(RESPONDENT)

FRESH MATTERS & APPLICATIONS

2 [CM APPL. 18329/2025 WORLD SALES CORPORATIONS ABHINAV GARG, MOHD SHARIQ
CM APPL. 18330/2025 V/s LIEUTENANT GOVERNOR, NCT OF DELHI &
In W.P.(C)-5686/2023 ANR.

OTHER DETAILS OF ADVOCATES:

SONI & ASSOCIATES(SONIANDASSO706@GMAIL.COM)(7838423174)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
SECLG@NIC.IN)()(RESPONDENT)

SONI & ASSO(SONIANDASSO706@GMAIL.COM)(8586035698)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SECLG(SECLG@NIC.IN)()(RESPONDENT)

SONI AND ASSOCIATES(SONIADVASSO706@GMAIL.COM)(8586035698)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

3 CM APPL. 18324/2025 GEETHA. S AKSHAY R
In W.P.(C)-3305/2024 V/s MS SBFC FINANCE LTD.

OTHER DETAILS OF ADVOCATES:

K V MUTHU KUMAR AND AKSHAY
RAVI(RAVI.AKSHAY1918@GMAIL.COM)(8448826400)(PETITIONER)
CUSTOMER CARE(CUSTOMERCARE@SBFC.COM)()(RESPONDENT)

4 W.P.(C)-2887/2025 X KUMAR SAMEER, GARIMELLA
CM APPL. 16505/2025 V/s UNION OF INDIA & ORS. VENKATA SURYA JAGANNADHA RAO,
MAMTA RANI

OTHER DETAILS OF ADVOCATES:
KUMAR SAMEER(KSAMEERLEGAL@GMAIL.COM)(9818748731)(PETITIONER)
BISHWAIJIT DUBEY, RADHIKA ARORA, UNION OF
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FOR ADMISSION

5

6

W.P.(C)-16476/2023
CM APPL. 66342/2023

W.P.(C)-6695/2024
CM APPL. 52989/2024
CM APPL. 71778/2024

ADVANCE CAUSE LIST

INDIA(BISHWAJITDUBEY@BISHWAJITDUBEY.COM, RADHIKA.ARORA21@GMAIL.COM,
UOIDHC@GMAIL.COM)(1142492525)(RESPONDENT)

GOOGLE, TIMESGROUP, EDITOR JI(SUPPORT-IN@GOOGLE.COM,
TOIEDITORIAL@TIMESGROUP.COM, INFO@EDITORJI.COM)(0)(RESPONDENT)

ETV BHARAT, HT DIGITAL(GRIEVANCE@ETVBHARAT.COM, GRIEVANCE@HTDIGITAL.IN,
LEGAL@NDTV.COM)(0)(RESPONDENT)

NDTV, INTODAY, THE QUINT, THE HINDU(LEGAL@NDTV.COM,
ALLIANCES@INTODAY.COM, EDITOR@THEQUINT.COM,
DPO@THEHINDU.CO.IN)(0)(RESPONDENT)

HINDUSTAN TIMES, ZEE MEDIA(PRIVACYMANAGER@HINDUSTANTIMES.COM,
RESPONSE@ZEEMEDIA.ESSELGROUP.COM)(0)(RESPONDENT)

DAILY PIONEER, VIVEK SHUKLA, MOHIT(EDITOPED@DAILYPIONEER.COM,
VIVEK.SHUKLA@PSUWATCH.COM, MOHIT@REPUBLICWORLD.COM)(0)(RESPONDENT)
INDIAN KANOON, TIMES GROUP, ZEE MEDIA(WEBMASTER@INDIANKANOON.COM,
DPO@TIMESGROUP.COM, ZMCL@ZEEMEDIA.COM)(0)(RESPONDENT)

SALES INDIA(SALES@INDIA.COM)(0)(RESPONDENT)

GARIMELLA VENKATA SURYA JAGANNADHA
RAO(JR@GARIMELLAWS.IN)(8008747488)(PETITIONER)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

HH VIKAS CHHABRA, MAMTA RANI,
V/s UNION OF INDIA & ORS. DIVYANSH TIWARI

OTHER DETAILS OF ADVOCATES:
VIKAS (CHHABRAVIKAS440@GMAIL.COM)(965056624)(PETITIONER)

VIKAS CHHABRA & ASSOCIATES (CHHABRAVIKAS440@GMAIL.COM
)(965056624)(PETITIONER)

VIKAS CHHABRA ADN
ASSOCIATES(CHHABRAVIKAS440@GMAIL.COM)(965056624)(PETITIONER)

STATE & OTHERS(INFO@LAWBEAT.IN, INFO@THE-LAWS.COM, JA@ASSAM.GOV.IN,
ANNIE.DUNSTER@IAFL.COM)()(RESPONDENT)

STATE & OTHERS(SUBSCRIPTION@LIVELAW.IN, SUMIT.PANDE@DECCANHERALD.CO.IN,
DJA@NIC.IN)()(RESPONDENT)

STATE & OTHERS(ADMN@CJA.GOV.IN, CONTACT@LAWOFFICEONLINE.IN,
HELLO@VLEX.COM)()(RESPONDENT)

STATE & OTHERS(SAJIKODUVATH@GMAIL.COM,
UPASANACHAUHAN411@GMAIL.COM)(7838146406)(RESPONDENT)

STATE & OTHERS(SUPREMECOURT@NIC.IN, HCBOM.MAH@NIC.IN, RG@UP.NIC.IN, DJ-
KAMRUP@NIC.IN)()(RESPONDENT)

STATE & OTHERS(API@INDIANKANOON.COM, SUPPORT@ CASEMINE.COM,
SUPPORT@LAWCANVAS.IN)()(RESPONDENT)

STATE & OTHERS(INFO@LATESTLAWS.COM, UOIDHC@GMAIL.COM,
ANU@BAGAI.CO.IN)()(RESPONDENT)

STATE & OTHERS(SALES@LAWYERSERVICES.IN, CONTACT@LAWINSIDER.IN,
SUPPORT@ANYFLIP.)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

STATE & OTHERS(NARAO@MICROSOFT.COM, SUPPORT-IN@GOOGLE.COM,
SUPPORT.IN@GOOGLE.COM)()(RESPONDENT)

STATE & OTHERS(HELPDESKLONDON@VLEX.COM, LAWWEB53@GMAI.COM,
INFO@LIVELAW.IN)()(RESPONDENT)

DIVOCRE LAWYERS IN DELHI()(9999318690)(RESPONDENT)

VAKIL SEARCH()(7200365365)(RESPONDENT)

STATE & OTHERS(PRITHWISHGANGULI@GMAIL.COM)(9903016246)(RESPONDENT)
STATE & OTHERS(SUPPORT@YUMPU.COM, INFO@SHONEEKAPOOR.COM,
INFO@LAWYERSERVICES.IN)()(RESPONDENT)

STATE & OTHERS(HELLOCOUNSEL@GMAIL.COM, CONTACT@LAWDADL.IN,
HANSCHANDA111@GMAIL.COM)()(RESPONDENT)

STATE & OTHERS(VIKASNIJ15@GMAIL.COM, INFO@DAAMAN.ORG,
CONTACTUS@REDDYANDREDDY.ORG)()(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
DIVYANSH TIWARI(ADV.DIVYANSHTIWARI@GMAIL.COM)(8400994444)(RESPONDENT)

PRITAM ASHOK SADAPHULE RAKESH TANEJA, ABHISHEK KUMAR
V/s UNION OF INDIA & ORS. SINGH, MAMTA RANI, PRIYANSH
KOHLI

OTHER DETAILS OF ADVOCATES:

RAKESH TANEJA(TANEJALAWOFFICE@GMAIL.COM)(9810168120)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

GOOGLE INDIA PRIVATE LTD(REMOVALS@GOOGLE.COM,
IN.YAHOO.GRIVEANCE.OFFICER@YAHOOINC.COM)()(RESPONDENT)

RAKESH TANEJA(TANEJALAWOFFICE@GMAIL.COM)(9810168120)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

GOOGLE INDIA PRIVATE LTD(REMOVALS@GOOGLE.COM,
GRIEVANCEOFFICER@MICROSOFT.COM,
YAHOO.GRIEVANCE.OFFICER@YAH)(0)(RESPONDENT)

SANJEEV KUMAR(SJKUMAR@LULTHRA.COM)(9810306834)(PETITIONER)
RANEJA(TANEJALAWOFFICE@GMAIL.COM)(0)(PETITIONER)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
PRIYANSH KOHLI(PRIYANSHKOHLI18809@GMAIL.COM)(7987503554)(PETITIONER)
ABHISHEK KUMAR
SINGH(KUMAROG6ABHISHEK@GMAIL.COM)(9910129033)(RESPONDENT)

PRIYANSH KOHLI(PRIYANSHKOHLI18809@GMAIL.COM)(7987503554)(RESPONDENT)
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7  |W.P.(C)-7627/2024
CM APPL. 31665/2024
CM APPL. 31667/2024

8  W.P.(C)-11457/2024

AFTER NOTICE MISC. MATTERS

9 W.P.(C)-12776/2019
CM APPL. 9712/2021
CM APPL. 21502/2022

10  |W.P.(C)-1299/2021

11  |\W.P.(C)-1463/2021

12 W.P.(C)-4889/2021
CM APPL. 15051/2021

13 W.P.(C)-6073/2021
CM APPL. 19235/2021

ADVANCE CAUSE LIST

GUJARAT STATE PETRONET LIMITED SUMITI YADAVA, RAHUL SAGAR
V/s PETROLEUM AND NATURAL GAS SAHAY
REGULATORY BOARD

OTHER DETAILS OF ADVOCATES:

PIYUSHJOSHI AND SUMITI YADAVA(PIYUSH.JOSHI@CLARUSLAW.COM,
SUMITI.YADAV@CLARUSLAW.COM)(45469100)(PETITIONER)

PETROLEUM AND NATURAL GAS REGULATORY
BOARD(SECRETARY@PNGRB.GOV.IN)(9999663394)(RESPONDENT)

PNGRB (SECRETARY@PNGRB.GOV.IN, BMOHIT@PNGRB.GOV.IN)()(RESPONDENT)
RAHUL SAGAR

SAHAY(RAHUL.SAHAY @SAHAYCHAMBERS.COM)(9958867445)(RESPONDENT)

VIKAS SINGH AKSHYA DEV
V/s GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

DEEPEIKA KALIA AND VASUDHA SINGH AND SUEEP
CHANDRA(DEEPEIKA@GMAIL.COM)(9910112552)(PETITIONER)

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI(SECYEDU@NIC.IN,
DIREDU@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

WEST BENGAL KABADDI ASSOCIATES RAJIV TYAGI, RAJIV TYAGI, KARTIK
V/s AMATEUR KABADDI FEDERATION OF INDIA RATHI, MONI, AMIT PESWANI
(AKFI) & ORS

OTHER DETAILS OF ADVOCATES:

RAJIV TYAGI()(9810293300)(PETITIONER)

RAJIV TYAGI(RAJIVTYAGIANDASSOCIATES@GMAIL.COM)(9810293300)(PETITIONER)
NANDITA RAO(KNANDITARAO@GMAIL.COM)()(RESPONDENT)

RIPUDAMAN BHARDWAJ(RIPUDAMAN.BHARDWAJ@GMAIL.COM)()(RESPONDENT)
MANI SANKAR CHATTOPADHYAY(AKFIWB@GMAIL.COM)()(RESPONDENT)

KARTIK RASHI(KSRLEGAL.ADV@GMAIL.COM)(9999946408)(PETITIONER)
AJIVTYAGI(ADIVTYAGIANDASSOCIATES@GMAIL.COM)()(RESPONDENT)
AKFIWB(AKFIWB@GMAIL.COM)()(RESPONDENT)

KNANDITA RAO(KNANDITARAO@GMAIL.COM)()(RESPONDENT)

AMIT PESWANI(AMITPESWANI37@GMAIL.COM)(9971479575)(RESPONDENT)
AMIT PESWANI(AMITPESWANI37@GMAIL.COM)(9971479575)(RESPONDENT)

SARITA GOYAL ANKIT MUTREJA, SANJIB KUMAR
V/s UNION OF INDIA & ANR. MOHANTY

OTHER DETAILS OF ADVOCATES:
ANKITMUTREJA(ADV.ANKITMUTREJA@GMAIL.COM)(9990206703)(PETITIONER)
ADITYA AGGARWAL(ADV.ANKITMUTREJA@GMAIL.COM)(9891789459)(PETITIONER)
MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NIKHIL MAJITHAI(NIKHIL.MAJITHAI@ GMAIL.COM)(9910415522)(RESPONDENT)
SANJIB KUMAR
MOHANTY(MOHANTY.JUSTICE@GMAIL.COM)(9818236472)(RESPONDENT)

MR. GURDEV RAJ KUMAR AMISH TANDON
V/s COLLECTOR OF STAMPS (GOVERMENT OF
NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

MR. GURDEV RAJ KUMAR
(HIMANSHUGUPTA2196@GMAIL.COM)(9999809802)(RESPONDENT)
MR. GURDEV RAJ KUMAR
(HIMANSHUGUPTA2196@GMAIL.COM)(9999809802)(RESPONDENT)
HIMANSHU GUPTA AND ANKITA
TRIVEDI(CONTACT@INNOVATUSLAW.IN)(49402169)(PETITIONER)
COLLECTOR OF STAMPS (GOVERMENT OF NCT OF
DELHI)(VASANTSDM@NIC.IN)()(PETITIONER)

COLLECTOR OF STAMPS (GOVERMENT OF NCT OF
DELHI)(VASANTSDM@NIC.IN)()(PETITIONER)

SUNIL SAHA(STANDINGCOUNSELGNCTD@GMAIL.COM)(9911999547)(RESPONDENT)

MEHRAZ BANO MD AZAM ANSARI
V/s THE DIRECTOR IHBAS & ANR.

OTHER DETAILS OF ADVOCATES:
MD. AZAM ANSARI()(9990066404)(PETITIONER)
TUSHAR SANNU(TUSHARSACHAMBERS@GMAIL.COM)()(RESPONDENT)

SUPRIYA SINGH TEJASVI SHOKHANDA, TEJASVI
V/s NATIONAL MEDICAL COMMISSION SHOKHANDA, MANOJ KUMAR
THROUGH ITS SECRETARY & ORS. MISHRA

OTHER DETAILS OF ADVOCATES:
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14

15

16

17

18

19

20

W.P.(C)-11553/2021
CM APPL. 35651/2021

WITH W.P.(C) 11372/2022
W.P.(C) 12567/2022
W.P.(C) 14360/2021

W.P.(C)-14360/2021
CM APPL. 45255/2021
CM APPL. 2897/2022
CM APPL. 59113/2023

W.P.(C)-11372/2022
CM APPL. 33466/2022

W.P.(C)-12567/2022
CM APPL. 38058/2022

W.P.(C)-13087/2021

W.P.(C)-2350/2022

CM APPL. 6773/2022

W.P.(C)-3138/2022

ADVANCE CAUSE LIST

SUPRIYA SINGH(TEJASVISHOKHANDA@GMAIL.COM)(9999619426)(RESPONDENT)
SUPRIYA SINGH(TEJASVISHOKHANDA@GMAIL.COM)(9999619426)(RESPONDENT)
SUPRIYA SINGH(TEJASVISHOKHANDA@GMAIL.COM)(9999619426)(RESPONDENT)
TEJASVI SHOKHANDA(TEJASVISHOKHANDA@GMAIL.COM)(9999619426)(PETITIONER)
NITIN MAAN AND TEJASVI SHOKHANDA
MAAN(TEJASVISHOKHANDA®@GMAIL.COM)(9999619426)(PETITIONER)

HINDU RAO HOSPITAL(MSHRHNDMC@GMAIL.COM)(23905725)(RESPONDENT)
MOHD. MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
MANOJ KUMAR
MISHRA(ADVMANOJKUMARMISHRA009@GMAIL.COM)(9811455084)(PETITIONER)

ATUL DIKSHIT TUSHARIKA MATTOO, TUSHARIKA
V/s UNION OF INDIA & ORS. MATTOO, HIMANSHU VI, MAMTA
RANI

OTHER DETAILS OF ADVOCATES:

SHRI SINGH AND SAYALI KADU(SHRISINGH@DELAW.IN)(9871115581)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

APAC CORP ORG(APAC-CORPORG.SC@GOOGLE.COM,
API@INDIANKANOON.COM)()(RESPONDENT)

HIMANSHU VIJ(HIMANSHUVIJ11@GMAIL.COM)(9910600266)(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

ANTRIKSH JOHRI YOGESH BHARDWAJ, MAMTA RANI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

ANUJA SAXENA(BHARDWAJYOGESH83@GMAIL.COM)(9350105034)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SUPORT IN GOOGLE(SUPORT-IN@GOOGLE.COM)()(RESPONDENT)

ANUJA SAXENA(BHARDWAJYOGESH83@GMAIL.COM)(9350105034)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SHRUTTIMA EHERSA(SHRUTTIMA@INTTLADVOCARE.COM)()(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

MR. SATINDER SINGH BHASIN APOORV AGARWAL, MAMTA RANI,
V/s UNION OF INDIA & ORS. ABHISHEK KUMAR SINGH, AJIT
WARRIER

OTHER DETAILS OF ADVOCATES:

ASV LAGAL LLP(APOORV@CJALAW.IN)(420524375)(PETITIONER)

YOU TUBE INDIA(SUPPORT-IN@GOOGLE.COM)()(RESPONDENT)

TWITTER INDIA(GRIEVANCE-OFFICER-IN@ TWITTER.COM)()(RESPONDENT)
REGISTERED OFFICIAL ADDRESS (DATA-ACCESS-REQUETS@GOOGLE.COM,
)()(RESPONDENT)

GOOGLE INDIA PVT. LTD(APAC-
CORPORG.CS@GOOGLE.COM)(8067218000)(RESPONDENT)

TWITTER INC(GRIEVANCE-OFFICER-IN@ TWITTER.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

YOU TUBE(LEGAL@SUPPORT.YOUTUBE.COM)()(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
ABHISHEK KUMAR
SINGH(KUMAROG6ABHISHEK@GMAIL.COM)(9910129033)(RESPONDENT)

AJIT WARRIER(AJIT.WARRIER@AMSSHARDUL.COM)(9810098339)(RESPONDENT)

DR. ASHOK KUMAR CHOUDHARY SANJAY VASHISHTHA, MAMTA RANI
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SANJAY
VASHISHTHA(S.VASHISHTAH@OXFORDALUMNI.ORG)(9999753811)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

KUNAL SINGH CHAUHAN SUSHANT KUMAR
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
SUSHANT KUMAR(VINODADLO@GMAIL.COM)(8920054412)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

BALWAN SINGH AJAY UPPAL
V/s GOVERNMENT OF N.C.T OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

AJAY UPPAL(VIRRUOUS.PEOPLE@GMAIL.COM)(9811740125)(PETITIONER)
SANTOSH KUMAT
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9999971690)(RESPONDENT)
BIRAJAMAHAPATRA(BIRAJAMAHAPATRA@GMAIL.COM)()(RESPONDENT)

SANJEEV BHAYANA JASPREET SINGH, HARSH VARDHAN,
V/s AIR INDIA LTD AND ORS SVARNITI LAW OFFICES
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OTHER DETAILS OF ADVOCATES:

KARAN PREET SINGH AND JASPREET
SINGH(KARANSAFRON50@GMAIL.COM)(9899604908)(PETITIONER)

DIRECTOR GENERAL OF CIVIL AVIATION(DGOFFICE.DGCA@NIC.IN)()(RESPONDENT)
SAMIR MALIK(SAMIR.MALIK@DSKLEGAL.COM)()(RESPONDENT)

MAKEMY TRIP INDIA PVT. LTD(COMPLIANCE@GO-MMT.COM,
SERVICESUPPORT@MAKEMYTRIP.COM)()(RESPONDENT)

AIR INDIA LTD(S.VENKAT@AIRINDIA.IN)()(RESPONDENT)

TALACE PVT. LTD(CNKAPADIA@TATA.COM)()(RESPONDENT)

HARSH VARDHAN (GOEL625@GMAIL.COM)(9958559119)(RESPONDENT)

()()(PETITIONER)
21  |W.P.(C)-4004/2022 POLYCAB INDIA LIMITED PURNA CHANDRA PATNAIK, NEETICA
V/s UNION OF INDIA & ORS. SHARMA, HIMANSHU GUPTA

OTHER DETAILS OF ADVOCATES:

P.C. PATNAIK(PCPATTNAIK@REDIFFMAIL.COM)(9810358384)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

NEETICA SHARMA(DELHI@MVKINI.COM)(9810680998)(RESPONDENT)
HIMANSHU GUPTA(HIMANSHU.G562@GMAIL.COM)(9811167693)(RESPONDENT)

22 |\W.P.(C)-4544/2022 VIDYA SAGAR KAUSHALYA DEVI MEMORIAL  RAJESH MAHNA, HITENDRA NATH
CM APPL. 11526/2024 HEALTH CENTRE (VIMHANS) RATH
V/s THE ATOMIC ENERGY REGULATORY BOARD
(AERB) AND ANR.

OTHER DETAILS OF ADVOCATES:
UNION OF INDIA (UOIDHC@GMAIL.COM)(9999971690)(PETITIONER)

RAJESH MAHNA(RAJESHMAHNA.ADV@GMAIL.COM)(9810116690)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
NMC(NMC@NMC.CO.IN)()(RESPONDENT)

RAJESH MAHNA & CO.(RAJESHMAHNA@YAHOO.CO.IN)(7373900606)(PETITIONER)
ANURAG CGSC, HITENDRA RATH(ANURAGCGSC@GMAIL.COM,
HITENDRARATH@GMAIL.COM)()(RESPONDENT)

HITENDRA NATH RATH(HITENDRARATH@GMAIL.COM)(9990118668)(RESPONDENT)

23 |W.P.(C)-9387/2022 ANIL AHLUWALIA NEETU SINGH, SIDDHARTH GUPTA,
V/s GOVT. OF NCT OF DELHI AND ORS RANJAN KUMAR, SITAB ALI
CHAUDHARY, SATYAKAM

OTHER DETAILS OF ADVOCATES:

RAJ KUMAR AND MS. NEETU
SINGH(ADVRAJKUMAR@GMAIL.COM)(9810007606)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
CHIEF FIRE OFFICER(DIRECTOR.DLFIRE@NIC.IN)(9810264747)(RESPONDENT)
SIDDHARTH GUPTA(GUPTASIDDHARTH73@GMAIL.COM)(9810141287)(RESPONDENT)
RANJAN KUMAR(RANJANKUMARSC@GMAIL.COM)(9810941533)(PETITIONER)

SITAB ALI CHAUDHARY(SITAB.ADVOCATE@GMAIL.COM)(9810190786)(RESPONDENT)
SATYAKAM (SATYAKAMADVOCATE@GMAIL.COM)(9868219633)(PETITIONER)

24 |W.P.(C)-11403/2022 PAWAN KRIPA SHANKAR BHARGAV MAYANK GAKKHAR
CM APPL. 33560/2022 V/s GNCTD AND ORS

OTHER DETAILS OF ADVOCATES:
KUL BHUSHAN GAKKHAR()(9891394456)(PETITIONER)

KUL BHUSHAN GAKKHAR()(9891394456)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

25 W.P.(C)-15572/2022 INDIAN FARMERS FERTILISER COOPERATIVE ABHAY KUMAR
CM APPL. 48572/2022 LIMITED
V/s GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ABHAY KUMAR(ADVABHAY @GMAIL.COM)(9810254016)(PETITIONER)

DR. RAHUL CHHOKER(DDACHAMBERHC@YAHOO.COM)(8960896896)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

26 W.P.(C)-17609/2022 DR. KHURSHEED MALLICK FEBIN MATHEW VARGHESE
CM APPL. 56316/2022 V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
FEBIN M VARGHESE(FEBIN@DUAASSOCIATES.COM)(9953418874)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

27 W.P.(C)-1490/2023 JAMIA TEACHERS ASSOCIATION CH ANIMES PRUSTY, RIYA PAHUJA, Listing Remarks:
CM APPL. 7288/2023 V/s JAMIA MILLIA ISLAMIA RIYA PAHUJA, SHOAIB KHAN, KISLAYA |AT 3:30PM
CM APPL. 67352/2023 MISHRA
OTHER DETAILS OF ADVOCATES:
CH ANIMES

PRUSTY(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(8285606749)(PETITIONER)
ANIMESH PRUSTY
(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(8285606749) (PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)()(RESPONDENT)
PRITISH SABHARWAL(PRITISHSABHARWAL@GMAIL.COM)()(RESPONDENT)
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28  W.P.(C)-1506/2023
CM APPL. 5628/2023

29  |W.P.(C)-1820/2023

30 |W.P.(C)-2353/2023

31  W.P.(C)-2811/2023

CM APPL. 10861/2023

32 |W.P.(C)-7494/2023

33  |W.P.(C)-9002/2023
CM APPL. 34134/2023

34 |\W.P.(C)-11524/2023

35  \W.P.(C)-12875/2023

ADVANCE CAUSE LIST

CH ANIMESH PRUSTY AND MUKUL
KULHARI(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(7891370022)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)()(RESPONDENT)

RIYA PAHUJA(CHAMBERSOFABHIKCHIMNI@GMAIL.COM)(8447001268)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM, VC@JMI.AC.IN,
REGISTRAR@JMI.AC.IN)()(RESPONDENT)

RIYA PAHUJA(RIYAPAHUJA1@GMAIL.COM)(9910976230)(PETITIONER)

SHOAIB KHAN(ADV.SHOAIB25@GMAIL.COM)(9899986912)(RESPONDENT)

KISLAYA MISHRA(OFFICEOFADVKKMISHRA@GMAIL.COM)(9654968449)(RESPONDENT)

M/S POWER TO EMPOWER SKILL PVT. LTD. NUPUR SHUKLA, ASHISH PRASAD,
V/s UNION OF INDIA & ORS. RADHIKA GAUTAM, JURISPERITUS LEX
LLP

OTHER DETAILS OF ADVOCATES:

VIJAY KUMAR SHUKLA(VIJAYKUMARSHUKLAADV@GMAIL.COM)()(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
DDUGKYHP(DDUGKYHP@GMAIL.COM, SEEDAPCEO@GMAIL.COM,
UMEDSKILLS@GMAIL.COM)()(RESPONDENT)
PCBEBNI(PCBEBNI1@GMAIL.COM)()(RESPONDENT)

ASHISH PRASAD(ASHISH.PRASAD@ACARALAW.COM)(9810455042)(RESPONDENT)
()((PETITIONER)

S AND P INFRASTRUCTURE DEVELOPERS ADITYA GUHA
PRIVATE LIMITED

V/s NATIONAL HIGHWAYS AND

INFRASTRUCTURE DEVELOPMENT

CORPORATION LIMITED

OTHER DETAILS OF ADVOCATES:

PAVAN KUMAR (ADITYAGUHA1909@GMAIL.COM)(9871561749)(PETITIONER)
MD DCL (MD@NHIDCL.COM)()(RESPONDENT)

RUCHIRA (RUCHIRA@CHAMBERSOFRG.COM)()(RESPONDENT)

ABHINAV MUKERJI(ABHINAVMUKERJI@GMAIL.COM)()(RESPONDENT)

MD DCL (INFO2@NHIDCL.COM)()(RESPONDENT)

PRASENJIT (PRASENJIT76_K@YAHOO.COM)()(RESPONDENT)

YASH RANGI(YASHRANGI73@GMAIL.COM)()(RESPONDENT)

SANJEEV SEHGAL ROBERT JOHN, MAMTA RANI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ROBERT JOHN(NIPUN.SHARMA2009@GMAIL.COM)(8448207523)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
PCI(PCIBPP@GMAIL.COM)()(RESPONDENT)

MOHAMMED MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)()(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

M/S KARUNA GOPAL SINGH
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:
GOPAL SINGH(GOPALSINGH1@GMAIL.COM)(9811156434)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

M/S MOHAN KUMAR SUMIT GAUR
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
BBS LEGAL()(9868384843)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

UNION OF INDIA & ANR. RAKESH KUMAR
V/s NATIONAL COMMISSION FOR SCHEDULED
CASTE NCSC AND ANR

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR(RAKESHKUMARCGSC@GMAIL.COM)(9811549455)(PETITIONER)
NATIONAL COMMISSION FOR SCHEDULED
CASTE(ANNU.LOHCHAB@NCSC.GOV.IN)()(RESPONDENT)

SH. RAJESH DHANWADE(RAJESHDHANAWADE47 @GMAIL.COM)()(RESPONDENT)

AVINASH BIR KAUR AAYUSH AGARWALA, ABHUIT
V/s DENTAL COUNCIL OF INDIA & ORS. CHAKRAVARTY

OTHER DETAILS OF ADVOCATES:
AAYUSH AGARWALA(AAYUSH.AGARWALA@GMAIL.COM)(9999105064)(PETITIONER)
DENTICO(DENTICO.DENTICO@GMAIL.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM,
REGISTRARDELHIDENTALCOUNCIL@GMAIL.COM, SECY-
DCI@NIC.IN)(1123384193)(RESPONDENT)

ABHUIT CHAKRAVARTY(ABHIJITC.ADV@GMAIL.COM)(8130033159)(RESPONDENT)

JAIPAL SINGH MALIK JAI PAL SINGH
V/s PRINCIPAL DISTRICT AND SESSSIONS JUDGE
(WEST)
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36  |W.P.(C)-13004/2023

37  \W.P.(C)-15523/2023
CM APPL. 62165/2023

38  |W.P.(C)-15825/2023
CM APPL. 63637/2023
CM APPL. 2247/2024
CM APPL. 13269/2025

WITH W.P.(C) 1552/2025

39 W.P.(C)-1552/2025
CM APPL. 7595/2025

40 |W.P.(C)-16464/2023
CM APPL. 66300/2023
CM APPL. 23288/2024

41  |W.P.(C)-16465/2023
CM APPL. 66302/2023
CM APPL. 23283/2024

42 |W.P.(C)-4863/2024

43 |W.P.(C)-5824/2024
CM APPL. 24099/2024
CM APPL. 25483/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

KSJM SPIRITS LLP SHASHWAT BAJPAI
V/s GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

DR. SHASHWAT
BAJPAI(DRSHASHWATHBAJPAI@DRSBLAWCHAMBERS.COM)(9811208936)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SHAMSHER GURJUR & ANR. LAXMAN, MRINAL BHARTI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

GAURAV SHARMA LAW OFFICES()(9968135256)(PETITIONER)

ECONOMIC OFFENCE WING DELHI
POLICE(SPLCP.EOW@DELHIPOLICE.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MRINAL BHARTI(BHARTIMRINAL@HOTMAIL.COM)(8527099904)(PETITIONER)

DR SHAJI PRABHAKARAN HETU ARORA SETHI, SIDDHESH Listing Remarks:
V/s UNION OF INDIA & ORS. SHIRISH KOTWAL AT12:30PM

OTHER DETAILS OF ADVOCATES:

RAHUL JAIN, ANIRUDH BHAT, NIRMAL
PRASAD(MAIL@LAWLINKSOFFICE.COM)(9765660259)(PETITIONER)

ALL INDIA FOOTBALL FEDRERATION(AIFF@THE-AIFF.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

RAHUL JAIN(MAIL@LAWLINKSOFFICE.COM)(1146452172)(PETITIONER)
SWARAJ AND KOTWAL, UNION OF INDIA(OFFICE@SWARAJANDKOTWAL.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

HETU ARORA SETHI(MAIL@LAWLINKSOFFICE.COM)(0)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SIDDHESH SHIRISH
KOTWAL(ELAYARAJALAW@GMAIL.COM)(9871656128)(RESPONDENT)

RANJIT BAJA) AKASH CHATTERIJEE, VIDUSHPAT Listing Remarks:
V/s ALL INDIA FOOTBALL FEDERATION & ORS. |SINGHANIA, RENUKA SAHU AT 12:30PM

OTHER DETAILS OF ADVOCATES:

AKASH CHATTERJEE(AKASH@ACHATTERJEELAW.IN)(9999347660)(PETITIONER)

AIFF, UNION OF INDIA(AIFF@THE-AIFF.COM, ANIL.SG@THE.AIFF.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

VIDUSHPAT SINGHANIA(VIDUSHPAT@KRIDALEGAL.COM)(9953326784)(RESPONDENT)
RENUKA SAHU(SAHULEGALINFO@GMAIL.COM)(9873628453)(RESPONDENT)

CA RAKESH KUMAR GUPTA RAKESH KUMAR GUPTA
V/s CPIO DIRECTORATE OF PROSECUTION

OTHER DETAILS OF ADVOCATES:

RAKESH KUMAR GUPTA (SNEHCS5@GMAIL.COM)(9811079436)(PETITIONER)
TREHAN(TREHAN.ADITYA86 @GOV.IN)()(RESPONDENT)

GARG HIMANSHU(GARG.HIMANSHU76@GOV.IN)()(RESPONDENT)

CA RAKESH KUMAR GUPTA RAKESH KUMAR GUPTA
V/s CPIO FORENSIC SCIENCE LABORATORY

OTHER DETAILS OF ADVOCATES:
RAKESH KUMAR GUPTA (SNEHCS5@GMAIL.COM)(9811079436)(PETITIONER)
FORENSICDELHI(FORENSICDELHI@GMAIL.COM)()(RESPONDENT)

TEHSIN AKHTAR ARCHIT UPADHAYAY
V/s THE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ARCHIT UPADHAYAY(AORARCHIT@GMAIL.COM,
DHRVSHEORAN@GMAIL.COM)(9990323136)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250602)(RESPONDENT)

M S SHAH TC REGISTRATION LLP SAURABH KANSAL, YOGENDRA
V/s DRUG CONTROLLER GENERAL OF INDIA & |ALDAK, SANDEEP JINDAL
ORS.

OTHER DETAILS OF ADVOCATES:

SAURABH KANSAL AND PALLAVI SHARMAKANSAL AND MANISH KUMAR AND SURAJ
KUMAR JHA(SK@PSASSOCIATES.IN, INFO@PSAASSOCIATES.IN)()(PETITIONER)
CHARANYA (CHARANYA.L@LAKSHMISRI.COM, ADMIN@DELTRADE.IN)()(RESPONDENT)
DRUG CONTROOLER GENERAL OF INDIA(DCI.NIC.IN, DCI@NIC.IN,
INFO@BULKDRUGASSOCIATION.COM)()(RESPONDENT)
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44

45

46

47

48

W.P.(C)-6047/2024

W.P.(C)-7112/2024

W.P.(C)-10059/2024

W.P.(C)-11046/2024

W.P.(C)-11868/2024

ADVANCE CAUSE LIST

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)
SAURABH(SK@PSAASSOCIATES.IN,
INFO@PSAASSOCIATES.IN)(9958378565)(PETITIONER)

CHARANYA , UNION OF INDIA(CHARANYA.1@LAKSHMISRI.COM,
CHARANYA.I@LAKSHMISRI.COM, UOIDHC@GMAIL.COM)()(RESPONDENT)

DEL TRADE(ADMIN@ DELTRADE.IN)()(RESPONDENT)

YOGENDRA ALDAK(YOGENDRANLIU@GMAIL.COM)(8010333998)(RESPONDENT)
SANDEEP JINDAL(AOR@SANDEEPJINDAL.IN)(9999668878)(RESPONDENT)

X AND ANR ZEBA KHAIR, AMIT SINGH, MAMTA
V/s REGISTRAR GENERAL DELHI HIGH COURT RANI
AND OTHERS

OTHER DETAILS OF ADVOCATES:
GEETA VERMA(ADVOCATEGEETAVERMA@GMAIL.COM)(9868250860)(PETITIONER)
ANU BAGAI(ANU@BAGAI.CO.IN)()(RESPONDENT)

ANU BAGAI(ANU@BAGAI.CO.IN, RGA.DHC@NIC.IN, WEBMASTER@MEITY.GOV.IN,
MOIB@GOV.IN)()(RESPONDENT)

REGISTRAR GENERAL DELHI HIGH COURT(SUPPORT-IN@GOOGLE.COM,
SUPPORT@INSTAGRAM.COM,
FBGOINDIA@SUPPORT.FACEBOOK.COM)()(RESPONDENT)

REGISTRAR GENERAL DELHI HIGH COURT(CARETODAY@INTODAY.COM,
FEEDBACK@INDIANEXPRESS.COM, INFO@DECCANMAIL.COM)()(RESPONDENT)
REGISTRAR GENERAL DELHI HIGH COURT(ONLINE@DECCANMAIL.COM,
CARE@ETPRIME.COM, INFO@TIMESNOW.TV)()(RESPONDENT)

FACE BOOK(RECORDS@FACEBOOK.COM, MURALI@BARANDHBENCH.COM,
INFO@OPINDIA.COM)()(RESPONDENT)

REGISTRAR GENERAL DELHI HIGH
COURT(PRIYANKO.MUKHERJEE@HINDUSTANTIMES.COM,
GRIEVANCE.TOI@TIMESINTERNET.IN)()(RESPONDENT)

REGISTRAR GENERAL DELHI HIGH COURT(INFO@LIVELAW.IN,
API@INDIANKANOON.COM, SUPPORT@SCCONLINE.COM,
LAWYERENEWS@GMAIL.)()(RESPONDENT)

REGISTRAR GENERAL DELHI HIGH COURT(INDIA-CORP.CS@TWITTER.COM,
PALLAVI@BARANDBENCH.COM, ADITYA@BARANDBENCH.COM)()(RESPONDENT)
REGISTRAR GENERAL DELHI HIGH COURT(GRIEVANCE@HTDIGITAL.IN,
JAIDEEP.DAHIYA@HINDUSTANTIMES.COM)()(RESPONDENT)

EDITOR IWMBUZZ(ADIN@STARSUNFOLDED.COM,
WRITETOTRUTHINDIA@GMAIL.COM,
BOLLYYMAYAPURI@GMAIL.COM)()(RESPONDENT)

REGISTRAR GENERAL DELHI HIGH COURT(LETTERS@THEHINDU.CO.IN,
MAIL@FPJ.CO.IN, DELHISTATEMAN@GMAIL.COM,
EDITOR@THEQUIN.)()(RESPONDENT)

INFO TRUESCOOPNEWS(INFO@TRUESCOOPNEWS.COM, TVTALKS1@GMAIL.COM,
OPERATIONS@TRING.CO.IN,)()(RESPONDENT)

REGISTRAR GENERAL DELHI HIGH COURT(EDITOR@VERDICTUM.IN,
INFO@SUPREMETODAY.AI, CONTACT@VOICEFORMEINDIA.COM)()(RESPONDENT)
DEEPIKA BHARDWAJ(CONTACTDEEPIKABHARDWAJ@GMAIL.COM,
INQUIRIES@ONEINDIA.CO.IN, RICHIPA33@GMAIL.COM)()(RESPONDENT)

AMIT SINGH(AMIT.KPALEGAL@GMAIL.COM)(9818934544)(PETITIONER)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

ADITYA KUMAR THROUGH HIS NEXT FRIEND KUMAR UTKARSH
AND NATURAL FATHER MR. VINOD KUMAR
V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ASHOK AGARWAL AND KUMAR UTKARSH(JURISTASHOK@GMAIL.COM,
KUMARUTKARSHJI@GMAIL.COM)(9811101923)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
C S DELHI(CSDELHI@NIC.IN, PSHEALTH@NIC.IN ,
CNBC2003@YAHOO.CO.IN)()(RESPONDENT)

M/S PATEL GAMMON JOINT VENTURE (PGJV) K R SASIPRABHU, SONAKSHI SINGH
V/s M/S SIVN LTD. & ANR.

OTHER DETAILS OF ADVOCATES:
K R SASIPRABHU(OFFICE@RSPRABHU.COM)(8851382791)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SONAKSHI SINGH(SONAKSHI1081@GMAIL.COM)(9711834225)(PETITIONER)

SHIV KUMAR SAXENA RAGHAVENDRA MOHAN BAJAJ
V/s CENTRAL INFORMATION COMMISSION &
ANR.

OTHER DETAILS OF ADVOCATES:
RAGHAVENDRA MOHAN BAJAJ(OFF.RMB@GMAIL.COM)(9810048083)(PETITIONER)
CENTRAL INFORMATION COMMISSION(SECY-CIC@NIC.IN, SOUTHWEST-
DLSA@NIC.IN)(0)(RESPONDENT)

DEEPAK KUMAR CHOPRA DEEPAK KUMAR CHOPRA
V/s UNION OF INDIA

OTHER DETAILS OF ADVOCATES:
D.K. CHOPRA (DAAPS100@GMAIL.COM)(9899582345)(PETITIONER)
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W.P.(C)-14650/2024
CM APPL. 61488/2024

W.P.(C)-30/2025
CM APPL. 71/2025

W.P.(C)-1567/2025
CM APPL. 7657/2025
CM APPL. 12985/2025

ADVANCE CAUSE LIST

UNION OF INDIA, TELECOM CENTRE PASSC(UOIDHC@GMAIL.COM,
TELECOMCENTREPASS@GMAIL.COM)(0)(RESPONDENT)

BOORGULA MEHER THEJ MEHAR TEJ MOHD RANU, NAISARGIKA, ASHISH
V/s UNION OF INDIA & ORS. VERMA, MAMTA RANI, SAHIL

OTHER DETAILS OF ADVOCATES:

ARIMUS LAW(ARIMUSLAW@ARIMUSLAW.COM)(9599161582)(PETITIONER)
UNION OF INDIA, TOI EDITORIAL, ANU(UOIDHC@GMAIL.COM,
TOIEDITORIAL@TIMESGROUP.COM, ANU@BAGAI.CO.IN)(1123384193)(RESPONDENT)
E- SEWAKENDRA SOUTH DDC, YAHOOINC, GOOGLE(ESEWAKENDRA-
SOUTH@DDC.NIC.IN, FEEDBACK@YAHOOINC.COM, SUPPORT-
IN@GOOGLE.COM)(0)(RESPONDENT)

READERS EDITOR THE HINDU, RAJESH KUMAR, DNA
LEGAL(READERSEDITOR@THEHINDU.CO.IN,
RAJESHKUMAR@NEWINDIANEXPRESS.COM)(0)(RESPONDENT)

DNA LEGAL, MID DAY, FACT CHECK IN TODAY(DNA.LEGAL@DNAINDIA.COM,
MAILBAG@MID-DAY.COM, FACTCHECK@INTODAY.COM)(0)(RESPONDENT)
THE SHILLONG TIMES, NW 18(SUPPORT@THESHILLONGTIMES.COM,
COMPLAINT@NEW18.COM)(0)(RESPONDENT)

BUSINESS STANDARD, TWO CIRCLES, INDIAN KANOON(FEEDBACK@BUSINESS-
STANDARD.COM, NEWDESK@TWOCIRCLES.NET,
API@INDIANKANOON.COM)(0)(RESPONDENT)
FB(SUPPORT@FB.COM)(0)(RESPONDENT)

NAISARGIKA (RK01449@GMAIL.COM)(8010162156)(RESPONDENT)

ASHISH VERMA(ASHISH@SAARASSOCIATES.IN)(9871603434)(PETITIONER)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
SAHIL (ADVSAHIL2016@GMAIL.COM)(9910837060)(PETITIONER)

X ADITYA AGARWAL, ADITYA AGARWAL,
V/sY MAMTA RANI

OTHER DETAILS OF ADVOCATES:
ADITYA AGARWAL(LAWYER.ADITYA19@GMAIL.COM)(7030987335)(PETITIONER)
ADITYA AGARWAL(LAWYER.ADITYA19@GMAIL.COM)(7030987335)(PETITIONER)
UNION OF INDIA, RTI PG CELL, WEBMASTER MEITY(UOIDHC@GMAIL.COM, GC-
RTIPGCELL@MEITY.GOV.IN, WEBMASTER@MEITY.GOV.IN)(1123384193)(RESPONDENT)
INDIAN KANOON, GOOGLE(WEBMASTER@INDIANKANOON.COM, SUPPORT-
IN@GOOGLE.COM)(0)(RESPONDENT)

UNION OF INDIA, MEITY(UOIDHC@GMAIL.COM, GC-RTIPGCELL@MEITY.GOV.IN,
WEBMASTER@MEITY.GOV.IN)(1123384193)(RESPONDENT)

INDIAN BANK, GOOGLE(WEBMASTER@INDIANKANOON.COM, SUPPORT-
IN@GOOGLE.COM)(0)(RESPONDENT)

ADITYA AGARWAL(LAWYER.ADITYA19@GMAIL.COM)(7030987335)(PETITIONER)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

X RAHUL KUMAR, ABHISHEK KUMAR

V/s UNION OF INDIA AND ORS SINGH, KOCHHAR & CO., NAISARGIKA,
JAGIJIT SINGH SAHNI, SAHIL, MAMTA
RANI, PUNEET BAJAJ, MRINAL BHARTI,
POOVAYYA & CO.

OTHER DETAILS OF ADVOCATES:

RAHUL KUMAR DEBMALYA GANGUI AND SHIVANGI
SINHA(RAHUL@RKLAWCHAMBERS.COM)(9899909287)(PETITIONER)

S MARWAH, GCR TIPG CELL, SECY INB, (SMARWAH@MEITY.GOV.IRI,
GCRTIPGCELL@MEITY.GOV.IN, SECY.INB@NIC.IN)(0)(RESPONDENT)

GOOGLE, MICROSOFT(UPPORT-IN@ GOOGLE.COM,
GRIEVANCEOFFICER@MICROSOFT.COM, )(0)(RESPONDENT)

GRIEVANCE OFFICER, INDIAN
EXPRESS(IN.YAHOO.GRIEVANCE.OFFICER@YAHOOINC.COM,
EEDBACK@INDIANEXPRESS.COM)(0)(RESPONDENT)

INB, ANU BAGAI, RG.DHC(SECY.INB@NIC.IN, ANU@BAGAI.CO.IN,
RG.DHC@NIC.IN)(0)(RESPONDENT)

GRIEVANCE OFFICER(GRIEVANCEOFFICER@MICROSOFT.COM,
IN.YAHOO.GRIEVANCE.OFFICER@YAHOOINC.COM)(0)(RESPONDENT)

INDIAN EXPRESS, HT DIGITAL, THE HINDU(FEEDBACK@INDIANEXPRESS.COM,
GRIEVANCE@HTDIGITAL.IN, DPO@THEHINDU.CO.IN)(0)(RESPONDENT)

TIMES INTERNET, INFO MACHINE, SCRIBD(GRIEVANCE.TOI@TIMESINTERNET.IN,
INFO@INFORMACHINE.COM, PRIVACY@SCRIBD.COM)(0)(RESPONDENT)
THOMSON REUTERS, NDTV, ITV NETWORK(ALEX.MCINTYRE@ THOMSONREUTERS.COM,
LEGAL@NDTV.COM, CORPORATE@ITVNETWORK.COM)(0)(RESPONDENT)
MANOJ SHARMA, DNA LEGAL, INTODAY(MANOI.SHARMA@BSMAIL.IN,
DNA.LEGAL@DNAINDIA.COM, BUSINESS@INTODAY.COM)(0)(RESPONDENT)
ONE, DOWJONES(GRIEVANCE.OFFICER@ONE.IN,
DJILOCOMPLIANCE@DOWJONES.COM)(0)(RESPONDENT)

DECCAN HERALD, BLOOMBERG, GULFNEWS(GRIEVANCE@DECCANHERALD.CO.IN,
PRIVACY@BLOOMBERG.COM, READERS@GULFNEWS.COM)(0)(RESPONDENT)
SNEHA, SAVING WALA, S MARWAH(GREENSNEHA@YAHOO.IN,
CONTACT@SAVINGWALA.COM, SMARWAH@MEITY.GOV.IRI)(0)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

SAVING WALA, SRIVATS KAUSHAL(CONTACT@SAVINGWALA.COM,
KAUSHAL.SRIVATS@GMAIL.COM)(0)(RESPONDENT)

HT DIGITAL, THE HINDU(GRIEVANCE@HTDIGITAL.IN, PO@THEHINDU.CO.IN,
DPO@THEHINDU.CO.IN)(0)(RESPONDENT)

TIMES INTERNNET, INFOR MACHINE(GRIEVANCE.TOI@TIMESINTERNET.IN,
INFO@INFORMACHINE.COM)(0)(RESPONDENT)
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53

W.P.(C)-2438/2025

CM APPL. 11602/2025
CM APPL. 17588/2025
CM APPL. 17605/2025

W.P.(C)-2901/2025
CM APPL. 13806/2025

CONNECTED MATTERS (ANMM)

54

55

W.P.(C)-1021/2016
CM APPL. 4449/2016
CM APPL. 4263/2017

WITH W.P.(C) 14360/2021
W.P.(C) 1671/2022
W.P.(C) 11372/2022
W.P.(C) 12567/2022
W.P.(C) 3918/2021
W.P.(C) 6790/2021
W.P.(C) 8209/2021
W.P.(C) 11553/2021
W.P.(C) 8658/2022

W.P.(C)-3918/2021
CM APPL. 19941/2021

ADVANCE CAUSE LIST

THOMSON REUTERS, SCRIBD. NDTV(ALEX.MCINTYRE@ THOMSONREUTERS.COM,
PRIVACY@SCRIBD.COM, LEGAL@NDTV.COM)(0)(RESPONDENT)

ITV NETWORK, BS MAIL(CORPORATE@ITVNETWORK.COM, LEGAL@ITVNETWORK.COM,
BS.LEGAL@BSMAIL.IN)(0)(RESPONDENT)

MANOJ, DNA INDIA, IN TODAY(MANOI.SHARMA@BSMAIL.IN,
DNA.LEGAL@DNAINDIA.COM, BUSINESS@INTODAY.COM)(0)(RESPONDENT)

ONE, DOWJONES(GRIEVANCE.OFFICER@ONE.IN, INFO@ONE.IN,
DJILOCOMPLIANCE@DOWJONES.COM)(0)(RESPONDENT)

DOWJONES, DECCAN HEARLD, BLOOMBERG(CRAIG.LINDER@DOWJONES.COM,
GRIEVANCE@DECCANHERALD.CO.IN, PRIVACY@BLOOMBERG.COM,)(0)(RESPONDENT)
BLOOMBERG, GULF NEWS, BLOOMBERG(RSHAPIRO30@BLOOMBERG.NET,
FEEDBACK@GULFNEWS.COM, RSHAPIRO30@BLOOMBERG.NET)(0)(RESPONDENT)
NWLS, NW8, DOC SHARE(GRIEVANCE@NWL8.COM, INVESTORS.NLS@NWL8.COM,
CONTACT@DOCSHARE.TIPS)(0)(RESPONDENT)

SNEHA, SAVING WALA, INDAIN REAL STATE BOARD(GREENSNEHA@YAHOO.IN,
CONTACT@SAVINGWALA.COM,
INFO@INDIANREALESTATEBOARD.COM)(0)(RESPONDENT)

HINDUSTAN TIMES(PRIVACYMANAGER@HINDUSTANTIMES.COM,
INVESTOR@HINDUSTANTIMES.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

()()(RESPONDENT)

NAISARGIKA (RK01449@GMAIL.COM)(8010162156)(RESPONDENT)
()()(RESPONDENT)

ABHISHEK KUMAR
SINGH(KUMAROGABHISHEK@GMAIL.COM)(9910129033)(RESPONDENT)

JAGJIT SINGH SAHNI(JSSAHNI.ADV@GMAIL.COM)(9350088666)(PETITIONER)
SAHIL (ADVSAHIL2016@GMAIL.COM)(9910837060)(PETITIONER)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
SAHIL (ADVSAHIL2016@GMAIL.COM)(9910837060)(PETITIONER)

PUNEET BAJAJ(BAJAINBAJAJ@GMAIL.COM)(9811700978)(PETITIONER)

MRINAL BHARTI(BHARTIMRINAL@HOTMAIL.COM)(8527099904)(RESPONDENT)
()()(RESPONDENT)

AXIS CLEAN MOBILITY PVT LTD
V/s UNION OF INDIA & ANR.

DHIR AND DHIR ASSOCIATES, AMISH
TANDON

OTHER DETAILS OF ADVOCATES:

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
UNION OF INDIA, NITIN DAHIYA, SHIOFF(UOIDHC@GMAIL.COM,
NITINDAHIYAA@GMAIL.COM, SHIOFF@NIC.IN)(1123384193)(RESPONDENT)

AMISH TANDON(CONTACT@INNOVATUSLAW.IN)(0)(RESPONDENT)

KARAN BATURA(KARAN.BATURA@DHIRASSOCIATES.COM)(9810733630)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SANJAY GARG SRIKANT MISRA
V/s INSOLVENCY AND BANKRUPTCY BOARD OF
INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

SRIKANT MISHRA(SRIKANTMISHRA03@GMAIL.COM)(9899625603)(PETITIONER)
IBBI, UNION OF INDIA(LEGAL.PROCEEDING@IBBI.GOV.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

LAKSH VIR SINGH YADAV
V/s UNION OF INDIA & ORS

ROHIT MADAN & AKASH VAJPAI,
RASHI PUNIA, MANISH KR MISHRA,
RAJAT SINGH, NEELAM, ROHIT
MADAN, NEEL ANJAN MASON

OTHER DETAILS OF ADVOCATES:
NEEL ANJAN MASON(NEEL.MASON@MASON.CO.IN)(9810812777)(RESPONDENT)

JORAWER SINGH MUNDY @ JORAWAR SINGH |SANJAY KUMAR, MAMTA RANI,
MUNDY JAWAHAR RAJA
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SANJAY KUMAR(ADVSKRMISHRA@GMAIL.COM)(9871645985)(PETITIONER)
SANJAYKUMAR(ADVSKRMISHRA@GMAIL.COM)(8860113147)(PETITIONER)
MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
GOOGLE INDIA PVT. LTD.(REMOVALS@GOOGLE.COM)()(RESPONDENT)
IKANOON SOFTWARE DEVELOPMENT PVT.
LTD.(API@INDIANKANOON.COM)()(RESPONDENT)
VLEX.IN(SUPPORT@VLEX.COM)()(RESPONDENT)
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61

W.P.(C)-6790/2021
CM APPL. 21682/2024

W.P.(C)-8209/2021

W.P.(C)-1671/2022
CM APPL. 4805/2022

W.P.(C)-8658/2022
CM APPL. 26071/2022

W.P.(C)-8557/2021

WITH W.P.(C) 12620/2021

W.P.(C)-12620/2021

ADVANCE CAUSE LIST

MAMTARANI(MAMTA@INTTLADVOCARE.COM)(9953738008)(PETITIONER)

MOHD MUQEEM (MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
INTTL{(MAMTA@INTTLADVOCATE.COM)(9502321779)(RESPONDENT)

KR MISHRA(ADVSKRMISHRA@GMAIL.COM)()(RESPONDENT)

JAWAHAR RAJA(OFFICE.JAWAHARRAJA@GMAIL.COM)(9810639608)(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

ASHUTOSH KAUSHIK AKSHAT BAJPAI, SHAHRUKH EJAZ,

V/s UNION OF INDIA & ORS. MAMTA RANI, SHAHRUKH EJAZ,
MRINAL BHARTI, SHIVA LAKSHMI,
BIRENDRA KUMAR MISHRA, RISHI
KUMAR AWSTHI, SAHIL

OTHER DETAILS OF ADVOCATES:

AKSHAT BAJPAI AND ISHANEE
SHARMA(BAJPAIAKSHAT@GMAIL.COM)(7985177435)(PETITIONER)

MOHAMMAD
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
SUPPORT(SUPOORT-IN@GOOGLE.COM)()(RESPONDENT)

ASHUTOSH, AKSHAT BAJPAI(ASHUTOSH.KAUSHIKO7 @GMAIL.COM,
ADVOCATEAKSHATBAJPAI@GMAIL.COM)()(PETITIONER)

SHAHRUKH EJAZ(SHAHRUKHEJAZ@HOTMAIL.COM)(7838390214)(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
SHAHRUKH EJAZ(SHAHRUKHEJAZ@HOTMAIL.COM)(7838390214)(PETITIONER)
MRINAL BHARTI(BHARTIMRINAL@HOTMAIL.COM)(8527099904)(RESPONDENT)
SHIVA LAKSHMI(SHIVALAKSHMI.CGSC@GMAIL.COM)(9818054806)(PETITIONER)
BIRENDRA KUMAR MISHRA(B.ADV.1975@GMAIL.COM)(9650010789)(PETITIONER)
RISHI KUMAR AWSTHI(NABIHASAN48@GMAIL.COM)(8527606415)(RESPONDENT)
SAHIL (ADVSAHIL2016@GMAIL.COM)(9910837060)(PETITIONER)

SHEKHAR SINGH JADAUN FURKAN AHMED, HIMANSHU V1),
V/s UNION OF INDIA & ORS. MAMTA RANI

OTHER DETAILS OF ADVOCATES:

FURKAN AHMED(FURKAN9891@GMAIL.COM)(8368450428)(PETITIONER)

FURKAN AHMED(FURKAN9891@GMAIL.COM)(8368450428)(PETITIONER)

THE WEBMASTER, INDIAN
KANOON(WEBMASTER@INDIANKANOON.COM)()(PETITIONER)

THE WEBMASTER, INDIAN
KANOON(WEBMASTER@INDIANKANOON.COM)()(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
HIMANSHU VIJ(HIMANSHUVIJ11@GMAIL.COM)(9910600266)(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

MOLEESHA AMIT GEORGE, MAMTA RANI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

AMIT GEORGE(AMITGEORGE@OUTLOOK.COM)(9910524364)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

INDIAN KANOON(WEBMASTER@INDIANKANOON.COM)()(RESPONDENT)
R(SUPPORT-IN@GOOGLE.COM)()(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

DHAWAL KUMAR PANKAJ MEHTA, MAMTA RANI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

MR. PANKAJ MEHTA AND MR. R K MEHTA(PANKAJ@FORTUNELEGAL.IN, JSCPG-
MHA@NIC.IN, IGHQRS@ITBP.GOV.IN)(9811253529)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

PRESS COUNCIL OF INDIA(PCI@ALPHA.NIC.IN, PDG-PIB@NIC.IN,
VERMA.KAMLA@NIC.IN)()(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

JAIDEEP MIRCHANDANI & ANR. AMAN VACHHER, MAMTA RANI
V/s UNION OF INDIA MINISTRY OF
COMMUNICATION AND IT & ORS.

OTHER DETAILS OF ADVOCATES:

AMAN VACHHER(ADVVACCHER@YAHOO.CO.IN)(9711089214)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

MOHAMMED UMAR ASHRAFI RAJESH RAI, MAMTA RANI, KHAITAN
V/s UNION OF INDIA THROUGH MINISTRY OF & CO., SARANSH JAIN, ANKUR VATS
INFORMATION AND BROADCASTING & ORS.

OTHER DETAILS OF ADVOCATES:

RAJESH RAI(INFO@RRLEGAL.IN)(9810573041)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
KHAITAN & CO. (COURTCLERK.DEL@KHAITANCO.COM)(9811182853)(RESPONDENT)
SARANSH JAIN (JAINSARANSH19@GMAIL.COM)(9891116807)(RESPONDENT)
ANKUR VATS(ANKURVATS3108@GMAIL.COM)(9654988185)(RESPONDENT)
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62  |W.P.(C)-2134/2023 DR. ISHWARPRASAD GILADA ROHIT ANIL RATHI, MAMTA RANI
CM APPL. 8060/2023 V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

ROHIT RATHI(ROHITANILRATHI@GMAIL.COM)(8587907189)(PETITIONER)

PRESS COUNCIL OF INDIA(PCIBPPLEVY@GMAIL.COM, PDG-PIB@NIC.IN, SUPPORT-
IN@GOOGLE.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

63 W.P.(C)-4094/2023 SHAKTINIDHI BAKHSHI TARA NARULA, MAMTA RANI
CM APPL. 15925/2023 V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

TARA NARULA(TARA@NARULAANDASSOCIATES.COM)(9810037337)(PETITIONER)
SUPPORT(SUPPORT-IN@GOOGLE.COM)()(RESPONDENT)
WEBMASTER(WEBMASTER@INDIAKANOON.COM, API@INDIAKANOON.COM,
WEBMASTER@MEITY.GOV.IN)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

64 |W.P.(C)-5400/2023 SK PRASHANT DIWAN, MAMTA RANI
CM APPL. 21149/2023 V/s UNION OF INDIA & ORS.

WITH W.P.(C) 9824/2023

OTHER DETAILS OF ADVOCATES:

PRASHAT DIWAN(ADVDIWANS@GMAIL.COM)(9811937371)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

65 |W.P.(C)-9824/2023 DG SATYAM THAREJA
CM APPL. 37746/2023 V/s UNION OF INDIA & ORS.
CM APPL. 37747/2023
CM APPL. 27142/2024

OTHER DETAILS OF ADVOCATES:

SATYAM THAREJA(OFFICE@TNCLAW.IN)(9711097015)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT)

INDIAN KANOON(API@INDIANKANOON.COM, ANU@BAGAI.CO.IN)()(RESPONDENT)
SATYAM THAREJA(OFFICE@TNCLAW.IN)(9711097015)(PETITIONER)

UNION OF INDIA, DLC LEGAL, INDIAN KANOON(UOIDHC@GMAIL.COM,
DLC.LEGAL@GMAIL.COM, API@INDIANKANOON.COM)()(RESPONDENT)

66 W.P.(C)-5608/2023 MR. SJ. PRASHANT KATARA, ABHISHEK
CM APPL. 21997/2023 V/s UNION OF INDIA & ORS. KUMAR SINGH, MAMTA RANI

OTHER DETAILS OF ADVOCATES:

PRASHANT KATRA(GSHIVAM92@GMAIL.COM)(9818594244)(PETITIONER)
SUPPORT(SUPPORT-IN@GOOGLE.COM, SANDRA.NAZ@EXPRESSINDIA.COM,
COORDINATION@ANIIN.COM)()(RESPONDENT)

MENAFN(PR@MENAFN.COM, IN-COSEC120C@VERIZONMEDIA.COM)()(RESPONDENT)
TIME GROUP(CORPORATE.SECRETARIAL@TIMESGROUP.COM)()(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
PALLAVI(PALLAVI@BARANDBENCH.COM, VIOLETPER@GMAIL.COM,
SOCIAL@TEZTARRAR.COM)()(RESPONDENT)

ABHISHEK KUMAR
SINGH(KUMAROG6ABHISHEK@GMAIL.COM)(9910129033)(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

67 W.P.(C)-13461/2023 RAKESH KUMAR TIWARY AAKARSHAN ADITYA, MAMTA RANI
CM APPL. 53143/2023 V/s UNION OF INDIA AND ORS.

OTHER DETAILS OF ADVOCATES:

AAKARSHAN ADITYA(KAUSHIK.SATISH77@GMAIL.COM)(9971060333)(PETITIONER)
IDPL(LEGAL.IDPL@INDIA.COM, UOIDHC@GMAIL.COM, LITIGATION-
IN@GOOGLE.COM)()(RESPONDENT)

NEW INDIAN EXPRESS(WRITETOUS@NEWINDIANEXPRESS.COM,
RAJV@ABPNETWORK.COM, ENQUIRY@CRICKETADDICTOR.COM)()(RESPONDENT)
GLOBAL BROADCAST(EDITOR@NEWS18INDIA.COM,
FEEDBACK@INDIANEXPRESS.COM)()(RESPONDENT)

CRICKET ADDICTOR(ENQUIRY@CRICKETADDICTOR.COM,
FEEDBACK@NDTV.COM)()(RESPONDENT)

IE ONLINE MEDIA(USERFEEDBACK@INDIANEXPRESS.COM, FEEDBACK@NDTV.COM,
FEEDBAKC@THEPRINT.IN)()(RESPONDENT)

ATHLETICO ROYAAL(INFO@KRAGBUZZ.COM,
SPORTSOCLOCKSOCIAL@GMAIL.COM)()(RESPONDENT)
GOOGLE(REMOVALS@GOOGLE.COM,
RAJESHKUMAR@NEWINDIANEXPRESS.COM)()(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM, WEBMASTER@MEITY.GOV.IN, SUPPORT-
IN@GOOGLE.COM)(1123384193)(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)
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68 |W.P.(C)-3687/2024
CM APPL. 15177/2024

69  |W.P.(C)-7763/2024
WITH W.P.(C) 9940/2024

70  |W.P.(C)-9940/2024

71  |W.P.(C)-12179/2024
CM APPL. 50680/2024
CM APPL. 50681/2024

72 W.P.(CRL)-1861/2022
CRL.M.A. 16127/2022

FOR FINAL HEARING

73 |W.P.(C)-15414/2023
CM APPL. 61814/2023

FOR ARGUMENT

74  |W.P.(C)-2008/2025
CM APPL. 9466/2025
CM APPL. 9467/2025

ADVANCE CAUSE LIST

AK & ANR. CHANDRA PRAKASH MALIK, RISHABH
V/s UNION OF INDIA & ORS. KUMAR, MAMTA RANI

OTHER DETAILS OF ADVOCATES:

C P MALIK AND RASHMI SINGH(CPMALIK1@GMAIL.COM)(9212057049)(PETITIONER)
ANU(ANU@BAGAI.CO.IN)()(RESPONDENT)

UNION OF INDIA(SUPPORT-IN@GOOGLE.COM, API@INDIANKANOON.COM,
SUPPORT@CASEMINE.COM)()(RESPONDENT)

RISHABH
KUMAR(RISHABHKUMAR.NLCPUNE@GMAIL.COM)(7777051125)(RESPONDENT)
MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

DEEPTI SHARMA SAGAR SAXENA, MAMTA RANI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

SAGAR SAXENA(SAGARNASSOCIATES@GMAIL.COM)(9871156571)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

P P MADHAVAN SHIVANSHU BHARDWA)
V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

SHIVANSHU BHARDWAAJ AND SAVYA
GARG(CONTACT.SHIVANSHUBHARDWAJ@GMAIL.COM)(9958864562)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

PRANAV GUPTA CHIRAG AHLUWALIA
V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

CHIRAG AHLUWALIA(POSTBOX@ASAHNI.CO)(9369857033)(PETITIONER)
UNION OF INDIA, | KANOON SOFTWARE DEVELOPMENT PVT.LTD, UNION OF
INDIA(SECRETARY@MEITY.GOV.IN, API@INDIANKANOON.COM,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

R.K. BHARDWAIJ NISHANT MADAN, MAMTA RANI
V/s UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

RAJIV MOHAN LAW OFFICES(RAJIVMOHANLAWOFFICES@GMAIL.COM)()(PETITIONER)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

WEB MASTER(WEBMASTER@INDIANKANOON.COM)()(RESPONDENT)

MAMTA RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)

ATMA RAM SANATAN DHARMA COLLEGE ANKUR CHHIBBER, DIBYANSHU
V/s GOVT. OF NCT DELHI AND ORS PANDEY

OTHER DETAILS OF ADVOCATES:

ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DIBYANSHU PANDEY(DPANDEY@PLCOFFICE.COM)(9953810683)(RESPONDENT)

SANCHITA BAWEJA & ANR. SHIVAM MALHOTRA
V/s JOINT SECRETARY CHIEF PASSPORT OFFICER
& ANR.

OTHER DETAILS OF ADVOCATES:

SHIVAM MALHOTRA(ADV.NEBHRAJBAWEJA@GMAIL.COM)(9552555593)(PETITIONER)
JSCPO, RPO CHANDIGARH, UNION OF INDIA(JSCPO@MEA.GOV.IN,
RPO.CHANDIGARH@MEA.GOV.IN, UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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ADVANCE CAUSE LIST

COURT NO. 31
HON"BLE MR.JUSTICE AMIT MAHAJAN

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS *"SIR*
AND AVOID ADDRESSING AS "MY LORD", YOUR LORDSHIP®" OR "YOUR HONOUR®.

NOTE: “REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE
ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF

COUNSELS FOR BOTH SIDES IS NECESSARY).”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpooja.dhc@gov.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

ITEM
NUMBER

BAIL

1 BAIL APPLN.-372/2024
CRL.M.A. 3223/2024

CASE NUMBER

WITH BAIL APPLN. 1362/2024
BAIL APPLN. 375/2024

BAIL APPLN. 2409/2024

BAIL APPLN. 386/2024

2 BAIL APPLN.-375/2024
CRL.M.A. 3254/2024

PARTY NAME ADVOCATE NAME

JOY MITRA ABHISHEK KAUSHIK
V/s NARCOTICS CONTROL BUREAU DELHI

OTHER DETAILS OF ADVOCATES:
ABHISHEK KAUSHIK(AKROY.LAWYER@GMAIL.COM)()(PETITIONER)
SUBASH BANSAL(BANSAL_SUBHASH@YAHOO.COM)()(RESPONDENT)

JYOTIKA SINGH ABHISHEK KAUSHIK
V/s NARCOTICS CONTROL BUREAU DELHI

OTHER DETAILS OF ADVOCATES:
ABHISHEK KAUSHIK(AKRON.LAWYER@GMAIL.COM)(9953937934)(PETITIONER)
SUBASH BANSAL(BANSAL_SUBHASH@YAHOO.COM)()(RESPONDENT)
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OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N.C.B. R.K.PURAM-VIIl/16/DZU/2023)

BAIL APPLN. 1665/2023 FILED BY ARNAV
DHANKAR (DISPOSED ON : 2023-05-18 )
CRL.M.C. 8974/2023 FILED BY VAIBHAV YADAV
(DISPOSED ON : 2023-12-08 )

BAIL APPLN. 375/2024 FILED BY JYOTIKA SINGH
(D. OF HEARING : 2025-04-02 )

BAIL APPLN. 386/2024 FILED BY P VIJAI
PRANAV (D. OF HEARING : 2025-04-02 )

BAIL APPLN. 1362/2024 FILED BY VAIBHAV
YADAV (D. OF HEARING : 2025-03-27 )

BAIL APPLN. 2409/2024 FILED BY ARNAV
DHANKAR (D. OF HEARING : 2025-01-27 )

BAIL APPLN. 3353/2024 FILED BY NISHANT
RAWAT (D. OF HEARING : 2025-02-03 )
CRL.M.C. 8758/2024 FILED BY ARNAV
DHANKAR (D. OF HEARING : 2025-04-25 )

BAIL APPLN. 4498/2024 FILED BY JITHIN
CHERIAN (D. OF HEARING : 2025-02-03 )

BAIL APPLN. 4831/2024 FILED BY AVTAR SINGH
(D. OF HEARING : 2025-02-03 )

BAIL APPLN. 64/2025 FILED BY YASH GUPTA
THROUGH PAIROKAR (D. OF HEARING : 2025-
02-11)

BAIL APPLN. 972/2025 FILED BY ABHISHEK
ANIL (D. OF HEARING : 2025-04-23 )

P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIIl/16/DZU/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N.C.B. R.K.PURAM-VIII/16/DZU/2023)

BAIL APPLN. 1665/2023 FILED BY ARNAV
DHANKAR (DISPOSED ON : 2023-05-18 )
CRL.M.C. 8974/2023 FILED BY VAIBHAV YADAV
(DISPOSED ON : 2023-12-08)

BAIL APPLN. 386/2024 FILED BY P VIJAI
PRANAV (D. OF HEARING : 2025-04-02 )

BAIL APPLN. 372/2024 FILED BY JOY MITRA (D.
OF HEARING : 2025-04-02 )
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3

4

5

BAIL APPLN.-386/2024
WITH BAIL APPLN. 375/2024

BAIL APPLN.-4376/2024
CRL.M.A. 35807/2024

BAIL APPLN.-4429/2024

P VIJAI PRANAV
V/s NARCOTICS CONTROL BUREAU

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

LEWISH EDWARD

LEWISH EDWARD(ADVLEWISHEDWARD@GMAIL.COM)(9686805809)(PETITIONER)
LEWISH EDWARD(ADVLEWISHEDWARD@GMAIL.COM)(9686805809)(PETITIONER)
SUBASH BANSAL(BANSAL_SUBASH@YAHOO.COM)()(RESPONDENT)

CHRISTOPHER MICHAEL ANIBATA
V/s NARCOTICS CONTROL BUREAU

OTHER DETAILS OF ADVOCATES:

ADITYA AGGARWAL (ADV.ANKITMUTREJA@GMAIL.COM)(9990206703)(PETITIONER)

NCB (LEGDZU-NCB@GOV.IN)(0)(RESPONDENT)

MUNNA @ SALMAN
V/s STATE, NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ANKIT MUTREJA

HEMANT GULATI

JITENDRA SETHI(SETHIASSOCIATESDELHI@GMAIL.COM)(9810062191)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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BAIL APPLN. 1362/2024 FILED BY VAIBHAV
YADAV (D. OF HEARING : 2025-03-27 )

BAIL APPLN. 2409/2024 FILED BY ARNAV
DHANKAR (D. OF HEARING : 2025-01-27 )
BAIL APPLN. 3353/2024 FILED BY NISHANT
RAWAT (D. OF HEARING : 2025-02-03 )
CRL.M.C. 8758/2024 FILED BY ARNAV
DHANKAR (D. OF HEARING : 2025-04-25 )
BAIL APPLN. 4498/2024 FILED BY JITHIN
CHERIAN (D. OF HEARING : 2025-02-03 )

BAIL APPLN. 4831/2024 FILED BY AVTAR SINGH
(D. OF HEARING : 2025-02-03 )

BAIL APPLN. 64/2025 FILED BY YASH GUPTA
THROUGH PAIROKAR (D. OF HEARING : 2025-
02-11)

BAIL APPLN. 972/2025 FILED BY ABHISHEK
ANIL (D. OF HEARING : 2025-04-23 )

P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIIl/16/DZU/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N.C.B. R.K.PURAM-VIII/16/DZU/2023)

BAIL APPLN. 1665/2023 FILED BY ARNAV
DHANKAR (DISPOSED ON : 2023-05-18 )
CRL.M.C. 8974/2023 FILED BY VAIBHAV YADAV
(DISPOSED ON : 2023-12-08 )

BAIL APPLN. 375/2024 FILED BY JYOTIKA SINGH
(D. OF HEARING : 2025-04-02 )

BAIL APPLN. 372/2024 FILED BY JOY MITRA (D.
OF HEARING : 2025-04-02 )

BAIL APPLN. 1362/2024 FILED BY VAIBHAV
YADAV (D. OF HEARING : 2025-03-27 )

BAIL APPLN. 2409/2024 FILED BY ARNAV
DHANKAR (D. OF HEARING : 2025-01-27 )

BAIL APPLN. 3353/2024 FILED BY NISHANT
RAWAT (D. OF HEARING : 2025-02-03 )
CRL.M.C. 8758/2024 FILED BY ARNAV
DHANKAR (D. OF HEARING : 2025-04-25 )

BAIL APPLN. 4498/2024 FILED BY JITHIN
CHERIAN (D. OF HEARING : 2025-02-03 )

BAIL APPLN. 4831/2024 FILED BY AVTAR SINGH
(D. OF HEARING : 2025-02-03 )

BAIL APPLN. 64/2025 FILED BY YASH GUPTA
THROUGH PAIROKAR (D. OF HEARING : 2025-
02-11)

BAIL APPLN. 972/2025 FILED BY ABHISHEK
ANIL (D. OF HEARING : 2025-04-23 )

P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VI1/16/DZU/2023)

P.S.-FIR NO. :(N.C.B. R.K.PURAM-
V111/30/DZU/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KRISHNA NAGAR-79/2019)

CRL.REV.P. 133/2020 FILED BY MAJID @ IKRAM
(DISPOSED ON : 2022-03-22 )

BAIL APPLN. 2022/2020 FILED BY MOIN @
SALMAN (DISPOSED ON : 2020-12-01 )

BAIL APPLN. 1321/2020 FILED BY MAJID @
IKRAM THROUGH HIS PAIROKAR (DISPOSED
ON : 2020-07-02 )

BAIL APPLN. 2602/2020 FILED BY MAJID @
IKRAM (DISPOSED ON : 2020-11-25 )

BAIL APPLN. 552/2021 FILED BY MOIN
@SALMAN (DISPOSED ON : 2022-05-23 )

BAIL APPLN. 587/2021 FILED BY MAJID @
IQRAM (DISPOSED ON : 2022-05-23 )

BAIL APPLN. 1685/2022 FILED BY MANNU
@RIZWAN (DISPOSED ON : 2023-03-23 )

BAIL APPLN. 1948/2023 FILED BY MAIJID @
IQRAM (DISPOSED ON : 2024-08-28 )
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6

7

8

9

10

11

BAIL APPLN.-4791/2024

BAIL APPLN.-789/2025

BAIL APPLN.-825/2025

BAIL APPLN.-900/2025

BAIL APPLN.-982/2025
CRL.M.(BAIL) 521/2025
CRL.M.A. 7469/2025

BAIL APPLN.-1024/2025
CRL.M.A. 7716/2025

ADVANCE CAUSE LIST

TOURE MOHAMMED
V/s NARCOTICS CONTROL BUREAU

DEEPANSHU GOSWAMI

OTHER DETAILS OF ADVOCATES:
DEEPANSHU GOSWAMI(THEDELHILAWGROUP@GMAIL.COM)(8744070637)(PETITIONER)
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT)

RAHUL@RAVI NARENDER KUMAR
V/s STATE (GOVT. OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

VIPIN SANDUJA (VIPINDANDUJA@YAHOO.COM)(9810450367)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAHUL TIWARI
V/s STATE GOVT. OF NCT OF DELHI

JITENDRA REXWAL

OTHER DETAILS OF ADVOCATES:

JITENDRA REXWAL (JITENDRAREWAL37@GMAIL.COM)(9354192919)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINAY DUA POOJA ROY
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADITYA AGGARWAL (ADV.ANKITMUTREJA@GMAIL.COM)(9990206703)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJ KUMAR AGARWAL
V/s STATE OF NCT DELHI & ANR.

MOHD AKRAM

OTHER DETAILS OF ADVOCATES:

VIMAL KUMAR (VIMAL.RSTG@GMAIL.COM)(7503658092)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RANIJEET RAINA
V/s STATE NCT OF DELHI

MOHAMMAD SULAMAN KHAN

OTHER DETAILS OF ADVOCATES:

M.S KHAN (ID.KHANLAWYER11@GMAIL.COM)(9818416099)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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BAIL APPLN. 638/2024 FILED BY
MUNNA@SALMAN (DISPOSED ON : 2024-02-23
)

BAIL APPLN. 2067/2024 FILED BY MAJID @
IQRAM (DISPOSED ON : 2024-06-12 )

P.S.-FIR NO. :(KRISHNA NAGAR-79/2019)

P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VIIl/57/DZU/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PUNJABI BAGH-1064/2015)

BAIL APPLN. 65/2019 FILED BY JATIN
SACHDEVA (DISPOSED ON : 2019-01-11 )
BAIL APPLN. 1020/2021 FILED BY RAHUL @
RAVI (DISPOSED ON : 2021-07-20 )

BAIL APPLN. 3873/2023 FILED BY JATIN
SACHDEVA@ VINAY@ PREET (DISPOSED ON :
2023-11-22)

BAIL APPLN. 342/2024 FILED BY JATIN
SACHDEVA (DISPOSED ON : 2025-01-21 )

P.S.-FIR NO. :(PUNJABI BAGH-1064/2015)

P.S.-FIR NO. :(MAIDAN GARHI-376/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-243/2024)

W.P.(CRL) 349/2025 FILED BY UJJAWAL
AGARWAL (DISPOSED ON : 2025-01-31)

BAIL APPLN. 982/2025 FILED BY RAJ KUMAR
AGARWAL (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-243/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-243/2024)

W.P.(CRL) 349/2025 FILED BY UJJAWAL
AGARWAL (DISPOSED ON : 2025-01-31)

BAIL APPLN. 900/2025 FILED BY VINAY DUA (D.
OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-243/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VASANT KUNJ SOUTH-604/2021)

BAIL APPLN. 302/2022 FILED BY SANJAY NEGI
(DISPOSED ON : 2022-07-13 )

BAIL APPLN. 2822/2022 FILED BY GULSHAN
KUMAR (DISPOSED ON : 2022-11-28 )

BAIL APPLN. 3459/2023 FILED BY RANJIT RAINA
(DISPOSED ON : 2024-04-08 )

CRL.REV.P.(NDPS) 1/2025 FILED BY GULSHAN
KUMAR (DISPOSED ON : 2025-01-31 )

P.S.-FIR NO. :(VASANT KUNJ SOUTH-604/2021
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SUSPENSION OF SENTENCE

12 CRL.M.A. 26853/2024
CRL.M.(BAIL) 157/2020
In CRL.A.-106/2020

13 CRL.M.(BAIL) 805/2023
In CRL.A.-462/2023

14 CRL.M.(BAIL) 1707/2023
In CRL.A.-1014/2023

PAROLE/FURLOUGH
15 W.P.(CRL)-846/2025

ADVANCE CAUSE LIST

AJAY @ BOBBY SULAIMAN MOHD KHAN (DHCLSC),
V/s STATE SULAIMAN MOHD KHAN

OTHER DETAILS OF ADVOCATES:

SULAIMAN MOHD KHAN (DHCLSC)()(7042502555)(PETITIONER)

ABHINAV SHARMA (ADVASOFFICE@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JEETU RANJEET VIRENDER VERMA, SURINDER SINGH
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
SHIVAM SHUKLA(SHIVAMSHUKLA76733@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SURINDER SINGH (ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER)

CHANDER BHAN SANJAY SURI
V/s STATE THROUGH SHO AMAR COLONY

OTHER DETAILS OF ADVOCATES:

SANJAY SURI (SANSURI1964@YAHOO.COM)(9211212221)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PURAN PRASAD SIDDHARTH YADAV
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:
SIDDHARTH YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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P.S.-FIR NO. :(KOTLA MUBARAKPUR-105/2013)

P.S.-FIR NO. :(ASHOK VIHAR-360/2018)

P.S.-FIR NO. :(AMAR COLONY-557/2015)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KHYALA-280/2012)

BAIL APPLN. 1772/2012 FILED BY PURAN
PRASAD (DISPOSED ON : 2012-12-12 )

BAIL APPLN. 1037/2016 FILED BY PURAN
PRASAD (DISPOSED ON : 2016-07-27 )

CRL.A. 924/2019 FILED BY SWARN KANTA
(DISPOSED ON : 2020-01-06 )

CRL.A. 961/2019 FILED BY RAJ KUMAR
(DISPOSED ON : 2020-01-06 )

CRL.A. 882/2019 FILED BY CHAMAN (DISPOSED
ON : 2020-01-06 )

CRL.A. 778/2019 FILED BY KRISHNA & ANR
(DISPOSED ON : 2020-01-06 )

W.P.(CRL) 263/2020 FILED BY PURAN PRASAD
(DISPOSED ON : 2020-02-28 )

W.P.(CRL) 981/2020 FILED BY KRISHNA
(DISPOSED ON : 2020-07-14 )

W.P.(CRL) 391/2021 FILED BY SWARAN KANTA
(DISPOSED ON : 2021-02-22 )

W.P.(CRL) 1845/2022 FILED BY PURAN PRASAD
(DISPOSED ON : 2022-09-28 )

W.P.(CRL) 377/2023 FILED BY PURAN PRASAD
(DISPOSED ON : 2023-05-29 )

W.P.(CRL) 1937/2023 FILED BY KRISHNA DEVI
(DISPOSED ON : 2023-09-06 )

W.P.(CRL) 2452/2023 FILED BY PURAN PRASAD
(DISPOSED ON : 2023-12-11 )

W.P.(CRL) 2587/2023 FILED BY PURAN PRASAD
(DISPOSED ON : 2024-08-06 )

W.P.(CRL) 2699/2023 FILED BY RAJ KUMAR
(DISPOSED ON : 2024-07-05 )

W.P.(CRL) 258/2024 FILED BY SWARNKANTA
(DISPOSED ON : 2024-01-29 )

W.P.(CRL) 1460/2024 FILED BY PURAN PRASAD
(DISPOSED ON : 2024-05-09 )

W.P.(CRL) 1172/2024 FILED BY PURAN PRASAD
(DISPOSED ON : 2024-04-16 )

W.P.(CRL) 2149/2024 FILED BY PURAN PRASAD
(DISPOSED ON : 2024-08-05 )

W.P.(CRL) 2507/2024 FILED BY PURAN PRASAD
(DISPOSED ON : 2024-10-07 )

W.P.(CRL) 2976/2024 FILED BY PURAN PRASAD
(DISPOSED ON : 2024-10-07 )

W.P.(CRL) 3680/2024 FILED BY PURAN PRASAD
(DISPOSED ON : 2025-01-10 )

P.S.-FIR NO. :(KHYALA-280/2012)
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FRESH MATTERS & APPLICATIONS

16

17

CRL.M.C.-2146/2025
CRL.M.A. 9589/2025
CRL.M.A. 9590/2025
CRL.M.A. 9621/2025

WITH CRL.M.C. 2147/2025

CRL.M.C.-2147/2025
CRL.M.A. 9591/2025
CRL.M.A. 9592/2025
CRL.M.A. 9593/2025

FOR ADMISSION

18

CRL.M.C.-692/2025
CRL.M.A. 3358/2025

AFTER NOTICE MISC. MATTERS

19

20

21

22

CONT.CAS(C)-1508/2023
CM APPL. 9613/2024

WITH W.P.(CRL) 1548/2022

CRL.A.-413/2020
CRL.M.A. 7206/2025

CRL.A.-1038/2023

CRL.A.-1085/2023

ADVANCE CAUSE LIST

INDARIJIT SINGH
V/s HARMEET SINGH REKHI & ORS.

AISHWARYA DOBHAL

OTHER DETAILS OF ADVOCATES:
AISHWARY DOBHAL (AISHWARYA@ADAALEGAL.COM)(9557844741)(PETITIONER)
HARMEETSREKHI(HARMEETSREKHI@GMAIL.COM)(0)(RESPONDENT)

HARIJIT KAUR KAPOOR AISHWARYA DOBHAL
V/s HARMEET SINGH REKHI

OTHER DETAILS OF ADVOCATES:
AISHWARYA (AISHWARYA@ADAALEGAL.COM)(9557844741)(PETITIONER)
HARMEET (HARMEETSREKHI@GMAIL.COM)(0)(RESPONDENT)

MALKEET SINGH
V/s STATE OF NCT OF DELHI & ANR.

RAJ SINGH

OTHER DETAILS OF ADVOCATES:

SAHINANASRIN (SAHINANASRIN99@GMAIL.COM)(7002428066)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

LAXMI DEVI (SENIOR CITIZEN)
V/s SUNITA KUMARI & ANR.

DEEPAK AGARWAL, ASHA TEWARI

OTHER DETAILS OF ADVOCATES:

DEEPAK AGARWAL(AGARWALANDROY@GMAIL.COM)(9650335116)(PETITIONER)
SHOSARASWATI(SHOSARASWATIVHRDL@NIC.IN)()(RESPONDENT)
STATE(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SUNITA(SUNITAAHEL2017@GMAIL.COM)()(RESPONDENT)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT)

DEEPAK KR AGARWAL(AGARWALANDROY@GMAIL.COM)(9650335116)(PETITIONER)
DEEPAK KR AGARWAL(AGARWALANDROY@GMAIL.COM)(9650335116)(PETITIONER)
SUNITAAHEL(SUNITAAHEL2017@GMAIL.COM)()(RESPONDENT)

SUNITA (SUNITAEL2017 @GMAIL.COM)()(RESPONDENT)

ASHA TEWARI(TIWARIASHA348@GMAIL.COM)(9810128673)(RESPONDENT)

GEETA ARORA @ SONU PUNJABAN ASTHA, SUNIL KUMAR SAGAR, GAUTAM
V/s THE STATE (NCT) OF DELHI KHAZANCHI

OTHER DETAILS OF ADVOCATES:

GEETA ARORA @ SONU PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)
GEETA ARORA @ SONU PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)
GEETA ARORA @ SONU PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)
GEETA ARORA @ SONU PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)
GEETA ARORA @ SONU PUNJABAN(RENDEZVOUS.ASTHA@GMAIL.COM)()(RESPONDENT)
ASTHA(RENDEZVOUS.ASTHA@GMAIL.COM)(9582365646)(PETITIONER)

R M TUFAIL AND CO.(ADVOCATE.ASTHAKAUSHIK@GMAIL.COM)(9582365646)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUNIL SAGAR(ADV.SAGAR72@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
GAUTAM KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(PETITIONER)
GAUTAM KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(PETITIONER)
SUNIL KUMAR SAGAR(ADV.SAGAR72@GMAIL.COM)(9971716308)(PETITIONER)

INDU
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

HARSHIT SINGH GAHLOT

OTHER DETAILS OF ADVOCATES:
MEHMOOD PRACHA(MP®@LEGALAXIS.NET)(7217710552)(PETITIONER)
KAPIL SHARMA (DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SURENDER KUMAR JYOTI VERMA, SUMIT KUMAR
V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
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P.S.-FIR NO. :(TILAK NAGAR-136/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NAJAFGARH-104/2014)

CRL.A. 448/2020 FILED BY SANDEEP BEDWAL
(DISPOSED ON : 2024-09-10 )

BAIL APPLN. 2488/2018 FILED BY GEETA
ARORA @ SONU PUNJABAN (DISPOSED ON :
2018-10-23 )

BAIL APPLN. 2553/2018 FILED BY GEETA
ARORA @ SONU PUNJABAN (DISPOSED ON :
2018-12-19)

BAIL APPLN. 67/2019 FILED BY GEETA ARORA
@ SONU PUNJABAN (DISPOSED ON : 2019-01-
23)

BAIL APPLN. 1268/2019 FILED BY GEETA
ARORA @SONU PUNJABAN (DISPOSED ON :
2019-05-31)

CRL.REV.P. 172/2020 FILED BY RAJPAL
(DISPOSED ON : 2022-03-29 )

BAIL APPLN. 2674/2019 FILED BY GEETA
ARORA @ SONU PUNJABAN (DISPOSED ON :
2020-01-21)

P.S.-FIR NO. :(NAJAFGARH-104/2014)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.



02.04.2025

23

24

25

26

27

28

29

30

31

CRL.A.-122/2025(Disposed off
case)

CRL.L.P.-221/2018
CRL.M.A. 6397/2018

CRL.L.P.-303/2018
CRL.M.A. 8477/2018

WITH CRL.L.P. 304/2018

CRL.L.P.-304/2018

CRL.L.P.-579/2018
CRL.M.A. 7412/2024

WITH CRL.L.P. 581/2018

CRL.L.P.-581/2018
CRL.M.A. 7852/2024

CRL.L.P.-201/2022

CRL.L.P.-519/2022

CRL.M.A. 23601/2022
CRL.M.A. 23602/2022
CRL.M.A. 23603/2022

WITH CRL.L.P. 523/2022
CRL.L.P. 524/2022
CRL.L.P. 525/2022
CRL.L.P. 526/2022
CRL.L.P. 527/2022

CRL.L.P.-523/2022
CRL.M.A. 23736/2022
CRL.M.A. 23738/2022

ADVANCE CAUSE LIST

JYOTI VERMA (JYOTIVERMAADVOCATE@GMAIL.COM)(8588854019)(PETITIONER) :(BAWANA-144/2014)
KAPIL SHARMA BAIL APPLN. 780/2014 FILED BY SANDEEP
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2014-04-16 )

SUMIT KUMAR(SUMIT.LAW89@GMAIL.COM)(9911247063)(PETITIONER)
P.S.-FIR NO. :(BAWANA-144/2014)

PEC LIMITED ARPIT SINGH ARORA, NATASHA DALMIA
V/s PHULCHAND EXPORTS P LTD & ORS.

OTHER DETAILS OF ADVOCATES:
NATASHA DALMIA(NATASHA0801@GMAIL.COM)(9871683031)(RESPONDENT)

RAKESH RALLI RAVINDER SINGH, ARUN AGGARWAL,
V/s THE STANDING COUNSEL & ANR AMIT KUMAR BANSAL

OTHER DETAILS OF ADVOCATES:
RAVINDER SINGH()(9811614545)(PETITIONER)
AMIT KUMAR BANSAL(AMITTISHAZARI306@GMAIL.COM)(9810049124)(PETITIONER)

PUNJAB NATIONAL BANK AJAY SHANKER, SHOBHA, GAURAV
V/s THE STATE GOVT OF NCT OF DELHI & ORS SHARMA

OTHER DETAILS OF ADVOCATES:
AJAY SHANKER()(9717966615)(PETITIONER)
GAURAV SHARMA (GAURAVSHARMAADV@PROTON.ME)(9828115512)(RESPONDENT)

PUNJAB NATIONAL BANK AJAY SHANKER, SHOBHA, GAURAV
V/s THE STATE GOVT OF NCT OF DELHI & ORS SHARMA

OTHER DETAILS OF ADVOCATES:
AJAY SHANKER()(971796615)(PETITIONER)
GAURAV SHARMA (GAURAVSHARMAADV@PROTON.ME)(9828115512)(RESPONDENT)

RAM PRASAD NISHA NARAYANAN, BHUVNESHWAR
V/s THE STATE ( NCT OF DELHI) & ANR TYAGI, BHUVNESHWAR TYAGI

OTHER DETAILS OF ADVOCATES:

NISHA NARAYANAN()(981064995)(PETITIONER)

BHUVNESHWAR TYAGI (TYAGIBHUVNESHWAR®@YAHOO.COM)(8826824663)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
BHUVNESHWAR TYAGI(TYAGIBHUVNESHWAR@YAHOO.COM)(8826824663)(RESPONDENT)

RAM PRASAD NISHA NARAYAN, BHUVNESHWAR
V/s THE STATE ( NCT OF DELHI) & ANR TYAGI, BHUVNESHWAR TYAGI

OTHER DETAILS OF ADVOCATES:

NISHA NARAYAN()(981064995)(PETITIONER)

BHUVNESHWAR TYAGI (TYAGIBHUVNESHWAR@YAHOO.COM)(8826824663)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9212424765)(RESPONDENT)
BHUVNESHWAR TYAGI(TYAGIBHUVNESHWAR@YAHOO.COM)(8826824663)(RESPONDENT)

SUNSHINE TRADING COMPANY (PROPRIETORSHIP ROSHAN SONTHALIA
FIRM)
V/s MALIK TRADING COMPANY

OTHER DETAILS OF ADVOCATES:

ROSHAN
SANTHALIA(ROSHAN.SANTHALIA@BLACKROBECHAMBERS.LAW)(9560622223)(PETITIONER)
SHARDDHA
CHIRANIA(SHRADDHA.CHIRANIA@BLACKROBECHAMBERS.LAW)(9411393003)(PETITIONER)
MALIK TRADING COMPANY(JHAKSAROJH1@GMAIL.COM)()(RESPONDENT)

ASHISH AGGARWAL DEVENDRA KEJARIWAL
V/s SHARVAN KUMAR WADHWA

OTHER DETAILS OF ADVOCATES:
ASHISH AGGARWAL DEVENDRA KEJARIWAL
V/s SHARVAN KUMAR WADHWA

OTHER DETAILS OF ADVOCATES:
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ADVANCE CAUSE LIST

32 CRL.L.P.-524/2022 ASHISH AGGARWAL DEVENDRA KEJARIWAL
CRL.M.A. 23739/2022 V/s INDIA EXPORTS TODAY AND ANR
CRL.M.A. 23741/2022
WITH CRL.L.P. 526/2022
CRL.L.P. 527/2022
OTHER DETAILS OF ADVOCATES:
33  CRL.L.P.-525/2022 ASHISH AGGARWAL DEVENDRA KEJARIWAL
CRL.M.A. 23781/2022 V/s ANURAJ JAIN
CRL.M.A. 23782/2022
CRL.M.A. 23783/2022
OTHER DETAILS OF ADVOCATES:
34  CRL.L.P.-526/2022 ASHISH AGGARWAL DEVENDRA KEJARIWAL
CRL.M.A. 23864/2022 V/s INDIA EXPORTS TODAY AND ANR & ANR.
CRL.M.A. 23865/2022
CRL.M.A. 23866/2022
OTHER DETAILS OF ADVOCATES:
DEVENDRA KEJARIWAL(DEVENDRAKEJARIWAL@GMAIL.COM)(8130527868)(PETITIONER)
RAJIV KUMAR SAXENA(RAJIVSAXENA14@GMAIL.COM)()(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
35  CRL.L.P.-527/2022 ASHISH AGGARWAL DEVENDRA KEJARIWAL
CRL.M.A. 23867/2022 V/s CRAFTPAC CONTAINERS PVT LTD AND ANR &
CRL.M.A. 23868/2022 ANR.
CRL.M.A. 23869/2022
OTHER DETAILS OF ADVOCATES:
ASHISH AGGARWAL(ASHISHKMYT9@GMAIL.COM)(981005425)(PETITIONER)
DEVENDRA KEJARIWAL(DEVENDRAKEJARIWAL@GMAIL.COM)(8230527868)(PETITIONER)
HARISH KANWAR(CRAFTPAC18@GMAIL.COM)()(RESPONDENT)
36 CRL.L.P.-562/2022 SH. PARMINDER SINGH JATIN SHARMA, TARANPREET SINGH
CRL.M.A. 25272/2022 V/s SH. JASSIMAR SINGH WALIA
OTHER DETAILS OF ADVOCATES:
JATIN SHARMA(WWW.JURISTANDJURIST.COM)(9811881981)(PETITIONER)
JATIN SHARMA(INFO@JURISTANDJURIST.COM)(9811881981)(PETITIONER)
TARANPREET SINGH(TARAN@INILEGAL.IN)(9811849194)(PETITIONER)
TARANPREET SINGH(TARAN@INILEGAL.IN)(9811849194)(RESPONDENT)
37  CRL.M.C.-864/2020 SH. GOBIND ISHARDASS SHAHANI TAS LAW, AVNEESH GARG, AVNEESH
CRL.M.A. 7387/2023 V/s RADHA SOAMI SATSANG BEAS & ORS GARG, ANSHUL SHARMA, RITESH
KHATRI
OTHER DETAILS OF ADVOCATES:
TAS LAW()(9205137094)(PETITIONER)
AVNEESH GARG (AVNEESH.LEGAL@GMAIL.COM)(9818479699)(PETITIONER)
AVNEESH GARG(AVNEESH.GARG@GMAIL.COM)(9818479699)(PETITIONER)
ANSHUL SHARMA(AS.IURISO1@GMAIL.COM)(8585954922)(RESPONDENT)
RITESH KHATRI(RK@PETITJURIS.IN)(9899891989)(RESPONDENT)
ANSHUL SHARMA(AS.IURISO1@GMAIL.COM)(8585954922)(RESPONDENT)
38  CRL.M.C.-1246/2020 HARCHARAN SINGH SHOBHA GUPTA, SACHIN KUMAR
CRL.M.A. 4816/2020 V/s STATE (GOVT. OF NCT OF DELHI) & ORS SHARMA, MANJEET SINGH
OTHER DETAILS OF ADVOCATES:
SHOBHA GUPTA()(9811512794)(PETITIONER)
SACHIN KUMAR
SHARMA(KUMARSHARMA.SACHIN@GMAIL.COM)(9868237032)(PETITIONER)
MANJEET SINGH(MANJEETSINGHMET@GMAIL.COM)(8527111869)(RESPONDENT)
39 | CRL.M.C.-115/2025 SH.MOHAMMAD SHAFIDAR(PROP) M/S REHBER  KULDEEP SINGH GREWAL
CRL.M.A. 643/2025 FOODS PRODUCT
V/s THE STATE (GNCT OF DELHI) & ANR.
OTHER DETAILS OF ADVOCATES:
KULDEEP SINGH (LEGALNEED77@GMAIL.COM)(9716334777)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
40 CRL.M.C.-575/2025 RAJESH KUMAR ARORA KANHAIYA SINGHAL
CRL.M.A. 2781/2025 V/s ASHU CHUGH
CRL.M.A. 5328/2025
OTHER DETAILS OF ADVOCATES:
CHAITANYA MALHOTRA(CHAITANYAMLEGAL@GMAIL.COM)(9013535766)(PETITIONER)
ASHU CHUGH(ASHUCHUGH1981@YAHOO.COM)(0)(RESPONDENT)
CHAITANYA MALHOTRA (CHAITANYAMLEGAL@GMAIL.COM)(9013535766)(PETITIONER)
CHHABRANASSOCIATES(CHHABRANASSOCIATES@GMAIL.COM)(0)(PETITIONER)
41  CRL.M.A.1050/2021 VIKAS YADAV SIDDHARTH YADAV, SHILPI DEY

In W.P.(CRL)-
1020/2020(Disposed off case)

V/s STATE (NCT OF DELHI) & ORS. AUDITYA, CHETAN BHARDWAJ, VRINDA

BHANDARI

OTHER DETAILS OF ADVOCATES:
SIDDHARTH YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)
SIDDHARTHYADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KAVI NAGAR GHAZIABAD-192/2002)
W.P.(CRL) 905/2014 FILED BY VISHAL YADAV
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42

W.P.(CRL)-940/2022

ADVANCE CAUSE LIST

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SHILPI DEY & SHREYASI
CHAKRABARTY(PRADEEPDEYSCHAMBER@GMAIL.COM)(9873640095)(PETITIONER)
SIDDHARTH YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHILPI DEY AUDITYA(PRADEEPDEYSCHAMBER@GMAIL.COM)(9899797973)(RESPONDENT)

CHETAN BHARDWAJ(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER)
VRINDA BHANDARI(VRINDABHANDARI89@GMAIL.COM)(9711680348)(RESPONDENT)

POOJA BAHRY
V/s THE STATE OF DELHI & ORS.

SURINDER SINGH, SATVINDER SINGH,
OSAMA SUHAIL

OTHER DETAILS OF ADVOCATES:

POOJA BAHRY(BAHRYRASHMIT1983@GMAIL.COM)(9540726966)(PETITIONER)
SURINDER SINGH(ADVSURINDERSINGH@GMAIL.COM)(9212226354)(PETITIONER)
POOJA BAHRY(BAHRYRASHMIT1983@GMAIL.COM)(9540726966)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
THE DEPUTY COMMISSIONER OF POLICE(DCP_WEST_DL@NIC.IN)()(RESPONDENT)
RAHUL BAHARY(RAHULBAHRY720@GMAIL.COM)(989096060)(RESPONDENT)

THE COMMISSIONER OF
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(DISPOSED ON : 2014-05-16 )

W.P.(CRL) 944/2015 FILED BY VISHAL YADAV
(DISPOSED ON : 2015-05-07 )

W.P.(CRL) 1194/2015 FILED BY SUKHDEV
YADAV @ PAHALWAN (DISPOSED ON : 2015-
05-29)

W.P.(CRL) 1223/2015 FILED BY SUKHDEV
YADAV @ PAHALWAN (DISPOSED ON : 2015-
06-30 )

W.P.(CRL) 1493/2015 FILED BY VISHAL YADAV
(DISPOSED ON : 2015-07-30 )

W.P.(CRL) 15/2016 FILED BY VIKAS YADAV
(DISPOSED ON : 2016-01-07 )

W.P.(CRL) 236/2016 FILED BY VIKAS YADAV
(DISPOSED ON : 2016-05-16 )

W.P.(CRL) 82/2017 FILED BY VIKAS YADAV
(DISPOSED ON : 2017-02-14 )

W.P.(CRL) 3617/2016 FILED BY VIKAS YADAV
(DISPOSED ON : 2017-01-02 )

W.P.(CRL) 1909/2017 FILED BY SUKHDEV
YADAV @ PAHALWAN (DISPOSED ON : 2017-
07-31)

W.P.(CRL) 2901/2017 FILED BY VIKAS YADAV
(DISPOSED ON : 2018-07-09 )

W.P.(CRL) 2420/2017 FILED BY VIKAS YADAV
(DISPOSED ON : 2017-08-31 )

W.P.(CRL) 3170/2017 FILED BY VISHAL YADAV
(DISPOSED ON : 2018-04-20 )

W.P.(CRL) 614/2018 FILED BY SUKHDEV YADAV
@ PAHLWAN (DISPOSED ON : 2019-01-21)
W.P.(CRL) 206/2018 FILED BY VIKAS YADAV
(DISPOSED ON : 2024-03-01 )

W.P.(CRL) 1711/2018 FILED BY VIKAS YADAV
(DISPOSED ON : 2019-01-21 )

W.P.(CRL) 1848/2020 FILED BY SUKHDEV
YADAV @ PAHALWAN (DISPOSED ON : 2020-
12-04)

W.P.(CRL) 1605/2020 FILED BY SUKHDEV
YADAV @ PAHALWAN (DISPOSED ON : 2020-
10-06 )

W.P.(CRL) 1159/2019 FILED BY VISHAL YADAV
(DISPOSED ON : 2020-03-16 )

W.P.(CRL) 782/2020 FILED BY VISHAL YADAV
(DISPOSED ON : 2020-05-01 )

W.P.(CRL) 915/2020 FILED BY VIKAS YADAV
(DISPOSED ON : 2020-06-12 )

W.P.(CRL) 1147/2021 FILED BY VIKAS YADAV
(DISPOSED ON : 2021-07-12 )

W.P.(CRL) 2087/2021 FILED BY VISHAL YADAV
(DISPOSED ON : 2021-10-26 )

W.P.(CRL) 499/2022 FILED BY VISHAL YADAV
(DISPOSED ON : 2023-05-02 )

W.P.(CRL) 468/2022 FILED BY VIKAS YADAV
(DISPOSED ON : 2024-08-22 )

CRL.M.C. 550/2022 FILED BY NILAM KATARA
(DISPOSED ON : 2022-02-15 )

W.P.(CRL) 1714/2022 FILED BY VIKAS YADAV
(DISPOSED ON : 2022-08-02 )

W.P.(CRL) 2224/2022 FILED BY VIKAS YADAV
(DISPOSED ON : 2024-08-22 )

W.P.(CRL) 1682/2023 FILED BY SUKHDEV
YADAV @ PEHALWAN (DISPOSED ON : 2024-
11-25)

W.P.(CRL) 3248/2024 FILED BY SUKHDEV
YADAV @ PEHALWAN (DISPOSED ON : 2024-
10-25)

W.P.(CRL) 4068/2024 FILED BY VIKAS YADAV
(DISPOSED ON : 2025-01-08 )

P.S.-FIR NO. :(KAVI NAGAR GHAZIABAD-
192/2002)
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W.P.(CRL)-1331/2022
CRL.M.A. 11371/2022
CRL.M.A. 6698/2024
CRL.M.A. 4186/2025
CRL.M.A. 9016/2025

W.P.(CRL)-1652/2022

W.P.(CRL)-2238/2022
CRL.M.A. 30265/2024
CRL.M.A. 767/2025

W.P.(CRL)-2277/2022

W.P.(CRL)-2954/2022

W.P.(CRL)-59/2025
CRL.M.A. 524/2025

W.P.(CRL)-720/2025
CRL.M.A. 6662/2025

ADVANCE CAUSE LIST

POLICE(CP.RAKESHASTHANA@DELHIPOLICE.GOV.IN)()(RESPONDENT)
SATVINDER SINGH(SSATVINDERSINGH@YAHOO.COM)(9310905051)(RESPONDENT)
OSAMA SUHAIL(ANZLAWZ@GMAIL.COM)(9717345345)(PETITIONER)

NAVDEEP DHARIWAL & ORS. DINESH SHARMA
V/s STATE OF GNCTD & ANR.

OTHER DETAILS OF ADVOCATES:

DINESH SHARMA(ADVDINESH25@GMAIL.COM)(9971666803)(PETITIONER)

JISHNU BHARDWAIJ(JISHBHARDWAJ.JISHU@GMAIL.COM)()(PETITIONER)
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HIMANI SINGH(SINGH.HIMANI385@GMAIL.COM)()(RESPONDENT)

DINESH SHARMA(DINESH.SHARMA@SNJANDPARTNERS.COM)(9910699943)(PETITIONER)  P.S.-FIR NO. :(JAGAT PURI-64/2021)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DINESH SHARMA(ADVDINESH25@GMAIL.COM)(9910699943)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MINOR T THROUGH HIS MOTHER ASHISH KUMAR
V/s STATE OF NCT OF DELHI & ANR.

:(JAGAT PURI-64/2021)
W.P.(CRL) 182/2022 FILED BY NAVDEEP
DHARIWAL (DISPOSED ON : 2023-05-30 )

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MANDAWALI-441/2014)

NEETU GUPTA
V/s GOVT.OF NCT DELHI AND ORS.

RAJAN CHAUDHARY, NAISARGIKA

OTHER DETAILS OF ADVOCATES:

SANJAY VERMA(SANJAYVERMAADV@YAHOO.COM)(9810155090)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NIRMAL MISHRA (OFFICE.NIRMALMISHRA@GMAIL.COM)(9311131978)(PETITIONER)
NIRMAL MISHRA(OFFICENIRMALMISHRA@GMAIL.COM)(9311131978)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
NAISARGIKA (RK01449@GMAIL.COM)(8010162156)(PETITIONER)

RAJEEV THAKUR AND ANR RAJAN CHAUDHARY, SUDHINDRA
V/s GOVT OF NCT OF DELHI AND ORS TRIPATHI

P.S.-FIR NO. :(NEB SARAI-431/2022)

OTHER DETAILS OF ADVOCATES:

RAJAN CHAUDHARY(RAJAN000999@GMAIL.COM)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
SUDHINDRA TRIPATHI(SUDHINDRATRIPATHI@GMAIL.COM)(9540787097)(RESPONDENT)

ITUNUAYO AYOBAMI ONIFADE SUNDEEP SEHGAL
V/s UNION OF INDIA & ANR.

P.S.-FIR NO. :(S.B.DAIRY-545/2022)

OTHER DETAILS OF ADVOCATES:

SUNDEEP SEHGAL(INFILEGAL@GMAIL.COM)(9810005572)(PETITIONER)
FRRODIL(FRRODLI@NIC.IN)()(RESPONDENT)

S K ROUT(ADVSKROUT@GMAIL.COM)()(RESPONDENT)
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT)

TARUN KUMAR & ORS.
V/s STATE OF NCT OF DELHI & ANR.

PRABHAKAR PANDEY, SUSHIL KUMAR
PANDEY

OTHER DETAILS OF ADVOCATES:

PRABHAKAR
PANDEY(PRABHAKARPANDEYADV11@GMAIL.COM)(9953396643)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SUSHIL KUMAR PANDEY(ADVOCATESKP@GMAIL.COM)(9811538040)(RESPONDENT)

RAVINDER RANA ANUSHKA BARUAH
V/s STATE (NCT OF DELHI)

P.S.-FIR NO. :(PRASAD NAGAR-120/2023)

OTHER DETAILS OF ADVOCATES:

VISHAL GOSAIN (ANUSHKA.BARUAH9@GMAIL.COM)(9910797157)(PETITIONER)
VISHAL GOSAIN (ANUSHKA.BARUAH9@GMAIL.COM)(9910797157)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

:(CBI-1-A-2005)
CRL.A. 53/2013 FILED BY AMAR DEV (D. OF
HEARING : 2030-01-26 )

MITTAL (D. OF HEARING : 2030-01-26 )

P.S.-FIR NO. :(CBI-1-A-2005)

SPECIAL BENCH MATTERS(AS DIRECTED BY HON'BLE THE CHIEF JUSTICE)

50

CRL.A.-332/2003
CRL.M.A. 2001/2003

RAM SINGH
V/s C.B.I.

SUMEET MEHTA, NEELAM GROVER,
PAWAN SHARMA

OTHER DETAILS OF ADVOCATES:

WITHOUT GENERATE ()()(RESPONDENT) 22(A)/92)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

CRL.A. 1319/2012 FILED BY SOMESH KUMAR

P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-



02.04.2025 ADVANCE CAUSE LIST

COURT NO. 44
HON"BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC :

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

:JS“I\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
SUSPENSION OF SENTENCE
1 [CRLA.-565/2023 NOOR AMIR VISHESH WADHWA (DHCLSC),  Listing Remarks:
CRL.M.(BAIL) 1034/2023 V/s THE STATE GOVT OF NCT DELHI VISHESH WADHWA AT 3.30 P.M/PART-HEARD

CRL.M.A. 26135/2023

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(LAJPAT NAGAR-443/2015)
VIKAS KUMAR (VIKASKUMAR968@GMAIL.COM)(9871921898)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT)

VIKAS KUMAR (VIKASKUMAR968@GMAIL.COM)(9871921898)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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02.04.2025 ADVANCE CAUSE LIST

COURT NO. 24
HON"BLE MR. JUSTICE ANISH DAYAL

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 10.30 A.M. TO 10.45 A.M. AND FROM
02.15 P.M. TO 02.30 P.M.

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME.

3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY FOR MENTIONING.

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END OF SUPLEMENTARY LIST.

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P._M.

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO cmatishgoel@gmail.com

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK

https://docs.google.com/forms/d/1LT2a-F1YaOwRtiLpk2n6md7Emm8QowmeXwoAOVRCtHY/edit?pli=1

AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX.

8. CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl?

:IS'I\\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 CONT.CAS(C)-614/2022 DALMIA FAMILY OFFICE TRUST KHAITAN & CO.
CM APPL. 43314/2024 V/s GETAMBER ANAND & ORS.
WITH CONT.CAS(C) 615/2022
CONT.APP.(C) 617/2022
CONT.CAS(C) 1611/2023
CONT.CAS(C) 1678/2023
CONT.CAS(C) 1671/2023
CONT.CAS(C) 1679/2023
CONT.CAS(C) 1680/2023
CONT.CAS(C) 1682/2023
OTHER DETAILS OF ADVOCATES:
AJAY BHARGAVA, ASEEM CHATURVEDI , WAMIKA
TREHAN(ASEEM.CHATURVEDI@KHAITANCO.COM)()(PETITIONER)
SAURABH(SAURABH.ARORA@ATSGREENS.COM)()(RESPONDENT)
AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(9718257889)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)
2 |CONT.CAS(C)-615/2022 DALMIA FAMILY HOLDINGS LLP KHAITAN & CO.
CM APPL. 43195/2024 V/s GETAMBER ANAND & ORS.
WITH CONT.CAS(C) 617/2022
CONT.CAS(C) 1611/2023
CONT.CAS(C) 1671/2023
CONT.CAS(C) 1678/2023
CONT.CAS(C) 1679/2023
CONT.CAS(C) 1680/2023
CONT.CAS(C) 1682/2023
OTHER DETAILS OF ADVOCATES:
DALMIA FAMILY HOLDINGS LLP(IPSINGH@DALMIAHOLDINGS.COM)()(PETITIONER)
AJAY BHARGAVA, ASEEM CHATURVEDI , WAMIKA
TREHAN(ASEEM.CHATURVEDI@KHAITANCO.COM)()(PETITIONER)
UDAIVIR ANAND(UDAIVIR.ANAND@ATSGREENS.COM)()(RESPONDENT)
PUNEET ARORA(PUNARORA@GMAIL.COM)()(RESPONDENT)
GETAMBER ANAND(GETAMBER@ATSGREENS.COM)()(RESPONDENT)
AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)
3 |CONT.CAS(C)-1611/2023 DALMIA FAMILY OFFICE TRUST KHAITAN & CO.

CM APPL. 43272/2024 V/s GETAMBER ANAND & ORS.

OTHER DETAILS OF ADVOCATES:
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CONT.CAS(C)-1671/2023
CM APPL. 43204/2024

CONT.CAS(C)-1678/2023
CM APPL. 43198/2024

WITH CONT.CAS(C) 1679/2023

CONT.CAS(C) 1680/2023
CONT.CAS(C) 1682/2023

CONT.CAS(C)-1679/2023
CM APPL. 43199/2024

CONT.CAS(C)-1680/2023
CM APPL. 43203/2024

CONT.CAS(C)-1682/2023
CM APPL. 43276/2024

CONT.CAS(C)-617/2022
CM APPL. 43202/2024

FOR ADMISSION

CONT.CAS(C)-1139/2024

CONT.CAS(C)-1554/2024

ADVANCE CAUSE LIST

AJAY BHARGAVA, ASEEM
CHATURVEDI(ASEEM.CHATURVEDI@KHAITANCO.COM)()(PETITIONER)
DALMIA FAMILY(IPSINGH@DALMIAHOLDINGS.COM)()(PETITIONER)
GETAMBER ANAND(GETAMBER@ATSGREENS.COM )()(RESPONDENT)
SAURABH(SAURABH.ARORA@ATSGREENS.COM)()(RESPONDENT)
AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)

DALMIA FAMILY OFFICE TRUST KHAITAN & CO.
V/s GETAMBER ANAND

PROMOTER/DIRECTOR OF ATS HOUSING

PRIVATE LIMITED & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(O0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)

DALMIA FAMILY OFFICE TRUST KHAITAN & CO.
V/s GETAMBER ANAND & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA, ASEEM
CHATURVEDI(ASEEM.CHATURVEDI@KHAITANCO.COM)()(PETITIONER)
ATS(COMPLIANCES@ATSGREENS.COM)()(RESPONDENT)

AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)

DALMIA FAMILY OFFICE TRUST KHAITAN & CO.
V/s GETAMBER ANAND & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(O0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)

DALMIA FAMILY OFFICE TRUST KHAITAN & CO.
V/s GETAMBER ANAND & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(O0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)

DALMIA FAMILY OFFICE TRUST KHAITAN & CO.
V/s GETAMBER ANAND & ORS.

OTHER DETAILS OF ADVOCATES:

AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)

DALMIA FAMILY OFFICE TRUST KHAITAN & CO.
V/s GETAMBER ANAND & ORS.

OTHER DETAILS OF ADVOCATES:

DALMIA FAMILY OFFICE TRUST(IPSINGH@DALMIAHOLDINGS.COM)()(PETITIONER)
DALMIA FAMILY OFFICE TRUST(IPSINGH@DALMIAHOLDINGS.COM)()(PETITIONER)

AJAY BHARGAVA, ASEEM CHATURVEDI , WAMIKA
TREHAN(ASEEM.CHATURVEDI@KHAITANCO.COM)()(PETITIONER)
AJAY BHARGAVA, ASEEM CHATURVEDI , WAMIKA
TREHAN(ASEEM.CHATURVEDI@KHAITANCO.COM)()(PETITIONER)
PUNEET ARORA(PUNARORA@GMAIL.COM)()(RESPONDENT)

SANJAY SETHI(SANJAY.SETHI@ATSGREENS.COM)()(RESPONDENT)
GETAMBER ANAND(GETAMBER@ATSGREENS.COM)()(RESPONDENT)
AJAY BHARGAVA , ASEEM CHATURVEDI , WAMIKA
TREHAN(RADDHIKA.KHANNA@KHAITANCO.COM)(0)(PETITIONER)
ATSGREENS(COMPLIANCES@ATSGREENS.COM)(0)(RESPONDENT)

SH. ANIL KUMAR
V/s MUNICIPAL CORPORATION OF DELHI

SANJEEV KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

PRINCE PATHAK & HARSHITA
RAI(PATHAKPRINCE926@GMAIL.COM)(8404808369)(PETITIONER)
PRINCE PATHAK & HARSHITA
RAI(PATHAKPRINCE926@GMAIL.COM)(8404808369)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)

ABHISHEK VERMA DINHAR TAKIAR
V/s ANKIT CHAUHAN
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12 CONT.CAS(C)-1714/2024

13  CONT.CAS(C)-1893/2024

AFTER NOTICE MISC. MATTERS
14  |CONT.CAS(C)-235/2022

15  |CONT.CAS(C)-495/2022

16 |CONT.CAS(C)-686/2022
CM APPL. 29019/2022
CM APPL. 29021/2022

17  |CONT.CAS(C)-704/2022

18 |CONT.CAS(C)-1165/2022

19  |CONT.CAS(C)-105/2023

20 |CONT.CAS(C)-304/2023

21 CONT.CAS(C)-319/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

DINHAR TAKIAR(DINHARTAKIAR@GMAIL.COM)(9891791615)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
DCP(DCP.SOUTH@DELHIPOLICE.GOV.IN)(0)(RESPONDENT)

ANGELLINA ARENJA PRABHIJIT JAUHAR
V/s NITIJ ARENJA

OTHER DETAILS OF ADVOCATES:

PRABHIJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)
ANGELLINA ARENJA(ANGELLINA@TOUCHOFHEALTH.IN)(9820154444)(PETITIONER)
NITI) ARENJA(NARENJA@GMAIL.COM)(9820054445)(RESPONDENT)

OMKARA PVT ITI AND ANR & ANR. AMITESH KUMAR
V/s MS TRISHALJIT SETHI

OTHER DETAILS OF ADVOCATES:
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER)
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

SAMIR KHAN(SAAMIRALIKHAN@GMAIL.COM)(0)(RESPONDENT)

SHRI RAJAN NANDA MANOJ RAJPOOT
V/s RAVI NANDA AND ORS

OTHER DETAILS OF ADVOCATES:

ADITYA SHARMA &
ASSOCIATES(ADITYA.VINODSHARMA@GMAIL.COM)(9910286134)(PETITIONER)
RAVI NANDA(KUSHRAVI@HOTMAIL.COM)(9810387830)(RESPONDENT)

ALKA PURI(ALKARANJAN@HOTMAIL.COM)(9915188022)(RESPONDENT)
BINDIA NANDA(KUSHRAVI@HOTMAIL.COM)(9810387840)(RESPONDENT)

MAHINDER KUMAR KAPUR HUFTHROUGH KAPIL KHER
ITS KARTA MAHINDER KUMAR KAPUR

V/s RAKESH KUMAR TRIPATHI EXECUTIVE

ENGINEER PUBLIC WORK DEPARTMENT

OTHER DETAILS OF ADVOCATES:
KAPIL KHER(ANILKHER@GMAIL.COM)(9891072729)(PETITIONER)
RAKESH KUMAR TRIPATHI(EEPWDDELHISRD2@GMAIL.COM)()(RESPONDENT)

SMT. BALWANT KAUR JATIN RANA
V/s MANISH KUMAR GUPTA & ORS.

OTHER DETAILS OF ADVOCATES:
VIKESH RATHI(ADV.RATHI.VK@GMAIL.COM)(9899735614)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

REEMA MALIK DEEPAK MANMOHAN BHALLA
V/s INSPECTOR MANOJ KUMAR & ORS.

OTHER DETAILS OF ADVOCATES:
D M BHALLA(DMBHALLADVOCATE@GMAIL.COM)(9811062868)(PETITIONER)

PURNIMA RANI ANUJ AGGARWAL
V/s MR. VINEET AGGARWAL & ANR.

OTHER DETAILS OF ADVOCATES:

SHUBHAM PUNDHIR, SHRADHA
ADHIKARI(ANUJAGGARWALCOMPANY@GMAIL.COM)(9891403206)(PETITIONER)
HIMANSHU GUPTA(DIREDU@HUB.NIC.IN)()(RESPONDENT)

VINEET AGGARWAL(INFODG@SIDDHARTHSCHOOLS.EDU.IN)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

MRS. RESHU GUPTA AND ANR. SANDEEP GAUR, ALOK KUMAR
V/s MR. ATUL GUPTA PANDEY

OTHER DETAILS OF ADVOCATES:
AMAN GAUR, SANDEEP GAUR(OFFICE@ASK-
ADVOCATES.COM)(9999168027)(PETITIONER)

ALOK KUMAR
PANDEY(OFFICE@AVANTAMLEGAL.COM)(9958495050)(RESPONDENT)

SAMPATI DEVI & ORS. SAHIL GARG, SAHIL GARG, MANOJ
V/s OM PRAKASH & ORS. KUMAR BADSIWAL, RAKESH KUMAR

OTHER DETAILS OF ADVOCATES:

SAHIL GARG()(9560690036)(PETITIONER)

SAHIL GARG(GARGSAHILADV@GMAIL.COM)(9560690036)(PETITIONER)
MANOJ KUMAR
BADSIWAL(MANOJKK85@GMAIL.COM)(9873400923)(RESPONDENT)
RAKESH KUMAR(RAKESHKLAKRA@GMAIL.COM)(9312267677)(PETITIONER)

SUNIL KUMAR SHARMA NIKHIL PALLI
V/s SH. AJAY KUMAR BHALLA & ANR.

OTHER DETAILS OF ADVOCATES:
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NIKHIL & KAUNAIN
FATMA(PALLILAWFIRM@GMAIL.COM)(9810380823)(PETITIONER)
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT)
SVK(SVKZEROX@GMAIL.COM)()(RESPONDENT)

22 CONT.CAS(C)-523/2023 POOJA RATHI PULKIT THAREJA, ADITI GUPTA
V/s VIKAS RATHI

OTHER DETAILS OF ADVOCATES:

POOJA RATHI()(9999180183)(PETITIONER)

RAGHAV RANJAN SRIVASTAVA, PULKIT
THAREJA(RAGHAV.ADV.78@GMAIL.COM)(9891613863)(PETITIONER)
RATHI(RATHI901@YAHOO.COM)()(RESPONDENT)
VIKAS(RATHI901@YAHOO.COM)(9313444555)(RESPONDENT)

ADITI GUPTA(ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER)
ADITI GUPTA(ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER)

23 CONT.CAS(C)-632/2023 NAND LAL VIVEK SHARMA
V/s RAMESH CHANDRA DUBEY & ANR.

OTHER DETAILS OF ADVOCATES:

24  |CONT.CAS(C)-712/2023 PUROBEE LATA BISWAS KAMALIKA SAMADDER, VISHAL
V/s SUMENDU KUNDU AREA GENERAL BHATNAGAR
MANAGER & ANR.

OTHER DETAILS OF ADVOCATES:

KAMALIKA
SAMADDER(KAMALIKA.SAMADDER@GMAIL.COM)(9999590888)(PETITIONER)
SUMENDU KUNDU(APMWCLPKD@GMAIL.COM)()(RESPONDENT)

JITENDRA PRASAD(GENERALMANAGER.IR@GMAIL.COM)()(RESPONDENT)

VISHAL
BHATNAGAR(VISHALBHATNAGARADV@GMAIL.COM)(9313674756)(RESPONDENT)
25 CONT.CAS(C)-846/2023 AMITA SACHDEVA & ORS. AMITA SACHDEVA, ASHISH KUMAR
CM APPL. 54002/2023 V/s MUNICIPAL CORPORATION OF DELHI SHARMA
AND ANR.

OTHER DETAILS OF ADVOCATES:

YADAVENDRA SAXENA
(YADAVENDRA@YSKLEGAL.COM)(8826100177)(PETITIONER)

AMITA SACHDEVA (ADV.AMITASACHDEVA@GMAIL.COM)()(RESPONDENT)
ASHISH KUMAR
SHARMA(ASHISH_SHARMA35@HOTMAIL.COM)(9810065268)(RESPONDENT)
AMIT (ADV.AMITASACHDEVA@GMAIL.COM)()(RESPONDENT)

26  |CONT.CAS(C)-852/2023 ROHIT JAIN DIPESH SHARMA, KARAN LUTHRA,
CM APPL. 11925/2024 V/s GARIMA JAIN KARAN LUTHRA

OTHER DETAILS OF ADVOCATES:

DIPESH SHARMA & MANI BHADRA
JAIN(DIPESH.WITTONS@GMAIL.COM)(9971133684)(PETITIONER)

ROHIT JAIN(CPTEXTILES18@GMAIL.COM)(9871689415)(PETITIONER)

GARIMA JAIN(GARIMAJAIN039@GMAIL.COM)(9654248646)(RESPONDENT)
DIPESH(DIPESH.WITTONS@GMAIL.COM)()(PETITIONER)

KARAN LUTHRA (OFFICE@KARANLUTHRA.CO.IN)(9810259213)(RESPONDENT)

KARAN
LUTHRA(KARAN_LUTHRA111@HOTMAIL.COM)(9810259213)(RESPONDENT)
27 CONT.CAS(C)-1028/2023 DEEVYA MALIK VARUN SINGH

V/s RAHUL ARORA

OTHER DETAILS OF ADVOCATES:

YTHARTH KUMAR, HIMANSHU
YADAV(ADVHIMANSHUO5@GMAIL.COM)(9811997569)(PETITIONER)
RAHUL ARORA(RAHULARORA2@GMAIL.COM)()(RESPONDENT)

28 CONT.CAS(C)-1148/2023 RASHMI BHATT SUNIL DUTT BALONI
CM APPL. 42391/2023 V/s VIJAY CHANDNA & ORS.

OTHER DETAILS OF ADVOCATES:

S D BALONI(SUNILDUTTBALONI@GMAIL.COM)(9999729940)(PETITIONER)
DCOAADMPAO(DCOAADMPAO@NIC.IN)()(RESPONDENT)

ADMN LABOUR(ADMN-LABOUR@DELHI.GOV.IN)()(RESPONDENT)

SEC SERVICES(SECSERVICES@NIC.IN)()(RESPONDENT)

29 CONT.CAS(C)-1328/2023 HARISH KATHURIA AND ANR VAGISHA KOCHAR
V/s PRAMOD KUMAR AND ORS

OTHER DETAILS OF ADVOCATES:

VAGISHA KOCHAR , ROHINNI
PATHANIA(VAGISHAKOCHAR@GMAIL.COM)(9811126281)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

30 |CONT.CAS(C)-1346/2023 RAVI SHANKAR CHANDRA MANI DEV, VIVEK KUMAR
CM APPL. 69502/2024 V/s MS. R. MENAKA, 1AS & ANR. GARG

OTHER DETAILS OF ADVOCATES:
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31 CONT.CAS(C)-1428/2023
CM APPL. 5423/2024

32 |CONT.CAS(C)-1770/2023
CM APPL. 11565/2024
CM APPL. 11566/2024

33 CONT.CAS(C)-1868/2023

34  |CONT.CAS(C)-1934/2023

35 CONT.CAS(C)-126/2024

36 CONT.CAS(C)-194/2024
CM APPL. 6777/2024

37  |CONT.CAS(C)-196/2024

38 |CONT.CAS(C)-360/2024
WITH CONT.CAS(C) 374/2024

ADVANCE CAUSE LIST

PREMSAGAR PAL & CHANDRA MANI
DEV(PREMSAGARPAL@GMAIL.COM)(9643006230)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
SANDEEP SINGH(SNAINWAL@MYYAHOO.COM)(0)(PETITIONER)
PREM SAGARPAL(PREMSAGARPAL@GMAIL.COM)(0)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
UDIT GNCTD(UDITGNCTD@GMAIL.COM)(0)(RESPONDENT)

VIVEK KUMAR

GARG(EXPOSE.CORRUPTION@HOTMAIL.COM)(8595252765)(RESPONDENT)

MRS RASHI KOCHHAR RAJESH PATHAK, SUNIL KUMAR Listing Remarks:
V/s MR MANEESH KOCHHAR KALRA AT 03:30 PM

OTHER DETAILS OF ADVOCATES:
RASHI(RASHIKOCHHAR9@GMAILS.COM)(8860541141)(PETITIONER)
RAJESH(RAJESHPATHAK1977 @ GMAIL.COM)(9873720840)(PETITIONER)
MANEESH
KOCHHAR(MANEESHKOCHHAR@GMAIL.COM)(9810155860)(RESPONDENT)
RAJESH PATHAK(RAJESHPATHAK1977 @GMAIL.COM)(9873720840)(PETITIONER)
SUNIL KALRA, MANEESH KOCHHAR(ADVSUNILKALRA@GMAIL.COM,
MANEESHKOCHHAR@GMAIL.COM)()(RESPONDENT)

SUNIL KUMAR KALRA
(ADVSUNILKALRA@GMAIL.COM)(9810396959)(RESPONDENT)

MADHULIKA BAWA ANUJ AGGARWAL, FARRUKH KHAN
V/s RANGESH SRINIVASAN

OTHER DETAILS OF ADVOCATES:

MANAS VERMA & COMPANY(ADVMANASVERMA7@GMAIL.COM,
MANASVERMA456@GMAIL.COM)(9315170470)(PETITIONER)
RANGESH(RANGESH.SRINIVASAN@GMAIL.COM)()(RESPONDENT)
DR FARRUKH KHAN
(SERVICE@DIWANADVOCATES.COM)(8076293778)(PETITIONER)
MANAS VERMA(ADVMANASVERMA@GMAIL.COM)()(RESPONDENT)

HARIOM SINGH VINOD KUMAR PANDEY
V/s GOVERNMENT OF NCT DELHI & ANR

OTHER DETAILS OF ADVOCATES:

HARI OM SINGH(VINODPDY01@GMAIL.COM)(9810240129)(PETITIONER)
GLOBAL(GLOBALULTRATECH@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

KANWALIJEET SINGH & ORS. MANMOHAN SINGH NARULA,
V/s MUNICIPAL CORPORATION OF DELHI ZUBEDA BEGUM
AND ORS.

OTHER DETAILS OF ADVOCATES:
ZUBEDA BEGUM (ZUBEDABEGUMADV@GMAIL.COM)(9868119078)(RESPONDENT)

SHIVJI MAHARAJ KA SHIVALYA TRUST SHIV CHARAN GARG, SAURABH
THROUGH ITS TRUSTEE AJAY KUMAR AERAN |SUMAN SINHA, VINEET BHAGAT
V/s SHRI GYANESH BHARTI & ORS.

OTHER DETAILS OF ADVOCATES:

SHIV CHARAN GARG &
ASSOCIATES(SHIVCHARANGARG@GMAIL.COM)(9811061563)(PETITIONER)
SHIVJI()(9312735012)(PETITIONER)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)

SAURABH SUMAN
SINHA(ADVSAURABHSSINHA@GMAIL.COM)(9810945248)(PETITIONER)
VINEET BHAGAT(VINEET@KGBHAGAT.CO.IN)(9810209570)(RESPONDENT)

NIKHAT PARVEEN@KHUSBOO KHATOON MD AZAM ANSARI
V/s RAFIQUE@SILLU

OTHER DETAILS OF ADVOCATES:

MD AZAM
ANSARI(AZAM.AOR.SUPREMECOURT@GMAIL.COM)(9990066404)(PETITIONER)
ANURAG(ANURAGPRATAPADVOCATE@GMAIL.COM)()(RESPONDENT)

SOM DUTT AND ORS RAJIV AGARWAL
V/s PROF DR MANU BHAI GAUR AND ORS

OTHER DETAILS OF ADVOCATES:

RAJIV AGARWAL & MEGHNA DE & L GANGMEI & N
BHUSHAN(RAJIVAGGL@YAHOO0.COM)(9811142757)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
CB(CBPAYURVED@YAHO0O.CO.IN)()(RESPONDENT)

MS. RUPA SURI SAYED AQUIB ALI
V/s SHRI SUSHIL SURI DIRECTOR & ORS.
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OTHER DETAILS OF ADVOCATES:
SANJEEV(SANJEEV.BALONI@RISELEGAL.IN)()(PETITIONER)
RUPA(TKGLAW130@GMAIL.COM)(9899645472)(PETITIONER)
BLUE COST(INFO@BLUECOAST.IN)()(RESPONDENT)

39 CONT.CAS(C)-374/2024 SANJIV DEWAN SAYED AQUIB ALI
V/s SHRI SUSHIL SURI DIRECTOR & ORS.

OTHER DETAILS OF ADVOCATES:
SANJEEV(SANJEEV.BALONI@RISELEGAL.IN)()(PETITIONER)
BLUE COST(INFO@BLUECOAST.IN)()(RESPONDENT)

40 |CONT.CAS(C)-525/2024 RAJESH SABHARWAL SAYED AQUIB ALI
WITH CONT.CAS(C) 527/2024 V/s SHRI SUSHIL SURI DIRECTOR & ORS.
CONT.CAS(C) 543/2024

OTHER DETAILS OF ADVOCATES:

AQUIB ALl , ANISH LAKHANPAL, AMREEN()(41550331)(PETITIONER)
SUSHIL(SUSHIL.SURI@BLUECOAST.IN)()(RESPONDENT)
MANOJ(MANOJKUMARSHARMA22@BLUECOAST.IN)()(RESPONDENT)
MANOJ(INFO@BLUECOAST.IN)()(RESPONDENT)

41 CONT.CAS(C)-527/2024 MONICA BINDRA SAYED AQUIB ALI
V/s SUSHIL SURI & ORS.

OTHER DETAILS OF ADVOCATES:

AQUIB ALl , ANISH LAKHANPAL, AMREEN()(41550331)(PETITIONER)
SUSHIL(SUSHIL.SURI@BLUECOAST.IN)()(RESPONDENT)
MANOJ(MANOJKUMARSHARMA22@BLUECOAST.IN)()(RESPONDENT)
MANOJ(INFO@BLUECOAST.IN)()(RESPONDENT)

42 CONT.CAS(C)-543/2024 HIMANSHU SHARMA SAYED AQUIB ALI
V/s SHRI SUSHIL SURI DIRECTOR & ORS.

OTHER DETAILS OF ADVOCATES:

AQUIB ALI,, ANISH LAKHANPAL,
AMREEN(TKGLAW130@GMAIL.COM)(9899645472)(PETITIONER)
BLUE COST(INFO@BLUECOAST.IN)()(RESPONDENT)
SUSHIL(SUSHIL.SURI@BLUECOAST.IN)()(RESPONDENT)
MANOJ(MANOJKUMARSHARMA22@BLUECOAST.IN)()(RESPONDENT)

43 CONT.CAS(C)-613/2024 SHRI SHOBHIT GAUR & ORS. MANISH BIALA
V/s UNION OF INDIA THROUGH MR. RAJESH
KUMAR SINGH, & ORS.

OTHER DETAILS OF ADVOCATES:

ASHIMA(ASHIMAAMARKANDEY @GMAIL.COM)(9999976919)(PETITIONER)
SIDDHARTH DIAS(SIDDHARTHDIAS@GMAIL.COM)(9810626743)(PETITIONER)
SECY(SECY-IPP@NIC.IN)()(RESPONDENT)
VIKAS(VKPUNIA.TMR@GOV.IN)(9811842095)(RESPONDENT)
UNNAT(CG.IPINDIA@NIC.IN)(9013991199)(RESPONDENT)
HEMANT(DIRECOTR-CGOFFICE@GOV.IN)()(RESPONDENT)

44  |CONT.CAS(C)-669/2024 SH. SURENDER & ORS. VED PAL RANA
V/s MS. NAMGYAL ANGMO & ORS.

WITH CONT.CAS(C) 1545/2024

OTHER DETAILS OF ADVOCATES:
V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
)()(RESPONDENT)

45 CONT.CAS(C)-1545/2024 SH. SURENDER & ORS. VED PAL RANA
V/s MS. SHELLY & ORS.

OTHER DETAILS OF ADVOCATES:

V P RANA(VPRANALEGALASSOCIATES@GMAIL.COM)(9811165700)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

46  |CONT.CAS(C)-865/2024 SANJAY YADAV KARTIKA SHARMA, UDIAN SHARMA,
CM APPL. 38776/2024 V/s SHRI GYANESH BHARTI COMMISSIONER | MOHAMMAD HASIBUDDIN
CM APPL. 58108/2024 & ORS.

OTHER DETAILS OF ADVOCATES:

UDIAN SHARMA,
VANSHITA(CHAMBERSOFUDIANSHARMA®GMAIL.COM)(9811666704)(PETITIONER)
MCD(CLOMCDHQ@GMAIL.COM)()(RESPONDENT)
SAURABH(ADV.SAURABH42@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
AKSHAYA
JEBAKUMAR(CHAMBERSOFUDIANSHARMA@GMAIL.COM)(0)(PETITIONER)

CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
SAURABH(ADV.SAURABH42@GMAIL.COM)(0)(RESPONDENT)

UDIAN SHARMA (CHAMBERSOFUDIANSHARMA@GMAIL.COM)(0)(PETITIONER)
M HASIBUDDIN(M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(RESPONDENT)
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT)
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GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)

47 CONT.CAS(C)-893/2024 MR NITIN JOHARI NALINI
V/s MR SHIV KUMAR JATIA

OTHER DETAILS OF ADVOCATES:
SAXENA & SAXENA()(9810037364)(PETITIONER)
AMRITESH(AMRITESH.JATIA@GMAIL.COM)()(RESPONDENT)

48 CONT.CAS(C)-976/2024 S.B. TRIPATHI S. B TRIPATHI
CM APPL. 35297/2024 V/s PANKAJ AGGARWAL & ORS.

OTHER DETAILS OF ADVOCATES:
S.B. TRIPATHI(SHIVE@SBTRIPATHIADVOCATE.COM)(9999002154)(PETITIONER)
ADITYA SHARMA, CEO DELHI(AORADITYASHARMA@GMAIL.COM,
CEODELHI.DJB@NIC.IN)()(RESPONDENT)

PANKAJ AGGARWAL, EIC IRRIGATION, CS DELHI(FCIWRD@GMAIL.COM,
EIC.IRRIGATION@HRY.NIC.IN, CSDELHI@NIC.IN)()(RESPONDENT)
SANTOSH KUMAR TRIPATHY, ADITYA
SHARMA(STANDINGCOUNSELGNCTD@GMAIL.COM,
AORADITYASHARMA@GMAIL.COM)(9868250806)(RESPONDENT)
ADITYA SHARMA, CEO DELHI(AORADITYASHARMA@GMAIL.COM,
CEODELHI.DJB@NIC.IN)(8800080002)(RESPONDENT)

49 CONT.CAS(C)-1174/2024 SMT RAZIA BEGUM VIVEK KUMAR TANDON
V/s SUBHAN JIRJIS & ANR.

OTHER DETAILS OF ADVOCATES:

CHAMBERS VIVEK KUMAR
TANDON(VIVEKKUMARTANDON@GMAIL.COM)(0)(PETITIONER)
50 |CONT.CAS(C)-1203/2024 SH SHASHI KANT SINGH RASHMI SINGH

V/s SMT RANJANA SINGH

OTHER DETAILS OF ADVOCATES:
RASHMI SINGH , MUKTI
CHOWDHARY(RASHMISINGH@LAWZEUS.COM)(9868801657)(PETITIONER)
SHASHI KANT(SINGHKANTSHASHI@GMAIL.COM)(0)(PETITIONER)
RANJANA SINGH(RANJANASINGH113@GMAIL.COM)(0)(RESPONDENT)

51 CONT.CAS(C)-1213/2024 SOMANY CERAMICS LIMITED VINOD CHAUHAN
V/s SOMANY WATER TANK PVT LTD & ORS.

OTHER DETAILS OF ADVOCATES:
ASHUTOSH KUMAR AND VINOD
(VINOD@SINGHANDSINGH.COM)(8053104500)(PETITIONER)

SOMANY CERAMICS LTD(CORPORATEAFFAIRS@SOMANYCERAMICS.COM,
PAWAN.KUMAWAT@SOMANCERAMICS.COM)(9215448509)(PETITIONER)
SOMANY WATER TANK PVT LTD(SOMANY5STAR@GMAIL.COM)(0)(RESPONDENT)
SHOMANY(SHOMANYPLASTO@GMAIL.COM)(0)(RESPONDENT)

JINDAL (JINDALSTARINDUSTRY@GMAIL.COM)(9990565888)(RESPONDENT)

52 CONT.CAS(C)-1291/2024 S CGUPTA SURESH CHANDRA RAMGOPAL
V/s DELHI DEVELOPMENT AUTHORITY AND |GUPTA
ANR.

OTHER DETAILS OF ADVOCATES:
S C GUPTA()(9868107071)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT)

53 CONT.CAS(C)-1315/2024 MRS. SHOBHITA JOHARI NALINI
V/s MR SHIV KUMAR JATIA

OTHER DETAILS OF ADVOCATES:
SAXENA & SAXENA(ADVISOR@SSLCLEGAL.COM)(9810037364)(PETITIONER)
VIKAS(VIKASASHWANIADV@GMAIL.COM)(0)(RESPONDENT)

54 CONT.CAS(C)-1346/2024 VED PRAKASH SONI VISHAL PATEL
V/s M/S. VIDYA PRAKASHAN MANDIR PVT.
LTD

OTHER DETAILS OF ADVOCATES:

55 CONT.CAS(C)-1535/2024 RISHIKESH SHARMA ASHISH CHAUHAN
CM APPL. 7773/2025 V/s GOVERNMENT OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
KUSHAGRA

BANSAL(ASHISHCHAUHAN @AKASSOCAITES.ORG.IN)(9999468603)(PETITIONER)
DSS(DSSSB-SECY@NIC.IN)(0)(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT)
KUSHAGRA BANSAL(ASHISHCHAUHAN@AKS)(9999448797)(PETITIONER)
SANTOSH KUMAR TRIPATHI

(STANDINGCOUNSELGNCTD @GMAIL.COM)(9868250806)(RESPONDENT)

56  |W.P.(C)-8369/2008 SH. LAXMAN SINGH MR, G.S. CHARYA, K K SHARMA
V/s DELHI TRANSPORT CORP.
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OTHER DETAILS OF ADVOCATES:

57 W.P.(C)-7055/2013 BEG RAJ SINGH SUDHANSHU TOMAR
V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:

58 |W.P.(C)-4092/2016 COUNCIL FOR ADVANCEMENT OF PEOPLES  PRATITI RUNGRA, SUMIT PARGAL
ACTION & RURAL TECHNOLOGY (CAPART)
V/s RAMESH CHANDER & ORS.

OTHER DETAILS OF ADVOCATES:

59  |W.P.(C)-405/2017 INDIAN OIL CORPORATION LIMITED NAVEEN KUMAR CHAUDHARY, ASHA
CM APPL. 1838/2017 V/s SHRI UMRAO SINGH & ORS JAIN MADAN
CM APPL. 49512/2019

OTHER DETAILS OF ADVOCATES:
NAVEEN KUMAR CHAUDHARY()(9810372713)(PETITIONER)

60 W.P.(C)-5504/2017 GAYATRI SAINI DHAN MOHAN & SARTHAK
V/s GOVT. OF NCT OF DELHI & ANR MAGGON, BAUIT SINGH DHIR

WITH W.P.(C) 1641/2018

OTHER DETAILS OF ADVOCATES:
BAUJIT SINGH DHIR(BSDHIR@HOTMAIL.COM)(9811088103)(PETITIONER)

61 W.P.(C)-1641/2018 DELHI COUNCIL FOR CHILD WELFARE ASHWINI K. SAKHUJA, DHAN
CM APPL. 6722/2018 V/s SMT. GAYATRI SAINI MOHAN MISHRA, BALJIT SINGH
DHIR

OTHER DETAILS OF ADVOCATES:

ASHWINI K. SAKHUJA()(9654222460)(PETITIONER)

DHAN MOHAN
MISHRA(DHANMOHANDHC@GMAIL.COM)(9811180987)(PETITIONER)
BAUJIT SINGH DHIR(BSDHIR@HOTMAIL.COM)(9811088103)(PETITIONER)

62 W.P.(C)-6922/2018 THE DIRECTOR GENERAL (WORKS) MRS. AVNISH AHLAWAT, VARUN
CM APPL. 26246/2018 V/s SH. RAM SHYAM PRASAD, SUNIL SHARMA, ANUJ
AGGARWAL

OTHER DETAILS OF ADVOCATES:
MRS. AVNISH AHLAWAT()(9015099784)(PETITIONER)

ANUJ AGGARWAL
(ANUJAGGARWALCOMPANY@GMAIL.COM)(9643609510)(RESPONDENT)
63 W.P.(C)-9433/2018 SHRI SUBE SINGH N S DALAL, MS ADITI GUPTA

V/s DELHI TRANSPORT CORPORATION

OTHER DETAILS OF ADVOCATES:
N S DALAL()(9999814755)(PETITIONER)

FOR HEARING
64  |W.P.(C)-3427/2018 M/S DELHI TRANSPORT CORPORATION VIBHOR MATHUR, ALDANISH REIN,
CM APPL. 13516/2018 V/s RAM KARAN AVNISH AHLAWAT

OTHER DETAILS OF ADVOCATES:
VIBHOR MATHUR()(9811326407)(PETITIONER)
AVNISH AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9810134741)(PETITIONER)
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COURT NO. 28

HON"BLE MR.

JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM
NUMBER CASE NUMBER

BAIL

1 BAIL APPLN.-805/2021
CRL.M.A. 3861/2021

2 BAIL APPLN.-1618/2024

3 BAIL APPLN.-2343/2024

4 BAIL APPLN.-2545/2024

5 BAIL APPLN.-4430/2024

PARTY NAME ADVOCATE NAME

PRABHAT SENGAR
V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

PRABHAT SENGAR(FEDERALCHAMBERS@GMAIL.COM)(8800929555)()
PRABHAT SENGAR(FEDERALCHAMBERS@GMAIL.COM)(8800929555)()
RAKESH DAHIYA & RAJ
KUMAR(FEDERALCHAMBERS@GMAIL.COM)(8800929555)(PETITIONER)
THE STATE (NCT OF

DELHI)(DHCPROSECUTIODELHIPOLICE@ GMAIL.COM)(9891919168)(PETITIONER)

THE STATE (NCT OF

DELHI)(DHCPROSECUTIODELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
HARSHIT JAIN(ADVHARSHITJAIN@ GMAIL.COM)(9899113806)(RESPONDENT)

ASHISH @DEVA AJAY KUMAR PIPANIYA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR PIPANIYA
(PIPANIYAASSOCIATES@GMAIL.COM)(9810466554)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GUFRAN SEIKH @ SEJU
V/s THE STATE NCT OF DELHI

ANKIT TANDAN, FARAZ

OTHER DETAILS OF ADVOCATES:
ATUL SHARMA(ADV.ATULSHARMA6819@GMAIL.COM)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

FARAZ (ADVOCATEFARAZKHAN@GMAIL.COM)(9625568112)(PETITIONER)

AMIJAD
V/s THE STATE NCT OF DELHI

SURAJ PRAKASH SHARMA

OTHER DETAILS OF ADVOCATES:

RAJVEER

V/s STATE (GOVT.OF NCT OF DELHI) GAURAV KUMAR SINGH

OTHER DETAILS OF ADVOCATES:

MOHIT KAPOOR(KAPOORMOHIT2201@GMAIL.COM.)(9999927207)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SEEMA GUPTA(GSEEMAGUPTA1968@GMAIL.COM)(9212412289)(PETITIONER)
GAURAV KUMAR SINGH(DELLAWS@GMAIL.COM)(9971413142)(PETITIONER)
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RAKESH DAHIYA, HARSHIT JAIN

MOHIT KAPOOR, SEEMA GUPTA,

OTHER INFORMATION

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
145/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(KANJHAWALA-358/2020)

CRL.A. 52/2022 FILED BY ASHISH @ DEVA
(DISPOSED ON : 2022-11-11)

BAIL APPLN. 348/2022 FILED BY ASHISH @ DEVA
(DISPOSED ON : 2022-04-27 )

CRL.A. 357/2024 FILED BY ASHISH @DEVA
(DISPOSED ON : 2025-03-18 )

P.S.-FIR NO. :(KANJHAWALA-358/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GEETA COLONY-457/2017)

BAIL APPLN. 2504/2020 FILED BY DEVENDER @
MANU (DISPOSED ON : 2020-09-21 )

CRL.M.C. 1276/2021 FILED BY DEVENDER @
MANU (DISPOSED ON : 2022-07-12 )

BAIL APPLN. 1226/2021 FILED BY DEVENDER @
MANU (DISPOSED ON : 2021-04-12 )

BAIL APPLN. 3372/2022 FILED BY DEVENDER @
MANU (DISPOSED ON : 2024-02-07 )

P.S.-FIR NO. :(GEETA COLONY-457/2017)

P.S.-FIR NO. :(S.B.DAIRY-851/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DESHBANDHU GUPTA ROAD-160/2024)

BAIL APPLN. 1983/2024 FILED BY RAJVEER
(DISPOSED ON : 2024-07-08 )

BAIL APPLN. 3352/2024 FILED BY RAJVEER
(DISPOSED ON : 2024-09-17 )
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6 BAIL APPLN.-4502/2024
CRL.M.(BAIL) 2075/2024

7 BAIL APPLN.-4786/2024

8 BAIL APPLN.-26/2025
CRL.M.(BAIL) 388/2025

9 BAIL APPLN.-101/2025

10 BAIL APPLN.-442/2025
CRL.M.A. 3170/2025

11 BAIL APPLN.-454/2025

ADVANCE CAUSE LIST

SUNIL KUMAR

V/s THE STATE ( NCT OF DELHI) THROUGH SHO
CRIME BRANCH, NORTH EAST DISTRICT, DELHI
& ANR.

AMIT SARKAR

OTHER DETAILS OF ADVOCATES:
SHIVAM(SHIVAM.21@NLUDELHI.AC.IN)(0)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MONU SHARMA & ANR.
V/s THE STATE GOVT. OF NCT OF DELHI

AAYUSHI GUPTA

OTHER DETAILS OF ADVOCATES:

SAKSHI SACDEVA(SAKSHISACDEVA125957 @GMAIL.COM)(9711269531)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

YOGESH @ GHOGA @ HIMANSHU
V/s THE STATE GOVT OF NCT OF DELHI

AJAY KUMAR THAKUR

OTHER DETAILS OF ADVOCATES:

AJAY KUMAR (ADVOCATE.AJAY17@GMAIL.COM)(9953284826)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJAY KUMAR THAKUR (ADVOCATE.AJAY17 @GMAIL.COM)(9953284826)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SOMDUTT VIKRAM HEGDE
V/s NARCOTICS CONTROL BUREAU

OTHER DETAILS OF ADVOCATES:
VIKRAM HEGDE(VIKRAM@VHLAWCHAMBERS.IN)(9599927812)(PETITIONER)
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT)

SANTOSH KUMAR DAS AJAY
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ASHISH KUMAR (RAJAASHISH875@GMAIL.COM)(8750575975)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL OMKAR
V/s THE STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

OMKAR KUSHWAHA (OMKARAKASH@GMAIL.COM)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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P.S.-FIR NO. :(DESHBANDHU GUPTA ROAD-
160/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-65/2024)

BAIL APPLN. 2149/2024 FILED BY RAVINDER NATH
RAI (DISPOSED ON : 2024-06-24 )

P.S.-FIR NO. :(CRIME AND RAILWAY-65/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASHANT VIHAR-10/2020)

BAIL APPLN. 3043/2020 FILED BY SANJAY
(DISPOSED ON : 2020-10-12 )

W.P.(CRL) 1235/2020 FILED BY VINOD KUMAR
(DISPOSED ON : 2020-08-24 )

BAIL APPLN. 1601/2021 FILED BY SANJAY
(DISPOSED ON : 2023-07-03 )

BAIL APPLN. 3042/2024 FILED BY SUNNY @
ADARSH KUMAR (DISPOSED ON : 2024-10-08 )

P.S.-FIR NO. :(PRASHANT VIHAR-10/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SPECIAL BRANCH LODHI ROAD-138/2023)

BAIL APPLN. 3230/2023 FILED BY YOGESH ALIAS
GHOGA ALIAS HIMANSHU (DISPOSED ON : 2023-
12-04)

BAIL APPLN. 834/2024 FILED BY YOGESH ALIAS
GHOGA ALIAS HIMANSHU (DISPOSED ON : 2024-
03-06 )

BAIL APPLN. 2222/2024 FILED BY YOGESH ALIAS
GHOGA ALIAS HIMANSHU (DISPOSED ON : 2024-
08-20)

P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
138/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N.C.B. R.K.PURAM-SC 156/2021)

BAIL APPLN. 1700/2022 FILED BY ARUN KUMAR
@ VARUN (DISPOSED ON : 2023-04-25 )
CRL.M.C. 3513/2022 FILED BY BHANU PARTAP
SINGH (DISPOSED ON : 2024-11-05)

BAIL APPLN. 2754/2022 FILED BY SOMDUT T
SINGH ALIAS SHIVAM (DISPOSED ON : 2023-12-01
)

CRL.REV.P. 495/2024 FILED BY ARUN KUMAR @
VARUN (DISPOSED ON : 2024-04-15 )

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 156/2021)

P.S.-FIR NO. :(BADARPUR-294/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PUNJABI BAGH-189/2023)

BAIL APPLN. 2780/2023 FILED BY RAJESH KUMAR
(DISPOSED ON : 2023-11-30)
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SUSPENSION OF SENTENCE

12 CRL.A.-146/2024
CRL.M.(BAIL) 288/2024

13 CRL.M.(BAIL) 1565/2024
In CRL.A.-193/2024

14 CRL.M.(BAIL) 525/2025
In CRL.A.-285/2024

15 CRL.A.-362/2024
CRL.M.(BAIL) 617/2024

16 CRL.M.(BAIL) 328/2025
In CRL.A.-487/2024

17  CRL.A.-520/2024
CRL.M.(BAIL) 939/2024

18  CRL.A.-528/2024
CRL.M.(BAIL) 954/2024

ADVANCE CAUSE LIST

SATISH BADRINATH B (DHCLSC)
V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

VARUN DEV MISHRA (OFFICE@BADRINATHB.IN)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BHIM ROY ANU NARULA (DHCLSC), ANU
V/s STATE NCT OF DELHI & ANR. NARULA

OTHER DETAILS OF ADVOCATES:

ANKUR
CHAUHDARY(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHUTOSH @ SONU DINESH MALIK (DHCLSC), DINESH
V/s STATE NCT OF DELHI THROUGH SHO PS MALIK
GOVIND PURI

OTHER DETAILS OF ADVOCATES:

ANKUR
CHAUDHARY(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DINESH MALIK(DINESHMALIKADV@GMAIL.COM)(9810306400)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

TOPWORTH URJA AND METALS LTD.
FORMERLY SHREE VIRANGANA STEELS LTD.
THROUGH ITS RESOLUTION PROFESSIONAL
AVIL J. MENEZES

V/s CENTRAL BUREAU OF INVESTIGATION &
ORS.

PRACHI JOHRI

OTHER DETAILS OF ADVOCATES:
DHRUPAL VAGLANI (DHURPADVAGHANI@LEAP.NET.IN)(7828421815)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SHIV CHANDER
V/s STATE (GNCT) OF DELHI

VIBHOR GARG, BADRINATH B

OTHER DETAILS OF ADVOCATES:

BAV LEGAL(OFFICE@BAVLEGAL.IN)()(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
VARUN DEV MISHRA (OFFICE@BADRINATHB.IN)(0)(PETITIONER)

VARUN DEV MISHRA (OFFICE@BADRINATHB.IN)(0)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AJRUDDIN NAZIM UDDIN AHMED
V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

NAZIM U AHMED (NAZIM.JKL@GMAIL.COM)(9718156319)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SANDEEP CS RATHOUR
V/s THE STATE (NCT OF DELHI)
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CRL.REV.P. 193/2024 FILED BY KAPIL (DISPOSED
ON : 2024-02-09)

P.S.-FIR NO. :(PUNJABI BAGH-189/2023)

Listing Remarks:
AT 02:15 PM / FINAL HEARING

P.S.-FIR NO. :(MUKHERJEE NAGAR-895/2017)

P.S.-FIR NO. :(ADARSH NAGAR-170/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GOVIND PURI-224/2010)

CRL.M.C. 2517/2019 FILED BY ASHUTOSH @ SONU
(DISPOSED ON : 2019-05-09 )

CRL.A. 1195/2019 FILED BY RAJAN (D. OF
HEARING : 2025-05-07 )

W.P.(CRL) 3496/2023 FILED BY ASHUTOSH @
SONU (DISPOSED ON : 2023-12-11)

W.P.(CRL) 3620/2024 FILED BY RAJAN (D. OF
HEARING : 2025-08-01 )

P.S.-FIR NO. :(GOVIND PURI-224/2010)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-221-2014-E-0009)

CRL.A. 76/2024 FILED BY ANAND NANDKISHORE
SARDA THROUGH PAIROKAR (D. OF HEARING :
2024-01-25 )

CRL.A. 157/2024 FILED BY ANIL KUMAR SAXENA
(D. OF HEARING : 2024-02-19 )

CRL.A. 155/2024 FILED BY MANOJ MAHESHWARI
(D. OF HEARING : 2024-02-19 )

P.S.-FIR NO. :(CBI-221-2014-E-0009)

P.S.-FIR NO. :(RAJINDER NAGAR-512/2015)

P.S.-FIR NO. :(FARASH BAZAR-124/2017)



02.04.2025

19

20

21

22

23

24

CRL.A.-586/2024
CRL.M.(BAIL) 1131/2024

CRL.M.A. 6586/2025
CRL.M.(BAIL) 454/2025
In CRL.A.-600/2024

CRL.M.(BAIL) 1295/2024
In CRL.A.-697/2024

CRL.A.-711/2024
CRL.M.(BAIL) 1320/2024

CRL.A.-1031/2024
CRL.M.(BAIL) 1833/2024
CRL.M.A. 33489/2024

CRL.A.-1033/2024
CRL.M.(BAIL) 1838/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

C.S. RATOUR(RATHOURCO@HOTMAIL.COM)(9313781649)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAJEEV @ RAJIV ARUNDHATI KATJU(DHCLSC)
V/s STATE (NCT OF DELHI)

P.S.-FIR NO. :(DABRI-741/2015)

OTHER DETAILS OF ADVOCATES:

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAVI KHANNA @INDER ARUNDHATI KATJU (DHCLSC),
V/s STATE (NCT) OF DELHI & ANR. KANHAIYA SINGHAL

P.S.-FIR NO. :(GAZI PUR-370/2019)

OTHER DETAILS OF ADVOCATES:

UDAY CHAUHAN (CHAUHANUDAY93@GMAIL.COM)(9212843448)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHOK SHARMA ANKUR
V/s STATE OF DELHI

P.S.-FIR NO. :(UTTAM NAGAR-90/2018)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MUKTA GARG(ADV.VISHAL0022@GMAIL.COM)(9911004784)(PETITIONER) :(KARAWAL NAGAR-150/2012)

KAPIL CRL.REV.P. 232/2013 FILED BY BHARAT SHARMA
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |& ANR. (DISPOSED ON : 2013-04-15)

P.S.-FIR NO. :(KARAWAL NAGAR-150/2012)

PREM @ MUKESH VISHESH KUMAR VASHISHT

V/s STATE (GOVT, OF NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:

RAKESH (ADVOCATERAKESHRAJPUT@GMAIL.COM)(7982185137)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FAIZAAN TAK YASH DATT
V/s THE STATE N.C.T. OF DELHI AND ANR

P.S.-FIR NO. :(JAHANGIR PURI-1028/2015)

OTHER DETAILS OF ADVOCATES:

ARIANA D AHLUWALIA (ADVARIANAAHLUWALIA@GMAIL.COM)(0)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MANJEET @ CHOTI ANJU KUMARI
V/s THE STATE (N)CT OF DELHI THROUGH SHO
POLICE STATION BAWANA DELHI

P.S.-FIR NO. :(SAFDARJUNG ELCLAVE-796/2015)

OTHER DETAILS OF ADVOCATES:

SUNIL CHOUDHARY(SUNILADV1@HOTMAIL.COM)(9818310262)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SUNIL CHOUDHARY(SUNILADV1@HOTMAIL.COM)(9818310262)(PETITIONER)

SUNIL CHOUDHARY (SUNILADV1@HOTMAIL.COM)(9818310262)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

P.S.-FIR NO. :(BAWANA-172/2019)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

25

26

CRL.M.A. 35117/2024(CM For

Restoration)

In CRL.M.C.-5804/2023(Disposed

off case)

CRL.M.C.-6871/2023

WITH CRL.M.C. 6877/2023

KAILASH
V/s STATE (N.C.T. OF DELHI) & ANR.

PRAVEEN KUMAR, RAVIN RAO

OTHER DETAILS OF ADVOCATES:

ANUJ RAJPAL (ANUJ.RAJPAL.LAW@GMAIL.COM)(9999900408)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
PRAVEEN KUMAR(ADVPRAVEENKUMAR9650@GMAIL.COM)(0)(PETITIONER)
KAPIL P.S.-FIR NO. :(BHARAT NAGAR-426/2019)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAVIN RAO(ADV.RAVINRAO@GMAIL.COM)(9250700001)(PETITIONER)

NARCOTICS CONTROL BUREAU SHASHWAT BANSAL
V/s KAPIL AGGARWAL @ ROHIT

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BHARAT NAGAR-426/2019)
BAIL APPLN. 2801/2020 FILED BY RAVI KUMAR
(DISPOSED ON : 2020-11-06 )

OTHER DETAILS OF ADVOCATES:
SUBHASH BANSAL(BANSAL_SUBHASH@YAHOO.COM)(9810465109)(PETITIONER)
KAPIL AGGARWAL(AGARWA;KAPIL347 @GMAIL.COM)()(RESPONDENT)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(N.C.B. R.K.PURAM-SC 244/2021)

BAIL APPLN. 982/2022 FILED BY PRAJJWAL
BHARDWAIJ (DISPOSED ON : 2022-10-06 )

BAIL APPLN. 1826/2022 FILED BY ARUN KUMAR
GOYAL @ BAUII (DISPOSED ON : 2022-07-05 )
BAIL APPLN. 1867/2022 FILED BY AVINASH
SHARMA (DISPOSED ON : 2023-03-28 )

BAIL APPLN. 2570/2022 FILED BY GAURAV
SHARMA @ GARY (DISPOSED ON : 2022-10-19 )
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02.04.2025 ADVANCE CAUSE LIST

BAIL APPLN. 2381/2022 FILED BY KAPIL
AGGARWAL (DISPOSED ON : 2022-08-22 )

BAIL APPLN. 2789/2022 FILED BY PRAJJWAL
BHARDWAIJ (DISPOSED ON : 2022-09-20 )

BAIL APPLN. 3279/2022 FILED BY ARUN KUMAR
GOYAL @ BAUII (DISPOSED ON :2022-11-04)
BAIL APPLN. 3306/2022 FILED BY JWALA PRASAD
@ SWAMI (DISPOSED ON : 2023-03-28 )

CRL.M.C. 6877/2023 FILED BY NARCOTICS
CONTROL BUREAU (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 244/2021)

27 CRL.M.C.-6877/2023 NARCOTICS CONTROL BUREAU SHASHWAT BANSAL, ASHISH
V/s GAURAV SHARMA@GARY
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SUBHASH BANSAL(BANSAL_SUBASH@YAHOO.COM)(9810465109)(PETITIONER) :(N.C.B. R.K.PURAM-SC 244/2021)
KAPIL SHARMA BAIL APPLN. 982/2022 FILED BY PRAJJWAL
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BHARDWAIJ (DISPOSED ON : 2022-10-06 )
ASHISH (ASHISHLEGAL22@GMAIL.COM)(7982668896)(PETITIONER) BAIL APPLN. 1826/2022 FILED BY ARUN KUMAR

GOYAL @ BAUII (DISPOSED ON : 2022-07-05)
BAIL APPLN. 1867/2022 FILED BY AVINASH
SHARMA (DISPOSED ON : 2023-03-28 )

BAIL APPLN. 2570/2022 FILED BY GAURAV
SHARMA @ GARY (DISPOSED ON : 2022-10-19 )
BAIL APPLN. 2381/2022 FILED BY KAPIL
AGGARWAL (DISPOSED ON : 2022-08-22 )

BAIL APPLN. 2789/2022 FILED BY PRAJJWAL
BHARDWAIJ (DISPOSED ON : 2022-09-20 )

BAIL APPLN. 3279/2022 FILED BY ARUN KUMAR
GOYAL @ BAUJI (DISPOSED ON : 2022-11-04)
BAIL APPLN. 3306/2022 FILED BY JWALA PRASAD
@ SWAMI (DISPOSED ON : 2023-03-28 )
CRL.M.C. 6871/2023 FILED BY NARCOTICS
CONTROL BUREAU (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 244/2021)

FRESH MATTERS & APPLICATIONS

28 CRL.M.A. 8934/2025 PARVEZ AHMED HEMANT SINGH (DHCLSC), HEMANT
In CRL.A.-1052/2024 V/s STATE NCT OF DELHI SINGH
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAFFARABAD-463/2022)
URVASHI JAIN(URVASHIJAIN125@GMAIL.COM)(0)(PETITIONER)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
29 CRL.M.C.-2117/2025 PARAS @ BHARAT NAVEEN PANWAR
CRL.M.A. 9523/2025 V/s NARCOTICS CONTROL BUREAU
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 22/2025)

ADITYA AGGARWAL (KILGARG719@GMAIL.COM)(8368387547)(PETITIONER)
NARCOTICS CONTROL BUREAU (LEGDZU-NCB@GOV.IN)(0)(RESPONDENT)

FOR ADMISSION

30 CRL.L.P.-57/2025 VED PRAKASH BRAHM PRAKASH SHARMA
CRL.M.A. 2160/2025 V/s ANJU GUPTA
CRL.M.A. 2161/2025

OTHER DETAILS OF ADVOCATES:

31 CRL.REV.P.(NI)-26/2025 SAMEER BHALLA SHAURYA MITTAL, SHAYAL ANAND
CRL.M.(BAIL) 231/2025 V/s DEVIYOT SINGH & ANR.

OTHER DETAILS OF ADVOCATES:

SHAURYA (MITT.SHAURYA@GMAIL.COM)(7044081931)(PETITIONER)
ASHISHSK(ASHISHSK04@GMAIL.COM)(0)(RESPONDENT)

SHAYAL ANAND(SHAYAL.ANANDD@GMAIL.COM)(9871093202)(RESPONDENT)

AFTER NOTICE MISC. MATTERS

32 CRL.M.A. 29085/2024 NEELAM TIWARI TANVEER AHMED MIR, NATASHA
CRL.M.A. 35646/2024 V/s STATE OF NCT DELHI GARG, MONIKA SHARMA, AMIT
CRL.M.A. 35647/2024 GROVER, JITENDRA KR. SINGH

CRL.M.A. 5528/2025

In BAIL APPLN.-553/2017(Disposed
off case)

WITH CRL.M.C. 4473/2022

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NATTASHA (OFFICE@NGCHAMBER.COM)(9654998650)(PETITIONER) :(CHITTRANJAN PARK-173/2015)

KAPIL SHARMA CRL.M.C. 4473/2022 FILED BY SMT NEELAM RANA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) TIWARI (D. OF HEARING : 2025-04-02 )

VIPIN KUMAR(VIPINKUMARDHC@GMAIL.COM)(0)(PETITIONER)

KAPIL P.S.-FIR NO. :(CHITTRANJAN PARK-173/2015)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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33

34

35

36

37

38

39

40

CRL.M.C.-4473/2022

CRL.M.A. 22380/2024
CRL.M.A. 27218/2024
CRL.M.A. 27219/2024
CRL.M.A. 31368/2024
CRL.M.A. 31369/2024

CRL.M.A. 185/2025
In CRL.A.-14/2025

CRL.M.C.-652/2023
CRL.M.A. 2567/2023

CRL.M.C.-760/2023

CRL.M.C.-2220/2023
CRL.M.A. 8402/2023

CRL.M.C.-2970/2023

CRL.M.C.-3413/2023
CRL.M.A. 12832/2023

CRL.M.C.-3515/2023
CRL.M.A. 13355/2023
CRL.M.A. 31371/2023

ADVANCE CAUSE LIST

SMT NEELAM RANA TIWARI
V/s STATE & ANR.

PHOOL KUMAR, NATASHA GARG,
ANKUR GUPTA

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
NEELAM RANA TIWARI(NEELAM23960@GMAIL.COM)()(PETITIONER) :(CHITTRANJAN PARK-173/2015)

KAPIL BAIL APPLN. 553/2017 FILED BY NEELAM TIWARI
SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2022-01-21)

NATASH GARG(NATASHGARG13@GMAIL.COM)(0)(PETITIONER)

KAPIL P.S.-FIR NO. :(CHITTRANJAN PARK-173/2015)
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NATTASHA GARG(OFFICE@NGCHAMBER.COM)(9654998650)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

LAWS LANCE(LAWSLANCELEFGAL@GMAIL.COM)(8527084956)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

RAMESH KUMAR JAYASWAL FARAZ MAQBOOL
V/s CENTRAL BUREAU OF INVESTIGATION

Listing Remarks:
AT 02:15 PM

OTHER DETAILS OF ADVOCATES:

FARAZ MAQBOOL (MAQBOOLFARAZ@GMAIL.COM)(9811752710)(PETITIONER)
FARAZ MAQBOOL (MAQBOOLFARAZ@GMAIL.COM)(9811752710)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

CBI (DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-221-2016--0002)

CRL.A. 1186/2024 FILED BY MANOJ KUMAR
JAYASWAL THROUGH PAIROKAR (D. OF HEARING
: 2024-12-23 )

P.S.-FIR NO. :(CBI-221-2016--0002)

MR. BHAVIK LAXMIKANT SHETHIA
V/s MR. BHUPINDER SINGH

KUNAL MADAN, ARUP BANERIJEE

OTHER DETAILS OF ADVOCATES:

KMA LAW OFFICES(ADMIN@KMALAWOFFICE.COM)(8178766086)(PETITIONER)
SANJEEV SEHAJPAL(SANJEEVSEHAJPAL@GMAIL.COM)(9311741323)(RESPONDENT)
ARUP BANERJEE
(ARUP.BANERJEE.ADVOCATE@GMAIL.COM)(9810573550)(RESPONDENT)

SATISH AND ANR RINKU
V/s STATE GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
RINKU(ADV.RINKU92271@GMAIL.COM)(8178775475)(PETITIONER)

ABHI KUMAR(ABHIKUMAR2006@GMAIL.COM)(8178775475)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SARABJIT SINGH LAMBA RANDHIR KUMAR, DHRUV TAMTA
V/s STATE N C T OF DELHI AND ORS

P.S.-FIR NO. :(MADHU VIHAR-115/2021)

OTHER DETAILS OF ADVOCATES:

RANDHIR LAL SHARMA (ADVRANDHIR@HOTMAIL.COM)(9811116796)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DHRUV TAMTA(DHRUVTAMTA@GMAIL.COM)(9899989917)(PETITIONER)

ADVANTAGE INDIA SHIKHAR SHARMA
V/s CENTRAL BUREAU OF INVESTIGATION

P.S.-FIR NO. :(MALVIYA NAGAR-128/2023)

OTHER DETAILS OF ADVOCATES:
TANVEER AHMED(TAMLAW.VAIBHAV@GMAIL.COM)(9891984221)(PETITIONER) :(CBI-DAI-2017-A-0036)
SVK ZEROX(SVKZEROX@GMAIL.COM)()(PETITIONER) BAIL APPLN. 618/2020 FILED BY MANISH KUMAR
KAPIL GARG (DISPOSED ON : 2020-03-02 )
SHARMA(DHCPROSECUTIONDELHIPOLICE@ GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 294/2021 FILED BY RAMAN KAPOOR
(DISPOSED ON : 2021-04-19 )
CRL.M.C. 1319/2021 FILED BY WAVE HOSPITALITY
PRIVATE LIMITED (DISPOSED ON : 2022-02-21 )
W.P.(CRL) 1463/2021 FILED BY ADVANTAGE INDIA
(DISPOSED ON : 2023-08-22 )

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

P.S.-FIR NO. :(CBI-DAI-2017-A-0036)

OM PRAKASH MALHOTRA & ORS. GAGAN KUMAR SINGHAL, ANANYA
V/s STATE OF NATIONAL CAPITAL TERRITORY |ROY, ATUL AGARWAL
OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ANANYA ROY (YAKKUDIMAG@GMAIL.COM)(9971556889)(RESPONDENT)
ATUL AGARWAL(ATULAGARWAL13@GMAIL.COM)(8826235476)(PETITIONER)

SURINDER KAUR GROVER RAHUL KUMAR SINGH, DIVJOT SINGH
V/s STATE (GOVT. OF NCT OF DELHI & ANR. & |[BHATIA
ORS.

P.S.-FIR NO. :(LAJPAT NAGAR-294/2001)
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41 CRL.M.C.-3558/2023
CRL.M.A. 13485/2023
CRL.M.A. 13486/2023
CRL.M.A. 23091/2024
WITH CRL.M.C. 875/2024

42 CRL.M.C.-3929/2023
CRL.M.A. 14799/2023
CRL.M.A. 10445/2024

43 CRL.M.C.-4169/2023

44  CRL.M.C.-6128/2023
CRL.M.A. 24103/2023
WITH CRL.M.C. 6968/2023

45 CRL.M.C.-6968/2023

46  |CRL.M.C.-6940/2023

47 CRL.M.C.-7031/2023
CRL.M.A. 26233/2023

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

GAURI GUPTA (GATALEGALASSOCIATES@YAHOO.CO.IN)(9811966887)(PETITIONER)
GAURI GUPTA(GATALEAGALASSOCIATES@YAHOO.CO.IN)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRABHASH JAIN & ORS. AADITYA VIJAY KUMAR, VIJAY
V/s THE STATE GOVT. OF NCT OF DELHI & KINGER, DINESH GARG, VIJAY
ANR. KINGER, ASHWIN VAISH

OTHER DETAILS OF ADVOCATES:

AADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(971622082)(PETITIONER)
SUDESH JIAN(SANJEEVAVS@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VIJAY KINGER (KINGER.KINGERLAWFIRM@GMAIL.COM)(9868423615)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DINESH GARG(DGARGADV@GMAIL.COM)(9811715205)(RESPONDENT)

AADITYA VIJAY KUMAR(RAHULARYA744@GMAIL.COM)(9711131164)(PETITIONER)
VIJAY KINGER(KINGER.KINGERLAWFIRM@GMAIL.COM)(9711504511)(RESPONDENT)
ASHWIN VAISH(ASHWIN.VAISH@GMAIL.COM)(9650022033)(PETITIONER)

SIDHARTH GUPTA DEEPANK YADAV, LALIT BHARDWAJ,
V/s STATE & ANR. JATIN ANAND DWIVEDI

OTHER DETAILS OF ADVOCATES:

DEEPANK (DEEPANKADV@GMAIL.COM)(9999310199)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

LALIT BHARDWAJ(BHARDWAJLALIOT438@GMAIL.COM)(9212117822)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JATIN ANAND
DWIVEDI(JATINANANDDWIVEDI@GMAIL.COM)(9910507208)(RESPONDENT)

AMIT AGGARWAL VINEET MEHTA
V/s UDAI SHANKAR AWASTHI

OTHER DETAILS OF ADVOCATES:

VINEET MEHTA(VINMEHTA99@GMAIL.COM)(9810353944)(PETITIONER)
OMPAL SINGH(OMPALSINGH11@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KRISHAN KUMAR(ADVKUMARKRISHAN@GMAIL.COM)()(RESPONDENT)

SAJJAN PAL VIDYA SAGAR, VIDYA SAGAR,
V/s STATE OF DELHI & ANR DAVENDER KUMAR

OTHER DETAILS OF ADVOCATES:

A.K BAJPAI (BAJPAI5393@YAHOO0.COM)(9999919360)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

A.K. BAJIPAI(BAJPAI5393@YAHOO0.COM)(9999919360)(PETITIONER)

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
DAVENDER KUMAR(KUMARDAVENDER@YAHOO.COM)(9213401533)(PETITIONER)

MS. KAMAL RUHIL BIPNEET SINGH SOVI
V/s STATE GOVT. OF STATE OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SOVI BIPNEET SINGH (INFO@SBSLEGALSOLUTIONS.COM)(9811218405)(PETITIONER)
SOVI BIPNEET SINGH (INFO@SBSLEGALSOLUTIONS.COM)(9811218405)(PETITIONER)
SOVI BIPNEET SINGH(INFO@SBSLEGALSOLUTIONS.COM)(9811218405)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ATTAR SINGH & ANR. PANKAJ KUMAR SRIVASTAV, OM
V/s BALENDER SINGH PRAKASH GUPTA

OTHER DETAILS OF ADVOCATES:

AMBIENT ALLIANCE (INFOAMBIENTALLIANCE36@GMAIL.COM)()(PETITIONER)
CORPORATER(CORPORATERELATIONS@MADEEASY.IN)()(RESPONDENT)

OM PRAKASH GUPTA(OPGUPTA1952@YAHOO0.COM)(9971036133)(PETITIONER)

ARUN KUMAR MENON AND ANR SHREE PRAKASH SINHA, PARMOD
V/s STATE GOVT. OF NCT OF DELHI KUMAR BHARDWA)

OTHER DETAILS OF ADVOCATES:
SHREE PRAKASH SINHA (SHREE167 @YAHOO.CO.IN)(9810368574)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(TILAK NAGAR-42/2023)

CRL.M.C. 2138/2025 FILED BY MANPREET SINGH
(D. OF HEARING : 2025-04-16 )

P.S.-FIR NO. :(TILAK NAGAR-42/2023)

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
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48

49

50

51

52

53

54

55

CRL.M.C.-8090/2023
CRL.M.A. 30130/2023

CRL.M.C.-8342/2023
CRL.M.A. 31172/2023

CRL.M.C.-8373/2023
CRL.M.A. 31239/2023

CRL.M.C.-8622/2023

CRL.M.C.-9362/2023
CRL.M.A. 35024/2023

CRL.M.C.-9515/2023

CRL.M.C.-9362/2024
CRL.M.A. 35905/2024

CRL.M.C.-990/2025
CRL.M.A. 4576/2025
CRL.M.A. 4578/2025

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PARMOD KUMAR

BHARDWAJ(BHARDWAJPKADV@GMAIL.COM)(8826927496)(RESPONDENT)

RISHI GUPTA
V/s STATE AND ANR.

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

SANDEEP CHOUDHARY

J.K CHAWLA (PUSHPENDER403KKD@GMAIL.COM)()(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MADANMOHNA GOYAL ARJUN SINGH KHURANA

V/s NOVARTIS INDIA LTD.

OTHER DETAILS OF ADVOCATES:
ARJUN SINGH KHURANA(ARJUNSK1988@GMAIL.COM)(9899498684)(PETITIONER)

M/S MAKSL LIFESTYLE PVT LTD THROUGH ITS |AVINASH KUMAR TRIVEDI, SURUCHI
AUTHORIZED DIRECTOR MR ABHIRAM

SHARMA

V/s M/S MODI INFOSOL PVT LTD THROUGH

ITS AUTHORIZED DIRECTOR SH SHYAM

SUNDER MODI

OTHER DETAILS OF ADVOCATES:
AVINASH (AKTRIVEDILAWOFFICES@GMAIL.COM)(9871441764)(PETITIONER)

MITTAL

SURUCHI (SURUCHI.M14@GMAIL.COM)()(RESPONDENT)

SURUCHI MITTAL(SURUCHI.M14@GMAIL.COM)(9811000519)(RESPONDENT)

NEHA BAGAI
V/s MADHAV BAGAI

OTHER DETAILS OF ADVOCATES:
UDIT CHAUHAN(UDIT.JAIDELEX@GMAIL.COM)(9958786148)(PETITIONER)

UDIT CHAUHAN

NEHA BAGGI(NEHADAIVIK1709@GMAIL.COM)()(PETITIONER)
MADHAV BAGAI(MADHAV_BAGAI@YAHOO.COM)()(RESPONDENT)

SATENDER KUMAR SRIVASTAVA
V/s STATE OF GNCT OF DELHI

OTHER DETAILS OF ADVOCATES:

VARUN DESWAL

MONU KUMAR

(MONUKUMARADVOCATE@GMAIL.COM)(7838289358)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHOK CHAUDHARY ALIAS ASHOK KUMAR

CHAUDHARY

V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
TANYA AGARWAL(TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER)
TANYA AGARWAL (TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER)

KAPIL SHARMA

(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAMLESH KUMAR

MISHRA(CORPUSJURISINDIA@GMAIL.COM)(9650082100)(PETITIONER)
MRS KAVITA RANI GOYAL

V/s SH SUMIT BANSAL

OTHER DETAILS OF ADVOCATES:
AKUL KRASHNAN (B8802034338@GMAIL.COM)(9582841103)(PETITIONER)

TANYA AGARWAL, KAMLESH KUMAR

MISHRA

AKUL KRISHNAN

RAMEEZ (RAMEEZ.RAJA@LEXINDIS.COM)(0)(RESPONDENT)

GAURAV SHARMA
V/s SHRUTI GUPTA

OTHER DETAILS OF ADVOCATES:

ARPIT RAI

ARPIT RAI (ARPITRAI.LEGAL@GMAIL.COM)(9582442354)(PETITIONER)
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233/2018)

P.S.-FIR NO. :(LAXMI NAGAR-333/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(LAJPAT NAGAR-354/2017)

W.P.(CRL) 2480/2017 FILED BY DINESH CHANDER
(DISPOSED ON : 2018-08-29 )

BAIL APPLN. 1774/2017 FILED BY DINESH
CHANDER (DISPOSED ON : 2018-08-29 )

BAIL APPLN. 1990/2017 FILED BY SATENDER
KUMAR SRIVASTAV (DISPOSED ON : 2017-10-25)
CRL.M.C. 935/2021 FILED BY MR. PRITI PANT
(DISPOSED ON : 2023-01-24))

CRL.M.C. 934/2021 FILED BY SHIV HARI
(DISPOSED ON : 2023-01-24)

CRL.M.C. 787/2022 FILED BY DINESH CHANDER
(DISPOSED ON : 2023-04-21)

P.S.-FIR NO. :(LAJPAT NAGAR-354/2017)

P.S.-FIR NO. :(JAGAT PURI-314/2017)



02.04.2025

56 CRL.M.C.-1569/2025 TRISTAR HOTELS PVT. LTD. & ORS.

ADVANCE CAUSE LIST

CRL.M.A. 7073/2025 V/s STATE GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

ANKIT BHATIA, DEEPANSHU JOSHI

ANKIT BHATIA(ANKIT.BHATIA@HOTMAIL.CO.IN)(9971594841)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DEEPANSHU JOSHI(DEEPASHUJOSHI.ADV@GMAIL.COM)(9999713610)(RESPONDENT)
DEEPANSHU JOSHI(DEEPASHUJOSHI.ADV@GMAIL.COM)(9999713610)(RESPONDENT)
DEEPANSHU JOSHI(DEEPASHUJOSHI.ADV@GMAIL.COM)(9999713610)(RESPONDENT)

57 CRL.M.C.-1677/2025 TRISTAR HOTELS PVT. LTD. & ORS.

CRL.M.A. 7563/2025 V/s STATE GOVT. OF NCT OF DELHI AND ANR.

CRL.M.A. 7564/2025
OTHER DETAILS OF ADVOCATES:

ANKIT BHATIA, DEEPANSHU JOSHI

ANKIT BHATIA(ANKIT.BHATIA@HOTMAIL.CO.IN)(9971594841)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
DEEPANSHU JOSHI(DEEPASHUJOSHI.ADV@GMAIL.COM)(9999713610)(RESPONDENT)
DEEPANSHU JOSHI(DEEPASHUJOSHI.ADV@GMAIL.COM)(9999713610)(RESPONDENT)

58 CRL.M.A. 18884/2016 BHUPINDER KUMAR SAHNI & ANR
CRL.M.A. 20396/2017 V/s STATE OF NCT OF DELHI & ANR
In CRL.REV.P.-239/2015

OTHER DETAILS OF ADVOCATES:

59 CRL.REV.P.-542/2015 STATE
CRL.M.A. 12386/2015 V/sJCLX

OTHER DETAILS OF ADVOCATES:

166

ANWESH MADHUKAR, BHAGAT
SINGH

RICHA KAPOOR

P.S.-FIR NO. :(NEW FRIENDS COLONY-166/2024)

P.S.-FIR NO. :(NEW FRIENDS COLONY-167/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MEHRAULI-497/2012)

BAIL APPLN. 855/2013 FILED BY MAHTURA SINGH
MEHRA (DISPOSED ON : 2013-07-16 )

BAIL APPLN. 1410/2014 FILED BY RAJPAL SINGH
(DISPOSED ON : 2015-01-16 )

BAIL APPLN. 418/2014 FILED BY HARDAYAL SINGH
(DISPOSED ON : 2014-05-28))

BAIL APPLN. 417/2014 FILED BY BAAJ SINGH &
ANR (DISPOSED ON : 2014-05-28 )

BAIL APPLN. 1321/2014 FILED BY SIMRANJEET
SINGH @ LADA (DISPOSED ON : 2015-03-05 )
CRL.REV.P. 298/2014 FILED BY NARENDER KUMAR
AHLAWAT (DISPOSED ON : 2015-05-15)

BAIL APPLN. 543/2014 FILED BY NARENDER
KUMAR AHLAWAT (DISPOSED ON : 2014-03-10)
BAIL APPLN. 686/2014 FILED BY NARENDER
KUMAR AHLAWAT (DISPOSED ON : 2016-04-18 )
CRL.REV.P. 162/2014 FILED BY STATE (DISPOSED
ON : 2015-05-15)

BAIL APPLN. 1829/2014 FILED BY NARENDER
KUMAR AHLAWAT (DISPOSED ON : 2014-08-20 )
BAIL APPLN. 2273/2014 FILED BY MATHURA
SINGH MEHRA (DISPOSED ON : 2015-03-05 )
BAIL APPLN. 780/2015 FILED BY UDAIRAJ SINGH
(DISPOSED ON : 2015-04-27)

BAIL APPLN. 1032/2015 FILED BY PREMVEER
(DISPOSED ON : 2015-07-14))

BAIL APPLN. 822/2016 FILED BY SATNAM SINGH
(DISPOSED ON : 2016-05-31)

BAIL APPLN. 929/2016 FILED BY NARENDER
KUMAR AHLAWAT (DISPOSED ON : 2016-06-01 )
TR.P.(CRL.) 19/2016 FILED BY JASDEEP KAUR
CHADHA (DISPOSED ON : 2016-03-16 )

BAIL APPLN. 476/2016 FILED BY SUKHDEV SINGH
NAMDHARI (DISPOSED ON : 2016-04-01 )

BAIL APPLN. 1017/2016 FILED BY SATNAM SINGH
(DISPOSED ON : 2016-08-03 )

BAIL APPLN. 1089/2016 FILED BY INDERPAL
(DISPOSED ON : 2016-05-25 )

BAIL APPLN. 1224/2016 FILED BY NARENDER
KUMAR AHLWAT (DISPOSED ON : 2016-06-06 )
CRL.M.C. 3102/2016 FILED BY JASDEEP KAUR
CHADHA (DISPOSED ON : 2016-10-18 )

BAIL APPLN. 1758/2016 FILED BY NARENDER
KUMAR AHLAWAT (DISPOSED ON : 2016-11-22)
BAIL APPLN. 1656/2017 FILED BY SUKHDEV SINGH
NAMDHARI (DISPOSED ON : 2017-09-07 )

BAIL APPLN. 867/2017 FILED BY BHUPINDER
SINGH BISHT (DISPOSED ON : 2017-05-23 )

BAIL APPLN. 1272/2017 FILED BY BAAJ SINGH
(DISPOSED ON : 2018-03-14 )

BAIL APPLN. 740/2017 FILED BY PREMVIR
(DISPOSED ON : 2017-05-12)



02.04.2025

60 |CRL.REV.P.-777/2016
CRL.M.A. 18611/2016

61 CRL.REV.P.-818/2016

62 CRL.REV.P.(MAT.)-26/2025
CRL.M.A. 1746/2025

CONNECTED MATTERS (ANMM)
63 BAIL APPLN.-2282/2024

64  |CRL.M.C.-5349/2023
CRL.M.A. 20288/2023

WITH CRL.REV.P. 322/2024
BAIL APPLN. 2282/2024

65 CRL.REV.P.-322/2024

ADVANCE CAUSE LIST

MUKESH KUMAR
V/s RUKMANI & ANR. (DHCLSC)

OTHER DETAILS OF ADVOCATES:

AJAY SHARMA
V/s NAVAL KISHORE & ORS

D KSHARMA

OTHER DETAILS OF ADVOCATES:

MR. ARUN MAURYA
V/s MS. POONAM MAURYA & ANR.

MANSI SHARMA (DHCLSC)

OTHER DETAILS OF ADVOCATES:
MANSI

SHARMA(CHAMBERSMANISHARMA®@GMAIL.COM)(9910201722)(PETITIONER)

MANISH MALPORIYA
V/s STATE NCT OF DELHI

VIMAL TYAGI

OTHER DETAILS OF ADVOCATES:
VIMAL TYAGI(VIMALTYAGI1995@GMAIL.COM)(9999006387)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SMT LAJWANTI
V/s STATE AND ORS.

VIPIN BHASKER

OTHER DETAILS OF ADVOCATES:

VIPIN BHASKER(BHASKAR.VIPIN@GMAIL.COM)(9953904132)(PETITIONER)
VIPIN BHASKAR(BHASKAR.VIPIN@GMAIL.COM)(9953904132)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE OF NCT OF DELHI
V/s DAYARAM MALPORIA & ORS.

LAKSH KHANNA

OTHER DETAILS OF ADVOCATES:

LAKSH KHANNA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER)

LAKSH KHANNA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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PRADEEP NAWANI, RAKHI DUBEY

BAIL APPLN. 850/2017 FILED BY MATHURA SINGH
MEHRA (DISPOSED ON : 2018-03-13 )

BAIL APPLN. 893/2017 FILED BY INDERPAL
(DISPOSED ON : 2018-03-20)

BAIL APPLN. 2565/2017 FILED BY NARENDER
KUMAR AHLAWAT (DISPOSED ON : 2018-02-02 )
BAIL APPLN. 2013/2017 FILED BY NARENDER
KUMAR AHLAWAT (DISPOSED ON : 2017-10-24)
W.P.(CRL) 2517/2017 FILED BY JASDEEP KAUR
CHADHA (D. OF HEARING : 2025-04-21 )

P.S.-FIR NO. :(MEHRAULI-497/2012)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-261/2022)

BAIL APPLN. 3105/2022 FILED BY MANISH
MALPORIYA (DISPOSED ON : 2023-08-07 )

BAIL APPLN. 3152/2022 FILED BY DAYARAM
MALPORIYA (DISPOSED ON : 2023-12-04 )

BAIL APPLN. 3148/2022 FILED BY RUKMA DEVI
(DISPOSED ON : 2024-01-24 )

CRL.M.C. 5349/2023 FILED BY SMT LAJWANTI (D.
OF HEARING : 2025-04-02 )

CRL.REV.P. 322/2024 FILED BY STATE OF NCT OF
DELHI (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(PRASAD NAGAR-261/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-261/2022)

BAIL APPLN. 3105/2022 FILED BY MANISH
MALPORIYA (DISPOSED ON : 2023-08-07 )

BAIL APPLN. 3152/2022 FILED BY DAYARAM
MALPORIYA (DISPOSED ON : 2023-12-04 )

BAIL APPLN. 3148/2022 FILED BY RUKMA DEVI
(DISPOSED ON : 2024-01-24 )

CRL.REV.P. 322/2024 FILED BY STATE OF NCT OF
DELHI (D. OF HEARING : 2025-04-02 )

BAIL APPLN. 2282/2024 FILED BY MANISH
MALPORIYA (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(PRASAD NAGAR-261/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(PRASAD NAGAR-261/2022)

BAIL APPLN. 3105/2022 FILED BY MANISH
MALPORIYA (DISPOSED ON : 2023-08-07 )

BAIL APPLN. 3152/2022 FILED BY DAYARAM
MALPORIYA (DISPOSED ON : 2023-12-04 )

BAIL APPLN. 3148/2022 FILED BY RUKMA DEVI
(DISPOSED ON : 2024-01-24))

CRL.M.C. 5349/2023 FILED BY SMT LAJWANTI (D.
OF HEARING : 2025-04-02 )

BAIL APPLN. 2282/2024 FILED BY MANISH
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MALPORIYA (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(PRASAD NAGAR-261/2022)

FOR DIRECTIONS

66 CRL.M.C.-86/2025 MR MANOJ GOYAL AKUL KRISHNAN
CRL.M.A. 466/2025 V/s SH SUMIT BANSAL

OTHER DETAILS OF ADVOCATES:
AKUL KRASHNAN (B8802034338@GMAIL.COM)(9582841103)(PETITIONER)
TANYA SHARMA (TANYA.SHARMA@LEXINDIS.COM)(0)(RESPONDENT)

FOR FINAL HEARING

67 CRL.M.C.-122/2023 DEV VERMA SANJEEV KR. BALIYAN, PUNEET
V/s STATE AND ANR. KUMAR RAI, ARVIND KUMAR
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(TUGLAQ ROAD-41/2022)

SANJEEV KR.BALIYAN(SKBLEGAL27 @GMAIL.COM)(9818340105)(PETITIONER)
PUNEET KUMAR RAI(AD.PUNEETRAI@YAHOO.COM)(9811330474)(PETITIONER)
ARVIND KUMAR(WRITETOARVINDKUMAR@GMAIL.COM)(9811666590)(PETITIONER)

68  |CRL.M.C.-2660/2023 JAIVEER SINGH DEEPAK SHARMA
V/s STATE (N.C.T. OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(JAFFARPUR KALAN-10/2015)
DEEPAK SHARMA (LEGALPROCEDUREB85@GMAIL.COM)(9810573758)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

FOR DIRECTION/ORDERS (CASES OF CONVICTS GRANTED BAIL BUT COULDN'T FURNISH SURETY BOND

69 CRL.A.-119/2024 SHIBU MANDAL ANU NARULA (DHCLSC), MADHUR
CRL.M.A. 3926/2024 V/s THE STATE NCT OF DELHI AND ANR MITTAL
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
RAVI PRAKASH MISHRA(RAVI0261302@GMAIL.COM)(9871122620)(PETITIONER) :(AMBEDKAR NAGAR-234/2016)
KAPIL SHARMA CRL.M.C. 301/2017 FILED BY SMT LAVANYA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ANIRUDH VERMA (DISPOSED ON : 2017-02-08 )

MADHUR MITTAL (MADHURMM9@GMAIL.COM)(9870557137)(RESPONDENT)
P.S.-FIR NO. :(AMBEDKAR NAGAR-234/2016)
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COURT NO. 32
HON"BLE MR.JUSTICE GIRISH KATHPALIA

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING
THROUGH VIRTUAL MODE, 1.E., ENSURE THE VIDEO IS ON WHEN THE MATTER 1S TAKEN UP, APPEAR IN COURT
ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE.

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN
THEIR MATTER 1S CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT
TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.

NOTE 6: THE BAIL APPLICATION CASES LISTED IN ADVANCE LIST SHALL BE TAKEN UP FIRST FOLLOWED BY
SUPPLEMENTARY LIST.

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

manish.prasad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
TOP OF THE BOARD
1 BAIL APPLN.-4627/2024 VINAY VINOD FULARA Listing Remarks:
V/s STATE GOVT. OF NCT OF DELHI 5 MATTER
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MOHIT SHARMA(ADVM.SHARMAO1@GMAIL.COM)(9871304404)(PETITIONER) :(JAFFARPUR KALAN-79/2023)
KAPIL BAIL APPLN. 1760/2023 FILED BY SEEMA DEVI
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (DISPOSED ON : 2023-07-13 )
BAIL APPLN. 2046/2023 FILED BY SEEMA DEVI
(DISPOSED ON : 2023-08-22 )
CRL.M.C. 7755/2024 FILED BY SURESH KUMAR
(DISPOSED ON : 2024-10-01 )
P.S.-FIR NO. :(JAFFARPUR KALAN-79/2023)
BAIL
2 BAILAPPLN.-3814/2022 IYOTI SHALINI, MANISH PRATAP SINGH
CRL.M.(BAIL) 1252/2023 V/s STATE
CRL.M.A. 27563/2023
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SHAHID AZAD(ADVOCATESHAHIDAZAD@GAMIL.COM)(9811126628)(PETITIONER)  :(ECONOMIC OFFENCE WING-207/2019)
KAPIL BAIL APPLN. 3041/2020 FILED BY JYOTI (DISPOSED
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |ON : 2020-11-06 )
MANISH PRATAP SINGH BAIL APPLN. 3496/2020 FILED BY RAKESH SINGH
(MANISH@80446@YAHOO.CO.IN)(9999447762)(PETITIONER) (DISPOSED ON : 2020-12-02 )
KAPIL SHARMA BAIL APPLN. 4031/2020 FILED BY RAKESH SINGH
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2021-03-05 )
OM PRKASH (OMPRAKASH318@YAHOO.IN)()(PETITIONER) W.P.(CRL) 336/2021 FILED BY RAKESH SINGH
KAPIL SHARMA (DISPOSED ON : 2021-02-16 )
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
207/2019)
3 |BAIL APPLN.-4067/2024 ANGELINE DORE SHYAM SUNDER AGGARWAL
V/s CUSTOMS THROUGH ANUJ KUMAR ACO
SHIFT C
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4 BAIL APPLN.-114/2025

5 BAIL APPLN.-288/2025
CRL.M.A. 2067/2025

6 BAIL APPLN.-903/2025

SUSPENSION OF SENTENCE

7 CRL.REV.P.-810/2018
CRL.M.(BAIL) 1482/2018
CRL.M.A. 32372/2018

8  CRL.REV.P.-500/2022
CRL.M.(BAIL) 935/2022

PAROLE/FURLOUGH
9 W.P.(CRL)-3932/2024

10  W.P.(CRL)-4072/2024

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:
S.S AGGARWAL(SUNDER.AGGARWAL@GMAIL.COM)(9810415987)(PETITIONER)
SANJEEV NARULA(SANJEEVNARULA.CGSC@GMAIL.COM)(0)(RESPONDENT)

TUSHAR HIRDAY VIRDI
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

HIRDAY VIRDI(HRIAYVIRDI@GMAIL.COM)(8375839726)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SHAHEEN NAAZ ROOPANSH PUROHIT
V/s THE STATE (GOVT OF NCT, DELHI)

OTHER DETAILS OF ADVOCATES:

PARVEEN DABAS(PARVDABAS@GMAIL.COM)(9899914199)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MANIJIT SINGH @ MANIJEET SINGH @GULAB
SHERA
V/s STATE NCT OF DELHI

NIRMALPREET SINGH HIRA

OTHER DETAILS OF ADVOCATES:
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH. SUNIL JAIN
V/s SH. ROHIT MALU

ANISH SHRESHTHA

OTHER DETAILS OF ADVOCATES:
ANISH SHRESHTHA()(9810241795)(PETITIONER)

JAGDISH CHAND
V/s STATE (NCT) OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

KUNAL MALHOTRA(KUNALMALHOTRA15@GMAIL.COM)(9899773662)(PETITIONER)
KUNAL MALHOTRA(KUNALMALHOTRA15@GMAIL.COM)(9899773662)(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CRIMINAL STANDING(CRIMINALSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
SHUBHAM SHARMA(SHUBHAMSHARMA234@GMAIL.COM)()(RESPONDENT)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SUNILF(SUNILF.ADV@GMAIL.COM)()(RESPONDENT)
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT)

MALKHAN
V/s STATE OF NCT OF DELHI

GAYATRI NANDWANI (DHCLSC)

OTHER DETAILS OF ADVOCATES:

VIVEK PUNIA(VIVEK_27@HOTMAIL.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)

PAWAN SINGH
V/s STATE (NCT OF DELHI)

SIDDHARTH YADAV

OTHER DETAILS OF ADVOCATES:

SIDDHARTH YADAV (SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

170

KUNAL MALHOTRA, RISHAB RAJ JAIN

P.S.-FIR NO. :(CUSTOMS-VIII(A)10/P AND 1/3419-
C/ARRIV)

P.S.-FIR NO. :(BABA HARI DASS NAGAR-341/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-762/2020)

BAIL APPLN. 4213/2021 FILED BY KM FAIZAL
(DISPOSED ON : 2022-03-15))

P.S.-FIR NO. :(ADARSH NAGAR-762/2020)

P.S.-FIR NO. :(S.P. BADLI-455/2024)

P.S.-FIR NO. :(DABRI-1112/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-244/2009)

CRL.A. 222/2012 FILED BY MALKHAN (DISPOSED
ON : 2017-10-28)

W.P.(CRL) 1915/2018 FILED BY MALKHAN
(DISPOSED ON : 2018-07-12 )

W.P.(CRL) 3832/2023 FILED BY MALKHAN
(DISPOSED ON : 2023-12-22 )

P.S.-FIR NO. :(ADARSH NAGAR-244/2009)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(HARSH VIHAR-66/2010)

BAIL APPLN. 1737/2010 FILED BY PAWAN SINGH
(DISPOSED ON : 2011-02-02 )

CRL.A. 929/2011 FILED BY PAWAN SINGH
(DISPOSED ON : 2015-02-04 )

W.P.(CRL) 1272/2015 FILED BY PAWAN SINGH
(DISPOSED ON : 2015-07-15))

W.P.(CRL) 443/2019 FILED BY PAWAN SINGH
(DISPOSED ON : 2019-03-13)

W.P.(CRL) 1037/2024 FILED BY PAWAN SINGH
(DISPOSED ON : 2024-05-28))

W.P.(CRL) 3386/2024 FILED BY PAWAN SINGH
(DISPOSED ON : 2024-11-07 )

W.P.(CRL) 490/2025 FILED BY PAWAN SINGH (D.
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OF HEARING : 2025-07-03 )

P.S.-FIR NO. :(HARSH VIHAR-66/2010)

FRESH MATTERS & APPLICATIONS

11 CRL.M.C.-2015/2025 MANRICH SINGH NARANG & ORS. MANDEEP SINGH VINAIK
V/s STATE OF NATIONAL CAPITAL TERRITORY
OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
MANDEEP :(NEW FRIENDS COLONY-12/2015)
SINGH(OPERATIONS@INTEGALLAWOFFFICES.COM)(9810001275)(PETITIONER) BAIL APPLN. 146/2015 FILED BY SAMRAT SINGH
KAPIL NIRULA & ORS. (DISPOSED ON : 2015-05-12)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) | BAIL APPLN. 145/2015 FILED BY DAMAN BABBAR
NIRULA & ORS. (DISPOSED ON : 2015-05-12 )
W.P.(CRL) 563/2015 FILED BY JATINDER KAUR
NARANG & ORS (DISPOSED ON : 2015-04-10 )
CRL.M.C. 2751/2016 FILED BY JATINDER KAUR
NARANG (DISPOSED ON : 2016-08-10 )

CRL.M.C. 2748/2016 FILED BY MANRICH SINGH
NARANG (DISPOSED ON : 2016-08-10 )

CRL.M.C. 2753/2016 FILED BY JHELUM NARANG
(DISPOSED ON : 2016-08-10 )

CRL.M.C. 3414/2016 FILED BY MANRICH SINGH
NARANG & ORS. (DISPOSED ON : 2018-09-27 )
CRL.M.C. 2752/2016 FILED BY SURINDER KAUR
NIRULA (DISPOSED ON : 2016-08-10 )

CRL.M.C. 2749/2016 FILED BY DAMAN BABBAR
NIRULA (DISPOSED ON : 2016-08-10 )

CRL.M.C. 3428/2016 FILED BY GAURAV KALRA &
ORS. (DISPOSED ON : 2018-09-27 )

CRL.M.C. 3403/2016 FILED BY GAURAV KALRA &
ORS (DISPOSED ON : 2016-09-16 )

CRL.M.C. 3415/2016 FILED BY MANRICH SINGH
NARANG & ORS. (DISPOSED ON : 2016-09-16 )

P.S.-FIR NO. :(NEW FRIENDS COLONY-12/2015)

FOR ADMISSION

12 W.P.(CRL)-1761/2024 SIKANDER BEHL PRATYUSH PRASANNA
CRL.M.A. 17152/2024 V/s STATE OF NCT OF DELHI & ANR
CRL.M.A. 17153/2024
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PRATYUSH :(MAIDAN GARHI-91/2023)
PRASANNA(PRATYUSH@PRASANNALAWCHAMBERS.IN)(9560071269)(PETITIONER)  BAIL APPLN. 3691/2023 FILED BY GEETANJALI
KAPIL BEHL (DISPOSED ON : 2024-07-01))

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |BAIL APPLN. 3692/2023 FILED BY KABIR SABLOK
(DISPOSED ON : 2024-07-01)
BAIL APPLN. 822/2024 FILED BY SIKANDER BEHL
(DISPOSED ON : 2024-05-06 )

P.S.-FIR NO. :(MAIDAN GARHI-91/2023)

13 W.P.(CRL)-2373/2024 DEEPAK & ORS. ADITYA SACHDEVA
V/s THE STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SARAI ROHILLA-330/2020)
KUNWAR VISHAL (ADVKUWARVISHALO1@GMAIL.COM)(9971057039)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

14 CRL.M.A. 6299/2025 VIJENDER SINGH VIKRAM SINGH JAKHAR
In W.P.(CRL)-3699/2024 V/s THE STATE OF NCT OF DELHI THROUGH ITS
THE COMMISSIONER OF POLICE DELHI POLICE
HEADQUARTERS & ORS.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(ADARSH NAGAR-822/2023)

R.S JAKHAR (VSJIAKHAR@HOTMAIL.COM)(9999722399)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
VIKRAM SINGH JAKHAR(VSJAKHAR@HOTMAIL.COM)(0)(PETITIONER)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

15  |W.P.(CRL)-4076/2024 MS. PRIYA SAHANI @ POOJA & ORS. YOGENDRA PAL SINGH Listing Remarks:
CRL.M.A. 39251/2024 V/s THE STATE (NCT OF DELHI) & ORS. AT 2:30PM

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PALAM VILLAGE-338/2020)
GULAB SINGH(GULABSINGH8181@GMAIL.COM)(9818138181)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
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AFTER NOTICE MISC. MATTERS

16

17

18

19

20

21

22

23

24

CRL.REV.P.-61/2018

WITH CRL.REV.P. 225/2018
CRL.REV.P. 607/2018

CRL.REV.P.-225/2018

CRL.REV.P.-607/2018

CRL.REV.P.-175/2018
CRL.M.A. 4097/2018

WITH CRL.REV.P. 204/2018

CRL.REV.P.-204/2018

CRL.REV.P.-1072/2018
CRL.M.A. 48657/2018

CRL.A.-424/2019
CRL.M.A. 31209/2018
CRL.M.A. 15859/2022
CRL.M.A. 699/2025
WITH CRL.A. 429/2019

CRL.A.-429/2019

CRL.M.A. 34476/2023
CRL.M.A. 5463/2024
In CRL.A.-509/2019

ADVANCE CAUSE LIST

M/S BLUESTAR INFOTECH PVT LTD
V/s STATE (GOVT OF NCT OF DELHI) & ANR

PRAMOD BAHUGUNA, MISHI
CHAUDHARY, PRADEEP RANA &
ASSOCIATES

OTHER DETAILS OF ADVOCATES:
PRAMOD BAHUGUNA()(9811126394)(PETITIONER)

M/S BLUESTAR INFOTECH PVT LTD PRAMOD BAHUGUNA
V/s STATE (GOVT OF NCT OF DELHI) & ORS

OTHER DETAILS OF ADVOCATES:
PRAMOD BAHUGUNA()(9811123945)(PETITIONER)

M/S BLUESTAR INFOTECH PVT LTD PRAMOD BAHUGUNA
V/s STATE (GOVT OF NCT OF DELHI) & ORS

OTHER DETAILS OF ADVOCATES:
PRAMOD BAHUGUNA()(9811123945)(PETITIONER)

GIRISH KUMAR RUPESH KUMAR
V/s M/S JYOTI FLOUR MILLS & ANR

OTHER DETAILS OF ADVOCATES:
RUPESH KUMAR()(9810793688)(PETITIONER)

GIRISH KUMAR
V/s M/S JYOTI FLOUR MILLS & ANR

RUPESH KUMAR

OTHER DETAILS OF ADVOCATES:
RUPESH KUMAR()(9810793688)(PETITIONER)

KULWINDER KAUR JOHAR @ K K JOHAR
V/s CENTRAL BUREAU OF INVESTIGATION

DEVINDER CHOWDHARY, NARESH
CHANDRA GUPTA

OTHER DETAILS OF ADVOCATES:
DEVINDER CHOWDHARY()(8447709297)(PETITIONER)
NARESH CHANDRA GUPTA(NCG1952@YAHOO.IN)(9312658071)(PETITIONER)

M/S INDIA AFFORDABLE HOUSING O N SHARMA, MOHD NAVED KHAN,

SOLUTIONS VARUN SINGH, IBAD MUSHTAQ,
V/s M/S KONARK INFRA DEVELOPERS PVT. NEHA BHATNAGAR, MOHIT SINGHAL,
LTD. & ORS MEHUL SHARMA, LALIT KUMAR

OTHER DETAILS OF ADVOCATES:

RAINISH SONI(RAINISHSONI18@GMAIL.COM)()(PETITIONER)

AMIT VERMA(LAWYERAMITVERMA@GMAIL.COM)()(RESPONDENT)
ALANKRITI DWIVEDI
(HIMANSHUYADAV@FORESIGHTLAW.IN)(9811997569)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
IBAD MUSHTAQ(IBAD311@GMAIL.COM)(9911044680)(RESPONDENT)

NEHA

BHATNAGAR(NEHABHATNAGARADVOCATE@GMAIL.COM)(9953030761)(PETITIONER)

MOHIT SINGHAL(MOHIT.1499@GMAIL.COM)(9810969398)(PETITIONER)
MEHUL SHARMA(ADVOMEHULSHARMA@GMAIL.COM)(8650800838)(PETITIONER)
LALIT KUMAR (LALIT.LUTHRA@YAHOO.COM)(9910645959)(RESPONDENT)

M/S INDIA AFFORADABLE HOUSING O N SHARMA, IBAD MUSHTAQ, NEHA
SOLUTIONS BHATNAGAR, MOHIT SINGHAL,

V/s M/S KONARK INFRA DEVELPOERS PVT LTD |MEHUL SHARMA, LALIT KUMAR

& ORS

OTHER DETAILS OF ADVOCATES:
IBAD MUSHTAQ(IBAD311@GMAIL.COM)(9911044680)(RESPONDENT)
NEHA

BHATNAGAR(NEHABHATNAGARADVOCATE@GMAIL.COM)(9953030761)(PETITIONER)

MOHIT SINGHAL(MOHIT.1499@GMAIL.COM)(9810969398)(PETITIONER)
MEHUL SHARMA(ADVOMEHULSHARMA@GMAIL.COM)(8650800838)(PETITIONER)
LALIT KUMAR (LALIT.LUTHRA@YAHOO.COM)(9910645959)(RESPONDENT)

SH. ARUN KUMAR SINHA AMIT SHARMA, SHUBHAM BHALLA,
V/s CENTRAL BUREAU OF INVESTIGATION BIRENDRA KUMAR MISHRA,
SHUBHAM BHALLA

OTHER DETAILS OF ADVOCATES:

AMIT SHARMA()(9873901278)(PETITIONER)

SHUBHAM BHALLA(SHUBHAMBHALLA@HOTMAIL.COM)(9654427273)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

BIRENDRA KUMAR MISHRA(B.ADV.1975@GMAIL.COM)(9650010789)(PETITIONER)
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT)

SHUBHAM BHALLA(SHUBHAMBHALLA@HOTMAIL.COM)(9654427273)(PETITIONER)
BIRENDRA KUMAR MISHRA(B.ADV.1975@GMAIL.COM)(9650010789)(PETITIONER)
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P.S.-FIR NO. :(CBI-BD1-2013-E-0006)

Listing Remarks:
AT 4:00PM

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-2-1986)

CRL.M.C. 3557/2016 FILED BY RAMA SINHA
(DISPOSED ON : 2016-12-21 )

CRL.M.C. 3716/2016 FILED BY DR A K SINHA
(DISPOSED ON : 2016-12-16 )

TR.P.(CRL.) 86/2016 FILED BY DR. A K SINHA
(DISPOSED ON : 2017-02-02 )

CRL.M.C. 913/2018 FILED BY A K SINHA
(DISPOSED ON : 2018-07-18 )



02.04.2025

25 CRL.A.-436/2022
CRL.M.A. 17909/2022
WITH CRL.REV.P. 750/2022

26  |CRL.REV.P.-750/2022
CRL.M.A. 22684/2022

27 CRL.M.C.-4586/2022
WITH CRL.REV.P. 884/2022

28 CRL.REV.P.-884/2022

29 CRL.REV.P.-260/2022
CRL.M.A. 8340/2022

30 [CRL.REV.P.-379/2022

31 CRL.REV.P.-413/2022

ADVANCE CAUSE LIST

MS. X MANNAT TIPNIS, TARUN KAUSHIK
V/s MANISH KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:
MANNAT TIPNIS(MANNATTIPNISLAW@GMAIL.COM)(8130105530)(PETITIONER)
KAPIL

CRL.A. 722/2019 FILED BY RAMA SINHA
(DISPOSED ON : 2023-03-24)

CRL.M.C. 3064/2022 FILED BY SHRI RAJ KUMAR
KATHURIA & ANR. (D. OF HEARING : 2025-08-04 )

P.S.-FIR NO. :(CBI-2-1986)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MALVIYA NAGAR-938/2002)
W.P.(CRL) 356/2003 FILED BY MRS. X (DISPOSED

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |ON : 2016-09-28 )

TARUN KAUSHIK(TARUNKAUSHIK90@GMAIL.COM)(9315955436)(RESPONDENT)

MANISH KUMAR
V/s STATE NCT OF DELHI AND ANR.

TARUN KAUSHIK, MANNAT TIPNIS

OTHER DETAILS OF ADVOCATES:

MUKESH VATSA &
ASSOCIATES(MUKESHVATSA.ASSOCIATES@GMAIL.COM)(9811131195)(PETITIONER)
MANISH BANSAL(BANSALMANISH82@GMAIL.COM)(9958228325)(PETITIONER)
KAPIL

CRL.M.C. 869/2007 FILED BY SHEEBA ABIDI
(DISPOSED ON : 2009-01-30)

CRL.REV.P. 750/2022 FILED BY MANISH KUMAR
(D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(MALVIYA NAGAR-938/2002)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MALVIYA NAGAR-938/2002)

W.P.(CRL) 356/2003 FILED BY MRS. X (DISPOSED
ON :2016-09-28))

CRL.M.C. 869/2007 FILED BY SHEEBA ABIDI

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2009-01-30 )

MANNAT TIPNIS(MANNATTIPNISLAW@GMAIL.COM)(8130105530)(RESPONDENT)

XXXX ANJANI KUMAR MISHRA, PREM NATH

V/s STATE (GOVT. OF NCT) OF DELHI & ORS. UPADHYAY

OTHER DETAILS OF ADVOCATES:

ANJANI KUMAR MISHRA(ANJANILAW@GMAIL.COM)()(PETITIONER)
ELAN CHEZIAN &
ASOCIATES(ELANTHEPRINCE@GMAIL.COM)(9818830288)(PETITIONER)
KAPIL

CRL.A. 436/2022 FILED BY MS. X (D. OF HEARING :
2025-04-02)

P.S.-FIR NO. :(MALVIYA NAGAR-938/2002)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(TILAK MARG-60/2019)

CRL.M.C. 2803/2021 FILED BY ABHAY JAIN
(DISPOSED ON : 2021-11-11)

CRL.M.C. 2804/2021 FILED BY ATUL JAIN

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) |(DISPOSED ON : 2021-11-11)

PREM NATH
UPADHYAY(SANDEEP_SAHNI@HOTMAIL.COM)(9999187343)(RESPONDENT)

XYZ XXX

V/s STATE OF NCT OF DELHI & ORS. UPADHYAY

OTHER DETAILS OF ADVOCATES:
XYZ(HKAURLEGAL@GMAIL.COM)()(PETITIONER)
KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PREM NATH
UPADHYAY(SANDEEP_SAHNI@HOTMAIL.COM)(9999187343)(RESPONDENT)

NARESH @ KALU & ANR. RAVI DEV SHARMA
V/s THE STATE OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

RAVI DEV SHARMA(ADVRAVIGALAW@GMAIL.COM)(9873205388)(PETITIONER)
THE
STATE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

MEENU
V/s SHRI PARMOD & ORS.

SUPRIYA JUNEJA

OTHER DETAILS OF ADVOCATES:
SUPRIYA JUNEJA(SUPRIYA@SNACHAMBERS.COM)(9999449597)(PETITIONER)

SARDAR SINGH VISHAL SONI, SHAYUK KUMAR
V/s GOVT OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

PRADEEP KUMAR(MURRIAPRADEEP@GMAIL.COM)(9810952810)(PETITIONER)
RAIJIV SONI (RAJIVSONIDOLLY@GMAIL.COM)()(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

173

ANJANI KUMAR MISHRA, PREM NATH

CRL.M.C. 2798/2021 FILED BY RICHA JAIN
(DISPOSED ON : 2021-11-11)

P.S.-FIR NO. :(TILAK MARG-60/2019)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(USMANPUR-1128/2017)

W.P.(CRL) 2198/2018 FILED BY NARESH & ORS
(DISPOSED ON : 2018-11-27))

P.S.-FIR NO. :(USMANPUR-1128/2017)

P.S.-FIR NO. :(CHHAWLA-676/2014)



02.04.2025

32 CRL.REV.P.-550/2022
CRL.M.A. 16984/2022

33 CRL.REV.P.-610/2022
CRL.M.A. 18813/2022

34  |CRL.REV.P.-769/2022
CRL.M.A. 23163/2022
CRL.M.A. 6352/2023
CRL.M.A. 10694/2023
CRL.M.A. 11301/2024

35 CRL.REV.P.-770/2022
CRL.M.A. 23270/2022
CRL.M.A. 23272/2022

36 CRL.REV.P.-776/2022
CRL.M.A. 23483/2022
CRL.M.A. 34121/2023

37 CRL.REV.P.-723/2023

38 CRL.REV.P.-741/2023

ADVANCE CAUSE LIST

SHAYUK KUMAR(SHAYUK.KUMAR@GMAIL.COM)(8595615868)(RESPONDENT)
SHAYUK KUMAR(SHAYUK.KUMAR@GMAIL.COM)(8595615868)(PETITIONER)

AMIT KUMAR AND ORS RATNESH SHARMA, JITENDRA
V/s STATE (NCT OF DELHI) & ANR. KUMAR TIWARI, SANJEEV KUMAR
TIWARI

OTHER DETAILS OF ADVOCATES:

RATNESH SHARMA(RATNESH.RSH@GMAIL.COM)(8448722439)(PETITIONER)

RAHUL RAMAN(OFFICE.ADVRAHULRAMAN@GMAIL.COM)(9546120095)(PETITIONER)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
JITENDRA KUMAR
TIWARIJITENDRA.TIWARI@LAWYER.COM)(9268740063)(PETITIONER)

P.S.-FIR NO. :(DABRI-460/2018)

SANJEEV KUMAR
TIWARI(SANJEEV.TIWARI1234@GMAIL.COM)(9717575363)(PETITIONER)
RAJ KUMAR SHASHI SHANKER

V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

SHASHI SHANKER(ADVOCATESHAHSI@YMAIL.COM)(9810433650)(PETITIONER) :(CBI-DAI-2019-A-0019)

CENTRAL BUREAU OF INVESTIGATION(DLACBIDHC@GMAIL.COM)()(RESPONDENT)  |CRL.M.C. 6330/2019 FILED BY RAJ KUMAR
INSPECTOR , NCB NEW DELHI (DISPOSED ON :
2021-11-08 )
CRL.M.C. 1181/2025 FILED BY RAJ KUMAR (D. OF
HEARING : 2025-04-09 )

P.S.-FIR NO. :(CBI-DAI-2019-A-0019)

BHAGWATI PRASHAD ANAND PRAKASH, KUSHDEEP GAUR,

V/s RACHNA AJIT SINGH, AJIT SINGH, RAHUL
TYAGI, ANAND PRAKASH, DEEPAK
GOEL, RONY JOHN, RA.VISH
CHANDRA PATHAK, SAURAV KUMAR

OTHER DETAILS OF ADVOCATES:

ANAND PRAKASH(PRAKASH.LAW@GMAIL.COM)(9310511420)(PETITIONER)
ANAND PRAKASH(PRAKASH.LAW@GMAIL.COM)(9310511420)(PETITIONER)
KUSHDEEP GAUR(KUSHDEEP.GAUR@GMAIL.COM)(9873214509)(PETITIONER)
ANAND PRAKASH(PRAKASH.LAW@GMAIL.COM)(9310511420)(PETITIONER)
AJIT SINGH(AJITSINGH8881@GMAIL.COM)(9990525091)(RESPONDENT)
RAHUL TYAGI(RAHULTYAGI56021@GMAIL.COM)(8527555057)(RESPONDENT)
ANAND PRAKASH(PRAKASH.LAW@GMAIL.COM)(9310511420)(PETITIONER)
DEEPAK GOEL(DEEPAKGOELADV@GMAIL.COM)(9711840150)(RESPONDENT)
RONY JOHN(ADV.RONYJOHN@GMAIL.COM)(8943584987)(RESPONDENT)
RA.VISH CHANDRA
PATHAK(SANDEEPNAINWAL786@GMAIL.COM)(8010172204)(PETITIONER)
SAURAV KUMAR(SAURA_V@LIVE.COM)(7011185675)(RESPONDENT)

ASHWNI KUMAR KARTICKAY MATHUR, RAJEEV
V/s STATE OF NCT OF DELHI LOCHAN MAHUNTA

OTHER DETAILS OF ADVOCATES:

ONE GLOBAL
CHAMBERS(ONEGLOBALCHAMBERS@GMAIL.COM)(9999358983)(PETITIONER)

ONE GLOBAL
CHAMBERS(ONEGLOBALCHAMBERS@GMAIL.COM)(9999358983)(PETITIONER)

KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
RAJEEV LOCHAN
MAHUNTA(RAJEEVLOCHAN21121987@GMAIL.COM)(9711750166)(PETITIONER)

MOHD. SHAHID AZEEM A DOST, NITIN RAI SHARMA,
V/s NISHA SAIFI RITIK VERMA

P.S.-FIR NO. :(MEHRAULI-750/2017)

OTHER DETAILS OF ADVOCATES:

AMIT OJHA(AMITOJHA@HOTMAIL.COM)(9891511114)(PETITIONER)

NISHA SAIFI(FAUZIAKHAN6171@GMAIL.COM)(9811022039)(RESPONDENT)
NITIN RAI SHARMA(NITINRAI.ADV@GMAIL.COM)(9990010667)(RESPONDENT)
RITIK VERMA(ADV.RITIK0714@GMAIL.COM)(8750081905)(RESPONDENT)

DEEPAK GARG MISHIKA SINGH (DHCLSC), RAJ
V/s POONAM GARG KUMAR

OTHER DETAILS OF ADVOCATES:

MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(PETITIONER)
MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(PETITIONER)
MISHIKA SINGH(ADVMISHIKASINGH@GMAIL.COM)(9810187140)(PETITIONER)
RAJ KUMAR(ADVOCATE.RAJKUMARG@GMAIL.COM)(9212253011)(PETITIONER)

ASHA KARKI AMITABH KUMAR VERMA
V/s STATE AND ORS

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(NANAK PURA-17/2011)

CRL.M.C. 2355/2011 FILED BY VEENA BISHT & ORS
174



02.04.2025
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48

CRL.REV.P.-778/2023

CRL.REV.P.-939/2023

CRL.REV.P.-963/2023

CRL.REV.P.-1021/2023
CRL.M.A. 26297/2023

CRL.REV.P.-1063/2023
CRL.M.A. 27483/2023

CRL.REV.P.-1290/2023
CRL.M.A. 10659/2024
CRL.M.A. 10660/2024

CRL.REV.P.-1326/2023
CRL.M.A. 33697/2023

CONT.CAS(C)-2015/2024
WITH CRL.REV.P. 769/2022

W.P.(CRL)-49/2024
CRL.M.A. 415/2024

W.P.(CRL)-388/2024

ADVANCE CAUSE LIST

(DISPOSED ON : 2012-12-14))

P.S.-FIR NO. :(NANAK PURA-17/2011)

SH.BIDHAN CHANDRA SAHU MANASI SAHOO, SAMARTH KRISHAN
V/s MAA JHANDEWALI CO-OP (U) T/C SOCIETY |LUTHRA
LTD.

OTHER DETAILS OF ADVOCATES:

NEERAJ KUMAR
MISHRA(NEERAJMISHRALAWYER@GMAIL.COM)(9971634966)(PETITIONER)
SAMARTH KRISHAN
LUTHRA(SKLUTHRA1995@GMAIL.COM)(9910849026)(RESPONDENT)

THE STATE (GNCT OF DELHI) MANIJEET ARYA
V/s AKASH ALIAS HUNNY

OTHER DETAILS OF ADVOCATES:
MAJEET ARYA(MANJETARYA@YAHOO.COM)(9810054662)(PETITIONER)

SMT. BABITA DEVI & ORS. HARDEEP SINGH DHILLON, VIKRANT
V/s SH. VINOD KUMAR SINGH

P.S.-FIR NO. :(I.P.ESTATE-30/2021)

OTHER DETAILS OF ADVOCATES:

MATTA PHOTOSTAT(MATTAPHOTOSTAT@GMAIL.COM)()(PETITIONER)

H.S. DHILLON 7
ASSOPCIATES(HSDELHION2002@GMAIL.COM)(9810064398)(PETITIONER)
PRAMOD KUMAR(ADVOCATEPRAMOD2020@GMAIL.COM)()(RESPONDENT)
VIKRANT SINGH(VIKRANTSINGH0207@GMAIL.COM)(8920232871)(RESPONDENT)

RAKESH NAYAK PRATEEK LAKRA
V/s KAMALUJEET

OTHER DETAILS OF ADVOCATES:
CLERGY (INFO@CLERGYWISEMEN.COM)()(PETITIONER)

GAURAV BHARDWAJ & ORS. PRABHIJIT JAUHAR
V/s BHUMIKA ARORA

OTHER DETAILS OF ADVOCATES:

GAURAV BHARDWAJ(GOLDBHARDWAJ@GMAIL.COM)()(PETITIONER)

KAPIL BHARDWAIJ(KAPILPRINCE@GMAIL.COM)(9899007771)(PETITIONER)
PRABHIJIT JAUHAR (PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)
BHUMIKA ARORA(BHUMIKA12@GMAIL.COM)(9871358997)(RESPONDENT)

VIMMI GHAI KRISHAN N RANA, DALJEET DHIMAN
V/s SACHIN GHAI

OTHER DETAILS OF ADVOCATES:

K. RANA &
COMPANY(KRANA.COMPANY9002@GMAIL.COM)(9810897276)(PETITIONER)
SACHIN GHAI(MET.SACHIN27 @GMAIL.COM)()(RESPONDENT)

DALJEET DHIMAN(DALJEET_DHIMAN@YAHOO.COM)(9811640373)(PETITIONER)

X FATHER OF VICTIM GAUTAM ANAND
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:

GAUTAM ANAND(ANANDGAUTAMA400@GMAIL.COM)(7838174095)(PETITIONER)
KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

:(PALAM VILLAGE-769/2022)
(DISPOSED ON : 2024-02-05 )

P.S.-FIR NO. :(PALAM VILLAGE-769/2022)

RACHNA
V/s BHAGWATI PRASHAD

SAURAV KUMAR

OTHER DETAILS OF ADVOCATES:

SAURAV KUMAR(SAURA_V@LIVE.COM)(7011185675)(RESPONDENT)
SANDEEP (SANDEEPNAINWAL786@GMAIL.COM)(0)(RESPONDENT)
PRAKASH LAW(PRAKASH.LAW@GMAIL.COM)(0)(RESPONDENT)

MR. AJAY YADAV DEEPANSHU GOSWAMI, TARUN
V/s STATE OF NCT OF DELHI & ORS. SHOKEEN

OTHER DETAILS OF ADVOCATES:

LAKSHAY YADAV(KLADV.CO.LAW@GMAIL.COM)(9723023235)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
TARUN SHOKEEN(TARUNSHOKEENADV@GMAIL.COM)(9811484755)(RESPONDENT)

NAGENDER AND ORS SAROJ KUMAR JHA
V/s THE STATE NCT OF DELHI AND ANR.

P.S.-FIR NO. :(ROHINI NORTH-65/2013)

OTHER DETAILS OF ADVOCATES:
SAROJ KUMAR JHA(JHAKSAROJHL@GMAIL.COM)(9818701001)(PETITIONER)
SAROJ KR. JHA (JHAKSAROJHL@GMAIL.COM)()(PETITIONER)

P.S.-FIR NO. :(HARSH VIHAR-35/2021)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

CRL.M.C. 7841/2023 FILED BY ASHOK KUMAR
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W.P.(CRL)-1478/2024

W.P.(CRL)-1855/2024
CRL.M.A. 18049/2024

W.P.(CRL)-2093/2024

W.P.(CRL)-2207/2024
CRL.M.A. 21601/2024

W.P.(CRL)-2371/2024
CRL.M.A. 23133/2024

W.P.(CRL)-2949/2024

W.P.(CRL)-3261/2024
CRL.M.A. 31465/2024

W.P.(CRL)-3992/2024
CRL.M.A. 38563/2024

W.P.(CRL)-3995/2024

ADVANCE CAUSE LIST

KAPIL SHARMA
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH PRABHAT PUNEET KUMAR SAXENA Listing Remarks:

V/s THE STATE & ANR. AT 2:30PM

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KALYAN PURI-92/2024)
PUNEET KUMAR(ADVIEETGIRI66@GMAILCOM)(9871770952)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ROHIT KASHYAP APOORYV JHA

V/s THE UNION OF INDIA & ORS.

OTHER DETAILS OF ADVOCATES:

ABHAY KANT(ABHAYKANTUPADHYAY@GMAIL.COM)(9799808342)(PETITIONER)
UNION OF INDIA, HSSHO, NCSC, DIVCOM(UOIDHC@GMAIL.COM, HSSHO@NIC.IN,
SECRETARY-NCSC@NIC.IN, DIVCOM@NIC.IN)()(RESPONDENT)

DHC PROSECUTION DELHI POLICE,
GNCTD(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM,
GNCTDSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)

DCNE, SDM SEELAMPUR, UNION OF INDIA(DCNE@NIC.IN,
SDMSEELAMPUR56@GMAIL.COM, UOIDHC@GMAIL.COM)()(RESPONDENT)

MOHD KHALID ABHAY KUMAR Listing Remarks:

V/s THE STATE GOVT OF NCT DELHI AND ANR AT 2:30PM

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(R.K.PURAM-44/2024)
M. NAUSHAD(MNAUSHAD60@GMAIL.COM)(9810782767)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

JASBIR SINGH VINEET MEHTA

V/s THE STATE (GNCT) DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(SADAR BAZAR-985/2023)
VINEET MEHTA (VINMEHTA99@GMAIL.COM)(9810353944)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SHRI WASIUDDIN MOHAMMAD YAMEEN
V/s THE STATE NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

HAJI MOHD. YAMEEN (HAJIMDYAMEEN@GMAIL.COM)(9313327720)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANDEEP & ORS. PRADEEP YADAV
V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CHHAWLA-388/2023)
PRADEEP YADAV(YPRADEEP993@GMAIL.COM)(8700020768)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SMT. AXXX ASHOK KUMAR
V/s STATE (N.C.T. OF DELHI)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ASHOK KUMAR ()(9990018670)(PETITIONER) :(MALVIYA NAGAR-1727/2015)

KAPIL SHARMA W.P.(CRL) 2465/2016 FILED BY SURENDER SINGH
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2018-02-19)

W.P.(CRL) 2463/2016 FILED BY SHAM SUNDER
VIRMANI (DISPOSED ON : 2018-02-19 )
CRL.REV.P. 266/2019 FILED BY SURENDER SINGH
& ANR (DISPOSED ON : 2022-11-15)

P.S.-FIR NO. :(MALVIYA NAGAR-1727/2015)

RAVIKANT SHARMA MOHIT CHAUDHARY
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(TIMAR PUR-530/2024)
RAVIKANT SHARMA(RAVIKANTIID@YAHOO.IN)(9810877987)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BIPUL KUMAR & ORS. ANJU LATA
V/s THE STATE (N.C.T. OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(CYBER CELL DWARKA-77/2024)
VIPIN KUMAR (ADV.VIPINPANWARS4@GMAIL.COM)(8588820276)(PETITIONER)

VIPIN KUMAR (ADV.VIPINPANWARS4@GMAIL.COM)(8588820276)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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58  |W.P.(CRL)-4064/2024
59 CRL.M.C.-16/2025
CRL.M.A. 87/2025
FOR ARGUMENT
60 |CRL.REV.P.-256/2022

ADVANCE CAUSE LIST

TERESA RANI
V/s THE STATE OF NCT OF DELHI AND ORS.

SHASHWAT SARIN

OTHER DETAILS OF ADVOCATES:

RISHABH LEKHI (RLEKHI97@GMAIL.COM)(9910025152)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KANWARIJEET SINGH KOCHHAR ARJUN SYAL
V/s STATE GOVT. OF NCT OF DELHI AND ORS.

OTHER DETAILS OF ADVOCATES:
ARJUN SYAL(SYALANDCOMPANY@GMAIL.COM)(9873136938)(PETITIONER)
KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

TARUN CHAUDHARY
V/s STATE OF NCT DELHI

MANISH KAUSHIK

OTHER DETAILS OF ADVOCATES:
MANIH KAUSHIK(MANIKAUSHIK.LAW@GMAIL.COM)(9818218885)(PETITIONER)
SAMIR SAGAR(SAMIRSAGAR7869@GMAIL.COM)()(PETITIONER)

MANIH KAUSHIK(MANISHKAUSHIK.LAW@GAMIL.COM)(9818218885)(PETITIONER)

KAPIL

SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE OF NCT

DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

177

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-302/2023)

W.P.(CRL) 3664/2023 FILED BY MEDHATITHI JHA
& ANR. (D. OF HEARING : 2025-04-04 )
W.P.(CRL) 819/2024 FILED BY GAURAV SHARMA
& ORS. (DISPOSED ON : 2024-05-20 )

W.P.(CRL) 1727/2024 FILED BY PLATINUM HOTELS
AND RESTAURANTS LLP (D. OF HEARING : 2025-
04-04 )

W.P.(CRL) 3706/2023 FILED BY M/S PLATINUM
HOTELS AND RESTAURANTS LLP & ORS.
(DISPOSED ON : 2024-03-14 )

W.P.(CRL) 553/2025 FILED BY GAURAV SHARMA
(D. OF HEARING : 2025-04-24 )

P.S.-FIR NO. :(GREATER KAILASH-302/2023)

P.S.-FIR NO. :(DWARKA SOUTH-40/2014)
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ADVANCE CAUSE LIST

COURT NO. 22
HON"BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail .com

ITEM
NUMBER CASE NUMBER

FOR ADMISSION
1 CM(M)-2383/2024

2 [cM(M)-3016/2024

3 |CM(M)-3697/2024
CM APPL. 62648/2024

4  CM(M)-4143/2024
CM APPL. 75246/2024

5 CM APPL. 42431/2024(CM For
Restoration)
CM APPL. 42646/2024

In MAT.APP.-19/2013(Disposed off

case)

AFTER NOTICE MISC. MATTERS
6 CM(M)-576/2018

WITH RSA 226/2017
CM(M) 431/2023

7 RSA-226/2017
CM APPL. 33784/2017

WITH CM(M) 576/2018

8  [CM(M)-431/2023
CM APPL. 60590/2023
CM APPL. 12288/2024

PARTY NAME ADVOCATE NAME

MANJU KHANNA & ANR.
V/s ANSAL PROPERTIES AND INFRASTRUCTURE
LTD

ISHA KHANNA

OTHER DETAILS OF ADVOCATES:

SANJEEV GERA
V/s VIVEK KHURANA & ANR.

SHEKHAR NANAVATY

OTHER DETAILS OF ADVOCATES:
SHEKHAR NANAVATY(SHEKHARNANAVATY@GMAIL.COM)(8860166368)(PETITIONER)
PRAKASH(PRAKASHCHANDR9811@GMAIL.COM)(0)(RESPONDENT)

HABIB UR REHMAN (DECEASED) THR LR ANSHU MAHAIJAN
V/s MOHD YAMIN (DECEASED) THR LR

OTHER DETAILS OF ADVOCATES:
VIKAS AGGARWAL AND ANSHU MAHAJAN()(9811165656)(PETITIONER)
HABIB UR REHMAN()(9873124893)(PETITIONER)

R.K.JAIN
V/s SURAJ SUNAR & ORS.

RAJESH JAIN

OTHER DETAILS OF ADVOCATES:

SH SUNIL KUMAR
V/s MRS. MITHLESH

RAKESH MALHOTRA, PANKAJ
KUMAR, ROOP RAM SARWAL

OTHER DETAILS OF ADVOCATES:
PANKAJ KUMAR (PANKAJK.PUNDIR@GMAIL.COM)(9312705068)(PETITIONER)
RAJ KUMAR(RAJKUMARADV876 @GMAIL.COM)(0)(RESPONDENT)

BALWAN SINGH
V/s THE SECRETARY BOARD OF DIRECTOR
SYNDICATE BANK & ORS

SARVESH BISARIA

OTHER DETAILS OF ADVOCATES:
SARVESH BISARIA()(9013336175)(PETITIONER)

BALWAN SINGH
V/s SECRETARY BOARD OF DIRECTOR,
SYNDICATE BANK & ORS

SARVESH BISARIA, PUNEET TANEJA

OTHER DETAILS OF ADVOCATES:

NIHARIKA GHOSH @ NIHARIKA KUNDU
V/s SHANKAR GHOSH & ANR.

OM PRAKASH GULABANI, GOBIND
MALHOTRA, GOBIND MALHOTRA

OTHER DETAILS OF ADVOCATES:
OM PRAKASH GULABANI(OPGLLB@REDIFFMAIL.COM)(9811357500)(PETITIONER)
NISHANT
MANDAL(NISHANTMANDAL@REDIDDMAIL.COM)(8092776660)(PETITIONER)

OM PRAKASH(OPGLLB@REDIFFMAIL.COM)(9811357500)(PETITIONER)
SHANK(1402SHANK@GMAIL.COM)()(RESPONDENT)

STATE OF NCT
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
OPGLLB(OPGLLB@REDIFFMAIL.COM)()(PETITIONER)
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OTHER INFORMATION
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9 CM(M)-1019/2021
CM APPL. 40459/2021

10 CM(M)-1213/2021
CM APPL. 26527/2022
CM APPL. 4376/2024

11  CM(M)-969/2023
CM APPL. 31054/2023

12 CM(M)-1079/2023
CM APPL. 35250/2023

13 CM(M)-1091/2023
CM APPL. 35538/2023
CM APPL. 9039/2024
CM APPL. 15338/2024

14  |CM(M)-1294/2023
CM APPL. 6316/2024

WITH CM(M) 1296/2023

15 CM(M)-1296/2023
CM APPL. 6312/2024

ADVANCE CAUSE LIST

OPGLLB(OPGLLB@REDIFFMAIL.COM)()(PETITIONER)

GOBIND MALHOTRA
(LAWCHAMBERS.GM@GMAIL.COM)(9910553758)(RESPONDENT)

GOBIND MALHOTRA
(LAWCHAMBERS.GM@GMAIL.COM)(9910553758)(RESPONDENT)

GOBIND MALHOTRA(GOBIND.MALHOTRA@GMAIL.COM)(9910553758)(RESPONDENT)

SANJEEV CHANANA PRADEEP KUMAR MISHRA, RENU
V/s ). S. VOHRA VERMA

OTHER DETAILS OF ADVOCATES:

ASHISH
UPADHHAYAY(UPADHAYAYLAWCHAMBERS@GMAIL.COM)(9811215280)(PETITIONER)
RENU VERMA(RVLEGAL@YAHOO0.COM)(9810241303)(RESPONDENT)

MURARI CHAUDHARY RENU GUPTA, YOGESH SWAROOP
V/s SMT. JAFRI KHATUN & ORS.

OTHER DETAILS OF ADVOCATES:
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER)
RENU GUPTA(RENU@RENUGUPTA.CO.IN)(9873316904)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

GURBACHAN SINGH()(9811862031)(RESPONDENT)

RENU GUPTA(RENU@RENUGUPTA.CO.IN)(9873316904)(PETITIONER)

YOGESH SWAROOP(YOGESHSWROOP@GMAIL.COM)(9810371649)(RESPONDENT)
RENU GUPTA (RENU@RENUGUPTA.CO.IN)(9873316904)(PETITIONER)
YOGESHWAR(YOGESHSWROOP@GMAI.COM)()(RESPONDENT)

YOGESH SWAROOP(YOGESHSWROOP@GMAIL.COM)(9810371649)(RESPONDENT)

PAWANDEEP SINGH SURI AND ANR SUBHODAY BANERJEE
V/s SUSHIL JUNEJA AND ANR

OTHER DETAILS OF ADVOCATES:

DEEPAK
PATHAK(DEEPAKPATHAKADVOCATE@GMAIL.COM)(9891406066)(PETITIONER)
VIVEK(VIVEKJUNEJA27 @GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

SCOOTERS INDIA LTD PARVINDER CHAUHAN, ANIRUDH
V/s SANYOG ENGINEERS AND ANR WADHWA, DEVESH KUMAR CHAUVIA

OTHER DETAILS OF ADVOCATES:

PARVINDER CHAUHAN , SANTOSH
UPADHYAY(PARVINDERCHAUHAN.ADV@GMAIL.COM)(9868102274)(PETITIONER)
SANYOG(SANYOG.ENGINEER@GMAIL.COM)()(RESPONDENT)
HMTI(PRODUCTS@HMTI.CO.IN)()(RESPONDENT)

ANIRUDH
WADHWA(ANIRUDH@WADHWACHAMBERS.COM)(9910612299)(RESPONDENT)
DEVESH KUMAR
CHAUVIA(CHAUVIA.DEVESH@HOTMAIL.COM)(7500946894)(PETITIONER)

K K KHULLAR ANJALI NEHRA
V/s BHARTI BANSAL

OTHER DETAILS OF ADVOCATES:

K K KHULLAR (KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER)
GK CHAUHAN(GKCHAUHAN55@GMAIL.COM)()(RESPONDENT)

KAMAL KISHORE
KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER)
RAKESH(RAKESH.KR0750@GMAIL.COM)()(RESPONDENT)

GK CHAUHAN(GKCHAUHAN55@GMAIL.COM)()(RESPONDENT)

K K KHULLAR (KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER)
GK CHAUHAN(GKCHAUHAN55@GMAIL.COM)()(RESPONDENT)
RAKESH(RAKESHKR0750@GMAIL.COM)()(RESPONDENT)

MEENU KAPOOR TEJPAL SINGH KANG, MOHIT
V/s JAVID AHMED BHAT AND ORS

OTHER DETAILS OF ADVOCATES:

KANG AND ASSOCIATES(OFFICETPSKANG@GMAIL.COM)(9289085513)(PETITIONER)
MOHIT YADAV(VARNIKASHARMA.ADV@OUTLOOK.COM)()(PETITIONER)

T P S KANG(OFFICETPSKANG @GMAIL.COM)()(RESPONDENT)

MOHIT (MOHITYADAVOCT25@GMAIL.COM)(9953184227)(RESPONDENT)

RAJIV SODHI TEJPAL SINGH KANG, MOHIT
V/s JAVID AHMED BHAT AND ORS

OTHER DETAILS OF ADVOCATES:

KANG AND ASSOCIATES(OFFICETPSKANG@GMAIL.COM)(9289085513)(PETITIONER)
MOHIT YADAV (VARNIKASHARMA.ADV@OUTLOOK.COM)()(PETITIONER)
TPSKANG(OFFICETPSDKANG @GMAIL.COM)()(RESPONDENT)

MOHIT (MOHITYADAVOCT25@GMAIL.COM)(9953184227)(RESPONDENT)
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16

17

18

19

20

21

22

23

24

CM(M)-1460/2023
CM APPL. 46549/2023

CM(M)-1981/2023
CM APPL. 62148/2023

CM(M)-31/2024
CM APPL. 843/2024

CM(M)-107/2024
CM APPL. 3151/2024

CM(M)-1891/2024
CM APPL. 9438/2024

CM(M)-2101/2024(Disposed off

case)
CM APPL. 17551/2024

CM(M)-2188/2024
CM APPL. 17640/2024
CM APPL. 72550/2024

CM(M)-2328/2024
CM APPL. 21520/2024
CM APPL. 25373/2024

CM(M)-2568/2024
CM APPL. 28622/2024

ADVANCE CAUSE LIST

SHIMAC ORGANICS
V/s CRYSTAL CROP PROTECTION PRIVATE
LIMITED & ANR.

KAMAL MEHTA, MANISHA AMBWANI

OTHER DETAILS OF ADVOCATES:

M/S SHIMAC ORGANICS(SHIMACHARDESH@GMAIL.COM)(9311173332)(PETITIONER)
KAMAL MEHTA, (KAMAL_SMITA_1997@YAHOO.CO.IN)(9899172529)(PETITIONER)
M/S CRYSTAL CROP PROTECTION PVT
LTD(ANKURAGGARWAL@CRYSTALCROP.COM)(9810784111)(RESPONDENT)

M/S DELHI
LAMINATORS(DELHI_LAMINATORS@YAHOO.CO.IN)(9311220034)(RESPONDENT)
MANISHA
AMBWANI(MANISHAAMBWANI@GMAIL.COM)(9810570092)(RESPONDENT)

KAPIL GUPTA SAMEER DEWAN
V/s NIMIT MOHAN

OTHER DETAILS OF ADVOCATES:
SAMEER DEWAN(SAMEERDEWAN123@REDIFFMAIL.COM)(9810134864)(PETITIONER)

MEHBOOB ELAHI (SINCE DECEASED) THROUGH NAVEEN KUMAR CHAUDHARY
LRS
V/s MAHER ELAHI & ORS

OTHER DETAILS OF ADVOCATES:

NAVEEN KUMAR
CHAUDHARY(NKCHAUDHARY.ADV@GMAIL.COM)(9810372713)(PETITIONER)
H S ARORA (HS9768@GMAIL.COM)()(RESPONDENT)
FEROZEHMD(FEROZEHMD@GMAIL.COM)()(RESPONDENT)
JALAJ(ADVOCATEJALAJ@GMAIL.COM)()(RESPONDENT)

CANARA BANK MURARI TIWARI
V/s M/S SOMA ENGINEERING

OTHER DETAILS OF ADVOCATES:

ANKITA TIWARI(TIWARIANKITA.ADV@GMAIL.COM)(9643181696)(PETITIONER)
KARAN(KARANKAUSHIK1992 @REDIFFMAIL.COM)()(RESPONDENT)

M/S SOMA ENGINEERING()(9101491997)(RESPONDENT)

YOGINDER KUMAR MEHTA DR. ANURAG KUMAR AGARWAL
V/s ANIL KHANNA

OTHER DETAILS OF ADVOCATES:
ANURAG KUMAR
AGGARWAL(INFO@ASVASSOCIATES.COM)(9810059650)(PETITIONER)
SONAM(SONAM@SSRALEGAL.IN)()(RESPONDENT)
SK(SK520@HOTMAIL.CO.UK)()(RESPONDENT)

RAMVIR SINGH
V/s SANGEETA AGGARWAL & ORS.

KARAN LUTHRA, ADITI GUPTA

OTHER DETAILS OF ADVOCATES:

KARAN LUTHRA(OFFICE@KARANLUTHRA.CO.IN)(9810259213)(PETITIONER)
SANGEETA AGGARWAL(ANSHOO.SAXENA@REDIFFMAIL.COM)()(RESPONDENT)
ARJUN(ISADVOCATE318@GMAIL.COM)()(RESPONDENT)

KARAN LUTHRA (OFFICE@KARANLUTHRA.CO.IN)(9810259213)(PETITIONER)
ADITI GUPTA(ADITIGUPTA29@GMAIL.COM)(9811046710)(PETITIONER)

MAHENDRA GUPTA KARTIK MALHOTRA, ABHINAV
V/s SUMANJEET KAUR SHARMA

OTHER DETAILS OF ADVOCATES:

ANAND SINGH & KARTIK(DHC@G10.IN)(9810091154)(PETITIONER)
SUMANJEET(ABHINAVS.22@GMAIL.COM)()(RESPONDENT)
DHC(DHC@G10.IN)(0)(PETITIONER)

ABHINAV SHARMA(ADVASOFFICE@GMAIL.COM)(9953264242)(RESPONDENT)

ERSHKA EXIM OPC PRIVATE LIMITED DHRUV CHAWLA
THROUGH ITS PRINCIPAL OFFICER

V/s M S ECO TASER SILK PRIVATE LIMITED

THROUGH ITS DGM FINANCE MR PAVAN

AGARWAL

OTHER DETAILS OF ADVOCATES:

MUNISH KUMAR(GOPALKSHARMA25@GMAIL.COM)(9953315170)(PETITIONER)
NAVEEN(NVNLOHIA8@GMAIL.COM)()(RESPONDENT)
VARUN(VARUNSIKKA.ADV@GMAIL.COM)()(RESPONDENT)

GOPAL K SHARMA(GOPALKSHARMA25@GMAIL.COM)(9953315170)(PETITIONER)
VARUN SIKKA(VARUNSIKKA.ADV@GMAIL.COM)()(RESPONDENT)

NAVEEN LOHIA(NVNLOHIA8@GMAIL.COM)()(RESPONDENT)

JATINDAR JASRA & ORS. SHANKAR KUMAR JHA, VIVEK
V/s SHREE SANATAN DHARAM SAT SANGH AGARWAL
SABHA THROUGH ITS SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
MANU MONGA &
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25 CM(M)-2640/2024
CM APPL. 31096/2024

26 CM(M)-2675/2024
CM APPL. 32191/2024

27 CM(M)-2930/2024
CM APPL. 39577/2024

28  (CM(M)-3777/2024
CM APPL. 65069/2024

29 CM(M)-3794/2024
CM APPL. 65633/2024

30 |CM(M)-3941/2024
CM APPL. 69681/2024

31 CM(M)-3997/2024

32 CM(M)-4018/2024
CM APPL. 71856/2024
WITH CM(M) 4020/2024

33 CM(M)-4020/2024
CM APPL. 71860/2024

FOR DISPOSAL
34 CM(M)-1398/2018

35  CM(M)-166/2021
CM APPL. 7897/2021

ADVANCE CAUSE LIST

SHANKAR(SHANKARJHA.ADV@GMAIL.COM)(9810400515)(PETITIONER)
K K SHARMA(KKS15650@GMAIL.COM)(9717999266)(RESPONDENT)
VIVEK AGARWAL(VIVEK85AGARWAL@GMAIL.COM)(9811618475)(RESPONDENT)

HARJEET SINGH JOYDEEP MAZUMDAR
V/s MOHAN SINGH

OTHER DETAILS OF ADVOCATES:
JOYDEEP MAZUMDAR(INFORMID@GMAIL.COM)(9999300777)(PETITIONER)
SHEEN(MSSHEEN123@GMAIL.COM)()(RESPONDENT)

SH. ATIQ AHMED MAROOF AHMAD
V/s THE MUNICIPAL CORPORATION OF DELHI
AND ANR

OTHER DETAILS OF ADVOCATES:

MOHD. SAMAR SHAMSUDDIN ANSARI, HIMAL
V/s WASEEM AHMED & ANR. AKHTAR

OTHER DETAILS OF ADVOCATES:

S D ANSARI(SDANSARI1950@GMAIL.COM)(9810036438)(PETITIONER)
LEGUM LAW FIRM(LEGUMLAWFIRM@GMAIL.COM)(0)(RESPONDENT)

HIMAL AKHTAR(HIMALAKHTARG@GMAIL.COM)(9810456889)(RESPONDENT)

SHRI SWARN SINGH ANJALI NEHRA
V/s SHRI VINOD KUMAR SHARMA AND ANR

OTHER DETAILS OF ADVOCATES:
JAYKANT PRASAD(JAYKANTPRASAD67@GMAIL.COM)(9868088968)(PETITIONER)
SANJEEV(ADVSANJEEV@REDIFFMAIL.COM)(0)(RESPONDENT)

SHRI JITENDER KUMAR BATRA ANJALI NEHRA
V/s SHRI VINOD KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:
JAYKANT PRASAD(JAYKANTPRASAD67@GMAIL.COM)(9868088968)(PETITIONER)
SANJEEV(ADVSANJEEV@REDIFFMAIL.COM)(0)(RESPONDENT)

SUNIL KHANEJA ANJALI NEHRA
V/s VINOD KUMAR SHARMA

OTHER DETAILS OF ADVOCATES:
JAYKANT PRASAD (JAYKANTPRASAD67 @GMAIL.COM)(9868088968)(PETITIONER)
SANJEEV(ADVSANJEEV@REDIFFMAIL.COM)(0)(RESPONDENT)

TEAM INSURANCE SURVEYORS AND LOSS JOEL
ASSESSORS LLP D & ORS.

V/s LATE SHRI. ASHWANI SETH THR LR AKSHAT

SETH

OTHER DETAILS OF ADVOCATES:
CHAMBERS OF JOEL(JOEL99@OUTLOOK.IN)(9873841456)(PETITIONER)
AKSSHAT SEHI(SETHI.AKSSHAT@GMAIL.COM)(0)(RESPONDENT)

SHRI JAGDISH LAL BATRA ANJALI NEHRA
V/s SHRI VINOD KUMAR SHARMA AND ANR

OTHER DETAILS OF ADVOCATES:
JAYAKANT PRASAD(JAYKANTPRASAD67 @GMAIL.COM)(9868088968)(PETITIONER)
SANJEEV(ADVSANJEEV@REDIFFMAIL.COM)(0)(RESPONDENT)

ARVIND BAGGA ANJALI NEHRA
V/s VINOD KUMAR SHARMA AND ANR

OTHER DETAILS OF ADVOCATES:
JAYKANT PRASAD(JAYKANTPRASAD67 @GMAIL.COM)(9868088968)(PETITIONER)
SANJEEV(ADVSANJEEV@REDIFFMAIL.COM)(0)(RESPONDENT)

SHOBHA DEVI RISHABH JAIN
V/s KALPANA SRIVASTAVA & ORS

OTHER DETAILS OF ADVOCATES:
PRASHANT KUMAR MITTAL()(9811088853)(PETITIONER)
RISHABH JAIN(ATTORNEYRISHABH@GMAIL.COM)(9999567967)(PETITIONER)

UNION OF INDIA SIDDHARTH PANDA, SIDDHARTH
V/s ABDUL WAHAB (DEAD) THR. LRS. & ANR  [PANDA

OTHER DETAILS OF ADVOCATES:

UNION OF INDIA(SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER)
UNION OF INDIA(SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER)
SIDDHARTH PANDA(SIDDHUPANDA@GMAIL.COM)(9891488088)(PETITIONER)
ZAFAR ALI(NAZIM.JKL@GMAIL.COM)(9718156319)(PETITIONER)
AZRUDDIN(NAZIM.JKL@GMAIL.COM)(9718156319)(PETITIONER)

ABDUL WAHAB (DEAD) THR. LRS. MOHD.
IQBAL(NAZIM.JKL@GMAIL.COM)(9718156319)(PETITIONER)

ABDUL WAHAB (DEAD) THR. LRS. MOHD.
IQBAL(NAZIM.JKL@GMAIL.COM)(9718156319)(PETITIONER)
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36 |CM(M)-1897/2023
CM APPL. 59362/2023

FINAL ARGUMENTS

37  CM(M)-2267/2024
CM APPL. 19991/2024

ADVANCE CAUSE LIST

ZAFAR ALI(NAZIM.JKL@GMAIL.COM)(9718156319)(PETITIONER)
AZRUDDIN(NAZIM.JKL@GMAIL.COM)(9718156319)(PETITIONER)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
NAZIM (NAZIM.JKL@GMAIL.COM)(9718156319)(RESPONDENT)

FORTUNE PARK HOTELS LTD KAPIL KHER
V/s BARDIYA CONSTRUCTION COMPANY PVT
LTD

OTHER DETAILS OF ADVOCATES:

SH VIPIN KAUL
V/s SMT KANTA DESHWAL

RAJESH RAINA, RACHNA
MAHESHWARI

OTHER DETAILS OF ADVOCATES:

VR ASSOCIATES(INFO@VIPINRAINA.COM)(9667714993)(PETITIONER)
DESHWALKANTA(DESHWALKANTA1@GMAIL.COM)()(RESPONDENT)

RACHNA
MAHESHWARI(RACHNAMAHESHWARI74@GMAIL.COM)(9711005868)(PETITIONER)

COURT NO. 16
HON"BLE MR.JUSTICE DHARMESH SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

faisal.zaki@dhc.nic.in

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

MEETING NUMBER:

ITEM
NUMBER CASE NUMBER

FOR ADMISSION

1 FAO-87/2023
CM APPL. 18364/2023

2 RFA-410/2019
CM APPL. 20560/2019
CM APPL. 66581/2024

AFTER NOTICE MISC. MATTERS
3 CONT.CAS(C)-238/2025

4 FAO-128/2015

25127330441

PARTY NAME ADVOCATE NAME

HARSH LOGISTICS PVT LTD AND ANR RAJAT SANG

V/s SUMAN PASWAN

OTHER DETAILS OF ADVOCATES:

RAJAT SANG SHARMA (RAJATSADVCOATE16@GMAIL.COM)(8527912129)(PETITIONER)

SUMAN PAWAN()(9871691920)(RESPONDENT)

SHAKUNTLA DEVI & ANR
V/s PRADEEP KUMAR & ANR

ANKIT ROY, RAJBIR SINGH VERMA

OTHER DETAILS OF ADVOCATES:
ANKIT ROY()(9818049001)(PETITIONER)

ROHTAS
V/s MUKHIL TYAGI & ORS.

ANUIJ SAINI

OTHER DETAILS OF ADVOCATES:
OMBIR SINGH(ADVOCATEANUIJSAINI9O@GMAIL.COM)(9911175304)(PETITIONER)
SETH ASSOCIATES(ASETH@SETHASSOCIATES.COM)(0)(RESPONDENT)

RELIANCE CAPITAL LTD HARSH SINHA
V/s AADHAR TECHNOLOGY PVT LTD & ANR

OTHER DETAILS OF ADVOCATES:
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OTHER INFORMATION

Listing Remarks:
AT 2:30PM
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10

11

12

13

14

15

FAO-485/2017

FAO-391/2018

FAO-74/2020
CM APPL. 5243/2020
CM APPL. 5245/2020

FAO-204/2021
CM APPL. 28277/2021

FAO-98/2023
CM APPL. 20257/2023
CM APPL. 53988/2023

FAO-103/2023
CM APPL. 21667/2023

FAO-234/2023
CM APPL. 47616/2023
CM APPL. 47618/2023

FAO-291/2023
CM APPL. 58415/2023

FAO-292/2023
CM APPL. 58446/2023
CM APPL. 58447/2023

FAO-178/2024
CM APPL. 31772/2024

FAO-346/2024
CM APPL. 64581/2024

ADVANCE CAUSE LIST

BIMLA NEGI & ORS
V/s STATE OF NCT DELHI & ORS

M K SETHI, S JALAN & CO

OTHER DETAILS OF ADVOCATES:

LAL BABU SHAH
V/s VIJAY BHUSHAN & ORS

S P VERMA, SAUMITRA SINGHAL, RAJ
RISHI, KARANJAWALA & CO

OTHER DETAILS OF ADVOCATES:
S P VERMA()(9871317214)(PETITIONER)
()((RESPONDENT)

ANIL SATYA NARAYAN, MAHESH KUMAR
V/s ARTI DEVI

OTHER DETAILS OF ADVOCATES:
SATYA NARAYAN()(9810532043)(PETITIONER)
MAHESH KUMAR(MAHESHKUMAR48183@GMAIL.COM)(7011329685)(PETITIONER)

BAJAJ ALLIANZ GENERAL INSURANCE CO. LTD. [SUHAIL MALIK, SUHAIL MALIK, RAM
V/s MR. GURMAIL SINGH@ GURMER@ KANWAR NAIN, HIMANSHU DAHIYA
GURNAL SINGH & ANR.

OTHER DETAILS OF ADVOCATES:

SUHAIL MALIK(CHAMBERSOFSUHAILMALIK@GMAIL.COM)(9999964750)(PETITIONER)
R()(9312070470)(RESPONDENT)

RAM KANWAR NAIN(LAWOFFICES723WW@GMAIL.COM)(9312070470)(PETITIONER)

HIMANSHU DAHIYA(LEGALLYHIMANSHU@GMAIL.COM)(9999923870)(RESPONDENT)

LAKHBIR SINGH BHATIA ALLIAS LAKHVIR ISHA KHANNA, KOSHIMA ARORA
SINGH
V/s PREET KAUR & ANR.

OTHER DETAILS OF ADVOCATES:

ISHA KHANNA(IP.KHANNA_ADV@YAHOO.CO.IN)(9811054386)(PETITIONER)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)

ISHA KHANNA (IP.KHANNA_ADV@YAHOO.CO.IN)(9811054386)(PETITIONER)
KOSHIMA ARORA(KOSHIMA.ADV@GMAIL.COM)(9811606111)(RESPONDENT)

TATA AIG GENERAL INSURANCE CO LTD. VANDANA TANEJA
V/s ANIL KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:
VANDANA KAHLON()(9868576800)(PETITIONER)

SUNITA AHUJA & ANR.
V/s DIVYA ARORA AHUJA

PRABHIJIT JAUHAR, ASHUTOSH RANA

OTHER DETAILS OF ADVOCATES:
PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER)
SUNITA AHUJA(SUNITAAHUJAMAIL@GMAIL.COM)(9136165556)(PETITIONER)
RAJESH AHUJA(RAJESHAHUJAAMAIL@GMAIL.COM)(9810777973)(PETITIONER)
M/S DIVYA ARORA
AHUJA(DIVYAAHUJA0211@GMAIL.COM)(9654020333)(RESPONDENT)
JUHI(ADVJUHI.ARORA@GMAIL.COM)()(RESPONDENT)

ASHUTOSH RANA(RANAS381@GMAIL.COM)(7838463577)(RESPONDENT)

M/S SHRISHTI ALLOYS PVT LTD (RAJASTHAN)  |MOHD YASEEN KHAN
V/s SHRI SANT LAL SAHNI & ANR.

OTHER DETAILS OF ADVOCATES:
SURAJ KUMAR(SOORAJKOOMAR1988@GMAIL.COM)()(PETITIONER)
LAWYER(LAWYER337@GMAIL.COM)()(RESPONDENT)

M/ S RAHUL DAMPHER AND TRACTOR JAl WADHWA
SERVICES THROUGH PROPRIETOR AMAR SINGH

BHALLA

V/s BALA

OTHER DETAILS OF ADVOCATES:

JAI WADHWA(ALLAWROOMS@GMAIL.COM)(9599651116)(PETITIONER)
M/S RAHUL DAMPHER()(9540584627)(PETITIONER)
BALA()(8800734623)(RESPONDENT)

AMARIIT SINGH
V/s SH. VAS DEV CHAWLA

TARUN SHOKEEN

OTHER DETAILS OF ADVOCATES:
AMARJIT(AMAR.SARGAM@GMAIL.COM)(9818008052)(PETITIONER)

TARUN SHOKEEN &
ASSOCIATES(TARUNSHOKEENADV@GMAIL.COM)(9811484755)(PETITIONER)
VAS DEV(VASDEV1950@GMAIL.COM)(9212245197)(RESPONDENT)

ZAREEN LEIGHTON CLIVE JAVED AHMAD, ASUTOSH LOHIA
V/s SUBODH KUMAR GUPTA

OTHER DETAILS OF ADVOCATES:
183
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16 RFA-597/2017
CM APPL. 35091/2018
CM APPL. 49952/2019
CM APPL. 7658/2020
CM APPL. 16339/2020
CM APPL. 3142/2025
CM APPL. 6875/2025

17 RFA-500/2019
CM APPL. 24463/2019
CM APPL. 24464/2019
CM APPL. 24466/2019
WITH RFA 501/2019

18 RFA-501/2019
CM APPL. 24467/2019
CM APPL. 24468/2019
CM APPL. 24470/2019

19 RFA-1102/2019
CM APPL. 55770/2019
CM APPL. 55772/2019

FOR DISPOSAL
20 FAO-248/2017

21 RFA-905/2019
CM APPL. 44993/2019
WITH RFA 906/2019

22 RFA-906/2019

FINAL ARGUMENTS

23 FAO-276/2019
CM APPL. 31195/2019

PART-HEARD MATTERS
24 RFA-124/2019

ADVANCE CAUSE LIST

AAKRITI(AAKRITIADITYA911@GMAIL.COM)(9999808574)(PETITIONER)
ZAREEN(ZAREEN.CLIVE@REDIFFMAIL.COM)(8447689741)(PETITIONER)
SUBODH(INFO@KUMAREXPORTERSINDIA.COM)(9811335556)(RESPONDENT)
ALOHIA(ALOHIAADV@GMAIL.COM)(0)(RESPONDENT)

ASUTOSH LOHIA (ALOHIAADV@GMAIL.COM)(9810120000)(RESPONDENT)

JAGDISH RAI C&V ASSOCIATES, RACHITA GARG,

V/s RAM KRISHAN & ORS CHANDRANI PRASAD, CHANDRANI
PRASAD, MUKESH ANAND, PRATEEK
AGGARWAL

OTHER DETAILS OF ADVOCATES:

RACHITA GARG()(7838066417)(PETITIONER)

C&V ASSOCIATES()(9810599376)(PETITIONER)

CHANDRANI PRASAD()(9810599376)(PETITIONER)

CHANDRANI PRASAD(CNVASSOCIATES@HOTMAIL.COM)(9810530770)(PETITIONER)
CHANDRANI PRASAD (C_VASSOCIATES@LIVE.COM)(9810530770)(PETITIONER)
DEEPAK DHINGRA(LAWLINKER76@YAHOO.COM)(9810085153)(RESPONDENT)
CHANDRANI PRASAD(CNVASSOCIATES@HOTMAIL.COM)(0)(PETITIONER)
MUKESH(MRMUKESH@YAHOO.COM)(0)(RESPONDENT)

CHANDRANI PRASAD(CNVASSOCIATES@HOTMAIL.COM)(9810599376)(PETITIONER)
MUKESH ANAND(MRMUKESH@YAHOO.COM)(0)(RESPONDENT)

PRATEEK AGGARWAL(ADVPRATEEKAGG@GMAIL.COM)(9958492083)(PETITIONER)

AKASH GUPTA PRABHAT KALIA, RUDRAKSH KAUSHAL
V/s MUKESH JAIN

OTHER DETAILS OF ADVOCATES:
PRABHAT KALIA()(9717228959)(PETITIONER)

RUDRAKSH KAUSHAL(RUDRAKSHKAUSHAL@GMAIL.COM)(7838320998)(PETITIONER)
RUDRAKSH KAUSHAL(RUDRAKSHKAUSHAL@GMAIL.COM)(7838320998)(PETITIONER)

AKASH GUPTA PRABHAT KALIA, RUDRAKSH KAUSHAL
V/s RAKESH KUMAR

OTHER DETAILS OF ADVOCATES:
PRABHAT KALIA()(9717228959)(PETITIONER)

RUDRAKSH KAUSHAL(RUDRAKSHKAUSHAL@GMAIL.COM)(7838320998)(PETITIONER)
RUDRAKSH KAUSHAL(RUDRAKSHKAUSHAL@GMAIL.COM)(7838320998)(PETITIONER)

NAWAB AKHTAR GHAN SHYAM VASISHT, SUNNY
V/s BHUPENDER GAHLAWAT VASHIST

OTHER DETAILS OF ADVOCATES:
GHAN SHYAM VASISHT()(9810084701)(PETITIONER)

SUNNY
VASHIST(VASHISTANDVASHISTASSOCIATES@GMAIL.COM)(9999484187)(RESPONDENT)

BURGEON SECURITIES LTD PANKAJ SINHA & JUBLI MOMALIA
V/s MOONGIPA INVESTMENTS LTD & ORS

OTHER DETAILS OF ADVOCATES:

NARESH BHARDWAJ & ANR S CHATURVEDI, BHARAT ARORA,
V/s SUMINA (DECEASED) THR LRS & ORS NAVEEN KUMAR RAHEJA

OTHER DETAILS OF ADVOCATES:
S CHATURVEDI()(9810294200)(PETITIONER)
NAVEEN KUMAR RAHEJA(NAVEEN@DLRPARTNERS.COM)(9810129691)(PETITIONER)

NARESH BHARDWAJ & ANR S CHATURVEDI, VAIBHAV SETHI
V/s JOGESH SETHI & ANR

OTHER DETAILS OF ADVOCATES:
S CHATURVEDI()(9810294200)(PETITIONER)
VAIBHAV SETHI(SANDPLAWOFFICES@GMAIL.COM)(9599096409)(PETITIONER)

KISHAN MURARI PAWAN RELEY
V/s THE STATE (GOVT OF NCT OF DELHI) & ORS

OTHER DETAILS OF ADVOCATES:
PAWAN RELEY()(9554906526)(PETITIONER)

N D SHARMA N D SHARMA, R S MATHUR, RAJESH
V/s CENTRAL BANK OF INDIA SHARMA

OTHER DETAILS OF ADVOCATES:
N D SHARMA()(9350895559)(PETITIONER)
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COURT NO. 29
HON"BLE MS.JUSTICE SHALINDER KAUR

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

akhil .saxena@dhc.nic.1n

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

ITEM
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
INTERIM BAIL
1 CRL.M.(BAIL) 2005/2024 PERVEZ ANIL VYAS, ROHAN WADHWA,

In BAIL APPLN.-3681/2024(Disposed |V/s DIRECTORATE OF ENFORCEMENT
off case)

ARKAJ KUMAR, ARUN KANWA

OTHER DETAILS OF ADVOCATES:

HANEEF
MOHAMMAD(HANEEFMDADV97@GMAIL.COM)(9818238292)(PETITIONER)
HANEEF MOHAMMAD
(HANEEFMDADV97 @ GMAIL.COM)(9818238292)(PETITIONER)
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)

ROHAN WADHWA(ROHANWADHWAADV®@GMAIL.COM)(9671978629)(PETITIONER)

DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT)
ARKAJ KUMAR(ARKAJKUMAR®@GMAIL.COM)(9810478949)(RESPONDENT)
ARUN KANWA(ARUNKANWAADV@GMAIL.COM)(9560080674)(PETITIONER)

2 BAILAPPLN.-4618/2024
CRL.M.(BAIL) 2134/2024
CRL.M.A. 37776/2024

PRAVEZ KHAN
V/s DIRECTORATE OF ENFORCEMENT

ROHAN WADHWA

OTHER DETAILS OF ADVOCATES:

ROHAN WADHWA
(ROHANWADHWAADV@GMAIL.COM)(9671978629)(PETITIONER)
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)(0)(RESPONDENT)

185

OTHER INFORMATION

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 3/2024)
CRL.M.C. 3056/2024 FILED BY VIPHIL JAIN & ANR.
(DISPOSED ON : 2024-04-23 )

W.P.(CRL) 2232/2024 FILED BY ADITYA KRISHNA
(DISPOSED ON : 2024-08-23 )

BAIL APPLN. 3073/2024 FILED BY PERVEZ
(DISPOSED ON : 2024-08-29 )

BAIL APPLN. 3144/2024 FILED BY LOVEE NARULA
(DISPOSED ON : 2024-09-12 )

BAIL APPLN. 3318/2024 FILED BY ADITYA KRISHNA
(DISPOSED ON : 2024-10-18 )

BAIL APPLN. 3464/2024 FILED BY ADITYA KRISHNA
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3603/2024 FILED BY AKSHAY KUMAR
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3658/2024 FILED BY TUSHAR
CHAUHAN (D. OF HEARING : 2025-04-16 )

BAIL APPLN. 3745/2024 FILED BY SURAJ SHAT
(DISPOSED ON : 2024-11-28 )

BAIL APPLN. 3776/2024 FILED BY RAJESH KUMAR
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3808/2024 FILED BY LOVEE NARULA
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3859/2024 FILED BY NEERAJ
CHAUHAN (DISPOSED ON : 2024-12-18 )

BAIL APPLN. 4064/2024 FILED BY AKSHAY KUMAR
(DISPOSED ON : 2024-11-08 )

BAIL APPLN. 4205/2024 FILED BY AKSHAY KUMAR
(DISPOSED ON : 2024-11-25 )

BAIL APPLN. 4618/2024 FILED BY PRAVEZ KHAN (D.
OF HEARING : 2025-04-02 )

BAIL APPLN. 4787/2024 FILED BY NEERAJ
CHAUHAN (D. OF HEARING : 2025-04-16 )

BAIL APPLN. 177/2025 FILED BY TUSHAR
CHAUHAN (D. OF HEARING : 2025-04-16 )

BAIL APPLN. 946/2025 FILED BY AKSHAY KUMAR
(D. OF HEARING : 2025-04-04 )

BAIL APPLN. 1159/2025 FILED BY LOVEE NARULA
(DISPOSED ON : 2025-03-28 )

BAIL APPLN. 1239/2025 FILED BY RAJESH KUMAR
(D. OF HEARING : 2025-04-07 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 3/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(DIRECTORATE OF ENFORCEMENT-ECIR 3/2024)
CRL.M.C. 3056/2024 FILED BY VIPHIL JAIN & ANR.
(DISPOSED ON : 2024-04-23 )

W.P.(CRL) 2232/2024 FILED BY ADITYA KRISHNA
(DISPOSED ON : 2024-08-23 )

BAIL APPLN. 3073/2024 FILED BY PERVEZ
(DISPOSED ON : 2024-08-29 )

BAIL APPLN. 3144/2024 FILED BY LOVEE NARULA
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3 BAIL APPLN.-608/2025

4 BAIL APPLN.-681/2025
CRL.M.A. 4897/2025

BAIL
5 BAIL APPLN.-2692/2024

6 BAIL APPLN.-3655/2024

ADVANCE CAUSE LIST

(DISPOSED ON : 2024-09-12 )

BAIL APPLN. 3318/2024 FILED BY ADITYA KRISHNA
(DISPOSED ON : 2024-10-18 )

BAIL APPLN. 3464/2024 FILED BY ADITYA KRISHNA
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3603/2024 FILED BY AKSHAY KUMAR
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3658/2024 FILED BY TUSHAR
CHAUHAN (D. OF HEARING : 2025-04-16 )

BAIL APPLN. 3681/2024 FILED BY PERVEZ
(DISPOSED ON : 2024-11-04 )

BAIL APPLN. 3745/2024 FILED BY SURAJ SHAT
(DISPOSED ON : 2024-11-28 )

BAIL APPLN. 3776/2024 FILED BY RAJESH KUMAR
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3808/2024 FILED BY LOVEE NARULA
(DISPOSED ON : 2025-01-28 )

BAIL APPLN. 3859/2024 FILED BY NEERAJ
CHAUHAN (DISPOSED ON : 2024-12-18 )

BAIL APPLN. 4064/2024 FILED BY AKSHAY KUMAR
(DISPOSED ON : 2024-11-08 )

BAIL APPLN. 4205/2024 FILED BY AKSHAY KUMAR
(DISPOSED ON : 2024-11-25))

BAIL APPLN. 4787/2024 FILED BY NEERAJ
CHAUHAN (D. OF HEARING : 2025-04-16 )

BAIL APPLN. 177/2025 FILED BY TUSHAR
CHAUHAN (D. OF HEARING : 2025-04-16 )

BAIL APPLN. 946/2025 FILED BY AKSHAY KUMAR
(D. OF HEARING : 2025-04-04 )

BAIL APPLN. 1159/2025 FILED BY LOVEE NARULA
(DISPOSED ON : 2025-03-28 )

BAIL APPLN. 1239/2025 FILED BY RAJESH KUMAR
(D. OF HEARING : 2025-04-07 )

P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 3/2024)

WASIM @ SHERA BHOOPENDRA SINGH
V/s STATE GOVT. OF NCT OF DLEHI

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
B.S CHOWDHARY (BSC.ADV26@GMAIL.COM)(9213115620)(PETITIONER) :(NARELA-536/2020)

KAPIL SHARMA W.P.(CRL) 81/2021 FILED BY SHERDEEN (DISPOSED
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) ON : 2021-01-15)

BAIL APPLN. 557/2022 FILED BY WASIM (DISPOSED
ON : 2022-04-12 )

BAIL APPLN. 2490/2022 FILED BY KHALID @ NAZIM
(DISPOSED ON : 2023-03-23 )

BAIL APPLN. 2497/2024 FILED BY WASIM @ SHERA
(DISPOSED ON : 2024-09-27 )

P.S.-FIR NO. :(NARELA-536/2020)

AMANDEEP SINGH SRAN SHANTANU SHARMA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PASCHIM VIHAR WEST-329/2017)
SANDEEP SINGH NAINWAL(SNAINWAL@MYYAHOO.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

AKSHAY DAGAR DEEPAK SHARMA, TARA NARULA
V/s STATE (N.C.T. OF DELHI)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
DEEPAK SHARMA (LEGALPROCEDUREB85@GMAIL.COM)(9810573758)(PETITIONER) :(HARI NAGAR-341/2022)

KAPIL SHARMA BAIL APPLN. 3785/2022 FILED BY RAHUL FOGAT
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) (DISPOSED ON : 2023-03-17 )

TARA NARULA(TARA@NARULAANDASSOCIATES.COM)(9810037337)(RESPONDENT) |BAIL APPLN. 1448/2023 FILED BY RAHUL FOGAT
(IN JC) (DISPOSED ON : 2023-09-25 )
BAIL APPLN. 1444/2023 FILED BY RAHUL FOGAT
(IN JC) (DISPOSED ON : 2023-09-25 )

P.S.-FIR NO. :(HARI NAGAR-341/2022)

KOHINOOR @ CHAWANNI HARISH CHAND, ARMAN SHARMA
V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BADARPUR-536/2022)
ARYA ()(7838217753)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@ GMAIL.COM)(9891919167)(RESPONDENT)
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7 BAIL APPLN.-3795/2024
CRL.M.A. 31504/2024

8 BAIL APPLN.-4344/2024
CRL.M.(BAIL) 1983/2024

9 BAIL APPLN.-4438/2024
CRL.M.A. 36315/2024

10 BAIL APPLN.-4560/2024

11 BAIL APPLN.-24/2025

12 BAIL APPLN.-430/2025

13 CRL.M.A. 8476/2025
In BAIL APPLN.-1042/2025

SUSPENSION OF SENTENCE

14 CRL.M.(BAIL) 86/2025
In CRL.A.-46/2025
WITH CRL.A. 66/2025

ADVANCE CAUSE LIST

ARMAN
SHARMA(ARMAN@ANANDSHARMAASSOCIATES.COM)(9810759868)(PETITIONER)
ARMAN
SHARMA(ARMAN@ANANDSHARMAASSOCIATES.COM)(9810759868)(RESPONDENT)

GULAM NABI YOGESH SHARMA
V/s STATE (THROUGH SHO PS KHAJURI KHAS)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(KHAJOORI KHAS-468/2024)
YOGESH SHARMA

(SHARMA.YOGESH1750@GMAIL.COM)(9911440242)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PRINCE@RAHUL AHMAD FUAD FAIZI
V/s STATE (GOVT OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(PATPARGANJ INDUSTRIAL AREA-
AKASHDEEP PANDEY 801/2022)
(ADVAKASHDEEPPANDEY@GMAIL.COM)(9305259499)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

AMAN PODDAR ANUNAY SAHAY
V/s STATE GOVT. OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(GOVIND PURI-250/2017)
ANUNAY SAHAY (DARROWLEGAL@GMAIL.COM)(8800628336)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

UGOCHUKWU KINGSLEY IKUEZE AMIR KHAN
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(UTTAM NAGAR-319/2023)

AMIR KHAN(AAMIRKHANALAWS53@GMAIL.COM)(0)(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

PRASHANT PRADEEP SINGH RANA Listing Remarks:

V/s STATE GOVT. OF NCT OF DELHI PART-HEARD

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
KAPIL SHARMA :(BEGAM PUR-258/2022)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) BAIL APPLN. 3093/2023 FILED BY PRASHANT

(DISPOSED ON : 2024-10-29 )

P.S.-FIR NO. :(BEGAM PUR-258/2022)

BHUPINDER SINGH NEERAJ KUMAR JHA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(FATEHPUR BERI-386/2024)
NEERAJ KUMAR JHA (NEERAJJHAADV@GMAIL.COM)(8825276304)(PETITIONER)

NEERAJ KUMAR JHA(NEERAJJHAADV@GMAIL.COM)(8825276304)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
AJAY @ CHAMMA SUBRAT SINGH CHAUHAN

V/s STATE(GOVT OF NCT OF DELHI)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
SUHAIL MALIK(MALIKSUHAIL261@GMAIL.COM)(0)(PETITIONER) :(NARELA-174/2024)

KAPIL BAIL APPLN. 2482/2024 FILED BY SHAHIDA
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |(DISPOSED ON : 2024-11-11)

SUHAIL MALIK(MALIKSUHAIL261@GMAIL.COM)(0)(PETITIONER) BAIL APPLN. 3766/2024 FILED BY ZAKIR HUSSAIN
KAPIL (D. OF HEARING : 2025-04-24 )

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) BAIL APPLN. 180/2025 FILED BY SHAHIDA (D. OF
HEARING : 2025-04-24 )

P.S.-FIR NO. :(NARELA-174/2024)

LAL MANI HITENDER KAPUR
V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
HITENDER KAPUR(KAPURLEGAL@GMAIL.COM)(9811045334)(PETITIONER) :(CBI-43-A-2007)

HITENDER KAPUR(KAPURLEGAL@GMAIL.COM)(9811045334)(PETITIONER) CRL.A. 66/2025 FILED BY ATUL VASHISHT (D. OF
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) HEARING : 2025-04-02 )

CRL.A. 218/2025 FILED BY MOHAN LAL (D. OF
HEARING : 2025-05-16 )

CRL.A. 227/2025 FILED BY SURJEET SINGH (D. OF
HEARING : 2025-02-21 )
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15

16

CRL.M.(BAIL) 116/2025
In CRL.A.-66/2025

CRL.REV.P.-126/2020
CRL.M.(BAIL) 263/2020

FOR ADMISSION

17

CRL.M.C.-5324/2023

AFTER NOTICE MISC. MATTERS

18

19

20

21

22

23

24

CRL.L.P.-124/2023

CRL.L.P.-318/2023
WITH CRL.L.P. 319/2023

CRL.L.P.-319/2023

CRL.L.P.-327/2023
CRL.M.A. 17561/2023
CRL.M.A. 17563/2023
CRL.M.A. 17604/2023
WITH CRL.L.P. 409/2023

CRL.L.P.-409/2023
CRL.M.A. 21687/2023

CRL.L.P.-255/2024
CRL.M.A. 14874/2024

CRL.L.P.-321/2024

ADVANCE CAUSE LIST

ATUL VASHISHT
V/s CENTRAL BUREAU OF INVESTIGATION
THROUGH ITS DIRECTOR

ARCHIT ARORA

OTHER DETAILS OF ADVOCATES:
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT)

NARESH KUMAR
V/s STATE (NCT OF DELHI) & ANR

SHISHIR MATHUR

OTHER DETAILS OF ADVOCATES:
SHISHIR MATHUR()(9810038657)(PETITIONER)

MARTIN JAMES COLLIN GRAHAM DINKAR SINGH

V/s CENTRAL BUREAU OF INVESTIGATION

OTHER DETAILS OF ADVOCATES:
DINKAR SINGH (DINKARSINGHANDCO@GMAIL.COM)(9911347906)(PETITIONER)
CBI (DLACBIDHC@GMAIL.COM)()(RESPONDENT)

ANSAR RANDHIR KUMAR
V/s MOHD TASKEEN

OTHER DETAILS OF ADVOCATES:
S.K DAYAL (SDDAYAL76@GMAIL.COM)(9560837577)(PETITIONER)

AMIT GOEL SAGAR AGGARWAL
V/s DEVESH KUMAR SAHU

OTHER DETAILS OF ADVOCATES:
ARENESS ATTORNEYS(ARENESS@ARENESSLAW.COM)(9810980834)(PETITIONER)
ARNESS ATTORNEYS(ARENESS@ARENESSLAW.COM)(9810980834)(PETITIONER)

AMIT GOEL SAGAR AGGARWAL
V/s NEM CHAND SAHU

OTHER DETAILS OF ADVOCATES:
ARENESS ATTORNEYS(ARENESS@ARENESSLAW.COM)(9810980834)(PETITIONER)

ABHILASHA SHIVHARE AKASH NAGAR
V/s NANDA PURANIK

OTHER DETAILS OF ADVOCATES:
AKASH NAGAR(AN@AKASHNAGAR.COM)(9999747409)(PETITIONER)

ABHILASHA SHIVHARE AKASH NAGAR
V/s NANDA PURANIK

OTHER DETAILS OF ADVOCATES:
AKASH NAGAR (AN@AKASHNAGAR.COM)(9999747409)(PETITIONER)

SH O P MALHOTRA ABHISHEK KUKKAR, ASHISH
V/s MS NTP TOURISM AFFAIRS LTD & ORS. CHAUHAN

OTHER DETAILS OF ADVOCATES:

OP MALHOTRA(ABHISHEKKUKKAR06@GMAIL.COM)(8826777894)(PETITIONER)
NEPALTOURISM(INFO@NEPALTOURISM.NET)()(RESPONDENT)

ASHISH CHAUHAN
(ASHISHCHAUHAN@AKASSOCIATES.ORG.IN)(9999468603)(RESPONDENT)

ARUN KUMAR VINAY KUMAR
V/s KRISHAN PAL SHARMA @ KRISHAN
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CRL.A. 260/2025 FILED BY VIJAY KUMAR (D. OF
HEARING : 2025-03-03 )

P.S.-FIR NO. :(CBI-43-A-2007)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-43-A-2007)

CRL.A. 46/2025 FILED BY LAL MANI (D. OF
HEARING : 2025-04-02 )

CRL.A. 218/2025 FILED BY MOHAN LAL (D. OF
HEARING : 2025-05-16 )

CRL.A. 227/2025 FILED BY SURJEET SINGH (D. OF
HEARING : 2025-02-21 )

CRL.A. 260/2025 FILED BY VIJAY KUMAR (D. OF
HEARING : 2025-03-03 )

P.S.-FIR NO. :(CBI-43-A-2007)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CBI-SID-2004-E-001)

CRL.M.C. 4619/2022 FILED BY PATRICK CHARLES
BOWRING (DISPOSED ON : 2022-12-19 )
CRL.M.C. 5313/2023 FILED BY PATRICK CHARLES
BOWRING (DISPOSED ON : 2024-11-26 )

P.S.-FIR NO. :(CBI-SID-2004-E-001)



02.04.2025

25

26

27

28

29

CRL.L.P.-571/2024
CRL.M.A. 35450/2024

CRL.L.P.-582/2024
CRL.M.A. 36323/2024

WITH CRL.L.P. 583/2024
CRL.L.P. 584/2024
CRL.L.P. 585/2024

CRL.L.P.-583/2024
CRL.M.A. 36325/2024

CRL.L.P.-584/2024
CRL.M.A. 36327/2024

CRL.L.P.-585/2024
CRL.M.A. 36329/2024

CONNECTED MATTERS (ANMM)

30

31

32

33

34

35

36

CRL.M.C.-143/2013
CRL.M.A. 535/2013
CRL.M.A. 5145/2017

WITH CRL.M.C. 3148/2014
CRL.M.C. 3436/2014

CRL.M.C.-144/2013
CRL.M.A. 2922/2013
CRL.M.A. 5142/2017

CRL.M.C.-145/2013
CRL.M.A. 545/2013
CRL.M.A. 5144/2017

CRL.M.C.-384/2013
CRL.M.A. 5143/2017

CRL.M.C.-3142/2014
WITH CRL.M.C. 3148/2014

CRL.M.C.-3444/2014
CRL.M.A. 11911/2014

CRL.M.C.-5452/2019
CRL.M.A. 38932/2019

ADVANCE CAUSE LIST

OTHER DETAILS OF ADVOCATES:

RAJNI SHUBHAM GUPTA
V/s SUKHDEV SINGH

OTHER DETAILS OF ADVOCATES:
M.K KHANNA (ADVOCATEO5SHUBHAM@ GMAIL.COM)(0)(PETITIONER)

MALKHAN SINGH SISODIA ADITYA WADHWA
V/s MANU TRADERS

OTHER DETAILS OF ADVOCATES:
ADITYA WADHWA(OFFICE@ WADHWACHAMBERS.COM)(9910612299)(PETITIONER)
BHUPENDRA SHARMA(BHUPENDRASHARMA4728@GMAIL.COM)(0)(RESPONDENT)

MALKHAN SINGH SISODIA ADITYA WADHWA, ACHAL GUPTA
V/s MANU TRADERS

OTHER DETAILS OF ADVOCATES:

RAGINI NAGPAL(RAGININAGPALO1@GMAIL.COM)(9899986200)(PETITIONER)
BHUPENDRA SHARMA(BHUPENDRASHARMA4728@GMAIL.COM)(0)(RESPONDENT)
ACHAL GUPTA(ACHAL_GUPTA@HOTMAIL.COM)(9891191186)(RESPONDENT)

MALKHAN SINGH SISODIA ADITYA WADHWA
V/s MANU TRADERS PROPRIETERSHIP FIRM

AUTHORIZED SIGNATORY BHUPENDER

SHARMA

OTHER DETAILS OF ADVOCATES:
ADITYA WADHWA(ADITYA@WADHWACHAMBERS.COM)(9910412299)(PETITIONER)
BHUPENDER SHARMA(BHUPNEDERSHARMAA4728@GMAIL.COM)(0)(RESPONDENT)

MALKHAN SINGH SISODIA ADITYA WADHWA, ACHAL GUPTA
V/s MANU TRADERS PROPRIETERSHIP FIRM

AUTHORIZED SIGNATORY BHUPENDER

SHARMA

OTHER DETAILS OF ADVOCATES:

ADITYA WADHWA(ADITYA@WADHWACHAMBERS.COM)(9910412299)(PETITIONER)
BHUIPENDER SHARMA(BHUPENDERSHARMA4728@GMAIL.COM)(0)(RESPONDENT)
ACHAL GUPTA(ACHAL_GUPTA@HOTMAIL.COM)(9891191186)(RESPONDENT)

KAPIL PURI & ORS. SUNIL CHOUDHARY, KANWAL
V/s CISCO SYSTEMS CAPITAL INDIA PVT. LTD. |CHAUDHARY

OTHER DETAILS OF ADVOCATES:

KAPIL PURI & ANR SUNIL CHOUDHARY, KANWAL
V/s CISCO SYSTEMS CAPITAL INDIA PVT. LTD. |CHAUDHARY

OTHER DETAILS OF ADVOCATES:

KAPIL PURI & ANR. SUNIL CHOUDHARY, KANWAL
V/s CISCO SYSTEMS CAPITAL INDIA PVT. LTD. |CHAUDHARY

OTHER DETAILS OF ADVOCATES:

H K SHAH & ANR SUNIL CHOUDHARYT, KANWAL
V/s CISCO SYSTEMS CAPITAL INDIA PVT. LTD. |CHAUDHARY

OTHER DETAILS OF ADVOCATES:

CISCO SYSTEM CAPITAL PVT LTD
V/s NEW DELHI TELE TECH PVT LTD & ORS

PUNIT BHALLA, KANWAL
CHAUDHARY

OTHER DETAILS OF ADVOCATES:
KANWAL
CHAUDHARY(KANWALCHAUDHARY@GMAIL.COM)(9810050567)(RESPONDENT)

CISCO SYSTEM CAPITAL PVT LTD PUNIT BHALLA, KANWAL

V/s NEW DELHI TELE TECH PVT LTD & ORS CHAUDHARY
OTHER DETAILS OF ADVOCATES:

MR. KAPIL PURI LEX STABILIS
V/s M/S. CISCO SYSTEMS CAPITAL (INDIA)

PVT. LTD.

OTHER DETAILS OF ADVOCATES:
LEX STABILIS()(9899750209)(PETITIONER)
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37

38

39

CRL.M.C.-5453/2019
CRL.M.A. 38934/2019

CRL.M.C.-5454/2019
CRL.M.A. 38937/2019

CRL.M.C.-5455/2019
CRL.M.A. 38938/2019
CRL.M.A. 38939/2019

ADVANCE CAUSE LIST

MR. KAPIL PURI LEX STABILIS
V/s M/S. CISCO SYSTEMS CAPITAL (INDIA)
PVT. LTD.

OTHER DETAILS OF ADVOCATES:
LEX STABILIS()(9899750209)(PETITIONER)

MR. KAPIL PURI LEX STABILIS
V/s M/S. CISCO SYSTEMS CAPITAL (INDIA)
PVT. LTD.

OTHER DETAILS OF ADVOCATES:
LEX STABILIS()(9899750209)(PETITIONER)

MR. KAPIL PURI LEX STABILIS
V/s M/S. CISCO SYSTEMS CAPITAL (INDIA)
PVT. LTD.

OTHER DETAILS OF ADVOCATES:
LEX STABILIS()(9899750209)(PETITIONER)
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02.04.2025 ADVANCE CAUSE LIST

COURT NO. 27
HON"BLE MR.JUSTICE RAVINDER DUDEJA

CLICK HERE TO JOIN VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmnegi193@gmail .com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME
TOP OF THE BOARD
1 CRL.M.C.-1229/2024 RAHUL GUPTA VIKRAM GUJRAL, NIKHIL PALLI
CRL.M.A. 4864/2024 V/s STATE & ANR.
OTHER DETAILS OF ADVOCATES:
ANIL K. GUJIRAL(VG.GUJRAL@GMAIL.COM)(9818054284)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
NIKHIL PALLI(PALLILAWFIRM@GMAIL.COM)(9811676973)(RESPONDENT)
BAIL
2 BAILAPPLN.-3510/2024 MOHIT @ BABA SARTHAK TOMAR
V/s STATE (GOVT. OF NCT OF DELHI)
OTHER DETAILS OF ADVOCATES:
SARHAK TOMAR (ADVSARTHAKTOMAR®@GMAIL.COM)(9311826508)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
3 BAILAPPLN.-4378/2024 IMRAN ALl @ SAMIR UROOJ AHMAD KHAN
WITH BAIL APPLN. 4678/2024 |V/s THE STATE NCT OF DELHI
OTHER DETAILS OF ADVOCATES:
U.A KHAN(UROOJ.KHAN9@GMAIL.COM)(9818786510)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
4  BAIL APPLN.-4678/2024 AARIF SURAJ PRAKASH SHARMA

V/s STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES:

SURAJ PRAKSH SHARMA
(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

191

OTHER INFORMATION

P.S.-FIR NO. :(DABRI-666/2022)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ADARSH NAGAR-129/2021)

BAIL APPLN. 473/2022 FILED BY AMIT DUBE
(DISPOSED ON : 2022-04-11 )

BAIL APPLN. 1369/2024 FILED BY AMIT DUBEY
(DISPOSED ON : 2024-05-22 )

BAIL APPLN. 2541/2024 FILED BY AMIT DUBEY
(DISPOSED ON : 2024-08-09 )

BAIL APPLN. 3528/2024 FILED BY
RAHUL@MADDA ROHIT (DISPOSED ON : 2024-
11-28)

BAIL APPLN. 655/2025 FILED BY RAHUL ALIAS
MADDA (DISPOSED ON : 2025-02-17 )

P.S.-FIR NO. :(ADARSH NAGAR-129/2021)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-204/2023)

BAIL APPLN. 1879/2024 FILED BY MOHD
SHAREEF (DISPOSED ON : 2024-07-11 )

BAIL APPLN. 1399/2024 FILED BY SUMIT
KUMAR (DISPOSED ON : 2024-07-11 )

BAIL APPLN. 3336/2024 FILED BY AMIR KHAN
(DISPOSED ON : 2024-09-17 )

BAIL APPLN. 4678/2024 FILED BY AARIF (D. OF
HEARING : 2025-04-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-204/2023)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-204/2023)

BAIL APPLN. 1879/2024 FILED BY MOHD
SHAREEF (DISPOSED ON : 2024-07-11 )

BAIL APPLN. 1399/2024 FILED BY SUMIT
KUMAR (DISPOSED ON : 2024-07-11 )

BAIL APPLN. 3336/2024 FILED BY AMIR KHAN
(DISPOSED ON : 2024-09-17 )

BAIL APPLN. 4378/2024 FILED BY IMRAN ALl @
SAMIR (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-204/2023)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04�
mailto:cmnegi93@gmail.com�

02.04.2025

5

6

BAIL APPLN.-4679/2024

BAIL APPLN.-466/2025
CRL.M.(BAIL) 651/2025

BAIL APPLN.-537/2025
CRL.M.A. 3819/2025
CRL.M.A. 7046/2025
CRL.M.A. 7047/2025

ADVANCE CAUSE LIST

UDAY ABHAY KUMAR
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:
MUKESH KUMAR ()(9654637992)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RANJEET KAUR @ BABY MIR AKHTAR HUSSAIN
V/s STATE NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

AKHTAR HUSSAIN (MIRAKHTARADVOCATE@GMAIL.COM)(9818080066)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

DURGESH KUMAR TIWARI RAVI PARTAP SINGH BHATTI
V/s THE STATE (GOVT OF NCT OF DELHI)
THROUGH SHO PS NAND NAGRI DELHI

OTHER DETAILS OF ADVOCATES:

RPS BHATTI (RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RPS BHATTI (RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER)

RPS BHATTI (RPSBHATTI37@GMAIL.COM)(9810568180)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

CRL.M.C. (CANCELLATION OF INTERIM BAIL/BAIL)

8

9

10

CRL.M.C.-4925/2024

CRL.M.C.-9016/2024
WITH CRL.M.C. 9356/2024

CRL.M.C.-9356/2024
CRL.M.A. 35890/2024
CRL.M.A. 4965/2025

NARCOTIC CONTROL BUREAU (DZU) UTSAV SINGH BAINS
V/s DIL AGHA MAFTOON

OTHER DETAILS OF ADVOCATES:

ANIL BANSAL MANISHA SURI
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
VINAY (MISHRAVINAYAK159@GMAIL.COM)(9205619949)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

PADMESH AGGARWAL MUDIT JAIN, MANISHA SURI, ABDHESH
V/s STATE OF NCT OF DELHI CHAUDHARY

OTHER DETAILS OF ADVOCATES:

MUDIT JAIN (CONTACT@ADVMUDITJAIN.COM)(9868510397)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINAYAK MISHRA(MISHRAVINAYAK159@GMAIL.COM)(9205619949)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
ABDHESH
CHAUDHARY(CHAUDHARYLAWOFFICES@GMAIL.COM)(9810086268)(PETITIONER)
ABDHESH
CHAUDHARY(CHAUDHARYLAWOFFICES@GMAIL.COM)(9810086268)(RESPONDENT)

192

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SHALIMAR BAGH-444/2024)

BAIL APPLN. 3964/2024 FILED BY PEEYUSH
(DISPOSED ON : 2024-11-06 )

P.S.-FIR NO. :(SHALIMAR BAGH-444/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(SWAROOP NAGAR-251/2024)

BAIL APPLN. 2536/2024 FILED BY KAUSHLYA
DEVI (DISPOSED ON : 2024-07-25))

BAIL APPLN. 1145/2025 FILED BY KAUSHLYA
DEVI (D. OF HEARING : 2025-04-28 )

P.S.-FIR NO. :(SWAROOP NAGAR-251/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(VIKAS PURI-612/2020)

BAIL APPLN. 3532/2020 FILED BY KARAN SETHI
(DISPOSED ON : 2020-11-12)

CRL.REV.P. 957/2023 FILED BY KARAN SETHI
(DISPOSED ON : 2023-09-13 )

CRL.M.C. 5548/2024 FILED BY DURGESH
KUMAR TIWARI (D. OF HEARING : 2025-07-18 )

P.S.-FIR NO. :(VIKAS PURI-612/2020)

P.S.-FIR NO. :(N.C.B. R.K.PURAM-
VI11/14/DZU/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-66/2024)

BAIL APPLN. 1144/2024 FILED BY PADMESH
AGARWAL (DISPOSED ON : 2024-07-24 )
W.P.(CRL) 2954/2024 FILED BY M/S KAKA GOLD
LLP (DISPOSED ON : 2024-10-25 )

W.P.(CRL) 3004/2024 FILED BY ANIL BANSAL
(DISPOSED ON : 2024-10-25 )

CRL.M.C. 9356/2024 FILED BY PADMESH
AGGARWAL (D. OF HEARING : 2025-04-02 )
W.P.(CRL) 369/2025 FILED BY M/S KAKA GOLD
LLP (DISPOSED ON : 2025-02-04 )

P.S.-FIR NO. :(GREATER KAILASH-66/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GREATER KAILASH-66/2024)

BAIL APPLN. 1144/2024 FILED BY PADMESH
AGARWAL (DISPOSED ON : 2024-07-24 )
W.P.(CRL) 2954/2024 FILED BY M/S KAKA GOLD
LLP (DISPOSED ON : 2024-10-25 )

W.P.(CRL) 3004/2024 FILED BY ANIL BANSAL
(DISPOSED ON : 2024-10-25 )

CRL.M.C. 9016/2024 FILED BY ANIL BANSAL (D.
OF HEARING : 2025-04-02 )

W.P.(CRL) 369/2025 FILED BY M/S KAKA GOLD
LLP (DISPOSED ON : 2025-02-04 )

P.S.-FIR NO. :(GREATER KAILASH-66/2024)



02.04.2025

FRESH MATTERS & APPLICATIONS

11

12

13

CRL.M.(BAIL) 456/2025
In CRL.A.-256/2025

CRL.M.C.-468/2025
CRL.M.A. 2259/2025
CRL.M.A. 2260/2025

CRL.REV.P.-79/2025
CRL.M.A. 5687/2025
CRL.M.A. 5688/2025

FOR ADMISSION

14

15

16

17

CRL.M.C.-5882/2024
CRL.M.A. 22501/2024
CRL.M.A. 22502/2024

CRL.M.C.-7325/2024
CRL.M.A. 27962/2024

CRL.M.C.-559/2025
CRL.M.A. 2663/2025

CRL.M.C.-1737/2025
CRL.M.A. 7814/2025
CRL.M.A. 7815/2025

AFTER NOTICE MISC. MATTERS

18

19

20

CRL.M.C.-50/2024

CRL.M.C.-514/2024
CRL.M.A. 2053/2024

CRL.M.C.-2464/2024
CRL.M.A. 9393/2024

ADVANCE CAUSE LIST

MANGAL
V/s STATE OF NCT OF DELHI

NAIEM JAHAN (DHCLSC)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

VIKAS KUMAR(VIKASKUMAR968@GMAIL.COM)(9871921898)(PETITIONER) :(JAHANGIR PURI-360/2015)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (CRL.A. 333/2025 FILED BY BIRJU YADAV @
BUNTA (D. OF HEARING : 2025-08-07 )

P.S.-FIR NO. :(JAHANGIR PURI-360/2015)

SH PIYOOSH GOYAL
V/s STATE GOVT OF NCT OF DELHI & ANR.

SAKSHIT BHARDWAIJ

OTHER DETAILS OF ADVOCATES:
ASHOK K. GOYAL(AKG.ADV@GMAIL.COM)(9811068437)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

R.K. MOHAMMAD PARVEZ
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

MOHAMMAD PARVEZ(INFO@MPLO.IN)(9891497191)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KSHITI) BHARDWAIJ & ORS.
V/s STATE NCT OF DELHI & ANR.

GAURAV SHARMA, SIDDHARTH
MALKANIA

OTHER DETAILS OF ADVOCATES:

GAURAV SHARMA(VIDHITAGYA@GMAIL.COM)(9711190093)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
SIDDHARTH MALKANIA(ADVOCATESMALKANIA@GMAIL.COM)(9999468788)(RESPONDENT)

PRATEEK GUPTA PRATEEK GUPTA
V/s STATE (GNCT OF DELHI) & ANR.

P.S.-FIR NO. :(NANAK PURA-10/2019)

OTHER DETAILS OF ADVOCATES:

NARENDER PAL SINGH(DANUBECONSULTING@GMAIL.COM)(9311010090)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

OMKAR SINGH & ANR. VISHNU KUMAR SHARMA
V/s STATE(GOVT.OFNCT OF DELHI

OTHER DETAILS OF ADVOCATES:
V.K. SHARMA(RAJ.SS2010@GMAIL.COM)(9354798905)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

SIDDHARTHA THOMAS DHRUV BHARDWA)
V/s THE STATE GOVT. OF NCT OF DELHI AND ANR.

P.S.-FIR NO. :(GOKULPURI-25/2019)

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.

DHRUV BHARDWAJ(DHRUVBHARDWAIJ.ADV@GMAIL.COM)(9810320384)(PETITIONER) :(DWARKA SOUTH-337/2021)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 'W.P.(CRL) 172/2022 FILED BY SIDDHARTHA
THOMAS (DISPOSED ON : 2022-01-27 )

P.S.-FIR NO. :(DWARKA SOUTH-337/2021)

MS. A SHIVAM TYAGI
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

SHIVAM TYAGI(TYAGIADV4@GMAIL.COM)(9354715728)(PETITIONER)
GOVIND(GOVIND2011@YAHOO.IN)()(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ANNU MALHOTRA ALOK VAJPAYEE
V/s STATE NCT OF DELHI AND ANR.

P.S.-FIR NO. :(ANAND PARBAT-232/2019)

OTHER DETAILS OF ADVOCATES:
ALOK VAJPAYEE (VAJPAYEE.ALOK@GMAIL.COM)(9213990937)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

DILSHAD & ORS. NAGINDER BIR SINGH BENIPAL
V/s STATE & ANR.

OTHER DETAILS OF ADVOCATES:
NAGINDER BENIPAL(NAGINDER.BENIPAL@GMAIL.COM)(9999329299)(PETITIONER)
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OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(JYOTI NAGAR-88/2021)



02.04.2025

21

22

23

24

25

26

27

28

29

CRL.M.C.-2816/2024

CRL.M.C.-2994/2024
CRL.M.A. 11499/2024
WITH CRL.M.C. 2997/2024

CRL.M.C.-2997/2024
CRL.M.A. 11510/2024

CRL.M.C.-3872/2024
CRL.M.A. 14798/2024

CRL.M.C.-4283/2024

CRL.M.C.-5567/2024
CRL.M.A. 21214/2024

CRL.M.C.-5853/2024
CRL.M.A. 22386/2024

CRL.M.C.-6626/2024
CRL.M.A. 25280/2024

CRL.M.C.-6672/2024
CRL.M.A. 25489/2024

ADVANCE CAUSE LIST

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

VINOD KUMAR @ VINOD CHAUDHARY SANDEEP GARG
V/s THE STATE (GOVERNMENT OF NCT OF DELHI)
AND ANR.

OTHER DETAILS OF ADVOCATES:
SANDEEP GARG(SANDEEPGARGANDCO@GMAIL.COM)(9811362403)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SANGEETA ANAND ANUSHKA KHAITAN, ANKIT KASHYAP
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

TANVEER AHMED (TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
ANKIT KASHYAP(ANKKSYP@GMAIL.COM)(8699979909)(RESPONDENT)

SANGEETA ANAND ANUSHKA KHAITAN, ANKIT KASHYAP
V/s STATE NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
TANVEER AHMED MIR(TANVEER@TAMLAW.IN)(9810521939)(PETITIONER)
ANKIT KASHYAP(ANKKSYP@GMAIL.COM)(8699979909)(PETITIONER)

PRAKASH KHATI KK TYAGI
V/s NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES:

K.K TYAGI (KKTSCOFFICE142@GMAIL.COM)(9811157131)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

JAGBEER ASHEESH CHANDRA
V/s STATE OF NCT OF DELHI AND ANR.

OTHER DETAILS OF ADVOCATES:

ASHEESH (RAIZADA.ASHEESH@GMAIL.COM)(9811740840)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAMESH KUMAR AMAN JAIN
V/s THE STATE (NCT OF DELHI) & ANR.

OTHER DETAILS OF ADVOCATES:
LEGALOCITY GLOBAL(LEGALOCITYGLOBAL@GMAIL.COM)(9910693024)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

NITIN JASUJA RAJ VARDHAN UPADHYAY
V/s THE STATE, THROUGH SHO, P.S. MADHU
VIHAR & ANR.

OTHER DETAILS OF ADVOCATES:

KOHLI (CHAMBER@KOHLIANDASSOCIATES.IN)(9999631964)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

STATE GNCTD SHUBHI GUPTA
V/s SAROJANI DEVI

OTHER DETAILS OF ADVOCATES:
SHUBHI GUPTA (SHUBHIGUPTA712@GMAIL.COM)(8130640287)(PETITIONER)

GURMIT PIYUSH LAKHERA, SUYASH KUMAR
V/s SURENDER SINGH DALAL SINHA

OTHER DETAILS OF ADVOCATES:
PRADEEP YADAV(YPRADEEP993@GMAIL.COM)(8527065177)(PETITIONER)
SUYASH KUMAR SINHA(SUYASHSINHA95@GMAIL.COM)(7338012372)(RESPONDENT)
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BAIL APPLN. 1734/2024 FILED BY DILSHAD
(DISPOSED ON : 2024-07-30 )

P.S.-FIR NO. :(JYOTI NAGAR-88/2021)

P.S.-FIR NO. :(MAYUR VIHAR-59/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(TILAK MARG-241/2016)

CRL.M.C. 2997/2024 FILED BY SANGEETA
ANAND (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(TILAK MARG-241/2016)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(TILAK MARG-241/2016)

CRL.M.C. 2994/2024 FILED BY SANGEETA
ANAND (D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(TILAK MARG-241/2016)

P.S.-FIR NO. :(VASANT KUNJ SOUTH-498/2022)

P.S.-FIR NO. :(BADARPUR-279/2024)

P.S.-FIR NO. :(CHITTRANJAN PARK-342/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(MADHU VIHAR-521/2013)

BAIL APPLN. 2099/2014 FILED BY NITIN JASUJA
(DISPOSED ON : 2014-09-30 )

P.S.-FIR NO. :(MADHU VIHAR-521/2013)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(AMBEDKAR NAGAR-580/2023)

W.P.(CRL) 3584/2023 FILED BY ANKIT NEGI
(DISPOSED ON : 2023-12-06 )

P.S.-FIR NO. :(AMBEDKAR NAGAR-580/2023)



02.04.2025

30

31

32

33

34

35

36

CRL.M.C.-7244/2024

CRL.M.C.-7514/2024
CRL.M.A. 28679/2024

CRL.M.C.-7797/2024
CRL.M.A. 29754/2024

CRL.M.C.-7900/2024
CRL.M.A. 30133/2024

CRL.M.C.-8325/2024

CRL.M.C.-8746/2024
CRL.M.A. 33469/2024
CRL.M.A. 33471/2024
WITH CRL.M.C. 8853/2024
CRL.M.C. 8854/2024

CRL.M.C.-8853/2024
CRL.M.A. 38425/2024

ADVANCE CAUSE LIST

RACHNA
V/s VIJAY KUMAR

OTHER DETAILS OF ADVOCATES:

PAWAN SHARMA(MYCLIENT123456 @GMAIL.COM)(9818156973)(PETITIONER)
VIJAY BOHA(VIJAYBOHAT9@GMAIL.COM)(0)(RESPONDENT)

DEV KUMAR(DEVKUMARADV80@GMAIL.COM)(9250061180)(RESPONDENT)

SH VINOD KUMAR AHLAWAT RAMPAL
V/s SMT PRIYANKA AHLAWAT

OTHER DETAILS OF ADVOCATES:
RAJ KUMAR(RAJKUMARSOLANKI196 @GMAIL.COM)(9810410307)(PETITIONER)
MAHIPAL(ADVOCATEMAHIPAL@GMAIL.COM)(0)(RESPONDENT)

SHRI NARSINGH SHAH ASHWIN VAISH, ROOPANSH PUROHIT
V/s SHRI DIGVIJAY NARAYAN SINGH

OTHER DETAILS OF ADVOCATES:
ASHWIN VAISH(ASHWIN.VAISH@GMAIL.COM)(9971582100)(PETITIONER)
DIG VIJAY (SINGH.DIGVIJAY846@GMAIL.COM)(0)(RESPONDENT)
ROOPANSH PUROHIT(M91JOSHI@GMAIL.COM)(9911464971)(PETITIONER)

NIMIT MAHAJAN NAKUL MOHTA, VIKASH KUMAR
V/s ALLAHABAD BANK & ORS.

OTHER DETAILS OF ADVOCATES:
NAKUL MOHTA(OFFICE@NMLEGAL.IN)(9899705974)(PETITIONER)
SANJEEV MAHAJAN(SM@GOWORKINDIACOM)(0)(RESPONDENT)

VIKASH KUMAR (VIKASH.ADV@GMAIL.COM)(9868378693)(RESPONDENT)

RAVISH GARG AND ORS. & ORS. DEVENDER KUMAR DHIRYAN
V/s SURENDER KUMAR AND ORS. & ORS.

OTHER DETAILS OF ADVOCATES:
DEVENDER KUMAR ()(9811403534)(PETITIONER)

SUSHIL KUMAR
V/s STATE NCT OF DELHI

SOUGAT MISHRA

OTHER DETAILS OF ADVOCATES:

VIKRAM DAHIYA
V/s STATE NCT OF DELHI

SHREEYASH UDAY LALIT

OTHER DETAILS OF ADVOCATES:
SHREEYASH (OFFICE@LALITCHAMBERS.COM)(9811895363)(PETITIONER)
SHREEYASH U.LALIT (OFFICE@LALITCHAMBERS.COM)(9811895363)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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PAWAN KUMAR SHARMA, DEV KUMAR

Listing Remarks:
AT 3.30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-73/2013)

CRL.M.C. 4032/2013 FILED BY STATE GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 4023/2013 FILED BY STATE GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 4033/2013 FILED BY STAET GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
BAIL APPLN. 1535/2013 FILED BY VIKRAM
DAHIYA (DISPOSED ON : 2013-11-01)

BAIL APPLN. 1260/2013 FILED BY VIKRAM
DAHIYA (DISPOSED ON : 2013-07-23 )

CRL.M.C. 5252/2013 FILED BY STATE GOVT OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 8853/2024 FILED BY VIKRAM DAHIYA
(D. OF HEARING : 2025-04-02 )

CRL.M.C. 8854/2024 FILED BY ASHISH KUMAR
(D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-73/2013)

Listing Remarks:
AT 3.30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-73/2013)

CRL.M.C. 4032/2013 FILED BY STATE GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 4023/2013 FILED BY STATE GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 4033/2013 FILED BY STAET GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
BAIL APPLN. 1535/2013 FILED BY VIKRAM
DAHIYA (DISPOSED ON : 2013-11-01)

BAIL APPLN. 1260/2013 FILED BY VIKRAM
DAHIYA (DISPOSED ON : 2013-07-23 )
CRL.M.C. 5252/2013 FILED BY STATE GOVT OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 8854/2024 FILED BY ASHISH KUMAR
(D. OF HEARING : 2025-04-02 )

CRL.M.C. 8746/2024 FILED BY SUSHIL KUMAR
(D. OF HEARING : 2025-04-02 )



02.04.2025

37

38

39

40

41

42

43

44

45

CRL.M.C.-8854/2024
CRL.M.A. 38427/2024

CRL.M.C.-8859/2024
CRL.M.A. 33898/2024

CRL.M.C.-8861/2024

CRL.M.C.-9256/2024
WITH CRL.M.C. 9752/2024

CRL.M.C.-9752/2024

CRL.M.C.-9287/2024
CRL.M.A. 35612/2024

CRL.M.C.-9717/2024
CRL.M.A. 37281/2024

CRL.M.A. 5260/2025
CRL.M.A. 5261/2025
In CRL.M.C.-9864/2024

CRL.M.C.-9920/2024
CRL.M.A. 37986/2024

ASHISH KUMAR
V/s STATE GOVT. OF NCT OF DELHI

OTHER DETAILS OF ADVOCATES:

ADVANCE CAUSE LIST

SHREEYASH UDAY LALIT

SHREEYASH (OFFICE@LALITCHAMBERS.COM)(9811895363)(PETITIONER)
SHREEYASH U. LALIT(OFFICE@LALITCHAMBERS.COM)(9811895363)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

OFFICE CLERK(CLERK@LALITCHAMBERS.COM)(9811895363)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ROHIT KUMAR & ANR.
V/s THE STATE (GOVT. OF NCT OF DELHI) & ORS.

OTHER DETAILS OF ADVOCATES:

KALYANI ARORA

KALYANI ARORA(KALYANIARORAADVOCATE@GMAIL.COM)(8826461570)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

MOHD ZAFAR HUSSAIN
V/s THE STATE (NCT OF DELHI ) AND ANR

OTHER DETAILS OF ADVOCATES:

SUNIL KUMAR KALRA

SUNIL KR. KALRA(ADVSUNILKALRA@GMAIL.COM)(9810396959)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

GLADYS MALINI
V/s ANIRAJ DISTRIBUTORS PVT. LTD

OTHER DETAILS OF ADVOCATES:

ANJALI PATHAK

ANJALI PATHAK (ANJALI.PATHAK1@GMAIL.COM)(9999430741)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

GLADYS MALINI
V/s ANIRAJ DISTRIBUTORS PVT. LTD & ANR.

OTHER DETAILS OF ADVOCATES:

ANJALI PATHAK

ANJALI PATHAK(ANJALI.PATHAK1@GMAIL.COM)(9999430741)(PETITIONER)

ALOK NANDA
V/s SHALLU WALIA

OTHER DETAILS OF ADVOCATES:

VIPUL SHARMA

VIPUL SHARMA (VIPUL@SHARMAADVOCATE.COM)(0)(PETITIONER)

NARENDER SINGH DABAS

NITESH MEHRA, BHARAT

V/s STATE THROUGH GOVT. NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

NITESH MEHRA(ADVNITESHMEHRA@GMAILL.COM)(9953652710)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

BHARAT (BHARATBAGGAADVOCATE123@GMAIL.COM)(9899584189)(PETITIONER)

RODERICK GILBERT
V/s ANITA SINGH

OTHER DETAILS OF ADVOCATES:

AAMIR CHAUDHARY, RAJESH KUMAR
TARUN

AAMIR CHAUDHARY (MACLEXIS1@GMAIL.COM)(9650537236)(PETITIONER)
RAJESH TARUN(RAJESHKUMARTARUN@GMAIL.COM)(9811225854)(PETITIONER)
MACLEXIS(MACLEXIS1@GMAIL.COM)(0)(RESPONDENT)

RAJESH TARUN(RAJESHKUMATARUN @GMAIL.COM)(9811225854)(PETITIONER)
OP GAGGAR(OPGAGGAR@GMAIL.COM)(0)(RESPONDENT)

ANJANEYAN ULLAUATTN
V/s RAJAN SETH

OTHER DETAILS OF ADVOCATES:

SHIVDEEP

HARSHIT VASHISHT(HARSHITVASHISHT42@GMAIL.COM)(9910004453)(PETITIONER)
SUSHANT KUMAR (ADVOCATE.SUSHANTKUMAR@GMAIL.COM)(0)(RESPONDENT)
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P.S.-FIR NO. :(CRIME AND RAILWAY-73/2013)

Listing Remarks:
AT 3.30 P.M.

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(CRIME AND RAILWAY-73/2013)

CRL.M.C. 4032/2013 FILED BY STATE GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 4023/2013 FILED BY STATE GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 4033/2013 FILED BY STAET GOVT. OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
BAIL APPLN. 1535/2013 FILED BY VIKRAM
DAHIYA (DISPOSED ON : 2013-11-01 )

BAIL APPLN. 1260/2013 FILED BY VIKRAM
DAHIYA (DISPOSED ON : 2013-07-23 )

CRL.M.C. 5252/2013 FILED BY STATE GOVT OF
NCT OF DELHI (DISPOSED ON : 2016-02-22 )
CRL.M.C. 8853/2024 FILED BY VIKRAM DAHIYA
(D. OF HEARING : 2025-04-02 )

CRL.M.C. 8746/2024 FILED BY SUSHIL KUMAR
(D. OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CRIME AND RAILWAY-73/2013)

P.S.-FIR NO. :(RANHOLA-559/2024)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(GOKULPURI-292/2014)

P.S.-FIR NO. :(GOKULPURI-292/2014)



02.04.2025 ADVANCE CAUSE LIST

46  |CRL.M.C.-9923/2024 R SRINIVASAN @ RAJAGOPALAN SRINIVASAN PRIYADARSHI MANISH
CRL.M.A. 37997/2024 V/s DEPUTY DIRECTOR DIRECTORATE OF
REVENUE INTELLIGENCE HEADQUARTER & ANR.

OTHER DETAILS OF ADVOCATES:

PRIYADARSHI MANISH (ADVPAMO1@GMAIL.COM)(9212143535)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

47 CRL.M.C.-9988/2024 AMARIJEET SINGH CHOPRA & ANR. KESHAV SEHGAL
CRL.M.A. 38253/2024 V/s STATE (GOVT OF NCT OF DELHI) & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MALVIYA NAGAR-156/2024)

KESHAV SEHGAL(KESHAVSEHGAL.LAW@GMAIL.COM)(9999898999)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

48 |CRL.M.C.-1219/2025 LAXMI KANTA TOLASARIYA PRIYADARSHI MANISH
CRL.M.A. 5436/2025 V/s DEPUTY DIRECTOR, DIRECTORATE OF
REVENUE INTELLIGENCE

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(DIRECTORATE OF REVENUE
INTELLIGENCE-CC 11047/2020)

49 FA0-69/2020 NORTH DELHI MUNICIPAL CORPORATION D K SHARMA, MURARI TIWARI, DIVJOT |Listing Remarks:
CM APPL. 5129/2020 V/s M/S MADHU KISHAN GUPTA SINGH BHATIA AT 03:00 PM
CM APPL. 64477/2024

WITH FAO 70/2020
FAO 71/2020
FAO 72/2020

OTHER DETAILS OF ADVOCATES:
D K SHARMA()(8178399778)(PETITIONER)
DIVJOT SINGH BHATIA(DIVIOT.29@GMAIL.COM)(9910048284)(RESPONDENT)

50 FAO-70/2020 NORTH DELHI MUNICIPAL CORPORATION D KSHARMA, DIVJOT SINGH BHATIA Listing Remarks:
CM APPL. 5134/2020 V/s M/S MADHU KISHAN GUPTA AT 03:00 PM

OTHER DETAILS OF ADVOCATES:
D K SHARMA()(8178399778)(PETITIONER)
DIVJOT SINGH BHATIA(DIVIOT.29@GMAIL.COM)(9910048284)(RESPONDENT)

51 FAO-71/2020 NORTH DELHI MUNICIPAL CORPORATION D K SHARMA, DIVJOT SINGH BHATIA Listing Remarks:
CM APPL. 5141/2020 V/s M/S MADHU KISHAN GUPTA AT 03:00 PM

OTHER DETAILS OF ADVOCATES:
D K SHARMA()(8178399778)(PETITIONER)
DIVIOT SINGH BHATIA(DIVIOT.29@GMAIL.COM)(9910048284)(RESPONDENT)

52 FAO-72/2020 NORTH DELHI MUNICIPAL CORPORATION D K SHARMA, DIVJOT SINGH BHATIA Listing Remarks:
CM APPL. 5150/2020 V/s M/S MADHU KISHAN GUPTA AT 03:00 PM

OTHER DETAILS OF ADVOCATES:
D K SHARMA()(8178399778)(PETITIONER)
DIVIOT SINGH BHATIA(DIVIOT.29@GMAIL.COM)(9910048284)(RESPONDENT)

53 W.P.(CRL)-588/2025 SH SAHIL ANJU KUMARI
V/s UNION OF INDIA THROUGH SECRETARY &
ORS.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(S.P. BADLI-80010355/2025)
SUSHIL CHOUDHARY(SUNILADV1@HOTMAIL.COM)(9818310262)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)
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CONNECTED MATTERS (ANMM)

54  |W.P.(CRL)-1044/2021 INDIAN FARMERS FERTILISER COOPERATIVE ALOK KUMAR, MANU MISHRA, KRISHAN [Listing Remarks:
CRL.M.A. 8437/2021 LIMITED KUMAR AT 03:30 PM
CRL.M.A. 841/2024 V/s UNION OF INDIA & ANR.

WITH W.P.(CRL) 1049/2021
W.P.(CRL) 1051/2021
W.P.(CRL) 1052/2021

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ALOK KUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) :(CBI-221-2021-E-0009)
ALOKKUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) W.P.(CRL) 1052/2021 FILED BY DR U S AWASTHI
CBI(HOZDEL@CBI.GOV.IN)()(RESPONDENT) (D. OF HEARING : 2025-04-02 )
MOHAMMEMUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) \W.P.(CRL) 1051/2021 FILED BY P.S. GAHLAUT
ALOK KUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) (D. OF HEARING : 2025-04-02 )

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) W.P.(CRL) 1035/2021 FILED BY AMARENDRA
MANU MISHRA(MANUMISHRA.HNLU@GMAIL.COM)(9770774151)(PETITIONER) DHARI SINGH (D. OF HEARING : 2025-04-21 )
KRISHAN KUMAR(KUMARKRISHAN1972@GMAIL.COM)(9810068578)(PETITIONER) W.P.(CRL) 1049/2021 FILED BY INDIAN POTASH

LIMITED (D. OF HEARING : 2025-04-02 )
W.P.(CRL) 2200/2021 FILED BY DR. U. S.
AWASTHI (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 2199/2021 FILED BY P.S. GAHLAUT
(D. OF HEARING : 2025-04-21)

W.P.(CRL) 2165/2022 FILED BY AMARENDRA
DHARI SINGH (D. OF HEARING : 2025-04-02 )
CRL.M.C. 8768/2024 FILED BY SANJAY JAIN
(DISPOSED ON : 2024-11-22)

W.P.(CRL) 408/2025 FILED BY SANJAY JAIN (D.
OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CBI-221-2021-E-0009)

55  |W.P.(CRL)-1049/2021 INDIAN POTASH LIMITED ALOK KUMAR, MANU MISHRA Listing Remarks:

CRL.M.A. 8477/2021 V/s UNION OF INDIA & ANR. AT 03:30 PM

CRL.M.A. 29911/2023
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ALOK KUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) :(CBI-221-2021-E-0009)
ALOKKUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) W.P.(CRL) 1052/2021 FILED BY DR U S AWASTHI
MOHAMMEDMUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) (D. OF HEARING : 2025-04-02 )
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) W.P.(CRL) 1051/2021 FILED BY P.S. GAHLAUT
ALOK KUMAR (ALOK.KUMAR@THSLAWFIRM.CO.UK )(9871939895)(PETITIONER) (D. OF HEARING : 2025-04-02 )
UNION OF INDIA (UOIDHC@GMAIL.COM)()(RESPONDENT) W.P.(CRL) 1035/2021 FILED BY AMARENDRA
MANU MISHRA(MANUMISHRA.HNLU@GMAIL.COM)(9770774151)(PETITIONER) DHARI SINGH (D. OF HEARING : 2025-04-21 )

W.P.(CRL) 1044/2021 FILED BY INDIAN
FARMERS FERTILISER COOPERATIVE LIMITED
(D. OF HEARING : 2025-04-02 )

W.P.(CRL) 2200/2021 FILED BY DR. U.S.
AWASTHI (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 2199/2021 FILED BY P.S. GAHLAUT
(D. OF HEARING : 2025-04-21)

W.P.(CRL) 2165/2022 FILED BY AMARENDRA
DHARI SINGH (D. OF HEARING : 2025-04-02 )
CRL.M.C. 8768/2024 FILED BY SANJAY JAIN
(DISPOSED ON : 2024-11-22)

W.P.(CRL) 408/2025 FILED BY SANJAY JAIN (D.
OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CBI-221-2021-E-0009)

56 W.P.(CRL)-1051/2021 P.S. GAHLAUT ALOK KUMAR, MANU MISHRA Listing Remarks:
CRL.M.A. 8479/2021 V/s UNION OF INDIA & ANR. AT 03:30 PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ALOK KUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) :(CBI-221-2021-E-0009)
MOHAMMEDMUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) W.P.(CRL) 1052/2021 FILED BY DR U S AWASTHI
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) (D. OF HEARING : 2025-04-02 )
MANU MISHRA(MANUMISHRA.HNLU@GMAIL.COM)(9770774151)(PETITIONER) W.P.(CRL) 1035/2021 FILED BY AMARENDRA

DHARI SINGH (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 1044/2021 FILED BY INDIAN
FARMERS FERTILISER COOPERATIVE LIMITED
(D. OF HEARING : 2025-04-02 )

W.P.(CRL) 1049/2021 FILED BY INDIAN POTASH
LIMITED (D. OF HEARING : 2025-04-02 )
W.P.(CRL) 2200/2021 FILED BY DR. U. S.
AWASTHI (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 2199/2021 FILED BY P.S. GAHLAUT
(D. OF HEARING : 2025-04-21)

W.P.(CRL) 2165/2022 FILED BY AMARENDRA
DHARI SINGH (D. OF HEARING : 2025-04-02 )
CRL.M.C. 8768/2024 FILED BY SANJAY JAIN
(DISPOSED ON : 2024-11-22)
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W.P.(CRL) 408/2025 FILED BY SANJAY JAIN (D.
OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CBI-221-2021-E-0009)

57  |W.P.(CRL)-1052/2021 DR U S AWASTHI ALOK KUMAR, MANU MISHRA, KRISHAN |Listing Remarks:
CRL.M.A. 8481/2021 V/s UNION OF INDIA & ANR. KUMAR AT 03:30 PM

OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
ALOK KUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) :(CBI-221-2021-E-0009)
ALOKKUMAR(ALOK.KUMAR@THSLAWFIRM.CO.UK)(9871939895)(PETITIONER) W.P.(CRL) 1051/2021 FILED BY P.S. GAHLAUT
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) (D. OF HEARING : 2025-04-02 )
MOHAMMEDMUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) W.P.(CRL) 1035/2021 FILED BY AMARENDRA
MANU MISHRA(MANUMISHRA.HNLU@GMAIL.COM)(9770774151)(PETITIONER) DHARI SINGH (D. OF HEARING : 2025-04-21 )
KRISHAN KUMAR(KUMARKRISHAN1972@GMAIL.COM)(9810068578)(PETITIONER) W.P.(CRL) 1044/2021 FILED BY INDIAN

FARMERS FERTILISER COOPERATIVE LIMITED
(D. OF HEARING : 2025-04-02 )

W.P.(CRL) 1049/2021 FILED BY INDIAN POTASH
LIMITED (D. OF HEARING : 2025-04-02 )
W.P.(CRL) 2200/2021 FILED BY DR. U. S.
AWASTHI (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 2199/2021 FILED BY P.S. GAHLAUT
(D. OF HEARING : 2025-04-21 )

W.P.(CRL) 2165/2022 FILED BY AMARENDRA
DHARI SINGH (D. OF HEARING : 2025-04-02 )
CRL.M.C. 8768/2024 FILED BY SANJAY JAIN
(DISPOSED ON : 2024-11-22))

W.P.(CRL) 408/2025 FILED BY SANJAY JAIN (D.
OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CBI-221-2021-E-0009)

58 |W.P.(CRL)-2165/2022 AMARENDRA DHARI SINGH TRISHA MITTAL, MANU MISHRA Listing Remarks:
V/s CENTRAL BUREAU OF INVESTIGATION AT 03:30 PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
AMARENDRA DHARI :(CBI-221-2021-E-0009)
SINGH(AMARENDRASINGH@HOTMAIL.COM)(9810032743)(PETITIONER) W.P.(CRL) 1052/2021 FILED BY DR U S AWASTHI
TRISHA MITTAL(TRISHA@MADHAVKHURANA.COM)(9871109553)(PETITIONER) (D. OF HEARING : 2025-04-02 )
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) W.P.(CRL) 1051/2021 FILED BY P.S. GAHLAUT
MANU MISHRA(MANUMISHRA.HNLU@GMAIL.COM)(9770774151)(PETITIONER) (D. OF HEARING : 2025-04-02 )

W.P.(CRL) 1035/2021 FILED BY AMARENDRA
DHARI SINGH (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 1044/2021 FILED BY INDIAN
FARMERS FERTILISER COOPERATIVE LIMITED
(D. OF HEARING : 2025-04-02 )

W.P.(CRL) 1049/2021 FILED BY INDIAN POTASH
LIMITED (D. OF HEARING : 2025-04-02 )
W.P.(CRL) 2200/2021 FILED BY DR. U.S.
AWASTHI (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 2199/2021 FILED BY P.S. GAHLAUT
(D. OF HEARING : 2025-04-21)

CRL.M.C. 8768/2024 FILED BY SANJAY JAIN
(DISPOSED ON : 2024-11-22)

W.P.(CRL) 408/2025 FILED BY SANJAY JAIN (D.
OF HEARING : 2025-04-02 )

P.S.-FIR NO. :(CBI-221-2021-E-0009)

59  |W.P.(CRL)-408/2025 SANJAY JAIN TRISHA MITTAL Listing Remarks:
CRL.M.A. 3677/2025 V/s CENTRAL BUREAU OF INVESTIGATION AT 03:30 PM
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
TRISHA MITTAL(TRISHA91@GMAIL.COM)(0)(PETITIONER) :(CBI-221-2021-E-0009)
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) W.P.(CRL) 1052/2021 FILED BY DR U S AWASTHI

(D. OF HEARING : 2025-04-02 )

W.P.(CRL) 1051/2021 FILED BY P.S. GAHLAUT
(D. OF HEARING : 2025-04-02 )

W.P.(CRL) 1035/2021 FILED BY AMARENDRA
DHARI SINGH (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 1044/2021 FILED BY INDIAN
FARMERS FERTILISER COOPERATIVE LIMITED
(D. OF HEARING : 2025-04-02 )

W.P.(CRL) 1049/2021 FILED BY INDIAN POTASH
LIMITED (D. OF HEARING : 2025-04-02 )
W.P.(CRL) 2200/2021 FILED BY DR. U. S.
AWASTHI (D. OF HEARING : 2025-04-21 )
W.P.(CRL) 2199/2021 FILED BY P.S. GAHLAUT
(D. OF HEARING : 2025-04-21)

W.P.(CRL) 2165/2022 FILED BY AMARENDRA
DHARI SINGH (D. OF HEARING : 2025-04-02 )
CRL.M.C. 8768/2024 FILED BY SANJAY JAIN
(DISPOSED ON : 2024-11-22)
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P.S.-FIR NO. :(CBI-221-2021-E-0009)

NON-CONTENTIOUS CASES (FOR DIRECTIONS/ORDERS)

60 CRL.M.C.-266/2025 NITISH KUMAR & ORS. SOHAN SINGH RAWAT, ISHAN SINGH
CRL.M.A. 1359/2025 V/s THE STATE ( NCT OF DELHI) & ANR.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(R.K.PURAM-2/2022)

MOHD BABAR(MOHDBABARADV@GMAIL.COM)(9891146454)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
ISHAN SINGH(SINGH.13ISHAN@GMAIL.COM)(8296800284)(RESPONDENT)

61 CRL.M.C.-966/2025 SHABNAM PRAVEEN & ANR. VIPIN TIWARI
CRL.M.A. 4448/2025 V/s STATE NCT OF DELHI & ANR.
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
PAWAN GUPTA (CORPUSLAWASSOCIATES@GMAIL.COM)(9315442771)(PETITIONER) :(GOVIND PURI-482/2024)
KAPIL SHARMA BAIL APPLN. 46/2025 FILED BY MISBA UL
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) HUSSAIN (DISPOSED ON : 2025-01-13 )
P.S.-FIR NO. :(GOVIND PURI-482/2024)
HIGH COURT OF DELHI REGISTRAR(LISTING)
01.04.2025.

L1111 7777777777777777777777777777777777777777777777777777777777777777777//777777//777////7777///77777////77/777///777777
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COURT NO.51
HON"BLE MS.JUSTICE TARA VITASTA GANJU

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”
NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”

NOTE: “ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE
APPEARING THROUGH VIRTUAL MODE, I.E, ENSURE THE VIDEO IS ON WHEN THE MATTER IS
TAKEN UP, APPEAR IN COURT ATTIRE AND BACKGROUND NOISE/DISTURBANCE.

COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC
PLACE.

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M”

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl

MEETING NO. 2512 822 186.
NOTE FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Bhupesh.kumar@dhc.nic.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
1 CO.APPL. 164/2025 IN THE MATTER OF M/S BHARAT  |RAJESH MALHOTRA, OFFICIAL LIQUIDATOR,
In CO.PET.-55/2000 STEEL TUBES LTD. JOGINDER TULI, RAJINDER WALI, RITU DHINGRA,
Vis ......... YASHMEET, M. DUTTA, MR.RAJESH MALHOTRA, RK

WATAL, JAGDEEP KISHORE, MR.GAURAV DUGGAL,
MR.ABHINAV VASHISHT, RAJEEVE MEHRA, HK
CHATURVEDI, RAJIV TYAGI, ATUL SHARMA,
MR.SANJAY GHOSE, NIKHIL, SANJAY GHOSE,
KATHPALIA, JURISPERTIUS, SURESH DUTT, VIVEK
MALIK, PRIYANJALI SINGH, KARANJAWALA & CO,
JOGINDER TULI

OTHER DETAILS OF ADVOCATES:
PRIYANJALI SINGH(PRIYANJALI.SINGH@GMAIL.COM)(9911313159)(RESPONDENT)
JOGINDER TULI(TULIJOGINDER@GMAIL.COM)(9811180788)(RESPONDENT)

CONNECTED MATTERS (ANMM)

2 CO.APPL.(C)-5/2011 M/S UNICORP INDUSTRIES LTD. MANISH BISHNOI, OFFICIAL LIQUIDATOR, PANKAJ
CO.APPL. 1243/2018 V/s M/S CYBERSYS INFOTECH PVT |VIVEK
WITH CO.PET. 458/1999 LTD

OTHER DETAILS OF ADVOCATES:
PANKAJ VIVEK
(PANKAJVIVEK@GMAIL.COM,PVBALAYAN@GMAIL.COM)(9811215778)(RESPONDENT)

3 CO.PET.-458/1999 M/S ENTERPRISES NEXUS SUDHANSHU BATRA, ARVIND CHAUDHARY, OFFICIAL
OLR 309/2015 COMMUNICATION P.LTD. LIQUIDATOR, MEHRA AND ASSOC, MR.A AHALAWAT,
CO.APPL. 1008/2019 V/s UNICORP INDUSTRIES LTD. ~ [MR.ARVIND SHARMA, AHALWAT, SANGRAM PATNAIK,
CO.APPL. 326/2024 PK AGGARWAL, MR.DK MALHOTRA, RAJEEV MEHRA,

RAJEEV, MR.S.KHAN, MS.SOBHANA TAKIA, G P
SRIVASTAVA, DEEPAK AGARAIYA, USHA SINGH,
SURESH DUTT DOBHAL, ARVIND CHAUDHARY,
RAKESH KUMAR MITTAL

OTHER DETAILS OF ADVOCATES:

USHA SINGH(USHASINGHANDASSOCIATES@GMAIL.COM)(9711179205)(PETITIONER)
SURESH DUTT DOBHAL(SURESHDOBHAL@GMAIL.COM)(9810189788)(PETITIONER)
ARVIND CHAUDHARY (ARVINDCHAUDHARY@HOTMAIL.COM)(9811108654)(RESPONDENT)
RAKESH KUMAR MITTAL(ADVRAKESHMITTAL@GMAIL.COM)(9999303080)(RESPONDENT)
ARVIND CHAUDHARY (ARVINDCHAUDHARY@HOTMAIL.COM)(9811108654)(RESPONDENT)


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
mailto:Bhupesh.kumar@dhc.nic.in�

4

CONNECTED MATTERS (ANMM)

5

6

AFTER NOTICE COMPANY MATTERS

7

8

10

11

CRL.0.(C0.)-29/2005
WITH CO.PET. 458/1999

CO.PET.-759/2015

CO.APPL.

1750/2017

CO.APPL. 517/2022

CRL.0.(C0O.)-14/2017

CO.APPL. 323/2024

In CO.A(SB)-37/2011

CO.A(SB)-79/2011

CO.PET.-222/2001

CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.
CO.APPL.

1357/2015
2032/2017
713/2018
291/2022
355/2024
1025/2024

CO.PET.-366/2011

CO.APPL.

751/2014

OLR 1/2024

CO.PET.-791/2014

CO.APPL.
CO.APPL.
CO.APPL.

2978/2014
1553/2017
256/2019

RAKESH KUMAR MITTAL(ADVRAKESHMITTAL@GMAIL.COM)(9999303080)(RESPONDENT)

UNICORP INDUST. LTD. VS -DO-, VINEET KUMAR SINGH
V/s AA SOGANI

OTHER DETAILS OF ADVOCATES:
VINEET KUMAR SINGH(ADV.VINEETSINGH@GMAIL.COM)(9717803038)(RESPONDENT)

INTER SCAN PRIVATE LIMITED KAPIL KHER, OFFICIAL LIQUIDATOR
V/s BROADVIEW MEDIACOM
PRIVATE LIMITED

OTHER DETAILS OF ADVOCATES:
BROADVIEW MEDICOM PRIVATE  |OFFICIAL LIQUIDATOR

LIMITED(IN PROV.LIQN.)
V/s GAUTAM CHADHA & ANR.

OTHER DETAILS OF ADVOCATES:

GREENFIELD PLOTHOLDERS CUM- |M.l. CHOUDHURY, PUSHPINDER SINGH, ANSHUM

RESIDENTS ASSOC. (PH) JAIN, D.S.CHAUHAN, ANURAG JAIN, CHATURVEDIS,

V/s URBAN IMPROVEMENT SHAILENDRA KUMAR MISHRA, ANANNYA GHOSH,

COMPANY (P) LTD & ORS. SUKRIT GUPTA, TAJINDER KAUR, SATISH PANDEY,
AMAN MEHROTRA, ARUN SRIVASTAVA, AMAN
NANDRAJOG

OTHER DETAILS OF ADVOCATES:

SHAILENDRA KUMAR
MISHRA(MISHRASHAILENDRA1375@GMAIL.COM)(9654233315)(RESPONDENT)
ANANNYA GHOSH(ANANNYAG@GMAIL.COM)(9818321492)(PETITIONER)

SUKRIT GUPTA(ADVOCATE@SUKRITGUPTA.IN)(9999913968)(PETITIONER)
TAJINDER KAUR(NGA.LEGAL@HOTMAIL.COM)(9811144965)(RESPONDENT)
SATISH PANDEY(STSPDY@YAHOO.COM)(9810984245)(PETITIONER)

AMAN MEHROTRA(LLOYD.AMAN91@GMAIL.COM)(9818522926)(PETITIONER)
ARUN SRIVASTAVA(SCLAWARUN@GMAIL.COM)(9818166510)(RESPONDENT)
AMAN NANDRAJOG(AMANNANDRAJOG@GMAIL.COM)(9971704062)(RESPONDENT)

LATE MRS. MOHINI M ASSOMULL  |CHATURVEDIS, AMOL SINHA, D.S.CHAUHAN, ANURAG

AND ORS (PH) JAIN, SHAILENDRA KUMAR MISHRA, SHUCHI SEJWAR,

V/s UNION OF INDIA AND ORS DHRUV GUPTA, ANANNYA GHOSH, SATISH PANDEY,
TAJINDER KAUR, RUKHMINI BOBDE, RAKTIM GOGOI,
ANUJ BERRY, AMAN MEHROTRA, ARUN SRIVASTAVA

OTHER DETAILS OF ADVOCATES:

SHAILENDRA KUMAR
MISHRA(MISHRASHAILENDRA1375@GMAIL.COM)(9654233315)(RESPONDENT)
SHUCHI SEJWAR (SHUCHISEJWAR@GMAIL.COM)(9910170724)(PETITIONER)
DHRUV GUPTA(ADVOCATEDHRUVGUPTA@GMAIL.COM)(9999877566)(PETITIONER)
ANANNYA GHOSH(ANANNYAG@GMAIL.COM)(9818321492)(RESPONDENT)
SATISH PANDEY(STSPDY@YAHOO.COM)(9810984245)(PETITIONER)

TAJINDER KAUR(NGA.LEGAL@HOTMAIL.COM)(9811144965)(RESPONDENT)
RUKHMINI BOBDE(BOBDE.RUKHMINI@GMAIL.COM)(9871738029)(PETITIONER)
RAKTIM GOGOI(HIRAPABBI@HOTMAIL.COM)(7042314597)(PETITIONER)
ANANNYA GHOSH(ANANNYAG@GMAIL.COM)(9818321492)(PETITIONER)

ANUJ BERRY(ANUJBERRY@GMAIL.COM)(9811153629)(PETITIONER)

AMAN MEHROTRA(LLOYD.AMAN91@GMAIL.COM)(9818522926)(PETITIONER)
ARUN SRIVASTAVA(SCLAWARUN@GMAIL.COM)(9818166510)(RESPONDENT)

KOSTUB INVESTMENTS LTD. BRAJA BANDHU PRADHAN, TARUN SINGLA, PAWASH

V/s REINZ TALBROS LTD. PIYUSH, OFFICIAL LIQUIDATOR, MR.RP AGGARWAL,
AMIT, ANIL PANWAR, MAYANK KR, VIDHISHA J
HARITWAL

OTHER DETAILS OF ADVOCATES:

PAWASH PIYUSH(PIYUSH633@GMAIL.COM)(8130136928)(PETITIONER)

TARUN SINGLA(MCLLAWOFFICES@GMAIL.COM)(9810202014)(RESPONDENT)
VIDHISHA J HARITWAL(VHARITWAL2307@GMAIL.COM)(7874605797)(RESPONDENT)

SIEMENS LIMITED HEMANT MALHOTRA, OFFICIAL LIQUIDATOR,
V/s BHASIN ASSOICIATES LTD SHANTANU KANUNGO, PALLAV SAXENA, YOG RAJ
SHARMA

OTHER DETAILS OF ADVOCATES:

PALLAV SAXENA(ADVPALLAVSAXENA@GMAIL.COM)(9811159376)(PETITIONER)

YOG RAJ SHARMA(RIKKSGUPTAL1@GMAIL.COM)(9891222979)(PETITIONER)

M/S LAFARGE INDIA LIMITED GAURAV BAHL, RAKESH KUMAR, AJAY BAHL, OFFICIAL
V//s OJJUS FIDELITY HEALTHCARE |LIQUIDATOR

PRIVATE LIMITED & ORS.
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OLR 275/2019
OLR 60/2023

CO.PET.-128/2015
CO.APPL. 311/2018

CO.PET.-548/2016

OTHER DETAILS OF ADVOCATES:
AJAY BAHL(BAHL_AJAY@HOTMAIL.COM)(9811222542)(PETITIONER)
RAKESH KUMAR(RAKESHKUMARADV13@GMAIL.COM)(9810631017)(RESPONDENT)

SANJEEV KUMAR DHIMAN SANTOSH KUMAR K
V/s S.P.SINGLA CONSTRUCTION
PRIVATE LIMITED & ANR.

OTHER DETAILS OF ADVOCATES:

SANTOSH KUMAR K(SANTOSHNAIR1984@GMAIL.COM)(9953306874)(PETITIONER)
VISHVA PAL ARORA ANKIT PRAKASH, MOHD NAVED KHAN

V/s RYTHEM MARKETING PVT. LTD.

& ORS.

OTHER DETAILS OF ADVOCATES:
MOHD NAVED KHAN(NAVEDROCK@YAHOO.CO.IN)(9999261338)(PETITIONER)

R e



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI AT NEW DELHI

No.: 123/Rules/DHC Dated: 03.10.2024

PRACTICE DIRECTIONS

In order to ascertain from each party whether he/she admits or denies the allegations of
facts made in the plaint and to be able to explore the possibilities of settlement and disposal of
the main matter at the initial stage itself, Hon’ble the Chief Justice, on the recommendations of
the Hon’ble Judges of the Original Side has been pleased to issue following Practice Directions
for information and compliance by all concerned:-

1. Advance copy of fresh Civil Suits {i.e.,CS(OS)andCC}, together with documents therewith, if
any, shall be served upon each opposite party, as is also done for Arbitration petitions under
the Delhi High Court (Original Side) Rules, 2018.

2. Plaintiff shall also intimate all opposite parties, in the matter, about the filing and likely date
of listing of the said suit.

3. Plaint shall be accompanied by written proof of such intimation and their respective service,
besides indicating name(s) of all opposite parties in the matter.

4. Earlier Practice Directions regarding the manner and mode of Service of Notice of Motion,
advance copy, etc., will remain the same.

These Practice Directions shall come into force with immediate effect.

By Order
Sd/
(KANWAL JEET ARORA)
REGISTRAR GENERAL



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

HIGH COURT OF DELHI: NEW DELHI

CIRCULAR

No.:DHC(OS)-Filing
Date: 27.08.2024

It is circulated for information of all the concerned that the Hon’ble IT
Committee has been pleased to direct that the impugned order should be made
first Annexure with the Main Case. Hence, the impugned order/award shall be the
first Annexure with the Main Case (wherever applicable) and the same shall reflect
in the concerned part of the Main Case accordingly.

Sd/-
Registrar (Original)



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

CIRCULAR

PRIORITY HEARING OF CASES OF LITIGANTS/ADVOCATES WITH
DISABILITY (UNDER THE RIGHTS OF PERSONS WITH DISABILITY
ACT)

“All the Litigants/Advocates with disabilities and Advocates
dealing with the cases pertaining to persons with
Disabilities are impressed upon to apprise the office of
Joint Registrar/ Deputy Registrar (Original) about their
ongoing cases before the concerned Bench of this Court so
that they can be identified and be 1listed categorically in
the Cause List and disposed of on priority.”




02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 4

HON'BLE MR.JUSTICE NAVIN CHAWLA
Click below to join the VC:
https://delhihighcourt.webex.com/join/dhcecourtvc5
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
rajesh.malhotra@dhc.nic.in

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

1 I.A. 48930/2024 SHRI RAKESH KUMAR |RENU NARULA, AT 4:30 PM
In TEST.CAS.- GHEI & ANR. AMIT PAL SINGH,
77/2018 V/s STATE & ORS. ANUJ KAPOOR
(Disposed off
case)

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

¥k kkk


https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:rajesh.malhotra@dhc.nic.in

02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 46

HON'BLE MS.JUSTICE JYOTI SINGH
NOTE 1: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION
WHICH IS PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE
BENCH CONCERNED. IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT
SHOULD BE MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE).

2. "SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

3. IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME
DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH
MATTERS. ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE
AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED TO THE COURT NOR BE
ENTERTAINED.

4. COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR
APPERANCES IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS.

FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmnijeshnair@gmail.com
CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

TOP OF THE BOARD
1 TEST.CAS.-28/2012 PRADIP AGARWAL  ILESH SHUKLA, ANKIT

WITH TEST.CAS. V/s STATE & ORS RAJ, AARUSHI GUPTA,

8/2013 GAURAV DUBEY, SUBHAM
KUMAR JAIN, S.N GUPTA
& CO

2 TEST.CAS.-8/2013 MANJU AGGARWAL  KANISHK AHUJA, ANKIT

I.A. 974/2013 V/s STATE & ORS RAJ, AARUSHI GUPTA,

I.A. 5327/2013 GAURAV DUBEY, SUBHAM

I.A. 39619/2024 KUMAR JAIN, AAROHI

BHALLA, SHRUTI VERMA


mailto:cmnijeshnair@gmail.com
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f

02.04.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

3

ARB.P.-1326/2023

ARB.P.-32/2025

ARB.P.-33/2025

ARB.P.-67/2025
I.A. 626/2025

ARB.P.-176/2025
I.A. 1877/2025

0.M.P.(I) (COMM.)-
75/2023

1.A. 19838/2023
1.A. 5852/2024

OVINGTON FINANCE ANIKET RAJPUT
PVT. LTD.

V/s HARINDER

NAGAR & ANR.

SHRI SIDHI VINAYAK SUNIL KUMAR MUND
INFRATECH PVT LTD

V/s M/S BPTP

LIMITED

SHRI CHANDRASEN  SUNIL KUMAR MUND
SINGH, PROPRIETOR

OF SUNSHINE

FINISHES

V/s M/S BPTP

LIMITED

PRASAR BHARATI
(BROADCASTING
CORPORATION OF
INDIA)

V/s M/S PAS
INTERNATIONAL
AND ORS

CHANDAN SHARMA

M/S BANYAN TREE
SCHOOL

V/s M/S GIRDHARI
LAL AND SONS
SPORTS PVT LTD

VIERAT K. ANAND

MAHALUXMI HEMLATA RAWAT, POOJA
BUILDTECH LIMITED MEHRA SAIGAL, HEMLATA
& ANR. RAWAT

V/s ANSAL

PROPERTIES AND

INFRASTRUCTURE

LIMITED



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

9  0.M.P.(I) (COMM.)-  INAVIKA ARALIAS  |VARUN KAPUR
276/2024 DEVELOPERS
V/s BALBIR SINGH
TANWAR

10 O.M.P.(I) (COMM.)- MR VIVEK TIW ARTI  NAMIT SURI, CHEITANYA

282/2024 V/s BOSTON IVY MADAN, GAURI
I.A. 3412/2025 HEAL TH CARE & RASGORTA
I.A. 6745/2025 ORS.
11 O.M.P.(I) (COMM.)- MR KETAN MALKAN VARUNA BHANRALE,
294/2024 V/s BOSTON IVY AMAN VACHHER
HEALTHCARE

SOLUTIONS PRIVATE
LIMITED & ORS.

12 O.M.P.(I) (COMM.)- MR KETAN MALKAN AMAN VACHHER
295/2024 V/s BOSTON IVY
HEALTHCARE
SOLUTIONS PRIVATE
LIMITED

13 O.M.P.(I) (COMM.)- BISOTECH INDIA TANU PRIYA GUPTA,
312/2024 PRIVATE LIMITED MUKESH KUMAR
V/s INDIAN
HIGHWAYS
MANAGEMENT
COMPANY LIMITED

14  0.M.P.(I) (COMM.)- BISOTECH INDIA TANU PRIYA GUPTA,
313/2024 PRIVATE LIMITED MUKESH KUMAR
V/s INDIAN
HIGHWAYS
MANAGEMENT
COMPANY LIMITED

15 O.M.P.(I) (COMM.)- PAWAN MALHAN JAITEGAN SINGH
100/2025 V/s WAVE MEGACITY
I.A. 7877/2025 CENTRE PRIVATE
LIMITED



02.04.2025
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17

18

19

20

21

ADVANCE CAUSE LIST (ORIGINAL SIDE)

0.M.P.(MISC.)(COMM.)- HIM CABLEWAYS

265/2025 V/s THE DIRECTOR
GENERAL BORDER
ROADS

ARB. A. (COMM.)- LAVA

6/2025 INTERNATIONAL

1.A. 2130/2025 LIMITED

I.A. 2131/2025
WITH OMP (ENF.)
(COMM.) 147/2024

LLP

EX.APPL.(OS) 148/2025 MINTELLECTUALS

In OMP (ENF.) LLP

(COMM.)-147/2024  V/s LAVA
INTERNATIONAL
LIMITED

CS(COMM)-101/2016  ANURAG CHAWLA

I.A. 2077/2016 AND ANR
I.A. 11888/2016 V/s BIG SHOTS
I.A. 787/2017 HOSPITALITY

1.A. 9407/2017
I.A. 2624/2018
1.A. 2424/2019
WITH CS(COMM)
102/2016

CS(COMM)-102/2016  ANURAG CHAWLA &

I.A. 2080/2016 ANR
I.A. 11886/2016 V/s BIG SHOTS
I.A. 788/2017 HOSPITALITY & ORS

I.A. 2619/2018

CS(COMM)-459/2016
I.A. 15455/2013

M/S SKYLINE
HOSPITALITY AND
TOWNSHIPS PVT
LTD

V/s STATE BANK OF
INDIA & ANR

V/s MINTELLECTUALS

ROHAN MALIK

ABHAY RAJ VARMA

HITAIN BAJAJ, ABHAY RAJ
VARMA, PRANAYV JAIN,
SAMRAT NIGAM, PRANAV
JAIN

JANENDRA LAL, RISHABH
WADHWA, SUMESH
DHAWAN/ VATSALA KAK
PANDA, SUMESH
DHAWAN/ VATSALA KAK,
JANENDRA LAL & CO

JANENDRA LAL, RISHABH
WADHWA, SUMESH
DHAWAN, JANENDRA LAL
& CO

AMIT KHEMKA, SANDEEP
AGGARWAL, VIVEKANAND



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

22 CS(COMM)-1446/2016 M/S SHALAKA INFRA- DHRUV SHARMA,
TECH (I) PVT LTD ANUSUYA SALWAN &
V/s NATIONAL ASSO
BUILDING
CONSTRUCTION
CORPORATION

23 CS(COMM)-694/2017  M/S EVERGREEN NARENDERA M SHARMA,

MARINE (UK) NITESH KUMAR SINGH,
LIMITED AND O.P. GAGGAR
ANOTHER
V/s CONTROL TECH
SYSTEMS PVT. LTD.
& ANR
24 I.A. 5157/2020 SMT. MANJU GAIND RAJESH BHARDWAJ, AJAY
I.A. 37042/2024 V/s M/S SWASTIKA  TEJPAL, SAMEER
In CS(COMM)-711/2019 TRADERS & ORS. VASHISHT, PAWAN
KUMAR RAWAL,

SUSHANTA KUMAR
NANDA, AJAY GAIND,
AJAY GAIND, ABHAY

GAIND
25 CS(COMM)-166/2024 TRANS ASIAN DHRUV CHAWLA, GOVIND
I.A. 43774/2024 SHIPPING SERVICES MANOHARAN
PLTD
V/s SUPER CIRCLE
AUTO LTD
26  [1.A. 43049/2024 DR. BHUPENDRA SHWETA BHARTI
In CS(COMM)-654/2024 KUMAR MODI
(Disposed off case) V/s MODI RUBBER
LIMITED
27  [1.A. 507/2007 NARENDER KUMAR  VIKRAM BAJAJ, SUMAN

In CS(0S)-2495/2001 AGARWAL AND ORS. KAPOOR, SANJEEV
(Disposed off case) V/s PRADEEP GUPTA SRIVASTAVA, SHESH
AND ORS. DUTT SHARMA, SUDHIR

SHANKAR, SHIRISH
KUMAR, SANGEETA
AGGARWAL,
S.K.LAGGARWAL, RAHUL
KR. SINGH, B S MATHUR,
MANIK AHLUWALIA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

28 CS(0S)-557/2011 M/S A.R AIRWAYS NAVEEN KUMAR, SHIV
PVT LTD KANT ARORA
V/s INDIAN OIL
CORPORATION &

ORS
29 CS(0S)-2244/2015 NAVED ALI ANURAG KUMAR, S D
I.A. 15306/2015 V/s MUHAMMAD ALI ANSARI, MANAN
I.A. 15308/2015 & ORS AGGARWAL, SUMESH
GANDHI
30 CS(0S)-121/2016 SMT NINI CHADHA S C SINGHAL, PARDEEP
CC 29/2017 V/s SMT NEETU GUPTA ( IN COMPLIANCE
I.A. 12215/2022 CHADHA @ NEETU  OF ORDER DT.
I.A. 18651/2022 CHADHA & ORS 16.05.2017), PARINAV
I.A. 18653/2022 GUPTA, SURESH CHAND
SINGHAL
31 CS(0S)-375/2016 SMT KIRAN BALA & SUSHIL KUMAR RAI,
ANR SANDEEP SHARMA,
V/s SMT KUSUM &  YOGESH RATHEE, SUMEET
ORS SINGH SHOKEEN, SANJIV
SARKAR
32 I.A. 45495/2024 APOORYV JAIN CYRIL AMARCHAND
In CS(0S)-612/2016  V/s RAHUL JAIN &  IMANGALDAS, VAIBHAV
ANR JAIN, LAVANYA KAUSHIK,
SUMMIT KAUSHAL,
SHANTNU AGGARWAL,
ANKUR GUPTA, ANKIT
JAIN, APURVA TYAGI
33 CS(0S)-133/2017 MRS. SUKHMANI LAW PEOPLE, AKSHITA
I.A. 1847/2018 SANMEET SINGH GOYAL, VANSHDEEP
I.A. 8176/2022 V/s SHRI RAVINDER DALMIA
SINGH KOCHAR &
ORS
34  CS(0S)-375/2017 ARVIND KAUR BEDI = RAJVINDER SINGH,
I.A. 12373/2018 V/s PARAMIIT SINGH ANIRUDH WADHWA
I.A. 12374/2018 BEDI & ORS
35 CS(0S)-11/2019 SMT. UMA BAWEJA  RAMEEZUDDIN RAJA
I.A. 11890/2019 V/s M/S. SIRDANVAL

OVERSEAS
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CS(0S)-49/2019
I.A. 1249/2019
I.A. 2997/2020
I.A. 10182/2024
O.A. 50/2025

I.A. 2374/2025
In CS(0S)-219/2019

CS(0S)-407/2019
I.A. 4315/2021

I.A. 42736/2024
In CS(0S)-512/2019
(Disposed off case)

CS(0S)-660/2019
I.A. 18036/2019

CS(0S)-388/2024
I.A. 10804/2024
I.A. 42163/2024

LA. 49215/2024
In CS(0S)-458/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MRS. KRISHNA
CHAWLA

V/s SHRI ANIL
CHAWLA AND ORS.

CAPT. KUNAL
KHAJURIA & ANR.
V/s MAJOR GENERAL
SUDHIR MOHAN
(RETD.) & ORS.

JAGMOHAN CHIBBER
V/s CHANDER
MOHAN CHIBBER &
ORS.

MRS LINA KHOSLA &
ORS

V/s RAJAN
DEVICHAND

SHRI SURINDER
SACHDEVA

V/s SHRI RAVI
SACHDEVA & ORS.

MALVIKA VOHRA
V/s RAJESH LUTHRA
& ORS.

SMT. SEEMA
KHURANA & ANR.
V/s SH. SANJAY
GAMBHIR

EKTA MEHTA, BOBBY LAU,
SHALU LAL, ANJU LAL,
ANSHUM JAIN, WITHOUT
GENERATE, SANTOSH
KUMAR SAHU, VIKAS
GOYAL, VINAYAK KAMRA,
SACHIN AGGARWAL,
KUNAL MITTAL, RANBIR
SINGH, K.K. MALHOTRA,
KUNAL MITTAL

MOHINDER KUMAR
MADAN, RISHI SOOD,
UJIWAL JHA, NEHA
KAPOOR, WITHOUT
GENERATE, HARSH
VARDHAN SINGH, AMIT
GUPTA, ABHEY NARULA

ANJALI SHARMA,
GAGANDEEP SINGH,
DARSHAN PALIWAL,
PRIYADEEP, AMAN
SHANKER, AMAN SHANER

MS JYOTI DUTT SHARMA
& RAHUL SHARMA, RAHUL
SHARMA

AYUSH PURI, AYUSH
PURI, AJAY FATYAL

INDRANIL GHOSH,
SURBHI MEHTA, AMIT
BHAGAT

MOHIT NAGAR, DEEPAK
VUTTSYA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

43 CS(0S)-948/2024 SURESH SAINI SAURABH DEV KARAN
I.A. 46593/2024 V/s SUSHMA SAINI & SINGH
I.A. 46594/2024 ANR.

I.A. 46595/2024
44 CS(0S)-1040/2024 TARUN KUMAR PURI MANOJ KUMAR

1.A. 49778/2024 & ANR.
1.A. 49779/2024 V/s NAVDEEP
OBEROI

45  |EX.P.-282/2012 VEENA MAHAJAN  ASHOK GURNANI, MRIDUL
EX.APPL.(0S) 302/2019 V/s V.N VERMA GUPTA, SHIVANI LUTHRA
EX.APPL.(OS) LOHIYA, RAHUL SHUKLA,
3241/2022 PAWANJIT S BINDRA,
EX.APPL.(OS) RAHUL SHUKLA
3542/2022
EX.APPL.(OS)
3543/2022
EX.APPL.(OS)
3605/2022
EX.APPL.(OS) 427/2024

46  |EX.P.-15/2019 SMT. RAMMA SAHNI BHUVANESH SEHGAL,
EX.APPL.(OS) 113/2019 V/s SHRI VIJAY REKHA SHARMA, ASHIM
EX.APPL.(OS) 846/2020 CHOUDHARY VACHHER, ANUBHAV
REVIEW PET. 268/2022 BHASIN, RAHUL BINDAL
EX.APPL.(OS)
3575/2022

47  |0.M.P.-10/2018 NEELAM BAGGA TWINKLE SACHDEVA,
I.A. 5544/2018 V/s RAJAN SETH &  MOHIT CHAUDHARY
I.A. 5546/2018 ANR.

48  |0.M.P. (COMM)- GUIZHOU KAILIN  SUREKHA RAMAN, ANKIT
234/2018 FERTILIZER JAIN

COMPANY LTD.

V/s KRISHAK
BHARATI
COOPERATIVE
LIMITED( KRIBHCO)

49 O.M.P. (COMM)- R D CONSTRUCTION BHAVNEET SINGH
49/2023 V/s THE GENERAL
I.A. 2336/2023 MANAGER
I.A. 2337/2023 NORTHERN RAILWAY

& ORS.



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

50 O.M.P. (COMM)- M/S SERVOTECH NEERAJ GUPTA
73/2023 POWER SYSTEMS
I.A. 3219/2023 LTD
V/s M/S ENERGY
EFFICIENCY
SERVICES LTD. &
ANR.
51 O.M.P. (COMM)- AMIT MAVI & ANR.  DIKSHITA KAPOOR
126/2023 V/s SAYA
I.A. 6357/2023 CEMENTATION
WITH O.M.P. (COMM) LIMTIED & ORS.
171/2023
52 O.M.P. (COMM)- SAYA CEMENTATION DIKSHITA KAPOOR, KNM
171/2023 LTD & PARTNERS, LAW
I.A. 8564/2023 V/s ALISA OFFICES
I.A. 8566/2023 INFRATECH PRIVATE
LIMITED & ORS.
53 O.M.P. (COMM)- NAV SANSAD VIHAR BIPIN KUMAR PRABHAT,
347/2023 CO OPERATIVE MONI CINMOY, SOAYIB
I.A. 16947/2023 GROUP HOUSING QURESHI, KANIKA
I.A. 16948/2023 SOCIETY LTD MALHOTRA, MONI
I.A. 22688/2023 V/s HADISO CINMOY
I.A. 8386/2024 CONSTRUCTION PVT
I.A. 7884/2025 LTD
54 0O.M.P. (COMM)- HIMALAYA VASU BHUSHAN
391/2023 COMMUNICATIONS
WITH O.M.P. (COMM) PVT. LTD.
466/2023 V/s BHARAT
SANCHAR NIGAM
LIMITED
55 O.M.P. (COMM)- BHARAT SANCHAR  VASU BHUSHAN, SONDHI
466/2023 NIGAM LTD NARULA DALAL AND
V/s HIMALAYA ASSOCIATES
COMMUNICATIONS

PVT LTD



02.04.2025
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0.M.P. (COMM)-
455/2023

I.A. 22166/2023
1.A. 22167/2023

0.M.P. (COMM)-
221/2024

I.A. 11081/2024
WITH OMP (ENF.)
(COMM.) 152/2024

OMP (ENF.) (COMM.)-
152/2024

0.M.P. (COMM)-
295/2024

0.M.P. (COMM)-
497/2024

0.M.P. (COMM)-
71/2025
I.A. 3156/2025

0.M.P. (COMM)-
122/2025

I.A. 6387/2025
I.A. 6389/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MATIX FERTILISERS HRIDAY KOCHHAR,
AND CHEMICAL LTD AGARWAL LAW
V/s GREAT EASTERN ASSOCIATES
ENERGY

CORPORATION

LIMITED

AT 10.00 AM

SEW
INFRASTRUCTURE
LTD

V/s THDC INDIA LTD

POORNA CHANDIRAN R

THDC INDIA
LIMITED

V/s SEW
INFRASTRUCTURE
LIMITED

PRITHU GARG

SATYA PARKASH AND ASEEM MEHROTRA
BROTHERS PRIVATE

LIMITED

V/s PUBLIC WORKS

DEPARTMENT,

GOVERNMENT OF

NCT OF DELHI

ADRIN PAL DHEER
V/s NORTHEN
RAILWAY

LOMASH
SLURRYTECH PVT
LTD

V/s DSC
ENGINEERING PVT
LTD

INSTITUTE OF
HUMAN BEHAVIOUR
AND ALLIED
ASCIENCES

V/s SARVESH
SECURITY SERVICES
PVT. LTD.

ANITEJA SHARMA

VIJAY MISHRA

TUSHAR SANNU DAHIYA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

63 OMP (ENF.) (COMM.)- MINTELLECTUALS PRANAV JAIN

67/2025 LLP

EX.APPL.(OS) 467/2025 V/s LAVA
INTERNATIONAL
LIMITED

64  TEST.CAS.-59/2011 SHAILESH NIGAM & |PARVEEN KUMAR
I.A. 46148/2024 ORS AGGARWAL, PRASHANT
I.A. 46188/2024 V/s STATE & ORS MEHDIRATTA, ARSHDEEP
SINGH, PRASHANT
MENDIRATTA, HITESH RAI

65 I.A. 41785/2024 TRISHALA RANI JAIN RAJAN SHARMA, SUNIL
In TEST.CAS.-78/2012 & ANR AGARWAL, TARUN
(Disposed off case) V/s STATE & ORS AGARWAL, RAVI SHARMA,

JAI KUMAR JAISWAL,
PULKIT LUTHRA, SAIRA
PARVEEN, L.K. SINGH,

LUV
66  I.A. 32980/2024 RAJESH KUMAR ANKIT DIXIT, AMIT
I.A. 749/2025 RATTA & OTHERS KHEMKA, MOHIT MUDGAL,
In TEST.CAS.-30/2015 V/s STATE & OTHERS ANAND CHANDRA
(Disposed off case) SHAILANI, NIMISH CHIB,

RAJENDER KUMAR, RAM
NARAYAN SINGH, NIMISH

CHIB
67  TEST.CAS.-55/2019 SHRI ANURAG NANDNI SAHNI, AMRIT
I.A. 12011/2020 MULLICK OBEROI, NANDNI SAHNI,
I.A. 1081/2021 V/s STATE (GOVT. OF AMRIT KAUR OBEROI,
I.A. 1149/2021 NCT OF DELHI) & KARAN SINGH
[.A. 4276/2021 ORS. CHOUDHARY

I.A. 14306/2021
I.A. 16435/2021
I.A. 3430/2025

%k 3k ok %k ok ok k



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 41
HON'BLE MR. JUSTICE JASMEET SINGH

NOTE: ALL PASSOVER MATTERS WILL BE TAKEN UP POST LUNCH SESSION (AT 2:15 P.M).
CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc8

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO

pramod@dhc.nic.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-120/2024 WALLMAX INDIA VINEET MALHOTRA
ENTERPRISES PVT LTD
V/s AAKASH POLYTECH
PVT LTD

2 ARB.P.-670/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
V/s MAHEVY MOHD
TARIQUE HAROON

3 ARB.P.-731/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
V/s SUNIL KUMAR
YADAV

4 ARB.P.-735/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
V/s AKHILESH KUMAR
TIWARI

5 ARB.P.-1022/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
V/s SUDHIR SIDRAM
KHASGE

6 ARB.P.-1337/2024 GLOBE CIVIL PROJECTS ANKUR MAHINDRO
PRIVATE LIMITED
V/s GOVERNMENT OF
NCT OF DELHI


https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in

02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

7 ARB.P.-1350/2024 M/S. A.R. PLASTICS ANIL SHARMA
V/s M/S. WASAN
OVERSEAS PVT. LTD.

8 ARB.P.-1624/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
V/s YOGESH PRAKASH
GAIKWAD

9 ARB.P.-1627/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
V/s ANUP ANIL RAO
GARJE

10  ARB.P.-1629/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
V/s ATMARAM SHRIRAM
SHELKE & ANR.

11 ARB.P.-1638/2024 ACCELERATE SUSHIL SHUKLA,
PRODUCTX VENTURES MOHIT KUMAR BANSAL
PRIVATE LIMITED
V/s 33 AND COMPANY
THROUGH ITS PARTNER

12 ARB.P.-1653/2024 AXIS FINANCE LIMITED RAVEESH THUKRAL
I.A. 42447/2024 V/s NILESH MOGAL

13 ARB.P.-1940/2024 MONEYWISE FINANCIAL MEHVISH KHAN
SERVICES PVT LTD
V/s CAREX CARGO
EXPRESS THROUGH ITS
PROPRIETOR SH
NAVEEN KUMAR AND
ANR

14  ARB.P.-1941/2024 MONEYWISE FINANCIAL MEHVISH KHAN
SERVICES PVT LTD
V/s USHA SALES
CORPORATION
THROUGH ITS
PROPRIETOR SMT
SUNITA SHARMA AND
ANR



02.04.2025

15

16

17

18

19

20

21

ARB.P.-1943/2024

ARB.P.-2028/2024

ARB.P.-2106/2024
I.A. 49468/2024

ARB.P.-10/2025

ARB.P.-123/2025
I.A. 1376/2025

ARB.P.-124/2025
I.A. 1379/2025

ARB.P.-165/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MONEYWISE FINANCIAL MEHVISH KHAN
SERVICES PVT LTD

V/s SHREE SAI TEXTILE

THROUGH ITS

PARTNERS AND ORS

K.R. ANAND AWANTIKA MANOHAR,
V/s GAMMON MUKESH KUMAR
ENGINEERS AND

CONTRACTORS PVT.

LTD.

YOGESH KUMAR YADAV SOURABH GUPTA
V/s SUDHIR YADAV

SIMPLEPAY FINANCE  ZAKIR HUSAIN
PRIVATE LIMITED

V/s MANIRANJAN

PRADHAN

RAKSHA INFRA BUILD  SHALABH SINGHAL,
LLP NISHITA BHULLAR
V/s SHREE VARDHMAN

INFRAHOME PVT.LTD

RAKSHA INFRA BUILD  NISHITA BHULLAR
LLP

V/s SHREE VARDHMAN

INFRAHEIGHTS

PVT.LTD

MONEYWISE FINANCIAL SOUMITRA

SERVICES PVT. LTD CHATTERIJEE, RANJEET
V/s DEZINE DISPLAY KUMAR

SOLUTION PVT LTD

AND ORS



02.04.2025

22

23

24

25

26

27

28

ARB.P.-349/2025

ARB.P.-380/2025

CS(0S)-3677/2014
1.A. 21601/2015

0.M.P. (COMM)-
41/2020
1.A. 36058/2024

0.M.P. (COMM)-
236/2020

0.M.P. (COMM)-
109/2021

0.M.P. (COMM)-
113/2021

1.A. 3842/2021
I.A. 955/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

EKAGRATA FINANCE
PRIVATE LIMITED
V/s MAHILA MONEY
PRIVATE LIMITED
EARLIER KNOWN AS
SHEROES MONEY
PRIVATE LIMITED

MIS. PRUSTEL LIVING
PRIVATE LTD.

RANGOLI SETH, AYUSH
P SHAH

ANURADHA DUTT,
ABINASH KUMAR

V/s SHRI RAVINDER PAL MISHRA, UMESH

TOMAR & ORS.

SHARDA GARG
V/s UNION OF INDIA &
ORS

M/S NHPC LTD.
V/s M/S JAIPRAKASH
NCC TUNNELING & ORS

MASTER ABHISHEK
MEHRA & ORS

V/s M/S DLF
COMMERCIAL
DEVELOPERS LTD &
ORS

SUGESAN TRANSPORT
PVT LTD

V/s CONTINENTAL
ENGINEERING
CORPORATION

M/S PRIME MEIDEN
LTD

V/s M/S KIRBY
BUILDING SYSTEM
INDIA PVT. LTD

CHANDRA SHARMA

RASHMI MALHOTRA,
VIVEKANAND

LOVKESH SAWHNEY,
D.K. PANDEY, PUNEET
TANEJA, DEEPAK
KUMAR, MR. SUNIL
AHUJA, PUNEET
TANEJA

MEGHNA MISHRA,
AASTHA

JAITEGAN SINGH

DHANANJAY BADJAL,
KARAN SHARMA,

RAJESH RAI, RAJESH
RAI, MOHIT SIWACH



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

29 O.M.P. (COMM)- M/S DIVINE INFRACON VIJAY KASANA
114/2021 PVT LTD
V/s KAWALJEET KAUR
30 O.M.P. (COMM)- RAJIV JALAN JAGIIT SINGH
148/2022 V/s HECTOR REALITY
I.A. 4723/2022 VENTURE PVT. LTD.

WITH OMP (ENF.) AND ANR.
(COMM.) 60/2022

31 |OMP (ENF.) (COMM.)- RAJIV JALAN JAGIIT SINGH
60/2022 V/s M/S HECTOR
EX.APPL.(OS) 319/2022 REALITY VENTURE PVT
WITH O.M.P. (COMM) LTD

148/2022
32 O.M.P. (COMM)- INDIAN HIGHWAYS NEETICA SHARMA
172/2022 MANAGEMENT
WITH OMP (ENF.) COMPANY LIMITED
(COMM.) 5/2023 V/s EFKON INDIA

PRIVATE LIMITED

33 OMP (ENF.) (COMM.)- EFKON INDIA PRIVATE |PRITHU GARG
5/2023 LIMITED
V/s INDIAN HIGHWAYS
MANAGEMENT
COMPANY LIMITED

34 0.M.P. (COMM)- M/S VINOD KUMAR AND AVINASH KUMAR
288/2022 SONS TRIVEDI
WITH O.M.P. (COMM) V/s GOVT. OF NCT OF
383/2022 DELHI PUBLIC WORKS
DEPARTMENT
35 O.M.P. (COMM)- GOVT OF NCT OF DELHI ABHINAV GARG
383/2022 THROUGH EXECUTIVE
ENGINEER PWD SOUTH
BUILDING M

V/s M/S VINOD KUMAR
AND SONS



02.04.2025

36

37

38

39

40

41

0.M.P. (COMM)-
539/2024

0.M.P. (COMM)-
543/2024
1.A. 48444/2024

0.M.P. (COMM)-
111/2025

I.A. 5890/2025
I.A. 5891/2025

0.M.P. (COMM)-
121/2025

1.A. 6280/2025
1.A. 6281/2025
I.A. 6282/2025

0.M.P.(EFA)(COMM.)-
6/2017

EX.APPL.(OS) 979/2019
EX.APPL.(OS)
1080/2023
EX.APPL.(OS) 663/2024
EX.APPL.(OS) 295/2025
EX.APPL.(OS) 322/2025

0.M.P.(EFA)(COMM.)-
8/2021

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S KURUKSHETRA
EXPRESSWAY PVT.
LTD.

V/s NATIONAL

HIGHWAYS AUTHORITY

OF INDIA

NATIONAL HIGHWAYS
AUTHORITY OF INDIA
V/s M/S KURUKSHETRA
EXPRESSWAY PRIVATE
LTD

FLEXING IT SERVICES
PRIVATE LIMITED &
ANR.

V/s COLVYN JAMES
HARRIS

RAHEJA DEVELOPERS
LTD

V/s AHLUWALIA
CONTRACTORS INDIA
LTD

RAFFLES EDUCATION
INVESTMENT ( INDIA)
PTE LTD & ANR.

V/s EDUCOMP
PROFESSIONAL
EDUCATION LIMITED

BANK OF BARODA
V/s GRAIN AND MORE
LTD FZC & ORS.

AGARWAL LAW
ASSOCIATES

ASHOK KUMAR
NIJHAWAN

OBHAN & ASSOCIATES

KARANJAWALA & CO

ADITYA DEWAN,
PRITHA SRIKUMAR, P V
YOGESWARAN, ANANT
GARG, PRITHA
SRIKUMAR, ANANT
GARG

AAROHI MIKKILINENI,
ARVIND CHAUDHARY,
ASHUTOSH KUMAR
PANDEY



02.04.2025

42

43

44

45

46

47

OMP (ENF.) (COMM.)-
28/2016

EX.APPL.(OS)
1171/2024
EX.APPL.(OS)
1789/2024
EX.APPL.(OS) 193/2025
EX.APPL.(OS) 266/2025

OMP (ENF.) (COMM.)-
49/2016

I.A. 8292/2018
EX.APPL.(OS) 419/2024

OMP (ENF.) (COMM.)-
20/2017

EX.APPL.(OS) 175/2024
EX.APPL.(OS) 265/2025

OMP (ENF.) (COMM.)-
68/2022
EX.APPL.(OS)
1971/2024

OMP (ENF.) (COMM.)-
213/2022

EX.APPL.(OS)
3614/2022
EX.APPL.(OS) 943/2023
EX.APPL.(OS)
1856/2024
EX.APPL.(OS) 315/2025

0.M.P.(I) (COMM.)-
370/2024
1.A. 43538/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CR REAL ESTATES (P)
LTD

V/s DHARAMPAL MALIK
& ORS.

M/S HINDUSTAN
CONSTRUCTION
COMPANY LTD.

V/s M/S NATIONAL
HIGHWAYS AUTHORITY
OF INDIA

PROGRESSIVE ESTATES
& PROMOTERS (P) LTD
V/s NIRVANA BIOSYS
PVT LTD

M/S. PMA
CONSTRUCTION CO.
V/s M/S. NTPC LTD.

SHRI NARESH KHANNA
V/s SHRI RAKESH
KHANNA

ATHAANG
DEVANAHALLI
TOLLWAY PRIVATE
LIMITED

V/s THE NATIONAL
HIGHWAYS AUTHORITY
OF INDIA & ANR.

SAHIL MONGIA, ARPIT
RAWAT, VARUNA
THAKUR, SAHIL
MONGIA, PREETI
SINGH, ARPIT RAWAT

RISHI AGRAWALA,
AGARWAL LAW
ASSOCIATES

SACHIN CHOPRA,
TARUN KUMAR BEDI,
SWEETY SOOD, RAJESH
AGGARWAL, ASTHA
GUPTA

ADARSH TRIPATHI,
PAWAN KUMAR MITTAL

SACHIDANAND
CHATURVEDI, RAVI
CHAWLA, ANKIT A
SHAH

KHAITAN & CO.



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

48  |0.M.P. (COMM)- DELHI METRO RAIL  TARUN JOHRI AT 3.30 P.M
45/2021 CORPORATION LTD
WITH O.M.P. (COMM) V/s M/S CEC SAM INDIA
46/2021 IV (NC -1)
0.M.P. (COMM)
47/2021
OMP (ENF.) (COMM.)
18/2021
OMP (ENF.) (COMM.)
19/2021
OMP (ENF.) (COMM.)
20/2021
49  |0.M.P. (COMM)- DELHI METRO RAIL  TARUN JOHRI AT 3.30 P.M
46/2021 CORPORATION LTD
V/s M/S CEC SAM INDIA
JV (NC -3)
50  0.M.P. (COMM)- DELHI METRO RAIL  TARUN JOHRI AT 3.30 P.M
47/2021 CORPORATION LTD
V/s M/S CEC SAM INDIA
IV (NC -2)
51 OMP (ENF.) (COMM.)- CEC-SAM INDIA JV KAPIL KHER AT 3.30 P.M
18/2021 V/s DELHI METRO RAIL
EX.APPL.(OS) 163/2025 CORPORATION LIMITED
52 OMP (ENF.) (COMM.)- CEC-SAM INDIA JV KAPIL KHER AT 3.30 P.M
19/2021 V/s DELHI METRO RAIL
EX.APPL.(OS) 162/2025 CORPORATION LIMITED
53 OMP (ENF.) (COMM.)- CEC-SAM INDIA JV KAPIL KHER AT 3.30 P.M
20/2021 V/s DELHI METRO RAIL
EX.APPL.(OS) 164/2025 CORPORATION LIMITED
54  0.M.P.(MISC.)(COMM.)- INDIAN OIL SOM RAJ CHOUDHURY AT 2.15 P.M
44/2024 CORPORATION LTD

V/s ALLIED CONCERN



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

PART-HEARD MATTERS

55  ARB. A. (COMM.)- UNION OF INDIA ANURADHA DUTT,
31/2024 V/s VEDANTA LIMITED KRISHAN KUMAR,
I.A. 30388/2024 & ANR. KRISHAN KUMAR

1.A. 30389/2024
1.A. 31248/2024
WITH O.M.P. (COMM)

125/2024

56 0O.M.P. (COMM)- UNION OF INDIA ANURADHA DUTT,
125/2024 V/s VEDANTA LIMITED KRISHAN KUMAR
I.A. 5931/2024 & ANR.

I.A. 5933/2024
I.A. 5934/2024

%k sk sk k ok



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 45

HON’BLE MR. JUSTICE AMIT BANSAL
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
devender@dhc.nic.in
CLICK HERE TO JOIN VC:-
https://delhihighcourt.webex.com/meet/dhcecourtvcl2

NOTE: MENTIONING OF MATTERS BY THE COUNSELS PRESENT IN THE COURT SHALL BE ENTERTAINED
FIRST AND COUNSELS PRESENT THROUGH VC MODE THEREAFTER.

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 C.A.(COMM.IPD- UNIVERSITY OF GUELPH SANUJ DAS,
PAT)-163/2022 \V/s CONTROLLER OF SUBRAMANIAM AND
PATENTS AND DESIGNS ASSOCIATES

2 C.A.(COMM.IPD- GENZYME CORPORATION SANUJ DAS,
PAT)-430/2022 \V/s THE CONTROLLER OF SUBRAMANIAM
PATENTS AND DESIGNS
AND ANR

3 C.A.(COMM.IPD- RESHAM PRIYADARSHINI SWAPNIL GAUR
PAT)-9/2025 V/s THE CONTROLLER OF
[.A. 6792/2025 PATENTS
I.A. 7497/2025

4 C.A.(COMM.IPD- CHIME FINANCIAL, INC  PRITHVI SINGH
TM)-64/2024 /s THE REGISTRAR OF
TRADE MARKS

5 C.A.(COMM.IPD- MARS INCORPORATED NIDHI RAMAN,
TM)-88/2024  V/s THE REGISTRAR OF  VAISHALI MITTAL
I.A. 49485/2024 TRADEMARKS & ORS.

6 C.0.(COMM.IPD-NATCO PHARMA LTD DEBASHISH

PAT)-29/2022 V/s FMC AGRO BANERJEE, NATARAJ
I.A. 10893/2022 SINGAPORE PTE LTD & = GURUSWAMY
WITH ORS.

C.0.(COMM.IPD-
PAT) 46/2022


mailto:devender@dhc.nic.in
https://delhihighcourt.webex.com/meet/dhcecourtvc12
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10

11

12

13

C.0.(COMM.IPD-
PAT) 69/2022
C.0.(COMM.IPD-
PAT) 10/2023

C.0.(COMM.IPD-
PAT)-46/2022
1.A. 11277/2022

C.0.(COMM.IPD-
PAT)-69/2022
1.A. 17774/2022

C.0.(COMM.IPD-
PAT)-10/2023
I.A. 26123/2023

C.0.(COMM.IPD-
PAT)-8/2024
1.A. 35078/2024
1.A. 8072/2025

C.0.
(COMM.IPD-
TM)-194/2022
1.A. 31887/2024

C.0.
(COMM.IPD-
TM)-517/2022

C.0.
(COMM.IPD-
TM)-229/2023
WITH
CS(COMM)
640/2024

NATCO PHARMA LTD
V/s FMC AGRO
SINGAPORE PTE LTD &
ORS.

GSP CROP SCIENCE
PRIVATE LIMITED

V/s FMC AGRO
SINGAPORE PTE LTD &
ORS.

NATCO PHARMA LTD.
V/s FMC AGRO
SINGAPORE PTE LTD. &
ORS.

PPS INTERNATIONAL
V/s SUBHAJIT GOSWAMI
AND ANOTHER

USMS SAFFRON CO. INC.
V/s RATAN BIHARI
AGARWAL AND ANR.

CIPLA LIMITED, MUMBAIL
CENTRAL, MUMBAI,
MAHARASHTRA

V/s VISHAL KHANNA
CIPLA INDUSTRIES, B-63,
GALI NO. 5, JAGATPURI,
DELHI

GLANBIA PERFORMANCE
NUTRITION LIMITED
V/s HERCULES NUTRA
PVT. LTD. & ANR.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DEBASHISH
BANERJEE, NATARAJ
GURUSWAMY

NATARAJ
GURUSWAMY

SANJAY KUMAR,
DEBASHISH
BANERJEE, NATARAJ
GURUSWAMY

KUNAL KHANNA,
OBHAN &
ASSOCIATES, KUNAL
KHANNA

MAHESH KUMAR
MIGLANI, S K
BANSAL, SWAPNIL
GAUR, NIDHI
RAMAN, K G BANSAL

GAUTAM PANJWANI,
YAMINI JASWAL,
KRISHNA AND
SAURASTRI
ASSOCIATES

NISHANT MAHTTA,
SUGANDHA BHATIA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

14  [CS(COMM)-  |GLANBIA PERFORMANCE NISHANT MAHTTA,
640/2024 NUTRITION LIMITED SUGANDHA BHATIA
I.A. 35177/2024 V/s HERCULES NUTRA
WITH C.O. PVT. LTD.
(COMM.IPD-TM)
229/2023

15 |CS(COMM)- FLAMAGAS, S.A & ANR.  AAKRITI MATHUR &

1204/2016 V/s SIDDHARTH SETHI & FARAZ KHAN,

1.A. 10771/2016 ORS. AAKRITI MATHUR,
KAUSTUBH SINHA, A
P DHAMIJA,
HERINDER KAUR
BRAR, LALJI ASSO.,
SAMIK MUKHERJEE,

RAJESHWARI H.
16 CS(COMM)- DELHI PUBLIC SCHOOL MK MIGLANI,
490/2019 SOCIETY GAURAV MIGLANI,
I.A. 12363/2019 \V/s DELHI PUBLIC SUMIT NAGPAL,
I.A. 12364/2019 SCHOOL GHAZIABAD RUPENDRA PRATAP
I.A. 10243/2023 SOCIETY & ORS. SINGH, MAHESH

KUMAR MIGLANI,
VASUDHA BAJAJ,
SUMIT NAGPAL

17 CS(COMM)- BISLERI INTERNATIONAL RHEA VERMA AND
697/2019 PRIVATE LIMITED VARDHAN GUPTA,
I.A. 1389/2020 V/s M/S SHRI SAI FOODS SIMRANJEET SINGH,
[.A. 2849/2020 & BEVERAGES & ORS. RHEA VERMA, R K

I.A. 11026/2020 GUPTA, RAJUL JAIN,
I.A. 13614/2021 ROHIT KALRA, RAJAT
I.A. 14734/2021 JAIN, PURUSHOTTAM
I.A. 755/2022 SHARMA, AVANTIKA
I.A. 6548/2022 ROHATGI, ANUPAM
I.A. 11315/2022 SINGH, RAJAT

I.A. 37583/2024 BHALLA, NISHANT
I.A. 37585/2024 VERMA, KULDEEP

RAI, DARPAN KM,
RAHUL BERUAR,
NEETU JAIN, SHIV
CHOPRA, ANIL
KUMAR SAHU, RICHA
PANDEY, N.K.
BHATNAGAR, R.K



02.04.2025

18

19

20

21

22

23

ADVANCE CAUSE LIST (ORIGINAL SIDE)

GUPTA, SHUBHAM
AGARWAL, NITIN
KUMAR BHATNAGAR,
ANUPAM SINGH,
RICHA PANDEY,
PRAN KRISHNA JANA

CS(COMM)- DABUR INDIA LIMITED = SAGAR CHANDRA, R.
481/2020 V/s ZYDUS WELLNESS JAWAHAR LAL

I.A. 9881/2020 |LTD

I.A. 16649/2022

CS(COMM)- KHADI AND VILLAGE PRITIKA KOHLI,

575/2020 INDUSTRIES PRITIKA KOHLI,
I.A. 12681/2020 COMMISSION ADITYA SHARMA
I.A. 17210/2022 V/s PARAM BHARGAVA &
ANR.
CS(COMM)- MAYO FOUNDATION FOR MANOJ CHANDER
920/2022 MEDICAL EDUCATION & PANT, HEMANT
I.A. 41325/2024 RESEARCH CHAUHAN, ADITYA
V//s BODHISATVA GUPTA, HEMANT
CHARITABLE TRUST & CHAUHAN
ORS.
CS(COMM)- CAIRE CONSULT NAMAN RAJ THAKUR,
204/2023 V/s CYNOR & ORS. JITENDER, EKTA
I.A. 7902/2023 CHOUDHARY,
I.A. 11700/2023 KANGAN RODA,
AZMAT HAYAT
AMANULLAH,
KANGAN RODA
CS(COMM)- KHADI AND VILLAGE PRITHVI SINGH
305/2023 INDUSTRIES
I.A. 9227/2023 |\COMMISSION
V//s ANKITA ARVIND
KUBADIA AND ANR.
CS(COMM)- CASTROL LIMITED SREEDHAR REDDY
413/2023 V/s YETTELA UDAY KIRAN V., URFEE ROOMI

I.A. 40042/2024 REDDY, TRADING AS
I.A. 2881/2025 ADITYA
TRADERS/TECHNOLOGIES



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

24 CS(COMM)- H-D U. S. A, LLC GHANSHYAM DAS B,
609/2023 V/s VIJAYPAL DHAYAL SHASHI PRATAP
I.A. 42209/2024 OWNER/ PROPRIETOR OF OJHA, RANJAN
RED ROSE INDUSTRIES  INARULA

25 CS(COMM)- M/S SHRI DURGA RAVINDER KUMAR
743/2023 PHARMACEUTICALS YADAV, KANGAN
I.A. 20592/2023 V/s AHMAD RAZA T/A RODA
I.A. 10395/2024 RAZA CONFECTIONERY &

ORS. & ORS.

26  CS(COMM)- GET OUT SYSTEMS MONIKA LAKHANPAL,
824/2023 PRIVATE LIMITED & SURABHI PANDE,
I.A. 22712/2023 ANR. AADITYA VIJAY
I.A. 3099/2024 V/s MR RAJEEV KUMAR, MISHAL V1],
I.A. 4040/2024 MALHOTRA & ORS. NITIN WADHWA,
I.A. 7948/2024 MONIKA LAKHANPAL,
I.A. 46655/2024 MISHAL V1]

27  CS(COMM)- STAR INDIA PRIVATE R MAYA, RIMJHIM
490/2024 LIMITED TIWARI

I.A. 31119/2024 V/s MAGICWIN.GAMES &
[.A. 31121/2024 ORS.

28  [CS(COMM)- GRASS VALLEY K K ASHOK SINGH,
703/2024 V/s ASHOK KUMAR(S) & INIRUPAM LODHA
1.A. 36889/2024 |ORS.

29  [CS(COMM)- MARC SALON AND LCR FROM ROHINI
943/2024 BEAUTY EQUIPMENTS  |COURT, IN
1.A. 43909/2024 |PVT LTD COMPLIANCE OF
1.A. 43913/2024 |V/s M/S SAKHI BEAUTY  ORDER DT.
1.A. 43914/2024 |CONCEPTS 24.10.2024
WITH
CS(COMM)
94/2025

30 |CS(COMM)- MARC SALON AND LOWER COURT
94/2025 BEAUTY EQUIPMENTS  |RECORD

I.A. 3443/2025 PVTLTD

I.A. 3444/2025 V/s DALMORE SALON
AND SPA FURNITURE PVT
LTD AND ORS



02.04.2025

31

32

33

34

CS(COMM)- UNISYS INFOSOLUTIONS

1116/2024 PRIVATE LIMITED &

I.A. 48162/2024 ORS.
V//s DESICINEMAS.TV &
ORS.

CS(COMM)- ELDER PRROJECT

1127/2024 LIMITED

I.A. 48408/2024 V/s ELDER DRUGS AND
PHARMACEUTICAL

PRIVATE LIMITED

CS(COMM)-  WOW MOMO FOODS
1161/2024 PRIVATE LIMITED

1.A. 48983/2024 /s WOW BURGER & ANR.
1.A. 48984/2024

FAO-IPD-2/2025 SH. SHVETA SINGLA
CM 28/2025 V/s JAGIIT KUMAR
KAUSHIK & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

R MAYA, ADITYA
GUPTA, GEETANJALI
VISVANATHAN,
NIKHIL CHAWLA

VIKAS, KAVEESH
NAIR

ANKUR SANGAL

ABHIMANYU KUMAR
SINGLA

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

35

CS(COMM)-
1028/2024

I.A. 45300/2024
I.A. 45301/2024
I.A. 470/2025
I.A. 2199/2025
I.A. 4027/2025
I.A. 4615/2025
I.A. 4616/2025
I.A. 8207/2025
I.A. 8208/2025

ANI MEDIA PVT. LTD.
V//s OPEN AI OPCO LLC

CHIRAG AHLUWALIA, AT 2.30 P.M.
RIDDIMA SHARMA,
KHAITAN & CO.,
DISHA BAJAJ,
ADITYA GUPTA,
PARTH SINGH, UNUM
LAW, CHIRAG
AHLUWALIA, BHANU,
DISHA BAJAJ,
SHRUTANJAYA
BHARDWAJ, ADITYA
GUPTA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FOR FINAL HEARING (END OF THE BOARD)
36 CS(COMM)- QRG ENTERPRISES & SANJEEV SIDHWANI,

1218/2016 ANR. MANAV KUMAR,
WITH V/s HPL (INDIA) LIMITED 'SUSHANT, TEJINDER
CS(COMM) & ORS. SINGH, CHANDER
546/2022 SHEKHAR, SUDEEP
CS(COMM) CHATTERJEE, VSA
547/2022 LEGAL, SANJAY DUA,
MOHIT PAUL, SUVENI
BHAGAT, L K
BHUSHAN,
ASHUTOSH NAGAR
37  [CS(COMM)- QRG ENTERPRISES LTD & JAYA MANDELIA,
546/2022 ORS SANJAY DUA, L K
V/s HAVELL'S (P) LTD & BHUSHAN, SUVENI
ORS BHAGAT, NAVAL
BHATIA
38 |CS(COMM)- QRJ ENTERPRISES P LTD JAYA MANDELIA,
547/2022 V/s HAVELL'S (P) LTD  'SANJAY DUA, NAVAL

BHATIA

* % %k %



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI,
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE
ACTION.

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAILTO
daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl1

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-1933/2024 |CARS 24 FINANCIAL  RIT ARORA
SERVICES PRIVATE
LIMITED
V/s PATHANGI VIJAYA
LAXMI PROPRIETOR
OF M/S TRADENTCARS

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

& ANR.

2 ARB.P.-187/2025 RAILTECH SHYAM SUNDER
TECHNOLOGIES PVT | GANGWAR
LTD
V/s UNION OF INDIA

3 ARB.P.-189/2025 RAILFEB SHYAM SUNDER
TECHNOLOGIES PVT | GANGWAR
LTD
V/s UNION OF INDIA

4 ARB.P.-190/2025 RAILTECH SHYAM SUNDER
TECHNOLOGIES PVT | GANGWAR
LTD

V/s UNION OF INDIA


mailto:daya.nidhi@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11

02.04.2025

ARB.P.-191/2025

ARB.P.-279/2025

CS(COMM)-
946/2024

1.A. 43362/2024
1.A. 43367/2024
1.A. 5472/2025

CS(COMM)-
47/2025

I.A. 1539/2025
[.A. 1541/2025
CS(0S)-
1166/2004
CRL.M.A.
952/2017

I.A. 12576/2019
CCP(O) 39/2023
I.A. 10820/2023
I.A. 19183/2023
I.A. 7017/2024
I.A. 1933/2025

RAILTECH
TECHNOLOGIES PVT
LTD

V/s UNION OF INDIA

TATA CAPITAL
LIMITED

V/s METROROADWAYS

PRIVATE LIMITED &
ORS.

MS AMBIKA
SUPPLIERS
V/s MS JHAJJHAR
POWER LIMITED

SUNIL SINGH

V/s VVA DEVELOPERS

PVT LTD AND ORS

GITA ABHAYANKAR
V/s VIKRAM
ABHYANKAR & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHYAM SUNDER
GANGWAR

RAJ KUMAR

KRISH KALRA, RENU
GUPTA, KRISH
KALRA

SUMITRA KUMARI
CHOUDHARY,
SIDHARTH TYAGI

AMIT BHARDWAJ,
RAJIV SAWHNEY,
AARTI SINGH,
GEETA
ABHAYANKAR,
VIKRAM
ABHAYANKAR,
ABHIJAT, KAMAL
NIJHAWAN, VIRA]
R. DATAR, H.L.
TIKU, SUMEET
GAUR, ABHLIEET,
MANDEEP KAUR,
KARANJAWALA,
JEEVESH, JYOTI
MENDIRATTA,
MANISH VASHISHT,
KARANJAWALA &
CO, DEEPAK,
VINEET JHANJI,
SAMEER VASHISHT



02.04.2025

10

11

CS(0S)-118/2007 DAYAL D.

CRL.M.A.
11787/2011

[.A. 2448/2013
I.A. 17588/2013
I.A. 3328/2020
I.A. 3329/2020
I.A. 3330/2020
I.A. 3331/2020
I.A. 3349/2020
I.A. 3351/2020
I.A. 3353/2020
I.A. 3355/2020
I.A. 4114/2020
I.A. 5372/2020
I.A. 17487/2023
I.A. 17488/2023
I.A. 23496/2023

[.A. 11508/2023 |M/S SAIPEM TRIUNE

In CS(OS)-
2340/2008

SHAHDADPURI
V/s C.N.A. EXPORTS
PVT. LTD & ORS.

ENGINEERING PVT.
LTD

V//s INDIAN OIL
PETRONAS PVT LTD

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DEEPAK KUMAR,
ABHINAV
VASHISHT, LOKESH
KR. CHAUDHARY,
SURESH SARAN,
NEERAJ M,
ALHOTRA, ANSHU
MAHAJAN, VIKAS
AGGARWAL, TARA,
SANJAY GUPTA,
SHROFF AND CO.,
FERADA
SATARAWALA,
SUDHIR MAKKAR,
MANISH KR, NAYAR
AGRAWAL, DIYA
KAPOOR,
GURMEHAR SINGH
SISTANI, NIKHIL
ROHATGI, ASHISH
RANA, MS. NEELIMA
TRIPATHI, RISHI
KUMAR SINGH
GAUTAM, AAYUSHI
JAIN, DHRUV
GUPTA, ABHINAV
SHARMA, RAJIV
TALWAR & CO.,
SURESH SINGH,
FILED IN
COMPLIANCE OF
ORDER DT.
26.02.2020, DEEPAK
KHOSLA, ANAND
DATWANI, DHRUV
GUPTA, FERIDA

BANDAN KUMAR, K.
DATTA, ASHISH
VERMA, RONY
OOMMEN JOHN,
INDRANIL GHOSH,
RAJKOTIA
ASSOCIATES,
INDRANIL GHOSH



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

12 CS(0S)- HARBANS KAUR KOHLI VIVEK SINGH, S C
1576/2009 AND ORS DUGGAL,
I.A. 16018/2009 V/s SHRI GURVINDER CHETANYA PURI, K
I.A. 151/2017 SINGH KOHLI AND & A LAW OFFICES,

I.A. 25364/2023 ANRS. KOPLIN KAUR
1.A. 537/2025 KANDHARI,
1.A. 3113/2025 CHETANYA PURI,
BIPNEET SINGH
SOVI
13 (CS(0S)-88/2010 |RAMESH CHANDER  J.C. MAHINDROO,
KALRA BHEEM SAIN JAIN,
V/s SHAM SUNDER  VIPIN KUMAR
ANAND,
PRITHVIRAJ SINGH,
NISHANT ANAND,
DEEPAK AGARWAL,
SHAHRUKH AHMAD,
D.S. CHAUHAN
14  [CS(0S)-189/2014 ASHA @ AYSHA R S VERMA, K.R
1.A. 1256/2014  SIDDIQUI CHAWLA /VIIAY
WITH CS(0S) /s HIRAWATI & ANR |CHAWLA
600/2015
15  CS(0S)-600/2015 ASHA @ AYSHA S C SINGHAL, B S
SIDDIQUI MAAN, VIPIN
V/s ANANDPUR TRUST [KUMAR SINGH, K.R
CHAWLA

16  |CS(0S)-293/2014 SYED MUZAFFAR ALI  ANIS AHMED, ARUN
I.A. 5408/2015 V/s FARHAT JAHAN & KUMAR, JAVED

ORS ASHRAF KHAN,
VARUN GOSWAMI

17 [CS(0S)-486/2014 HSIL LTD NINAD DOGRA,
CRL.M.A. V/s MANISH VIJ & ORS ABHIMANYU
35425/2018 MAHESHWARYI,
CRL.M.A. MANAV GUPTA
3621/2019

18  CS(0S)- M/S LIFELONG DINHAR TAKIAR,
1033/2014 MEDITECH LIMITED  |RAJESH CHUGH

V/s SAKSHI

ENTERPRISES



02.04.2025

19

20

21

22

23

24

25

CS(0S)-
2307/2014
I.A. 44653/2024

CS(0S)-181/2020
I.A. 5823/2020
1.A. 7735/2020
1.A. 7736/2020

CS(0S)-50/2021
L.A. 1104/2021

CS(0S)-185/2021
1.A. 38993/2024
1.A. 38994/2024
1.A. 5970/2025

CS(0S)-266/2021
1.A. 4731/2022
1.A. 12298/2022
I.A. 3314/2023
1.A. 9231/2023

CS(0S)-335/2021
I.A. 8811/2021
I.A. 12160/2021
I.A. 12161/2021
I.A. 13564/2021
I.A. 22127/2022
[.A. 2942/2023

CS(0S)-416/2021
[.A. 15269/2021
I.A. 18098/2022
CRL.M.A.
5518/2023

BRIJ MOHAN & ORS

V/s M/S OM PARKASH

FATEH CHAND LTD &
ORS

VIPIN NISCHAL &
ANR.

V/s ANUJ ANEJA &
ORS.

NEETA MANCHANDA
V/s SHASHI
MANCHANDA

MASTER ARMAAN
GULATI (MINOR) &
ANR.

V/s GEETA GULATI,

ALIAS SWARAN KANTA

& ORS.

CONVERGYTICS

SOLUTIONS PVT. LTD.

& ORS.

V/s RANDHIR HEBBAR

& ORS.

DIVYANSHU
NANDWANI

V/s KAMAL KISHORE
NANDWANI & ORS.

RAJEEV KUMAR &
ANR.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAVIKESH KUMAR
SINHA, KUNDAN
KUMAR LAL, HARSH
RAJPUT, BRIJ
MOHAN SHARMA,
HARSH RAJPUT

NAMAN JOSHI, S
ROHIT KUMAR,
AFESH KUMAR,
MEHUL GUPTA,
GAURAV DUGGAL

SHALINI KAPOOR,
SHALINI KAPOOR

MOHIT GUPTA,
ANKIT JAIN,
LOVLEEN GOYAL,
MOHIT RAKESH
BAKHSHI, MANAV
MITRA, R'Y KALIA,
MANAV MITRA

ABHISHEK KUMAR
SINGH, DHANANJAI
KAUSHAL, ANIRUDH
WADHWA, ADITYA
MITTAL

DALIP KUMAR
CHHABRA,
SHUBHAM
AGARWAL, ANKUR
MAHINDRO, RAVI
CHAWLA, RAVI
CHAWLA, ANKUR
MAHINDRO

PANKAJ GUPTA,
ANIL PANWAR,

V/s SANJEEV KUMAR & VISHAL MAAN

ORS.



02.04.2025

26

27

28

29

30

31

32

33

CS(0S)-549/2021
I.A. 13976/2021
I.A. 15279/2021
I.A. 15281/2021

CS(0S)-626/2021
LA. 15632/2021
L.A. 15633/2021
I.A. 15634/2021
0.A. 43/2024

CS(0S)-646/2021
I.A. 15961/2021
I.A. 25990/2023

CS(0S)-75/2024
I.A. 2386/2024
I.A. 46549/2024
I.A. 5967/2025

CS(0S)-107/2024
I.A. 3201/2024
I.A. 3203/2024
I.A. 39683/2024

CS(0S)-360/2024
I.A. 10148/2024
I.A. 30317/2024
I.A. 30859/2024
I.A. 30949/2024
I.A. 33665/2024
I.A. 34332/2024
I.A. 46912/2024
I.A. 49224/2024

CS(0S)-368/2024
I.A. 10494/2024
I.A. 10496/2024

CS(0S)-433/2024
I.A. 30131/2024

PORTO EMPORIOS
SHIPPING INC

V/s INDIAN OIL
CORPORATION
LIMITEDR & ANR.

SANJEEV WALIA &
ORS.

V/s SMT. MEENA
WALIA & ORS.

SHASHI BALA AND
OTHERS
V/s AJA'Y TIWARI

SMT RAM RATI DEVI &

ORS.

V/s SH SURESH & ORS.

MS. PINKY

V/s SH. ANIL KUMAR &

ORS.

RAMA LUTHRA

V//s DEEPALI MALIK &

ORS.

SUKHDEV SINGH
V/s MS. KALLURI
JANAKI LAKSHMI

SH SHRI KRISHAN
GOEL

V//s VIRENDER GOEL &

ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MANMEET ARORA,
ARVIND KUMAR
GUPTA, MANMEET
ARORA

HARISH KATYAL,
KARTIK MALHOTRA,
RAJAT ANEJA,
SUNEEL KUMAR
ATREYA, RAJAT
ANEJA

ANUROOP P.S

RAHUL KADYAN,
JITENDER KUMAR,
RAHUL KADYAN

AMIT GABA, KARAN
SHARMA, GAURAV
TYAGI

PARVEEN KUMAR
AGGARWAL,
SRISHTI JUNEJA,
SUGANDH
KOCHHAR

PRATEEK GAUTAM

SHASHI PRATAP
SINGH, PYARI,
AMIT NAHATA,
SHARIQ IQBAL,
RAM SHANKAR



02.04.2025

34

35

36

37

38

39

40

41

I.A. 6703/2025
In CS(OS)-
516/2024

CS(0S)-646/2024
I.A. 36666/2024
I.A. 5117/2025
I.A. 5118/2025
I.A. 5119/2025

CS(0S)-929/2024
1.A. 46111/2024
I.A. 6205/2025
1.A. 8197/2025
I.A. 8198/2025
CS(OS)-
1036/2024

1.A. 49718/2024

EX.P.-26/2024
EX.APPL.(OS)
1313/2024

EX.P.-106/2024

0.M.P. (COMM)-
98/2025

1.A. 4924/2025
1.A. 4925/2025

OMP (ENF.)
(COMM.)-40/2025

SMT. SUSHMA GUPTA
V/s SMT. SHASHI
PRABHAKAR & ANR.

RAJESH BOTHRA
V/s 4PM NEWS
NETWORK PRIVATE
LIMITED & ORS.

MEGHA JAIN
V/s VIJAY KUMAR
GUPTA & ORS.

RAMESH KUMAR &
ORS.

V/s SMT. KANCHAN
GROVER @ KANCHAN
BALA @ KANCAHAN
BALA GROVER

AWAS 36694 IRELAND
LIMITED AND OTHERS
V//s SPICEJET LIMITED

CENTRAL COURT
HOTEL

V/s CITY ONE
RESTAURANT PRIVATE
LTD

SVARN INFRATEL PVT.
LTD
V/s UNION OF INDIA

M/S EAP ELECTRO
PROJECTS PVT LTD
V/s M/S RAHEJA
DEVELOPERS LIMITED

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SKV LAW OFFICES,
PAYAL JAIN

ANSHU DAVAR,
MAMTA RANI,
MOHD SHAZ KHAN,
URVIKA SURI

DURGESH KUMAR
SHARMA, ARUN
KUMAR SHUKLA,
RISHAV AMBASTHA,
SANJEEV KUMAR

PANKAJ VIVEK

K R SASIPRABHU,
SAHIL TAGOTRA

SAYED AQUIB ALI

KAMLESH OJHA

SANJIV KUMAR
CHAUDHARY



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

42  1.A.6581/2025 |MECWEL SHASHWAT KABI,
In O.M.P.(I) CONSTRUCTIONS AVIMUKT DAR,
(COMM.)-7/2024 PRIVATE LIMITED ABHIJEET
(Disposed off V/s GE POWER INDIA SWAROOP
case) LIMITED & ANR.

43 O.M.P.(I) SH PAVEL GARG NIDHI JAIN
(COMM.)-43/2025 \V/s M/S QUEENSTOWN
I.A. 3563/2025  INFRA PROJECTS LLP

44  O0.M.P.(I) ORIENTAL MUDIT RUHELLA
(COMM.)-60/2025 STRUCTURAL
ENGINEERS PRIVATE
LIMITED
V/s NATIONAL
HIGHWAY AUTHORITY
OF INDIA

45 O0.M.P.(I) GAYATRI PROJECTS  UNUM LAW, ANGAD
(COMM.)-68/2025 |LIMITED THROUGH MEHTA
I.A. 4942/2025  THE RESOLUTION
PROFESSIONAL MR SAI
RAMESH KANUPARTHI
V/s NATIONAL
HIGHWAYS
AUTHORITY OF INDIA

46  O.M.P.(I) GAYATRI PROJECTS  UNUM LAW, ANGAD
(COMM.)-77/2025 |LIMITED THROUGH MEHTA
THE RESOLUTION
PROFESSIONAL MR.

SAI RAMESH
KANUPARTHI
V/s NATIONAL
HIGHWAYS
AUTHORITY OF INDIA
47  TEST.CAS.- YUVRAJ KRISHAN SURINDER JAIN,
11/2010 NAYAR ANKIT KALRA,
I.A. 6407/2025  V/s STATE & ORS ARBIND SINGH,
VIBHOR GARG,
VIBHOR GARG,
SANJAY SEHGAL,

VIKASH KUMAR,
RAJAT KATYAL



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

48 TEST.CAS.-6/2025 NAVRATAN SAMDARIA SAURABH DEV
V/s STATE OF NCT OF KARAN SINGH

DELHI & ORS.
49  TEST.CAS.- SHAILA SHANKARDASS SUHAS PUTHIGE
27/2025 & ORS.
I.A. 6390/2025  V/s RATNA KAPUR &
ORS.
FOR FINAL HEARING
50 CS(0S)- SARATHI ESTATES VIVEK MALIK,
2040/2006 PVT. LTD NATWAR RAI,

1.A. 7274/2023  V/s S.L. DOSAJ & ORS. SUMIT TALWAR,
VAIBHAV DANG,
A.K.MEHTA,
VICTORY
ASSOCIATES, ATUL,
S. BAHADUR
KHURANA, SUMIT
SINGH BENIPAL

kkkkk



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES
THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE
AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED
WHICH ARE SENT THROUGH E-MAIL/WHATSAPP.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9 from 10:00A.M.-4:30 P.M.

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 ARB.P.-52/2025 MS ELAN FASHION  MILIND GARG
V/s MS N AND S
EXPORTS

2 ARB.P.-185/2025 ASPIRE CITY LLP AVEAK GANGULY

V/s YPS DEVELOPERS
PRIVATE LIMITED &
ORS.

3 EX.P.-71/2023 RAKESH KUMAR NEHAL KASHYAP
SHARMA
V/s SH. GANSHYAM
SHARMA AND ANR

4 TEST.CAS.-85/2023 MUKESH KUMAR ARVIND KUMAR
SHARMA
V/s STATE (GOVT. OF
NCT OF DELHI) &
ORS.


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5
mailto:courtmaster09@gmail.com
https://forms.gle/vauowA4aiTxPqcBh9

02.04.2025

TEST.CAS.-3/2025

CS(COMM)-645/2022

I.A. 15236/2022
I.A. 16428/2023

RAKESH SHARMA
V/s THE STATE &
ANR.

SHIVAM
CORPORATION
INDIA

V/s GEM SALES
CORPORATION

ADVANCE CAUSE LIST (ORIGINAL SIDE)

NIHIT DALMIA,
SUNIL DUTT
DIXIT

AKASH JANDIAL,
YAKSH GARG,
DEEP CHAND
KUMHAR,
SANJEEV KUMAR

7 CS(COMM)-289/2023  VSJ FINCAP PRIVATE PARTHO

LIMITED BHATTACHARYA,

V/s Z-COM INDIA SIDDHARTH

PVT. LTD SHARMA,
ARBINDER

SINGH ANAND

M/S PLUREALTY PVT. INARESH GUPTA,
CCP(O) 81/2023 LTD. & ORS. ANANT NIGAM
I.A. 14947/2023 V/s MR. KARAN

WITH CS(OS) 436/2023 BHADANA & ORS.

8  CS(COMM)-546/2023

9 CS(0S)-436/2023 SH. KARAN
BHADANA
V/s M/S PLUREALTY

PRIVATE LIMITED

ANANT NIGAM,
NARESH GUPTA

10 I.A.1115/2025 SUSHIL KUMAR NEERAJ
In CS(COMM)-356/2024 VERMA GROVER, SHIV
V/s MS BATA INDIA CHARAN GARG
LTD
11 CS(0S)-77/2018 MR. SHAILENDRA  SUNIL
1.A. 2500/2018 TOKAS CHAUHAN,
I.A. 2501/2018 V/s MS. ANITA DEVI 'SHANKAR K.
1.A. 2735/2020 AND OTHERS JHA, MADAN LAL
SHARMA, B K
GOEL,
SHIVVEER,
NAVEEN KUMAR
CHAUDHARY,

SMITA MAAN



02.04.2025

12

13

14

15

16

17

18

I.A. 1937/2025
In CS(0S)-624/2018

1.A. 5948/2025
In CS(0S)-5/2022

CS(0S)-71/2022
1.A. 2091/2022
1.A. 7914/2022

CS(0S)-292/2022
I.A. 8095/2022
I.A. 22926/2023

CS(0S)-341/2022
I.A. 9161/2022
I.A. 6856/2024

CS(0S)-514/2022
1.A. 13992/2022
I.A. 7038/2023
1.A. 16405/2023

CS(0S)-9/2023
L.A. 50/2023
L.A. 51/2023
0.A. 60/2023
L.A. 3864/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ARSH SAHITYA
PRACHAR TRUST &
ANR.

V/s SADHNA MEDIA
NETWORK PVT. LTD.

SUBHASH CHAND
ALIAS SUBHASH
V/s HITESH
BHARDWAJ & ANR.

KULWANT SINGH &
ORS.

PRABODH
SHUKLA, SITAB
ALI
CHAUDHARY,
RAVI CHAWLA,
RAVI CHAWLA

DHARMVEER
SINGH,
PRAKASH
CHANDR,
SHRAVEEN
KUMAR VERMA,
SANJAY RATHI,
RAJAT
AGHNIHOTRI,
DIWAS KUMAR

INDRA CHAND
PRAJAPAT,

V/s SARDARJIBAKHSH VIPUL GANDA,

PRIVATE LIMITED &
ORS.

MANJU SHARMA &
ANR.
V/s UMESH SOTI

KARANJAWALA
& CO

VAIBHAV
SHARMA, JAGIIT
SINGH SAHNI

SAURABH SHANDILYA SHOEB

& ANR.

SHAKEEL,

V/s SUNNY SANGWAN SACHIN

& ORS.

MRS. GURPREET
KAUR MAJITHIA &
ORS.

V/s SHRI SATYAJIT
SINGH MAJITHIA

CHAWLA, RAVI
KAPOOR, SHOEB
SHAKEEL

MISHA ROHATGI
MOHTA,
VISHESH ISSAR

RIDDHI AGGARWAL & NAVEEN KUMAR

ANR.

CHAUDHARY,

V/s ADITYA BHUTANI SHIVVEER,

& ANR.

PRASHANT
SHARMA



02.04.2025

19

20

21

22

23

24

CS(0S)-193/2023
I.A. 5587/2023
I.A. 5588/2023
I.A. 5589/2023
I.A. 39838/2024

CS(0S)-201/2023
I.A. 5918/2023
I.A. 15546/2023
I.A. 15547/2023
I.A. 15630/2023
I.A. 15719/2023
I.A. 15736/2023
I.A. 15762/2023
I.A. 17675/2023
I.A. 25006/2023

CS(0S)-243/2023
I.A. 19828/2023

CS(0S)-320/2023
I.A. 9801/2023

1.A. 37731/2024
1.A. 38725/2024

CS(0S)-440/2023
I.A. 13737/2023
I.A. 8891/2024
[.A. 9445/2024
I.A. 43497/2024
I.A. 44492/2024
I.A. 44795/2024
I.A. 46881/2024

I.A. 6249/2025
In CS(0S)-695/2023
(Disposed off case)

ASHOK KUMAR
V/s RAJ KUMAR &
ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

PANKAJ JAIN

JASPREETA MUTREJA SAIRA PARVEEN,

& ANOTHER

MOHNA MADAN

V/s RAJVINDER KAUR LAL, JAI KUMAR

SALUJA & OTHERS

DR. SREENIVAS
MADIREDDY

V/s DR. UPENDER
KISHORE

RAKESH KAPOOR

JAISWAL

HARSIMRAN
SINGH DUGGAL,
PAYAL BAHL

RAVI KAPOOR,

V/s RAHUL KAPOOR & ANUBHAV

ANR.

PREETI MEHRA
V/s SUROMA BIPIN
DAMANI

RAJINI JAIN & ORS.
V/s MR. ANURODH
JAIN

MEHROTRA,
SRINIVASAN
RAMASWAMY,
VISHAL GANDA

VARUN VARMA,
ASHISH GARG,
KARAN BALRAJ
MEHTA, ASHISH
GARG

MAYANK
BHARGAVA,
BHISHAMPAL
SINGH
CHAUHAN,
MAYANK
BHARGAVA



02.04.2025

25

26

27

28

29

30

31

32

I.A. 3969/2024
In CS(0S)-828/2023

CS(0S)-907/2024
LA. 45312/2024
LA. 45313/2024
L.A. 45314/2024
I.A. 5928/2025
CS(0S)-52/2025
L.A. 2049/2025

CS(0S)-100/2025
I.A. 4444/2025
I.A. 4445/2025

CS(0S)-133/2025
1.A. 5286/2025
1.A. 5287/2025

0.M.P. (COMM)-
52/2019

I.A. 1589/2019
I.A. 1591/2019

0.M.P. (COMM)-
152/2019

I.A. 5517/2019
1.A. 9826/2019

0.M.P. (COMM)-
362/2019

1.A. 12464/2019
WITH OMP (ENF.)
(COMM.) 244/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DISHA & ANR.
V/s SANTOSH & ORS.

KANTA RANI ALIAS
KANTA BHAGWAN
PAL

V/s MEENA PAL

SANTRA & ORS.
V/s JAIBIR & ORS.

SUDARSHAN LAL
DHIR

V/s VINEET DHIR
AND ANR & ANR.

OM GULATI
V/s RAJIV GULATI
HUF & ORS.

VISHWAMANI

MANISH VATS,
IQBAL SINGH,
MANISH VATS

BHAWANA
PANDEY

SUDHIR
NAAGAR

KANWAL
CHAUDHARY,
VIJAY MITTAL

MANDEEP
SINGH VINAIK

AMAN PREET

MATAMANI TIWARI & SINGH RAHI

ANR
V/s L&T HOUSING
FINANCE LIMITED

URBAN
IMPROVEMENT
COMPANY (P) LTD.
V/s SARASWATI
SIKSHA SAMITI.

BHASIN INFOTECH
AND
INFRASTRUCTURE
PVT LTD

B K SATLJA, D.S.
CHAUHAN,
ANANNYA
GHOSH

K R CHAWLA,
RAVINDER
SINGH, LOKESH
BHOLA, LOKESH

V/s RAJEEV JAIN AND BHOLA

SONS (HUF)



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

33 |OMP (ENF.) (COMM.)- M/S RAJEEV JAIN  |LOKESH BHOLA,

244/2024 AND SONS HUF DHRUV CHAWLA
EX.APPL.(OS) V/s M/S BHASIN
1777/2024 INFOTECH AND
EX.APPL.(OS) INFRASTRUCTURE
1778/2024 PVT LTD

34  0.M.P.(EFA)(COMM.)- MARTI TUNNEL AG & AKSHAY SINGH,
5/2023 ANR. KHAITAN & CO.
EX.APPL.(OS) V/s MR. SANJAY
1053/2023 KUMAR & ORS.
EX.APPL.(OS) 970/2024
WITH
0.M.P.(EFA)(COMM.)
6/2023

35  0.M.P.(EFA)(COMM.)- MARTI TUNNEL AG & AKSHAY SINGH,
6/2023 ANR. HARVINDER
EX.APPL.(OS) V/s MR. SANJAY SINGH,
1056/2023 KUMAR & ORS. KHAITAN & CO.,
EX.APPL.(OS) 178/2024 HARVINDER

SINGH

36 EX.APPL.(OS) AFCONS PRATEEK SETH,
1462/2024 INFRASTRUCTURE ~ TANU PRIYA
EX.APPL.(OS) 338/2025 LTD GUPTA, NIKHIL
In OMP (ENF.) V/s GOVT OF NCT OF SHARMA

(COMM.)-122/2023 DELHI
(Disposed off case)

37 EX.APPL.(OS) 250/2024 HARSHIT FINVEST =~ MOHIT

EX.APPL.(OS) 858/2024 PVT LTD & ORS. CHAUDHARY,
In OMP (ENF.) V/s METALROD PVT LALIT GUPTA,
(COMM.)-147/2023 LTD DHIR AND DHIR
(Disposed off case) ASSOCIATES,
SAMARENDRA
KUMAR, LALIT
GUPTA
38 OMP (ENF.) (COMM.)- HARSHIT FINVEST  LALIT GUPTA,
175/2023 PVT LTD & ORS. SANJAY
EX.APPL.(OS) V/s M/SY K MISHRA, KARAN
1424/2024 HOSPITALITY SUNEJA, DHIR
EX.APPL.(OS) AND DHIR
1425/2024 ASSOCIATES,
EX.APPL.(OS) KARAN SUNEJA,

1426/2024 SAMARENDRA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)
EX.APPL.(OS) KUMAR, SANJAY
1427/2024 MISHRA, LALIT
EX.APPL.(OS) GUPTA,
1459/2024 SOURABH
EX.APPL.(OS) GUPTA
1460/2024
EX.APPL.(OS)

1489/2024
EX.APPL.(OS)
1490/2024
EX.APPL.(OS)
1702/2024
EX.APPL.(OS) 367/2025
39  |OMP (ENF.) (COMM.)- ROSHAN REAL ANUSUYA
232/2023 ESTATESPVT LTD  SALWAN
V/s UNION OF INDIA
40  OMP (ENF.) (COMM.)- 'SARWATI HOME APOORV
260/2023 FURNISHINGS SHUKLA
EX.APPL.(OS) V/s UNITED INDIA
1729/2023 INSURANCE CO. LTD.

41 CCP(O) 53/2022 BANWARI LAL SARAF( VISHNU

In O.M.P.(I) (COMM.)- HUF) SHARMA A.S.,
107/2019 V/s INDIRAPURAM  ALOK KUMAR
(Disposed off case) HABITAT CENTER PANDEY,
PRIVATE LIMITED & MUKESH
ORS. SHARMA, NIRAJ
KUMAR,
SAUNDARYA
SINGH, PUNEET
BAJAJ
42  0.M.P.(I) (COMM.)- ASPIRE CITY LLP AVEAK GANGULY
440/2024 V/s YPS DEVELOPERS
I.A. 49699/2024 PRIVATE LIMITED
I.A. 49700/2024 AND ORS
I.A. 49701/2024
43  0.M.P.(MISC.)(COMM.)- ELECON PRASHANT
8/2019 ENGINEERING MEHTA,
COMPANY LIMITED  SANJEEV KUMAR
V/s THE INDURE SHARMA

PRIVATE LIMITED



02.04.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES (TIME FIXED MATTERS)

44 CS(0S)-228/2023 SH. DINESH
1.A. 6657/2023 CHAUDHARY
V/s SH. TRILOK
CHOUDHARY & ORS.
45  [CS(0S)-19/2024 ROMY MEHRA &

I.A. 546/2024 ANR.
I.A. 6586/2024
I.A. 9122/2024
I.A. 41474/2024
I.A. 49093/2024
I.A. 49094/2024

V/s GAUTAM MEHRA
& ANR.

* % %k %

LAXMAN, DHRUV AT 4.00 P.M.
CHAWLA,
YOGESH

PRASHANT
MENDIRATTA,
ANUPAMA KAUL,
RAMAKANT
SHARMA,
AADARSH
KOTHARI,
PRASHANT
MENDIRATTA

AT 4.00 P.M.



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 44
HON’BLE MR.JUSTICE SAURABH BANERJEE

TOJOINVC:
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
prakash.aggarwal@dhc.nic.in

II“TUEDI:IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 C.A.(COMM.IPD- SAP SE SANJEEV KUMAR
TM)-130/2021  V/s SWISS AUTO SINGH, CA
PRODUCTS AND ANR BRIJESH

2 |C.A(COMM.IPD- 'SRI SAI BABA SUPER MAHESH BEHARI
TM)-63/2022  SPIRITUALITY CHHIBBER
WITH HOSPITAL TRUST
C.A.(COMM.IPD- V/s THE REGISTRAR
TM) 66/2022  OF TRADE MARKS
C.A.(COMM.IPD-

T™) 71/2022
C.A.(COMM.IPD-
TM) 82/2022
C.A.(COMM.IPD-
TM) 108/2022
C.A.(COMM.IPD-
T™) 121/2022

3 C.A.(COMM.IPD- SRI SAI BABA SUPER PIYUSH BERIWAL,
TM)-108/2022  SPIRITUALITY MAHESH BEHARI
HOSPITAL TRUST CHHIBBER
V/s THE REGISTRAR
OF TRADE MARKS

4 C.A.(COMM.IPD- SRI SAI BABA SUPER RENUMBERED IN
TM)-121/2022  SPIRITUALITY TERMS OF ORDER
HOSPITAL TRUST DT. 6/5/22, IN CO
V/s THE REGISTRAR |COMM IPD TM-
OF TRADE MARKS 620/22


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9
mailto:prakash.aggarwal@dhc.nic.in

02.04.2025

5

10

C.A.(COMM.IPD-
TM)-66/2022

C.A.(COMM.IPD-
TM)-71/2022

C.A.(COMM.IPD-
TM)-82/2022

C.A.(COMM.IPD-
TM)-118/2022

C.A.(COMM.IPD-
TM)-39/2024
1.A. 30489/2024

C.0.(COMM.IPD-
CR)-3/2024
1.A. 4094/2024

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SRI SAI BABA SUPER MAHESH BEHARI
SPIRITUALITY CHHIBBER
HOSPITAL TRUST,

GUMANIWALA,

SHYAMPUR BYE PAS,

RISHIKESH,

DEHRADUN,

UTTARAKHAND

V/s REGISTRAR OF

TRADE MARKS,

BOUDHIK SAMPADA

BHAVAN, PLOT NO.

32, SECSTOR-14,

DWARKA, NEW DELHI

SRI SAI BABA SUPER MAHESH BEHARI
SPIRITUALITY CHHIBBER
HOSPITAL TRUST

V/s THE REGISTRAR

OF TRADEMARKS

SRI SAI BABA SUPER PIYUSH BERIWAL,
SPIRITUALITY MAHESH BEHARI
HOSPITAL TRUST CHHIBBER

V/s THE REGISTRAR

OF TRADE MARKS

SHRI ARVIND KUMAR SAGAR CHANDRA
ADUKIA

V/s DEPUTY

REGISTRAR OF TRADE

MARKS

SOCIETE DES MAMTA RANI
PRODUITS NESTLE S

A

V/s THE REGISTRAR

OF TRADE MARKS

MUSTAFA RAZA RAHUL KUMAR,
DHORAJIWALA SOLE MOHD SHAHID
PROPRIETOR OF M/S KHAN

KEMEI INDIA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

V/s DINESH KUMAR
ROPRIETOR OF M/S
JAI LAXMI
MARKETING AND ANR

11 C.0. (COMM.IPD- SHRI VED PRAKASH  LALJI AND
TM)-80/2021 GARG TRADING AS  ASSOCIATES

WITH C.O. M/S PARUL FOOD
(COMM.IPD-TM) PRODUCTS
121/2022 V/s MR. DHRUV

SINGH AND ANR.

12 [C.0. (COMM.IPD- VED PRAKASH GARG, |LALJI AND
TM)-121/2022  M/S PARUL FOOD  ASSOCIATES
PRODUCTS, KH.NO.
110/10, PHIRNI
ROAD, INDUSTRIAL
AREA, MUNDKA,
DELHI
V/s DHRUV SINGH,
SINGLE FIRM, 46 OLD
GOVINDPURA EXTN.
DELHI-51

13 C.0. (COMM.IPD- AMAN ENGINEERING DHRUV GAUTAM,

TM)-220/2021  WORKS NIDHI RAMAN,
V/s BM WATER NIPUN SAXENA
METERS AND ANR.

14 C.O. (COMM.IPD- ZEE ENTERTAINMENT PETAL CHANDHOK,

TM)-388/2021  ENTERPRISES DHRUV WADHWA,
LIMITED RITWIK NANDA
V/s BHAIRAV MAHTO
AND ANR

15  C.0. (COMM.IPD- BHALLA SPORTS PVT SANJEEV KUMAR
TM)-327/2022  LTD. B-16-17, SINGH, AALOK

PARTAPUR KANSAL
INDUSTRIAL ESTATE,
DELHI ROAD,
MEERUT
V/s ASHUTOSH
BHALLA M/S VINEX



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

ENTERPRISES PVT
LTD. C-35, YDYOG
PURAM, INUSTRIAL
ESTQATE, PARTAPUR,
MEERUT

16  C.0. (COMM.IPD- GAJANAND ANUPAM KIRTI, M.K
TM)-750/2022  SUNDERLAL PVT LTD MIGLANI
V/s ASHOK KUMAR

17  C.0. (COMM.IPD- OPELLA HEALTHCARE V MOHINI
TM)-247/2024  GROUP SAS
V/s RAVINDER KUMAR
JINDAL PROPRIETOR
OF OM BIOTEC &
ANR.

18 C.0. (COMM.IPD- OPELLA HEALTHCARE V MOHINI
TM)-248/2024  GROUP SAS
V/s RAVINDER KUMAR
JINDAL PROPRIETOR
OF OM BIOTEC &
ANR.

19 C.0. (COMM.IPD- RAJAN TRADING AS R HARISH KUMAR,
TM)-259/2024 S TRADING NISHANT MAHTTA
I.A. 48150/2024 \V/s DAYA SHANKAR
TRADING AS K D
ENTERPRISES & ANR.

20 C.0. (COMM.IPD- ANGLOFRANCHISE ASHUTOSH
TM)-30/2025 LIMITED UPADHYAYA
I.A. 4152/2025 V/s BOY LONDON
CLOTHING PRIVATE
LIMITED & ANR.

21 C.0. (COMM.IPD- ANGLOFRANCHISE ASHUTOSH
TM)-31/2025 LIMITED UPADHYAYA
I.A. 4158/2025 V/s BOY LONDON
CLOTHING PRIVATE
LIMITED & ANR.



02.04.2025

22

23

24

25

26

27

C.0. (COMM.IPD-

TM)-32/2025

CS(COMM)-
55/2017

CS(COMM)-
603/2017

CS(COMM)-
136/2018

CS(COMM)-
466/2018

I.A. 8632/2022
1.A. 4299/2023
WITH CS(COMM)
486/2018

CS(COMM)-
486/2018

I.A. 1935/2008
I.A. 26051/2015
I.A. 4296/2023
WITH CS(COMM)
466/2018

ANGLOFRANCHISE
LIMITED

V/s BOY LONDON
CLOTHING PRIVATE
LIMITED & ANR.

KIRAN SHOES
MANUFACTURERS
V/s M/S WELCOME
SHOES PVT LTD &
ORS

IZUK CHEMICAL
WORKS

V/s BABU RAM OM
PRAKASH AND ANR.

FILATEX INDIA LTD.,

V/s FILATEX AND ORS

ALLIED BLENDERS
AND DISTILLERS
PRIVATE LIMITED
V/s JOHN
DISTILLERIES
LIMITED & ANR

ALLIED BLENNDERS

AND DISTILLERS PVT.

LIMITED
V/s PAUL P. JOHN &
ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ASHUTOSH
UPADHYAYA

SHAILENDER
KUMAR
(CAVEATOR),
PRANAY SARKAR

S.RAJAN,
A.K.SINGLA,
PANKAJ GUPTA,
J.K. SHARMA, K G
BANSAL, RAHUL
SHUKLA, RAHUL
SHUKLA,
S.K.BANSAL

BINNY KALRA,
ISHAN SAHIWAL,
NAQEEB NAWAB,
K.G.BANSAL, A.A.
SUMAN

MR. KAMAL MEHTA,
MR.
CHANDERSHEKHAR,
SUSHANT, ACHYUT
TEWARI, MR.
SANJAY S
CHHABRA, AKSHAT
GUPTA, ACHYUT
TEWARI

SUSHANT SINGH,
M/S ANAND &
ANAND, ACHYUT
TEWARI



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

28 CS(COMM)- THE INDIAN AMEET DATTA,
81/2021 PERFORMING RIGHT |K.DATTA, LUTHRA
CC 56/2009 SOCIETY LTD. & LUTHRA,
I.A. 5328/2021 V/s MR. S. ABHISHEK
I.A. 5662/2021 KEERTHIVASAN AND MALHOTRA,
ANR. SAIKRISHNA AND

ASSO., ANAND &
ANAND, ASHISH
VERMA, SONAL

CHHABLANI, K.
DATTA &
ASSOCIATES
29 CS(COMM)- BULGARI SPA BOBDE & KUNWAR
658/2021 V/s NOTANDAS GEMS ADVOCATES, LCR

PRIVATE LIMITED  NO. CS(COMM)-
175/21 RECEIVED
FROM SH. PREM
KUMAR BARTHWAL
DIST.
JUDGE(COMM)
SOUTH SAKET
COURTS, FILED AS

ORDER
DT.24/11/21
PASSED BY SAKET
COURT
30 CS(COMM)- DR. REDDYS SOMESH CHANDRA
684/2021 LABORATORIES JHA, SHASHI
LIMITED PRATAP OJHA
V/s SUNLIFE
SCIENCES PVT LTD
31 CS(COMM)- PATANJALI ARYURVED ASHWANI KUMAR
66/2022 LIMITED BALAYAN, ADITYA
I.A. 1487/2022 V/s HIVELOOP GUPTA,
I.A. 2401/2022 ' TECHNOLOQY PVT. SIDDHARTH
LTD. AND ORS ARORA, NISHCHAL

ANAND, SMITA
JAIN, RHEA DUBE,
ADITYA GUPTA



02.04.2025

32

33

34

35

36

CS(COMM)-
274/2022

I.A. 6525/2022
I.A. 39346/2024

CS(COMM)-
759/2022
I.A. 17913/2022

CS(COMM)-
1009/2024
1.A. 44975/2024

CS(COMM)-
1023/2024

I.A. 45274/2024
I.A. 5084/2025
I.A. 6752/2025

EX.P.-95/2024
EX.APPL.(OS)
1723/2024

DABUR INDIA
LIMITED

V/s REAL HINDUSTAN
BEVERAGES & ORS.

STAR INDIA PVT LTD
AND ANR

V/s PIKASHOW
APPLICATION AND
ORS

GLOWDERMA LAB
PVT. LTD.

V/s DANISH KHAN
TRADING AS M/S
CLEAR VACATIONS
ALSO AS TRADING AS
FASHION 18 & ORS.

VKC NUTS PRIVATE
LIMITED

V/s NATIONAL
INTERNET EXCHANGE
OF INDIA (NIXI) &
ORS.

KARIM HOTELS PVT
LTD & ANR.

V/s NIZAMUDDIN AND

ANR & ANR.

%k kK k

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VARUN PATHAK,
MD SAZID RAYEEN,
PRABHU TANDON

ALIPAK BANERJEE,
KARANDEEP SINGH,
KHAITAN & CO.,
VIVEK KUMAR,
SNEHIMA JAUHARI

SURINDER SINGH

RAJAT ASIJA,
ANAND SHANKAR
JHA, R MAYA,
VIRAJ SHANKAR
KADAM, BINDRA
RANA

FARRUKH KHAN



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

AT 11.30 A.M.

COURT NO. 121, FIRST FLOOR BLOCK (A)
BEFORE MR. KANWAL JEET ARORA,REGISTRAR GENERAL

Click TO Join The VC
https://dhcdja.webex.com/meet/dja.dhc.vc4

ITEM
NUMBER
SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 OMP (ENF.) PARSVNATH KNM & PARTNERS,
(COMM.)- DEVELOPERS LTD &  LAW OFFICES
233/2023 ANR.

EX.APPL.(OS) V/s RAIL LAND
1447/2024 DEVELOPMENT
AUTHORITY

*kkkkk


https://dhcdja.webex.com/meet/dja.dhc.vc4

02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -1, NEW COURTS BLOCK (GROUND FLOOR), (0S-C)
BEFORE DR.JAGMINDER SINGH, JOINT REGISTRAR (JUDICIAL)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc001

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(0S)-1640/2000  OM PARKASH AKSHAY MAKHIJA,
CCP(0) 102/2005  V/s BIMLA RANI AND MALDEEP SIDHU,
CCP(0) 137/2014  ORS. B.B.GUPTA, PREM
I.A. 10530/2018 KR, TARUN RANA,
CCP(0) 3/2019 RAMA SHANKER,
I.A. 13034/2021 PREM KUMAR, S H
1.A. 13207/2021 NIZAMI, KARAN
I.A. 19879/2022 BHARIHOKE, S
I.A. 42110/2024 SAAD NIZAMI,
I.A. 42111/2024 RAJESH KUMAR

PANDEY, RAJAT
NAVET, HARI
SHANKER

GAUTAM, AKHIL
SACHAR, KESHAV
SEHGAL, ADARSH
CHAMOLI,
VANDANA
KHURANA, IN
COMPLIANCE OF
ORDER DATED
29.10.2018 AND
26.11.2018,
EKLAVYA BAHL,
ADARSH
CHAMOLI, H.S
GAUTAM

2 CS(0S)- PARAMIIT SINGH TOETINI BASU,
391/2004(Disposed = CHEEMA KAVITA SAREEN,
off case) V/s AVTAR SINGH SHOBHNA
I.A. 21027/2014 CHEEMA & ORS. TAKIAR, SRI RAM


https://jrdhc.webex.com/join/jrdhc001

02.04.2025

CS(0S)-233/2023

CS(0S)-270/2023
I.A. 8592/2023
I.A. 8382/2024
I.A. 8683/2024
I.A. 8684/2024
I.A. 8798/2024

CS(0S)-283/2023
I.A. 8830/2023

CS(0S)-287/2023
I.A. 8920/2023
I.A. 8921/2023
I.A. 8922/2023
I.A. 8923/2023
I.A. 14142/2023
I.A. 4809/2024

CS(0S)-298/2023
I.A. 9301/2023
I.A. 11469/2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAJINDER KAUR
GILL

V/s SHRI SARDOOL
SINGH BHATTI &
ORS.

MITHUN DAS
V/s ARVIND PANI &
ORS.

ZAMEER AHMED
JUMLANA

V/s MR PARVEZ
AHMED JUMLANA
AND OTHERS

ANUSHA
MAHESWARI AND
ANR

V/s SAROJ DEVI
ALIAS SAROJ]
KUMARI AND ORS

DR JITENDER
FOTEDAR

V/s RATAN RANI
FOTEDAR & ORS.

MURTHY, SUDHIR
NANDRAJOG,
LALIT GUPTA,
SHOBHANA
TAKIAR AND
ASO., VINEET
JHANJI, INDRANI

ABHIMANYU
ARUN WALIA,
SUNITA OJHA,
RISHI TUTU,
NISHANT DAS

RUPALI
FRANCESCA
SAMUEL,
SUGANDHA
ANAND, ADEEL
AHMED

SYED SAAD
NIZAMI, PRAVEEN
PAHUJA,
BRIJENDRA
PRATAP SINGH,
KAILASH CHAND
SHARMA

NEERAJ GUPTA,
SAHIL GARG,
MUKESH MOHAN,
NEERAJ GUPTA

JAIDEEP MALIK,
SONIA ARORA,
BALWANT SINGH
BILLOWRIA,
JAIDEEP MALIK,
SONIA ARORA



02.04.2025

10

11

12

CS(0S)-577/2023
I.A. 18056/2023
I.A. 5598/2024
L.A. 43274/2024
WITH TEST.CAS.
92/2024

TEST.CAS.-92/2024
I.A. 45759/2024
I.A. 45760/2024
I.A. 45761/2024

I.A. 1997/2025

In CS(0S)-752/2023

I.A. 2144/2025
In 0.M.P. (COMM)-
521/2023

I.A. 15249/2022

TRILOCHAN SINGH
KAKKAR

V/s KUSH KAKKAR &

ANR.

SH. KUSH KAKKAR
V/s STATE & ORS.

MANISH & ANR.

V/s NANDLAL & ORS.

B4S SOLUTIONS
PRIVATE LIMITED
V/s ATC TELECOM
INFRASTRUCTRE
PVT. LTD

SHIVENDRA

In TEST.CAS.-43/1987 BAHADUR SINGH

(Disposed off case)

V/s STATE & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUNIL KUMAR,
DEEPAK GAUR,
LALIT KATARIA,
RISHIKA NAGPAL,
SUNIL KUMAR

SUNIL KUMAR

ABHINAV GARG,
SUDHIR NAAGAR,
VAIBHAV
MAHAJAN, PAWAN
SINGH TANWAR,
ABHINAV GARG,
VAIBHAV
MAHAJAN

SHWETA BHARTI,
VIVEK SHARMA,
SHWETA BHARTI

MR. RANA
MUKHERJEE, MS.
PINKY ANAND,
MR. RAHUL
GUPTA, MS.
GEETA LUTHRA,
MR. F.BHADURI,
JAYANT,
SHEKHAR GUPTA,
ARAV KAPOOR,
SUVENI BHAGAT,
SAUBHAGYA
CHAURIHA, MR.
SUNIL AGGL.,
SUVENI BHAGAT,
JAYANT K. MEHTA



02.04.2025

13

14

TEST.CAS.-12/2004
I.A. 1742/2004

I.A. 2193/2004

I.A. 2194/2004
WITH TEST.CAS.
49/2007

TEST.CAS.-49/2007
I.A. 14854/2017

ADMISSION DENIAL

15

16

17

18

CS(COMM)-173/2023
I.A. 5913/2023

I.A. 12870/2023

I.A. 14509/2023

I.A. 15290/2023

CS(COMM)-279/2023

CS(COMM)-774/2023

CS(COMM)-838/2023

AIIMS
V/s STATE

P.K. DHUPAR
V/s STATE

BLUE GRASS & ANR.

V/s NIRVIKAR FILM
LLP AND ORS

PRAVEEN MITTAL
V/s M/S NBCC
(INDIA) LIMITED

SIKKA HOMES

PRIVATE LIMITED
V/s HC INFRACITY
PRIVATE LIMITED

MARKO AGRO
HOUSING AND
FINANCE PRIVATE
LTD.

V/s CHANSON
HOSPITALITY PVT.
LTD. & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ARUN VOHRA,
GURMET SINGH, S
DUBEY, RAJ
KUMAR GUPTA,
PRASOON KUMAR,
ANAND VARMA,
ARVIND KUMAR
GUPTA, MUKUL
GUPTA

PUSHKAR SOOD,
SAURABH
CHADDA, S
DUBEY, PRASOON
KUMAR, DR.
HARSH PATHAK,
GAURAV SHARMA,
ANAND VARMA,
ARVIND KUMAR
GUPTA, KAPIL
KUMAR GIRI,
MUKUL GUPTA

ANIRUDH
WADHWA, S S
AHLUWALIA,
ANIRUDH
WADHWA

AVINASH KUMAR
TRIVEDI

RIYA SONI, RISHI
KUMAR AWSTHI

ARVIND
CHAUDHARY,
PARMOD KUMAR
SHARMA



02.04.2025
19 CS(0S)-272/2023
20 EL.PET.-1/2023
I.A. 4309/2024
I.A. 4310/2024
21 TEST.CAS.-54/2023
I.A. 13922/2023
I.A. 20238/2023
I.A. 25363/2023
CRL.M.A. 34210/2023
22 TEST.CAS.-82/2023
FOR EVIDENCE
23 CS(0S)-232/2004
I.A. 11311/2022
24 CS(0S)-1254/2006

WITH CS(OS)
916/2007

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RECKITT BENCKISER A ANURADHA

INDIA PRIVATE
LIMITED

V/s MS. SUKHLEEN
ANEJA & ANR.

NITIN RACHHOYA

V/s HEMLATA & ORS.

VIKRAM JAIN
V/s STATE OF NCT
OF DELHI & ORS.

MUKHERJEE, R.
JAWAHAR LAL

SHAILEY SHUKLA,
MANOJ KUMAR
KHATRI, SHAILEY
SHUKLA

SUBHASH C
JINDAL, RAJESH
RATTAN,
CHANDRA
SHEKHER DELHI

MR. RAJIV SAXENA & PRADEEP

ORS.
V/s GOVT. OF NCT
DELHI & ANR.

INDRADHANUSH
T.V.PVT., LTD.,
V/s N.F.D.C.LTD.,

M/S TONNJES

EASTERN SECURITY

TECHOLOGIES PVT.
LTD.
V/s M/S D.D.

INDUSTRIES LTD. &

ANR

NORULA,
SUSHANTA
KUMAR NANDA

COSTA &
CHOPRA, C.M.
SHROFF, GEETIKA
PANWAR,
M.C.DHINGRA,
SURENDER,
NISHANT MENON,
VIJAY M
CHAUHAN,
RAINESH JOSEPH,
VIJAY M.
CHAUHAN

RAJIV BANSAL,
ANAND SHEKHAR,
RATAN K SINGH,
SUNIL
FERNANDES,
NIKHLESH
KRISHNAN, RAJAT
JARIWAL, RAKESH
MAHAJAN, AMAN



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

PREET SINGH
RAHI, ISHAN
SANGHI, JOSEPH
POOKKATT

25 CS(0S)-916/2007 M/S D.D. SUNIL
INDUSTRIES FERNANDES,
LIMITED RAJAT JARIWAL,
V/s M/S TONNIJES PRAVIN KR.
EASTERN SECURITY KASHYAP,
TECHNOLOGIES PVT. PRABHAT K.
LTD. & ANR. CHAURASIA,

NIKHLESH
KRISHNAN,
RAKESH
MAHAJAN, AMAN
PREET SINGH
RAHI, ISHAN
SANGHI, RATAN
K. SINGH

%k %k %k % %k *k



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -9, NEW COURTS BLOCK (GROUND FLOOR),(OS-B)
BEFORE MS. TYAGITA SINGH, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. BHASKAR CHANDER
TIWARI, READER TO LD. PRESIDING OFFICER(9868053019)

NOTE : COUNSELS WHILE APPEARING IN MATTER THROUGH (VC) VIDEO CONERENCING ARE
REQUESTED TO LEAVE THEIR APPEARANCE IN CHAT BOX ALONG WITH THEIR MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc9

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 CS(COMM)- VIKRAM KUMAR JAIN RAJESH, ASHOK
337/2016 V/s CHANDER MOHAN JAIN, ANKIT JAIN,
I.A. 1309/2013 | GUPTA AND ORS S.S. JAIN, JASMEET
1.A. 8238/2014 SINGH, RAVI
I.A. 8936/2019 GUPTA, SUNIL
1.A. 8937/2019 MITTAL, DHRUV
1.A. 15434/2023 GROVER, PRIYA
I.A. 15435/2023 DEEP, SRIVATS
1.A. 15436/2023 KAUSHAL, SANMATI
1.A. 3477/2024 BIR SINGH, RAJEEV
1.A. 3478/2024 SAXENA, S S JAIN,
SUNIL
2 CS(COMM)- ANP ATELIER JITENDER
319/2024 ASSOCIATES CO. PVT. CHAUDHARY
I.A. 3653/2023  LTD.
V/s AHLUWALIA
CONTRACTS (INDIA)
LTD.
3 CS(COMM)- BHARGAVA ARPIT BHARGAVA
63/2025 COMMERCIAL PVT
I.A. 2005/2025 LTD
V/s SYMPOH

MARKETING PVT LTD
& ORS.


https://jrdhc.webex.com/join/jrdhc9

02.04.2025

CS(0S)-418/2016 |SHRI SURENDER

I.A. 10116/2016

LA.
LA.

I.A. 30318/2024

CS(0S)-184/2024

LA.
LA.
LA.

CS(0S)-296/2024

LA.
LA.

CS(0S)-742/2024
39381/2024
46672/2024

LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.

CS(0S)-748/2024
1.A. 39657/2024

LA.
LA.
LA.
LA.
LA.

CS(0S)-808/2024
I.A. 41580/2024

LA.

8835/2018
2912/2020

5090/2024
5091/2024
5337/2025

8324/2024
7903/2025

1502/2025
1555/2025
1576/2025
1931/2025
1932/2025
2016/2025
2155/2025
2156/2025
2450/2025
2475/2025
3011/2025
5307/2025

3196/2025
3198/2025
3199/2025
3200/2025
3201/2025

5342/2025

KUMAR
V/s SHRI DHANI RAM
& ORS

MUKTA MAHAJAN
V//s SANDEEP CALLY

PARUL AGGARWAL

(THROUGH MR MILAN

KUMAR AGGARWAL)
V/s DINESH
AGGARWAL

ZAMEER AHMED
JALWA

V/s MRS. FIRDAUS
BEGUM & ORS.

SANDEEP KUMAR @
SANDEEP BASSI

V/s ALLFINE
INTERNATIONAL CO.
LTD & ORS.

RAMESH GROVER
V/s MADHU MALIK &
ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

VIJAY LAKSHMI, N
S DALAL, RAJ
SINGH, MANISH
VATS, BHARAT
BHUSHAN BHATIA,
NAVIOT KUMAR,
N.S. DALAL

PURNIMA SINGH,
UDIT GROVER

PREET PAL SINGH,
INDRA CHAND
PRAJAPAT

JAVED KHAN,
UZAIR ELAHI,
SAMBIT NANDA,
NAUSHAD AHMED
KHAN, ANIL KUMAR
BATRA, ALAMGIR,
SANDEEP SHARMA,
SAMIULLAH MIRZA,
MOHAMMAD ABID,
UZAIR ELAHI,
SAMBIT NANDA,
MOHD TARIQUE,
SANDEEP SHARMA,
NASIR AZIZ,
SAMIULLAH MIRZA

SUSHANT KUMAR,
POONAM ATEY,
T&T LAW,
PRASENJEET
MOHAPATRA

PREET PAL SINGH,
JAY KUMAR
BHARDWAJ



02.04.2025

10

11

12

13

CS(0S)-908/2024 RAMONA GOMES
I.A. 45315/2024 /s RAKESH KUMAR
I.A. 45316/2024 SINGLA & ORS.

I.A. 45317/2024

I.A. 45318/2024

CS(0S)-87/2025 |SMT MURTI DEVI &

I.A. 3847/2025 ORS.
V/s SH RAJ KISHOR
SEJWAL & ORS.
TEST.CAS.- MADANJIT SINGH
87/2024 OBEROI

I.A. 45305/2024
I.A. 7451/2025

V/s GOVERNMENT OF
NCT OF DELHI & ORS.

TEST.CAS.- SANDEEP GOYAL
91/2024 V/s STATE NCT OF
DELHI & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAMESH KUMAR

HITENDRA KR.
NAHATA, MONU
KUMAR, MADHUR
DHINGRA

SHAINI BHARDWAJ,
VAIBHAV
AGNIHOTRI,
SHAINI BHARDWAJ

BISHWAJIT SINGH

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES (TIME FIXED MATTERS)

14

CS(0S)-61/2020 URMIL GUPTA
I.A. 2056/2020 V/s AMANPREET
I.A. 18918/2022 SINGH SODHI & ORS.

ADMISSION DENIAL

15

16

CS(COMM)- MR. AJAY PRASAD
67/2020 V/s TRIAGE HEALTH
I.A. 2122/2020  |CARE (INDIA) PVT.
LTD. & ANR.
CS(COMM)- MS TWENTY FOUR
497/2024 SYSTEMS PVT LTD

I.A. 31289/2024 /s IDRESS AHAMAD
I.A. 36420/2024

AKSHAY
SRIVASTAVA, ASHU
KUMAR SHARMA,
ADITYA PAROLIA,
ABHISHEK KUMAR
PATHAK,
ANNIRUDH
SHARMA

AT 12:30 P.M.

AVSHREYA PRATAP
SINGH, AJAY
TALESARA

RAJ KUMAR,
DESHPANDE
DHAVAL SUNIL,
PIYUSH SHEKHAR
DESHPANDE,
TANYA AGGARWAL,
KARTIKA SHARMA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

17 CS(0S)-605/2016 SHRI ASHOK KUMAR H S SHARMA,
I.A. 15165/2016 V/s SMT DAYAWATI & SHASHWAT SARIN,

WITH CS(OS) ORS SUMAN
157/2024 CHAUDHARY,
SUMIT KAUSHIK, S
D SINGH
FOR EVIDENCE
18 CS(0S)-157/2024 ASHOK KUMAR IN COMPLIANCE OF
V/s MITHILESH ORDER DT.
KUMARI 12.01.2024 IN

TR.P.(C) 1/2019
THE SUIT NO. CS
110/2016 PENDING
WITH ADJ (NW),
ROHINI COURTS IS
TRANSFERRED TO
DHC TO BE LISTED
ALONGWITH
CS(OS) 605/2016.

ADMISSION DENIAL

19 CS(0S)-91/2020 SACHIN TAK ANKIT DHAWAN,
V/s ASHWANI KUMAR IQBAL SINGH,
& ORS. MAMTA SARNA,
FILED IN
COMPLIANCE OF
ORDER DT.

25.02.2020 PASSED
BY THE R.O. DELHI

HIGH COURT
20 CS(0S)-295/2020 AMIT GERA KAMAL MOHAN
I.A. 9827/2021  V/s JAI RANI GERA & GUPTA, WITHOUT
ORS. GENERATE, ASHIM
VACHHER, SAIBA
MEHER RAIJPAL,

AMULYA DHINGRA,
AMULYA DHINGRA

21 CS(0S)-966/2024 MUKTA GUPTA TARUN SINGLA,
I.A. 47172/2024 /s SANDEEP GARG & RAJIV K GARG
ANR.



02.04.2025

FOR EVIDENCE

22

23

24

25

CS(COMM)-
167/2016

1.A. 15948/2019
1.A. 15949/2019

CS(COMM)-
1349/2016

CS(0S)-280/2016
I.A. 5308/2021
I.A. 5366/2021
I.A. 21078/2022
I.A. 5898/2024

TEST.CAS.-
4/2020

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S ACME RESOURCES KUNAL VERMA,

LTD.
V/s HOTEL ROYAL
PLAZA & ORS

RAJESH GOEL
V/s JASBIR SINGH &
ANR.

MRS RATNA
CHAKRAVORTY
V/s MR SUBROTO
CHAKRABORTY

ASHWANI KUMAR
KHANNA
V/s STATE & ORS.

%k %k 3k %k %k %k *k

SANDEEP MITTAL,
BHUPENDRA
KUMAR TYAGI,
SACHIN CHOPRA,
KARAN BABUTA

JASPREET SINGH
RAI, ADITYA
SHARMA

SHOBHANA
TAKIAR, BHANU
GULATI, NAVEEN
KUMAR
CHAUDHARY

BHAVYA SETHI,
RAJESH CHHABRA,
PRADEEP DESODYA

AT 2:00 P.M.



02.04.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 2, NEW COURTS BLOCK (GROUND FLOOR), (OS-H)
BEFORE SH. AJAY GULATI, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MS. MANSI ANEJA
NAGPAL READER TO LD. PRESIDING OFFICER (9971595303)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc2

ITEM
NUMBER

CASE NUMBER PARTY NAME

ADVOCATE
NAME

OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES
1

CS(COMM)-
524/2020
I.A. 11168/2020

CS(COMM)-
292/2022

1.A. 7798/2022
I.A. 15091/2022
1.A. 5750/2025

CS(COMM)-
87/2023

[.A. 3141/2023
I.A. 19738/2023

CS(COMM)-
390/2023
I.A. 11031/2023

CS(COMM)-
431/2023
1.A. 11491/2023

MAKEMYTRIP (INDIA)
PRIVATE LIMITED

V/s M/S TRAVELOGY &
ORS.

VINTAGE DISTILLERS
LIMITED

V/s RAMESH CHAND
PAREKH

STAR INDIA PRIVATE
LIMITED

V/s MOVIESVERSE.AC &
ORS.

INTER IKEA SYSTEMS
BV

V/s JIN HUA ZHANG AND

OTHERS

SNPC MACHINES
PRIVATE LIMITED &
ORS.

V/s MR VISHAL
CHOUDHARY

DIPESH SINHA,
NEEL ANJAN
MASON, ADITYA
GUPTA, FAIZAN
NAZIR, FAIZAN
NAZIR

ESSENESE
OBHAN, ARPIT
RAWAT, OBHAN
& ASSOCIATES

SANIDHYA
MAHESHWARI,
RIMJHIM TIWARI

PRITHVI SINGH

KARMANYA DEV
SHARMA,
NAQEEB NAWAB


https://jrdhc.webex.com/join/jrdhc2

02.04.2025

10

11

12

CS(COMM)-
332/2024

1.A. 9160/2024
1.A. 9162/2024
CC(COMM)
12/2025

CCP(0) 22/2025
1.A. 6180/2025

CS(COMM)-
735/2024

I.A. 37714/2024
I.A. 37717/2024
I.A. 3942/2025

CS(COMM)-
978/2024
1.A. 44133/2024

CS(COMM)-
995/2024
1.A. 44614/2024

CS(COMM)-
1093/2024

L.A. 47485/2024
L.A. 47486/2024

CS(COMM)-
119/2025
I.A. 3768/2025

CS(COMM)-
126/2025
I.A. 3888/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

GSP CROP SCIENCE PVT. NATARAJ

LTD.

V/s PARLJAT
INDUSTRIES (INDIA)
PVT. LTD.

MERCK KGAA
V/s BHARAT PATEL

ADIDAS AG & ANR.

V/s ASHOK GARG
TRADING AS TRACKING
SHOES COMPANY
TRACKING SHOES &
ANR.

HAVELLS INDIA
LIMITED

V/s CAB-RIO
INDUSTRIES, & ORS.

BODY CUPID PRIVATE
LIMITED

V/s MS WOW KING OF
VITAMIN CO OR MS
WOW KING SCIENCE
PRIVATE LIMITED &
ANR.

ITC LIMITED & ANR.
V/s ADYAR GATE
HOTELS LIMITED

PANASONIC HOLDINGS
CORPORATION & ANR.

V/s ASKHOK KUMAR &

ORS.

GURUSWAMY, IN
COMPLIANCE OF
ORDER DT.
19.11.2024,
ACHUTHAN
SREEKUMAR

NANCY ROY,
NANCY ROY

SATISH KUMAR,
MAMTA RANI

SUDEEP
CHATTERIJEE

DHRUV ANAND

PRATEREK
KRISHAN
CHADHA, MAMTA
RANI

NISHANT NIGAM



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

13 CS(0S)-321/2017 DASAPRAKASH AAMIR KHAN,
[.A. 15199/2022 RESTAURANTS AND ICE TISHAMPATI
I.A. 15470/2022 CREAM PARLOUR SEN, NAMRATA
[.A. 23194/2023 LIMITED LANGADE,

WITH CS(OS) V/s SHRI K TISHAMPATI

344/2017 BALAKRISHAN RAO & SEN, IN

CS(0S) 562/2017 ORS COMPLIANCE OF
LETTER DT.
07/5/17
RECEIVED FROM
JAIPUR ADJS -
VIII JAIPUR CITY,

RAJASTHAN REF.
CS NO. 149/10

14 CS(0S)-344/2017 MYSORE DASAPRAKASH |AAMIR KHAN,
& ANR TISHAMPATI
V/s DASAPRAKASH SEN, NITIIN
RESTAURANT AND ICE ~ MISHRA, NITIN
CREAM PARLOUR PVT ~ MISHRA, LCR

LTD AND ORS RECEIVED FROM
HIGH COURT
MADRAS CS NO.
945/08
15  (CS(0S)-562/2017 M/S HOTEL AAMIR KHAN,
DASAPRAKASH TISHAMPATI
V/s DASAPRAKASH SEN, IN

RESTAURANT AND ICE \COMPLIANCE OF

CREAM PARLOUR PVT. M.A. 271-

LTD. & ANR 272/2017 IN TPC-
1347-1348/2012
DT. 22/8/17(LCR
NO. 2/2008)
RECEIVED FROM
MAHESH KUMAR

KUSHWA, ADJ,
COURT NO. 18,
AGRA, UP
ADMISSION DENIAL
16  |CS(COMM)- POPSOCKETS LLC J. SAGAR
496/2020 V/s FLIPKART INDIA  ASSOCIATES,
1.A. 10474/2020 PRIVATE LIMITED &  VAARISH K
I.A. 1507/2021  ORS. SAWLANI,

I.A. 1509/2021 RAKESH TIWARI,



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

ABHISHEK
KOTNALA,
ABHISHEK
KOTNALA
17 |CS(COMM)- LT OVERSEAS NORTH R ABHISHEK
347/2022 AMERICA INC & ANR.
V/s KRBL LIMITED
18  [CS(COMM)- SIDDHANT ICECREAMS ~RUCHIKA RATHI,
735/2022 LLP & ORS. TUSHAR
V/s AMEET PAHILANI & ALPHONSE JOHN,
ORS. ADITYA GUPTA,
ABHAY PRATAP
SINGH,
KANISHKA
GAUTAM,
SUDEEP
CHATTERJIEE
FOR EVIDENCE
19  [CS(COMM)- AAP KI PASAND & ANR  DSK LEGAL,
1130/2016 V/s HIMALAYAN LEAF  ANGAD SANDU,
PVT LTD AAKANKSHA
NEHRA, SURBHI
MEHTA
20  |CS(COMM)- MARICO LIMITED R. JAWAHAR LAL,
471/2022 V/s DABUR INDIA ANKUR SANGAL

LIMITED

3k % %k %k %k %k *k



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 3, NEW COURTS BLOCK (GROUND FLOOR),(0S-A)
BEFORE MS. SHUCHI LALER, JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. D. KUMAR, READER TO
LD. PRESIDING OFFICER(9811041377)

NOTE : PLEASE GIVE APPEARANCE IN THE CHAT BOX WITH ITEM NUMBER AND MOBILE
NUMBER.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc3

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(0S)-170/2022 SMT KAMLA LOHIT GANGULY,
I.A. 4659/2022  V/s SHRI JAIKARAN SAURABH KANSAL,
I.A. 18789/2023 AND ORS RAHUL SAGAR
[.A. 6854/2024 SAHAY,
RAGHAVENDRA
MOHAN BAJAJ,

ROHIT KHANNA

2 CS(0S)-305/2022 SMT VIMLA SHARMA & AKSHAT GUPTA,
I.A. 8398/2022  ANR. MUKESH CHAND
I.A. 13890/2022 V/s SHRI P D VASHISHT,
I.A. 32773/2024 BHARDWAJ & ORS. AKSHAT GUPTA
I.A. 32774/2024

3 CS(0S)-353/2022 HAMZAH MUNEER & ARUN KUMAR

CC 20/2022 ANR. SHARMA, AMIET
I.A. 9391/2022 V/s MOHD AQIL & ORS. ANDLAY,

[.A. 32415/2024 ASHUTOSH RANA,
I.A. 32416/2024 FILED IN

I.A. 40263/2024 COMPLIANCE OF
I.A. 44720/2024 ORDER DT.

I.A. 46533/2024 21/11/2022,

SAGARIKA KAUL


https://jrdhc.webex.com/join/jrdhc3

02.04.2025

10

11

CS(0S)-433/2022
I.A. 11657/2022

1.A. 1985/2025
In CS(OS)-
440/2022

CS(0S)-510/2022
I.A. 13930/2022
I.A. 1303/2023
L.A. 42240/2024
WITH CS(OS)
751/2022

CS(0S)-751/2022
1.A. 20266/2022
1.A. 7824/2023

VISHAL GUPTA & ORS.
V/s NEERA GUPTA &
ORS.

SH. JAG MOHAN VATS
& ORS.

V/s SH. JAI BHAGWAN
VATS & ORS.

SHRI UDAI SINGH &
ORS.

V/s SMT ROSHNI DEVI
& ORS.

MAYA DEVI AND ORS
V/s UDAY SINGH AND
ORS

1.A. 32182/2024

1.A. 46968/2024 SHRI NAVEEN

In CS(OS)- MAHAJAN

768/2022 V/s SMT SUDERSHAN
RANI & ORS.

CS(0S)-837/2022 ANUSHA MAHESHWARI

1.A. 4960/2024  V/s GEETA

I.A. 4961/2024 MAHESHWARI

WITH CS(OS)

350/2024

CS(0S)-350/2024 SMT ANUSHA

I.A. 9911/2024 MAHESHWAR AND

I.A. 9912/2024 ANR

WITH CS(0S)  V/s M/S AS

837/2022 INDUSTRIES AND ORS

OMP (ENF.) IFCI FACTORS LTD

(COMM.)-45/2022 V//s SURESH KUMAR

EX.APPL.(OS)  MADHUSOODHANAN

223/2022 KAMALA & ANR.

EX.APPL.(OS)

411/2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHASHI SHANKER,
PREETAM SINGH,
ROHIT RAMAN,
SHUBHAM
AGARWAL

SOHAN LAL,
RAHUL, MANISH
VATS

JAI GUPTA,
GAURAV SHARMA,
RISHAB KUMAR,
JAI GUPTA, AMIT
SHERAWAT

AMIT SHERAWAT,
GAURAV SHARMA,
JAI GUPTA, AMIT

SHERAWAT

SUNIL KUMAR,
DEEPAK GAUR,
KUNAL KALRA,
SUNIL KUMAR

NEERAJ GUPTA,
SAHIL GARG,
MUKESH MOHAN

SAHIL GARG,
MUKESH MOHAN

RISHAB RAJ JAIN,
ANUPAM
SRIVASTAVA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

12 [TEST.CAS.- KANCHANA RAI ANSHUL RAI,
1/2022 V/s STATE OF NCT OF ANJANI KUMAR
DELHI & ORS. RAI, AGARWAL
LAW ASSOCIATES,
SHRAVANTH
SHANKER
BHURAM, VARUN
SINGH, D
ABHINAV RAO
ADMISSION DENIAL
13 |CS(COMM)- MOHAK CARPETS PVT  ABHISHEK
87/2022 LTD MISHRA, LEENA

[.A. 9248/2022  V/s THE NEW INDIA TUTEJA,
ASSURANCE COMPANY ABHISHEK MISHRA
LTD & ANR.

14 CS(0S)-178/2022 ARUNA AGGARWAL ATUL SAHI,
I.A. 4890/2022  V/s SUKHAN LAL PRABHAV RALLI,
I.A. 4891/2022 MEMORIAL DINESH KUMAR
CHARITABLE SOCIETY MONGA, RAJAT
(REGD.) AND OTHERS ANEJA

15 CS(0S)-273/2022 MS INDU RAVASH TANIYA RAHEJA,
I.A. 7602/2022  V/s MS SARLA RAWAT KANIKA SINHA,
& ORS. VIBHOR GARG,
RAKESH SINHA
16 TEST.CAS.- PREMWATI GUPTA SHAILENDRA
101/2022 V/s STATE & ANR. SINGH, RAY
VIKRAM NATH,

GURVINDER KAUR
SURI, MEGHNA
SANKHLA, GARIMA

SHARMA, KARAN
ARORA
FOR EVIDENCE
17 |CS(0S)-347/2014 DIVINE DEVELOPERS |SONDHI NARULA AT 12:30 P.M.
1.A. 2294/2014 LTD DALAL

V/s RAGHU NATH ASSOCIATES,

MATHUR & ORS SONDHI NARULA
DALAL,
PRASHANTH R

DIXIT, DINESH
GARG



02.04.2025

18

19

20

CS(0S)-
3033/2014

CS(0S)-557/2016
I.A. 13576/2016
I.A. 14144/2023
I.A. 8884/2024
I.A. 38363/2024
I.A. 4993/2025
WITH TEST.CAS.
35/2014

TEST.CAS.-
35/2014

I.A. 14508/2023
I.A. 8883/2024
I.A. 38397/2024
I.A. 4968/2025

SHEO CHAND AND
OTHERS
V/s AJIT SINGH

MS SITA SINGH ALIAS

SITA JACQUELINE

ALICE ALBA SINGH OF
SARILA ALIAS SITA DE

SARILA
V/s SAMAR SINGH
SARILA & ANR

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAVINDER KUMAR
PANDEY, SATISH
KUMAR VERMA

DIVYAKANT
LAHOTI, VIVEK
SINGH, AVNEESH
GARG, RUDRA
DUTTA,
DIVYAKANT
LAHOTI,
RUKSANA, KASHVI
DUTTA

RAJA BAHADUR SAMAR AVNEESH GARG,

SINGH SARILA
V/s STATE & ANR

%k 3k 3k %k %k %k *k

DIVYAKANT
LAHOTI, VIVEK
SINGH, EKLAVYA
BAHL, RUDRA
DUTTA,
DIVYAKANT
LAHOTI,
RUKSANA, KASHVI
DUTTA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -5, NEW COURTS BLOCK (GROUND FLOOR),
BEFORE MS. BHAWANI SHARMA, JOINT REGISTRAR (JUDICIAL)

https://jrdhc.webex.com/join/jrdhc5

NOTE : HEARING OF THE FOLLOWING CASES AFTER THE APPELLATE SIDE LIST.

ITEM ADVOCATE
NUMBER CASE NUMBER PARTY NAME NAME OTHER INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 OMP (ENF.) WIPRO LIMITED. J. SAGAR THROUGH OFFICE
(COMM.)-143/2019 /s EMPLOYEES ASSOCIATES, NOTING
EX.APPL.(OS) STATE INSURANCE  KIRTIMAN SINGH
447/2019 CORPORATION
EX.APPL.(OS)

448/2019
EX.APPL.(OS)
673/2020
EX.APPL.(OS)
119/2022

2 TEST.CAS.- SH. RAJINDER NATH MOHD SHARIQ
80/2022(Disposed  GOEL & ORS.
off case) V/s STATE (NCT OF

DELHI) & ANR.
FOR DIRECTION

3 TEST.CAS.- DEWAN CHAND AAYUSH THROUGH OFFICE

86/2023(Disposed  PURTHI AGRAWAL, RAJIV NOTING

off case) V/s STATE & ORS. K GARG

kkkkkkk



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 4, NEW COURTS BLOCK (GROUND FLOOR),(OS-E&l)
BEFORE MR. SIDHARTH MATHUR,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT Mr. SUDHANSHU GUPTA,
READER TO LD. PRESIDING OFFICER(9313414182)

NOTE : ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD, PLEASE
KEEP MIC & WEB CAM OFF AND WAIT FOR THEIR TURN.

NOTE : PLEASE GIVE APPEARANCE IN CHAT BOX/ MESSAGE WITH ITEM NUMBER, CASE
NUMBER AND MOBILE NUMBER.

NOTE : LAWYERS APPEARING THROUGH VC SHALL SEND THEIR EXEMPTION TO THE COURT
MASTER ALONGWITH PROPER REASON IN ADVANCE.

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc4

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)-

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

JAYPEE BROTHERS GAURAV ARORA, P.

300/2024 MEDICIAL SRINIVASAN
I.A. 8046/2024  PUBLISHERS PVT LTD
I.A. 48486/2024 /s PREPLADDER
I.A. 49257/2024 PRIVATE LIMITED &
I.A. 49258/2024 ANR.
I.A. 49260/2024
I.A. 49261/2024
2 CS(COMM)- KHADI AND VILLAGE | NISHANT
925/2024 INDUSTRIES SHOKEEN, PRITHVI
[.A. 42938/2024 COMMISSION SINGH
V/s KAILASH RANI
GABA AND ORS
3 CS(COMM)- KLUSTER LLC & ANR. |PRIYANKA

1045/2024
I.A. 46074/2024
I.A. 4171/2025

V/s MR. DEVAL
RAVINDRABHAI

BAMBHANIYA & ORS.

JAISWAL, HIREN U
TRIVEDI, AWANISH
SRIVASTAVA,


https://jrdhc.webex.com/join/jrdhc4

02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

1.A. 6059/2025 ABHAY MAHAJAN,

1.A. 8033/2025 ABHAY AREN,
RISHABH RAO,
NAMAN JOSHI,
SWAPNIL GAUR,
ABHAY AREN,
AWANISH
SRIVASTAVA,
NAMAN JOSHI

4 CS(COMM)- LINSCAN ADVANCED TOM JOSEPH,
79/2025 PIPELINE AND TANKS KOCHHAR & CO.
[.A. 2412/2025  SERVICES LLC & ANR.
I.A. 2416/2025 V/s WEGAUGE
I.A. 2417/2025  PIPELINE INSPECTION
I.A. 2418/2025 AND SERVICES
PRIVATE LIMITED &

ORS.
5 CS(COMM)- WINZO GAMES R MAYA, VARUN
87/2025 PRIVATE LIMITED KHANNA,
1.A. 2626/2025  V/s FABZEN GEETANJALI
TECHNOLOGIES VISVANATHAN
PRIVATE LIMITED &
ORS.
ADMISSION DENIAL
6 CS(COMM)- FDC LIMITED PRITHVI SINGH
624/2024 V/s ZAVENTIS
1.A. 34817/2024 HEALTHCARE PRIVATE
LIMITED
7 CS(COMM)- L&T VALVES LIMITED HARSHVARDHAN
636/2024 V/s M/S ISTEEL SURANA, ADITYA
1.A. 35058/2024 GUPTA
8 CS(COMM)- M/S MRT MUSIC KHURANA &
680/2024 V/s PARAMVAH KHURANA,
1.A. 36229/2024 STUDIOS PRIVATE ~ ADVOCATES & IP
1.A. 40421/2024 LIMITED & ORS. ATTORNEYS, MEHR
1.A. 40422/2024 SIDHU,
1.A. 40876/2024 GEETANJALI

VISVANATHAN



02.04.2025

10

11

CS(COMM)-
1018/2024
I.A. 45137/2024

CS(COMM)-
1189/2024
1.A. 49559/2024

CS(COMM)-
1208/2024

I.A. 49867/2024
I.A. 49868/2024
CCP(0O) 20/2025
I.A. 5180/2025
I.A. 5679/2025
I.A. 7427/2025

ANI MEDIA PVT LTD
V/s RSY NEWS & ANR.

NUVOCO VISTAS
CORPORATION
LIMITED

V/s MANGALPUR
CEMENT PVT LTD

TWENTY FOUR SEVEN
RETAIL STORE
PRIVATE LIMITED &
ANR.

V/s GODFREY PHILIPS
INDIA LIMITED

%k %k 3k %k %k %k *k

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MAMTA RANI,
UNUM LAW

SONIA DUBE, JAYA
BHARTI NEGI

KATRAGADDA
AMITA CHOUDARY,
SIMRAN
LAKHWINDER
SINGH



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)

NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX'
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING
FOR.

(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH,
READER TO LD. PRESIDING OFFICER (9220401146)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8

ITEM
NUMBER

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

1 CS(COMM)- PARMINDER KAUR & INEHA KAPOOR,
523/2024 ANR. NAGINDER BIR
I.A. 31684/2024 V/s WINSOFT SINGH BENIPAL

I.A. 45950/2024 EDUCARE
[.A. 3939/2025 FOUNDATION

2 CS(0S)- MOHINDER PAL AYUSH NEGI,
1860/2011 AGGARWAL & ORS  MAYANK GOEL,
V/s RAJEEV ASHOK CHHABRA &
AGGARWAL ASSOCIATES
3 CS(0S)- M/S SPORTINA PAYCE N N AGGARWAL, AT 12:30 P.M.
3178/2012 INFRASTRUCTURE PVT RISHI AGRAWALA
WITH CS(0S) LD
1240/2011 V/s DDA & ORS
FOR EVIDENCE
4 CS(0S)- DELHI DEVELOPMENT N N AGGARWAL, AT 12:30 P.M.
1240/2011 AUTHORITY KRITIKA GUPTA,
WITH CS(0S)  V/s SPORTINA PAYCE PRADEEP K MITTAL
3178/2012 INFRASTRUCTURE

PRIVATE LTD


https://jrdhc.webex.com/join/jrdhc8

02.04.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING

OF ISSUES

5

CS(0S)-
2365/2013

LA.
LA.

12197/2020
5021/2025

CS(0S)-46/2019

LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.
LA.

LA.

1235/2019
6713/2019
6714/2019
11574/2019
11575/2019
11576/2019
11579/2019
11580/2019
11581/2019
11582/2019
11583/2019
8622/2023
23169/2023
38765/2024
4131/2025

7854/2020

In CS(OS)-
55/2019

CS(0S)-315/2019

LA.
LA.

10195/2019
16943/2019

JAWAHAR LAL
V/s MADAN MOHAN

UNION OF INDIA

V/s KHAITAN
HOLDINGS
(MAURITIUS) LIMITED
& ORS.

SHRI RAKESH KUMAR
JUNEJA & ANR.

V/s SMT. SURINDER
PAL KAUR

SMT. BHAWANA
AGGARWAL

V/s SHRI SUMIT
AGGARWAL & ORS.

RAJIV BAJAJ,
SANGEETA
CHANDRA,
SANGEETA
CHANDRA, RAJIV
BAJAJ

MISHA ROHATGI,
CHAITANYA
SAFAYA, MAYANK
TRIPATHI, PIYUSH
JOSHI, SUMITI
YADAVA, MANIKYA
KHANNA, RISHI
AGARWAL, MISHA
ROHATGI MOHTA

RAKHI VATS,
KULDEEP KUMAR,
SWASTI PRIYA,
DIGVIJAY RAI,
KANTI TIWARI,
MUKESH KUMAR,
KULDEEP KUMAR
GURNANI

AMIT GUPTA,
IMRAN KHAN, SHIV
CHARAN GARG



02.04.2025

10

11

12

CS(0S)-601/2019
I.A. 12352/2020
I.A. 6811/2022
[.A. 8265/2024

I.A. 8036/2025
In CS(OS)-
611/2024

CS(0S)-910/2024
I.A. 5737/2025

TEST.CAS.-
37/2024

ADMISSION DENIAL

13

14

15

CS(COMM)-
58/2019

L.A. 1681/2019
L.A. 2345/2021

CS(COMM)-
723/2019

LA. 18329/2019
L.A. 12601/2022

CS(0S)-178/2019
I.A. 4714/2019
I.A. 9439/2019

JAGDISH KUMAR
DHAMIJA & ANR.
V/s DARSHAN LAL &
ANR.

MR.VIVEK GARG
V/s MR.NAND
KISHORE GARG &
ORS.

DEEP SHARMA & ORS.
V/s VIKRAM HARYANI

& ORS.

SURAJ PAL SHARMA

V/s STATE OF NCT &

ORS.

PREM CHAND GOEL
V/s OPPO MOBILE
(DELHI) PVT. LTD

MS. ROSHENI MEHRA

& ORS.
V/s CHARANJIT LAL
MEHRA & ORS.

AJAY PAL SHARMA

V/s DYNAMITE NEWS

NETWORK PRIVATE
LIMITED

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SIDDHARTH
KHATTAR, LAL
BAHADUR SAHU,
NAVEEN KUMAR
CHAUDHARY,
ASISH UPADHAYAY,
SIDDHARTH,
PRADEEP KUMAR
MISHRA

DEEPAK BISWAS,
ANANT NIGAM

SUNIL MAGON,
RAGHU TANDON,
SUNIL MAGON

ANIL KUMAR
KHAWARE

JASPREET SINGH
RAI, VARUN SINGH
AHUJA, MADHUR
PRABHAT
BHARGAVA, ARUN
AGGARWAL, ROHIT
NAGPAL

ARCHER JURISTS
LLP, JYOTI DUTT
SHARMA, ANKIT
GUPTA

SHUBHAM
KULSHRESHTHA,
AYUSH AGRAWAL



02.04.2025

16 CS(0S)-329/2019 ANKIT GUPTA & ORS.

I.A. 8795/2019

17 CS(0S)-422/2019
I.A. 11358/2019
O.A. 72/2024
I.A. 8597/2024
I.A. 8598/2024
I.A. 39906/2024
I.A. 39907/2024

18 |CS(0S)-528/2019
1.A. 24610/2023

19 CS(0S)-494/2024

FOR EVIDENCE
20  [CS(0S)-
1728/2011
21 [CS(0S)-
2404/2011

V/s VINEET JAIN &
ORS.

AMIT CHADHA & ANR.
V/s RAMAN CHADHA &

ORS.

SH. ADITYA GUPTA
V/s SH. NARENDER
GUPTA & ORS.

BALDEV RAJ MUNJAL

V/s ASHOK DEEP
TEKCHANDANI

MUKTI DUTTA

V/s VIJAY BHUSHAN &

ORS

M/S SHITIZ METALS
LTD

V/s M/S SUNTECH
VISION LTD

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SMITA MAAN,
IRFAN AHMED,
ANIL KUMAR
BATRA, JAGDEEP
KR. SHARMA

VIMAL DHINGRA,
DEEPAK SHARMA,
AJAYINDER
SANGWAN,
SIDDHARTH GILL,
SUMMINDER
PASWAN

RAJESH MAHINDRU

RAJINDER
MATHUR,
ABHISHEK BATRA,
SANTOSH KUMAR K

SUSHMA
SACHDEVA,
INDERIEET
SAROOP, MALA
NARAYAN, MOHIT
CHAUDHARY, RAAJ
MALHOTRA, ANKIT
JAIN, ANSH SINGH
LUTHRA, VINOD
KUMAR, PRAMOD
GUPTA, LALIT
BHARDWAJ

OM PRAKASH
SHEKHAWAT,
ZAHID ALI,
HEMANT
MALHOTRA

AT 2:00 P.M.



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

22 CS(0S)-217/2019 ICAR - INDIAN GAGAN MATHUR,
I.A. 5843/2019  AGRICULTURAL RANJAY KUMAR
I.A. 11256/2024 RESEARCH INSTITUTE SINHA
I.A. 11257/2024 V/s M/S ALLIANCE
BOOK SUPPLIERS
PRIVATE LIMITED &
ORS.

3k %k %k %k %k %k %k %



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R -7, NEW COURTS BLOCK (GROUND FLOOR),(0S-G)
BEFORE MR. MANISH SHARMA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. NARESH KUMAR,
READER TO LD. PRESIDING OFFICER(9911776651)

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc7

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)- M/S SHUBHAM STEEL NIDISH GUPTA, NAMAN
75/2025 INDUSTRIES TANDON, NIDISH
I.A. 7793/2025 THROUGH ITS SOLE GUPTA
PROPRIETOR, MR.
SHUBHAM AGARWAL
V/s PRIME GOLD
SAIL JVC LIMITED

2 CS(0S)- SH. SUNITA KUMARI RAKESH DAHIYA,
137/2018 & ORS YASHPAL SINGH
I.A. 4435/2018 V/s M/S SWO- INDIA SARAWAT, AKASH
I.A. 4442/2018 LTD. & ORS TRIPATHI, NIKHIL
I.A. 12618/2018 BORWANKAR,
I.A. 12693/2018 SATYAVAN KUDALWAL,
I.A. 613/2019 AMAN PRIYA, DAVID
I.A. 817/2019 VIJAY THOMAS

I.A. 13784/2019
I.A. 13785/2019
I.A. 16435/2019

3 CS(0S)- RAMESHWAR DAYAL RAJNEESH KUMAR
252/2018 GUPTA SHARMA, SAMAR
CC 31/2018 V/s SH. MANGE RAM BANSAL, IN
I.A. 7267/2018 GUPTA & ORS. COMPLIANCE OF ORDER
I.A. 7826/2019 DATED 02.11.2018,
CRL.M.A. HARSHEEN MADAN
11470/2019

I.A. 469/2021
I.A. 10612/2021


https://jrdhc.webex.com/join/jrdhc7

02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

4 CS(0S)- MRS. JYOTI DEWAN PAVAN DUGGAL,
565/2018 V/s MR. DEEP ARORA NANGENDER YADAYV,
I.A. 15236/2018 & ORS. MANOJ TEWARI,
CC 12/2019 GAURAV KUMAR SINGH

I.A. 417/2019
I.A. 418/2019
CRL.M.A.
561/2019

I.A. 996/2019
I.A. 24803/2023

5 CS(0S)- MRS. MEENU GUPTA AADITYA VIJAY KUMAR,
810/2024 & ORS. SONAKSHI SINGH,
I.A. 41598/2024 V/s MR. ARUN SOOD ABHISHEK MISHRA,
I.A. 45782/2024 & ORS. RIKKY GUPTA, PUSHKAR
I.A. 47855/2024 SOOD, PUSHKAR SOOD,
I.A. 47856/2024 SONAKSHI SINGH,
I.A. 47857/2024 ABHISHEK MISHRA

I.A. 48483/2024
I.A. 49061/2024
I.A. 1809/2025
I.A. 2107/2025

6 CS(0S)-20/2025 'S K INFRATECH UMESH KUMAR GUPTA
I.A. 726/2025 PRIVATE LIMITED
V/s SH. BHEEM

SINGH & ANR.
7 CS(0S)- SMT. SONIYA NEHA
164/2025 V/s SMT. MAYA DEVI

I.A. 6882/2025 AND ORS

8 I.P.A.-12/2018 PRANAY SOMAIA WASIM ASHRAF,

I.A. 14117/2018 V/s M/S DURGA SIDDHARTH YADAV
I.A. 14118/2018 BUILDERS PVT. LTD.
& ORS.
9 0.M.P. (E) VINAY SEHRAWAT & [SUDHANSHU TOMAR
(COMM.)- ANR.
9/2025 V/s HOTEL CUBIC

I.A. 7262/2025 [INN & ORS.



02.04.2025

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ADMISSION DENIAL

10

11

12

13

CS(COMM)- BLUESTAR INFOTECH MANISHA PARMAR,
851/2024 PVT LTD AND ANR  ARVIND SAH

I.A. 40966/2024 V/s MOHD RAFEEQUE

I.A. 40967/2024 AND ORS

CS(0S)- BAJAJ AUTO RISHI AGRAWALA, R.K.

592/2018 LIMITED VATS, IN COMPLIANCE

CCP(0) 6/2021 V/s RAKESH KUMAR OR DISTRICT JUDGE-3

1.A. 16434/2022 PRINCIPAL JUDGE,

1.A. 44152/2024 PUNE IN REF OF

1.A. 47236/2024 HONBLE SUPREME
COURT OF INDIA

NO.27178/2018/SEC-
XVIA DATED 26/09/2018
IN TP 1242, 1245,
1281/2018, IN
COMPLIANCE OF ORDER
DATED EIGHTEENTH OF
NOVEMBER TWO
THOUSAND TWENTY A
CCPO IS FILED, FILED
IN COMPLIANCE OF
ORDER DT 13.09.2022,

AGARWAL LAW
ASSOCIATES, RAKESH
KUMAR VATS
CS(0S)- ONEXTEL MEDIA PVT PRANAV SACHDEVA,
876/2024 LTD AND ANR & FOX MANDAL & CO.,
I.A. 44045/2024 ANR. PRANAV SACHDEVA
I.A. 5081/2025 \V/s ANIL KUMAR
I.A. 5195/2025 EDITOR IN CHIEF
TELECOM LIVE
MAGAZINE & ANR. &
ORS.
CS(0S)- DR. SURAJ MUNAL  NISHANT DATTA

1045/2024 V//s CHANDAN
I.A. 49972/2024 MUNJAL & ORS.



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FOR EVIDENCE
14 CS(0S)- M/S BHAGYA LAXMI PUNIT D TYAGI, ANKIT
1241/2012 ENTERPRISES PARHAR, BHARTI
I.A. 17791/2018 V/s SICPA INDIA LTD BADESRA, C.M SHROFF
I.A. 3842/2019 & ASSOCIATES, ANUSH
RAAJAN, CHIRAG M.
SHROFF
15 CS(0S)- M/S DAULAT RAM PALLAVI SHARMA,
1598/2012 SWEET & MUKESH VATSA,
I.A. 48840/2024 RESTAURANTS(P) JOGINDER SINGH
LTD SEHRAWAT, SUMAN
V/s AFJAL N LEWIS CHAUDHARY
16 CS(0S)- SONNY SARNA & ASHOK CHHABRA,
1642/2012 ANR KHATTAR & CO, MAN
I.A. 32528/2024 V/s URMIL MOHAN GUPTA, RAJESH
WADHAWAN & ORS YADAV, PRIYANK
MOHAN, ASHISH
KUMAR, JAGDEEP
SINGH LAMBA, SANJEEV
SINDHWANI
17 CS(0S)-22/2015 BIOCON LTD MADAN LAL KHANNA,
V/s INDIAN NITI JAIN, DUA
OVERSEAS BANK & |/ASSOCIATES
ANOTHER
18 CS(0S)- SHELLY DHAWAN JAGDISH VATSA, ASHIM
3408/2015 SURI SHRIDHAR, PADMA

I.A. 5285/2023 \V/s JATIN DHAWAN PRIYA, PEEYOOSH
I.A. 22836/2023 & ORS KALRA, JATIN DHAWAN

%k 3k 3k %k %k %k *k



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

R - 6, NEW COURTS BLOCK (GROUND FLOOR),(0S-D)
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER
(9999292525 )

Click TO Join The VC https://jrdhc.webex.com/join/jrdhc6

ITEM ADVOCATE OTHER
NUMBER CASE NUMBER PARTY NAME NAME INFORMATION

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES

1 CS(COMM)-758/2017 M/S H & B STORES ROHAN MALIK,
I.A. 3686/2025 LTD VAIBHAV
V/s M/S SUNCITY AGNIHOTRI,
PROJECTS(PVT) LTD SUDHIR K
MAKKAR, SAUMYA

GUPTA
2 CS(COMM)-4/2021  KKR INDIA ASSSET SANDHYA
I.A. 13525/2021 FINANCE LIMITED & CHAWLA,
I.A. 14134/2021 ANR. AGARWAL LAW
I.A. 14136/2021 V/s ANUJ GUPTA & ASSOCIATES,
ORS. AKSHAT
HANSARIA
3 CS(COMM)-712/2021 ANTRIKSH BHAWAN DEVASHISH
I.A. 17531/2021 FLAT OWNERS AND BHARUKA, KAPIL
I.A. 17532/2021 OCCUPANTS KHER, HARDIK
I.A. 17533/2021 WELFARE SOCIETY AHLUWALIA,
I.A. 13503/2022 V/s M/S ANSAL ASHUTOSH

1.A. 16774/2022 PROPERTIES AND  BHARDWAJ,

I.A. 23328/2023 INFRASTRUCTURE ~ 'SHRIYA CHANDA,

1.A. 9420/2024 LTD & ORS. KANWAL
CHAUDHARY,
AMIR ZORAWAR
SINGH PASRICH,
MALAK M BHATT,
ATUL GUPTA,
DEVASHISH
BHARUKA,
KANWAL
CHAUDHARY,
KAPIL KHER


https://jrdhc.webex.com/join/jrdhc6

02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

4 CS(0S)-1113/2007 JANAK DATWANI  NEERAJ,
CRL.M.A. 17400/2010 V/s C.N.A. EXPORTS MALHOTRA,
1.A. 16309/2011 PVT. LTD. AND ORS. ABHINAV

1.A. 472/2020 VASHIST, SURESH

1.A. 473/2020 SINGH, ANSHU

1.A. 5057/2020 MAHAJAN, L.P.

1.A. 26213/2023 SINHA, JEEVESH

1.A. 33518/2024 NAGRATH,

1.A. 42046/2024 SANJEEV PURI,

1.A. 47939/2024 TARA GANJU,

1.A. 49692/2024 SANJAY GUPTA,

0.A. 23/2025 C.M.SHROFF,
FERIDA
SATARAWALA,
QUANTUM LEGAL,
DIYA KAPUR,
SUDHIR K
MAKKAR, MANISH
KR, NAYAR

AGRAWAL, DIYA
KAPOOR, ASHISH
RANA, GURMEHAR
SINGH SISTANI,
DEEPAK KHOSLA,
RISHI KUMAR
SINGH GAUTAM,
AAYUSHI JAIN,
DHRUV GUPTA,
VISHVENDRA
SINGH, BHUMI
AGARWAL,
ABHINAV
SHARMA,
GAGANDEEP
KAUR, ANAND
DATWANI, VINIT
TREHAN, DEEPAK
KHOSLA, S.N
GUPTA & CO,
ABHINAV SHARMA



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FOR EVIDENCE
5 CS(0S)-556/2008  SMT.JAMNA VIKAS

CRLM 7/2010 DATWANI AND ANR. AGGARWAL,

1.A. 14065/2010 V/s SH. ANAND PRIYADEEP, L.P.

CRL.M.A. 16294/2010 DATWANI AND ORS. 'SINHA, JEEVESH

I.A. 16304/2011 NAGRATH, AMIT

I.A. 15625/2012 BANSAL, J.

I.A. 16328/2012 SAGAR, ABHINAV

CCP(0) 12/2014 VASHISHT,

I.A. 6088/2015 SURESH SINGH,

1.A. 4107/2020 RAMAN KUKAR,

1.A. 4109/2020 SANJEEV PURI,

I.A. 4131/2020 SANJAY GUPTA,

1.A. 4133/2020 NEERAJ

1.A. 4134/2020 MALHOTRA,

I.A. 5081/2020 FERIDA

1.A. 5082/2020 SATARWALA,

I.A. 5083/2020 C.M.SHROFF,

I.A. 16498/2023 KANWAL

1.A. 2377/2024 CHAUDHARY,

I.A. 5034/2025 DIYA KAPUR,

1.A. 5453/2025 QUANTUM LEGAL,

WITH CS(OS) SUDHIR K

1113/2007 MAKKAR, MANISH
KR, NAYAR
AGRAWAL, SIYA
KAPOOR,
GURMEHAR

SINGH SISTANI,
NIKHIL ROHATGI,
ASHISH RANA,
MS. NEELIMA
TRIPATHI,
SHORON PAUL,
RISHI KUMAR
SINGH GAUTAM,
AAYUSHI JAIN,
DHRUV GUPTA,
AKANSHA
SOLANKI,
AARZOO ANEJA,
VINIT TREHAN,
ABHINAV
SHARMA, DEEPAK



02.04.2025

CS(0S)-1798/2011
1.A. 11760/2011
I.A. 11761/2011
1.A. 11762/2011
1.A. 15645/2011
1.A. 17177/2011
1.A. 1579/2012
1.A. 9073/2015
I.A. 9439/2015
1.A. 10083/2020
1.A. 10140/2020
1.A. 10146/2020
1.A. 10147/2020
1.A. 10148/2020
1.A. 9125/2024
WITH CS(OS)
1113/2007

ADVANCE CAUSE LIST (ORIGINAL SIDE)

JANAK DATWANI
V/s PACIFICA
(INDIA) PROJECTS
PVT. LTD & ORS

SINGH POONIA,
ANSHU MAHAJAN,
TARA, NEELIMA
TRIPATHI,
DEEPAK KHOSLA,
IN COMPLIACNE
OF ORDER OF
THE COURT
12/03/2020,
MANSI SHAMRA,
RAJIV KUMAR
JAIN, S.N GUPTA
& CO, FERIDA,
SUJOY, ABHINAV
SHARMA

MANMEET ARORA,
LOVKESH
SAWHNEY,
MANISH KUMAR,
NAYAR AGRAWAL,
ASHISH RANA,
DHRUV GUPTA,
BHUMI AGARWAL,
ABHINAV
SHARMA,
SANJEEV KUMAR
SHARMA, FERIDA
SATARAWALA,
SURESH SINGH,
FILED IN
COMPLAINCE OF
ORDER DT
FIFTEEN
OCTOBER
TWENTY
TWENTY, FILED
IN COMPLAINCE
OF ORDER DT
FIFTEEN AUGUST
TWENTY
TWENTY,
LOVKESH, G.S
RAGHAV,
AAYUSHI JAIN



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)
7 CS(0S)-244/2013  JANAK DATWANI  NAYAR AGRAWAL,
I.A. 2120/2013 V/s C.N.A EXPORTS  SUJOY KR, NIKHIL
I.A. 6087/2015 PVT LTD & ORS ROHATGI, ASHISH
I.A. 14543/2015 RANA, NEELIMA
I.A. 11597/2020 TRIPATHI, DHRUV
CRL.M.A. 10009/2024 GUPTA, AARZOO
WITH CS(OS) ANEJA, VINIT
1798/2011 TREHAN,
CS(0S) 1113/2007 ABHINAV
SHARMA, FERIDA
SATARAWALA,
ANUJ AGGARWAL,
ABHIMANYU
MAHAJAN,
AAYUSHI JAIN
8 CS(0S)-155/2021  JANAK DATWANI  DHRUV GUPTA,
I.A. 3707/2021 V/s KISHIN VINIT TREHAN,
IA. 3708/2021 DATWANI LCR-CS NO.
1292/17
TRANSFERRED

FROM THE COURT
OF MS. SUNENA
SHARMA, ADJ-04,
PATIALA HOUSE
COURTS, FILED
IN COMPLIANCE

OF ORDER DT.
17/11/2020
PASSED IN FAO
0S 592/13
SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING
OF ISSUES
9 CS(0S)- MAHAVEER SINGHVI M. DATTA, AADIL
2033/2007(Disposed V/s HINDUSTAN SINGH, GURLABH
off case) TIMES LIMITED AND SINGH, GAURAV
WITH CS(OS) OTHERS KUMAR
2034/2007
10 CS(0S)- MAHAVEER SINGHVI M. DATTA, AADIL
2034/2007(Disposed V/s HINDUSTAN BOPARA,
off case) TIMES LTD. AND GURLABH SINGH,

ORS.

GAURAV KUMAR



02.04.2025

11

12

13

14

15

16

CS(0S)-149/2021

CS(0S)-168/2021
I.A. 4109/2021
I.A. 10215/2023
I.A. 10216/2023
I.A. 44861/2024

CS(0S)-260/2021
[.A. 6846/2021
I.A. 7061/2024

CS(0S)-297/2021
1.A. 7897/2021

CS(0S)-345/2021
I.A. 9025/2021

CS(0S)-353/2021
I.A. 9333/2021
I.A. 9334/2021
I.A. 9335/2021
I.A. 10868/2021

VINAMRTA

KATHURIA & ORS.

V/s PRABHAT
GANDHI & ORS.

NIRMALA

V/s RAJESH & ORS.

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SUCHARITA
GHOSH, ANKIT
DWIVEDI, RAJESH
KUMAR
MALHOTRA

MAYANK JOSHI,
ISHU GOEL,
MANISH KUMAR
SINGH,
SUNDHESHWAR
LAL, ASISH
NISCHAL, ASISH
NISCHAL, HIRA

LAL RAI
YOGESH KUMAR RAKESH
AGGARWAL RAUSHAN,
V/s SH.YOGINDER = SHIVNATH
AGGARWAL & ORS. TRIPATHI, S D
WINDLESH,
ABHISHEK
TIWARI, VIPIN
NANDWANI,
VIPIN NANDWANI
SANJEEV JAIN SUNIL KUMAR

V/s MOHIT JAIN AND KALRA, TAJINDER

ORS SINGH, ANURAG
CHAUHAN,
SHIMPY SHARMA,
SHIMPY SHARMA

MR ANIL CHANANA KARTIK NAYAR,

& ANR. VINAYAK

V/s MR KARAN SHRIDHAR

CHANANA & ANR. CHITALE, BHARAT

VATSALA PATHAK
NEE VATSALA
BHARDWAJ

V/s HEMANT

BHARDWAJ & ORS.

ARORA, BHARAT
ARORA

MANISH KAUSHIK,
VIJAY KUMAR,
BARKHA
KHATTAR,
BARKHA
KHATTAR, ANUJ
KUMAR SINHA



02.04.2025

17

18

19

20

21

CS(0S)-528/2021

CS(0S)-531/2021
[.A. 9648/2023
I.A. 9962/2024
I.A. 10430/2024

CS(0S)-553/2021

CS(0S)-667/2021
I.A. 16285/2021
I.A. 43767/2024
I.A. 4343/2025

CS(0S)-683/2021

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SMT VIJAY LAXMI
AND ANR

V/s SAT DEV AND
OTHERS

SAT DEV AND ORS.
V/s VIJAY LAXMI
AND ANR

SAT DEV AND
OTHERS
V/s SMT VIJAY

LAXMI AND OTHERS

KUSUM GUPTA &
ORS.

V/s VINOD GUPTA &

ORS.

SAT DEV AND ORS.
V/s VIJAY LAXMI
AND ANR.

CS 18489/2016
RECVD FRM TIS
HAZARI AND
REGISTERED IN
COMPLIANCE OF
ORDER DT.
21.9.2021 IN FAO
36/2021

CS 14420/2016
REVD FRM TIS
HAZARI AND
REGISTERED IN
COMPLIANCE OF
ORDER DT
21/9/2021 IN FAO
36/2021, SATISH
SAHAI MATHUR,
DISHA BAJAJ

CS NO. 236/2009
AND 371/2015
RCVD FM TIS
HAZARI AND
REGISTERED IN
COMPLIANCE OF
ORDER DT.
21/9/2021 IN FAO
36/2021

KP JAYARAM,

IRFAN AHMED,
ASTIK GUPTA,
IRFAN AHMED

LCR CS-7216/16
RECEIVED FROM
SH. NIKHIL

CHOPRA ADJ-02



02.04.2025

ADMISSION DENIAL
22 CS(0S)-286/2021

23 CS(0S)-144/2024
[.A. 4261/2024

FOR EVIDENCE
24 CS(0S)-367/2007

25 CS(0S)-387/2017

MRS RABBINA KAUR

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SOUTH SAKET
COURTS, FILED
IN COMPLIANCE
OF ORDER
DT.07/12/21
PASSED BY
HONBLE DELHI
HIGH COURT IN
FAO-36/21

ARVIND SINGH,

& ORS. MANOJ KUMAR,
V/s SARANJIT KAUR |FAISAL NASEEM,
& ANR. VARUN KAPUR
ASHISH KUMAR AREEB AHMAD,

V/s VAGISHA ARORA MANISH KUMAR

@ VAGISHA KUMAR

& ANR.

ANHEUSER BUSCH

INBEV INDIA
LIMITED
V/s WINSOME

BREWERIES LTD. &

ANR

MR. GIAN CHAND
GARG
V/s SMT. SHAIL

SINGH, RUCHI
KAPUR, RAJINDER
MATHUR

NITIN JAIN, AJAY
KUMAR TANDON,
K. DATTA, AK.
TANDON, KIRAT
SINGH NAGRA,
B.K. ROY, AMIT
JAIN, K.DATTA
AND ASSO.,
SHARDUL
AMARCHAND,
MANISH KUMAR
SRIVASTAVA,
SHARDUL S.
SHROFF

DEEPAK

DHINGRA, AMIT
CHOUDHARY

AGGARWAL & ANR



02.04.2025 ADVANCE CAUSE LIST (ORIGINAL SIDE)

26 TEST.CAS.-55/2017 SH. SUBHASH SUMAN KAPOOR,
I.A. 9652/2018 CHANDER RAJIV BAHL,
I.A. 3211/2020 V/s THE STATE SAMAN KAPOOR

(GOVT. OF NCT OF
DELHI) & ANR

FOR VALUATION
27 TEST.CAS.- VISHAL GUPTA PRANAV JAIN
46/2021(Disposed off V/s GOVERNMENT
case) OF NCT OF DELHI &

ORS.

%k %k %k %k %k %k %k %k

Concluded
BY ORDER
REGISTRAR ORIGINAL



02.04.2025 Advance List

ROOM NO. 121, FIRST FLOOR, BLOCK-A
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL

AT 11:30 A.M.

https://dhcdja.webex.com/meet/dja.dhc.vc4

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES LISTED BEFORE REGISTRARS
1 RFA-538/2022 NATIONAL INSURANCE CO. LTD.  |MANOJ RANJAN SINHA
V/s THE DELHI NAGRIK SEHKARI
BANK LTD.
OTHER DETAILS OF ADVOCATES:
MANOJ RANJAN
SINHA(MANOJRSINHA@GMAIL.COM)(9811067271)(PETITIONER)
2 RFA(COMM)-300/2023 |RAHUL JAIN AND ORS. ALKA CHOJAR
CM APPL. 65794/2023  |V/s M/S SR INDIA VOYAGES PVT.
LTD. .
OTHER DETAILS OF ADVOCATES:
ROOM NO. 101, FIRST FLOOR, BLOCK-A
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR
(PHYSICAL HEARING COURT)
AT 11:00 A.M.

Click TO Join The VC

or

https://jrdhc.webex.com/meet/jrdhc12

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:-
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].

NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
CASES LISTED BEFORE REGISTRARS

1 CM(M)-375/2021 CEAT LIMITED CHANDAN DUTTA, ANKUR GOEL,

WITH W.P.(C) V/s LIFE INSURANCE CORPORATION OF KAPIL KHER, VIVEK SINGH


https://dhcdja.webex.com/meet/dja.dhc.vc4�
https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6�
https://jrdhc.webex.com/meet/jrdhc12�

02.04.2025 Advance List

2387/2021 INDIA & ORS.

OTHER DETAILS OF ADVOCATES:
CHANDANDUTTA(C.DUTTA@NAGRATHLAW.COM)(9810110858)(PETITIONER)
JEEVESH NAGRATH AND CHANDAN
DUTT(OFFICE@NAGRATHLAW.COM)(9810710058)(PETITIONER)

ESTATE OFFICER LIC(BO_11@LICINDIA.COM)(112335832)(RESPONDENT)
KAMAL MEHTA (NZ_CPIO@LICINDIA.COM)(9810249271)(RESPONDENT)

MK AWTANEY(MKAWTANEY @GMAIL.COM)(9818380201)(RESPONDENT)

ANKUR GOEL(ADVOCATEANKURGOEL@GMAIL.COM)(9811244145)(PETITIONER)
KAPIL KHER(ANILKHER@GMAIL.COM)(9910072729)(RESPONDENT)

VIVEK SINGH(LEXALLIANCE.VIVEK@GMAIL.COM)(9810182555)(PETITIONER)

2 W.P.(C)-2387/2021 ANIL AGGARWAL KAPIL KHER, ANKUR GOEL
V/s LIFE INSURANCE CORPORATION OF
INDIA

OTHER DETAILS OF ADVOCATES:
ANIL AGGARWAL(ANILKHER@GMAIL.COM)()(RESPONDENT)

KAPIL KHER(ANILKHER@GMAIL.COM)(9910072729)(PETITIONER)

KAPIL KHER(ANILKHER@GMAIL.COM)(9891072729)(PETITIONER)

LIFE INSURANCE CORPORATION OF
INDIA(CO_CC@LICINDIA.COM)()(PETITIONER)

KAMAL NCO(KAMALNCO@GMAIL.COM)()(RESPONDENT)

LIFE INSURANCE CORPORATION OF
INDIA(CO_CC@LICINDIA.COM)()(RESPONDENT)

ANKUR GOEL(ADVOCATEANKURGOEL@GMAIL.COM)(9811244145)(PETITIONER)
ANKUR GOEL(ADVOCATEANKURGOEL@GMAIL.COM)(9811244145)(PETITIONER)

3 W.P.(C)-2551/1999 A.lLLLM.S. MUKUL GUPTA, SAVITA MALHOTRA,
WITH W.P.(C) V/s MOHD. RAFIQ & ORS R.K. GUPTA AND M.K. SINGH
2447/2000

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

4 W.P.(C)-2447/2000 MOHD. RAFIQ RAJIV AGARWAL, MUKUL GUPTA,
WITH W.P.(C) V/s P O LABOUR COURT R.K. GUPTA
2551/1999

OTHER DETAILS OF ADVOCATES:
WITHOUT GENERATE ()()(PETITIONER)

5 CM APPL. 11184/2019 |RAKESH & ORS. C.B.VERMA, S.K.ROUT, SUDHANSHU
CM APPL. 17048/2022 |V/s FINANCIAL COMMISSIONER & ORS TOMAR, SUDHANSHU TOMAR,
CM APPL. 19554/2022 B.D.SHARMA, V.S.TOMAR, RAJIV
CM APPL. 19555/2022 YADAV, V.K.TONDON

In W.P.(C)-3456/2001

OTHER DETAILS OF ADVOCATES:
SUDHANSHU TOMAR()(9810206600) (PETITIONER)

SUDHANSHU
TOMAR(SUDHANSHUTOMAR@YAHOO.COM)(9810206600)(PETITIONER)
B.D. SHARMA()(9810206600)(RESPONDENT)

SUDHANSHU
TOMAR(SUDHANSHUTOMAR@YAHOO.COM)(9810206600)(PETITIONER)
B D SHARMA()(9811105381)(RESPONDENT)

WITHOUT GENERATE ()()(RESPONDENT)

WITHOUT GENERATE ()()(RESPONDENT)

SUDHANSHU TOMAR
(SUDHANSHUTOMAR@YAHOO.COM)(9810206600)(PETITIONER)

6 W.P.(C)-7559/2011 K.D.BHARDWAJ AND ORS ANKUR CHHIBBER, D S MEHANDRU,
CM APPL. 46349/2019 |V/s UNION OF INDIA AND ORS ATUL BANDHU, VIRENDER KR
CM APPL. 11573/2024 SINGH, RAJINDER KHATTER,

SANDEEP SHARMA, PRAMOD
GUPTA, PRAMOD GUPTA

OTHER DETAILS OF ADVOCATES:

D S MEHANDRU()(9871614441)(RESPONDENT)

ATUL K BANDHU(ATULBANDHUADV@YAHOO.CO.IN)(9811608039)(PETITIONER)
ARUN BHARDWAJ, AMIT, MEHANDRU(ARUNBHARDWAJ@REDIFFMAIL.COM,
CHAUDHARYAMIT@GMAIL.COM, MEHANDRUCO@GMAIL.COM)()(RESPONDENT)
DIGPAUL ASSOCIATES, INDUS LAW, SANDEEP
SHARMA(DIGPAULASSOCIATES@YAHOO.CO.IN, INDUSLAW@GMAIL.COM,
SANDEEPSHARMA21@GMAIL.COM)()(RESPONDENT)

ANKUR CHIBBER(ANKURCHHIBBER@GMAIL.COM)()(RESPONDENT)



02.04.2025

10

11

12

CM APPL. 592/2025
In W.P.(C)-7153/2013

CM APPL. 6218/2025
CM APPL. 6219/2025
In W.P.(C)-5142/2017

W.P.(C)-68/2019

CM APPL. 419/2019
CM APPL. 7226/2025
CM APPL. 7227/2025
CM APPL. 7228/2025

W.P.(C)-11882/2019
CM APPL. 46946/2024

W.P.(C)-11152/2020
CM APPL. 34789/2020

CM APPL. 15082/2025
In W.P.(C)-6389/2021

Advance List

PRAMOD GUPTA(INDUSLAW@GMAIL.COM)(9810083370)(RESPONDENT)

GANGA PRASAD SHARMA S.K. GUPTA, SURINDER KUMAR
V/s GOVT. OF NCT OF DELHI & ORS GUPTA, SATYAKAM

OTHER DETAILS OF ADVOCATES:
SUJEET(ADVOCATESUJEET@GMAIL.COM)(0)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
S K
GUPTA(ADVOCATESKGUPTAOFFICE@GMAIL.COM)(9811211218)(RESPONDENT)

M/S G4S SECURE SOLUTIONS INDIA PVT. LALLAN SINGH, GULSHAN KUMAR
LTD. CHAWLA, R S JENA
V/s MAHENDRA SINGH VERMA

OTHER DETAILS OF ADVOCATES:

M/S GAS SECURE SOLUTIONS INDIA PVT. GULSHAN CHAWLA, GULSHAN
LTD. KUMAR CHAWLA
V/s SH. MAHINDER SINGH VERMA AND ANR.

OTHER DETAILS OF ADVOCATES:
GULSHAN CHAWLA()(9899737099)(PETITIONER)

GULSHAN CHAWLA(LEGISPERTIUSGC@GMAIL.COM)(9899737099)(PETITIONER)
DEVJEET SINGH()(9717249023)(RESPONDENT)

TRISH PAL AND ORS. MRS. KAWALJIT KOCHAR,
V/s UNION OF INDIA AND ORS. DEEPANSHU, ARIJEET SINGH

OTHER DETAILS OF ADVOCATES:

MRS. KAWALJIT KOCHAR()(9810391911)(PETITIONER)

KAWALJIT KOCHAR(KAWALJITKOCHAR@GMAIL.COM)(9810391911)(PETITIONER)
M.F. PHILIP, ARJEET SINGH, UNION OF INDIA(PHILIPMATHEW123@GMAIL.COM,
ARIJEETSINGH@OUTLOOK.COM, UOIDHC@GMAIL.COM)(0)(RESPONDENT)

RS MUDGAL SAMEER PRAVIN PAREKH
V/s OFFICIAL LIQUIDATOR, SUPER BAZAR &
ORS.

OTHER DETAILS OF ADVOCATES:
RAKESH AND CO()(9560818664)(PETITIONER)

OFFICIAL LIQUIDATOR, SUPER BAZAR(DIRCOOP-

CA@NIC.IN)(8527064385) (PETITIONER)

CENTRAL REGISTRAR MULTI STATE COOPERATIVE
SOCIETIES(REGMSCS@GMAIL.COM)(1123381176)(PETITIONER)

UNION OF INDIA
(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(PETITIONER)
DIRCOOP(DIRCOOP-CA@NIC.IN)(8527064385)(RESPONDENT)

MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT)
THE CENTAL REGISTRAR(REGMSCS@GMAIL.COM)(9315715153)(RESPONDENT)
SAMEER PRAVIN
PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(PETITIONER)

SAMEER PRAVIN
PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(PETITIONER)

SAMEER PRAVIN
PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(PETITIONER)

SAMEER PRAVIN
PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(PETITIONER)

SAMEER PRAVIN
PAREKH(PAREKHCO@PAREKHCO.COM)(9871772403)(PETITIONER)

SHRI RAJEEV TYAGI DEVESH PRATAP SINGH, DALEEP
V/s GOVT. OF N.C.T. OF DELHI, THROUGH |[KUMAR DHAYANI, NIDHI DALAL
ITS SECRETARY & ORS.

OTHER DETAILS OF ADVOCATES:
DEVESHSINGH(DEVESH.ADV@GMAIL.COM)(9999814755)(PETITIONER)

N S DALA AND DEVESH PRATAP
SINGH(DEVESH.ADV@GMAIL.COM)(9811155424)(PETITIONER)

S.H.O. POLICE
STATION(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)
SUB-DIVISIONAL MAGISTRATE, CIVIL LINES, BEING THE CHAIRMAN OF THE STF
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OF THE AREA(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION, THROUGH ITS COMMISSIONER(CLO-
NDMC@MCD.NIC.IN)()(PETITIONER)

GOVT. OF N.C.T. OF DELHI, THROUGH ITS
SECRETARY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)

THE DIVISIONAL
COMMISSIONER(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)
SUB-DIVISIONAL MAGISTRATE, CIVIL LINES, IN HIS OFFICIAL
CAPACITY(STANDINGCOUNSELGNCTD@GMAIL.COM)()(PETITIONER)

NORTH DELHI MUNICIPAL CORPORATION(CLO-
NDMC@MCD.GOV.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)
DALEEP DHYANI(DALEEPDHAYANI@YAHOO.CO.IN)(9811070721)(PETITIONER)
DAVESH(DAVESH.ADV@GMAIL.COM,
MITTALSOLICITORS@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)
N S DALAL AND NIDHI
DALAL(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424) (PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)

GOVT OF NCT OF DELHI AND ANR. AVNISH AHLAWAT, PARDEEP
V/s LATE TAJINDER AHLAWAT & ORS KUMAR

OTHER DETAILS OF ADVOCATES:

MRS. AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
YOGESH SHARMA(ADVYOGESHSHARMA@YAHOO.CO.IN)()(RESPONDENT)
PARDEEP
KUMAR(PARDEEPKUMAR.LLB@GMAIL.COM)(9560097052)(RESPONDENT)

TAJ MOHAMMED SUNDEEP SEHGAL
V/s GOVT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

SUNDEEP SEHGAL(INFILEGAL@GMAIL.COM)(9810005572)(PETITIONER)
EMAGBOOL(EMAGBOOL@GMAIL.COM)(9811052710)(RESPONDENT)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT)

SHRI RAM CHANDRA MISSION SRCM ABHIGYA
V/s DISTRICT MAGISTRATE NORTH & ANR.

OTHER DETAILS OF ADVOCATES:

BHARAT SINGH(MEET@ABHIGYAKUSHWAH.LAWYER)(9818957366)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9968630786)(RESPONDENT)
DCNORTH(DCNORTH@NIC.IN, SECY.LB@DELHI.GOV.IN)()(RESPONDENT)

SH. RAJ BIHARI SINGH SUMIT KUMAR
V/s M/S KIM AUTO PRODUCTS (INDIA)

OTHER DETAILS OF ADVOCATES:

SUMIT KUMAR()(9873885470)(PETITIONER)

THE KIM AUTO PRODUCTS
INDIA(KIMEXPORTSINC@GMAIL.COM)() (RESPONDENT)

SHANKAR SINGH PANDEY SUMIT KUMAR
V/s KIM AUTO PRODUCTS (INDIA)

OTHER DETAILS OF ADVOCATES:
SUMIT KUMAR(YADAVAMAR3523@GMAIL.COM)(9873885470)(PETITIONER)
KIM AUTO PRODUCTS (INDIA)(KIMEXPORTSINC@GMAIL.COM)()(RESPONDENT)

SUSHIL KUMAR SUMIT KUMAR
V/s KIM AUTO PRODUCTS INDIA

OTHER DETAILS OF ADVOCATES:

SUMIT KUMAR(YADAVAMAR3523@GMAIL.COM)(9873885470)(PETITIONER)
THE KIM AUTO PRODUCTS

INDIA(KIMEXPORTSINC@GMAIL.COM)() (RESPONDENT)



02.04.2025 Advance List

19 W.P.(C)-16847/2022 DR R S GUPTA R'S GUPTA, AVNISH AHLAWAT,
CM APPL. 53347/2022 |V/s GOVT. OF NCT OF DELHI AND OTHERS  |SHIVAM PAL, ANURAG LAKHOTIA
CM APPL. 53349/2022
CM APPL. 61966/2024

OTHER DETAILS OF ADVOCATES:

R.S. GUPTA(DRRSGUPTA25@GMAIL.COM)(9811276840)(PETITIONER)

AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
ANURAG(ANURAGLAKHOTIA@GMAIL.COM,
PARVINDERCHAUHAN1973@GMAIL.COM)()(RESPONDENT)

DR R S GUPTA(DRRSGUPTA25@GMAIL.COM)(0)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806) (RESPONDENT)
AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(RESPONDENT)
SHIVAM PAL(PALSHIVAM58@GMAIL.COM)(9718778940)(PETITIONER)

ANURAG LAKHOTIA(ANURAGLAKHOTIA@GMAIL.COM)(9910081392)(PETITIONER)
SHIVAM PAL(PALSHIVAM58@GMAIL.COM)(9718778940)(PETITIONER)

20 W.P.(C)-1431/2023 BHARAT SATCOM PVT.LTD ABHIGYA, SANJAY KUMAR PATHAK
CM APPL. 5385/2023 |V/s DISTRICT MAGISTRATE, NORTH DELHI
& ANR.

OTHER DETAILS OF ADVOCATES:
ABHIGYA KUSHWAH
(MEET@ABHIGYAKUSHWAH.LAWYER)(9818957366)(PETITIONER)

SHARMA (SHARMA.ASA@GMAIL.COM)()(PETITIONER)

GOVT OF NICT (SECY.LB@DELHI.GOV.IN)()(RESPONDENT)

DISTRICT MAGISTRATE (DCNORTH@NIC.IN)()(RESPONDENT)

SHARMA (SHARMA.ASA@GMAIL.COM)()(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)

21 W.P.(C)-1435/2023 SAHAJ MARG SPIRITUALITY FOUNDATION  |ABHIGYA, SANJAY KUMAR PATHAK
CM APPL. 5396/2023 |V/s DISTRICT MAGISTRATE, NORTH DELHI
& ANR.

OTHER DETAILS OF ADVOCATES:

BHARAT SINGH(MEET@ABHIGYAKUSHWAH.LAWYER)(9818957366)(PETITIONER)
DISTRICT MAGISTRATE(DCNORTH@NIC.IN)()(RESPONDENT)

GOVT OF NCT OF DELHI(SECY.LB@DELHI.GOV.IN)()(RESPONDENT)

SANJAY KUMAR
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT)

22 W.P.(C)-2107/2023 KRISHAN KUMAR & ORS. ANUJ AGGARWAL
V/s INDIAN STATISTICAL INSTITUTE & ORS.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGAWAL(ANUJAGGAWALCOMPANY @GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)

VINAY
SABHARWAL(SABHARWALVINAYO@GMAIL.COM)(9810080522)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

23 W.P.(C)-5067/2023 KULDEEP SAINI MOHIT SAINI, MOHIT SAINI
V/s UNION OF INDIA, THROUGH
SECRETARY, MINISTRY OF HOME AFFAIRS &
ORS.

OTHER DETAILS OF ADVOCATES:
MOHIT SAINI(MOHITSAINI.ADVOCATE@GMAIL.COM)(8808924303)(PETITIONER)

24 W.P.(C)-8010/2023 NAVIN ANAND TUSHAR RANJAN MOHANTY
V/s NATIONAL COUNCIL FOR COOPERATIVE
TRAINING

OTHER DETAILS OF ADVOCATES:
TUSHAR RANJAN(TRM2508@GMAIL.COM)(9810083003)(PETITIONER)
NCCT(SECY-NCCT@GOV.IN)()(RESPONDENT)

25 W.P.(C)-11200/2023  |NETAJI SUBHASH VIHAR EXTENDED ABADI, |VISHAL MAAN
CM APPL. 43592/2023 |PHIMI ROAD TIKRI KALAN RESIDENTIAL
WELFARE ASSOCIATION AND ORS.
V/s UNION OF INDIA AND ORS.
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OTHER DETAILS OF ADVOCATES:

SMITA MAAN , VISHAL
MAAN(VISHALMAAN72@GMAIL.COM)(9899934315)(PETITIONER)
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)()(RESPONDENT)
DDA(DDACHAMBERHC@YAHOO.COM)()(RESPONDENT)

26 W.P.(C)-15243/2023 | TEKA AND ORS ANUROOP P.S
V/s GOVT OF NCT OF DELHI AND ORS

OTHER DETAILS OF ADVOCATES:

ANUROOP P S ()(9582818838)(PETITIONER)

ANUROOP P S ()(9582818838)(PETITIONER)

SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868280166)(RESPONDENT)
SANTOSH KUMAR

TRIPATHY (STANDINGCOUNSELGNCTD@GMAIL.COM)(9868280166)(RESPONDENT)
SANTOSH KUMAR
TRIPATHY(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868280166)(RESPONDENT)

27 W.P.(C)-2169/2024 MUNICIPAL CORPORATION OF DELHI NAZIA PARVEEN
CM APPL. 8991/2024 |V/s SHRI SHARAFAT KHAN SINCE DECEASED
THROUGH ITS LR

OTHER DETAILS OF ADVOCATES:

MR. SANJEEV SAGAR AND MS. NAZIA
PARVEEN(NAAZANSARI81@GMAIL.COM)(9278693021)(PETITIONER)
R K PANDIT(RKPANDITADVO7@GMAIL.COM)()(RESPONDENT)

28 W.P.(C)-4214/2024 NUPUR ROY KUMAR UTKARSH
V/s AHLCON INTERNATIONAL SCHOOL &
ANR.

OTHER DETAILS OF ADVOCATES:

ASHOK AGARWAL AND KUMAR UTKARSH(JURISTASHOK@GMAIL.COM,
KUMARUTKARSHJI@GMAIL.COM)(9811101923)(PETITIONER)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
GOVERNMENT OF NCT OF DELHI(DIREDU@NIC.IN)()(RESPONDENT)
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT)
AHLOCON LNTL(AHLCONINTL@GMAIL.COM)()(RESPONDENT)

29 W.P.(C)-4639/2024 VIMAL VERMA ANUJ AGGARWAL
V/s GURUSHARAN CONVENT SCHOOL &
ORS.

OTHER DETAILS OF ADVOCATES:

ANUJ AGGARWAL AND COMPANY (ANUJAGGARWALCOMPANY@GMAIL.COM,
ANUJAGGARWAL1984@GMAIL.COM)(9891403206)(PETITIONER)
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT)
GNCTD(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)

AVNISH AHLAWAT(SCSERVICESGNCTD@GMAIL.COM)()(RESPONDENT)
GURUSHARAN CONVENT SCHOOL(GURUSHARANCONVENT@GMAIL.COM,
DIRED@HUB.NIC.IN, DIREDU@NIC.IN)()(RESPONDENT)

GURUSHARAN CONVENT
SCHOOL(GURUSHARANCONVENT@GMAIL.COM)()(RESPONDENT)

30 W.P.(C)-12144/2024  THE CHIEF ENGINEER ZONE 1 AVNISH AHLAWAT, ASHUTOSH
CM APPL. 50482/2024 |V/s RAKESH PANWAR AND ORS THAKUR

OTHER DETAILS OF ADVOCATES:

AVNISH
AHLAWAT(AVNISH@AHLAWATASSOCIATES.IN)(9313964463)(PETITIONER)
ASHUTOSH THAKUR(ASHU2638 @GMAIL.COM)(9717284820)(RESPONDENT)

31 W.P.(C)-14139/2024 |UPENDAR KUMAR SIJA NAIR
CM APPL. 59240/2024 |V/s GOVERNMENT OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

HAIDER ALI(ADVHAIDERALIO8@GMAIL.COM)(9560133002)(PETITIONER)
SANTOSH KUMAR TRIPATHI, DSLSA(STANDINGCOUNSELGNCTD@GMAIL.COM,
LITIGATIONWING-DSLSA@DELHI.GOV.IN)(9868250806)(RESPONDENT)

DSLSA, DLSA, UNION OF INDIA(LAE-DSLSA@GOV.IN, NORTHEAST-DLSA@NIC.IN,
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)
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RAMDHAN DWARKA SAWALE
V/s M/S INSTITUTE OF MARKETING AND
MANAGEMENT MARKETING TOWER

OTHER DETAILS OF ADVOCATES:
DWARKA SAWALE(DWARKASAWALE@GMAIL.COM)(9711158224)(PETITIONER)
IMM INDIA(INFO@IMMINDIA.COM)(0)(RESPONDENT)

SMT REENA GEORGE RAJESH KUMAR
V/s M/S TRANSMARIN CARGO SERVICES PVT
LTD

OTHER DETAILS OF ADVOCATES:

RAJESH
KUMAR(ADVOCATE.RAJESHKUMAR2171@GMAIL.COM)(9315286446)(PETITIONER)
PONNI, TANS MARINE CARGO(PONNI@TRANSMARINECARGO.COM,
INFO@TRANSMARINECARGO.COM)(0)(RESPONDENT)

M/S SAYA TOUR SOLUTION PVT LTD PRAKASH KUMAR
V/s ABHISHEK KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

PRAKASH KUMAR(PRAKASH1BBL143@GMAIL.COM)(9313069060)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)

ROOM NO. 104, FIRST FLOOR, BLOCK-A
BEFORE MS. PANNA DUTTA, REGISTRAR
(PHYSICAL HEARING COURT)

https://irdhc.webex.com/meet/jrdhcll

PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR
MIC MUTE AND WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471)
READER TO MS. PANNA DUTTA, REGISTRAR]

ITEM

CASE NUMBER

NUMBER
CASES LISTED BEFORE REGISTRARS

1

CONT.CAS(C)-
1116/2024

OTHER

PARTY NAME ADVOCATE NAME INFORMATION

SMT. SHAKUNTALA DEVI ALOK KUMAR
V/s SHRI BANSIDHAR SHAHI & ORS.

CM APPL. 40905/2024

LA.APP.-217/2015

LA.APP.-568/2023

OTHER DETAILS OF ADVOCATES:

CHANDER BHAN & ORS B D SHARMA & ASSOCIATES
V/s UNION OF INDIA & ORS

OTHER DETAILS OF ADVOCATES:
UNION OF INDIA RAIJNEESH KUMAR SHARMA

CM APPL. 56468/2023 |V/s SH. RAJESH KUMAR & ANR.

LA.APP.-579/2023

OTHER DETAILS OF ADVOCATES:
UNION OF INDIA RAJNEESH KUMAR SHARMA

CM APPL. 56548/2023 |V/s SMT. ROHTASH SINGH & ORS.

LA.APP.-36/2025

CM APPL. 9597/2025

OTHER DETAILS OF ADVOCATES:

TARAWATI DEDC THROUGH LRS AJEET |RAVINDER SINGH DALAL
SINGH
V/s UNION OF INDIA & ANR.
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RFA-55/2017
0.A.(APPLT) 1/2025
WITH RFA 57/2017

RFA-57/2017
0.A.(APPLT) 2/2025

CM APPL. 10777/2019
CM APPL. 7493/2020
CM APPL. 45941/2021
CM APPL. 9465/2022
CM APPL. 11678/2023
In RFA-18/2018

RFA-540/2023

CM APPL. 34986/2023
CM APPL. 34987/2023
CM APPL. 34988/2023
CM APPL. 44517/2024

RFA-385/2024

CM APPL. 34582/2024
CM APPL. 34583/2024
CM APPL. 34584/2024

RFA(OS)(COMM)-
15/2024

CM APPL. 43734/2024
CM APPL. 43755/2024
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OTHER DETAILS OF ADVOCATES:

R S DALAL(KANIKAGOEL2@GMAIL.COM)(9811455586)(PETITIONER)
DDA(DDACHAMBERHC@DDA.ORG. IN)(0)(RESPONDENT)
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT)

KRISHAN LAL MANCHANDA RAKTIM GOGOI, NIMISH CHIB,
V/s GULSHAN RAI MANCHANDA RISHABH KAPUR, NIMISH CHIB

OTHER DETAILS OF ADVOCATES:

C AND C PARTNERS(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER)
JOGINDER(ADV.VJOGINDER@GMAIL.COM)(0)(RESPONDENT)

RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT)
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(RESPONDENT)

KRISHAN LAL RAKTIM GOGOI, NIMISH CHIB,
V/s GULSHAN RAI & ORS KARTIK JINDAL, RISHABH
KAPUR, NIMISH CHIB

OTHER DETAILS OF ADVOCATES:

C AND C PARTNERS(NIMISHCHIB@GMAIL.COM)(9810823566)(PETITIONER)
RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(RESPONDENT)
NIMISH CHIB(NIMISHCHIB@GMAIL.COM)(9810823566)(RESPONDENT)

SNEH DEEP & ANR S R SHARMA, SHIV RAM
V/s BRAHAM SINGH @ BIRHAM SINGH  |SHARMA, MANISH MAKHIJA,
VISHWADITYA SHARMA

OTHER DETAILS OF ADVOCATES:
S R SHARMA()(9873825708) (PETITIONER)

S R SHARMA()(9873825708)(PETITIONER)

MANISH MAKHIJA()(9810043363)(PETITIONER)

MANISH
MAKHIJA(MAKHIJAM@REDIFFMAIL.COM)(9810043363) (PETITIONER)
VISHWADITYA
SHARMA(VISHWADITY@GMAIL.COM)(7838039617)(RESPONDENT)

SMT. SHAKUNTALA DEVI & ORS. RACHANA DALAL, ALOK KUMAR,
V/s SHRI BANSIDHAR SHAHI & ORS. BHUVNESHWAR TYAGI,
BEENASHAW NANDA SONI

OTHER DETAILS OF ADVOCATES:
N S DALAL, DEVESH
PRATAP(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424) (PETITIONER)
N S DALAL , ALOK KUMAR
(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424) (PETITIONER)

N S DALAL , ALOK
KUMAR(CHAMBEROFNSDALAL@GMAIL.COM)(9811155424) (PETITIONER)
BHUVNESHWAR(TYAGIBHUVNESHWAR@YAHOO.COM)(0)(RESPONDENT)
BHUVNESHWAR TYAGI
(TYAGIBHUVNESHWAR@YAHOO.COM)(0)(RESPONDENT)

BHUVNESHWAR
TYAGI(TYAGIBHUVNESHWAR@YAHOO.COM)(8826824663)(RESPONDENT)
BEENASHAW NANDA
SONI(BEENASHAW.LAWOFFICE@GMAIL.COM)(9811270125)(RESPONDENT)

MR. SHYAM BABU SHRESTH CHOUDHARY,
V/s SMT. ASHA RANI (SINCE DECEASED) |MOHAMMAD HASIBUDDIN
THROUGH LRS AND ORS.

OTHER DETAILS OF ADVOCATES:
MOHAMMAD
HASIBUDDIN(M.H.N.ASSOCIATES@GMAIL.COM)(9810468429)(PETITIONER)

ARCADIA SHIPPING LTD. SAMEER PRAVIN PAREKH,
V/s TATA STEEL LIMITED & ORS. RAJESH BANATI

OTHER DETAILS OF ADVOCATES:
RAJESH
BANATI(RAJESHBANATI@YAHOO.CO.IN)(9810294894)(RESPONDENT)
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J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR
BEFORE MS. BHAWANI SHARMA,(DHIJS),JOINT REGISTRAR (JUDICIAL)

HYBRID MODE
AT 11:00 A.M.
https://jrdhc.webex.com/meet/jrdhc5
ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
FRESH MATTERS & APPLICATIONS
1 CRL.M.C.-2190/2025 |DINESH GOHIL PRAKASH GOHIL
CRL.M.A. 9837/2025 |V/s GOVT OF NCT OF DELHI & ORS.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(MAURIS
PRAKASH GOHIL(PRAKASHGOHIL786 @GMAIL.COM)(0)(PETITIONER) NAGAR-107/2016)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)
2 CRL.M.C.-2193/2025 |VINOD KUMAR SHANNU BAGHEL

CRL.M.A. 9839/2025 |V/s STATE NCT GOVT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
KRISHNA KUMAR(ADVKRISHNAPANDEY@GMAIL.COM)(7837807945)(PETITIONER) :(MUNDKA-76/2020)
KRISHNA KUMAR (ADVKRISHNAPANDEY@GMAIL.COM)(7827807945)(PETITIONER)

KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

CASES LISTED BEFORE REGISTRARS

3 CEAC-3/2025 M/S. NMDC LIMITED NISHANT YADAV
V/s COMMISSIONER OF C G S T RAIPUR

OTHER DETAILS OF ADVOCATES:

AASTHA MEHTA(AASTHAMEHTAL11@GMAIL.COM)(9714077446)(PETITIONER)
AASTHA MEHTA(AASTHAMEHTAL11@GMAIL.COM)(0)(PETITIONER)
COMMISSIONER OF CGST RAIPUR(COMMR-CEXRAIPUR@NIC.IN,
CESTATO8@GMAIL.COM)(0)(RESPONDENT)
RAIPUR(COMMR-CEXRAIPUR@NIC.IN)(0)(RESPONDENT)

4 CM APPL. RAMESH CHANDER KAPOOR P K RAWAL, CHETAN PANGASA, H K
20229/2023 V/s KRISHNA KAPOOR & ORS MONGA
CM APPL.
20230/2023

In CM(M)-314/2015
OTHER DETAILS OF ADVOCATES:

5 CM APPL. G S BAWA RAJESH PATHAK, LOKESH KHANNA,
26964/2022 V/s SURINDER KAUR & ANR TAJINDER SINGH, VIKRAMADITYA
CM APPL. BHASKAR, RAJESH PATHAK
36201/2024

In CM(M)-864/2017

OTHER DETAILS OF ADVOCATES:

RAJESH PATHAK (RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
NOBER(NOBEROI555@GMAIL.COM)()(RESPONDENT)

VIKRAMADITYA BHASKAR(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380) (RESPONDENT)
RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)

6  |CM APPL. G S BAWA RAJESH PATHAK, RAJESH PATHAK,
41503/2021 V/s HARMINDER SINGH & ANR VIKRAMADITYA BHASKAR
CM APPL.
41504/2021
CM APPL.
36287/2024
In CM(M)-1583/2018
WITH CM(M)
360/2019

OTHER DETAILS OF ADVOCATES:
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RAJESH PATHAK()(9873720840)(PETITIONER)

RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)
NOBER(NOBEROI555@GMAIL.COM)()(RESPONDENT)

VIKRAMADITYA BHASKAR(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380) (RESPONDENT)
RAJESH PATHAK(RAJESHPATHAK1977@GMAIL.COM)(9873720840)(PETITIONER)

CM APPL. SH. HARMINDER SINGH & ANR. IN PERSON, VINOD, VIKRAMADITYA
56810/2024 V/s SH. G.S. BAWA BHASKAR
In CM(M)-360/2019

OTHER DETAILS OF ADVOCATES:
IN PERSON()(9999627207)(PETITIONER)

NAVINDER OBEROI(NOBEROI555@GMAIL.COM)(9999627207)(PETITIONER)

RAJESH PATHAK(RAJESHPATHAK1977 @GMAIL.COM)(0)(RESPONDENT)

VIKRAMADITYA BHASKAR(VIKRAMADITYA.BHASKAR@GMAIL.COM)(9953940380)(PETITIONER)

CM(M)-665/2019 KALU RAM & ANR ASHUTOSH DUBEY, AVINASH CHAURASIA
CM APPL. V/s SOHAN LAL & ORS
20171/2019

WITH RSA 95/2019

OTHER DETAILS OF ADVOCATES:
ASHUTOSH DUBEY ()(9560580512)(PETITIONER)

CM APPL. 4142/2022 |RAM NATH (DECEASED) THR LRS ASHUTOSH DUBEY
CM APPL. 4143/2022 |V/s LAXMI DEVI (DECEASED) THR LRS

CM APPL. 4144/2022

In RSA-95/2019

WITH CM(M)
665/2019
OTHER DETAILS OF ADVOCATES:
ASHUTOSH DUBEY ()(9560580512) (PETITIONER)
ASHUTOSH DUBEY & ABHISHEK
CHAUHAN(SVKZEROX@GMAIL.COM)(9560580512)(PETITIONER)
BIRENDER PRASAD(BIRENDERPRASADO77@GMAIL.COM)()(RESPONDENT)
CM APPL. KAMLA KAKKAR & ORS. SHIKHA MAHAJAN, SONALI MALHOTRA,
23228/2022 V/s BRIJ MOHAN KAKKAR & ORS. AMIT SANDUJA
CM APPL.
20231/2023
CM APPL.
46434/2024

CM APPL. 5968/2025
In CM(M)-627/2021

OTHER DETAILS OF ADVOCATES:

SHIKHAA KAPOOR(KAGHZAAT@GMAIL.COM)(9818948262)(PETITIONER)

AJAY (BAHI_AJAY @HOTMAIL.COM)()(RESPONDENT)

SHIKHAA KAPOOR(SVKZEORX@GMAIL.CO)(7827554077)(PETITIONER)

RITIKA SONALI MALHOTRAS(NITIKA@SONALIMALHOTRAS.COM)()(RESPONDENT)
SHIKHAA KAPOOR(SHIKHAAKAPOORADVOCATE123@GMAIL.COM)(9818948262)(PETITIONER)
SUNIL MALHOTRA(SUNILMALHOTRAADVOCATE@GMAIL.COM)()(RESPONDENT)
SHIKHAA KAPOOR()(7827554077)(PETITIONER)
RITIKA(RITIKA@SONALIMALHOTRA.COM)(0)(RESPONDENT)

SONALI MALHOTRA(SONALIMALHOTRA2007 @GMAIL.COM)(9818024129) (PETITIONER)
SONALI MALHOTRA(SONALIMALHOTRA2007 @GMAIL.COM)(9818024129) (PETITIONER)
AMIT SANDUJA(AMITSANDUJA99@GMAIL.COM)(9810954389)(RESPONDENT)

AMIT SANDUJA(AMITSANDUJA99@GMAIL.COM)(9810954389)(RESPONDENT)

AMIT SANDUJA(AMITSANDUJA99@GMAIL.COM)(9810954389)(RESPONDENT)

AMIT SANDUJA(AMITSANDUJA99@GMAIL.COM)(9810954389)(RESPONDENT)

CM APPL. 2543/2025 |SHRI DINA NATH THROUGH L R & ANR. SHIV CHARAN GARG, PARITOSH
CM APPL. 2544/2025 |V/s SH SUBHASH CHAND SAINI & ORS. BUDHIRAJA
In CM(M)-470/2022

OTHER DETAILS OF ADVOCATES:

SHIV CHARAN GARG &
ASSOCIATES(SHIVCHARANGARG@GMAIL.COM)(9811061563)(PETITIONER)
AKRIS(AKRIS.N.ASSOCIATES@GMAIL.COM)()(RESPONDENT)

PARITOSH BUDHIRAJA(PARITOSHBUDHIRAJA@GMAIL.COM)(9810100237)(PETITIONER)

CRL.A.-570/2023 STATE (NCT OF DELHI) LAKSH KHANNA, BILAL ANWAR KHAN,

CRL.M.A. 19660/2023 |V/s SAGIR AHMAD @ KALLU & ORS. SHANTHA DEVI RAMAN
OTHER DETAILS OF ADVOCATES: OTHER CASE FILED
LAKSH KHANNA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9910900059)(PETITIONER) AGAINST SAME P.S.-FIR
BILAL ANWAR KHAN(CHAMBERS.BILAL@GMAIL.COM)(9811003756)(PETITIONER) NO. :(KHAJOORI KHAS-

BILAL ANWAR KHAN(CHAMBERS.BILAL@GMAIL.COM)(9811003756)(RESPONDENT) 903/2015)
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CRL.A.-369/2024

CRL.L.P.-454/2010

CRL.L.P.-24/2018

CRL.L.P.-108/2020

CRL.M.C.-6091/2018
CRL.M.A. 48592/2018
CRL.M.A. 48593/2018
CRL.M.A. 2706/2019

CRL.M.C.-160/2025
CRL.M.A. 856/2025

BILAL ANWAR KHAN(CHAMBERS.BILAL@GMAIL.COM)(9811003756)(RESPONDENT)
SHANTHA DEVI RAMAN(RSRAMANR@YAHOO.COM)(9868101409)(PETITIONER)
BILAL ANWAR KHAN(CHAMBERS.BILAL@GMAIL.COM)(9811003756)(RESPONDENT)

BABITA DEVI
V/s SURRENDER SINGH LAKRA

OTHER DETAILS OF ADVOCATES:

RAJESH KUMAR KAUSHIK(RAJESHKAUSHIK298 @GMAIL.COM)(9810433858)(PETITIONER)
RANJIT KAPOOR, ISHA KHANNA, MP

STATE
V/s SHANKAR YADAV

OTHER DETAILS OF ADVOCATES:

THE STATE GOVT OF NCT OF DELHI
V/s NEERAJ KUMAR @ MANGE RAM

OTHER DETAILS OF ADVOCATES:
AKSHAI MALIK()(9810777597)(PETITIONER)

DEEPAK GERA
V/s STATE & ANR

OTHER DETAILS OF ADVOCATES:
RAKESH K. SHARMA()(9810143117)(PETITIONER)

INDIABULLS HOUSING FINANCE LTD.
V/s STATE & ORS.

OTHER DETAILS OF ADVOCATES:
KANIKA AGNIHOTRI()(9582910000)(PETITIONER)

ROBIN
V/s STATE GOVT OF NCT OF DELHI THROUGH SHO
& ORS.

OTHER DETAILS OF ADVOCATES:

RAJANKUMARASSOCIATES(RAJANKUMARASSOCIATES@GMAIL.COM)(8700763877)(PETITIONER)

RAKESH MAHAJAN, RAJESH KUMAR

KAUSHIK

SINGH

AKSHAI MALIK

RAKESH K. SHARMA

KANIKA AGNIHOTRI, PRASHANT KUMAR

RAJAN KUMAR PRASAD

Advance List

BAIL APPLN. 200/2016
FILED BY MOHD ASIF @
RAJA (DISPOSED ON :
2016-01-27 )

BAIL APPLN. 244/2016
FILED BY MOHD ASIF @
RAJA (DISPOSED ON :
2016-03-14 )
W.P.(CRL) 339/2017
FILED BY UZMA & ANR.
(DISPOSED ON : 2018-
02-09)

CRL.A. 363/2021 FILED
BY MOHD.ASIF (D. OF
HEARING : 2023-01-18
)

CRL.A. 388/2021 FILED
BY SAGIR AHMAD @
KALLU (D. OF HEARING
: 2023-01-18 )

CRL.A. 373/2021 FILED
BY ILYAS (D. OF
HEARING : 2023-01-18

)

CRL.A. 362/2021 FILED
BY SHAKEEL AHMAD (D.
OF HEARING : 2023-01-
18)

P.S.-FIR NO.

:(KHAJOORI KHAS-
903/2015)

P.S.-FIR NO. :(DABRI-
729/2008)

P.S.-FIR NO. :(TILAK
NAGAR-307/2007)

P.S.-FIR NO.
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CRL.M.C.-272/2025
CRL.M.A. 1367/2025

CRL.M.C.-274/2025
CRL.M.A. 1369/2025
CRL.M.A. 1370/2025

CRL.REV.P.-254/2022

Advance List

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SMT. RUKSHANA & ORS. RAJAN KUMAR PRASAD
V/s STATE GOVT OF NCT OF DELHI THROUGH SHO

& ORS.

OTHER DETAILS OF ADVOCATES:
RAJANKUMAR (RAJANKUMARASSOCIATES@GMAIL.COM)(8700763877)(PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

ASHISH KUMAR & ORS. ARUN KHATRI
V/s THE STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:
ARUN KHATRI(ARUNKHATRILAWYER@GMAIL.COM)(9811821180)(PETITIONER)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

ANIL SINGH RITIKA KHANNA
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:
VISHAL TIWARI(VISHALNIGHA@GMAIL.COM)(9887681097)(PETITIONER)
KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

:(BADARPUR-479/2024)

P.S.-FIR NO.
:(MEHRAULI-533/2021)

P.S.-FIR NO. :(VIKAS
PURI-82/2023)

OTHER CASE FILED
AGAINST SAME P.S.-FIR
NO. :(RANHOLA-
665/2020)

BAIL APPLN. 3778/2021
FILED BY AMIT RAWAT
(DISPOSED ON : 2021-
11-17)

BAIL APPLN. 3845/2021
FILED BY DIGMBER
GUSAIN (DISPOSED ON
: 2021-11-17 )
CRL.REV.P. 255/2022
FILED BY ANIL SINGH
(D. OF HEARING :
2025-04-02 )
W.P.(CRL) 64/2022
FILED BY AMIT RAWAT
(DISPOSED ON : 2022-
01-13)

BAIL APPLN. 4071/2021
FILED BY PRAVEEN
GOSAIN (DISPOSED ON
: 2022-01-13 )
W.P.(CRL) 2575/2022
FILED BY AMIT RAWAT
(DISPOSED ON : 2023-
03-03)

BAIL APPLN. 1225/2023
FILED BY DIGMBER
GUSAIN (DISPOSED ON
: 2023-05-10 )

BAIL APPLN. 412/2023
FILED BY PRADEEP
SINGH @GULGULA
@MOTA (DISPOSED ON
: 2023-03-28 )

BAIL APPLN. 241/2023
FILED BY AMIT RAWAT
(DISPOSED ON : 2023-
09-20)

BAIL APPLN. 278/2023
FILED BY PRAVEEN
GUSAIN@TINKU@MOTA
(DISPOSED ON : 2023-
03-28)

P.S.-FIR NO.
:(RANHOLA-665/2020)
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CRL.REV.P.-255/2022 |ANIL SINGH

C.R.P.-177/2018
CM APPL.
34518/2018

C.R.P.-57/2021
CM APPL.
26885/2021

Advance List

RITIKA KHANNA
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

VISHAL TIWARIU(VISHALNIGHA@GMAIL.COM)(9887681097)(PETITIONER)

RITIKA KHANNA(RITIKAKHANNAO508 @GMAIL.COM)()(PETITIONER)

KAPIL SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

BODH RAJ GOSTHWAL & ORS
V/s VIJAY & ORS

S C SINGHAL

OTHER DETAILS OF ADVOCATES:
S C SINGHAL()(981006558)(PETITIONER)

SOMA MAJI
V/s NARESH MAJI & ORS.

PRITISH SABHARWAL, PRITISH
SABHARWAL, AMIT KUMAR ROHELA

OTHER DETAILS OF ADVOCATES:
SOMA MAJI(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(PETITIONER)

PRITISH SABHARWAL(PRITISHSABHARWALL@GMAIL.COM)(9871878690)(PETITIONER)
SONAM SASMAL()(9818711016)(RESPONDENT)

NARSH MAJI()(7042913028)(RESPONDENT)

NEERAJ GROVER()(9818711016)(RESPONDENT)

MAUMI MAJI()(7042913028)(RESPONDENT)

KRISHNA SASUMAL()(9818711016)(RESPONDENT)

GANESH MAJI()(7042913028)(RESPONDENT)

OTHER CASE FILED
AGAINST SAME P.S.-FIR
NO. :(RANHOLA-
665/2020)

BAIL APPLN. 3778/2021
FILED BY AMIT RAWAT
(DISPOSED ON : 2021-
11-17)

BAIL APPLN. 3845/2021
FILED BY DIGMBER
GUSAIN (DISPOSED ON
: 2021-11-17 )
CRL.REV.P. 254/2022
FILED BY ANIL SINGH
(D. OF HEARING :
2025-04-02 )
W.P.(CRL) 64/2022
FILED BY AMIT RAWAT
(DISPOSED ON : 2022-
01-13)

BAIL APPLN. 4071/2021
FILED BY PRAVEEN
GOSAIN (DISPOSED ON
: 2022-01-13 )
W.P.(CRL) 2575/2022
FILED BY AMIT RAWAT
(DISPOSED ON : 2023-
03-03)

BAIL APPLN. 1225/2023
FILED BY DIGMBER
GUSAIN (DISPOSED ON
: 2023-05-10 )

BAIL APPLN. 412/2023
FILED BY PRADEEP
SINGH @GULGULA
@MOTA (DISPOSED ON
: 2023-03-28 )

BAIL APPLN. 241/2023
FILED BY AMIT RAWAT
(DISPOSED ON : 2023-
09-20)

BAIL APPLN. 278/2023
FILED BY PRAVEEN
GUSAIN@TINKU@MOTA
(DISPOSED ON : 2023-
03-28)

P.S.-FIR NO.
:(RANHOLA-665/2020)



25

26

27

28

29

30

31

32

33

02.04.2025

CM APPL.
10575/2019

In FAO-
506/2000(Disposed
off case)

FAO-308/2024
CM APPL.
56613/2024

FAO (COMM)-
181/2023

CM APPL.
46423/2023

FAO(OS)-
23/2010(Disposed off
case)

MAC.APP.-500/2015
CM APPL.
11424/2015

MAC.APP.-965/2015

MAC.APP.-362/2022
CM APPL.
49343/2022

MAC.APP.-364/2022
CM APPL.
49496/2022

MAC.APP.-149/2023
CM APPL.
13067/2023

CM APPL.
13068/2023

Advance List

SUMAN SASMAL()(9818711016)(RESPONDENT)
AMIT KUMAR ROHELA(ROHILLAAK3383@GMAIL.COM)(9999962096)(RESPONDENT)

RAJESH KUMAR ATUL KUMAR, KK JHA, S K ROUT, YOGESH

V/s STATE & ORS. SAINI, DHEERAJ SACHDEVA, AMIT GOEL,
ANIL KUMAR, MANDEEP KAUR, ANITA
SAHANI, S.C.VATS, S.C. VATS, JAGIJIT
SINGH, SIDDHARTH VERMA, HARPAWAN
KUMAR ARORA, ANURAG DAYAL MATHUR

OTHER DETAILS OF ADVOCATES:
S K ROUT()(9811363057)(PETITIONER)
YOGESH SAINI()(9811363057)(PETITIONER)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)
WITHOUT GENERATE ()()(RESPONDENT)

BALWAN SHARMA NITIN KUMAR GUPTA
V/s OM PRAKASH & ORS

OTHER DETAILS OF ADVOCATES:
OM PRAKASH()(9268032552)(RESPONDENT)
IFFO TOKIO(INFO@IFFCOTOKIO.CO.IN)(0)(RESPONDENT)

PUNJAB AND SIND BANK VISHNU SHARMA, VISHNU SHARMA
V/s SATISH KUMAR & ANR.

OTHER DETAILS OF ADVOCATES:

CHITRA MALHOTRA(ADVOCATEVISHNU@YAHOO.IN)(9212888057)(PETITIONER)
BHARAT SONKAR(BHARAT152152@GMAIL.COM)()(RESPONDENT)

VISHNU SHARMA(ADVOCATEVISHNU@YAHOO.IN)(9873181685)(PETITIONER)

DELHI DEVELOPMENT AUTHORITY PRADEEP MITTAL, RAMAN KAPUR
V/s AS SACHDEVA & SONS

OTHER DETAILS OF ADVOCATES:

TATA AIG GENERAL INSURANCE COMPANY LTD AMIT KUMAR SINGH, GUPTA &
V/s BABITA & ORS ASSOCIATES

OTHER DETAILS OF ADVOCATES:

MEENAKSHI SANJEEV MEHTA AND ARUNA MEHTA,
V/s KISHAN KANT MISHRA & ANR RAJEEV M RQOY, U M TRIPATHI

OTHER DETAILS OF ADVOCATES:

SINGH TOURS SATISH KUMAR SANSI
V/s FATIMA ANWAR AND ORS.

OTHER DETAILS OF ADVOCATES:
ANS LAW SYNDICATE(ANSLAWSYNDICATE@GMAIL.COM)(9810183830)(PETITIONER)
SATISH KUMAR SANSI(ANSLAWSYNDICATE@GMAIL.COM)(9810183830)(PETITIONER)

THE ORIENTAL INSURANCE CO. LTD SUNDER PARKASH JAIN, ASHWANI KUMAR
V/s SH. SANJAY MANJHI & ORS. SONI

OTHER DETAILS OF ADVOCATES:
S P JAIN (SPJAIN.ADV@GMAIL.COM)(9873304064)(PETITIONER)
R()(9871513590)(RESPONDENT)

R()(8397025927)(RESPONDENT)

ASHWANI KUMAR SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER)

KAMAL KUMAR ANIL VYAS, RAJEEV MAHESHWARANAND
V/s FUNNI CHAUDHARI & ORS. ROY, JAlI PRAKASH SINGH

OTHER DETAILS OF ADVOCATES:
IQRAR ALI KHAN (ADVOCATE.IQRAR@GMAIL.COM)(8130688786)(PETITIONER)
IQRAR ALI KHAN(ADVOCATE.IQRAR@GMAIL.COM)(8130688786) (PETITIONER)
R()(971174595)(RESPONDENT)



34

35

36

37

38

39

40

41

42

02.04.2025

RC.REV.-297/2023

RC.REV.-298/2023

RC.REV.-299/2023

RC.REV.-300/2023

RC.REV.-306/2023
WITH RC.REV.
308/2023

RC.REV. 310/2023
RC.REV. 311/2023

RC.REV.-308/2023

RC.REV.-310/2023

RC.REV.-311/2023

RC.REV.-318/2023

Advance List

R()(9716279183)(RESPONDENT)

R()(9810106684)(RESPONDENT)

R()(9810106684)(RESPONDENT)

R()(9711746595)(RESPONDENT)

R()(9716279183)(RESPONDENT)

RAJEEV MAHESHWARANAND ROY(RAJEEVMROY@GMAIL.COM)(9811181935)(RESPONDENT)
JAI PRAKASH SINGH(JPSINGHADV61@GMAIL.COM)(9818025538)(RESPONDENT)

PREETI GUPTA MANDEEP KUMAR, SHUBHAM BUDHIRAJA
V/s M/S BIKRAM TRADERS

OTHER DETAILS OF ADVOCATES:

MANDEEP KUMAR SHARMA, DEEPAK
GUPTA(MANDEEP321@GMAIL.COM)(9899461344)(PETITIONER)

SHUBHAM BUDHIRAJA(SHUBHAMBUDHIRAJA02@GMAIL.COM)(9654055315)(RESPONDENT)

PREETI GUPTA MANDEEP KUMAR
V/s SUDHA VERMA

OTHER DETAILS OF ADVOCATES:
MANDEEP KUMAR SHARMA, DEEPAK
GUPTA(MANDEEP321@GMAIL.COM)(9899461344)(PETITIONER)

PREETI GUPTA MANDEEP KUMAR
V/s M/S EMKAY TRADERS

OTHER DETAILS OF ADVOCATES:
MANDEEP KUMAR SHARMA, DEEPAK
GUPTA(MANDEEP321@GMAIL.COM)(9899461344)(PETITIONER)

PREETI GUPTA MANDEEP KUMAR
V/s PRAKASH CHAND PERIWAL

OTHER DETAILS OF ADVOCATES:

PREETI GUPTA
V/s MADAN MOHAN PAHWA

MANDEEP KUMAR, SHUBHAM BUDHIRAJA

OTHER DETAILS OF ADVOCATES:

MANDEEP KUMAR SHARMA, DEEPAK
GUPTA(MANDEEP321@GMAIL.COM)(9899461344)(PETITIONER)

SHUBHAM BUDHIRAJA(SHUBHAMBUDHIRAJA02@GMAIL.COM)(9654055315)(RESPONDENT)

PREETI GUPTA MANDEEP KUMAR
V/s RAJ KUMAR BHATIA

OTHER DETAILS OF ADVOCATES:
MANDEEP(MANDEEP321@GMAIL.COM)(9899461344)(PETITIONER)

PREETI GUPTA MANDEEP KUMAR, SHUBHAM BUDHIRAJA
V/s SUDHARSHAN KUMARI PAHWA & ANR.

OTHER DETAILS OF ADVOCATES:

MANDEEP KUMAR SHARMA, DEEPAK
GUPTA(MANDEEP321@GMAIL.COM)(9899461344)(PETITIONER)

SHUBHAM BUDHIRAJA(SHUBHAMBUDHIRAJA02 @GMAIL.COM)(9654055315)(RESPONDENT)

PREETI GUPTA MANDEEP KUMAR
V/s GOVIND RAM (SINCE DECEASED) THROUGH HIS
LR

OTHER DETAILS OF ADVOCATES:
MANDEEP KUMAR SHARMA, DEEPAK
GUPTA(MANDEEP321@GMAIL.COM)(9899461344)(PETITIONER)

PREETI GUPTA MANDEEP KUMAR
V/s DARSHAN LAL KAINTH (SINCE DECEASED)
THROUGH HIS LEGAL HEIR SH. MANOJ KAINTH

OTHER DETAILS OF ADVOCATES:
MANDEEP KUMAR SHARMA, DEEPAK GUPTA()(9899461344)(PETITIONER)
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W.P.(CRL)-62/2025 |SHEELA AND ORS VIKAS KAMAL
CRL.M.A. 552/2025  |V/s THE STATE NCT OF DELHI AND ANR

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. :(BABA
A.K. MISHRA(ARVIND8447951171@GMAIL.COM)(0)(PETITIONER) HARI DASS NAGAR-
A.K MISHRA (ARVIND8447951171@GMAIL.COM)(0)(PETITIONER) 240/2023)

KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

R-111, GROUND FLOOR LC I,
SHRI SUMEET ANAND, Joint Registrar (Judicial)

AT 11:00 A.M.

https://irdhc.webex.com/meet/jrdhc10

ITEM OTHER

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION

CASES LISTED BEFORE REGISTRARS

1 CRL.M.C.-271/2025 NOSHAD AHEMAD RAJ KUMAR, RAJ KUMAR, SAIRA
CRL.M.A. 1366/2025 |V/s THE STATE GOVT. OF NCT OF DELHI AND [PARVEEN

ORS.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
RAJ KUMAR(RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER) :(WELCOME
KAPIL COLONY-

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) (699/2022)
RAJ KUMAR(RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER)
RAJ KUMAR(RAJKUMARADV818@GMAIL.COM)(9871698896)(PETITIONER)
SAIRA PARVEEN(SAIRAPRVN1@GMAIL.COM)(9911293814)(RESPONDENT)

2 CRL.M.C.-276/2025 DILBAR @ DILWAR & ORS. RAJAN KUMAR PRASAD
CRL.M.A. 1372/2025 |V/s STATE GOVT OF NCT OF DELHI THROUGH
SHO & ORS.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
RAJAN KUMAR :(BADARPUR-
(RAJANKUMARASSOCIATES@GMAIL.COM)(8700763877)(PETITIONER) 407/2024)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

3 CRL.M.C.-831/2025 MANISH KUMAR & ORS. ROHIT GUPTA
CRL.M.A. 3921/2025 |V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
SHIV KUMAR :(SADAR BAZAR-
GAUTAM(SHIVLEGALDRISHTI@GMAIL.COM)(9599911797)(PETITIONER) 646/2021)
KAPIL
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

4 [CRL.M.C.-1019/2025 VIKAS KUMAR & ORS. PRINCE BHARDWAJ

CRL.M.A. 4655/2025 V/s STATE GOVT. OF NCT OF DELHI AND
ANR. & ORS.
OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
PRINCE BHARDWAJ ()(9717230730)(PETITIONER) :(DAYAL PUR-
PRINCE BHARDWAJ ()(9717230730)(PETITIONER) 224/2021)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)
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CRL.M.C.-1260/2025
CRL.M.A. 5638/2025
CRL.M.A. 5639/2025

CRL.M.C.-1263/2025
CRL.M.A. 5644/2025

CRL.M.C.-1267/2025
CRL.M.A. 5650/2025

CRL.M.C.-1304/2025
CRL.M.A. 5820/2025

CRL.M.C.-1454/2025
CRL.M.A. 6542/2025

Advance List

YASH PANDEY & ORS. PARVEEN KUMAR, DIKSHANT KUMAR
V/s STATE GOVT. OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE
PARVEEN KUMAR DUHAN(PK0067@GMAIL.COM)(9268140258)(PETITIONER) FILED AGAINST
KAPIL SAME P.S.-FIR
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [NO. :(BEGAM
DIKSHANT PUR-417/2024)
KUMAR(ADV.DIKSHANTKUMAR@GMAIL.COM)(9555009308)(RESPONDENT) BAIL APPLN.

3423/2024 FILED
BY YASH PANDEY
(DISPOSED ON :
2024-09-23)
BAIL APPLN.
4020/2024 FILED
BY ANSH PANDEY
(DISPOSED ON :
2024-12-12)
BAIL APPLN.
150/2025 FILED
BY YASH PANDEY
(DISPOSED ON :

2025-01-30 )

P.S.-FIR NO.
:(BEGAM PUR-
417/2024)

SARFARAZ AHMAD RAJ KUMAR

V/s THE STATE GOVT. OF NCT OF DELHI AND

ANR.

OTHER DETAILS OF ADVOCATES: OTHER CASE

RAJ KUMAR(RAJKUMARADV818@GMAIL.COM)(0)(PETITIONER) FILED AGAINST

KAPIL SAME P.S.-FIR

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [NO. :(BURARI-
441/2021)
CRL.M.C.
5330/2022 FILED
BY MOHD. YUSUF
& ORS.
(DISPOSED ON :
2024-07-10 )
P.S.-FIR NO.
:(BURARI-
441/2021)

ANIL KUMAR & ORS. DEEPAK JAIN

V/s STATE GOVT. OF NCT OF DELHI AND

ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

DEEPANSHU BAISLA :(KAROL BAGH-

(BAISLADEEPANSHU910@GMAIL.COM)(8510963295)(PETITIONER) 294/2021)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

RAJU SAINI PUVALI SINGH

V/s STATE NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.

QURESHI(NADEEMQURESHIADVOCATE1@GMAIL.COM)(9899686364)(PETITIONER) |:(JYOTI NAGAR-

KAPIL 840/2015)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

M/S RUDRA BUILDWELL PROJECTS PVT. LTD. |AKSHAT GUPTA
& ORS.
V/s STATE OF NCT OF DELHI & ORS.
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10 CRL.M.C.-1461/2025
CRL.M.A. 6551/2025

Advance List

OTHER DETAILS OF ADVOCATES: P.S.-FIR NO.
AKSHAT GUPTA (AKSHAT@GJPARTNERS.IN)(9899917111)(PETITIONER) :(OKHLA
AKSHAT GUPTA(AKSHAT@GJPARTNERS.COM)(9899917111)(PETITIONER) INDUSTRIAL
KAPIL SHARMA AREA-283/2024)
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

M/S RUDRA BUILDWELL PVT. LTD. & ORS. AKSHAT GUPTA
V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES: OTHER CASE
AKSHAT GUPTA(AKSHAT@GJIPARTNERS.COM)(9899917111)(PETITIONER) FILED AGAINST
KAPIL SAME P.S.-FIR
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) |NO.
:(SHAHDARA-
31/2020)
W.P.(CRL)
1821/2020 FILED
BY PRATIK
ARJUN SEN
(DISPOSED ON :
2020-11-05 )
W.P.(CRL)
2009/2020 FILED
BY KAPIL
AGGARWAL
(DISPOSED ON :
2020-12-04 )

P.S.-FIR NO.
:(SHAHDARA-
31/2020)

1 CRL.M.C.-1554/2025 |GAUTAM ANAND & ANR. VIKAS

CRL.M.A. 6961/2025
CRL.M.A. 6962/2025

12 CRL.M.C.-1614/2025
CRL.M.A. 7301/2025
CRL.M.A. 7302/2025

V/s STATE OF NCT OF DELHI & ORS.

OTHER DETAILS OF ADVOCATES:

PRATEEK MEHTA (PRATEEKMEHTAS@GMAIL.COM)(9911885533)(PETITIONER)
KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(RAJOURI
GARDEN-
727/2018)
CRL.M.C.
1614/2025 FILED
BY ROHIT
MIGLANI & ORS.
(D. OF HEARING :
2025-04-02 )

P.S.-FIR NO.
:(RAJOURI
GARDEN-
727/2018)

ROHIT MIGLANI & ORS.
V/s STATE OF NCT OF DELHI & ORS.

SACHIN MISHRA

OTHER DETAILS OF ADVOCATES: OTHER CASE
ANUJ SHARMA(ANUJS960@GMAIL.COM)(0)(PETITIONER) FILED AGAINST
KAPIL SAME P.S.-FIR
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) [NO. :(RAJOURI
GARDEN-
727/2018)
CRL.M.C.
1554/2025 FILED
BY GAUTAM
ANAND & ANR.
(D. OF HEARING :
2025-04-02 )
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14

15

16

CRL.M.C.-2079/2025

CRL.M.A. 9369/2025

W.P.(CRL)-401/2025

W.P.(CRL)-402/2025 |SH FARMAN & ORS.

W.P.(CRL)-626/2025

CRL.M.A. 5826/2025

KARAN ARORA AND ORS.
V/s STATE OF DELHI NCT AND ANR.

VARUN MITTAL

OTHER DETAILS OF ADVOCATES:
R.S GOSWAMI ()(9811175951)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

SH INTZAR & ANR. NEERAJ KUMAR
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

HARENDRA SINGH ()(9650446015)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

NEERAJ KUMAR
V/s STATE OF NCT OF DELHI & ANR.

OTHER DETAILS OF ADVOCATES:

SH. SARJEET SINGH DHAKA AND ANR
V/s THE STATE (GOVT. OF NCT OF DELHTI)
AND ANR

VIJAY RANI

OTHER DETAILS OF ADVOCATES:
VIJAY RANI(VIJAYATYAGI71@GMAIL.COM)(9990698323)(PETITIONER)

Advance List

P.S.-FIR NO.
:(RAJOURI
GARDEN-
727/2018)

P.S.-FIR NO.
:(PASCHIM VIHAR
EAST-126/2018)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(KALYAN
PURI-13/2025)
W.P.(CRL)
402/2025 FILED
BY SH FARMAN &
ORS. (D. OF
HEARING : 2025-
04-02 )

P.S.-FIR NO.
:(KALYAN PURI-
13/2025)

OTHER CASE
FILED AGAINST
SAME P.S.-FIR
NO. :(KALYAN
PURI-13/2025)
W.P.(CRL)
401/2025 FILED
BY SH INTZAR &
ANR. (D. OF
HEARING : 2025-
04-02 )

P.S.-FIR NO.
:(KALYAN PURI-
13/2025)

P.S.-FIR NO.
:(JYOTI NAGAR-
455/2024)
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R - 6, NEW COURTS BLOCK (GROUND FLOOR),(0S-D)
BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL)

(NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER (9999292525 )

Click TO Join the VC

https://jrdhc.webex.com/join/jrdhcé

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
CASES LISTED BEFORE REGISTRARS
1 CM(M)-867/2018 SUSHMA RAVIDAS MANSI SHARMA, DEEPAK

CM APPL. 4733/2020 V/s JAMNA DATWANI KHOSLA, MANSI SHAMRA,

CM APPL. 44454/2023 NAVEEN KUMAR CHAUDHARY,

WITH CM(M) 1376/2018 MANMEET ARORA, RISHI KUMAR

CONT.CAS(C) 66/2020 SINGH GAUTAM, AAYUSHI JAIN,

AARZOO ANEJA, ABHINAV
SHARMA, VINIT TREHAN

OTHER DETAILS OF ADVOCATES:
MANSI SHARMA()(9910201722)(PETITIONER)

DEEPAK KHOSLA()(9811054200)(PETITIONER)

MANSI SHARMA
(CHAMBERSOFMANSISHARMA@GMAIL.COM)(9910201722)(PETITIONER)
HARSHIT(HARSHIT.LEGALBIGMART@GMAIL.COM)()(RESPONDENT)

R GUPTA (RGUPTA12389@YAHOO.IN)()(RESPONDENT)

RICKY CHOPRA(RICKYCHOPRA@RICKYCHOPRA. IN)() (RESPONDENT)
JANAKFYEO(JANAKFYEO@YAHOO.COM)()(RESPONDENT)

SAURABH SETH(SAURABH.SETH@KARANJAWALA.IN)()(RESPONDENT)
UTKARSH THAPR(UTKARSHTHAPAR@RICKYCHOPRA.COM)()(RESPONDENT)
QUANTUM LEGAL(QUANTUMLEGALINDIA@GMAIL.COM)()(RESPONDENT)
SURESH SINGH(SURESHSINGH112@GMAIL.COM)()(RESPONDENT)

RISHI KUMAR SINGH
GAUTAM(RISHISGAUTAM@GMAIL.COM)(9711007941) (RESPONDENT)
AAYUSHI JAIN(AAYUSHI1309@GMAIL.COM)(8587890142)(RESPONDENT)
AARZOO ANEJA(ANEJA.AARZOO@GMAIL.COM)(9540129000)(PETITIONER)
ABHINAV
SHARMA(5.ABHINAVSHARMA@GMAIL.COM)(9810382091) (RESPONDENT)
VINIT TREHAN(TREHAN.VINIT@GMAIL.COM)(8588074107)(RESPONDENT)

2 CM(M)-1376/2018 JANAK DATWANI ABHIMANYU MAHAJAN, VINIT
CM APPL. 19142/2020  |V/s JAMNA DATWANI & ORS TREHAN, NAVEEN KUMAR
CM APPL. 12768/2025 CHAUDHARY, RISHI KUMAR

SINGH GAUTAM, AAYUSHI JAIN,
ABHINAV SHARMA, VINIT
TREHAN

OTHER DETAILS OF ADVOCATES:
ABHIMANYU MAHAJAN()(9811103447)(PETITIONER)

ADYANT LEGAL(VINIT@ADYANTLEGAL.COM)(8588074107)(PETITIONER)
ABHINAV SHARMA(ABHINAVSHARMA@VIRAYALEGAL.COM)(0)(RESPONDENT)
RISHI KUMAR SINGH
GAUTAM(RISHISGAUTAM@GMAIL.COM)(9711007941) (RESPONDENT)
AAYUSHI JAIN(AAYUSHI1309@GMAIL.COM)(8587890142)(RESPONDENT)
ABHINAV
SHARMA(5.ABHINAVSHARMA@GMAIL.COM)(9810382091) (RESPONDENT)
VINIT TREHAN(TREHAN.VINIT@GMAIL.COM)(8588074107)(PETITIONER)

3 CONT.CAS(C)- M/S CNA EXPORTS (P) LTD DEEPAK KHOSLA
66/2020(Disposed off  [V/s MANSI SHARMA & ORS
case)

CM APPL. 4736/2020
WITH CM(M) 867/2018

OTHER DETAILS OF ADVOCATES:
DEEPAK KHOSLA()(9811054200)(PETITIONER)
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4 FAO-141/2018 SUSHMA RAVIDAS MANSI SHARMA, DEEPAK
CM APPL. 14827/2018  |V/s M/S PACIFICA INFASTRUCTURE PVT  |KHOSLA, MANSI SHAMRA,
CM APPL. 54968/2019 [LTD & ORS KARANJAWALA & CO, MANMEET
CM APPL. 54970/2019 ARORA, NAVEEN KUMAR
CM APPL. 1470/2020 CHAUDHARY, RISHI KUMAR
CM APPL. 4890/2020 SINGH GAUTAM, AAYUSHI JAIN,
CM APPL. 6579/2020 BHUSHAN KAPUR, ABHINAV
CM APPL. 11624/2020 SHARMA, SANJEEV KUMAR
CM APPL. 11625/2020 SHARMA

CM APPL. 44521/2023
WITH FAO 142/2018

OTHER DETAILS OF ADVOCATES:
MANSI SHARMA()(9910201722)(PETITIONER)

DEEPAK KHOSLA()(9811054200)(PETITIONER)

DEEPAK KHOSLA()(9811054200)(PETITIONER)

DEEPAK KHOSLA()(9811054200)(PETITIONER)

DEEPAK KHOSLA()(9811054200)(PETITIONER)

DEEPAK KHOSLA (DK@DANDKLAW. IN)(9811054200)(PETITIONER)

VIVEK SHARMA
(QUANTUMLEGALINDIA@GMAIL.COM)(9810146644) (RESPONDENT)
KISHORE
DATWANI(KISHORE.DATWANI@YAHOO.CO.IN)(9911647841)(RESPONDENT)
PULKIT DEORA(PULKIT.DEORA@DEORA.COM)(9811903451)(RESPONDENT)
ABHIMANYU
MAHAJAN(ABHIMANYU.MAHAJAN@GMAIL.COM)(9811103447)(RESPONDENT)
KARANJAWALA & CO

(KARANJAWALA@KARANJAWALA. IN)(9717196388) (RESPONDENT)

MANSI SHARMA
(CHAMBERSOFMANSISHARMA@GMAIL.COM)(9910201722)(PETITIONER)
UTKARSH(UTKARSHTHAPAR@RICKYCHOPRA.COM)()(RESPONDENT)
SURESH SINGH(SURESHSINGH112@GMAIL.COM)()(RESPONDENT)
JANAKFYEO(JANAKFYEO@YAHOO.COM)()(RESPONDENT)

R GUPTA(RGUPTA12389@YAHOO.IN)()(RESPONDENT)

QUANTUM LEGAL(QUANTUMLEGALINDIA@GMAIL.COM)()(RESPONDENT)
SAURABH SETH(SAURABH.SETH@KARANJAWALA.IN)()(RESPONDENT)
HARSHIT(HARSHIT.LEGALBIGMART@GMAIL.COM)()(RESPONDENT)

RICKY CHOPRA(RICKYCHOPRA@RICKYCHOPRA.IN)() (RESPONDENT)

RISHI KUMAR SINGH
GAUTAM(RISHISGAUTAM@GMAIL.COM)(9711007941) (RESPONDENT)
AAYUSHI JAIN(AAYUSHI1309@GMAIL.COM)(8587890142)(RESPONDENT)
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER)
ABHINAV
SHARMA(5.ABHINAVSHARMA@GMAIL.COM)(9810382091) (RESPONDENT)
SANJEEV KUMAR
SHARMA(SHARMA.ADV@GMAIL.COM)(8826114343)(RESPONDENT)

5 FAO-142/2018 JANAK DATWANI ABHIMANYU MAHAJAN, DEEPAK

CM APPL. 14841/2018 |V/s PACIFICA INFRASTRUCTURE PVT LTD |KHOSLA, SURESH SINGH,

CM APPL. 37781/2018 |& ORS KARANJAWAL & CO, NAVEEN

CM APPL. 1476/2020 KUMAR CHAUDHARY, MANMEET

CM APPL. 6584/2020 ARORA, RICKY CHOPRA, RISHI

CM APPL. 11587/2020 KUMAR SINGH GAUTAM, AAYUSHI

CM APPL. 11588/2020 JAIN, BHUSHAN KAPUR, ABHINAV
SHARMA, SANJEEV KUMAR
SHARMA

OTHER DETAILS OF ADVOCATES:

ABHIMANYU MAHAJAN()(9811103447)(PETITIONER)

ABHIMANYU MAHAJAN()(9810408598)(PETITIONER)

DEEPAK KHOSLA()(9811054200)(PETITIONER)

DEEPAK KHOSLA()(9811054200)(PETITIONER)

ABHIMANYU
MAHAJAN(ABHIMANYU.MAHAJAN@GMAIL.COM)(9811103447)(PETITIONER)
DEEPAK KHOSLA(DK@DANDKLAW.IN)(9811054200)(PETITIONER)

RICKY
CHOPRA(RICKYCHOPRA@RICKYCHOPRA. IN)(8800855555) (RESPONDENT)
SAURABH
SETH(SAURABH.SETH@KARANJAWALA.IN)(9717196388)(RESPONDENT)
PULKIT DEORA(PULKIT.DEORA@DEORA.COM)(9811903451)(RESPONDENT)
MANSI
SHARMA(MANSIMRIDULASHARMA@GMAIL.COM)(9910201722)(RESPONDENT)
HARMEET SINGH
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(INFO@HARMEETSINGHKALKA.COM)(9811760300)(RESPONDENT)

DEEPAK KHOSLA(DK@DANDKLAW.IN)(9811054200)(RESPONDENT)

GHP SOCIETY(GHPSSOCIETY@YAHOO.COM)(9810894333)(RESPONDENT)
VIVEK
SHARMA(QUANTUMLEGALINDIA@GMAIL.COM)(9810146644)(RESPONDENT)
KISHORE
DATWANI(KISHORE.DATWANI@YAHOO.CO.IN)(9911647841)(RESPONDENT)
RISHI KUMAR SINGH
GAUTAM(RISHISGAUTAM@GMAIL.COM)(9711007941)(RESPONDENT)
AAYUSHI JAIN(AAYUSHI1309@GMAIL.COM)(8587890142)(RESPONDENT)
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER)
ABHINAV
SHARMA(5.ABHINAVSHARMA@GMAIL.COM)(9810382091)(RESPONDENT)
SANJEEV KUMAR
SHARMA(SHARMA.ADV@GMAIL.COM)(8826114343)(RESPONDENT)
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